ILIST OF CASES WHICH WERE E-FILED DURING THE MONTH OF NOVEMBER 2024

S.NO

COURT

H. SANJEEV|

UMAR
IAGGARWAL,
IDISTRICT
(COMMERCIAL
ICOURT)-01

DISTRICT COURT ROOM

JUDGE

CASE TYPE

CASE NUMBER

DATE

OFPETITIONER

NAME

REGISTRATION RESPONDENT NAME

VSADVOCATE

ADVOCATE
MOBILE
NUMBER

ADVOCATE EMAILDATE OF E-

ID

FILING

301, Extension|Misc. Petition Misc. DJ-636/2024 04.11.2024 RAMESH SINGH VS. PRATEEK 0868569941 Vedpal.singh251@gm|29.10.2024
Block, Tis Hazari JAIN ISINGH lail.com

Courts, Delhi

301, Extension|Execution Petition [EX. COMM-492/2024 08.11.2024 IVEDA DEFENSE SYSTEM PVT,SHASWAT 0643428249 OFFICE@VPLEGAL. |07.11.2024
Block, Tis Hazari ILTD. VS. SINGHTO INFRATECH[SINGH ICOM

Courts, Delhi IPVT. LTD.

301, Extension[Misc. Petition Misc. DJ-647/2024 12.11.2024 [CICI BANK VS. KARANJALOK KUMAR[9911000126 ALOK.ADV2001@gm|11.11.2024

Block, Tis Hazari [ENTERPRISES IYADAV lail.com

Courts, Delhi

301, Extension[Petition U/s 9 of Arbitration Act [OMP (I) COMM-1261/2024 [14.11.2024 JAXIS BANK VS. AMIT BANSAL ISUNITA SINGH [9871040589 INDOLEXLAW@GM [13.11.2024

Block, Tis Hazaril AIL.COM

Courts, Delhi

301, Extension|Suit for Recovery ICS COMM-1251/2024 14.11.2024 TANMAYA BHATIA VS. SUPERRAJAN 081173304 ADVRAJAN1995@G [13.11.2024

Block, Tis Hazari ICAR HUB IMISHRA IMAIL.COM

Courts, Delhi

301, ExtensionfExecution Petition [EX. COMM-513/2024 16.11.2024 IKRISHAN KUMAR GUPTA VSSATYENDER [981161525 ISKSINGH16 @GMALI [14.11.2024
Block, Tis Hazari IMUNICIPAL CORPORATION OFKUMAR SINGH IL.COM

Courts, Delhi IDELHI

301, Extension[Petition U/s 9 of Arbitration Act [OMP (I) COMM-1264/2024 [19.11.2024 JAXIS BANK VS. RAJAN KUMAR ISUNITA SINGH [9871040589 INDOLEXLAW@GM [18.11.2024
Block, Tis Hazaril AIL.COM

Courts, Delhi

301, ExtensionTrademark Suit ICS COMM-1281/2024 22.11.2024 ISURYA ROSHNI LTD. VS. TARUN|SHRIHAR 0548888420 IADVOCATESHRIHA [21.11.2024
Block, Tis Hazari IKUMAR SHARMA TRIPATHI R@GMAIL.COM

Courts, Delhi

301, Extension|Suit for Recovery ICS COMM-1284/2024 23.11.2024 SANJAY KUMAR JAIN  VSJSATYENDER (9811161525 ISKSINGH116 @GMAI[22.11.2024
Block, Tis Hazari IMUNICIPAL CORPORATION OFKUMAR SINGH IL.COM

Courts, Delhi IDELHI




S.NO COURT

DISTRICT

COURT ROOM

301, Extension|
Block, Tis Hazari
Courts, Delhi

CASE TYPE

[Suit for Recovery

CASE NUMBER

ICS
1285/20241300/2024

COMM-+

DATE

OFPETITIONER

NAME VS

REGISTRATION RESPONDENT NAME

23.11.2024

IVIPUL GARG VS. AJIT SINGH

ADVOCATE

ADVOCATE
MOBILE
NUMBER

9711771000

ADVOCATE EMAILDATE OF E-
ID FILING

IRAKEHS.ADVOCAT
[E18 @GMAIL.COM

22.11.2024

301, Extension|Suit for Recovery ICS COMM-1291/2024 25.11.2024 ISTATE BANK OF INDIA VS|TIRATH LAILjg643228307 IADVTIRATH@GMAI [23.11.2024
Block, Tis Hazaril ISUNDER DEVI IYADAV IL.COM
Courts, Delhi
301, Extension|Suit for Recovery ICS COMM-1300/2024 26.11.2024 IKEWAL RAM SUNIL KUMAR VS/HRITHIK 0068113433 [HRITHIK.MANCHA [25.11.2024
Block, Tis Hazari IM/S. STAR FOODS IMANCHANDA IND31@GMAIL.COM
Courts, Delhi
301, Extension[Misc. Petition Misc. DJ-680/2024 26.11.2024 IPRACHI INDIA PVT. LTD. VS/[D.R.JAIN 0871059347 IDJAIN5857@GMAIL [25.11.2024
Block, Tis Hazaril IPATNA BOOKS WORLD LTD. .COM
Courts, Delhi
301, Extension[Misc. Petition Misc. DJ-682/2024 27.11.2024 [CICI BANK VS. BANSAL SAREEVIKAS CHOPRAj9212036118 IVIKASCHOPRADV@ [26.11.2024
Block, Tis Hazaril I[EMPORIUM IGMAIL.COM
Courts, Delhi
ISH. RAJESH KUMARICENTRAL (306 ICS (COMM)/ 1216/2024 04-11-2024 IM/S BEST TECH PIPES LLP Vs M/SfShailender 9999029218 ISHAILNEGI1984@G [25.10.2024
IGOEL, DISTRICT] IROYALGOLF LINK CITY PROJECTSNegi(P), IMAIL.COM
JUDGE IPVT LTD
(COMMERCIAL
ICOURT)-02
306 IOMP (I) (COMM)/ 1242/2024 05-11-2024 [ELECTRONICA FINANCE LTD VsJOGINDER 0810315334 jusjuris@gmail.com [24.10.2024
ISHRI BALASUNDRI POLYMERSSUKHIJA(P),
JAND ORS
306 [Execution (Comm) 482/2024 05-11-2024 ISANJAY KHEMKA Vs CHANDERMohit 0811075210 ladvsanjayrathi@gmai|28.10.2024
IGOPAL ARORA [Rathee(P), l.com
306 [Execution (Comm)/ 485/2024 06-11-2024 [Punjab National Bank Vs AkanshaDeepa Gupta(P),9312292558 ladvocate.deepa.gupta[23.10.2024

Pain

(@gmail.com




S.NO COURT DISTRICT COURT ROOM

CASE TYPE CASE NUMBER DATE OFPETITIONER NAME VSADVOCATE ADVOCATE ADVOCATE EMAILDATE OF E-
REGISTRATION RESPONDENT NAME MOBILE ID FILING
NUMBER
306 Execution (Comm) 493/2024 07-11-2024 [Surinder Chaudhary HUF Vs Mohd 0810248506 rajeshsingla1971@gm(04.11.2024
[Shahrukh Ansari UMAR lail.com
ISINGLA(P),
306 [Execution (Comm) 487/2024 07-11-2024 ASHWANI TYAGI Vs RAHULUTSAV 0555008144 ladvocateutsav89@gm|25.10.2024
ICHOUDHARY IPANDEY(P), lail.com
306 ICS (COMM) 1242/2024 08-11-2024 ISHIVA METALS Vs DAMODAR|Rohit Puri(P), [9711261999 jitinsahni.advocate@ [26.10.2024
IPERFORATORS gmail.com
306 [Execution (Comm)/ 97/2024 11-11-2024 IPRADEEP KUMAR GOEL VSGAURAV 0811224831 Inavneetgoel.adv@gm [06.11.2024
UITENDER GUPTA IYADAV(P), lail.com
1306 ICS (COMM)/ 1230/2024 11-11-2024 ISTATE BANK OF INDIA VsRanjay Kumarjo811255673 ladvocatesinha@redifff25.10.2024
ISUNDER ISinha(P), Imail.com
306 [Execution (Comm)/ 95/2024 11-11-2024 IManoj Kumar Vs OM PRAKASHAmit kumar(P), 9810734421 ladv.amit85@gmail.colo7.11.2024
IKAURWAL Im
306 [Execution (Comm)/ 500/2024 13-11-2024 ICOZIER ENTERPRISES Vs ROSHIRekha Goel(P), [9873984666 ladvrsc272@gmail.co [18.10.2024
ISHARMA Im
306 IOMP (COMM)/ 99/2024 14-11-2024 IM/S FCG GLOBAL LLP Vs VIJAY|VIKAS 9999195702 vikas.padora@gmail. [08.11.2024
IBHOOT PADORA(P), lcom




S.NO COURT

DISTRICT COURT ROOM

CASE TYPE

CASE NUMBER

DATE

OFPETITIONER NAME

REGISTRATION RESPONDENT NAME

VSADVOCATE

ADVOCATE
MOBILE
NUMBER

ADVOCATE EMAILDATE OF E-

ID

FILING

306 Execution (Comm)/ 518/2024 16-11-2024 ISSD INDUSTRIES Vs LEELAPOONAM 0968163211 ladvrajesh20211@gmalo4.11.2024
[FURNISHING IMAINI(P), fil.com

306 [Execution (Comm) 517/2024 18-11-2024 ISURESH KUMAR AGGARWAL VSANIL KUMAR [8826359506, INA 00.11.2024
ILAL JI ENTERPRISES INIGAM(P),

306 Misc DJ 661/2024 19-11-2024 IPANASONIC HOLDINGS|Shravan 6201970125 unitedmark@uniteda [16.11.2024
ICORPORATION Vs ANKUSH [Bansal(P), Indunited.com

306 ICS (COMM)/ 1278/2024 19-11-2024 IPUNJAB AND SIND BANK VsArun Kumarg312400295 connect@snslegal.in [23.10.2024
IVINITA SHARMA Shukla(P),

1306 IOMP (I) (COMM)/ 1278/2024 21-11-2024 AXIS BANK LTD Vs FAIZULLAH[DHEERAJ(P), 0871040589 indolexlaw@gmail.co [12.11.2024
ISAIF Im

306 [Execution (Comm)/ 529/2024 22-11-2024 ICJ DARCL LOGISTICS LTD VsKaranJain(P), 9810367549 ladvocatekj@gmail.co [08.10.2024
IMICROSAFE EXPRESS PRIVATE Im
ILTD

306 ICS (COMM) 1307/2024 26-11-2024 INAVEEN SINGHAL Vs SANJAYJAkshay Raj(P), 0818939888 lakshay.rkc@gmail.co [22.11.2024
IBANSAL Im

306 ICS (COMM)/ 1317/2024 28-11-2024 ISHRIKANT Vs MAHESH SHANKAR|Parikshit 0868873986 lpmahipalog@gmail.c [27.11.2024
[UPADHYAY IMahipal(P), lom




S.NO COURT

DISTRICT COURT ROOM

306

CASE TYPE

ICS (COMM)/

CASE NUMBER

1314/2024

DATE

OFPETITIONER NAME VS

REGISTRATION RESPONDENT NAME

28-11-2024

IOM INTERNATIONAL Vs SHREE
IMAHALAXMI HARDWARE

ADVOCATE

IMOHAN
ISINGH(P),

ADVOCATE
MOBILE
NUMBER

8295510551

ADVOCATE EMAILDATE OF E-

ID

ladvocatemohanbisht
(@gmail.com

FILING

27.11.2024

306

Misc DJ/

688/2024

30-11-2024

AGRAWAL POLYPLAST PVT LTD
Vs FARIDABAD FLEXPACK PVT]
ILTD

[Kunal Dutt(P),

lo 1147194400

ladmin@dmd.law

28.11.2024




S.NO COURT

IMS. ILLA RAWAT,
JUDGE,

IDISTRICT
ICOMMERCIAL
ICOURT-03

DISTRICT

COURT ROOM

CASE TYPE

CASE NUMBER

DATE

OFPETITIONER

NAME VS

REGISTRATION RESPONDENT NAME

ADVOCATE

ADVOCATE
MOBILE
NUMBER

ADVOCATE EMAILDATE OF E-
ID FILING

303, Extension|Suit for Recovery ICS COMM 1220/2024 06.11.2024 IVIJAY KR. AGGARWAL VS ARJUN[SANDEEP 0810474101 ISANDEEPJINDAL@ [29.10.2024
Block, Tis Hazaril IFATIMA VINDAL REDIFFINACL.COO

Courts, Delhi IM

303, Extension|Suit for Recovery ICSCOMM 1231/2024 11.11.2024 IM/S KIRAN ROADWAYS LTD. VS[SH.VARUN 0810476767 IGUPTA.VARUN1@G |08.11.2024
Block, Tis Hazaril IM/S MAINI CONSTRUCTION|GUPTA IMAIL.COM.

Courts, Delhi [EQUIPMENTS P.LTD.

303, Extension|Suit for Recovery ICSCOMM 1246/2024 14.11.2024 IM/S JOSCH FOILS VS M/S INVIXOSH ASHISH[7838656755 ASHISHLEGALHUB [13.11.2024
Block, Tis Hazari [TRADING P. LTD. JAIN (@YAHOO.COMIN

ICourts, Delhi

303, Extension|Suit for Recovery ICS COMM 1267/2024 10.11.2024 IM/S ORIENT LINKS PVT.LTD. VSSH. MAHESH|9810493325 ADVMESHARMA201[18.11.2024
Block, Tis Hazaril ISH. VIKASH KUMAR ISHARMA @GMAIL.COM

Courts, Delhi

303, Extension|Suit for Recovery ICS COMM 1268//2024 19.11.2024 ISTATE BANK OF INDIA VS DEPALISUCHITA 8896932838 IAGNIJOTRISUCHIT [16.11.2024
Block, Tis Hazaril ISHARMA & ORS IDIXIT A@GMAIL.COM

Courts, Delhi

303, Extension|Suit for Recovery ICS COMM 1270/2024 19.11.2024 INITIN GUPTA VS ANUPAMISH BHARAT 9718704960 SUMIT@ABOTT.IN. [13.11.2024
Block, Tis Hazari IGHOSH ILEGAL.COM

Courts, Delhi

303, Extension|Suit for Recovery ICS COMM 1280/2024 22.11.2024 ISTATE BANK OF INDIA VS MRMS. NIRMAI{/827539038 IAMHNIRMAL@GMA21.11.2024
Block, Tis Hazaril ISUBHASH IKUMAR [L.COM

Courts, Delhi

303, Extension|Suit for Recovery ICS COMM 1299/2024 26.11.2024 IM/S MAHIMA TRADINGSH NIKHAL7876752880 INIKHILDHIMANGL [23.11.2024
Block, Tis Hazari ICOMPANY \S} M/S G.K|DHIMAN X@GMAIL.COM

Courts, Delhi [ENTERPRISES

303, Extension[U/S 9 IOMP(I)COMM1250/2024  [08.11.2024 JAXIS BANK LTD VS KULDEEP ISH. SULTAN871040589 INDOLEX LAW|06.11.2024
Block, Tis Hazaril ISINGH (@GMAIL .COM

Courts, Delhi

303, Extension[U/S 9 IOMP (i) COMM 1251/2024 [08.11.2024 IDFC BANK LTD. VS SAURABH|SH MAYANK[873347330 IMAYANK.MAHAJAN]|06.11.2024
Block, Tis Hazari [HEM IMAHAJAN l05@YAHOO.COM

Courts, Delhi

303, Extension|U/S 9 IOMP (I) COMM 1260/2024 [14.11.2024 AXIS BANK LTD VS LALITISH AMRENDERI98710140589 INDOLEX LAW[12.11.2024
Block, Tis Hazaril ISHARMA KUMAR (@GMAIL .COM

ICourts, Delhi

303, Extension|U/S 9 IOMP (I) COMM 1266/2024 [20.11.2024 AXIS BANK LTD VS RAJESHSH ANUPAMj9654926809 ANUPAMSINGH@G [12.11.2024
Block, Tis Hazari ISINGH ISINGH IMAIL.COM

Courts, Delhi

303, Extension|U/S 9 IOMP (I) COMM 1267/2024 [20.11.2024 AXIS BANK LTD VS ADYITASH AMRENDERY871040589 INDOLEX LAW[12.11.2024
Block, Tis Hazaril JAISWAL KUMAR (@GMAIL .COM

Courts, Delhi




S.NO COURT DISTRICT COURT ROOM CASE TYPE CASE NUMBER DATE OFPETITIONER NAME VSADVOCATE ADVOCATE ADVOCATE EMAILDATE OF E-
REGISTRATION RESPONDENT NAME MOBILE ID FILING

NUMBER

303, Extension[U/S 9 IOMP (I) COMM 1287/2024 [25.11.2024 [TATA CAPITAL LTD VS M/SSH ANISH[9811452022 IANISHBHOLA17@G [18.112024
Block, Tis Hazari ISUNINDUSTRIES & ORS BHOLA IMAIL.COM
Courts, Delhi
303, Extension|U/S 9 IOMP COMM 100/2024 25.11.2024 JUNION OF INDIA VS M/S ENKAY|SH ASHISH[9313471929 IASHISHSHARMA37 [23.11.2024
Block, Tis Hazaril [ENTERPRISES IKUMAR 0o@GMAIL.COM
ICourts, Delhi ISHARMA
303, ExtensionfEXECUTION [EX 483/2024 06.11.2024 IGURPREET SINGH PROP. INDIASATESH 0818266779 IBJAJASSOCIATES @ [26.10.2024
Block, Tis Hazari IMETAL \S) JAINSONICHANDER IGMAIL.COM.
ICourts, Delhi [ENTERPRISES [BAJAJ
303, ExtensionEXECUTION [EX 501/2024 13.11.2024 IMOHIT PROPERITER OF RAMA INIL INIL 12.11.2024
Block, Tis Hazaril [ENTERPRISES VS VIJAY SAGAR|
Courts, Delhi [PROPERITER M/S KDS|
[ENTERPRISES
303, ExtensionfEXECUTION [EX 535//2024 27.11.2024 IM/S RAM NIWAS GOYEL VS MCD [AVINASH 0871441764 IAVINASHTRIVEDI.L[25.11.2024
Block, Tis Hazari [KUMAR I[EGAL@GMAIL.COM
Courts, Delhi TRIVEDI
4 [MS ANIL KUMARICENTRAL (304 JARBITRATION IOMP COMM/95/2024 07.11.2024 RATTAN CHAND  VS. HDBJY.K. SINGH 0871353080 IPNJADVOCATES@G [07.11.2024
ISISODIA, DISTRICT] [FINANCIAL SERVICES PVT LTD IMAIL.COM
JUDGE,
ICOMMERCIAL
ICOURT-04 304 JARBITRATION IOMP I COMM/1247/2024 07.11.2024 ITATA CAPITAL LTD V/S GUDDI  [ANISH BHOLA [90811452022 ANISH_ BHOLA17@ [07.11.2024
IYAHOO.COM
304 JARBITRATION IOMP I COMM/1247/2024 07.11.2024 TATA CAPITAL LTD VS. SERONAJANISH BHOLA [9811452022 JANISH_BHOLA17@
ILIFESCIENCE PVT LTD IYAHOO.COM
304 [EXECUTION [EX(COMM)-488/2024 07.11.2024 IM/S BHARATI BHAWAN VS.ATIFSH. NIKHII}9899836932 nikhilyripathi63@gm |06.11.2024
ISAID [TRIPATHI lail.com
304 [EXECUTION [EX.(COMM)-494/2024 11.11.2024 IMCD VS. HONSHU BUILDOCN|SH. ASHUTOSH[8076312967 lashutosh_402@gmai [04.11.2024
IPVT. LTD. IGUPTA l.com
304 JARBITRATION U/S 9 JOMP (I) (COMM)-122/2024 [11.11.2024 [IDFC FIRST BANK LTD. VSSH. MAYANK9873347330 Imayank_mahajanos |06.11.2024
IVIKARM VIJAY IMAHAJAN (@gmail.com
304 JARBITRATION U/S 9 IOMP (I) (COMM)-1254 11.11.2024 [DFC FIRST BANK LTD. VS. GORAVISH. MAYANK9873347330 Imayank_mahajanos [06.11.2024
IMANDAR IMAHAJAN (@gmail.com
304 [EXECUTION [EX COMM-505/2024 14.11.2024 SQUARE PAPER VS. ROHANNARENDER 9313362890 INA 06.11.2024
IPAPER BHANDARI




S.NO COURT

DISTRICT COURT ROOM

CASE TYPE

CASE NUMBER

DATE

OFPETITIONER

NAME VS

REGISTRATION RESPONDENT NAME

ADVOCATE

ADVOCATE
MOBILE
NUMBER

ADVOCATE EMAIL
ID

DATE OF E-

FILING

304 EX (COMM) [EX COMM/514/2024 18.11.2024 ISUPRABHAT ELECTRIC CO VSJ|PRAVEEN 0810620827 IADVOCATEMAHAJA|06.11.2024
IKUKREJA BROTHER IMAHAJAN IN27@GMAIL.COM

304 ICONTEMPT PETITION ICP COMM/26/2024 18.11.2024 ISANCHIT TRANSPORT SERVICESA.K. SINGH 0818592537 IAKS2537@GMAIL.C [12.11.2024
IPVT LTD VS. MEENU SHARMA OM

304 RECOVERY ICS (COMM)1266/2024 19.11.2024 IGAURAVA MITTAL V/S STEELSUMIT SARNA 9716948836 ISUMITSARNA@GM [26.10.2024
WUD FOOTWEAR PVT LTD AIL.COM

304 JARBITRATION IOMP I COMM/1263/2024 19.11.2024 JAXTS BANK LTD VS. ARUN KUMAR|SUNITA SINGH [9871040589 INDOLEXLAW@GM [26.10.2024
IYADAV AIL.COM

304 I[EXECUTION [EX (COMM)519/2024 19.11.2024 ISH, CHARANJEET ARORA VSJ[VIKAS 0810566116 IADVOCATEVIKASS [26.10.2024
IMCD ISHARMA [HARMA1@GMAIL.C

oM

304 RECOVERY ICS (COMM)1271/2024 20.11.2024 IVANSH ELECTROMECHANICALSARPIT 0899123578 JARPITSHARMAADV [26.10.2024
IV/S GEEP INDUSTRIES INDIA PVI[SHARMA IOCATE@GMAIL.CO
ILTD M

304 RECOVERY ICS(COMM)1273/2024 20.11.2024 [HERO INVESTCORP PRIVATEPRAMOD 9718209970 IAASTHA@THELEGI [26.10.2024
ILIMITED VS ASHOK KUMAR IKUMAR SINGH IST.COM

304 JARBITRATION IOMP I COMM/1279/2024 21.11.2024 AXIS BANK LTD VS. VIKASSUNITA SINGH 9871040589 INDOLEXLAW@GM [12.11.2024
IKUMAR AIL.COM

304 IMISC IMISC DJ/665/2024 21.11.2024 ISANJAY GOEL V/S AMIT GUPTA PUST JURIS 0810945207 JUSTJURIS@GMAILf12.11.2024

.COM

304 IMISC IMISC DJ/666/2024 21.11.2024 IBKR CAPITAL PVT LTD VS AMITIGOVIND RISHI 9818040003 IGOVIND.RISHI@AC [12.11.2024
IGUPTA JUMENJURIS.COM

304 IMISC IMISC DJ/667/2024 21.11.2024 IGUNSHIKA MARKETING CO V/SINITIN KAKKAR|90811880118 INA 14.11.2024
IRUDRA OVERSEAS AND OTHERS

304 JARBITRATION IOMP I COMM-1280/2024  [21.11.2024 IM/S ASHOK LEASING LTD V/S V|SOHIL 8765775577 pathwayslegal2010@ [14.11.2024
ISRINIVASULU ISHARMA lgmail.com

304 [EXECUTION [EXECUTION (COMM)-21.11.2024 IM/S SONI SONS GARMENTS PISH. RAJEEV|jg911792701 rajeevadv.shrivastava [20.11.2024

525/2024 ILTD. VS. AVNEET ISHRIVASTAVA (@gmail.com




S.NO COURT DISTRICT COURT ROOM CASE TYPE CASE NUMBER DATE OFPETITIONER NAME VSADVOCATE ADVOCATE ADVOCATE EMAILDATE OF E-
REGISTRATION RESPONDENT NAME MOBILE ID FILING

NUMBER

304 JARBITRATION IOMP I COMM-1282/2024 21.11.2024 I[ELECTRONICA FINANCE LTD VS {SUNITA SINGH 9871040589 INDOLEXLAW@GM [16.11.2024
IDP ENTERPRISES AND OTHERS ATL.COM
304 [EXECUTION [EX (COMM)534/2024 26.11.2024 IRADHA KASERA V/S CROWN[SUMIT KR[g818621009 IADVSUMITRANA@ [24.11.2024
IENTERPRISES IRANA IGMAIL.COM
304 RECOVERY ICS (COMM)1301/2024 26.11.2024 ISONU BHATIA V/S MCD ISATYENDER  [9811161525 ISKSINGH16 @GMAI [24.11.2024
IKUMAR SINGH IL.COM
304 RECOVERY ICS (COMM)1306/2024 27.11.2024 IBANK OF BARODA V/S RAJESHIANSHU 0313832982 INA 25.11.2024
ISONTHALA PRIYANKA
304 [EXECUTION [EX (COMM)538/2024 27.11.2024 ISMT. MOHINI GUPTA VS ULTRAABHISHEK 0868521167 IABHISHEKKAUSHI [25.11.2024
ICAB LINDAJ LIMITED IKAUSHIK [K@GMAIL.COM
5 ISH. MANOJ KUMARICENTRAL (305 [RECOVERY ICS (COMM)/1228/2024 08-11-2024 STATE BANK OF INDIA VgNirmal 9953128141 lamb.niral@gmail.co [29-10-2024
DISTRICT JUDGE ISUDESHPAL Kumar(P), Imm
(COMMERCIAL
ICOURT)-05
305 RECOVERY ICS (COMM)/1219/2024 06-11-2024 ICANARA BANK Vs NARENDRA[Pratap Chandralg99o366723 lprana25000@gmail.c|03-11-2024
IKUMAR SHARMA [Rana(P), jom
305 RECOVERY ICS (COMM)/1227/2024 07-11-2024 INEERAJ GUPTA AND SONS HUFSURJEET 8588803815 ladv.surjeetsingh@gm|15-10-2024
Vs M/S SUBHAN FOOTWEARSSINGH(P), lail.com
IGHATKOPAR




S.NO COURT DISTRICT COURT ROOM CASE TYPE CASE NUMBER DATE OFPETITIONER NAME VSADVOCATE ADVOCATE ADVOCATE EMAILDATE OF E-
REGISTRATION RESPONDENT NAME MOBILE ID FILING

NUMBER

305 IMISC. APPLICATION Misc DJ/650/2024 14-11-2024 IM/S VIKAS ELECTRICALS INDIAANMOL 9953040018 lawemchambers@gm [01-11-2024
Vs M/S DEV ENTERPRISES ICHADHA(P), lail.com

305 IMISC. APPLICATION Misc DJ/640/2024 08-11-2024 IM/S FRIENDS E VEHICLESanjay 0818974450 legallegalcompany@r [05-11-2024
IPRIVATE LIMITED (HARNAM|Kumar(P), ladiffmail.com
SINGH) Vs M/S SAKSHAM
[TRADING COMPANY

305 [U/S 9 ARBITRATION ACT IOMP (COMM)/97/2024 08-11-2024 IRISHI ANAND Vs M/S VISHNAMadhu Sudanj9o891617861 imadhusudanbhayana |05-11-2024
INDIA NIDHI LIMITED [Bhayana(P), (@gmail.com

305 IU/S 9 ARBITRATION ACT IOMP (I) (COMM)/1253/2024|08-11-2024 IDFC FIRST BANK LTD Vs MDMAYANK 0873347330 Imayank_mahajanos |[06-11-2024
IMOTI KHAN IMAHAJAN(P), (@yahoo.com

305 IMISC. APPLICATION Misc DJ/646/2024 12-11-2024 [ICICI BANK LTD Vs ROHIT GUPTA JALOK 0811594839 ve.yadav.co@gmail.coft1-11-2024

IKUMAR(P), Im




S.NO COURT DISTRICT COURT ROOM CASE TYPE CASE NUMBER DATE OFPETITIONER NAME VSADVOCATE ADVOCATE ADVOCATE EMAILDATE OF E-
REGISTRATION RESPONDENT NAME MOBILE ID FILING

NUMBER

305 I[EXECUTION [Execution (Comm)/502/2024/13-11-2024 IM/S FURNITEX Vs M/S MUGALVir Chandp811594839 ve.yadav.co@gmail.colo8-11-2024
IMATS THROUGH ITS PARTNERS [Yadav(P), Im

305 [EXECUTION [Execution (Comm)/503/2024/13-11-2024 IM/S ENVOGUE FURNISHINGVir Chando811594839 ve.yadav.co@gmail.colo8-11-2024
INDIA PVT LTD Vs M/S ELLORA[Yadav(P), Im
JASTAN FURNICOM PVT LTD

305 [EXECUTION [Execution (Comm)/504/2024/13-11-2024 IM/S FURNITEX Vs M/S ELLORAVir Chandp811594839 ve.yadav.co@gmail.co08-11-2024
JASTAN FURNICOM PVT LTD lYadav(P), m

305 IRECOVERY ICS (COMM)/1245/2024 14-11-2024 ISTATE BANK OF INDIA Vs VineshSHALINI 0899048618 [ShaliniUpadhyay.Adv|o7-11-2024
Meena [UPADHYAY(P), ocate@gmail.com

305 [EXECUTION [Execution (Comm)/520/2024{19-11-2024 IPUNJAB NATIONAL BANK VSNITIN 9958086363 info@knowlex.in 26-10-2024
IRASHMI DHAWAN IGARG(P),




S.NO COURT DISTRICT COURT ROOM CASE TYPE CASE NUMBER DATE OFPETITIONER NAME VSADVOCATE ADVOCATE ADVOCATE EMAILDATE OF E-
REGISTRATION RESPONDENT NAME MOBILE ID FILING

NUMBER

305 [U/S 9 ARBITRATION ACT IOMP (I) (COMM)/1277/2024 [20-11-2024 AXIS BANK LTD Vs CHANDER[Anupam 0654926809 lanupamisingh(qJgmalf18-11-2024
IPRAKASH Singh(P), fil.com

305 [U/S 9 ARBITRATION ACT IOMP (1) (COMM)/1286/2024[21-11-2024 AXIS BANK LTD Vs ARVINDDHEERAJ(P), 0871040589 /INDOLEXLAW@GM [12-11-2024
ISINGH 8020586266 AIL.COM

305 [U/S 9 ARBITRATION ACT IOMP (1) (COMM)/1285/2024[21-11-2024 AXIS BANK LTD Vs GEETA[Sunita Singh(P),/9871040589 /INDOLEXLAW@GM [|06-11-2024
[KATARIYA 8920586266 AIL.COM

305 IRECOVERY ICS (COMM)/1283/2024 22-11-2024 Ved Prakash Vs PAMPA BARMAN[BINOD KUMAR810287596 bka.advocate@gmail. [20-11-2024
ISARKAR IAGRAWAL(P), com

305 [EXECUTION [Execution (Comm)/532/2024[23-11-2024 IM/S JAGUAR INTERNATIONALfRustam 0654788787 rustam.advocate@gmf19-11-2024
ILIMTED Vs GPR Power Solution PviSingh(P), lail.com
ILtd
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DISTRICT COURT ROOM
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CASE NUMBER
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ADVOCATE ADVOCATE EMAILDATE OF E-
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305 RECOVERY ICS (COMM)/1321/2024 29-11-2024 ISTATE BANK OF INDIA Vs HARITIRATH LAIjg643228307 advtirath@gmail.com|22-11-2024
IOM GOUR IYADAV(P),

305 [EXECUTION [Execution (Comm)/537/2024[27-11-2024 Ritu Saraf Vs M/s Pawan KumarilNAVEEN 9810824979 projuris@rediffmail.c[22-11-2024
[Sushil Kumar Agro Pvt Ltd [KUMAR RAI(P), lom

305 [U/S 9 ARBITRATION ACT IOMP (I) (COMM)/1292/202428-11-2024 ITATA CAPITAL LTD Vs GOVINDAANISH 0811452022 cls.adv@gmail.com [23-11-2024
ISINGH IBHOLA(P),

305 IU/S 9 ARBITRATION ACT IOMP (I) (COMM)/1293/2024[28-11-2024 TATA CAPITAL LTD Vs AMITIANISH 0811452022 cls.adv@gmail.com [23-11-2024
[KUMAR SRIVASTAVA BHOLA(P),

306 [U/S 9 ARBITRATION ACT IOMP (I) (COMM)/1291/2024 [28-11-2024 ITATA CAPITAL LTD Vs SHARVANANISH 0811452022 cls.adv@gmail.com [19-11-2024
UAT BHOLA(P),
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307 RECOVERY ICS (COMM)/1323/2024 20-11-2024 IMSB PUBISHERS PVTLTD VsKaran Jain(P), 0810367549 ladvocateekj@gmail.c [23-11-2024
ISMART BOOK AND ORS lom

308 RECOVERY ICS (COMM)/1316/2024 28-11-2024 ISHIV RATNA PAPER PVT LTD VsSubhash 0810459344 IChandraadv3i@gmai [26-11-2024
IAMAN GUPTA IChandra(P), l.com

309 RECOVERY ICS (COMM)/1322/2024 20-11-2024 [Utkarsh Chawla Vs United Global  [Brijesh Kumarj9899222783, lawsolutionpoint@g [25-11-2024

ISharma(P), 0136609699 Imail.com

310 RECOVERY ICS (COMM)/1325/2024 30-11-2024 IAPEIROGON TECHNOLOGIESINSAAF 0999234874 lawyerduggal @gmail. [28-11-2024
IPRIVATE LIMITED Vs ZEESHANDUGGAL(P), lcom
[HASMI AND ANR




S.NO COURT DISTRICT COURT ROOM CASE TYPE CASE NUMBER DATE OFPETITIONER NAME VSADVOCATE ADVOCATE ADVOCATE EMAILDATE OF E-
REGISTRATION RESPONDENT NAME MOBILE ID FILING

NUMBER

ISH. NIKHIL 410 ICS (COMM) 1223/2024 07.11.2024 ICANARA BANK VS. AJAY KUMAR|SH. PRATAP|9990366723 lprana25000@gmail.cl03.11.2024
ICHOPRA, DJ COMM-| IKASHYAP ICHAND RANA lom
06 TIS HAZR]|
ICOURT CENTRAL
IDELHI
K410 ICS (COMM) 1224/2024 07.11.2024 IKIRAN CHAUDHARY VS. M/SSH. KUMAR[9311668810 lambarilawassociates [23.10.2024
[LOOKS SALON PVT. LTD. IVIDHAN (@gmail.com
K10 IOMP (I) (COMM.) 1248/2024 07.11.2024 IM/S ENKAY ENTERPRISES VS/SH. ISHAN|9871300094 lishanlegalaid@gmail. [05.11.2024
[UNION OF INDIA (COMFOWSACHDEVA lcom
INDIAN RAILWAY)
410 IOMP (I) (COMM.) 1249/2024 07.11.2024 ITATA CAPITAL LTD. VS. NEETASSH. ANISH[9811452022 Anish_bhola17@yaho[29.10.2024
IMEHROTRA IBHOLA lo.com
K10 ICS (COMM) 1235/2024 11.11.2024 IM/S. VISHWANATH & CO. VS. M/S[SH. DEV]8368722310 ladvnarender@gmail.d29.10.2024
IRAJ INDUSTRIES IPRAKASH lom
IPACHAURI
K10 ICS (COMM) 1239/2024 12.11.2024 ISSND MEDIMART PVT. LTD. VS{SH. ANKITj9015505737 ladv.ankitarya@gmail [07.11.2024
IBAKUL KHANNA KUMAR lcom
K10 ICS (COMM) 1260/2024 18.11.2024 [CICI BANK LTD. VS. AVNISH[SH. SAGARP212036118 vikaschopraadvocate [07.11.2024
[RANJAN ISHIVAM (@gmail.com
JAISWAL




S.NO COURT

DISTRICT COURT ROOM CASE TYPE

CASE NUMBER

DATE OFPETITIONER NAME VSADVOCATE ADVOCATE ADVOCATE EMAILDATE OF E-
REGISTRATION RESPONDENT NAME MOBILE ID FILING
NUMBER
410 ICS (COMM) 1269/2024 19.11.2024 STATE BANK OF INDIA VSMS. SUCHITA{8896932838 lagnihotrisuchita@gm [16.11.2024
IDAYAWANTI SHARMA IDIXIT lail.com
K410 IOMP (I) (COMM.) 1273/2024 20.11.2024 JAXIS BANK LTD. VS. JATIN GUPTA|SH. ANUPAMj0654926809 anupamsingh@gmail.[18.11.2024
ISINGH lcom
K10 [EX. (COMM.) 530/2024 22.11.2024 IPRAVEEN CHUGH VS. M/S|SH. RISHABHjg953624532 rishabh@anejaandan [20.11.2024
IGRAPHICS PVT. LTD. JAIN leja.in
410 ICS (COMM) 1288/2024 25.11.2024 ISTATE BANK OF INDIA VS. NASIM|SH. TIRATH[g643228307 fid- 22.11.2024
IAHMAD ILAL YADAV ladvtirath@gmail.com
K10 ICS (COMM) 1296/2024 26.11.2024 ISONU BHATIA VS. MCD ISH. 0811161525 sksingh116@gmail.co [22.11.2024
ISATYENDRA Im
KUMAR SINGH
K10 CS (COMM) 1297/2024 26.11.2024 ISONU BHATIA VS. MCD ISH. 0811161525 sksingh116 @gmail.co [22.11.2024
ISATYENDRA Im
IKUMAR SINGH
K10 IOMP (COMM.) 102/2024 30.11.2024 JUNION OF INDIA VS. M/S. ENKAY|SH. ASHISH[9313471929 lashishsharmag79@g [27.11.2024
[ENTERPRISES [KUMAR Imail.com
ISHARMA
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ICIVIL SUIT IOMP (COMM) 96/2024 08.11.2024 IM/S MARKETING KING ONLINESEEMA 0891821120 seemabengani@yaho [28.10.2024
302 IPVT. LTD. VS SAHIL GUPTA IBENGANI lo.com
COURT ROOM[CIVIL SUIT ICS(COMM) 1233/2024 11.11.2024 IM/S HINDUSTAN PIPE SALESN.S.NEGI 9999029218 ISHAILNEGI1984@G |07.11.2024
302 ICORPORATION VS PANKAJ SAINI IMAIL.COM
ICOURT ROOMICIVIL SUIT IOMP(COMM) 98/2024 12.11.2024 JUNION OF INDIA VS M/S ENKAYAJAY KUMAR [0810239626 ajaybidhuriyg @gmail [11.11.2024
302 IENTERPRISES .com
ICOURT ROOMICIVIL SUIT ICS(COMM) 1248/2024 14.11.2024 IPARVEEN KUMAR SHARMA IVIVEK 0810562468 ladv.viveke502@gmailjo8.11.2024
302 IBHARDWAY .com
COURT ROOM[CIVIL SUIT ICS(COMM) 1253/2024 14.11.2024 ISTATE BANK OF INDIA VSTIRATH  LAIjg643228307 lad- 13.11.2024
302 INEERAJ KUMAR IYADAV ladvtirath@gmail.com
COURT ROOM[CIVIL SUIT ICS(COMM) 1265/2024 18.11.2024 IM/S V.G. MARKETING PVT. LTD. [ATULRATHI [9810540219 INA 16.11.2024
302
ICOURT ROOMICIVIL SUIT ICS(COMM) 1264/2024 18.11.2024 RAHUL JAIN VS ROMI RAJAN INAVEEN 0811438111 ladvnavingupta@gmail16.11.2024
302 IGUPTA l.com
COURT ROOM[CIVIL SUIT ICS(COMM) 1272/2024 20.11.2024 ISTATE BANK OF INDIA VS SAJ. JAY 0811255673 ladvocatesinha@redifff13.11.2024
302 IKANWAR UMAR SINHA Imail.com
COURT ROOM[CIVIL SUIT ICS(COMM) 1275/2024 20.11.2024 RAJENDER KUMAR GUPTA VSAVINASH 0810104312 laktrivedilawoffices@g19.11.2024
302 IMCD KUMAR Imail.com

[TRIVEDI




S.NO COURT DISTRICT COURT ROOM CASE TYPE CASE NUMBER DATE OFPETITIONER NAME VSADVOCATE ADVOCATE ADVOCATE EMAILDATE OF E-
REGISTRATION RESPONDENT NAME MOBILE ID FILING

NUMBER

COURT ROOM[CIVIL SUIT IOMP(I) COMM 1270/2024 [20.11.2024 JAXIS BANK LTD. VS SAKSHI ANUPAM 0654926809 lanupamjsingh@gmailf19.11.2024
302 ISINGH .com
COURT ROOM[CIVIL SUIT ICS(COMM) 1279/2024 21.11.2024 IMOHD. SALEEM VS JASPREETAMBUJ 8851230670 tiwari.ambuj16 @yahof20.11.2024
302 IPURI TTWARI lo.com
ICOURT ROOMICIVIL SUIT ICS(COMM) 1286/2024 23.11.2024 ISTATE BANK OF INDIA VS SATPALINIRMAL 9953128141 lamb.nirmal@gmail.c [22.11.2024
302 IKUMAR jom
ICOURT ROOMICIVIL SUIT ICS(COMM) 1295/2024 25.11.2024 IM/S BAWA AUTOMOBILE CO. VSAMIT KUMAR [9942231515 lawchambersfgl@gm [23.11.2024
302 IM/S DURGA CAR MAX lail.com
COURT ROOM[CIVIL SUIT ICS(COMM) 1298/2024 26.11.2024 SANJAY KUMAR JAIN  VSSATENDRA 0811161525 sksingh116 @gmail.co [23.11.2024
302 IMUNICIPAL CORPORATION OHKUMAR SINGH Im

IDELHI
COURT ROOM[CIVIL SUIT ICS(COMM) 1305/2024 26.11.2024 THE INDIAN EXPRESS PVT. LTD[RAJAN 0811797546 ladvrklawoffice@gmailfz1.11.2024
302 VS THINK AND LEARN PVT. LTD. [KHANNA l.com
ICOURT ROOMICIVIL SUIT ICS(COMM) 1308/2024 27.11.2024 [CICI BANK LTD. VS PARITOSH|VIKAS CHOPRA[g212036118 vikaschopraadvocate [26.11.2024
302 ISINGH (@gmail.com
COURT ROOM[CIVIL SUIT ICS(COMM) 1312/2024 28.11.2024 ANTIM JHAWAR VS M/S CARES.K. SHARMA 0891297097 sksharmaadvocate@hf26.11.2024
302 I[EDUCATIONAL & WELFARE otmail.com

ISOCIETY
COURT ROOM[CIVIL SUIT ICS(COMM) 1315/2024 28.11.2024 IBANK OF BARODA VS ROHIT IGEETANJALI 8447833470 Advocate.134@gmail. [27.11.2024
302 ISHARMA lcom
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308EXTENSION |ARBITRATION IOMP (I) COMM/1256/24 11.11.2024 TATA CAPITAL LTD VS SURESHJANISH BHOLA [9811452022 JANISH_BHOLA117@29.10.2024
IBLOCK THC ICONCILIATION ACT IKUMAR IYAHOO.COM
308EXTENSION [RECOVERY OF MONEY ICS COMM- 1237/24 12.11.2024 IM/S SARDARI LAL AND COMPANYJANIL SETHI 0811109342 ASETHIADVOCATE |07.11.2024
IBLOCK THC VS M/S ATS HOUSING PVT LTD (@YAHOO.COM
308EXTENSION |RECOVERY OF MONEY ICS COMM- 1238/24 12.11.2024 IAKSAY AGGARWAL VS BHIKHANPATIN SETHI 9860070760 WATINSSETHI@GM [29.10.2024
BLOCK THC ILAL. RAJ KUMAR OVERSEAS PVT] AIL.COM

ILTD
308EXTENSION [RECOVERY OF MONEY ICS COMM- 1243/24 13.11.2024 SAYED MUNAWAR ALI  VSPRAKHAR 0868262721 INFO@INDIANTM.C|08.11.2024
BLOCK THC JAGDEV ISHARMA OM
308EXTENSION [RECOVERY OF MONEY ICS COMM- 1247/24 13.11.2024 ICANARA BANJK VS USB|PRATAP 9968705062 IPRANA2500@GMAI [02.11.2024
IBLOCK THC [ENTERPRISES PVT LTD ICHANDRA IL.COM

IRANA

308EXTENSION [ARBITRATION ANDIOMP (I) COMM/1262/24 16.11.2024 IM/S ELECTRONICA FINANCE LTDISUNITA SINGH 9871040589 INDOLEXLAW@GM [13.11.2024
IBLOCK THC ICONCILIATION ACT VS NOBBLE CABLES MACHINE AIL.COM

IPARTS PVT LTD
308EXTENSION |MISC APPLICATION ICONTEMPT 16.11.2024 ISRI AISHWARYA FOOD|SHAILJA 0717681363 [HIMANSHU@KSAN [29.10.2024
IBLOCK THC IPETITION/25/24 INDUSTRIES PVT LTD  VSSINGH IDK.COM

JAISHWARYA  AGRIPROCESSORS

IPRIVATE LTD TH PRASHANT]

IKUMAR GOEL
308EXTENSION |[EXECUTION PETITION [EX COMM-512/24 16.11.2024 IKRISHAN VS MCD ISATYEDRA 0811161525 ISKSINGH116 @GMAI|05.11.2024
IBLOCK THC [KUMAR [L.COM
308EXTENSION [RECOVERY OF MONEY ICS COMM- 1263/24 18.11.2024 IBANK OF BARODA VS AMITIGEETANJALI [9911294399 IADVOCATEMKS@R [12.11.2024
IBLOCK THC IKASANA ISHARMA IEDIFFMAIL.COM




S.NO COURT

DISTRICT

COURT ROOM

CASE TYPE

CASE NUMBER

DATE

OFPETITIONER

NAME VS

REGISTRATION RESPONDENT NAME

ADVOCATE

ADVOCATE
MOBILE
NUMBER

ADVOCATE EMAILDATE OF E-

ID

FILING

308EXTENSION [ARBITRATION IOMP (I) COMM/1276/24 20.11.2024 JAXIS BANK LTD VS SHYAMVIR 0654926809 ANUPAMSINGH@G [18.11.2024
IBLOCK THC ICONCILIATION ACT ISINGH IMAIL.COM
308EXTENSION [RECOVERY OF MONEY ICS COMM- 1274/24 20.11.2024 ISTATE BANK OF INDIA VS MRSRANJAY SINGH|8178873394 IADVOCATESINHA@ |08.11.2024
IBLOCK THC IPOOJA ISINHA IREDIFFMAIL.COM
308EXTENSION |ARBITRATION AND|OMP (I) COMM/1281/24 21.11.2024 AXIS BANK LTD VS DHEERAJDHEERAJ 0871040589 INDOLEXLAW@GM [12.112024
BLOCK THC ICONCILIATION ACT [KUMAR AIL.COM
308EXTENSION |[EXECUTION PETITION [EX COMM-531/24 23.11.2024 INITIN ARORA VS DINESH GUPTA [AMIT SHARMA 9868882512 INA 14.11.2024
BLOCK THC
308EXTENSION [RECOVERY OF MONEY ICS COMM- 1303/24 26.11.2024 JAMBAY FOOTWEAR VS JAYKAYKESHAV 0999990445 IMUDGILKEHSAV@ [22.11.2024
IBLOCK THC I[FOOTCARE IMUDGIL IGMAIL.COM
308EXTENSION [RECOVERY OF MONEY ICS COMM- 1319/24 29.11.2024 IRIKAB CHAND MUNOT VS RAHULYMAHESH 0810133604 TRIDENTLAW@HO [27.11.2024
IBLOCK THC ISHARMA KATYAYEN TMAIL.COM
308EXTENSION |ARBITRATION ANDIOMP (I) COMM/1383/24 21.11.2024 IELECTRONICA FINANCE LTD VSSUNITA SINGH 9871040589 INDOLEXLAW@GM [16.11.2024
IBLOCK THC ICONCILIATION ACT J[UNIQUE INDUSTRIES AND ORS AIL.COM
308EXTENSION |[EXECUTION PETITION [EX COMM-489/24 11.11.2024 IPRADEEP SINGH LAMBA PROPABDUL  AZIZ9811145131 INA 04.11.2024
IBLOCK THC IM/S RS ENTERPRISES VS LCCHAUS
IPAKERS LTD
ISH. DEEPAK GARG,CENTRAL [309 THIRD|CS (COMM.) ICS (COMM)/1213/2024 04-11-2024 [State Bank of India Vs Anju [Suchita Dixit(P),[8896932838 lagnihotrisuchita@gm[29.10.2024
IDISTRICT JUDGE, IFLOOR lail.com
ICOMMERCIAL [EXTENTION
ICOURT-09 IBLOCK
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309 THIRD|CS (COMM.) ICS (COMM)/1214/2024 04-11-2024 IPRAMILA JAIN Vs MAHOMMADRAM PRAKASH|9958430361 linfo@rpslegalsolutio [29.10.2024
IFLOOR JAHANGIR ISONI(P), In.com

EXTENTION

IBLOCK

309 THIRDIOMP (I) (COMM.) IOMP (I) (COMM)/1244/2024[06-11-2024 ITATA CAPITAL LTD Vs GULSHANANISH 0811452022 Anish_bhola@gmail. [05.11.2024
IFLOOR IKUMAR BHOLA(P), lcom

[EXTENTION

IBLOCK

309 THIRDIEXECUTION (COMM.) [Execution (Comm)/484/2024(06-11-2024 IBHUPENDER SINGH Vs Municipalsatyendra 0811161525 sksingh116 @gmail.co [05.11.2024
IFLOOR ICorporation of Delhi kumar singh(P), Im

[EXTENTION

IBLOCK

309 THIRD[RP (CIVIL) IRP (Civil)/13/2024 07-11-2024 [Rakesh Kumar Goel Vs Municipalsatyendra 0811161525 sksingh116@gmail.co [06.11.2024
IFLOOR ICorporation of Delhi kumar singh(P), Im

[EXTENTION

IBLOCK

309 THIRDIEXECUTION (COMM.) [Execution (Comm)/496/2024[11-11-2024 IM/S BHARATI BHAWANNIKHIL 0899836932 nikhiltripathi63@gm [08.11.2024
IFLOOR IPUBLISHERS AND DISTRIBUTORS|[TRIPATHI(P), lail.com

[EXTENTION Vs USHA JAIN

IBLOCK

309 THIRD|CS (COMM.) ICS (COMM)/1244/2024 13-11-2024 IM/s ALM enterprises through propSIDDHARTH (9643543596 Ayusharma@gmail.cofi2.11.2024
[FLOOR Imohd zafar Vs Ghyayasuddin [KHURANA(P), Im

EXTENTION

IBLOCK

309 THIRDICS (COMM.) ICS (COMM)/1257/2024 16-11-2024 [Rakesh Kumar Goel Vs Municipalisatyendra 0811161525 sksingh116 @gmail.co [14.11.2024
IFLOOR ICorporation of Delhi kumar singh(P), Im

[EXTENTION

IBLOCK

309 THIRDIEXECUTION (COMM.) [Execution (Comm)/511/2024 [16-11-2024 [Krishan Kumar Gupta Vs Municipalsatyendra 0811161525 sksingh116 @gmail.co [14.11.2024
IFLOOR ICorporation of Delhi kumar singh(P), Im

EXTENTION

IBLOCK

309 THIRD|CS (COMM.) ICS (COMM)/1258/2024 16-11-2024 ISANJEEV SARAN Vs RAKESHmanu 0810019309 Imanusisodiayy@gmaifi4.11.2024
IFLOOR JARORA sishodia(P), l.com

[EXTENTION

IBLOCK
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309 THIRDIEXECUTION (COMM.) [Execution (Comm)/521/2024 [19-11-2024 ushi Agro Foods Products Vs M/S[Feroz Khan(P), (9818416099 INA 18.11.2024
IFLOOR [Whitefields Overseas Limited

EXTENTION

IBLOCK

309 THIRDIOMP (I) (COMM.) IOMP (I) (COMM)/1269/2024[20-11-2024 JAXIS BANK LTD Vs MANISHA JAnupam 0654926809 lanupamjsingh@gmailf19.11.2024
FLOOR [Singh(P), .com

[EXTENTION

IBLOCK

309 THIRDICS (COMM.) ICS (COMM)/1293/2024 25-11-2024 [HORIZON SATELLITE SERVICESPPayal Kakra(P), 7503083035 surajkt@kntlawoffice [23.11.2024
IFLOOR IPVT LTD Vs AKD BUILD INDIA| s.com

[EXTENTION IPRIVATE LIMITED

IBLOCK

309 THIRDIOMP (I) (COMM.) JIOMP (1) (COMM)/1290/2024|25-11-2024 ITATA CAPITAL LTD Vs MS ANJUIANISH 0811452022 Anish_bhola@gmail. [23.11.2024
IFLOOR IDEVI BHOLA(P), lcom

[EXTENTION

IBLOCK

309 THIRD|CS (COMM.) ICS (COMM)/1304/2024 26-11-2024 [Star Human Sciences Pvt Ltd Vs S GAmit Chawla(P),l9718689708 lamitchawlaad @gmail [25.11.2024
IFLOOR [TRADERS L.com

[EXTENTION

IBLOCK

309 THIRD|CS (COMM.) ICS (COMM)/1309/2024 27-11-2024 IRV SOLUTIONS PVT LTD Vs NISISANKIT 7276358720 ladvankitmiglani@gm [26.11.2024
IFLOOR IPATRA IMIGLANI(P), lail.com

EXTENTION

IBLOCK

309 THIRDICS (COMM.) ICS (COMM)/1320/2024 29-11-2024 IDEEPAK SUKHIJA trading as M/sRohan 0811867909 rohanr@rsrlegal.in  [28.11.2024
IFLOOR [Poonam Collections Vs Aditya AshuRohatgi(P),

EXTENTION [Baghla trading as M/s Naughty Kids

IBLOCK

309 THIRDIEXECUTION (COMM.) [Execution (Comm)/541/2024 [30-11-2024 ROOP KISHORE RASTOGI VsSONAL 0810002285 sinhasonalo609@gm [29.11.2024
IFLOOR ISAGAR KHARBANDA ISINHA(P), lail.com

EXTENTION

IBLOCK

309 THIRD|CS (COMM.) ICS (COMM)/1324/2024 30-11-2024 IPUNJAB NATIONAL BANK VgSudhir Kumarg86827179 skssinllhadvdclhi@m [29.11.2024
IFLOOR IMUNESH [Singh(P), lail.com

[EXTENTION

IBLOCK
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300 THIRD|CS (COMM.) ICS (COMM)/1226/2024 07-11-2024 IPUMA SE VS ASHOK KUMAR IPRACHI 091 1703098 prachi.gupta@pomsle{06.11.2024
FLOOR IGUPTA lgal.com
EXTENTION
IBLOCK
309 THIRDIOMP (I) (COMM.) IOMP (I) (COMM)/1265/2024[19-11-2024 AXIS BANK LTD Vs HARISHDHEERAJ 9871040589 /INDOLEXLAW@GM [18.11.2024
IFLOOR IKUMAR 8920586266 AIL.COM
[EXTENTION
IBLOCK
309 THIRDIEXECUTION (COMM.) [Execution (Comm)/499/2024[11-11-2024 ISURESH KUMAR JAIN VS MANOJ|SATISH 9953538322 INA 08.11.2024
IFLOOR IBASOYA ICHANDER
[EXTENTION IBAJAJ
IBLOCK
10 ISH. AJAY PANDEY,CENTRAL (307 ICivil ICS (COMM)/1218/2024 06-11-2024 INIDHI GUPTA Vs CholamandalamyJ S Rawat 0810350712 jsrobort@gmail.com [04.11.2024
IDISTRICT JUDGE, [nvestment and Finance Company
ICOMMERCIAL [Limited
ICOURT
307 ICivil IOMP (I) (COMM)/1252/2024|08-11-2024 AXIS BANK LTD Vs SWATISunitaSingh [9871040589 indolexlaw@gmail.co [06.11.2024
ISRIVASTAV Im
307 ICivil ICS (COMM)/1232/2024 11-11-2024 IM/S PRINCEM ORNAMENTS PVTVarun Gupta (9810476769 gupta.varuni@gmail. [08.11.2024
ILTD Vs M/S BELIRAM lcom
[TARACHAND JAIN JEWELLERS
IPVT LTD
307 ICivil [Execution (Comm)/507/2024[14-11-2024 [PUNJAB NATIONAL BANK VSNITIN GARG (9958986363 info@knowlex.in 26.10.2024
IMRITYUNJAY KUMAR SINGH
307 ICivil [Execution (Comm)/506/202414-11-2024 ISANJAY CHOWDHARY Vs AMRITAnil kumarg811277331 chhabranassociates@ [26.10.2024
IPAL SINGH (Prop) IChhabra lgmail.com
307 ICivil ICS (COMM)/1249/2024 14-11-2024 STATE BANK OF INDIA VgTirath Lal Yadavjo643228307 fid- 12.11.2024
INARESH KUMAR ladvtirath@gmail.com
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307 ICS (COMM)/1255/2024 16-11-2024 IM/s MARUTI OVERSEAS Vs M/ 0605460591 bimal_advocateo1@y [14.11.2024
ISHRI MAHALAXMI ENTERPRISES lahoo.com

307 ICivil ICS (COMM)/1277/2024 20-11-2024 IM/s Jari Saree Centre (India) Pvt LtdSIDHANT 0650677902 ladv.sidhantdhingra@ [15.11.2024
Vs Taruna Bansal IDHINGRA AND| lgmail.com

IASSOCIATES

307 ICivil ICS (COMM)/1276/2024 20-11-2024 Asha Rani Vs Cholamandalam MSRakesh Kumar [9871897844 IN.A. 16.11.2024
iGeneral Insurance Co Ltd

307 ICivil [Execution (Comm)/526/2024[21-11-2024 VARUN PIPES AND INDUSTRIESKAPIL DUA 0811590282 kapil.dua74@gmail.c [18.11.2024
Vs M/S NAYANK SANITATION PVT] jom
ILTD

307 ICivil ICS (COMM)/1290/2024 25-11-2024 [Hero InvestCorp Private Limited Vspastha sharma 9718209970 laastha@thelegist.comf22.11.2024
JASHOK KUMAR

307 ICivil ICS (COMM)/1292/2024 25-11-2024 REDTAPE LIMITED Vs ARRIVAUAshok Goel 0873815146 ip@asokalaw.com  [22.11.2024
ISHOES

307 ICivil IOMP (I) (COMM)/1288/2024[25-11-2024 TATA CAPITAL LTD Vs BILAIANISH BHOLA (9811452022 lanish_bhola17@yaho [23.11.2024
IMALIK lo.com

307 ICivil IOMP (1) (COMM)/1289/2024/25-11-2024 TATA CAPITAL LTD Vs NEETAANISH BHOLA [90811452022 lanish_bhola17@yaho [23.11.2024
IMEHROTRA lo.com

307 ICivil [Execution (Comm)/533/2024[26-11-2024 VIJAY KUMAR AGGARWAL VsAnil Kumarj9810438850 lakpandeyadv@yahoo.[20.11.2024
CHANDAN ARORA @ KARAN[Pandey co.in
ARORA
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307 ICS (COMM)/1310/2024 27-11-2024 [Pushpa Goel Vs Kanta Goel [Neeraj Tyagi 0810114261 tyagineeraj.advocate [25.11.2024
(@gmail.com
307 ICivil [Execution (Comm)/536/2024[27-11-2024 [RAM KISHORE TYAGI Vs BANK OFGaurav Dubey (9971007746 lgdubeyadv@gmail.co [16.11.2024
IBARODA Im
307 ICivil ICS (COMM)/1311/2024 27-11-2024 AVEC AMOR Enterprises LLP Vs Go)YASH PRATAP[;827215064 sethanupam@gmail.cf25.11.2024
IClick E-Commerce Pvt Ltd ISINGH om
307 ICivil ICS (COMM)/1318/2024 20-11-2024 ICanara Bank Vs Rohit [Pratap Chandra [9990366723 lprana25000@gmail.c27.11.2024
[Rana jom
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SH. S.S RATHI,| ICOURT ROOM 310[CS (COMM) ICS (COMM)/1215/2024 04-11-2024 AL GUPTA Vs MUNICIPALPankaj Roy0811070396 Ipankajkotra@yahoo.c[29.10.2024
IDISTRICT JUDGE,| ICORPORATION OF DELHI otra o.in
ICOMMERCIAL
ICOURT
ICOURT ROOM 310(CS (COMM) ICS (COMM)/1262/2024 18-11-2024 IN M AGGARWAL AND CO PVT LTD|Subhash 0810459344 IChandraadv3i@gmai [30.10.2024
Vs MADHURI JAIN IChandra l.com
ICOURT ROOM 310|Ex (Comm) [Execution (Comm)/522/2024[20-11-2024 ISUDHIR SOLVENTS PVT LTD VsSidhant Aeron [9910007124 sidhantaeron@outloo|09-11-2024
THE INDIAN COSMETI( k.com
ICOMPANY
ICOURT ROOM 310|CS (COMM) ICS (COMM)/1241/2024 12-11-2024 THE  SUPREME  INDUSTRIESShrihar Tripathijo548888420 legal@boostip.in 08.11.2024
ILIMITED Vs CHANDERKANT]
ICHOUDHRY
ICOURT ROOM 310[Ex (Comm) [Execution (Comm)/516/2024 [18-11-2024 AMIT VERMA Vs MUNICIPAlJSatyendra Krjo811161525 sksingh116 @gmail.co [12.11.2024
ICORPORATION OF DELHI ANDf{Singh Im
JANR
ICOURT ROOM 310[Ex (Comm) [Execution (Comm)/515/2024 [18-11-2024 IKRISHAN KUMAR GUPTA VgSatyendra Krjo811161525 sksingh116 @gmail.co [05.11.2024
IMUNICIPAL CORPORATION OFSingh Im
IDELHI AND ANR
ICOURT ROOM 310|CS (COMM) ICS (COMM)/1313/2024 28-11-2024 ISH RAVI KUMAR AGGARWAL VsSidhant Dhingrajo650677902 IADV.SIDHANTDHIN]J15.11.2024
ISMT TARUNA BANSAL IGRA@GMAIL.COM
ICOURT ROOM 3100MP (I) (COMM) IOMP (I) (COMM)/1271/2024 [20-11-2024 AXIS BANK LTD Vs SUBHASHANUPAM 0654926809 lanupamjsingh@gmailf18.11.2024
IBHADANA ISINGH .com
ICOURT ROOM 310[0MP (I) (COMM) IOMP (I) (COMM)/1284/2024[21-11-2024 IM/s CLIX CAPITAL SERVICES PVTRavi  Shankarjg811252038 ladvocatersgarg@gma [19.11.2024
ILTD Vs STM LAB Garg fil.com
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ICOURT ROOM 310(CS (COMM) ICS (COMM)/1287/2024 25-11-2024 ISATYA BHAMA DHANUKA VsRavi Bassi 0810021293 ladvocateravibassi@g [22.11.2024
ICABLE CORPORATION OF INDIA| Imail.com
THROUGH DIRECTOR ROHAN|
[HITENDRA KHATAU
ICOURT ROOM 310(CS (COMM) ICS (COMM)/1294/2024 25-11-2024 [TAJUDDIN AND ORS Vs SAYYEDMonika Rathi [9639924680 ladvocatemrathi@gmale2.11.2024
IMOHD ANWAR AND ORS fil.com
ICOURT ROOM 310|CS (COMM) ICS (COMM)/1289/2024 25-11-2024 [State Bank of India Vs. Kaisenti devi [Suchita Dixit  [8896932838 lagnihotrisuchita@gm [22.11.2024
lail.com
ICOURT ROOM 310[0MP (COMM) IOMP (COMM)/101/2024 26-11-2024 IVARDHMAN PVC PROFILES PVTWaseem Firoz [9810926617 lwaseemfadv@gmail.c[24.10.2024
ILTD Vs LAKSHMI INDUSTRIES om
12 ISH. RAVINDERICENTRAL [4o1 IOMP (I) (COMM.) 1239/2024 04-11-2024 IPANAESHA EDUCATION SOCIETY[PRADEEP 9711958819 IPTSASSOCIATESQS8 [26.10.2024
IBEDI, DISTRICT]| Vs VARUN GOENKA [TEOTIA (@GMAIL.COM
JUDGE,
ICOMMERCIAL
ICOURT
401 ICS (COMM) 1217/2024 05-11-2024 IM/S VARN IMPEX LLP VSSANJAY 0873479585 ISSCLAWFIRM@GM [28.10.2024
ABHINAV JAIN ISEHGAL AIL.COM
401 IOMP (I) (COMM.) 1241/2024 05-11-2024 IM/S IDFC FIRST BANK LIMITEDRAHUL 9205511796 ILEXPACIFIC03@GM]|26.10.2024
Vs SHASHIBHUSHAN KUMAR [KASHYAP AIL.COM
101 ICS (COMM) 1225/2024 07-11-2024 IMAHESH BANSAL Vs MUNICIPAISATYAENDRA (9811164525 ISKSINGH116 @GMAI|05.11.2024
ICORPORATION OF DELHI [KUMAR SINGH IL.COM
401 IOMP (I) (COMM.) 1257/2024 12-11-2024 AXIS BANK LTD Vs SANDEEPSSUNITA SINGH [9871040589 INDOLEXLAW@GM [06.11.2024
IKUMAR AIL.COM
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401 IOMP (I) (COMM.) 1258/2024 12-11-2024 AXIS BANK LTD Vs NARENDRASUNITA SINGH [9871040589 INDOLEXLAW@GM [06.11.2024
IKUMAR AIL.COM

401 IOMP (I) (COMM.) 1259/2024 12-11-2024 AXIS BANK LTD Vs PRAVEENSUNITA SINGH [9871040589 INDOLEXLAW@GM |06.1.2024
IKUMAR AIL.COM

401 Misc DJ 652/2024 14-11-2024 IM/S BLUE DIAMOND Vs M/SKAMAL ANAND0873438080 11.11.2024
IMANT GIFTS THROUGH]
IPROPRIETOR RAMA BAJAJ

401 ICS (COMM) 1250/2024 14-11-2024 IM/S DEEP BLUE XPRESS PVT LTDHIMANSHU  [7988358702 JAIN.HIMANSHUS8Y7 [13.11.2024
Vs RAJESH KUMAR MIGLANI JAIN (@GMAIL.COM

401 ICS (COMM) 1252/2024 14-11-2024 ISTATE BANK OF INDIA Vs RAM[TIRATH LAIJo643228307 IADVTIRATH@GMAI [12.11.2024
IKISHOR IYADAV IL.COM

401 ICS (COMM) 1254/2024 16-11-2024 IM/s S CHAND AND CO.LTD Vs MijANJU BAJAJ (9810195013 IKUMARRAJESHADV|29.10.2024
IK M PUJAL (@YAHOO.COM

401 ICS (COMM) 1259/2024 16-11-2024 IM/S ARYA PUBLISHINGANURAG 9810059650 INFO@ASVASSOCIA|06.11.2024
ICOMPANY Vs MAYANK ADLAKHA [KUMAR ITES.COM

JAGARWAL

401 IOMP (I) (COMM) 1243/2024 06-11-2024 [KDH FOOD OPC Private Limited V§SHARAVAN 6201970125 [UNITEDMARK@UN [28.10.2024

Amir Khan [KUMAR ITEDANDUNITED.C
BANSAL OM

401 [Execution (Comm)/ 490/2024 06-11-2024 [Rakesh Gupta Vs RJ PROJECTSARAVKAPOOR 9899426326 JARAVKAPOOR@OU [26.10.2024

IPRIVATE LIMITED ITLOOK.COM
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401 IOMP (I) (COMM.) 1268/2024 20.11.2024 IM/S ASHOK LEASING LTD V/S V,SOHIL 8765775577 IPATHWAYSLEGAL2 [19.11.2024
ISRINIVASULU ISHARMA l010@GMAIL.COM
401 [Execution (Comm)/ 539/2024 29.11.2024 ISH. TRIPAT SINGH & ORS V/S SH|ABHAY DIXIT 9654452476 IADVAHAYDIXIT200 [27.11.2024
INDER MOHAN SINGH & ORS (@GMAIL.COM
401 [Execution (Comm)/ 540/2024 29.11.2024 IM/S B.R KAPOOR & SONS P LTDJIRA GUPTA 0818976099 IRAGUPTA27@GMA [26.11.2024
IV/S M/S KRAFT INTERNATIONAL IL.COM
& ORS
13 SH. M.K NAGPAL/CENTRAL [COURT ROOMICIVIL SUIT JIOMP (I) (COMM)/1240/2024(04-11-2024 IM/S IDFC FIRST BANK LIMITEDRAHUL 9205511796 ILEXPECIFIC03@GM]|28.10.2024
IDISTRICT JUDGE,| 402 Vs ABHAY KUMAR IKASHYAP ATL.COM
ICOMMERCIAL
ICOURT
COURT ROOM[CIVIL SUIT IOMP (I) (COMM)/1245/2024(06-11-2024 ITATA CAPITAL LTD Vs PRAVEENIANISH BHOLA [90811452022 JAnish_bhola17@yaholos.11.2024
402 IMISHRA lo.com
COURT ROOM[CIVIL SUIT ICS (COMM)/1221/2024 06-11-2024 ICANARA  BANK Vs SWATIPratap Chandra j9990366723 INA 05.11.2024
402 ISHARMA [Rana
ICOURT ROOMICIVIL SUIT [Execution (Comm)/486/2024(06-11-2024 IVOICEVALE LIMITED Vs RAMESH|ISEEMA 9810260053 INA 05.11.2024
402 IKUMAR AGARWAL AND ANR
COURT ROOM[CIVIL SUIT [Execution (Comm)/489/2024[07-11-2024 IKRISHAN KUMAR GUPTA Vs MCD [atyendra 0811161525 sksingh116 @gmail.co [06.11.2024
ko2 kumar singh Im
COURT ROOM[CIVIL SUIT ICS (COMM)/1229/2024 08-11-2024 State Bank of India Vs BEENA SAH |[SHALINI 0899408618 ISHALINIUPADHYAY|07.11.2024
o2 JUPADHYAY L ADVOCATE@GMAI
IL.COM




S.NO COURT DISTRICT COURT ROOM CASE TYPE CASE NUMBER DATE OFPETITIONER NAME VSADVOCATE ADVOCATE ADVOCATE EMAILDATE OF E-
REGISTRATION RESPONDENT NAME MOBILE ID FILING

NUMBER

COURT ROOM[CIVIL SUIT ICS (COMM)/1234/2024 11-11-2024 ICICI BANK LTD Vs MANASVIKAS CHOPRAJ9212036118 vikaschopraadvocate [08.11.2024
ko2 IDUBEY (@gmail.com
COURT ROOM[CIVIL SUIT ICS (COMM)/1240/2024 12-11-2024 AGGARWAL  ASSOCIATES  VSPANKAJ ROYp811070396 lpankajkotra@yahoo.cft1.11.2024
o2 IMUNICIPAL CORPORATION OHKOTRA lo.in

IDELHI
ICOURT ROOMICIVIL SUIT [Execution (Comm)/508/2024[16-11-2024 IKINU IMPEX Vs TILOKARAMAbhishek Gupta 9999052336 ladv.abhishek3995@g [13.11.2024
402 IPRATAP JI CHOUDHARY Imail.com
ICOURT ROOMICIVIL SUIT [Execution (Comm)/510/2024[16-11-2024 [KRISHAN KUMAR GUPTA Vssatyendra 0811161525 sksingh116 @gmail.co [14.11.2024
402 IMUNICIPAL CORPORATION OHkumar singh Im

IDELHI
COURT ROOM[CIVIL SUIT [Execution (Comm)/509/2024[16-11-2024 IKRISHAN KUMAR GUPTA Vsgatyendra 0811161525 sksingh116 @gmail.co [14.11.2024
ko2 IMUNICIPAL CORPORATION OHkumar singh Im

IDELHITi
COURT ROOM[CIVIL SUIT ICS (COMM)/1256/2024 16-11-2024 INEERAJ AGGARWAL PROPPANKAJ  ROY|p811070396 pankajkotra@yahoo.cfi4.11.2024
ko2 AGGARWAL  ASSOCIATES  VSKOTRA jo.in

IMUNICIPAL CORPORATION OF

IDELHI
ICOURT ROOMICIVIL SUIT ICS (COMM)/1261/2024 18-11-2024 RAJENDER KUMAR MALHOTRANIitin Arora 0818189667 nitin.arora465@gmai [16.11.2024
ko2 Vs TRILOK AGGARWAL l.com
COURT ROOM[CIVIL SUIT IOMP (I) (COMM)/1272/2024[20-11-2024 JAXIS BANK LTD Vs IMRAN ISUNITA SINGH 9871040589 INDOLEXLAW@GM [18.11.2024
lho2 ATL.COM
ICOURT ROOMICIVIL SUIT IOMP (I) (COMM)/1275/2024 [20-11-2024 JAXIS BANK LTD Vs SHREEPAL JAnupam Singh 19.11.2024
ko2
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ICIVIL SUIT IOMP (I) (COMM)/1274/2024[20-11-2024 JAXIS BANK LTD Vs JULEAKKAR |Anupam Singh 9654926809 lanupamjsingh@gmailf19.11.2024
402 L.com
COURT ROOM[CIVIL SUIT [Execution (Comm)/527/2024[21-11-2024 PAWAN KUMAR KOHLI VsAnkit Kumar 9015505737 ANKITKUMARLAW [20.11.2024
o2 IMOHINDER KUMAR  OBERA]J IOFFICES@GMAIL.C
DECEASED) OM
ICOURT ROOMICIVIL SUIT ICS (COMM)/1282/2024 22-11-2024 THE INDIAN EXPRESS PRIVATERajan Khanna [9811797546 ladvrklawoffice@gmaif21.11.2024
402 ILIMITED Vs MR P T ABRAHAM l.com
ICOURT ROOMICIVIL SUIT ICS (COMM)/1302/2024 26-11-2024 IM/S KAPUR GRAPHICS PVT LTD[KAPIL DUA 0811590282 IKAPIL.DUA74@GMA|25.11.2024
402 Vs M/S NEW MODEL IMPEX PVT] [L.COM
ILTD
14 ISH. ASHUTOSH|WEST 201 ICS ICS (COMM)/944/2024 04-11-2024 IM/S Aushadhi Herbal Vs M/S LuckyManish 0643867018 Imanish@xanderlegal [29-10-2024
[KUMAR, DISTRICT] [Extn Block INutrition [Kumar(P), solutions.com
JUDGE
(COMMERCIAL
ICOURT) Ics ICS (COMM)/946/2024 05-11-2024 [qbal Singh Vs Usha Pahwa [Praveen Suri(P),}90810928188 praveensuriy3@gmaillo4-11-2024
.com
ICS ICS (COMM)/953/2024 07-11-2024 Aqualite Industries Private Limited |ARCHIT 0599043045 legal @sigmalegal.in [06-11-2024
Vs SWADESHI BOOTS (THROUGHISINGHAL(P),
[TS PARTNERS)
ICS ICS (COMM)/952/2024 07-11-2024 IM/S VU ELECTRICAL EQUIPMENT|SANJAY 0312131464 sanjaychursia.13@gm06-11-2024
P) LTD Vs M/S BENLING INDIAICHAURSIA(P), lail.com
IENERGY AND TECHNOLOGY PVT]
ILTD
ICS ICS (COMM)/958/2024 08-11-2024 IPARVEEN MEHTA Vs M/S RMS[Varun 0810118367 varun.kathuria@yaholo7-11-2024
BUILDERS PVT LTD [Kathuria(P), o.com
ICS ICS (COMM)/965/2024 11-11-2024 [Satish Kumar Vs AutoliteIndia [Sundaram 0811254899 sundaramadv@yahoo|o8-11-2024
IChoudhary(P), .co.in
IOMP IOMP (1) (COMM)/274/2024 [12-11-2024 IYES BANK LTD Vs PRATAP SINGHI%ARTIK 0811015339 katyalsachin2008@g [11-11-2024
UMAR(P), Imail.com
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JIOMP (1) (COMM)/275/2024 [12-11-2024 IYES BANK LTD Vs ARIF ABDULJKARTIK 0811015339 katyalsachin2008@g [11-11-2024
HAFIZ UMAR(P), Imail.com
OMP IOMP (I) (COMM)/273/2024 [12-11-2024 IYES BANK LTD Vs AMIT NAGAR [KARTIK 0811015339 katyalsachin2008@g [11-11-2024
[KUMAR(P), Imail.com
Misc Misc DJ/717/2024 13-11-2024 U S CHAWLA AND SONS HUF Vs|Lokesh 9999410660 lokesh@legalicons.in f11-11-2024
AIRPLAZA RETAIL HOLDINGSBhola(P),
IPVT LTD
Misc Misc DJ/718/2024 13-11-2024 DS CHAWLA AND SONS HUF Vs|Lokesh 0999410660 lokesh@legalicons.in f11-11-2024
AIRPLAZA RETAIL HOLDINGSBhola(P),
IPVT LT
ICS ICS (COMM)/979/2024 18-11-2024 ISTATE BANK OF INDIA Vs MRIADAITA 90999132159 lie- 16-11-2024
IPREM CHAND SHARMA PROP OFKUMAR akroutadvocate@gmal
IM/S MB PHARMA [ROUT(P), fil.com
ICS ICS (COMM)/981/2024 18-11-2024 IMS COTTON CONCEPT (INDIA)KISHAN LAIj9810000113 newdelhi@aaalegal.c [16-11-2024
IPRIVATE LIMITED Vs M/S AVAMMEENA(P), o
IAPPARELS LLP AND ORS
IOMP IOMP (COMM)/19/2024 18-11-2024 ICICI Securities Limited Vs MD  ZARYAB{999784700 ladvocatezaryab@Jgm|16-11-2024
IDEVVRAT GUPTA JAMAL lail.com
RIZVI(P),
ICS ICS (COMM)/988/2024 20-11-2024 [HAPPY FOOTCARE INDUSTRIESSANJAY 9811112087 spjainlawfirm @gmail [19-11-2024
Vs M/S KALIRAMAN INDUSTRIESPADAM .com
IPVT LTD AND ORS JAIN(P),
ICS ICS (COMM)/1006/2024 27-11-2024 ISVC COOPERATIVE BANKIABHISHEK(P), [9868213110 lanisinghandcompany [26-11-2024
ILIMITED Vs ANSHUL GOEL AND| (@gmail.com
ANR
Misc Misc DJ/751/2024 27-11-2024 [Loreal India Private Limited VsShravan 26-11-2024
Gurpreet Singh Bansal(P),
ICS ICS (COMM)/1014/2024 29-11-2024 INIRMAL SINGH Vs SANJEEV[Rounak 7042835171 rounaknayak@gmail. |28-11-2024
IMALHOTRA AND ANR INayak(P), lcom
15 11:/[/18' HEMANIWEST 209 ICS(COMM) 947/2024 06-11-2024 [Union Bank Of India Vs VikasDEEPA GUPTA [9312292558 ladvocate,deepa.gnptalo6-11-2024
HOTRA, [Extn Block Shrivastav ~ proprietor ~ Samair: (@gin&il.com
IDISTRICT JUDGE [Electronics
(COMMERCIAL
ICOURT)-02 ICS(COMM) 956/2024 07.11.2024 ISARIKA MALHOTRA VS MAGNUMVARUN 9810118367 IVARUN.KATHURIM [07.11.2024
IBUILDCON INDIA P LTD KATHURIA aYAHOO.COM
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IOMP(I)(COMM) 262/2024 12.11.2024 IYES BANK VS. PREMPAL SIYARAM|PREMPAL 0289792351 prempalprempal8992f12.11.2024
ISIYARAM (@gmail.com
IOMP(I)(COMM) 263/2024 12.11.2024 IYES BANK VS. KAPIL KUMAR ISACHIN 0811015339 katyalsachin2008@g [12.11.2024
IKATYAL Imail.com
IOMP(I)(COMM) 264/2024 12.11.2024 IYES BANK VS.RAJ KUMARISACHIN 0811015339 katyalsachin2008@g [12.11.2024
SHARMA [KATYAL Imail.com
IOMP(I)(COMM) 265/2024 12.11.2024 IYES BANK VS. VANDANA ARORA [SACHIN 0811015339 katyalsachin2008@g [12.11.2024
KATYAL Imail.com
IOMP(I)(COMM) 266/2024 12.11.2024 IYES BANK VS. GOPI CHAND ISACHIN 0811015339 katyalsachin2008@g [12.11.2024
[KATYAL Imail.com
IOMP(I)(COMM) 267/2024 12.11.2024 IYES BANK VS. SUMIT KUMAR ISACHIN 0811015339 katyalsachin2008@g [12.11.2024
KATYAL Imail.com
IOMP(I)(COMM) 280/2024 13.11.2024 IYES BANK VS. SAHIL DAGAR KARTIK 0811015339 katyalsachin2008@g [13.11.2024
[KUMAR Imail.com
IOMP(I)(COMM) 281/2024 13.11.2024 [KARTIK KUMAR VS. SEWA SINGH [KARTIK 0811015339 katyalsachin2008@g [13.11.2024
KUMAR Imail.com
IOMP(I)(COMM) 282/2024 13.11.2024 IYES BANK VS. KANCHAN JAI PALJKARTIK 0811015339 katyalsachin2008@g [13.11.2024
ISINGH [KUMAR Imail.com
IOMP(I)(COMM) 283/2024 13.11.2024 RAKHEE VINOD ARORA VSJPARV VERMA [9958291740 pverma@nkrlaw.com [13.11.2024
IROYAL COUNTRY HOMES LTD
lOMP/(COMM) 16/2024 13.11.2024 AMIT PRAHLAD TIWARI VS[RAJINDER KR/|9811327587 rksharma_ advocatere|13.11.2024
ISWASTIK PIPE LTD ISHARMA diffmail.com
IOMP(I)(COMM) 288/2024 14.11.2024 IYES BANK VS. AKASH TRIPATHI [SACHIN 0811015339 katyalsachin2008@g [14.11.2024
IKATYAL Imail.com
IMISC.DJ [722/2024 14.11.2024 ILOKESH SHARMA VS. ROYAL CARSARTHAK 081153663 rstsrtkoo7@gmail.co [14.11.2024
ICARE IVASHIST Im
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JARB. A. COMM I7/2024 16.11.2024 SAT INDUSTRIES VS. NEOA.P.VERMA (9448994469 lapverma.adv@gmail. [16.11.2024
IGROWTH CRDIT PVT LTD lcom
JARB. A. COMM 8/2024 16.11.2024 IMODI IMPPORTS VS. NEOA.P.VERMA (0448994469 lapverma.adv@gmail. [16.11.2024
IGROWTH CREDIT PVT LTD lcom
ICS COMM 974/2024 16.11.2024 IV S PLASTICS VS.J M PLASTICS |JANUJ SAINI (9911175304 ladvocateanujsainigo [16.11.2024
(@gmail.com
IOMP(I) COMM 293/2024 18.11.2024 SHRIRAM FINANCE LTD VSMANOJKR 0811133644 Imanojk.adv@gmail.c 18.11.2024
ISHER TRAVELS PVT LTD jom
IOMP COMM 20/2024 18.11.2024 ITAJINDER SINGH VS. SBI CARDS [ADVOCATE &i8810638747 legalaegis@cutlook.c [18.11.2024
ILEGAL jom
ICONSULTANT
IMISC.DJ [728/2024 18.11.2024 IMUKUND YADAV VS. PRAKASHHARISH 828520235 lharish@barahamilegaf18.11.2024
[ENTERPRISES KUMAR Iservices.com
ICS COMM 084/2024 19.11.2024 ISUN STONE PVT LTD VS. OM[SURESH 8130935106 ruchikamalikos@gm [19.11.2024
IMARBLES IBHARTI lail.com
ICS COMM 986/2024 20.11.2024 ICHARANJEET SINGH VS. AMITROHIT KUMAR[9990204400 ladvrohit89 @gmail.co[20.11.2024
SHARMA Im
ICS COMM 091/2024 21.11.2024 STATE BANK OF IONDIA VS[SWEETY SOOD |9811786067 Imssoodadvocate@gm|21.11.2024
RAJVEER lail.com
ICS COMM 999/2024 26.11.2024 JOM TRANS LOGISTICS VS. NEHALJARUN 0810163624 ladvocate.arun23@gmf26.11.2024
ISUTARIYA IAGGARWAL lail.com
ICS COMM 1001/2024 26.11.2024 IHDFC BANK VS. ROHAN TANWAR [ANISH BHOLA [90811452022 lanishbhola17@yahoo.|26.11.2024
com
ICS COMM 1000/2024 26.11.2024 IRAKESH GAUTAM VS. SHREE PAL SACHIN 9711377067 ladvocatesachinmishr [26.11.2024
ISHARMA la@gmail.com
16 ISH. DIG VIJAY|WEST 203 ICS (COMM)/960/2024 08-11-2024 3 ACES WOOD PVI LTDARCHIT 0811156111 legal @sigmalegal.in [07.11.2024
ISINGH, DISTRICT] [Extn Block ITHROUGH ITS AR PRIYA GUPTA [SINGHAL(P),
JUDGE Vs SUPRIYA PATRA (PROPRIETOR|
(COMMERCIAL JOF SS PLYWOODS)




S.NO COURT

DISTRICT COURT ROOM

CASE TYPE

[Execution (Comm)/326/2024

CASE NUMBER

DATE

OFPETITIONER NAME

REGISTRATION RESPONDENT NAME

08-11-2024

IKUMAR SINHA

VSADVOCATE

IRAJ BALA TANWAR Vs DHRUVDHEERAJ

[TANWAR(P),

ADVOCATE
MOBILE
NUMBER

09810651595

ADVOCATE EMAILDATE OF E-

ID

INot Mentioned

FILING

07.11.2024

India

IOMP (I) (COMM)/278/2024 12-11-2024 IYES BANK LTD Vs ASHWANIKARTIK INot Mentioned  [Not Mentioned 11.11.2024
IKUMAR [KUMAR(P),

ICS (COMM)/967/2024 12-11-2024 IMR SANJAY KUMAR AGGARWAL atin Sethi(P), [88600 70760 atinssethi@,gmail.co [11.11.2024
Vs MR AJAY Im

IOMP (I) (COMM)/279/2024 12-11-2024 IYES BANK LTD Vs GAURAVKARTIK INot Mentioned  [Not Mentioned 11.11.2024
IDWESAR KUMAR(P),

IOMP (I) (COMM)/277/2024 12-11-2024 IYES BANK LTD Vs VIKRAMI{EARTIK INot Mentioned INot Mentioned 11.11.2024
IRAJENDRA SINGH UMAR(P),

IOMP (I) (COMM)/276/2024 12-11-2024 IYES BANK LTD Vs HEMLATAKARTIK INot Mentioned  [Not Mentioned 11.11.2024
ICHHATRA PAL KUMAR(P),

ICS (COMM)/969/2024 13-11-2024 ICANARA BANK Vs  PUNEETVarun Mittal(P),[90953062629 vm@v kml ega 1. com [12.11.2024
JARORA

[Execution (Comm)/334/2024 14-11-2024 [Subhash Arora Vs M/s AquaVishal 13.11.2024
[Engineering IChhabra(P),

IOMP (I) (COMM)/290/2024 14-11-2024 IYES BANK LTD Vs AJAB SINGH [KARTIK INot Mentioned  [Not Mentioned 13.11.2024

KUMAR(P),

IOMP (I) (COMM)/289/2024 14-11-2024 IYES BANK LTD Vs JAGDISH HARIKARTIK INot Mentioned INot Mentioned 13.11.2024
IPRASAD KUMAR(P),

ICS (COMM)/970/2024 14-11-2024 [Ranjan K Sapra trading as Pest CurelAshutosh 0999666398 laushtoshnagar@ANA [13.11.2024
Incorporation Vs Pest CureNagar(P), ILAW.in
[Management And Anr

Misc DJ/723/2024 16-11-2024 Krishan Lal Thukral Vs SureshiSudhir 14.11.2024
[Sharma [Balyan(P),

[Execution (Comm)/335/2024 16-11-2024 Sidana shoe material Vs Kaizen[Navin kumar(P), 14.11.2024
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FILING

[LAKRA(P),

IOMP (COMM)/18/2024 16-11-2024 ISADASHIV MISHRA Vs M/S HDBDEV PRAKASH] 14.11.2024
[FINANCIAL SERVICES LTD IPACHAURI(P),

ICS (COMM)/978/2024 18-11-2024 UMF PERFORMANCE MATERIALVikas 0999010507 jurislaw@outlook.co [16.11.2024
IPRIVATE LIMITED Vs ISharma(P), m
IMAHALAKSHMI
ISATHYANARAYANAN

ICS (COMM)/977/2024 18-11-2024 REHMATULLAH Vs MAYASHEEUMOHAMMAD 16.11.2024
RETAIL INDIA LIMITED IDANISH(P),

[Execution (Comm)/341/2024 20-11-2024 IM/s Homeshree Housing FinanceNidhi Saini(P), 10.11.2024
[Limited Vs Arun Kumar

ICS (COMM)/985/2024 20-11-2024 APS OBEROI Vs Rahul Khurana |Anjani Kumar 9811675024 lanianichoudhctri@g [19.11.2024

IChoudhary(P), Imail.com

IOMP (COMM)/21/2024 20-11-2024 IYOGESHWAR KUMAR Vs M/S SBIVISHAL 10.11.2024
ICARDS AND PAYMENTS SERVICESKALRA(P),
ILTS

ICS (COMM)/990/2024 21-11-2024 ISUPER FINE MOULDINGS Vs S PSHALU 9212413759 ladvjitendersahay@ga [20.11.204
[TIMBER [KUMARI(P), Imil.com

ICS (COMM)/993/2024 22-11-2024 [Shri Dinesh Kumar Agrawal Vs M/sfSidharth Raj(P), 9810638066 ladvepwig@gmail.comf21.11.2024
Sri Santinath Lock House

ICS (COMM)/1004/2024 27-11-2024 SH RAMAN GANDHI Vs MSGirish Gaur(P), 0811109763 IGIRISHGAURADVO [26.11.2024
IMAURYA PRINTRS PRIVATE| IYAHOO.eoM
ILIMITED

ICS (COMM)/1005/2024 27-11-2024 ILFG Hardware Private Limited Vs [Vibhor Garg(P), 9811352998 vibhor@bavlegal.in  [26.11.2024
Payanti Shashi Kumar Prop ravindra@bavlegai.in

ICS (COMM)/1009/2024 28-11-2024 AMORPHOS CHEMICALS PRIVATESSandeep Pal(P), 0368315526 sandeeppaladv489@gl27.11.2024
ILIMITED Vs Vishal Bhatnagar Imailcom

ICS (COMM)/1012/2024 20-11-2024 [Ms Psa Polymers Pvt Ltd Vs PRIYARitik Malik(P), [Not Mentioned [Not Mentioned 28.11.2024
IRAVINDRA NESARIKAR

[Execution (Comm)/349/2024 20-11-2024 JANIL JAIN Vs FIROZ KHAN INAGENDER  [Not Mentioned  [Not Mentioned 28.11.2024
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ICS (COMM)/1016/2024 30-11-2024 Sh Nishant Jain Vs M/S INK N[Sunil Kumar(P),[9810294088 ladvanshulo4@gmail. [29.11.2024
IMORE lcom
[Execution (Comm)/350/2024 30-11-2024 [Tushar Suneja Vs Sanjay Kumar  |SHASHANK 20.11.2024
ISHARMA(P),
[Execution (Comm.)/343/2024 21/11/24 ISUPER PLASTIC COATS PRIVATE 20.11.2024
ILIMITED Vs PRIMAFLEX
[Execution (Comm.)/321/2024 04/11/24 IRAGHBIR SINGH Vs MOHINDER| 20.10.2024
IKUMAR CHOPRA
ICS (COMM)/959/2024 08/11/24 Bhupinder  Kaur 5603
Vs Avinash|
Chander Suri
17 ISH. SANJAY|WEST 202 ICS (COMM) ICS (COMM)/942/2024 04-11-2024 IMAYANK DAVE Vs JMD ABODESUKHIJA 9312215731 h.sukhija@yahoo.co [28-10-2024
WINDAL, DISTRICT] [Extn Block IAND BANQUETS PVT LTD IASSOCIATION Im
JUDGE
(COMMERCIAL
ICOURT) ICS (COMM) ICS (COMM)/943/2024 04-11-2024 IM/S CREATIVE PLANET Vs SURGEJKC KALRA 9811403864 kalra.narendra@gmail29-10-2024
IPHARMACEUTICAL PVT LTD l.com
ICS (COMM) ICS (COMM)/949/2024 06-11-2024 IM/S SIRCA PAINTS INDIAANAND BAJPAI[;052083906 lawlegal2020 @gmail.[28-10-2024
ILIMITED Vs MARTIN UKKEN| com
IVARGHESE
ICS (COMM) ICS (COMM)/957/2024 08-11-2024 [KRISHNA DAIRY PVT LTD VSJITENDER 0810511644 ladvjiten@gmail.com [06-11-2024
ISEEMA YADAV IKUMAR GARG
ICS (COMM) ICS (COMM)/961/2024 11-11-2024 ISANJAY CHANDOK Vs SAHILJKANIKA 9654755516 kanikagupa@gmail.c [07-11-2024
IDUGGAL IGUPTA lom
ICS (COMM) ICS (COMM)/962/2024 11-11-2024 IPUNJAB NATIONAL BANK VSSAURAV 0899331166 sauravbhasin10 @gmalo7-11-2024
IRAHUL KAUSHIK IBHASIN fil.com
ICS (COMM) ICS (COMM)/963/2024 11-11-2024 ICanara Bank Vs SURAKSHA PALTA [SANJAY 0811119717 legalyukti63@gmail.clo7-11-2024
IAGGARWAL lom
ICS (COMM) ICS (COMM)/964/2024 11-11-2024 ICanara Bank Vs SHEETAL PALTASANJAY 9811119717 legalyukti63@gmail.clo7-11-2024
IORS IAGGARWAL jom




S.NO COURT

DISTRICT COURT ROOM

CASE TYPE
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OFPETITIONER
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FILING

IMOHIT MEHTA

(@gmail.com

IOMP (I) (COMM.) IOMP (I) (COMM.)/259/2024 [12-11-2024 YES BANK LTD Vs MAHESHISACHIN 0811015339 katyalsachin2008gm [11-11-2024
ISHARMA ATYAL lail.com

IOMP (I) (COMM.) JOMP (I) (COMM.)/260/2024 [12-11-2024 IYES BANK LTD Vs RENU MITTAL [SACHIN 0811015339 katyalsachin2008gm [11-11-2024

[KATYAL lail.com
IOMP (I) (COMM.) JOMP (1) (COMM.)/261/2024 [12-11-2024 IYES BANK LTD Vs AMIT KUMAR [SACHIN 0811015339 katyalsachin2008gm [11-11-2024
[KATYAL lail.com

ICS (COMM) ICS (COMM)/966/2024 12-11-2024 ISITA RAM AND COMPANY PVTIACHIN 0599300760 legal.src@sitaramco.clo8-11-2024
ILTD Vs MS HEMALATHA AND ORS[SAXENA jom

ICS (COMM) ICS (COMM)/968/2024 13-11-2024 ICHARANPADUKA INDUSTRIESPAREM GARG [8130707356 rinkys601@gmail.co [11-11-2024
IPVT LTD Vs MINHAJUL ISLAM] m
IKHAN

IOMP (I) (COMM.) IOMP (1) (COMM.)/287/2024 [14-11-2024 YES BANK LTD Vs SARVANISACHIN 0811015339 katyalsachin2008gm [11-11-2024
[RAMPRIT KATYAL lail.com

IOMP (I) (COMM.) IOMP (1) (COMM.)/292/2024 [18-11-2024 Shriram Finance Ltd Vs RAJIi\élANOJ 0811133644 Imanojk.adv@gmail.c [15-11-2024
IKUMAR UMAR jom

ICS (COMM) ICS (COMM)/976/2024 18-11-2024 Anil Kumar Sharma Vs M/S UrjaSHUBHAMBHA|9871923131 ladvshubhambhardwa [14-11-2024
IDigital World Limited RDWAJ j@gmail.com

ICS (COMM) ICS (COMM)/983/2024 10-11-2024 [HEMANT KUMAR Vs JASMINBHAIIABHINAV 8586035698 ladvgarg.abhinav@gm|18-11-2024
IASHOKBHAI KALARIYA IGARG lail.com

ICS (COMM) ICS (COMM)/989/2024 21-11-2024 [UDHAV AGARWAL Vs M/S THERAKESH 0873183813 rakeshbajajzo@gmailf18-11-2024
IDESI DULHAN KUMAR BAJAJ .com

ICS (COMM) ICS (COMM)/992/2024 22-11-2024 IPUNJAB NATIONAL BANK VSSAURAV 0899331166 sauravbhasin10 @gmal21-11-2024
IPOOJA SACHDEVA IBHASIN fil.com

ICS (COMM) ICS (COMM)/1010/2024 20-11-2024 HITCOLUS FOOTWEAR PVT LTDPRABHAKAR [9718167410 lprabhakaradvocate@ [26-11-2024
Vs DEEPAK FOOTWEAR lgmail.com

ICS (COMM) ICS (COMM)/1018/2024 30-11-2024 IPUNJAB NATIONAL BANK VSAKSHAKYA [9810362626 lakshakyao1 27-11-2024




S.NO COURT DISTRICT COURT ROOM CASE TYPE CASE NUMBER DATE OFPETITIONER NAME VSADVOCATE ADVOCATE ADVOCATE EMAILDATE OF E-
REGISTRATION RESPONDENT NAME MOBILE ID FILING

NUMBER

SH. AJAY GUPTA| ICS (COMM)/948/2024 048/2024 05-11-2024 ISTARK PACKMATE PVT LTD Vj 0811041494 radheyshyamadv@g |05-11-2024
IDISTRICT JUDGE [Extn Block [HIMANSHU BHADORIA ISHYAM Imail.com
(COMMERCIAL
ICOURT)
ICS (COMM)/950/2024 050/2024 06-11-2024 Amrit Humifresh Preservation PviPANKAJ 0811022227 globaljurislawfirm @glo6-11-2024
ILtd Vs Haji Ansar IGUPTA Imail.com
ICS (COMM)/951/2024 051/2024 06-11-2024 AGARWALLA TEAK|VISHWA 0811136731 vishwaranjan71@yah [06-11-2024
INTERNATIONAL PVT LTD Vs JAY[RANJAN joo.com
TRADING COMPANY IKUMAR
IOMP (I) (COMM.)/268/2024 268/2024 12-11-2024 IYES BANK LTD Vs NIKHIL SINGLA [SACHIN 0811250543 katyalsachin2008@g [12-11-2024
KATYAL 0811015339 Imail.com
IOMP (I) (COMM.)/269/2024 269/2024 12-11-2024 IYES BANK LTD Vs GAURAVISACHIN 0811015339 katyalsachin2008@g [12-11-2024
[KUMAR [KATYAL 0811250543 Imail.com
IOMP (I) (COMM.)/270/2024 270/2024 12-11-2024 IYES BANK LTD Vs RAJEEV KUMAR[SACHIN 0811015339 katyalsachin2008@g [12-11-2024
KATYAL 0811250543 Imail.com
IOMP (I) (COMM.)/271/2024 271/2024 12-11-2024 IYES BANK LTD Vs RAJINDERSSACHIN 0811015339 katyalsachin2008@g [12-11-2024
SINGH [KATYAL 0811250543 Imail.com
IOMP (I) (COMM.)/272/2024 p72/2024 12-11-2024 IYES BANK LTD Vs AVIK GHOSH  [SACHIN 0811015339 katyalsachin2008@g [12-11-2024
KATYAL 0811250543 Imail.com
IOMP (COMM.)/17/2024 17/2024 14-11-2024 Akshay Talwar Vs Anil seth INIKHIL 8527380689 ladvnikhilgarg@gmail [14-11-2024
.com
ICounter Claim/49/2024 9/2024 14-11-2024 Harbans Singh Bhullar Vs GlowSUMESH 7011794418 sumeshgandhi24@g [14-11-2024
[Tradex India Pvt Ltd IGANDHI Imail.com
IOMP (I) (COMM.)/291/2024 291/2024 14-11-2024 Shriram Finance Ltd Vs NITINMANOJ 0811133644 Imanoj.adv@gmail.co [18-11-2024
IKUMAR KUMAR m
ICS (COMM)/975/2024 975/2024 18-11-2024 IBAIJ NATH RAM NATH Vs BGRAVNEESH 0818479699 vneeshgarg@mail.co18-11-2024
[ENERGY SYSTEMS LTD IGARG |
vneesh.legal @gmail.
com
ICS (COMM)/982/2024 982/2024 19-11-2024 RAAMAH PROJECTS LLP VsSUSHANT 8920235454 sushantsinghal.law@ [19-11-2024
INAMIT GULATI ISINGHAL lgmail.com
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ICS (COMM)/994/2024 094/2024 22-11-2024 oM LOGISTICS LIMITED VSARUN 0810163624 ladvocatearun23@gm [22-11-2024
IMAINI SCAFFOLD SYSTEMS IAGGARWAL lail.com
Misc DJ/746/2024 746/2024 23-11-2024 IFIXWELL INDUSTRIES VSAMARENDRA (95990801188 globalvisionlawoffice [23-11-2024
IDHAWANI TRADING COMPANY [KUMAR DUBEY]| (@gmail.com
ICS (COMM)/997/2024 097/2024 26-11-2024 IM/S OM SHANTI ENTERPRISES VSRAJEEV 8377998979 lacquitylawassociates [26-11-2024
IM/S A'S ENTERPRISES IBANSAL (@gmail.com
ICS (COMM)/998/2024 998/2024 26-11-2024 IBIRPAL SINGH AND ORS VSASHOK 0312306881 lashoklegal.2009@gm|[26-11-2024
ISANJAY KUMAR DASS AND ORS |[KUMAR SINGH (9899350886 lail.com
ICS (COMM)/1002/2024 1002/2024 27-11-2024 IAMORPHOS CHEMICALS PRIVATE[SANDEEP PAL (9368315526 sandeeppaladv489@g27-11-2024
ILIMITED Vs THERMOSHIELD| Imail.com
INDIA PRIVATE LIMITED
ICS (COMM)/1008/2024 1008/2024 28-11-2024 AMORPHOS CHEMICALS PRIVATESSANDEEP PAL (9368315527 sandeeppaladv489@g27-11-2024
ILIMITED Vs CHIRAG CONCHEM] Imail.com
IPRIVATE LIMITED
[EX (COMM)/322/2024 322/2024 06-11-2024 IMohd Qadeer Vs M/s CNR Exports [Maneesh 9911315304 Ascentlawfrim@gmai [04.11.2024
IGumber l.com
[EX (COMM)/336/2024 336/2024 18-11-2024 [Punjab National Bank Vs Mr/Arun Bhardwaj 9899138242 JArunbhardwaj1206@ [14.11.2024
INarender Kumar lgmail.com
[EX (COMM)/355/2024 355/2024 16-11-2024 Sidana Shoe Material Vs Kaizen[Navin Kumar 9901864204 ladv.navin@outlook.c [13-11-2024
[India om
19 ISH. NARESHWEST 403 [Execution (Comm.)/320/2024 [Execution 04-11-2024 ISUNDARAM FINANCE LIMITED V5|
[IKUMAR [Extn Block (Comm.)/320/2024 [RUKSANA SINGH
HOTRA,
IDISTRICT JUDGE
(COMMERCIAL ICS (COMM)/945/2024 ICS (COMM)/945/2024 04-11-2024 RAKESH GARG Vs M/S NKGRakesh Garg 9811085026 lapc.ply@gmail.com [26-10-2024
ICOURT) INFRASTRUCTURE LTD
ICS (COMM)/954/2024 ICS (COMM)/954/2024 07-11-2024 ASHISH SURESH SHAH VsMohammad 0599818688 Im25bilal@yahoo.com|o5-11-2024
IPTYUSHBHAI PUKHRAJ SHAH Bilal
ICS (COMM)/955/2024 ICS (COMM)/955/2024 07-11-2024 IMAHASHIAN DI HATTI PRIVATEManish Singhal 9811529112 Imangla.ipr@gmail.co |05-11-2024
ILIMITED Vs ROOPAKS PIK N PAY Im
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[Shekhar

[Execution (Comm.)/325/2024 [Execution 08-11-2024 IALUTECH INDUSTRIES Vs
(Comm.)/325/2024 IKANWAL KUMAR KANDHARI
IOMP (I) (COMM.)/284/2024 JOMP (I) (COMM.)/284/2024 [13-11-2024 IYES BANK LTD Vs AASHI SHABBIR[kartik kumar  [8802218291 ladvocate.mehtaassocifi1-11-2024
[KHAN lateog @gmail.com
IOMP (I) (COMM.)/285/2024 JOMP (I) (COMM.)/285/2024 [13-11-2024 IYES BANK LTD Vs SANDEEP LAMAJkartik kumar  [8802218291 ladvocate.mehtaassocifi1-11-2024
lateog @gmail.com
IOMP (I) (COMM.)/286/2024 IOMP (1) (COMM.)/286/2024 [13-11-2024 IYES BANK LTD Vs SHARDAKartikkumar [8802218291 ladvocate.mehtaassocift1-11-2024
IMOHINDER lateog@gmail.com
[Execution (Comm.)/329/2024 [Execution 13-11-2024 IM/S SHIV SHAKTI AND COMPANY|
(Comm.)/329/2024 Vs Supreme Infrastructure India Pvi
ILtd
[Execution (Comm.)/331/2024 [Execution (Comm.)/331/2024/13-11-2024 IVIRENDER KAUR KATARIA Vg
ITATA PROJECTS LTD
ICS (COMM)/971/2024 ICS (COMM)/971/2024 14-11-2024 IGAUR GLASS CREATIONS VsgVaibhav kaushikjg717740921 legalworks76 @gmail. [14-11-2024
APOLLO INTERNATIONAL lcom
IMONTESSORI SCHOOL AND ORS
ICS (COMM)/972/2024 ICS (COMM)/972/2024 14-11-2024 [Sandeep Khurana Vs MS LEELA SSandeep 9717173272 ladv.ashimgupta@gm [13-11-2024
ISTUDIO FACTORY OUTLET Khurana lail.com
ICS (COMM)/973/2024 ICS (COMM)/973/2024 16-11-2024 [nnovatiview india pvt Itd Vs Infinity)Anuj Ruhela 7503249082 lanujruhelaigo4@gm [13-11-2024
infoway pvt 1td lail.com
IOMP (I) (COMM.)/294/2024 IOMP (1) (COMM.)/294/2024 [18-11-2024 [Shriram Finance Ltd Vs SYED ZENManoj Kumar [9811133644
[HUSSAIN
ICS (COMM)/980/2024 ICS (COMM)/980/2024 18-11-2024 SHAKUNTLA BANSAL Vs M/S[Vikas Sharma 9999010507 14-11-2024
ISIGNATURE WINDOWS
ICS (COMM)/987/2024 ICS (COMM)/987/2024 20-11-2024 IM/S AMBIKA GASES Vs EXIDEAmit Kumar 7011961538 amitthakur246 @gma [19-11-2024
INDUSTRIES LTD fil.com
Misc DJ/744/2024 Misc DJ/744/2024 23-11-2024 Siddartha Duggal Vs ChandenAnshul Sharma 21-11-2024
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IBAWA

KUMAR

m

ICS (COMM)/995/2024 ICS (COMM)/995/2024 23-11-2024 IGMNC TECHNOLOGIES PRIVATEAnKkit Kashyap [8699979909 lankksyp@gmail.co, [21-11-2024
ILIMITED Vs WADHWA HOUSE
ICS (COMM)/996/2024 ICS (COMM)/996/2024 23-11-2024 IM/S OPTICADO INDIA LLP VgJatin Sapra 0899054303 jatinsaprai312@gmai|22-11-2024
IDIPAK JAIN l.com
[Execution (Comm.)/345/2024 [Execution 25-11-2024 JOP KHANDELWAL Vs RAVI GUPTA
(Comm.)/345/2024
Misc DJ/752/2024 Misc DJ/752/2024 27-11-2024 ICREDENCE ACOUSTICS AND |Abhishek Gupta 24-11-2024
ICEILINGS PRIVATE LIMITED Vg
IPARSHOTTAM BHAI SHAMJI|
IBHAI PATEL
ICS (COMM)/1007/2024 ICS (COMM)/1007/2024 27-11-2024 State Bank Of India Vs Ajay Kumar [Sweety Sood 0643183210 Imsssoodadvocate@g [23-11-2024
Imail.com
ICS (COMM)/1013/2024 ICS (COMM)/1013/2024 20-11-2024 OM TRANS LOGISTICS LIMITEDArun 0810163624 ladvocatearun@gmail.[26-1-2024
Vs AWS SHIPPING AND| lcom
ILOGISTICS PVT LTD
ICS (COMM)/1017/2024 ICS (COMM)/1017/2024 30-11-2024 JASHOK BABBAR Vs JITENDER[Parmod Kumarj9899776633 pspkjuris@gmail.com[28-11-2024
IVERMA @SONU VERMA [Sharma
20 ISH. ANURAG SAIN,/NEW DELHI: ICS(COMM) 887/2024 05.11.2024 ZYDUS CORPORATE PARKIRAHUL 011 43500000 litigation@rahulchau [04.11.2024
DISTRICT JUDGEDISTRICT AHMADABAD GUJARAT VS. BUDHICHAUDHARY idhry.com
(COMMERCIAL IVIHAR DELHI
ICOURT)-01
1 ICS(COMM) 888/2024 05.11.2024 ZYDUS CORPORATE PARKIRAHUL 011 43500000 litigation@rahulchau |04.11.2024
IAHMADABAD GUJARAT VS. BUDHICHAUDHARY [dhry.com
IVIHAR DELHI
1 IOMP(COMM) 227/2024 05.11.2024 IM/S STATE TRADINGASHISH 9810006115 /Khoranassociates@g [26.10.2024
ICORPORATION OF INDIA VS|KHORANA 9818306115 mail.com
JUNION OF INDIA
1 ICS(COMM) 891/2024 06.11.2024 ILUCE AND LITCH ELECTRICANKUR 08111-26091 JANKURSINGHALAD [28.10.2024
IPRIVATE LMITED VS. JAI KUMARSINGHAL IVOCATE@GMAIL.C
IGUPTA OM
1 ICS(COMM) 893/2024 06.11.2024 STATE BANK OF INDIA VS. |[ARUN KUMAR}9891223874, lashishbatra85@gmaill23.10.2024
IANANT SACHDEVA PROP OFBATRA 0873039121 .com
ILAKSHYA INDUSTRIESW
1 ICS(COMM) 894/2024 06.11.2024 ISANDEEP SAXENA VS. GAURAVRROHTASH 0811207995 rohkani47@gmail.co [29.10.2024
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1 IOMP(COMM) 229/2024 06.11.2024 PRIMEMOVER MOBILITY VSJVARUN 8700237171 varun.sharma@emin |04.11.2024
[EBHA JAIN ISHARMA dslegal.com

1 IOMP(COMM) 230/2024 06.11.2024 IPRIMEMOVER MOBILITYVARUN 8700237171 varun.sharma@emin |04.11.2024
[TECHNOLOGIES PVFT. LTD. VS/SHARMA dslegal.com
ISANGMARG INFRATECH PVT|
ILTD.

1 IOMP(COMM) 231/2024 06.11.2024 IPRIMEMOVER MOBILITY[VARUN 8700237171 varun.sharma@emin |04.11.2024
[TECHNOLOGIES PVT. LTD. VS/SHARMA dslegal.com
I[EBHA JAIN

1 IOMP(I)COMM 206/2024 07.11.2024 IKAILASH CHAWLA VS. UNION OHKAPIL 0911693718 kapil _sou84@yahoo. [07.11.2024
INDIA & ORS. IGAUTAM lco.in

1 IOMP(COMM) 234/2024 07.11.2024 [UNION OF INDIA VS. M/S SHYAMIASHISH 0313471929 IASHISHSHARMAS37 [06.11.2024
IDESIGNERS & CONSULTANTSKUMAR4 o@GMAIL.COM
IPVT. LTD. ISHARMA

1 ICS(COMM) 902/2024 12.11.2024 IM/S INTERGLOBE TECHNOLLGY[KUMAR 8527240463 IADVKUMARKARTIK|12.11.2024
QUOTIENT PVT. LTD. VS. M/SKARTIKEYA IEYA@GMAIL.COM
SHREE ABSOLUTELY TRAVELS]
IPVT. LTD.

1 ICS(COMM) 006/2024 13.11.2024 IM/S BINDAL APPARELS PVT. LTDS.C. SAGAR &9212053338 ISAGARS.CADV913@ [11.11.2024
IVS. NDMC & ANR. INAEEM IGMAIL.COM

IAHMED

1 ICS(COMM) 905/2024 13.11.2024 IM/S SACHIDANAN DBALRAM 0873188641 IBRO840@GMAIL.CO|05.11.2024
INSULATIONS VS. SEVEN HILLSSINGH M
IBUILD CON PVT. LTD.

1 ICS(COMM) 004/2024 13.11.2024 ISHIV PARSHAD JAIN VS. M/SVISHVA 0811242789 INARAINA1047@GM [25.10.2024
I[EMCO PRESSMASTER PVT. LTD. [VADHWA ATIL.COM

1 IOMP(COMM) 242/2024 14.11.2024 IDR. SANDIP KUMAR SAXENA AND| IV. KUMAR©Y971149344 JADV.RAJIVMISHRA [11.11.2024
JANR. VS. M/S AGILUSMISHRA (@GMAIL.COM
IDIAGNOSTICE LIMITED

1 IOMP(COMM) 241/2024 14.11.2024 IM/S YORKS FASHION PVT. LTD.VISHAL K[8826466744 IADV.VKSINGH1990 [11.11.2024
IVS. UNION OF INDIA ISINGH (@GMAIL.COM

1 IOMP(COMM) 240/2024 14.11.2024 IM/S FUTURE NETWINGSADITYA 8277029717 IOFFICE.AADITYAMI|06.11.2024
ISOLUTIONS VS. MR. KULDEEP IMISHRA ISHRA@GMAIL.COM

1 ICS(COMM) 913/2024 14.11.2024 IM/S SUNRISE FREIGHTMANISH 0810055591, IMANISHKOHLIAND|06.11.2024
IFORWARDEERS PVT. LTD. VS. SH{KOHLI 0891656034 ICOMPANY @GMAIL.
ISAKET BRIJENDRA ICOM
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1 IMISC. DJ 13813/2024 16.11.2024 ISR. DME// CHG., DRM OFFICEDVANDANA 0810812614 IVANDANADEVA@G [11.11.2024
INR  VS. M/S PREHARISHARMA IMAIL.COM
IPROTECTION

1 IOMP(COMM) 244/2024 16.11.2024 JUNION OF INDIA VS. M/S ENKAYRUBY GAUTAM|90958899011 IRUBYGAUTAMADV [12.11.2024
IENTERPRISES & ANR. (@GMAIL.COM

1 ICS(COMM) 017/20241 16.11.2024 ISIGN AGE (INDIA) PVT. LTD. VSMAHOR 849899381353 IASHISHMAHOR@G [04.11.2024
ILPFLEX SIGN SYSTEMS INDIAJASSOCIATES IMAIL.COM
IPVT. LTD.

1 ICS(COMM) 916/2024 16.11.2024 ASHWANI KUMAR VS. VEERUPRANNOY DEY [90873673124 IPRANNOYDEY@GM |04.11.2024
[FOODS PVT. LTD. AIL.COM

1 ICS(COMM) 5713/2024 18.11.2024 IRAJENDER PRASAD GUPTA VSJ|VINAY MOHAN|9818194170, vinaymohan_legal@y[13.11.2024
THE NEW INDIA ASSURANCE COSHARMA 17289068560 lahoo.in,
ILTD. VAND ANR. vinayshanna679@gm

lail.com

1 [EX(COMM) 203/2024 18.11.2024 ISH. VIJAYANT JAIN VS. UNION OFASHISH 9810006115 Khoranassociates@g [06.11.2024
INDIA KHORANA 0818306115 Imail.com

1 JARB.A.COMM) 104/2024 22.11.2024 INSTITUTE OF BEAUTY ANDSHASHANK 0810034205 10.11.2024
INUTRITION VS. VLCC HEALTH|SHARMA nandnis@hotmail.co
ICARE LTD. Im

1 [EX(COMM) 208/2024 23.11.2024 IM/S ATC FOODS PVT. LTD. VS/GAURAV 9999846566 [IGAURAV99@GMALI [20.11.2024
[UNION OF INDIA AND ORS. IAGGARWAL IL.COM

1 ICS(COMM) 5724/2024 25.11.2024 ASG STEEL TEC PVT. LTD VS,SURENDRA 0811242789 INOT AVAILABLE  [14.11.2024
INISHANT JAIN IKUMAR

WADHWA

1 ICS(COMM) 5725/2024 25.11.2024 IM/S RIC PROJECTS PT LTD. VS/AKTRIVEDI [9871441764 laktrivedilawoffices@g19.11.2024
IM/S CORNER ART STORE Imail.com

1 ICS(COMM) 5726/2024 25.11.2024 JABHAS VS. TELEGRAM FZ LLC ISWAPNIL 8586996807 ISWAPNIL@RALEGA [20.11.2024

IGAUR IL.CO.IN

1 IOMP(I)COMM 1302/2024 25.11.2024 IPROFECTUS CAPITAL PVT. LTD.MR. VIDURQ818388241 filing@sethiassociate [20.11.2024
IVS. PAWAN HEALTHCARE PVT.SIKKA ls.in
ILTD.

1 IOMP(E)COMM 5/2024 25.11.2024 IP K COSMETICS VS. BELLA VITASAMIR SAGAR9810262681 23.11.2024
JORGANIS AND HERBAL SALON  [VASHISTHA samirvasishta@gmail

.com
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IMISC. DJ 13889/2024 26.11.2024 JADITYA BIRLA FINANCE LTD. VS{AJAY UPPAL [9811740125 INOT AVAILABLE 19.11.2024
IMANOJ BHARDWAJ
1 ICS(COMM) 5730/2024 26.11.2024 SHIVANI GUPTA AND ORS VSJ|VIVEK SINGH [0810182555 lexalliance.vivek@gm [20.11.2024
JANSAL PROPRIETIES AND| lail.com
INFRASTRUCTURE LTD.
1 ICS(COMM) 5731/2024 26.11.2024 IPIRG ASSET CVII LLP VS/KAUSTUBH 87695629295 IKAUSTUBH.RAI@O [19.11.2024
BIGSPOON FOODS PVT. LTD. IRAI JUTLOOK.COM
1 ICS(COMM) 5732/2024 26.11.2024 TIMES INTERNET LTD. VSJ[RAJEEV lo8100 28877 lawyersinc@rediffmaif22.11.2024
IHARJINDER SINGH IAGARWAL l.com
1 ICS(COMM) 5733/2024 27.11.2024 THE SUPREME INDUSTRIESSHRIHAR 05488 88420 legal@boostip.in 25.11.2024
ILIMITED VS. PREM JI UDYOG [TRIPATHI
1 ICS(COMM) 5734/2024 27.11.2024 [PATANJALI FOODS LIMITED VSLSHRIHAR 95488 88420 legal @boostip.in 25.11.2024
IANIL KUMARJ AIN [TRIPATHI
1 ICS(COMM) 5735/2024 27.11.2024 IM/S EQUIPMENT PLANET VS. M/S[SURESH 9958399658 JADV.SURESHKRSIN [23.10.2024
IRAMPAL SINGH MUKHTYARKUMAR SINGH IGH@GMAIL.COM
AHMED
1 IOMP(MISC)COMM I5/2024 27.11.2024 [KRISHAN KUMAR DHOOT VS|SHREY 9910211045 shreychathly@yahoo. [23.11.2024
ISHOU HOSPITALITY ICHATHLY com
1 ICS(COMM) 5738/2024 28.11.2024 IM/S S J EXPORTS & ANR. VS. M/S[[RA GUPTA 0818976099 IRAGUPTA27@GMA |23.11.2024
IKHAN BROTHER & ANOTHERS [L.COM
1 ICS(COMM) 5741/2024 20.11.2024 IPUMA SE VS. SURENDER SINGHRANJAN 7678644773 legal @rnaip.com 27.11.2024
JAND ANR. INARULA
1 ICS(COMM) 5745/2024 30.11.2024 IROSMERTA TECHNOLOGIES LTD.RRG &j011-40563742 IRRG.RRGASSOCIAT [27.11.2024
VS. ROSMERTAASSOCIATES [ES@GMAIL.COM
INFRASTRUCTURE PVT. LTD. &
JANR.
1 ICS(COMM) 5746/2024 30.11.2024 JUFLEX LIMITED VS. MOHANLAWYERS INC [90810028877, ILAWYERSINC@RED|27.11.2024
IRAWAT PROP. 0313949058 IFFMAIL.COM
21 ISH. VIDYAINEW DELHI]25 IOMP (COMM)/227/2024 IOMP (COMM)/227/2024 05-11-2024 IM/S STATE TRADINGSaurav ~ Singhlg810006115 [Khoranuassociatcs@g26.10.2024
IPRAKASH, IDISTRICT ICORPORATION lYadav(P), Imail
IDISTRICT JUDGH OF INDIA LTD Vs UNION O
(COMMERCIAL INDIA
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25 IOMP (COMM)/228/2024 IOMP (COMM)/228/2024 05-11-2024 State Trading Corporation [Saurav Singhlg810006115 oranuassociatcs@gf26.10.2024
Vs UNION OF INDIA lYadav(P), Imail
25 IOMP (COMM)/226/2024 IOMP (COMM)/226/2024 05-11-2024 ISTATE TRADING CORPORATION [Saurav  Singhlg810006115 [Khoranuassociatcs@g26.10.2024
Vs UNION OF INDIA IYadav(P), Imail
25 ICS (COMM)/896/2024 ICS (COMM)/896/2024 07-11-2024 IMS VARDHMAN SHEET TRADERS [HS Gautam(P), 9599693082 : 28.10.2024
Vs MR SURENDER JAIN PROP lharshitshamiaooooo
IOF M/S MAHAVEER IRON AND sgmail.com
ISTEEL ENTERPRISES
25 IOMP (COMM)/235/2024 IOMP (COMM)/235/2024 07-11-2024 VASDEV Vs GOVT OF NCT OFSANJAY 0810959432 Imail2sanjaybansal @y[o4.11.2024
IDELHI IBANSAL(P), lahoo.com
25 ICS (COMM)/895/2024 ICS (COMM)/895/2024 07-11-2024 WD 40 MANUFACTURINGSUDARSHAN (9810132015 legal @unitedworld.cofo5.11.2024
ICOMPANY IBANSAL(P), Lin
Vs GLUTAPE INDIA PRIVATE
LIMITED AND ORS
25 ICS (COMM)/897/2024 ICS (COMM)/897/2024 07-11-2024 ISTATE BANK OF INDIA Vs JADAITA 9999132159 JAKROUTADVOCATE|26.10.2024
IMR MANISH KUMAR PANDEY KUMAR la2GMAIL.COM
[ROUT(P),
25 ICS (COMM)/901/2024 ICS (COMM)/901/2024 12-11-2024 [Hem Narayan Roy Vs M/s Amree |Akanksha 9899601838 sanjayjains657@gmaij06.11.2024
Pharmaceuticals Ahuja(P), l.com
25 ICS (COMM)/903/2024 ICS (COMM)/903/2024 13-11-2024 SHIVAM ENGINEERS ISUNIL KUMARPQ311603927 BHARDWAJSUNDL2/29.10.2024
[FABRICATORS BHARDWAJ(P), 6@YAHOO.CO.IN
Vs NEERAJ SHARMA
25 IOMP (COMM)/237/2024 IOMP (COMM)/237/2024 13-11-2024 IM/s Jai Maa Constructions Vs IC. Parkash(P), [9873469955 [Kisgare2@gmail.com [04.11.2024
IContainer Corporation of India
25 ICS (COMM)/908/2024 ICS (COMM)/908/2024 14-11-2024 ISTP LIMITED Vs MAYUR IVIJAYENDER (9818950925, ldandvlegal @gmail.co [06.11.2024
ISONAWANE Alias MAYUR KUMAR(P), m
VASANT SONAWANE
25 ICS (COMM)/910/2024 ICS (COMM)/910/2024 14-11-2024 IB L AGRO INDUSTRIES LIMITED [RAJESH 0312400662 THECALTRADE@G [24.10.2024
Vs URBAN EXPORTS PRIVATE ISHARMA(P), IMAIL.COM
LIMITED
25 [Execution (Comm)/197/2024 [Execution (Comm)/197/2024 [14-11-2024 IANISH AGGARWAL Sole prop of  |Ashish 08111-66800 kapurassociates235@ [21.10.2024
IM s Prakash Saree Bhandar [Kapur(P), lgmail.com
Vs M S Sheetal Saree Through
Its Partner Auth Person
25 ICS (COMM)/909/2024 ICS (COMM)/909/2024 14-11-2024 Dr Khalil Ahmed Vs DarshanArbab Malik(P), 9610773011 ladv.arbabmalik@egm[29.10.2024
[Kumari Khan lail.con
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25 ICS (COMM)/914/2024 ICS (COMM)/914/2024 16-11-2024 IRSPL. HEALTH PRIVATE LIMITED [Shravan 0990605966 [UNITEDMARK@UN [12.11.2024
Vs [Bansal(P), ITEDANDUNITED.C
ISUN PHARMA LABORATORIES OM
LIMITED

25 IOMP (COMM)/243/2024 IOMP (COMM)/243/2024 16-11-2024 lunion of india Vs M/S [EKTA 0868224037 ladvektaBo@gmail.co [26.10.2024
ISIMTECH INTERNATIONAL IDHAMA(P), Im

25 ICS (COMM)/915/2024 ICS (COMM)/915/2024 16-11-2024 R International Vs M S [Sanjeet Kumar9810941587 Imtlawfirmo4@gmail. [07.11.2024
UPFL FILMS PVT LTD Mishra(P), lcom

25 [Execution (Comm)/201/2024 [Execution (Comm)/201/2024[18-11-2024 IVIJAYANT JAIN Vs UNION Saurav  Singhig810006115 khoranaassociates@g[07.11.2024
IOF INDIA lYadav(P), Imail.com

25 ICS (COMM)/918/2024 ICS (COMM)/918/2024 18-11-2024 IMANJUSHA HEALTHCARE IANUBHAV 0818257310 [Lexinfinity11@gmail. [21.10.2024
IPVT LTD Vs PUNJAB ITYAGI(P), lcom
NATIONAL BANK

25 ICS (COMM)/919/2024 ICS (COMM)/919/2024 18-11-2024 [Deepak Ansal And Sons [HARSH 99 100 74 987 [dharitryphookan@g [08.11.2024
[Huf And Anr Vs Monika JAIN(P), Imail.com
[Bansal And Ors

25 IOMP (COMM)/246/2024 IOMP (COMM)/246/2024 20-11-2024 [IFL SECURITIES LIMITED Vs [Devmani 90999328572 INOT PROVIDED 08.11.2024
RAKESH BHANSALI [Bansal(P),

25 [Execution (Comm)/204/2024 [Execution (Comm)/204/2024[21-11-2024 [PUNJAB NATIONAL BANK Vs Arun 9899138242 larunbhardwaj1206@ [26.10.2024
JANITA JAISWAL AND ORS Bhardwaj(P), lgmail.com

25 ICS (COMM)/5717/2024 ICS (COMM)/5717/2024 22-11-2024 [State Bank of India Vs Chirag Siddharth(P), (964352499 ladv.sidharth311992@[19.11.2024
[Furniture Through Its lgmail.com
Proprietor Bharat Bhushan

25 ICS (COMM)/5718/2024 ICS (COMM)/5718/2024 22-11-2024 State Bank Of India Vs Siddharth(P), (064352499 ladv.sidharth311992@[19.11.2024
IMohit Kumar lgmail.com

25 ICS (COMM)/5719/2024 ICS (COMM)/5719/2024 22-11-2024 State Bank Of India Vs Siddharth(P), (964352499 adv.sidharth311992@[19.11.2024
[Pawan Kumar gmail.com

25 ICS (COMM)/5720/2024 ICS (COMM)/5720/2024 22-11-2024 IMOGLI LABS INDIA PVT LTD [Tarun 0871495838 estarunverma@gmail [16.11.2024
Vs M/SM S CLOTHING Verma(P), .com

25 IOMP (I) (COMM)/301/2024 IOMP (I) (COMM)/301/2024 [23-11-2024 IPROFECTUS CAPITAL PVT LTD JAAKASH 9971283481 sandhya@trulegal.co. [14.11.2024

Vs ARDOUR PACK PRIVATEKUMAR(P), lin

ILIMITED
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25 Misc DJ/3878/2024 Misc DJ/3878/2024 23-11-2024 IRC RUBBER COMPANY THRO AR |[GOURAV 0711690222 INOT PROVIDED 19.11.2024
IBADAL SHARMA Vs QPAVE IPRASAD(P),
SOLUTION PVT LTD AND ORS

25 [Execution (Comm)/209/2024 [Execution (Comm)/209/2024[25-11-2024 INityanand and sons constractors IManubhav 0873547805 lamrita@adpchamber [14.11.2024
IPvt Itd Vs Union of Inida EngineerjAnand(P), Is.in
fin Chief

25 ICS (COMM)/5723/2024 ICS (COMM)/5723/2024 25-11-2024 IM/s RIC Projects Pvt Ltd Vs Avinash Kumar9871441764 laktrivedilawoffices@g19.11.2024
IM/s Mahadev Profiles Pvt Ltd AndTrivedi(P), Imail.com
Anr

25 ICS (COMM)/5743/2024 ICS (COMM)/5743/2024 30-11-2024 IPUNJAB NATIONAL BANK [Indra Narain(P),;9311824970 lassociatenarayan29@[19.10.2024
Vs TEJENDER KAUSHIK gmail.com

25 ICS (COMM)/5744/2024 ICS (COMM)/5744/2024 30-11-2024 AR AIRWAYS PRIVATE LIMITED [Rajeev 0810028877 ILAWYERSINC@RED|20.11.2024
Vs MILLION-AIR JETS PVT LTD  |Agarwal(P), IFFMAIL.COM

25 ICS (COMM)/5742/2024 ICS (COMM)/5742/2024 30-11-2024 IBANK OF INDIA Vs BRIJPAL [KANISH 0811215181 INOT PROVIDED 10.10.2024
SINGH THROUGH ITS LR SMTAERY(P),
RASHMI

25 IOMP (MISC) (COMM)/4/2024 |OMP (MISC)05-11-2024 [Energy Efficiency Services Ltd Vs |[Samdarshi 0811585062 samdarshisanjay @gm|29.10.2024

(COMM)/4/2024 [KAMAL [Sanjay(P), lail.com

KUMAR PROPRIETOR OF
AASTHA ELECTRICALS

25 [Execution (Comm)/196/2024 [Execution (Comm)/196,/2024[14-11-2024 IM/s Prosafe Automation Vs M/sNirmal Jeet9811432933 ladv_kumarmunish@ |05.11.2024
Cranex Singh(P), lyahoo.in
[Limited

25 [Execution (Comm)/198/2024 [Execution (Comm)/198/2024[14-11-2024 IM/S TRAFIKSOLAMIT GARG(P),[9350018343 ladvamitgarg1050201 |05.11.2024
IELECTROMECHANICAL lo@gmail.com
PVT LTD Vs M/S PSAR
COMMUNICATION PVT LTD AND|

25 IOMP (I) (COMM)/300/2024 JIOMP (1) (COMM)/300/2024 [22-11-2024 IM/S P K ENGINEERING Vs |Gagandeep 0811512629 INOT PROVIDED 14.11.2024
INDIAN [Singh Arora(P),
OIL CORPORATION LIMITED

25 IOMP (COMM)/250/2024 IOMP (COMM)/250/2024 28-11-2024 IDELHI DEVELOPMENTIPROMILA 9811106945 lpromi.sharma@gmailf23.11.2024
JAUTHORITY Vs Rajinder PrasadKAPOOR () .com
IGupta

25 IOMP (I) (COMM)/305/2024 IOMP (I) (COMM)/305/2024 [29-11-2024 IM/S MASSIVE RESTAURANTSPRATEEK 0818451124 JAINKUMARLEGAL [27.11.2024
IPVT. IKUMAR (@OUTLOOK.COM

ILTD. VS. MOONSHINE FOOD
IVENTURES LLP
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IMS. VINEETAINEW DELHI]24 ISECTION 9 OF ARBITRATION &OMP (I) (COMM)/295/2024 [05-11-2024 Millennium Education ManagementiDhruv INot availble not availble 28-10-2024
IGOYAL, DISTRICTDISTRICT ICONCILIATION ACT [Private  Limited Vs THEVarma(P),
JUDGE [EDUNATION TRUST
(COMMERCIAL
ICOURT)-03
24 JOBJECTION PETITION U/S 34 |OMP (COMM)/228/2024 05-11-2024 ISTATE TRADING CORPORATION[Saurav  Singh{8954377855 sauravyadavri@gmail [25-10-2024
Vs UNION OF INDIA lYadav .com
24 ISUIT FOR TRADEMARKS ICS (COMM)/889/2024 06-11-2024 JANI MEDIA PVT LTD Vs FMTV|Sidhant 0873047772 sidhant@sidhantkum [29-10-2024
INEWS RESEARCH MEDIA AND[Kumar(P), lar.net
INETWORKS DISTRIBUTION PVT]
ILTD
24 IOBJECTION PETITION U/S 34 |OMP (COMM)/233/2024 06-11-2024 Ace Engineers Bureau Engineers AndJAGJIT 0811501433 jagjitkharbanda@yah |27-08-2024
IContractors Vs MUNICIPALSINGH(P), oo.co.in
ICORPORATION OF DELHI AND|
ANR
24 JOBJECTION PETITION U/S 34 |OMP (COMM)/232/2024 06-11-2024 IComfort Care Systems PrivateRICHA 9599752525 not availble 15-10-2024
[Limited Vs STUP CONSULTANTSRICHA(P),
IPVT LTD
24 [EXECUTIION PETITION [Execution (Comm)/195/2024 [06-11-2024 [Mahanagar Telephone Nigam|Prashant 0811996757 prashant6757@yahoof22-10-2024
[Limited Vs Avinash Sachdeva ISharma(P), .co.in
24 ISUIT FOR RECOVERY ICS (COMM)/892/2024 06-11-2024 IMULTISOFT INFOCOM PRIVATE[Arihant Jain(P), [8360795167 arihant1992@hotmail|30-10-2024
ILIMITED Vs QEOSOL TECH] L.com
ISOLUTIONS PVT LTD
24 ISUIT FOR RECOVERY ICS (COMM)/890/2024 06-11-2024 STATE BANK OF INDIA Vs [ASHISH 0891223874 lashishbatra85@gmailf22-10-2024
IDHANANJAY KUMAR BARNWALBATRA(P), L.com
IPROP OF SHRI SIDDHIVINAYAK]
I[HOSIERY
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24 ISUIT FOR TRADEMARKS ICS (COMM)/900/2024 07-11-2024 IMODERN MOLD PLAST PRIVATEShravan 0810017859 skbansalipr@gmail.c [04-11-2024
ILIMITED Vs MOHAMMAD{Bansal(P), lom
ISAMEER

24 ISUIT FOR RECOVERY ICS (COMM)/899/2024 07-11-2024 ISUPRABHA MITRA THROUGH SPAARCHIT 8447958168 lawyer.architsinghal [25-10-2024
[HOLDER HEMANT ARORA Vs [SINGHAL(P), (@gmail.com
IRAM BARAN GAUTAM

24 ISUIT FOR RECOVERY ICS (COMM)/898/2024 07-11-2024 TV TODAY NETWORK LTD Vs [Shahrukh 7838390214 shahrukhejaz@hotmalo4-11-2024
ICUBES MEDIA AND BRANDINGEjaz(P), fil.com
IPVT LTD

24 IOBJECTION PETITION U/S 34 |OMP (COMM)/236/2024 08-11-2024 Sopan Restaurant Vs Indian{Shobhit INot availble Inot availble 28-10-2024
[Railway Catering And TourismTrehan(P),
ICorporation

24 IOBJECTION PETITION U/S 34 |OMP (COMM)/238/2024 13-11-2024 IAMRIUDDIN MIRZA Vs TATARAGIB 0873085569 not availble 00-11-2024
ICAPITAL LTD IGAYYUR(P),

24 ISUIT FOR RECOVERY ICS (COMM)/907/2024 13-11-2024 ISHIVAM ENGINEERS ISUNIL KUMAR|Not availble not availble 20-10-2024
IFABRICATORS Vs ADITYABHARDWAJ(P),
TRADERS ENGINEERS PVT LTD

24 JOBJECTION PETITION U/S 34 |OMP (COMM)/239/2024 13-11-2024 INSIGHT CUSTOMER CALLS SANTANAMj9810061495 not availble 06-11-2024
ISOLUTIONS LIMITED Vs [SWAMINADHA
Z.OOMCAR INDIA PRIVATEN(P),
ILIMITED

24 ISUIT FOR RECOVERY ICS (COMM)/912/2024 14-11-2024 IUTTAR PRADESH RAJKIYAJYOTI 9958150008 iyotitewarii8 @gmail. [05-11-2024
INIRMAN NIGAM LTD Vs THETEWARI(P), com
INAINITAL BANK LTD
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24 ISUIT FOR RECOVERY ICS (COMM)/911/2024 14-11-2024 0810911816 vkumar2576 @gmail.clo6-11-2024
ICIVIL ENGINEERING PRIVATEKUMAR(P), lom
ILIMITED

24 [EXECUTIION PETITION [Execution (Comm)/199/2024[14-11-2024 ISHRI ANDREAS SINGH WADHWA [Suresh  Chandi9810061558 Inot availble 28-10-2024
Vs National Textile Corporation Ltd [Singhal(P),

24 [EXECUTIION PETITION [Execution (Comm)/200/2024{14-11-2024 ISUNDARAM FINANCE LTD Vs [MANISHA 8826750777 manishabaruahlegal |05-11-2024
SHUBHAM R IBARUAH(P), (@gmail.com

24 ISECTION 9 OF ARBITRATION &OMP (I) (COMM)/297/2024 [16-11-2024 ICOACH COM Vs SR DFM[Saurav  Singhi8954377855 sauravyadavri@gmail13-11-2024

ICONCILIATION ACT INORTHERN RAILWAY AND ORS [Yadav(P), .com

24 ISUIT FOR RECOVERY ICS (COMM)/5715/2024 18-11-2024 IRADHA KRISHAN TEMPLE TRUSTICHANDRIKA (9910122455 not availble 12-11-2024
Through Managing Trustee SmtGUPTA(P),
[Poonam Sharma Vs Maninder
Singh

24 ISECTION 9 OF ARBITRATION &OMP (I) (COMM)/298/2024 [18-11-2024 IM/S ORIENTAL ENTERPRISESADDTYA 0811977139 not availble 13-11-2024

ICONCILIATION ACT IPVT LTD Vs UNION OF INDIA IKAPOOR(P),

24 ISUIT FOR RECOVERY ICS (COMM)/5714/2024 18-11-2024 IRevex Plasticisers Pvt Ltd Through|Bharat 0013534938 bharat.gupta@outloo [09-11-2024
fits Authorized Representative MsGupta(P), k.in
[Surabhi Saxena Vs HDM Fashions|
A Partnership Firm

24 [EXECUTIION PETITION [Execution (Comm)/202/2024(18-11-2024 IVIJAYANT JAIN Vs UNION OFSaurav  Singhl8954377855 sauravyadavri@gmail|o5-11-2024
IDNIA lYadav(P), .com
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24 IOBJECTION PETITION U/S 34 |OMP (COMM)/247/2024 20-11-2024 Vikas Medicos Vs Samsung IndiaMohan Krishnalgo9o622674 lgudu2meet@gmail.colo4-11-2024
[Electronics Pvt Ltd IGhosh(P), Im

24 ISUIT FOR RECOVERY ICS (COMM)/5716/2024 20-11-2024 HINDUJA HOUSING FINANCEVishal 0873278641 patinelawoffices@gm |[07-11-2024
ILTD Vs Ashish Kumar [Khattar(P), lail.com

24 JOBJECTION PETITION U/S 34 |OMP (COMM)/248/2024 21-11-2024 IM/S MINIFLEX CABLESAlok 0818444096 aloktripathi.adv@gm [15-11-2024
IMANUFACTURERS LLP Vs [Tripathi(P), lail.com
IRAJENDER SINGH

24 [EXECUTIION PETITION [Execution (Comm)/205/2024/21-11-2024 IPUNJAB NATIONAL BANK Vs (Arun 90899138242 larunbhardwaj1206@ [26-10-2024
IROOPDEEP PROP OF ROOPDEEP[Bhardwaj(P), lgmail.com
IPRINTERS

24 IAPPEAL u/s 37 OHFARB A (COMM)/13/2024 22-11-2024 INSTITUTE OF BEAUTY ANDgshashank 8745046859 shashank7354@gmailf18-11-2024

JARBITRATION & CONCILIATION| INUTRITION Vs VLCC Health Caresharma(P), .com
ACT ILtd

24 ISUIT FOR RECOVERY ICS (COMM)/5721/2024 22-11-2024 ISKYWAYS AIR SERVICES PVT LTD [Neeraj 0891062566 ladv.neerajmangla@g [13-11-2024
Vs ARIF KHAN PROPRIETOR OFGupta(P), Imail.com
INTERNATIONAL SHIPPING AND|
ICARGO AGENCY

24 [EXECUTIION PETITION [Execution (Comm)/206/2024[22-11-2024 IMATRIX GUARDTECH PVT. LTDJoby P Varghesel9899855689 lawjpv@gmail.com [14-11-2024
Vs MIST DIRECT SALES PVT. LTD.

24 [EXECUTIION PETITION [Execution (Comm)/207/2024[22-11-2024 Sunil Kumar Gupta Vs ManishVarun Mittal(P),j9953062629 mittaloi@hotmail.c [08-11-2024
Arora jom
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24 ISUIT FOR TRADEMARKS ICS (COMM)/5722/2024 23-11-2024 ISHUBHAM GOLDIEE MASALE PVT|Shravan 0810017859 skbansalipr@gmail.c [18-11-2024
ILTD Vs TANAJI PANDURANGBansal(P), lom
IKHAVARE
24 IOBJECTION PETITION U/S 34 |OMP (COMM)/249/2024 26-11-2024 J[UNION OF INDIA Vs SHAHID ALI [TEJASVI 0911503658 Inot availble 19-11-2024
IGOEL(P),
24 ISUIT FOR RECOVERY ICS (COMM)/5727/2024 26-11-2024 JUTTAM INDANE Vs INDIAN OILNeha 90958804676 Inehakapoor24@gmai [19-11-2024
ICORPORATION LIMITED [Kapoor(P), l.com
24 ISUIT FOR RECOVERY ICS (COMM)/5728/2024 26-11-2024 ICharu Goel Vs NEWLINK|[Vibhor Garg(P), 0811352998 vibhor@bavlegal.in [19-11-2024
IOVERSEAS FINANCE LIMITED
24 ISUIT FOR RECOVERY ICS (COMM)/5729/2024 26-11-2024 [Ruchi Goel Vs NEWLINK|[Vibhor Garg(P), 0811352998 vibhor@bavlegal.in [19-11-2024
JOVERSEAS FINANCE LTD AND|
IORS
24 ISUIT FOR RECOVERY ICS (COMM)/5737/2024 27-11-2024 ICANARA BANK Vs SHEETAL IARUN 0811024490 arunduggal@yahoo.i [18-11-2024
IDUGGAL(P), In
24 ISUIT FOR RECOVERY ICS (COMM)/5736/2024 27-11-2024 IM/S EQUIPMENT PLANET Vs M/S[SURESH 0811320358 not availble 21-10-2024
RAMPAL SINGH MUKHTYARISINGH(P),
AHMED
24 ISECTION 9 OF ARBITRATION &OMP (I) (COMM)/304/2024 [28-11-2024 [EXPRESSION PORTFOLIOSANJEEV 9310266522 lo4sanjeev.advocate@ [21-11-2024
ICONCILIATION ACT IPRIVATE LIMITED Vs RENU KUMAR(P), gmail.com
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24 ISECTION 9 OF ARBITRATION &OMP (I) (COMM)/303/2024 [28-11-2024 [EXPRESSION PORTFOLIOISANJEEV 0310266522 lo4sanjeev.advocate@ [21-11-2024
ICONCILIATION ACT IPRIVATE LIMITED Vs KAUSHALKUMAR(P), lgmail.com
IKUMAR SINGH
24 ISUIT FOR RECOVERY ICS (COMM)/5739/2024 28-11-2024 IRIDGEWAY ENERGY PVT LTD Vs [PRASHANT INot availble Inot availble 20-11-2024
IM/S ERNST AND YOUNG LLP IPATHAK(P),
24 ISUIT FOR RECOVERY ICS (COMM)/5740/2024 29-11-2024 INTERGLOBE TECHNOLOGY[Kumar 8527240463 ladvkumarkartikeya@ [19-11-2024
QUOTIENT PVT LTD Vs M/SKartikeya(P), gmail.com
ISUNVIEW TRAVEL PLUS PVT LTD
24 ISECTION 9 OF ARBITRATION &OMP (I) (COMM)/306/2024 [29-11-2024 IM/S MASSIVE RESTAURANTSPRATEEK 0818451124 prateek268 @gmail.col27-11-2024
ICONCILIATION ACT IPRIVATE LIMITED Vs M/S AVIKUMAR(P), Im
I[HOSPITALITY VENTURES LLP
23 [MS. SAVITA RAO,SOUTH 12, New CourtlCivil Suit ICS (COMM)/506/2024 05-11-2024 ICanara Bank Vs Nripendra KumarPratap Chandra j9990366723 Iprana25000@gmail.cl04.11.2024
IDISTRICT Block-I [Thakur [Rana(P), lom
JUDGE(COMMERCI
AL COURT)
12, New CourtlExecution Petition [Execution (Comm)/111/2024 [05-11-2024 IM/S RANG DE P2P FINANCIAUAnkur 0873122789 phalguni.nigam@kha [04.11.2024
Block-I ISERVICES PRIVATE LIMITED Vs [Sangal(P), litanco.com
IM/S FRUITFAL TECHNOLOGIES
INDIA PRIVATE LIMITED
12, New CourtlU/s 9 of the Arbitration &OMP (I) (COMM)/2876/2024/05-11-2024 IYES BANK LTD Vs KULDEEPSANJEEV 8285002845 Imanjul.sood @srcsleg [04.11.2024
Block-I IConciliation Act ISHARMA IPATHAK(P), lal.com
12, New CourtlU/s 9 of the Arbitration &OMP 1)06-11-2024 ICnh Industrial Capital India Pvt Ltd RAJESH 0958726491 [delhi.jangraadvocate [05.11.2024
Block-I IConciliation Act (COMM)/2888/2024 Vs JITENDER SINGH UANGRA(P), (@gmail.com
12, New CourtlU/s 9 of the Arbitration &OMP 1)06-11-2024 ICnh Industrial Capital India Pvt Ltd RAJESH 9958726491 [delhi.jangraadvocate [05.11.2024
Block-I IConciliation Act (COMM)/2889/2024 Vs AJAY BALWANT JANGRA(P), (@gmail.com
12, New CourtU/s 9 of the Arbitration &OMP Do7-11-2024 IKOTAK MAHINDRA BANK Vs pparv 0643646534 lparv.mahajanoo7@g |06.11.2024
Block-I IConciliation Act (COMM)/2909/2024 IVIRENDRA MOTARS TRANSPORTmahajan(P), Imail.com
ICOMPANY
12, New CourtMisc Civil Case Misc DJ/2725/2024 07-11-2024 ILEVIS STRAUSS AND CO Vs SHRIShravan 0650682928 rishi@unitedandunite06.11.2024
Block-I [KRISHNA ENTERPRISES [Bansal(P), d.com
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12, New CourtlU/s 9 of the Arbitration &OMP (I) (COMM)/2925/2024/08-11-2024 OTAK MAHINDRA BANK Vs parv 0643646534 parv.mahajanoo7@g [07.11.2024
Block-I IConciliation Act JARJUN SINGH Imahajan(P), Imail.com
12, New CourfiU/s 9 of the Arbitration &OMP (I) (COMM)/2926/2024/08-11-2024 IKOTAK MAHINDRA BANK Vs parv 0643646534 parv.mahajanoo7@g [07.11.2024
Block-I IConciliation Act ISHADAB KHAN Imahajan(P), Imail.com
12, New CourtiU/s 9 of the Arbitration &OMP (I) (COMM)/2924/2024/08-11-2024 [KOTAK MAHINDRA BANK Vs pparv 0643646534 parv.mahajanoo7@g [07.11.2024
Block-I IConciliation Act JANKIT SINGH Imahajan(P), Imail.com
12, New CourfiU/s 9 of the Arbitration &OMP (I) (COMM)/2923/2024/08-11-2024 hdfc bank 1td Vs PREM ANANDADV. LALIT|8130383143 lalitpandey@gmail.co[o7.11.2024
Block-I IConciliation Act JAIN IPANDEY(P), Im
12, New CourtlU/s 9 of the Arbitration &OMP (I) (COMM)/2922/2024/08-11-2024 hdfc bank ltd Vs SUBHASH |ADV. LALIT|8130383143 lalitpandey@gmail.colo7.11.2024
Block-I IConciliation Act ICHANDELA IPANDEY(P), Im
12, New CourtlCivil Suit ICS (COMM)/514/2024 11-11-2024 WINDORZ INDIA PVT LTD Vs [SHASHI 9999671088 singhajitb4@gmail.co[08.11.2024
Block-1 IREO VICTORY VALLY PVT LTD RANJAN(P), Im
12, New CourtlU/s 9 of the Arbitration &OMP (I) (COMM)/2947/2024(11-11-2024 es bank Itd Vs ANIL kUMAr ANANJAY 7030378800 lasaplegalandadvocate[08.11.2024
Block-I IConciliation Act ISINGH(P), s@gmail.com
12, New CourflU/s 9 of the Arbitration &OMP (Dj11-11-2024 IYES BANK LTD Vs MOAHMMADANANJAY 7030378800 lasaplegalandadvocate[08.11.2024
Block-I IConciliation Act (COMM)/2948/2024 Z.AKI ISINGH(P), s@gmail.com
12, New CourtlU/s 9 of the Arbitration &OMP (I) (COMM)/2946/2024(11-11-2024 lyvues bank Vs BADAR ALI IANANJAY 7030378800 lasaplegalandadvocate[08.11.2024
Block-I IConciliation Act ISINGH(P), s@gmail.com
12, New CourtlU/s 9 of the Arbitration &OMP (I) (COMM)/2945/2024[11-11-2024 ves bank Itd Vs RITVIKPATHAK |ANANJAY 7030378800 lasaplegalandadvocate[08.11.2024
Block-I IConciliation Act ISINGH(P), s@gmail.com
12, New CourtlCivil Suit ICS (COMM)/513/2024 11-11-2024 IKISAN IRRIGATIONS ANDfShravan 0650682928 rishi@unitedandunite08.11.2024
Block-I INFRASTRUCTURE LIMITED Vs [Bansal(P), d.com

INITIN GUGORIA PROPRIETOR OH

IM/S NEW UTKARSH INDUSTRIES
12, New CourfiU/s 9 of the Arbitration &OMP (I) (COMM)/2955/2024/12-11-2024 ves bank Itd Vs SAHILSARASWAT |ANANJAY 7030378800 lasaplegalandadvocatelt1.11.2024
Block-I IConciliation Act ISINGH(P), s@gmail.com
12, New CourflU/s 9 of the Arbitration &OMP (I) (COMM)/2953/2024/12-11-2024 IKOTAK MAHINDRA PRIMERAJESH 9958726491 [delhi.jangraadvocate [11.11.2024
Block-I IConciliation Act ILIMITED Vs AVANISH AVANISHJANGRA(P), (@gmail.com

IKUMAR
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12, New CourflU/s 9 of the Arbitration &OMP (I) (COMM)/2952/2024 OTAK MAHINDRA BANK LTD Vs [RAJEEV 9311022104 &ranjan.and.company [11.11.2024
Block-I IConciliation Act [Dhanaji Machhindra Wanave UMAR 0311966242 (@gmail.com
[RANJAN(P),

12, New CourtlCivil Suit ICS (COMM)/516/2024 IM/s Sunbeam Ventures HUFMOHD 081118356 vvsinghadv@gmail.coft1.11.2024
Block-I through its Karta Vs M/s PalsonsJAHANGIR(P), Im

IDerma PVT LTD
12, New CourtlU/s 9 of the Arbitration &OMP (I) (COMM)/2951/2024 IDFC FIRST BANK LTD Vs SAMISANJEEV 8285002845 Imanjul.sood@srcsleg [11.11.2024
Block-I IConciliation Act [ULLAH IPATHAK(P), lal.com
12, New CourfiU/s 9 of the Arbitration &OMP (I) (COMM)/2971/2024 ICnh Industrial Capital India Pvt Ltd RAJESH 9958726491 delhi.jangraadvocate [13.11.2024
Block-I IConciliation Act Vs JANAK DULARI UANGRA(P), (@gmail.com
12, New CourtlU/s 9 of the Arbitration &OMP (I) (COMM)/2969/2024 ICnh Industrial Capital India Pvt Ltd RAJESH 9958726491 delhi.jangraadvocate [13.11.2024
Block-I IConciliation Act Vs CHAMANLAL SONI UANGRA(P), (@gmail.com
12, New CourflU/s 9 of the Arbitration &OMP (I) (COMM)/2970/2024 ICnh Industrial Capital India Pvt Ltd RAJESH 9958726491 delhi.jangraadvocate [13.11.2024
Block-I IConciliation Act Vs MEEM FAJAL UANGRA(P), (@gmail.com
12, New CourtlU/s 9 of the Arbitration &OMP 1 ICnh Industrial Capital India Pvt Ltd RAJESH 9958726491 [delhi.jangraadvocate [13.11.2024
Block-I IConciliation Act (COMM)/2968/2024 Vs ANKIT CHAUHAN JANGRA(P), (@gmail.com
12, New Court/Civil Suit ICS (COMM)/523/2024 IM/S PATANJALI AYURVEDRAKESH 9958726491 [delhi.jangraadvocate [16.11.2024
Block-I ILIMITED Vs SHAKTI SINGHTIWARI(P), (@gmail.com

IPROP OF AARAV ENTERPRISES
12, New CourtlU/s 9 of the Arbitration &OMP (I) (COMM)/2999/2024 [KOTAK MAHINDRA PRIME LTD [RAJESH 0958726491 [delhi.jangraadvocate [16.11.2024
Block-I IConciliation Act Vs VIRENDRA SINGH UANGRA(P), (@gmail.com
12, New CourtlU/s 9 of the Arbitration OMP 1 [KOTAK MAHINDRA BANK Vs pparv 0643646534 parv.mahajanoo7@g [16.11.2024
Block-I IConciliation Act (COMM)/3002/2024 IVYAS YADAV imahajan(P), Imail.com
12, New CourflU/s 9 of the Arbitration &OMP (I) (COMM)/3001/2024 IKOTAK MAHINDRA BANK Vs pparv 0643646534 lparv.mahajanoo7@g [16.11.2024
Block-I IConciliation Act INEEERAJ KUMAR mahajan(P), Imail.com
12, New CourtilU/s 9 of the Arbitration OMP 1 IKOTAK MAHINDRA BANK Vs parv 0643646534 parv.mahajanoo7@g [16.11.2024
Block-I IConciliation Act (COMM)/3000/2024 JARVIND KUMAR mahajan(P), Imail.com
12, New CourtilU/s 9 of the Arbitration &OMP I IKOTAK MAHINDRA BANK Vs parv 0643646534 lparv.mahajanoo7@g [16.11.2024
Block-I IConciliation Act (COMM)/2998/2024 IGANGA KUSHWAHA mahajan(P), Imail.com
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12, New CourtlU/s 9 of the Arbitration &OMP (I) (COMM)/2997/2024/18-11-2024 IMs Cholamandalam Investment AndRavi  Shankarjg811252038 ladvocatersgarg@gma [16.11.2024
Block-I IConciliation Act [Finance Company Ltd Vs Madan|Garg(P), fil.com

[Lal
12, New CourtMisc Civil Case Misc DJ/2740/2024 18-11-2024 VIJAY KUMAR SACHDEVA Vs [Arti Bansal(P), 9999442349 artibansaloy@yahoo. [16.11.2024
Block-I IMANOJ MADAAN com
12, New CourtlU/s 9 of the Arbitration &OMP (Dj19-11-2024 IYES BANK LTD Vs VARUN ARORASANJEEV 8285002845 Imanjul.sood@srcsleg [18.11.2024
Block-I IConciliation Act (COMM)/3024/2024 IPATHAK(P), lal.com
12, New CourtlCivil Suit ICS (COMM)/525/2024 19-11-2024 IPREPLADDER PRIVATE LIMITED |Abhinay 9999886478 labhinay@legalknight [18.11.2024
Block-I Vs Co Spaces Optech PrivatefGupta(P), s.in

[Limited
12, New CourtlMisc Civil Case Misc DJ/2741/2024 19-11-2024 [UCO BANK Vs GADARIYAIGAURAV 0810020931 INot provided 18.11.2024
Block-I IMARKETING SERVICES ITOKAS(P),
12, New CourtlCivil Suit ICS (COMM)/524/2024 19-11-2024 IMAX HEALTHCARE INSTITUTEVijay kig312274280 vijayksharmaadv@ya [18.11.2024
Block-1 ILIMITED Vs Devender kumar sharma(P), hoo.co.in
12, New CourtlU/s 9 of the Arbitration &OMP (I) (COMM)/3022/2024/19-11-2024 [KOTAK MAHINDRA BANK Vs [parv 0643646534 lparv.mahajanoo7@g [18.11.2024
Block-I IConciliation Act JARUN SINGH imahajan(P), Imail.com
12, New CourflU/s 9 of the Arbitration &OMP (I) (COMM)/3023/2024/19-11-2024 [KOTAK MAHINDRA BANK Vs pparv 0643646534 parv.mahajanoo7@g [18.11.2024
Block-1 IConciliation Act BRIJESH KUMAR YADAV imahajan(P), Imail.com
12, New CourtlU/s 9 of the Arbitration &OMP (I) (COMM)/3059/2024|21-11-2024 IYES BANK LTD Vs MEHULANANJAY 7030378800 lasaplegalandadvocate(19.11.2024
Block-I IConciliation Act [KATARIA ISINGH(P), s@gmail.com
12, New CourtlU/s 9 of the Arbitration &OMP (Df21-11-2024 Axis Bank Ltd Vs SUBHASHMAYANK 0873347330 Imayank_mahajanos [19.11.2024
Block-I IConciliation Act (COMM)/3058/2024 ICHAND BHARGAVA IMAHAJAN(P), (@yahoo.com
12, New CourfU/s 9 of the Arbitration &OMP (I) (COMM)/3057/2024/21-11-2024 JAXIS BANK LTD Vs RAJENDER[Anupam 0654926809 anupamjsingh@gmaill19.11.2024
Block-I IConciliation Act ISINGH Singh(P), .com
12, New CourfiU/s 9 of the Arbitration &OMP (I) (COMM)/3055/202421-11-2024 JAXIS BANK LTD Vs RENU JAnupam 0654926809 lanupamjsingh@gmailf19.11.2024
Block-I IConciliation Act Singh(P), .com
12, New CourflU/s 9 of the Arbitration &OMP (I) (COMM)/3054/2024|21-11-2024 laxis bank pvt1td Vs A N NARAYAN [Shobha 0811192158 srshobhagupta@gmaifi9.11.2024
Block-I IConciliation Act IGupta(P), l.com
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12, New CourflU/s 9 of the Arbitration &OMP (I) (COMM)/3056/2024/21-11-2024 IAxis bank pvt Itd Vs kuber sharma [Shobha 0811192158 srshobhagupta@gmaifi9.11.2024
Block-I IConciliation Act Gupta(P), l.com

12, New CourflU/s 9 of the Arbitration &OMP (I) (COMM)/3053/202421-11-2024 IKOTAK MAHINDRA BANK Vs parv 0643646534 parv.mahajanoo7@g [19.11.2024
Block-I IConciliation Act ISUNEEL KUMAR Imahajan(P), Imail.com

12, New CourtlU/s 9 of the Arbitration &OMP (I) (COMM)/3052/2024|21-11-2024 [KOTAK MAHINDRA BANK Vs [parv 0643646534 parv.mahajanoo7@g [19.11.2024
Block-I IConciliation Act IGYANENDRA SINGH Imahajan(P), Imail.com

12, New CourfiU/s 9 of the Arbitration &OMP (I) (COMM)/3102/202422-11-2024 IDFC FIRST BANK LTD Vs [SANJEEV 8285002845 Imanjul.sood@sresleg [21.11.2024
Block-I IConciliation Act ISURENDRA JAI IPATHAK(P), lal.com

12, New CourtlU/s 9 of the Arbitration &OMP (I) (COMM)/3104/202422-11-2024 IDFC FIRST BANK LTD Vs AJAB [SANJEEV 8285002845 Imanjul.sood @srcsleg [21.11.2024
Block-I IConciliation Act ISINGH IPATHAK(P), lal.com

12, New CourflU/s 9 of the Arbitration &OMP (I) (COMM)/3103/202422-11-2024 [DFC FIRST BANK LTD Vs SETU [SANJEEV 8285002845 Imanjul.sood@srcsleg [21.11.2024
Block-I IConciliation Act [KUMAR IPATHAK(P), lal.com

12, New CourtlU/s 9 of the Arbitration &OMP (I) (COMM)/3101/2024[22-11-2024 IDFC FIRST BANK LTD Vs SHAMA[SANJEEV 8285002845 Imanjul.sood @srcsleg [21.11.2024
Block-I IConciliation Act THAPA IPATHAK(P), lal.com

12, New CourflU/s 9 of the Arbitration &OMP (Dj22-11-2024 IDFC FIRST BANK LTD Vs AJAY [SANJEEV 8285002845 Imanjul.sood@srcsleg [21.11.2024
Block-I IConciliation Act (COMM)/3099/2024 RAKESH IPATHAK(P), lal.com

12, New CourtlU/s 9 of the Arbitration &OMP (I) (COMM)/3100/202422-11-2024 IDFC FIRST BANK LTD Vs REKHA[SANJEEV 8285002845 Imanjul.sood@srcsleg [21.11.2024
Block-I IConciliation Act DEVI IPATHAK(P), lal.com

12, New CourtlU/s 9 of the Arbitration &OMP (Dj22-11-2024 IDFC FIRST BANK LTD Vs AASIFSANJEEV 8285002845 Imanjul.sood@srcsleg [21.11.2024
Block-I IConciliation Act (COMM)/3098/2024 IKHLAKH IPATHAK(P), lal.com

12, New CourtlU/s 9 of the Arbitration &OMP (I) (COMM)/3097/2024[22-11-2024 IKOTAK MAHINDRA BANK Vs [MAYANK 0873347330 Imayank_mahajanos [21.11.2024
Block-I IConciliation Act ISAHIB SINGH IMAHAJAN(P), (@yahoo.com

12, New CourfiU/s 9 of the Arbitration &OMP (I) (COMM)/3095/2024/22-11-2024 IKOTAK MAHINDRA BANK Vs [MAYANK 0873347330 Imayank_mahajanos [21.11.2024
Block-I IConciliation Act ISHIVAM SHARMA IMAHAJAN(P), (@yahoo.com

12, New CourfiU/s 9 of the Arbitration &OMP (Dj22-11-2024 IKOTAK MAHINDRA BANK Vs [MAYANK 9873347330 Imayank_mahajanos [21.11.2024
Block-I IConciliation Act (COMM)/3004/2024 JASWANT SINGH IMAHAJAN(P), (@yahoo.com
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12, New CourflU/s 9 of the Arbitration &OMP (Df22-11-2024 OTAK MAHINDRA BANK Vs [MAYANK 0873347330 Imayank_mahajanos [21.11.2024
Block-I IConciliation Act (COMM)/3096/2024 IKARISHMA IMAHAJAN(P), (@yahoo.com
12, New CourfiU/s 9 of the Arbitration &OMP (Dj22-11-2024 IKOTAK MAHINDRA BANK Vs M SIMAYANK 9873347330 Imayank_mahajanos [21.11.2024
Block-I IConciliation Act (COMM)/3089/2024 IGANDHI TRANSPORT SERVICE = [MAHAJAN(P), (@yahoo.com
12, New CourtlU/s 9 of the Arbitration &OMP (I) (COMM)/3093/2024/22-11-2024 [KOTAK MAHINDRA BANK Vs [MAYANK 0873347330 Imayank_mahajanos [21.11.2024
Block-I IConciliation Act JANJU RANI IMAHAJAN(P), (@yahoo.com
12, New CourfiU/s 9 of the Arbitration &OMP (I) (COMM)/3091/2024/22-11-2024 IKOTAK MAHINDRA BANK Vs [MAYANK 9873347330 Imayank_mahajanos [21.11.2024
Block-I IConciliation Act IMANOJ KUMAR IMAHAJAN(P), (@yahoo.com
12, New CourtlU/s 9 of the Arbitration &OMP (Dj22-11-2024 [KOTAK MAHINDRA BANK Vs [MAYANK 0873347330 Imayank_mahajanos [21.11.2024
Block-I IConciliation Act (COMM)/3092/2024 IMOHD SAHID IMAHAJAN(P), (@yahoo.com
12, New CourflU/s 9 of the Arbitration &OMP (Dj22-11-2024 OTAK MAHINDRA BANK Vs [MAYANK 0873347330 Imayank_mahajanos [21.11.2024
Block-I IConciliation Act (COMM)/3090/2024 HUL BUILDING MATERIA/MAHAJAN(P), (@yahoo.com

UPPLIER
12, New CourtlU/s 9 of the Arbitration &OMP (I) (COMM)/3182/2024[25-11-2024 [KOTAK MAHINDRA BANK Vs Jparv 0643646534 parv.mahajanoo7@g [23.11.2024
Block-I IConciliation Act INARENDRA YADAV imahajan(P), Imail.com
12, New CourtlU/s 9 of the Arbitration &OMP (I) (COMM)/3179/202425-11-2024 [KOTAK MAHINDRA BANK Vs pparv 0643646534 parv.mahajanoo7@g [23.11.2024
Block-1 IConciliation Act IDEVENDRA KUMAR imahajan(P), Imail.com
12, New CourtlU/s 9 of the Arbitration &OMP (I) (COMM)/3181/2024 [25-11-2024 [KOTAK MAHINDRA BANK Vs [parv 0643646534 parv.mahajanoo7@g [23.11.2024
Block-I IConciliation Act IARTF mahajan(P), Imail.com
12, New CourtlU/s 9 of the Arbitration &OMP (I) (COMM)/3180/2024/25-11-2024 [KOTAK MAHINDRA BANK Vs pparv 0643646534 parv.mahajanoo7@g [23.11.2024
Block-I IConciliation Act IAKASH KASHYAP imahajan(P), Imail.com
12, New CourtlU/s 9 of the Arbitration &OMP (I) (COMM)/3177/2024[25-11-2024 AXIS BANK LTD Vs AYUSHhailey 0811192158 srshobhagupta@gmail23.11.2024
Block-I IConciliation Act ICHAUDHARY shukla(P), l.com
12, New CourfiU/s 9 of the Arbitration &OMP (I) (COMM)/3178/202425-11-2024 JAXIS BANK LTD Vs RAJKUMAR hailey 0811192158 srshobhagupta@gmaif23.11.2024
Block-I IConciliation Act shukla(P), l.com
12, New CourflU/s 9 of the Arbitration &OMP (I) (COMM)/3176/202425-11-2024 AXIS BANK LTD Vs RASHIDghailey 0811192158 srshobhagupta@gmail23.11.2024
Block-I IConciliation Act [KHAN shukla(P), l.com
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12, New CourflU/s 9 of the Arbitration &OMP (I) (COMM)/3175/2024 [25-11-2024 AXIS BANK LTD Vs MUKESHEhailey 0811192158 srshobhagupta@gmaife3.11.2024
Block-I IConciliation Act IKUMAR TEWATIA shukla(P), l.com

12, New CourfiU/s 9 of the Arbitration &OMP (I) (COMM)/3171/2024 [25-11-2024 Axis Bank Ltd Vs NITU DEVI4896 [MAYANK 9873347330 mayank_mahajanos [23.11.2024
Block-I IConciliation Act IMAHAJAN(P), (@yahoo.com

12, New CourtlU/s 9 of the Arbitration &OMP (I) (COMM)/3170/2024[25-11-2024 Axis Bank Ltd Vs AMANDEEPMAYANK 0873347330 Imayank_mahajanos [23.11.2024
Block-I IConciliation Act ISINGH2064 IMAHAJAN(P), (@yahoo.com

12, New CourfiU/s 9 of the Arbitration &OMP (I) (COMM)/3172/2024[25-11-2024 Axis Bank Ltd Vs DEEPAK KUMARIMAYANK 9873347330 Imayank_mahajanos [23.11.2024
Block-I IConciliation Act 3161 IMAHAJAN(P), (@yahoo.com

12, New CourtlU/s 9 of the Arbitration &OMP (I) (COMM)/3169/2024[25-11-2024 |Axis Bank Ltd Vs PRIYA 2768 IMAYANK 0873347330 Imayank_mahajanos [23.11.2024
Block-I IConciliation Act IMAHAJAN(P), (@yahoo.com

12, New CourfiU/s 9 of the Arbitration &OMP (I) (COMM)/3173/2024[25-11-2024 [KOTAK MAHINDRA BANK Vs [MAYANK 0873347330 Imayank_mahajanos [23.11.2024
Block-1 IConciliation Act JANKIT TRIPATHI 9237 IMAHAJAN(P), (@yahoo.com

12, New CourtlU/s 9 of the Arbitration &OMP (I) (COMM)/3174/2024[25-11-2024 [KOTAK MAHINDRA BANK Vs [MAYANK 0873347330 Imayank_mahajanos [23.11.2024
Block-I IConciliation Act Imaruti foods productions 5639 IMAHAJAN(P), (@yahoo.com

12, New Court/Civil Suit ICS (COMM)/537/2024 27-11-2024 ICANARA BANK Vs Yogesh ChhabraNILENDU 9999050853 nilenduvatsyayan@g [25.11.2024
Block-1 IVATSYAYAN(P) Imail.com

12, New CourtlExecution Petition [Execution (Comm)/120/2024[27-11-2024 ASHOK KUMAR NATH Vs SuryaTARANG 7838983455 tarang.gupta3os5@gm|25.11.2024
Block-I [Design Line Private Limited IGUPTA(P), lail.com

12, New CourtlU/s 9 of the Arbitration &OMP (I) (COMM)/3220/2024/27-11-2024 Axis Bank Ltd Vs ANANDMAYANK 0873347330 Imayank_mahajanos [25.11.2024
Block-I IConciliation Act IGOSWAMI 3547 IMAHAJAN(P), (@yahoo.com

12, New CourflU/s 9 of the Arbitration &OMP (I) (COMM)/3221/2024[27-11-2024 Axis Bank Ltd Vs ANKUR SALUJAMAYANK 0873347330 Imayank_mahajanos [25.11.2024
Block-I IConciliation Act o515 IMAHAJAN(P), (@yahoo.com

12, New CourfiU/s 9 of the Arbitration &OMP (I) (COMM)/3222/2024/27-11-2024 Axis Bank Ltd Vs RAHUL JAINMMAYANK 0873347330 Imayank_mahajanos [25.11.2024
Block-I IConciliation Act 8757 IMAHAJAN(P), (@yahoo.com

12, New CourflU/s 9 of the Arbitration &OMP (I) (COMM)/3219/2024[27-11-2024 Axis Bank Ltd Vs AAMIR ABIDMAYANK 9873347330 Imayank_mahajanos [25.11.2024
Block-I IConciliation Act 4098 IMAHAJAN(P), (@yahoo.com
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12, New CourtlU/s 9 of the Arbitration &OMP (I) (COMM)/3223/2024/27-11-2024 |Axis Bank Ltd Vs JYOTI 9422 IMAYANK 0873347330 Imayank_mahajanos [25.11.2024
Block-I IConciliation Act IMAHAJAN(P), (@yahoo.com
12, New CourfiU/s 9 of the Arbitration &OMP (I) (COMM)/3239/2024[28-11-2024 IKOTAK MAHINDRA BANK Vs parv 0643646534 parv.mahajanoo7@g [27.11.2024
Block-I IConciliation Act IAKEEL AHMAD Imahajan(P), Imail.com
12, New CourtlU/s 9 of the Arbitration &OMP (I) (COMM)/3243/202428-11-2024 [KOTAK MAHINDRA BANK Vs pparv 0643646534 parv.mahajanoo7@g [27.11.2024
Block-I IConciliation Act INANDINI ROAD LINES 1117 Imahajan(P), Imail.com
12, New CourfiU/s 9 of the Arbitration &OMP (I) (COMM)/3244/2024/28-11-2024 [KOTAK MAHINDRA BANK Vs parv 0643646534 parv.mahajanoo7@g [27.11.2024
Block-I IConciliation Act [RADHARANI TRADERS mahajan(P), Imail.com

SUPPLIERS 430
12, New CourtlU/s 9 of the Arbitration &OMP (I) (COMM)/3242/202428-11-2024 [KOTAK MAHINDRA BANK Vs [parv 0643646534 parv.mahajanoo7@g [27.11.2024
Block-I IConciliation Act IAMARJEET PASWAN Imahajan(P), Imail.com
12, New CourflU/s 9 of the Arbitration &OMP (I) (COMM)/3241/2024[28-11-2024 [KOTAK MAHINDRA BANK Vs parv 0643646534 parv.mahajanoo7@g [27.11.2024
Block-I IConciliation Act IPADMA DEVI mahajan(P), Imail.com
12, New CourtlU/s 9 of the Arbitration &OMP (I)28-11-2024 [KOTAK MAHINDRA BANK Vs [parv 0643646534 parv.mahajanoo7@g [27.11.2024
Block-I IConciliation Act (COMM)/3240/2024 IPRADEEP PAL imahajan(P), Imail.com
12, New CourtlU/s 9 of the Arbitration &OMP (I) (COMM)/3235/2024/28-11-2024 AXIS BANK LTD Vs  KAPILShobha 0811192158 srshobhagupta@gmaifey.11.2024
Block-1 IConciliation Act IKUMAR IGupta(P), l.com
12, New CourtlU/s 9 of the Arbitration &OMP (I) (COMM)/3238/2024/28-11-2024 AXIS BANK LTD Vs PRADEEPShobha 0811192158 srshobhagupta@gmaifey.11.2024
Block-I IConciliation Act [KUMAR Gupta(P), l.com
12, New CourtlU/s 9 of the Arbitration &OMP (I) (COMM)/3237/2024/28-11-2024 JAXIS BANK LTD Vs SAEED [Shobha 9811192158 srshobhagupta@gmaifzy.11.2024
Block-I IConciliation Act Gupta(P), l.com
12, New CourlU/s 9 of the Arbitration &OMP (I) (COMM)/3236/2024[28-11-2024 IAXIS BANK LTD Vs VAJID [Shobha 0811192158 srshobhagupta@gmail27.11.2024
Block-I IConciliation Act IGupta(P), l.com
12, New CourfiU/s 9 of the Arbitration &OMP (I) (COMM)/3234/202428-11-2024 Axis Bank Ltd Vs PRIYAM JYOTIMAYANK 0873347330 Imayank_mahajanos [27.11.2024
Block-I IConciliation Act IKHARGHORIA IMAHAJAN(P), (@yahoo.com
12, New CourtMisc Civil Case Misc DJ/2757/2024 28-11-2024 naresh kumar anand Vs goldsquareAmit 9953939076 labinit@india.com 27.11.2024
Block-I sales pvt Itd IManchanda(P),
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12, New CourtlU/s 9 of the Arbitration &OMP (I) (COMM)/3319/2024[30-11-2024 Axis Bank Ltd Vs ADITYA KUMARMAYANK 0873347330 Imayank_mahajanos [29.11.2024
Block-I IConciliation Act ISINGH3877 IMAHAJAN(P), (@yahoo.com
12, New CourfiU/s 9 of the Arbitration &OMP (I) (COMM)/3321/2024[30-11-2024 Axis Bank Ltd Vs RAHULMAYANK 9873347330 mayank_mahajanos [29.11.2024
Block-I IConciliation Act IMITTAL2094 IMAHAJAN(P), (@yahoo.com
12, New CourtlU/s 9 of the Arbitration &OMP (I) (COMM)/3320/2024/30-11-2024 Axis Bank Ltd Vs MAYANKMAYANK 0873347330 Imayank_mahajanos [29.11.2024
Block-I IConciliation Act ISHARMA 0085 IMAHAJAN(P), (@yahoo.com
12, New CourfiU/s 9 of the Arbitration &OMP (I) (COMM)/3317/2024[30-11-2024 Axis Bank Ltd Vs KIRAN VERMAMAYANK 9873347330 Imayank_mahajanos [29.11.2024
Block-I IConciliation Act 4376 IMAHAJAN(P), (@yahoo.com
12, New CourtlU/s 9 of the Arbitration &OMP (I) (COMM)/3312/2024[30-11-2024 Axis Bank Ltd Vs MOHAMMMADMAYANK 0873347330 Imayank_mahajanos [29.11.2024
Block-I IConciliation Act IMUSRRAF 6893 IMAHAJAN(P), (@yahoo.com
12, New CourfiU/s 9 of the Arbitration &OMP (I) (COMM)/3313/2024[30-11-2024 Axis Bank Ltd Vs PARVEZ ALAMMAYANK 0873347330 Imayank_mahajanos [29.11.2024
Block-1 IConciliation Act 4965 IMAHAJAN(P), (@yahoo.com
12, New CourtlU/s 9 of the Arbitration &OMP (I) (COMM)/3316/2024[30-11-2024 Axis Bank Ltd Vs SHUSHILJMAYANK 0873347330 Imayank_mahajanos [29.11.2024
Block-I IConciliation Act [KUMAR 7321 IMAHAJAN(P), (@yahoo.com
12, New CourtlU/s 9 of the Arbitration &OMP (I) (COMM)/3318/2024[30-11-2024 Axis Bank Ltd Vs SAMAY SINGHMAYANK 0873347330 Imayank_mahajanos [29.11.2024
Block-I IConciliation Act ho13 IMAHAJAN(P), (@yahoo.com
12, New CourtlU/s 9 of the Arbitration &OMP (I) (COMM)/3307/202430-11-2024 Axis Bank Ltd Vs BANDANAMAYANK 0873347330 Imayank_mahajanos [29.11.2024
Block-I IConciliation Act ISINGH 8996 IMAHAJAN(P), (@yahoo.com
12, New CourtlU/s 9 of the Arbitration &OMP (I) (COMM)/3309/2024/30-11-2024 Axis Bank Ltd Vs MOHD SALEEMIMAYANK 0873347330 Imayank_mahajanos [29.11.2024
Block-I IConciliation Act 2991 IMAHAJAN(P), (@yahoo.com
12, New CourtlU/s 9 of the Arbitration &OMP (I) (COMM)/3310/2024/30-11-2024 Axis Bank Ltd Vs TARUN 8699 IMAYANK 0873347330 Imayank_mahajanos [29.11.2024
Block-I IConciliation Act IMAHAJAN(P), (@yahoo.com
12, New CourfiU/s 9 of the Arbitration &OMP (Di3o-11-2024 Axis Bank Ltd Vs  BHAVNAMAYANK 0873347330 Imayank_mahajanos [29.11.2024
Block-I IConciliation Act (COMM)/3308/2024 IMISHRA IMAHAJAN(P), (@yahoo.com
12, New CourfiU/s 9 of the Arbitration &OMP (I) (COMM)/3315/2024[30-11-2024 Axis Bank Ltd Vs BISHAN PAIJMAYANK 9873347330 mayank_mahajanos [29.11.2024
Block-I IConciliation Act ISINGH 9510 IMAHAJAN(P), (@yahoo.com
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12, New CourtlU/s 9 of the Arbitration &OMP (I) (COMM)/3303/2024/30-11-2024 Axis Bank Ltd Vs SAURABHMAYANK 0873347330 Imayank_mahajanos [29.11.2024
Block-I IConciliation Act ITTIWARI 6489 IMAHAJAN(P), (@yahoo.com
12, New CourfiU/s 9 of the Arbitration &OMP (I) (COMM)/3304/2024/30-11-2024 Axis Bank Ltd Vs NARENDRAMAYANK 9873347330 mayank_mahajanos [29.11.2024
Block-I IConciliation Act ISINGH 9527 IMAHAJAN(P), (@yahoo.com
12, New CourtlU/s 9 of the Arbitration &OMP (I) (COMM)/3306/2024/30-11-2024 lAxis Bank Ltd Vs MUKIM 2965 IMAYANK 0873347330 Imayank_mahajanos [29.11.2024
Block-I IConciliation Act IMAHAJAN(P), (@yahoo.com
12, New CourfiU/s 9 of the Arbitration &OMP (I) (COMM)/3305/2024/30-11-2024 Axis Bank Ltd Vs PRAKASH SINHAIMAYANK 9873347330 Imayank_mahajanos [29.11.2024
Block-I IConciliation Act 244 IMAHAJAN(P), (@yahoo.com
12, New CourtlU/s 9 of the Arbitration &OMP (I) (COMM)/3293/202429-11-2024 AXIS BANK PVT LTD Vs [Shobha 0811192158 srshobhagupta@gmaif28.11.2024
Block-I IConciliation Act IAANCHAL Gupta(P), l.com
12, New CourtlCivil Suit ICS (COMM)/542/2024 30-11-2024 IMAGINE MARKETING LIMITED [Kheyali 0891829172 INot provided 20.11.2024
Block-1 Vs LALANI INFO TECH LIMITED [Singh(P),
12, New CourtlU/s 9 of the Arbitration &OMP (COMM)/39/2024 30-11-2024 [Executive Engineer Vs Varun GuptalArun kumar(P), [8010781318 gajendra.law@gmail. [29.11.2024
Block-I IConciliation Act lcom
12, New CourtlExecution Petition [Execution (Comm)/121/2024 [30-11-2024 [DBI BANK LIMITED Vs RAHULJPARTHIV J0811044353 Ipjmehtaceo1@rediff [29.11.2024
Block-I ICHAUHAN IMEHTA(P), Imail.com
12, New CourtlU/s 9 of the Arbitration &OMP (I) (COMM)/3299/2024/30-11-2024 IMs Cholamandalam Investment AndRavi ~ Shankarj9811252038 ladvocatersgarg@gma [29.11.2024
Block-I IConciliation Act [Finance Company Ltd Vs DarshanGarg(P), fil.com

[Kumar
12, New CourtlU/s 9 of the Arbitration &OMP (I)j30-11-2024 Ms Cholamandalam Investment AndRavi  Shankarfg811252038 ladvocatersgarg@gma [29.11.2024
Block-I IConciliation Act (COMM)/3300/2024 [Finance Company Ltd Vs YogeshiGarg(P), lil.com

[Kumar
12, New CourtlU/s 9 of the Arbitration &OMP (I) (COMM)/3297/2024/30-11-2024 IKOTAK MAHINDRA BANK Vs [MAYANK 0873347330 Imayank_mahajanos [29.11.2024
Block-I IConciliation Act IANUJ KUMAR KOCHHAR 8051 IMAHAJAN(P), (@yahoo.com
12, New CourfiU/s 9 of the Arbitration &OMP (I) (COMM)/3301/2024/30-11-2024 IKOTAK MAHINDRA BANK Vs [MAYANK 0873347330 Imayank_mahajanos [29.11.2024
Block-I IConciliation Act IVARUN CRANE SERVICE 0580 IMAHAJAN(P), (@yahoo.com
12, New CourfiU/s 9 of the Arbitration &OMP (I) (COMM)/3294/2024/30-11-2024 IKOTAK MAHINDRA BANK Vs [MAYANK 9873347330 mayank_mahajanos [29.11.2024
Block-1 IConciliation Act IRAKESH KUMAR 9985 IMAHAJAN(P), (@yahoo.com




S.NO COURT DISTRICT COURT ROOM CASE TYPE CASE NUMBER DATE OFPETITIONER NAME VSADVOCATE ADVOCATE ADVOCATE EMAILDATE OF E-
REGISTRATION RESPONDENT NAME MOBILE ID FILING

NUMBER

12, New CourtlU/s 9 of the Arbitration &OMP (I) (COMM)/3295/2024/30-11-2024 OTAK MAHINDRA BANK Vs 0873347330 Imayank_mahajanos

20.11.2024
Block-I IConciliation Act IMURSHEED MOMIN 0107 IMAHAJAN(P), (@yahoo.com

12, New CourfiU/s 9 of the Arbitration &OMP (I) (COMM)/3296/2024/30-11-2024 IKOTAK MAHINDRA BANK Vs [MAYANK 9873347330 mayank_mahajanos [29.11.2024
Block-I IConciliation Act ILIYAKAT 1635 IMAHAJAN(P), (@yahoo.com
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6, New ICommercial ICS(COMM) 505/2024 04.11.2024 SHREE CEMENT LIMITED VSMOHD SAZID[{8750905558 ISAZID@ASHWATH |[04.11.2024
Block-I ICENTRAL CEMENT INDUSTRIES [RAYEEN HLEGAL.COM
6, New  CourtiCommercial ICS(COMM) 502/2024 04.11.2024 IM/S ANKUR TRADE LINK VSDIGVIJAY 8510084534 IMS266911@GMAIL. [25.10.2024
Block-I IPARVESH ISINGH RANA ICOM
6, New  CourtiCommercial IOMP(I)(COMM)2878/2024 [05.11.2024 [DFC BANK LTD VS MOHD SALIM [SANJEEV 0717028845 ILITIGATION@SRCS [06.07.2024
Block-I IPATHAK ILEGAL.COM
6, New  CourtiCommercial IOMP(I)(COMM)2879/2024 [05.11.2024 IDFC BANK LTD VS SHANSANJEEV 0717028845 ILITIGATION@SRCS |08.07.2024
Block-1 IMOHAMMAD IPATHAK ILEGAL.COM
6, New  CourtiCommercial IOMP(I)(COMM)2880/2024 [05.11.2024 [HDFC BANK LTD VS AJAY KUMAR [SANJEEV 0717028845 ILITIGATION@SRCS [29.08.2024
Block-I IPATHAK ILEGAL.COM
6, New  CourtiCommercial IOMP(I)(COMM)2881/2024 [05.11.2024 IDFC BANK LTD VS UDHAMISANJEEV 9717028845 ILITIGATION@SRCS [21.09.2024
Block-1 ISINGH IPATHAK ILEGAL.COM
6, New  CourtCommercial IOMP(I)(COMM)2882/2024 [05.11.2024 [DFC BANK LTD VS HARI OM ISANJEEV 0717028845 ILITIGATION@SRCS [21.09.2024
Block-I IPATHAK ILEGAL.COM
6, New  CourtiCommercial IOMP(I)(COMM)2901/2024 [06.11.2024 IYES BANK LTD VS NAIMA ABID |RADHA SINGH [7838237587 JASAPLEGALANDAD [09.08.2024
Block-I IVOCATES@GMAIL.C|

oM
6, New  CourtiCommercial IOMP(I)(COMM)2903/2024 [06.11.2024 IYES BANK LTD VS JAI BHAGWAN [RADHA SINGH [7838237587 IASAPLEGALANDAD [22.08.2024
Block-I IVOCATES@GMAIL.C|

oM
6, New  CourtiCommercial IOMP(I)(COMM)2907/2024 [06.11.2024 IYES BANK LTD VS SAHIL KHATRI [SANJEEV 9717028845 ILITIGATION@SRCS [04.11.2024
Block-I IPATHAK ILEGAL.COM
6, New  CourtiCommercial IOMP(I)(COMM)2908/2024 [06.11.2024 IYES BANK LTD VS WASEEM ISANJEEV 0717028845 ILITIGATION@SRCS |04.11.2024
Block-1 IPATHAK ILEGAL.COM
6, New  CourtiCommercial ICS(COMM) 509/2024 07.11.2024 IMANASH LIFESTYLE VSINAGESHWAR (9818823289 INFO@DEYANDKU |05.11.2024
Block-I [TWINZKART PRIVATE LIMITED [KUMHAR IMHAR.COM
6, New  CourtiCommercial ICS(COMM) 511/2024 08.11.2024 PUNJAB NATIONAL BANK VSSARVJEET 9711785812 ISARAVJEETYADAV0/06.11.2024
Block-1 IBHAWNA WALIA IYADAV 8@YAHOO.COM
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6, New  CourtiCommercial IOMP(I)(COMM) 2982/2024 [16.11.2024 JAXIS BANK VS AARTI GUPTA 0871040589 INDOLEXLAW@GM [11.11.2024

Block-I ATL.COM

6, New  CourtiCommercial ICS(COMM) 521/2024 16.11.2024 IPRJ FAMILY PVT TRUST VSVARUN 97179088891 [UNUCONSULTANTS|28.10.2024
Block-I IRASEEL GUJRAL ISHARMA (@GMAIL.COM

6, New  CourtiCommercial ICS(COMM) 522/2024 16.11.2024 IPRJ FAMILY PVT TRUST VSVARUN 9717988891 [UNUCONSULTANTS|28.10.2024
Block-I IRASEEL GUJRAL ISHARMA (@GMAIL.COM

6, New  CourtiCommercial ICS(COMM) 520/2024 16.11.2024 IPRASHANT TOMAR VS PAWANISAKESHI 0810575142 IADMIN@ATLANTIC [14.11.2024
Block-1 INEGI IMEHLEY ILAW.IN

6, New  CourtiCommercial IOMP(I)(COMM) 3077/2024 [21.11.2024 ICNH INDUSTRIAL CAPITAL VSRAJESH 0958726491 UWANGRAADVOCATE [06.11.2024
Block-I ISUNIL DHANPAT SINGH JANGRA (@GMAIL.COM

6, New  CourtiCommercial IOMP(I)(COMM) 3075/2024 [21.11.2024 CNH INDUSTRIAL CAPITAL VSRAJESH 9958726491 UANGRAADVOCATE |07.11.2024
Block-1 IDHANPATI BALDEV JANGRA (@GMAIL.COM

6, New  CourtiCommercial IOMP(I)(COMM) 3076/2024 [21.11.2024 ICNH INDUSTRIAL CAPITAL VSRAJESH 0958726491 UVANGRAADVOCATE |07.11.2024
Block-I IRAMPAL TEKCHAND JANGRA (@GMAIL.COM

6, New  CourtiCommercial IOMP(I)(COMM) 3078/2024 [21.11.2024 ICNH INDUSTRIAL CAPITAL VSRAJESH 9958726491 UVANGRAADVOCATE |07.11.2024
Block-I [RAJ SINGH JANGRA (@GMAIL.COM

6, New  CourtiCommercial IOMP(I)(COMM) 3079/2024 [21.11.2024 [KOTAK MAHINDRA VSIMAYANK 9873347330 IMAYANK_MAHAJA [09.11.2024
Block-I INARENDER KUMAR IMAHAJAN INo5@YAHOO.COM

6, New  CourtiCommercial IOMP(I)(COMM) 3080/2024 [21.11.2024 [KOTAK MAHINDRA VS PREMMAYANK 0873347330 IMAYANK _MAHAJA [09.11.2024
Block-I ISAGAR BHANDANA IMAHAJAN INo5@YAHOO.COM

6, New  CourtiCommercial IOMP(I)(COMM) 3081/2024 [21.11.2024 IKOTAK MAHINDRA VS KAPIL DEVIMAYANK 0873347330 IMAYANK_MAHAJA |09.11.2024
Block-1 IMAHAJAN INo5@YAHOO.COM

6, New  CourtiCommercial IOMP(I)(COMM)3287/2024 [29.11.2024 IKOTAK MAHINDRA VS VIRENDRA[PARV 0643646534 IPARV.MAHAJANO007[24.10.2024
Block-I IMOTORS IMAHAJAN (@GMAIL.COM

6, New  CourtiCommercial IOMP(I)(COMM)3288/2024 [29.11.2024 IKOTAK MAHINDRA VS ASHOK[PARV 0643646534 IPARV.MAHAJANO007/07.11.2024
Block-1 [KUMAR YADAV IMAHAJAN (@GMAIL.COM




S.NO COURT DISTRICT COURT ROOM CASE TYPE CASE NUMBER DATE OFPETITIONER NAME VSADVOCATE ADVOCATE ADVOCATE EMAILDATE OF E-
REGISTRATION RESPONDENT NAME MOBILE ID FILING

NUMBER

6, New ICommercial IOMP(I)(COMM)3289/2024 [29.11.2024 OTAK MAHINDRA VS ANI} 0643646534 IPARV.MAHAJANO007(07.11.2024
Block-I JAISWAL IMAHAJAN (@GMAIL.COM
6, New  CourtiCommercial IOMP(I)(COMM)3290/2024 [29.11.2024 IKOTAK MAHINDRA VS RAJAN[PARV 0643646534 IPARV.MAHAJANO007/|07.11.2024
Block-I IPANDEY IMAHAJAN (@GMAIL.COM
6, New  CourtiCommercial IOMP(I)(COMM)3291/2024 [29.11.2024 [KOTAK MAHINDRA VS AKHILESH|PARV 0643646534 IPARV.MAHAJANO007(07.11.2024
Block-I ISINGH IMAHAJAN (@GMAIL.COM
6, New  CourtiCommercial IOMP(I)(COMM)3292/2024 [29.11.2024 IKOTAK MAHINDRA VS NILESH[PARV 0643646534 IPARV.MAHAJANO007/07.11.2024
Block-1 IYADAV IMAHAJAN (@GMAIL.COM
6, New  CourtiCommercial IOMP(I)(COMM) 3340/2024 [30.11.2024 [HDFC BANK LTD VS SANASAM|LALIT PANDEY 8130383143 ILALITPANDEYADV |07.11.2024
Block-I JACKY SINGH (@GMAIL.COM
6, New  CourtiCommercial IOMP(I)(COMM) 3341/2024 [30.11.2024 [HDFC BANK LTD VS SHIKHA BALJLALIT PANDEY 8130383143 ILALITPANDEYADV |07.11.2024
Block-1 [KISHAN (@GMAIL.COM
6, New  CourtiCommercial IOMP(I)(COMM) 3342/2024 [30.11.2024 ICNH INDUSTRIAL CAPITAL VSRAJESH 0958726491 UVANGRAADVOCATE [13.11.2024
Block-I AMAN DEOL JANGRA (@GMAIL.COM
6, New  CourtiCommercial IOMP(I)(COMM) 3343/2024 [30.11.2024 CNH INDUSTRIAL CAPITAL VSRAJESH 9958726491 JANGRAADVOCATE [13.11.2024
Block-I DAY SINGH JANGRA (@GMAIL.COM
6, New  CourtiCommercial IOMP(I)(COMM) 3344/2024 [30.11.2024 IKOTAK MAHINDRA VS MOHINI T [RAJESH 0958726491 JANGRAADVOCATE [11.11.2024
Block-I JANGRA (@GMAIL.COM
6, New  CourtiCommercial IOMP(I)(COMM) 3345/2024 [30.11.2024 [KOTAK MAHINDRA VS RAMESHRAJESH 9958726491 VANGRAADVOCATE [11.11.2024
Block-I ISINGH JANGRA (@GMAIL.COM
6, New  CourtiCommercial IOMP(I)(COMM) 3346/2024 [30.11.2024 IKOTAK MAHINDRA VS NUPUR[RAJESH 0958726491 JANGRAADVOCATE [11.11.2024
Block-I IMISHRA JANGRA (@GMAIL.COM
6, New  CourtiCommercial IOMP(I)(COMM) 3347/2024 [30.11.2024 [HDFC BANK LTD VS ANITALALIT PANDEY 8130383143 ILALITPANDEYADV |07.11.2024
Block-I ISAMAL (@GMAIL.COM
6, New  CourtiCommercial IOMP(I)(COMM) 3348/2024 [30.11.2024 CNH INDUSTRIAL CAPITAL VSRAJESH 9958726491 JANGRAADVOCATE [13.11.2024
Block-1 [KRISHNA KUMAR CHETRI JANGRA (@GMAIL.COM
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17, New ICommercial IOMP (I) (COMM)/2873/2024{04-11-2024 IDFC FIRST BANK LTD Vs RAJISANJEEV 0717028845 [Litigaton@srcslegal.c [21-10-2024
Block-I IKUMAR BANSAL IPATHAK(P) lom
17, New CourtiCommercial JIOMP (I) (COMM)/2871/2024(04-11-2024 IYES BANK Vs ANILKUMAR IANANJAY 7030378800 lasaplegalandadvocatef25-10-2024
Block-I ISINGH(P) s@gmail.com
17, New CourtiCommercial JOMP (1) (COMM)/2872/2024/04-11-2024 IYES BANK Vs RAJIV TYAGI ANANJAY 7030378800 lasaplegalandadvocatefz5-10-2024
Block-I ISINGH(P) s@gmail.com
17, New CourtiCommercial IOMP (I) (COMM)/2870/2024/04-11-2024 IYES BANK LTD Vs INDERPALANANJAY 7030378800 lasaplegalandadvocatef25-10-2024
Block-I IBRAHAM PRAKASH ISINGH(P) s@gmail.com
17, New CourtiCommercial IOMP (Djo4-11-2024 ves bank Vs MUKESH SATBIRANANJAY 7030378800 lasaplegalandadvocatef26-10-2024
Block-I (COMM)/2869/2024 ISINGH ISINGH(P) s@gmail.com
17, New CourtiCommercial IOMP (I) (COMM)/2867/2024/04-11-2024 IPIRAMAL CAPITAL HOUSINGRAJESH 0958726491 23-10-2024
Block-1 [FINANCE LIMITED Vs AKASHPJANGRA(P) jangraadvocate@gma

BHOORI SINGH fil.com
17, New CourtiCommercial OMP (Djo4-11-2024 IPIRAMAL CAPITAL HOUSINGRAJESH 0958726491 23-10-2024
Block-I (COMM)/2868/2024 [FINANCE LIMITED Vs AMITJANGRA(P) jangraadvocate@gma

[KUMAR TOMAR fil.com
17, New CourtiCommercial OMP (Djo4-11-2024 lves bank Vs NEERAJ KUMAR IANANJAY 7030378800 lasaplegalandadvocate[26-10-2024
Block-I (COMM)/2866/2024 ISINGH(P) s@gmail.com
17, New CourtiCommercial IOMP (I) (COMM)/2865/2024(04-11-2024 IYES BANK Vs BALAJIANANJAY 7030378800 lasaplegalandadvocate[28-10-2024
Block-I [ENTERPRISES ISINGH(P) s@gmail.com
17, New CourtiCommercial OMP (Djo5-11-2024 IYES BANK LTD Vs NAIMA ABID  [SANJEEV 9717028845 [Litigaton@srcslegal.c [01-11-2024
Block-I (COMM)/2883/2024 IPATHAK(P) lom
17, New CourtiCommercial OMP (Djo6-11-2024 TARC Vs GURUKULA IASHIM 0599624216 lashim.bhatt17@gmail|29-10-2024
Block-I (COMM)/2900/2024 BHATT(P) .com
17, New CourtiCommercial OMP (Djo6-11-2024 TARC Vs AKRAM HAFIZ ASHIM 0599624216 lashim.bhatt17@gmailf29-10-2024
Block-I (COMM)/2899/2024 BHATT(P) .com
17, New CourtiCommercial OMP (Djo6-11-2024 IYES BANK LTD Vs SURINDERANANJAY 7030378800 lasaplegalandadvocate[30-10-2024
Block-I (COMM)/2904/2024 [KUMAR ISINGH(P) s@gmail.com
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17, New ICommercial OMP (Djo6-11-2024 IYES BANK LTD Vs AMIT KAPOOR |ANANJAY 7030378800 lasaplegalandadvocatef29-10-2024
Block-I (COMM)/2898/2024 ISINGH(P) s@gmail.com
17, New CourtiCommercial JIOMP (I) (COMM)/2897/2024/06-11-2024 lves bank 1td Vs TANIA ACHARJEE |ANANJAY 7030378800 lasaplegalandadvocate[30-10-2024
Block-I ISINGH(P) s@gmail.com
17, New CourtiCommercial lOMP (Djo6-11-2024 ICnh Industrial Capital India Pvt LtdRAJESH 9958726491 04-11-2024
Block-I (COMM)/2896/2024 Vs PAWANDEEP KUMAR JANGRA(P) jangraadvocate@gma

fil.com
17, New CourtiCommercial IOMP (I) (COMM)/2895/2024/06-11-2024 ICnh Industrial Capital India Pvt LtdRAJESH 0958726491 04-11-2024
Block-I Vs PREM SINGH JANGRA(P) jangraadvocate @gma

fil.com
17, New CourtiCommercial ICS (COMM)/510/2024 07-11-2024 IOFB Tech Pvt Ltd Vs NovasutamMANOJ 9555655254 linfo@lexpanacea.com|05-11-2024
Block-I [Foods Private Limited ISINGH(P)
17, New CourtiCommercial IOMP (I) (COMM)/2936/2024/08-11-2024 [KOTAK MAHINDRA BANK Vs JAIParv 0643646534 Iparv.mahajanoo7@g [07-11-2024
Block-1 IPREM SINGH [Mahajan(P) Imail.com
17, New CourtiCommercial IOMP (I) (COMM)/2938/2024/08-11-2024 [KOTAK MAHINDRA BANK VgParv 0643646534 Iparv.mahajanoo7@g |07-11-2024
Block-I IMUNNA [Mahajan(P) Imail.com
17, New CourtiCommercial IOMP (1) (COMM)/2937/2024/08-11-2024 [KOTAK MAHINDRA BANK VsParv 0643646534 Iparv.mahajanoo7@g [07-11-2024
Block-1 IVIJAY LAXMI PANDEY [Mahajan(P) Imail.com
17, New CourtiCommercial IOMP (I) (COMM)/2939/2024(08-11-2024 [KOTAK MAHINDRA BANK VsParv 0643646534 lparv.mahajanoo7@g |07-11-2024
Block-I IMOHD SHAMIM KHAN [Mahajan(P) Imail.com
17, New CourtiCommercial IOMP (I) (COMM)/2933/2024/08-11-2024 hdfc bank 1td Vs AYUSH |ADV. LALIT|8130383143 lalitpandeyadv@gmailo7-11-2024
Block-I ICHAUDHARY IPANDEY(P) l.com
17, New CourtiCommercial IOMP (I) (COMM)/2935/2024/08-11-2024 ICnh Industrial Capital India Pvt LtdRAJESH 0958726491 07-11-2024
Block-I Vs GURMEL SINGH JANGRA(P) jangraadvocate @gma

fil.com
17, New CourtiCommercial IOMP (I) (COMM)/2931/2024(08-11-2024 ICnh Industrial Capital India Pvt LtdRAJESH 9958726491 07-11-2024
Block-I Vs NARESH DEVI JANGRA(P) jangraadvocate@gma

fil.com
17, New CourtiCommercial IOMP (I) (COMM)/2934/2024/08-11-2024 ICnh Industrial Capital India Pvt LtdRAJESH 9958726491 07-11-2024
Block-1 Vs SONTA RANI JANGRA(P) jangraadvocate@gma

fil.com
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17, New ICommercial IOMP (I) (COMM)/2932/2024/08-11-2024 ICnh Industrial Capital India Pvt LtdRAJESH 9958726491 07-11-2024
Block-I Vs SANDEEP RAMPAL UANGRA(P) jangraadvocate@gma

fil.com
17, New CourtiCommercial lOMP (Dj08-11-2024 lhdfc bank Itd Vs ARIF HUSSAIN  |ADV. LALIT|8130383143 lalitpandeyadv@gmailo7-11-2024
Block-I (COMM)/2930/2024 IPANDEY(P) l.com

17, New CourtiCommercial IOMP (I) (COMM)/2928/2024/08-11-2024 ICnh Industrial Capital India Pvt LtdRAJESH 9958726491 07-11-2024
Block-I Vs KALA KARM JANGRA(P) jangraadvocate@gma
fil.com
17, New CourtiCommercial IOMP (I) (COMM)/2927/2024/08-11-2024 ICnh Industrial Capital India Pvt LtdRAJESH 0958726491 07-11-2024
Block-I Vs SATI JASNATHJANGRA(P) jangraadvocate @gma
ICONSTRUCTION COMPANY fil.com
17, New CourtiCommercial IOMP (I) (COMM)/2929/2024/08-11-2024 ICnh Industrial Capital India Pvt LtdRAJESH 9958726491 07-11-2024
Block-I Vs KAMLESH OM JANGRA(P) jangraadvocate@gma
fil.com
17, New CourtiCommercial IOMP (I) (COMM)/2962/2024/12-11-2024 IMs Cholamandalam Investment AndRavi  Shankarj9811252038 ladvocatersgarg@gma [10-11-2024
Block-I [Finance Company Ltd Vs StanGarg(P) fil.com
[Trading Company
17, New CourtiCommercial IOMP (I) (COMM)/2961/2024[12-11-2024 [KOTAK MAHINDRA PRIMERAJESH 0958726491 08-11-2024
Block-I ILIMITED Vs AMAR SINGH JANGRA(P) jangraadvocate@gma
fil.com
17, New CourtiCommercial ICS (COMM)/518/2024 12-11-2024 [UNION BANK OF INDIA SAKET VsKAMALJIT 9890410729, kamaljeetsinghranot [09-11-2024
Block-I ICHETAN SINGH SINGH 90868487861 (@gmail.com
[RANOT(P)
17, New CourtiCommercial IOMP (I) (COMM)/2965/2024[13-11-2024 lves bank Vs JAGDISH KUMAR ANANJAY 7030378800 lasaplegalandadvocate|08-11-2024
Block-I ISINGH(P) s@gmail.com
17, New CourtiCommercial IOMP (I) (COMM)/2964/2024[13-11-2024 YES BANK LTD Vs RAHULANANJAY 7030378800 lasaplegalandadvocate[o8-11-2024
Block-I BALAYAN ISINGH(P) s@gmail.com
17, New CourtiCommercial IOMP (I) (COMM)/2963/2024[13-11-2024 IKOTAK MAHINDRA BANK LTD VSRAJEEV 0311022104, ranjan.and.company |09-11-2024
Block-I Vilas Bajrang Bhandurge KUMAR 0311966242 (@gmail.com
JAN(P)
17, New CourtiCommercial IOMP (COMM)/37/2024 14-11-2024 IM/S VISHAL ICE COLD STORAGERakesh 9350520408 rakeshburmanig@g [11-11-2024
Block-I THROUGH PARTNERS Vs SmallBurman(P) Imail.com
[Farmers Agri Business Consortium|
[Through SUSHIL KUM
17, New CourtiCommercial IOMP (1) (COMM)/2973/2024/14-11-2024 ICnh Industrial Capital India Pvt LtdRAJESH 9958726491 12-11-2024
Block-1 Vs KRISHNA KUMAR CHERI JANGRA(P) jangraadvocate@gma

fil.com
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17, New ICommercial [Execution (Comm)/114/2024 [14-11-2024 deepak kumar gorain Vs sheeshpalNimish Chib(P) 9810823566 Inimishchib@gmail.cofi2-11-2024
Block-I singh Im
17, New CourtiCommercial IOMP (I) (COMM)/2972/2024[14-11-2024 ICnh Industrial Capital India Pvt LtdRAJESH 0958726491 12-11-2024
Block-I Vs AALOK KUMAR JANGRA(P) jangraadvocate@gma
fil.com

17, New CourtiCommercial OMP (Dj18-11-2024 [KOTAK MAHINDRA BANK VgParv 0643646534 parv.mahajanoo7@g [15-11-2024
Block-I (COMM)/3009/2024 RAJENDRA SINGH KASHYAP [Mahajan(P) Imail.com
17, New CourtiCommercial lOMP (D(8-11-2024 IKOTAK MAHINDRA BANK VsParv 0643646534 parv.mahajanoo7@g [15-11-2024
Block-I (COMM)/3006/2024 IRISHABH VERMA [Mahajan(P) Imail.com
17, New CourtiCommercial IOMP (I) (COMM)/3007/202418-11-2024 [KOTAK MAHINDRA BANK VgParv 0643646534 parv.mahajanoo7@g [15-11-2024
Block-I INASEEB AHMAD [Mahajan(P) Imail.com
17, New CourtiCommercial OMP (Dj18-11-2024 [KOTAK MAHINDRA BANK VgParv 0643646534 parv.mahajanoo7@g [16-11-2024
Block-I (COMM)/3008/2024 IVINEET KUMAR [Mahajan(P) Imail.com
17, New CourtiCommercial IOMP (I) (COMM)/3010/202418-11-2024 [KOTAK MAHINDRA BANK VgParv 0643646534 lparv.mahajanoo7@g [16-11-2024
Block-I ISUJEET YADAV [Mahajan(P) Imail.com
17, New CourtiCommercial OMP (Dj18-11-2024 [KOTAK MAHINDRA BANK VsParv 0643646534 parv.mahajanoo7@g [15-11-2024
Block-I (COMM)/3005/2024 IGAYATRI DEVI [Mahajan(P) Imail.com
17, New CourtiCommercial OMP (Dp8-11-2024 IM/S SURENDRA PAL SINGN ANDIYASHASWI SKj9999709988 ladv.yashskc@gmail.c [16-11-2024
Block-I (COMM)/3004/2024 ICOMPANY Vs CNH INDUSTRIALICHOCKSEY(P) jom

INDIA PVT LTD AND ANR
17, New CourtiCommercial Misc DJ/2737/2024 18-11-2024 [Pushpa Bagla Vs Axis bank [Pankaj Jaiswal 9899632810 pankajjaiswally8 @gmf14-11-2024
Block-I lail.com
17, New CourtiCommercial IOMP (1) (COMM)/3031/2024[19-11-2024 SelfX India Private Limited VSVIJAY 17085456927 vishisht.singh@vllp.c [17-11-2024
Block-1 IELLESS INTERNATIONAL ICHAUHAN(P) jo.in
17, New CourtiCommercial OMP (Dj19-11-2024 IDHARA MOTOR FINANCE LTD VsJ KYADAV(P) 9999855157 ladvjitenderyadav2017[18-11-2024
Block-I (COMM)/3030/2024 RISHABH AGARWAL (@gmail.com
17, New CourtiCommercial OMP (Dj19-11-2024 IKOTAK MAHINDRA BANK Vs ANIL|Parv 0643646534 lparv.mahajanoo7@g [18-11-2024
Block-I (COMM)/3029/2024 [KUMAR JAISWAL [Mahajan(P) Imail.com
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17, New ICommercial Misc DJ/2747/2024 19-11-2024 Sujay Kumar Jha Vs FIITJEE Ltd  [Mohit Gupta(P) j90654681238 Imglawoffices2017@g [14-11-2024
Block-I Imail.com
17, New CourtiCommercial IOMP (I) (COMM)/3073/2024[21-11-2024 Axis Bank Ltd Vs KRISHNA RAOMAYANK 0873347330 Imayank 18-11-2024
Block-I 2071 IMAHAJAN(P) | mahajanos@yahoo.

com
17, New CourtiCommercial IOMP (I) (COMM)/3070/2024|21-11-2024 Axis Bank Ltd Vs SANDEEP BHATIMAYANK 0873347330 Imayank 18-11-2024
Block-I 5327 IMAHAJAN(P) | mahajanos@yahoo.

com
17, New CourtiCommercial lOMP (Df21-11-2024 JAxis Bank Ltd Vs KALU 7953 IMAYANK 0873347330 Imayank 18-11-2024
Block-1 (COMM)/3068/2024 IMAHAJAN(P) | mahajanos@yahoo.

com
17, New CourtiCommercial OMP (Df21-11-2024 Axis Bank Ltd Vs SHAKIL AHMEDMAYANK 0873347330 Imayank 18-11-2024
Block-I (COMM)/3069/2024 4664 IMAHAJAN(P) | mahajanos@yahoo.

com
17, New CourtiCommercial IOMP (I) (COMM)/3072/2024/21-11-2024 Axis Bank Ltd Vs ALI MOHAMMADMAYANK 0873347330 Imayank 18-11-2024
Block-1 0484 IMAHAJAN(P) | mahajanos@yahoo.

com
17, New CourtiCommercial IOMP (I) (COMM)/3071/2024[21-11-2024 lAxis Bank Ltd Vs SUBEDAR 1963 [MAYANK 0873347330 Imayank 18-11-2024
Block-I IMAHAJAN(P) |_ mahajanos@yahoo.

com
17, New CourtiCommercial IOMP (I) (COMM)/3074/2024/21-11-2024 AXIS BANK PVT LTD Vs AKASH|Shobha 0811192158 srshobhagupta@gmaifi9-11-2024
Block-1 BHATI IGupta(P), l.com
17, New CourtiCommercial IOMP (I) (COMM)/3067/2024/21-11-2024 ICnh Industrial Capital India Pvt LtdRAJESH 0958726491 20-11-2024
Block-I Vs MANOJ MALLIK JANGRA(P) jangraadvocate@gma

fil.com
17, New CourtiCommercial IOMP (I) (COMM)/3065/2024{21-11-2024 [KOTAK MAHINDRA BANK VslParv 0643646534 parv.mahajanoo7@g [19-11-2024
Block-I VITENDRA KUMAR [Mahajan(P) Imail.com
17, New CourtiCommercial OMP (Df21-11-2024 IKOTAK MAHINDRA BANK VsParv 0643646534 lparv.mahajanoo7@g |20-11-2024
Block-I (COMM)/3066/2024 AZAHARUDDIN [Mahajan(P) Imail.com
17, New CourtiCommercial IOMP (I) (COMM)/3111/2024 [22-11-2024 [Flipspaces Technology Labs PrivatelRahul Saxena(P)9810069969 lgauravnair@sagalegall20-11-2024
Block-I [Limited Vs Rupa Publications Indial [in

Pvt Ltd

17, New CourtiCommercial IOMP (I) (COMM)/3109/2024/22-11-2024 IDFC FIRST BANK LTD Vs ZAFAR SANJEEV 9717028845 [Litigaton@srcslegal.c [20-11-2024
Block-1 IBAIG IPATHAK(P) jom
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17, New ICommercial IOMP (I) (COMM)/3108/2024{22-11-2024 [DFC FIRST BANK LTD Vs KARTIK [SANJEEV 0717028845 [Litigaton@srcslegal.c [20-11-2024
Block-I [KAUSHIK IPATHAK(P) lom
17, New CourtiCommercial IOMP (I) (COMM)/3107/2024[22-11-2024 [IDFC FIRST BANK LTD Vs SANTU [SANJEEV 0717028845 [Litigaton@srcslegal.c [20-11-2024
Block-I IKUMAR IPATHAK(P) jom
17, New CourtiCommercial IOMP (I) (COMM)/3110/2024 [22-11-2024 IDFC FIRST BANK LTD Vs DAVI [SANJEEV 0717028845 [Litigaton@srcslegal.c [20-11-2024
Block-I ILAL IPATHAK(P) lom
17, New CourtiCommercial IOMP (I) (COMM)/3106/2024/22-11-2024 IKOTAK MAHINDRA BANK VSMAYANK 0873347330 Imayank 20-11-2024
Block-I RAJEEV BHARDWAJ 4562 IMAHAJAN(P) | mahajanos@yahoo.

com
17, New CourtiCommercial IOMP (I) (COMM)/3105/2024[22-11-2024 [KOTAK MAHINDRA BANK VsMAYANK 0873347330 Imayank 20-11-2024
Block-I IDEEPAK 9164 IMAHAJAN(P) | mahajanos@yahoo.

com
17, New CourtiCommercial IOMP (I) (COMM)/3167/2024 [23-11-2024 [KOTAK MAHINDRA BANK VgParv 0643646534 parv.mahajanoo7@g [22-11-2024
Block-1 IVARUN KUMAR [Mahajan(P) Imail.com
17, New CourtiCommercial IOMP (I) (COMM)/3166/2024[23-11-2024 [KOTAK MAHINDRA BANK VgParv 0643646534 Iparv.mahajanoo7@g [22-11-2024
Block-I AMIT KUMAR YADAV [Mahajan(P) Imail.com
17, New CourtiCommercial IOMP (1) (COMM)/3163/202423-11-2024 [KOTAK MAHINDRA BANK VsParv 0643646534 parv.mahajanoo7@g [22-11-2024
Block-I IKHALIQUZZAMA [Mahajan(P) Imail.com
17, New CourtiCommercial IOMP (I) (COMM)/3164/2024[23-11-2024 [KOTAK MAHINDRA BANK VsParv 0643646534 lparv.mahajanoo7@g |22-11-2024
Block-I IDHARMENDRA KUMAR [Mahajan(P) Imail.com
17, New CourtiCommercial JIOMP (1) (COMM)/3165/2024[23-11-2024 [KOTAK MAHINDRA BANK VgParv 0643646534 parv.mahajanoo7@g [22-11-2024
Block-I INAJIM ALI [Mahajan(P) Imail.com
17, New CourtiCommercial IOMP (I) (COMM)/3168/2024[23-11-2024 IKOTAK MAHINDRA BANK VsParv 0643646534 lparv.mahajanoo7@g |22-11-2024
Block-I ISANDEEP KUMAR [Mahajan(P) Imail.com
17, New CourtiCommercial ICS (COMM)/533/2024 23-11-2024 THE SOUTH INDIAN BANK LTD VSCHANDER 081141796 parveengargofficial @ [22-11-2024
Block-I IPAUL VARGHESE ISHEKHAR(P) lgmail.com
17, New CourtiCommercial IOMP (I) (COMM)/3161/2024 [23-11-2024 IKOTAK MAHINDRA BANK VsParv 0643646534 lparv.mahajanoo7@g [22-11-2024
Block-1 IMANOJ KUMAR MAURYA [Mahajan(P) Imail.com
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17, New ICommercial IOMP (I) (COMM)/3162/202423-11-2024 OTAK MAHINDRA BANK VsParv 0643646534 parv.mahajanoo7@g [22-11-2024
Block-I [RADHARANI TRADERS [Mahajan(P) Imail.com
ISUPPLIERS o057

17, New CourtiCommercial IOMP (I) (COMM)/3195/2024[25-11-2024 AXIS BANK LTD Vs RAJINDERAnupam 0654926809 lanupamjsingh@gmaill22-11-2024
Block-I ISINGH Singh(P) .com
17, New CourtiCommercial IOMP (1) (COMM)/3196/2024[25-11-2024 JAXIS BANK LTD Vs ANIL JAnupam 0654926809 lanupamjsingh@gmaill22-11-2024
Block-I Singh(P) .com
17, New CourtiCommercial IOMP (1) (COMM)/3189/2024/25-11-2024 JAXIS BANK LTD Vs SNEHA Anupam 0654926809 lanupamjsingh@gmaill22-11-2024
Block-1 Singh(P) .com
17, New CourtiCommercial IOMP (1) (COMM)/3198/202425-11-2024 TARC Vs VIKRAM PATEL IASHIM 0599624216 lashim.bhatt17@gmailf22-11-2024
Block-I IBHATT(P) .com
17, New CourtiCommercial IOMP (I) (COMM)/3193/2024[25-11-2024 AXIS BANK LTD Vs RAMANAnupam 9654926809 lanupamjsingh@gmaill22-11-2024
Block-1 IDUBEY Singh(P) .com
17, New CourtiCommercial IOMP (I) (COMM)/3199/2024[25-11-2024 JAXIS BANK LTD Vs LALIT JAIN JAnupam 90654926809 lanupamjsingh@gmaill22-11-2024
Block-I Singh(P) .com
17, New CourtiCommercial IOMP (I) (COMM)/3191/2024 [25-11-2024 AXIS BANK LTD Vs TAURUSAnupam 9654926809 lanupamjsingh@gmaill22-11-2024
Block-I [HOSPITALITY PVT LTD Singh(P) .com
17, New CourtiCommercial IOMP (I) (COMM)/3192/2024[25-11-2024 JAXIS BANK LTD Vs SAHEED JAnupam 0654926809 lanupamjsingh@gmaill22-11-2024
Block-I Singh(P) .com
17, New CourtiCommercial IOMP (1) (COMM)/3188/2024/25-11-2024 Axis Bank Ltd Vs POOJA JYANIMAYANK 0873347330 Imayank 23-11-2024
Block-I o052 IMAHAJAN(P) | mahajanos@yahoo.

lcom
17, New CourtiCommercial IOMP (1) (COMM)/3186/2024(25-11-2024 Axis Bank Ltd Vs RAVI KUMARMAYANK 0873347330 Imayank 23-11-2024
Block-I lho9g7 IMAHAJAN(P) | mahajanos@yahoo.

com
17, New CourtiCommercial IOMP (I) (COMM)/3187/2024[25-11-2024 IKOTAK MAHINDRA BANK V: YANK 0873347330 Imayank 23-11-2024
Block-I IMARUTI FOOD PRODUCTIONSMAHAJAN(P) | mahajanos@yahoo.

3145 lcom

17, New CourtiCommercial IOMP (I) (COMM)/3230/2024/27-11-2024 Axis Bank Ltd Vs SONU 8581 IMAYANK 9873347330 Imayank 23-11-2024
Block-1 IMAHAJAN(P) | mahajanos@yahoo.

com
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17, New ICommercial IOMP (I) (COMM)/3232/2024[27-11-2024 Axis Bank Ltd Vs AAS MOHMADMAYANK 0873347330 Imayank 23-11-2024
Block-I 2835 IMAHAJAN(P) | mahajanos@yahoo.

com
17, New CourtiCommercial IOMP (I) (COMM)/3233/2024[27-11-2024 Axis Bank Ltd Vs NARINDER KAURMAYANK 0873347330 Imayank 23-11-2024
Block-I 6828 IMAHAJAN(P) | mahajanos@yahoo.

com
17, New CourtiCommercial JIOMP (1) (COMM)/3231/2024[27-11-2024 Axis Bank Ltd Vs SANDEEP KUMARMAYANK 0873347330 Imayank 23-11-2024
Block-I ISINGH 9309 IMAHAJAN(P) | mahajanos@yahoo.

com
17, New CourtiCommercial IOMP (1) (COMM)/3267/2024/29-11-2024 AXIS BANK LTD Vs SHALENDERShobha 0811192158 srshobhagupta@gmail26-11-2024
Block-I [IKUMAR IGupta(P) l.com
17, New CourtiCommercial JIOMP (I) (COMM)/3269/2024/29-11-2024 AXIS BANK LTD Vs NAVEEN[Shobha 0811192158 srshobhagupta@gmail26-11-2024
Block-I UINDAL IGupta(P) l.com
17, New CourtiCommercial IOMP (I) (COMM)/3271/2024 [29-11-2024 laxis bank pvt 1td Vs chote lal IShobha 0811192158 srshobhagupta@gmaile5-11-2024
Block-1 IGupta(P) l.com
17, New CourtiCommercial JOMP (1) (COMM)/3272/2024/29-11-2024 JAXIS BANK LTD Vs YUDHISTHER[Shobha 0811192158 srshobhagupta@gmailes-11-2024
Block-I RAWAT IGupta(P) l.com
17, New CourtiCommercial IOMP (I) (COMM)/3268/2024/29-11-2024 AXIS BANK LTD Vs LAXMAN[Shobha 0811192158 srshobhagupta@gmaile5-11-2024
Block-1 ISINGH IGupta(P) l.com
17, New CourtiCommercial JOMP (I) (COMM)/3270/2024[29-11-2024 AXIS BANK LTD Vs JASKARAN[Shobha 0811192158 srshobhagupta@gmailes-11-2024
Block-I ISINGH iGupta(P) l.com
17, New CourtiCommercial IOMP (I) (COMM)/3266/2024[29-11-2024 laxis bank pvt ltd Vs hareesh kumarjShobha 0811192158 srshobhagupta@gmaile7-11-2024
Block-I Imavi iGupta(P) l.com
17, New CourtiCommercial IOMP (I) (COMM)/3325/2024/30-11-2024 Axis Bank Ltd Vs SUNIL GOSAIN]MAYANK 0873347330 Imayank 26-11-2024
Block-I 5230 IMAHAJAN(P) | mahajanos@yahoo.

ICOIm
17, New CourtiCommercial IOMP (I) (COMM)/3302/2024/30-11-2024 Axis Bank Ltd Vs KULDEEP YADAVIMAYANK 0873347330 Imayank 26-11-2024
Block-I 6035 IMAHAJAN(P) | mahajanos@yahoo.

lcom
17, New CourtiCommercial IOMP (I) (COMM)/3314/2024[30-11-2024 Axis Bank Ltd Vs RAHUL SINGHMAYANK 9873347330 Imayank 26-11-2024
Block-1 ISOROUT 7265 IMAHAJAN(P) | mahajanos@yahoo.

icom
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17, New ICommercial IOMP (I) (COMM)/3324/2024/30-11-2024 Axis Bank Ltd Vs SUNITA YADAVIMAYANK 0873347330 Imayank 26-11-2024
Block-I 4782 IMAHAJAN(P) | mahajanos@yahoo.
com
17, New CourtiCommercial JOMP (I) (COMM)/3311/2024 [30-11-2024 Axis Bank Ltd Vs ASWANI KUMARMAYANK 0873347330 Imayank 26-11-2024
Block-I 6830 IMAHAJAN(P) | mahajanos@yahoo.
com
17, New CourtiCommercial IOMP (I) (COMM)/3326/2024[30-11-2024 JAxis Bank Ltd Vs RADHA 6433 IMAYANK 0873347330 Imayank 27-11-2024
Block-I IMAHAJAN(P) | mahajanos@yahoo.
com
17, New CourtiCommercial IOMP (I) (COMM)/3298/2024/30-11-2024 IKOTAK MAHINDRA BANK VSMAYANK 0873347330 Imayank 28-11-2024
Block-I [SLAM 4921 IMAHAJAN(P) | mahajanos@yahoo.
com
26 ISH. SANJEEVSOUTH 29, New CourtiCommercial ICS (COMM)/503/2024 04-11-2024 [IKARMIC EVENTS PVT LTD Vs NGAshim 9971547353 chamberashimshridh [28.10.2024
IKUMAR SINGH, Block-11 IEVENTS AND MARKETING IShridhar(P), ar@gmail.com
ICOMMERCIAL
ICOURT.
29, New CourtiCommercial ICS (COMM)/504/2024 04-11-2024 Sanjeev. Kumar Vs AscencelSATENDER 0811685334 INOT PROVIDED 28.10.2024
Block-11 consultancy sevices pvt Ltd KUMAR
IVASHISTHA
29, New CourtiCommercial OMP (Djo5-11-2024 IYES BANK LTD Vs RITENDRAANANJAY 70303 78800 IASAPLEGALANDAD [29.10.2024
Block-11 (COMM)/2884/2024 ISINGH ISINGH(P), IVOCATES@GMAIL.C|
OM
29, New CourtiCommercial IOMP (I) (COMM)/2885/2024/05-11-2024 IYES BANK LTD Vs NARINDER[SANJEEV 9717028845 litigation@srcslegal.c [01.11.2024
Block-11 IKUSHWAHA 32 IPATHAK(P), om
29, New CourtiCommercial OMP (Djo5-11-2024 IYES BANK LTD Vs SAHIL ARORA |ANANJAY 70303 78800 IASAPLEGALANDAD [30.10.2024
Block-11 (COMM)/2886/2024 ISINGH(P), IVOCATES@GMAIL.C|
oM
29, New CourtiCommercial IOMP (I) (COMM)/2887/2024(05-11-2024 TARC Vs ABDUL QADEER KHAN |[KUSUM BHATT|9599624216, lashim.bhatt17@gmailf29.10.2024
Block-11 8595344479 .com
29, New CourtCommercial IOMP (I) (COMM)/2905/2024/06-11-2024 ICnh Industrial Capital India Pvt LtdRAJESH 0958726491 jangraadvocate@gam (04.11.2024
Block-11 Vs SANDEEP KUMAR UANGRA(P), fil.com
29, New CourtiCommercial OMP (Djo6-11-2024 ICnh Industrial Capital India Pvt LtdRAJESH 9958726491 jangraadvocate@gam |04.11.2024
Block-1T (COMM)/2902/2024 Vs ANKUSH KRISHAN KUMAR UANGRA(P), fil.com
29, New CourtCommercial OMP (Djo6-11-2024 ICnh Industrial Capital India Pvt LtdRAJESH 9958726491 jangraadvocate@gam |04.11.2024
Block-11 (COMM)/2906/2024 Vs RELU RAM UANGRA(P), il.com
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29, New ICommercial IOMP (I) (COMM)/2918/2024(08-11-2024 lyes bank 1td Vs DILIP MODI IANANJAY 70303 78800 IASAPLEGALANDAD [06.11.2024
Block-1T ISINGH(P), IVOCATES@GMAIL.C]

oM
29, New CourtiCommercial IOMP (I) (COMM)/2917/2024|08-11-2024 lves bank 1td Vs LALIT KUMAR IANANJAY 70303 78800 IASAPLEGALANDAD [06.11.2024
Block-11 ISINGH(P), IVOCATES@GMAIL.C|

oM
29, New CourtiCommercial IOMP (1) (COMM)/2910/2024/08-11-2024 ICnh Industrial Capital India Pvt LtdRAJESH 9958726491 jangraadvocate@gam |07.11.2024
Block-11 Vs RAJVINDER SINGH JANGRA(P), fil.com
29, New CourtiCommercial IOMP (I) (COMM)/2911/2024 [08-11-2024 hdfc bank Iltd Vs SANDEEP |ADV. LALIT|8130383143 lalitpandeyadv@gmaifo7.11.2024
Block-11 ISANDEEP IPANDEY(P), l.com
29, New CourtiCommercial IOMP (I) (COMM)/2912/2024(08-11-2024 [KOTAK MAHINDRA BANK Vsparv 0643646534 parv.mahajanoo7@g [07.11.2024
Block-11 IMRADUL TRIVEDI Imahajan(P), Imail.com
29, New CourtiCommercial IOMP (I) (COMM)/2913/2024(08-11-2024 [KOTAK MAHINDRA BANK Vsparv 0643646534 parv.mahajanoo7@g [07.11.2024
Block-11 IBRAR AHMAD mahajan(P), Imail.com
29, New CourtiCommercial IOMP (I) (COMM)/2914/2024(08-11-2024 [KOTAK MAHINDRA BANK Vsparv 0643646534 parv.mahajanoo7@g [07.11.2024
Block-11 IBABA SHIV ENTERPRISES imahajan(P), Imail.com
29, New CourtiCommercial IOMP (I) (COMM)/2915/2024(08-11-2024 [KOTAK MAHINDRA BANK Vsparv 0643646534 parv.mahajanoo7@g [07.11.2024
Block-11 IVIKASH SINGH PATEL imahajan(P), Imail.com
29, New CourtiCommercial IOMP (I) (COMM)/2916/2024(08-11-2024 [KOTAK MAHINDRA BANK Vsparv 0643646534 Iparv.mahajanoo7@g |07.11.2024
Block-11 RAMESHWAR GUPTA mahajan(P), Imail.com
29, New CourtiCommercial IOMP (COMM)/36/2024 11-11-2024 Anamika Auto Mobiles Vs HerolEkta Kalra(P), 9718223997, ladvocateektakalra@g [08.11.2024
Block-11 [Fincorp Ltd 0811304800 Imail.com
29, New CourtCommercial IOMP (I) (COMM)/2949/2024[11-11-2024 [FUSION FINANCE LIMITED VSAMIT KUMAR9990659331 kmpspartner@gmail. |08.11.2024

Block-11

ISEEMA GARG

ISINHA(P),

icom

29, New Court

Block-1T

ICommercial

IOMP (I) (COMM)/2950/2024|

11-11-2024

ILTD Vs AMAR SINGH

TRUSTLENDERS CAPITAL PVT]

ISINHA(P),

AMIT KUMAR}

09990659331

kmpspartner@gmail. [08.11.2024
com

29, New Court

Block-11

ICommercial

[Execution (Comm)/112/2024

11-11-2024

AMIT VIG

[Fincap Financial Corporation Ltd V§SARTHAK

IGAUR(P),

9971347479

sarthakgaur2009@g [08.11.2024
Imail.com
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29, New ICommercial IOMP (I) (COMM)/2957/2024[12-11-2024 IYES BANK Vs RAJNI BIDHURI IANANJAY 70303 78800 IASAPLEGALANDAD |[08.11.2024
Block-1T ISINGH(P), IVOCATES@GMAIL.C]

oM
29, New CourtiCommercial IOMP (I) (COMM)/2958/2024[12-11-2024 IYES BANK LTD Vs ROHIT ROHIT |ANANJAY 70303 78800 IASAPLEGALANDAD |08.11.2024
Block-11 ISINGH(P), IVOCATES@GMAIL.C|

oM
29, New CourtiCommercial IOMP (I) (COMM)/2956/2024[12-11-2024 [KOTAK MAHINDRA PRIME Ltd VSMAYANK 0873347330 Imayank_mahajanos [09.11.2024
Block-11 [PALLVI VAISHY IMAHAJAN(P), (@yahoo.com
29, New CourtiCommercial IOMP (I) (COMM)/2978/2024[14-11-2024 ICnh Industrial Capital India Pvt LtdRAJESH 0958726491 jangraadvocate@gam [12.11.2024
Block-11 Vs RAJAT UANGRA(P), fil.com
29, New CourtiCommercial JIOMP (1) (COMM)/2977/2024[14-11-2024 ICnh Industrial Capital India Pvt LtdRAJESH 9958726491 jangraadvocate@gam [12.11.2024
Block-11 Vs RAM SUNDAR YADAV JANGRA(P), fil.com
29, New CourtiCommercial IOMP (1) (COMM)/2976/2024/14-11-2024 ICnh Industrial Capital India Pvt LtdRAJESH 9958726491 jangraadvocate@gam [12.11.2024
Block-11 Vs GAURAV DEEWAN SINGH JANGRA(P), fil.com
29, New CourtiCommercial JIOMP (1) (COMM)/2975/2024(14-11-2024 ICnh Industrial Capital India Pvt LtdRAJESH 9958726491 jangraadvocate@gam [12.11.2024
Block-11 Vs RIHANA RAHIS JANGRA(P), fil.com
29, New CourtiCommercial IOMP (1) (COMM)/2974/2024/14-11-2024 ICnh Industrial Capital India Pvt LtdRAJESH 9958726491 jangraadvocate@gam [12.11.2024
Block-11 Vs SURENDRA PAL JANGRA(P), fil.com
29, New CourtiCommercial JIOMP (I) (COMM)/2981/2024[16-11-2024 ISMFG INDIA HOME FINANCE COAMIT KUMARI9990659331 kmpspartner@gmail. [13.11.2024
Block-11 ILTD Vs RAVI INDER SINGH ISINHA(P), lcom
29, New CourtiCommercial IOMP (1) (COMM)/2979/2024/16-11-2024 ISMFG INDIA HOME FINANCE COAMIT KUMARY990659331 kmpspartner@gmail. [13.11.2024
Block-11 ILTD Vs CHANDER SINGH BISHT [SINHA(P), lcom
29, New CourtCommercial OMP (Dp6-11-2024 ISMFG INDIA HOME FINANCE COAMIT KUMARI9990659331 kmpspartner@gmail. [13.11.2024
Block-11 (COMM)/2980/2024 ILTD Vs YASHVEER SINGH ISINHA(P), lcom
29, New CourtiCommercial ICS (COMM)/519/2024 16-11-2024 IKANADIA FYR FYTER PVT LTD VsSMITA 7703955775, smita20185@gmail.c [14.11.2024
Block-1T IM/S SHANNON AND SHANNON [KUMARI 0212545556 lom

RAJGARHIA(P)

29, New CourtCommercial OMP (Dj18-11-2024 IKOTAK MAHINDRA PRIME LTD VsRAJESH 9958726491 jangraadvocate@gam [14.11.2024
Block-11 (COMM)/2989/2024 INASIR ALI SIDDIQUE UANGRA(P), lil.com




S.NO COURT

DISTRICT

COURT ROOM

29, New
Block-1T

CASE TYPE

ICommercial

CASE NUMBER

OMP @
(COMM)/2988/2024

DATE

OFPETITIONER NAME

REGISTRATION RESPONDENT NAME

18-11-2024

OTAK MAHINDRA PRIME LTD VSAMIT KUMAR

IVISHAL R

VSADVOCATE

ISINHA(P),

ADVOCATE
MOBILE
NUMBER

9990659331

ADVOCATE EMAILDATE OF E-
ID FILING

kmpspartner@gmail.
com

15.11.2024

29, New Court
Block-11

ICommercial

IOMP (I) (COMM)/2993/2024

18-11-2024

ANNU

IKOTAK MAHINDRA PRIME LTD VSAMIT KUMAR]

ISINHA(P),

9990659331

kmpspartner@gmail. [15.11.2024
com

29, New Court]
Block-11

ICommercial

—

OMP (
(COMM)/2990/2024

)

18-11-2024

IDASHRATH RAMBEER

[KOTAK MAHINDRA PRIME LTD VSAMIT KUMAR

ISINHA(P),

9990659331

kmpspartner@gmail. [15.11.2024
com

29, New Court]
Block-11

ICommercial

IOMP (I) (COMM)/2985/2024|

18-11-2024

ADESH KUMAR

IKOTAK MAHINDRA PRIME LTD VSAMIT KUMAR]

ISINHA(P),

9990659331

kmpspartner@gmail. [15.11.2024
com

29, New CourtiCommercial IOMP (I) (COMM)/2991/202418-11-2024 [KOTAK MAHINDRA PRIME LTD VSAMIT KUMAR[9990659331 kmpspartner@gmail. [15.11.2024
Block-11 IMOHD SALEEM ISINHA(P), lcom

29, New CourtiCommercial OMP (Dj18-11-2024 [KOTAK MAHINDRA PRIME LTD VSAMIT KUMAR9990659331 kmpspartner@gmail. [15.11.2024
Block-11 (COMM)/2984/2024 ISURENDER SINGH ISINHA(P), lcom

29, New CourtiCommercial IOMP (I) (COMM)/2987/202418-11-2024 [KOTAK MAHINDRA PRIME LTD VSAMIT KUMAR[g990659331 kmpspartner@gmail. [15.11.2024
Block-11 IVIJAY KUMAR ISINHA(P), lcom

29, New CourtiCommercial IOMP (I) (COMM)/2995/2024(18-11-2024 [KOTAK MAHINDRA BANK Vsparv 0643646534 parv.mahajanoo7@g [15.11.2024
Block-11 IAMAN KUMAR imahajan(P), Imail.com

29, New CourtiCommercial OMP (Dp8-11-2024 [KOTAK MAHINDRA BANK Vsparv 0643646534 Iparv.mahajanoo7@g [15.11.2024
Block-11 (COMM)/2986/2024 ICHANDAN mahajan(P), Imail.com

29, New CourtiCommercial IOMP (I) (COMM)/2996/2024[18-11-2024 [KOTAK MAHINDRA BANK Vsparv 0643646534 parv.mahajanoo7@g [16.11.2024
Block-11 IAZAHARUDDIN imahajan(P), Imail.com

29, New CourtCommercial IOMP (I) (COMM)/2994/2024[18-11-2024 IKOTAK MAHINDRA BANK Vsparv 0643646534 Iparv.mahajanoo7@g [15.11.2024
Block-11 IGYANENDRA SINGH mahajan(P), Imail.com

29, New CourtiCommercial IOMP (I) (COMM)/2983/2024/18-11-2024 IKOTAK MAHINDRA BANK Vsparv 0643646534 parv.mahajanoo7@g [15.11.2024
Block-1T IPADMA DEVI mahajan(P), Imail.com

29, New CourtCommercial IOMP (I) (COMM)/2992/2024/18-11-2024 IKOTAK MAHINDRA BANK Vsparv 0643646534 parv.mahajanoo7@g [15.11.2024

Block-11

AMARJEET PASWAN

mahajan(P),

Imail.com




S.NO COURT DISTRICT COURT ROOM CASE TYPE CASE NUMBER DATE OFPETITIONER NAME VSADVOCATE ADVOCATE ADVOCATE EMAILDATE OF E-
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29, New ICommercial [Execution (Comm)/115/2024 [18-11-2024 OM INFRA LTD. THROUGH ITSHeman Sharma [8800002499, lhsharma1976 @gmail.fi4.11.2024
Block-1T IDIRECTOR PRINCIPAL OFFICER 0868240214 lcom

VS TOTAL INFRA EQUIPMENT]

ISERVICES
29, New CourtiCommercial JIOMP (I) (COMM)/3021/2024[19-11-2024 IYES BANK LTD Vs RAJINDER[SANJEEV 8285002852 litigation@sreslegal.c [16.11.2024
Block-11 ISINGH DUREYA IPATHAK(P), jom
29, New CourtiCommercial IOMP (I) (COMM)/3039/2024{20-11-2024 IYES BANK LTD Vs ASHWANISANJEEV 8285002852 litigation@srcslegal.c [16.11.2024
Block-11 JASHWANI IPATHAK(P), lom
29, New CourtiCommercial IOMP (1) (COMM)/3019/2024/19-11-2024 YES BANK LTD Vs LAXMISANJEEV 8285002852 litigation@sreslegal.c [16.11.2024
Block-11 INARAYAN IPATHAK(P), jom
29, New CourtiCommercial IOMP (Dho-11-2024 YES BANK LTD Vs SONUISANJEEV 8285002852 litigation@srcslegal.c [16.11.2024
Block-IT (COMM)/3020/2024 IAGGARWAL IPATHAK(P), jom
29, New CourtiCommercial IOMP (1) (COMM)/3018/2024/19-11-2024 [Fingrow Capital Private Limited VSJITENDRA 8700133713 jkschauhan@rediffm [17.11.2024
Block-11 IAMBASY CONTRACTORSKUMAR lail.com

IPRIVATE LIMITED ISINGH(P),
29, New CourtiCommercial IOMP (COMM)/38/2024 19-11-2024 IRAJAT MUTUGI Vs CNH|Vishal lo212172077 contact@universalleg [16.11.2024
Block-11 INDUSTRIAL CAPITAL (INDIA)(Chauhan(P), lalarena.com

IPRIVATE LIMITED
29, New CourtiCommercial IOMP (1) (COMM)/3012/2024[19-11-2024 IDHARA MOTOR FINANCE LTD Vs KYADAV(P), [9999855157 ADVJITENDERYAD [18.11.2024
Block-11 INAVJOT SINGH IAV2017@GMAIL.CO

IM

29, New CourtiCommercial JIOMP (I) (COMM)/3017/2024[19-11-2024 [KOTAK MAHINDRA BANK Vsparv 0643646534 lparv.mahajanoo7@g [18.11.2024
Block-11 JAMIT KUMAR YADAV mahajan(P), Imail.com
29, New CourtiCommercial IOMP (1) (COMM)/3011/2024[19-11-2024 [KOTAK MAHINDRA BANK Vsparv 0643646534 parv.mahajanoo7@g [18.11.2024
Block-11 RAHUL SHUKLA imahajan(P), Imail.com
29, New CourtCommercial IOMP (1) (COMM)/3013/2024[19-11-2024 IKOTAK MAHINDRA BANK Vsparv 0643646534 lparv.mahajanoo7@g [18.11.2024
Block-11 IPADMA DEVI mahajan(P), Imail.com
29, New CourtiCommercial IOMP (I) (COMM)/3014/2024[19-11-2024 IKOTAK MAHINDRA BANK Vsparv 0643646534 parv.mahajanoo7@g [18.11.2024
Block-1T IAMARJEET PASWAN mahajan(P), Imail.com
29, New CourtCommercial IOMP (1) (COMM)/3015/2024(19-11-2024 IKOTAK MAHINDRA BANK Vsparv 0643646534 lparv.mahajanoo7@g [18.11.2024
Block-11 ICHANDAN mahajan(P), Imail.com
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29, New ICommercial IOMP (I) (COMM)/3016/2024[19-11-2024 OTAK MAHINDRA BANK V. 0643646534 parv.mahajanoo7@g [18.11.2024
Block-1T VITENDRA KUMAR Imahajan(P), Imail.com
29, New CourtiCommercial ICS (COMM)/527/2024 20-11-2024 ILOREAL SA Vs PARESH]|Shravan 011-26843455 lunitedmark@uniteda [18.11.2024

Block-11 ICHANDULAL RAJA [Bansal(P), 11-32959881 Indunited.com

29, New CourtiCommercial IOMP (I) (COMM)/3036/2024{20-11-2024 [KOTAK MAHINDRA PREME LTDIAMIT KUMARQ990659331 kmpspartner@gmail. [18.11.2024
Block-11 Vs KUNDAN BISHT ISINHA(P), lcom

29, New CourtiCommercial IOMP (I) (COMM)/3034/2024/20-11-2024 IKOTAK MAHINDRA PREME LTDIAMIT KUMARI9990659331 kmpspartner@gmail. 18.11.2024
Block-11 Vs DEVDUTT SHARMA ISINHA(P), lcom

29, New CourtiCommercial IOMP (I) (COMM)/3037/2024[20-11-2024 [KOTAK MAHINDRA PREME LTDAMIT KUMAR{Q990659331 kmpspartner@gmail. [18.11.2024
Block-11 Vs MAYANK PANDEY ISINHA(P), lcom

29, New CourtiCommercial IOMP (I) (COMM)/3035/2024/20-11-2024 [KOTAK MAHINDRA PREME LTDIAMIT KUMAR9Y990659331 kmpspartner@gmail. [18.11.2024

Block-11 Vs RAMESH RAMESH ISINHA(P), lcom

29, New CourtiCommercial IOMP (I) (COMM)/3033/2024[20-11-2024 lAxis Bank Ltd Vs ABID KHAN 1271 [MAYANK 0873347330 Imayank_mahajanos [18.11.2024
Block-11 IMAHAJAN(P), (@yahoo.com

29, New CourtiCommercial ICS (COMM)/528/2024 20-11-2024 IPUNEET CHITRA Vs HarshaROHIT 9899886971 linfo@jkgalawchambe [19.11.2024
Block-11 IVardhan Reddy IAGRAWAL(P), Irs.com

29, New Court IOMP (I) (COMM)/3051/2024[21-11-2024 AXIS BANK LTD Vs SUMANMAYANK 0873347330 Imayank_mahajanos [18.11.2024
Block-11 ICHANDELA IMAHAJAN(P), (@yahoo.com

29, New Court] IOMP (I) (COMM)/3047/2024[21-11-2024 AXIS BANK LTD Vs MEGHAMAYANK 0873347330 Imayank_mahajanos [18.11.2024
Block-11 IPANDEY IMAHAJAN(P), (@yahoo.com

29, New Court OMP D21-11-2024 JAXIS BANK LTD Vs MOHD YUSUF [MAYANK 0873347330 Imayank_mahajanos [18.11.2024
Block-11 (COMM)/3048/2024 IMAHAJAN(P), (@yahoo.com

29, New Court| OMP I)21-11-2024 AXIS BANK LTD Vs JOGENDERMAYANK 0873347330 Imayank_mahajanos [18.11.2024
Block-1T (COMM)/3049/2024 IKUMAR IMAHAJAN(P), (@yahoo.com

29, New Court| OMP I)21-11-2024 JAXIS BANK LTD Vs RAJMEENA  [MAYANK 9873347330 Imayank_mahajanos [18.11.2024
Block-11 (COMM)/3050/2024 IMAHAJAN(P), (@yahoo.com
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29, New ICommercial lOMP (Dj21-11-2024 JAXIS BANK LTD Vs SONU KUMAR [Shobha 0811192158 srshobhagupta@gmaifi9.11.2024
Block-1T (COMM)/3046/2024 Gupta(P), l.com
29, New CourtiCommercial IOMP (I) (COMM)/3045/2024[21-11-2024 IKOTAK MAHINDRA PRIMERAJESH 0958726491 jangraadvocate@gam [19.11.2024
Block-11 ILIMITED Vs LAKSHMI L UANGRA(P), fil.com
29, New CourtiCommercial OMP (D21-11-2024 [KOTAK MAHINDRA BANK Vsparv 0643646534 parv.mahajanoo7@g [19.11.2024
Block-11 (COMM)/3044/2024 RAHUL SHUKLA Imahajan(P), Imail.com
29, New CourtiCommercial IOMP (I) (COMM)/3129/202422-11-2024 IKOTAK MAHINDRA BANK Vs JAIMAYANK 0873347330 Imayank_mahajanos [20.11.2024
Block-11 IMAHAVIR TRANSPORTATION IMAHAJAN(P), (@yahoo.com
29, New CourtiCommercial JOMP (1) (COMM)/3130/2024[22-11-2024 IDFC FIRST BANK LTD Vs MOHIT [SANJEEV 8285002852 litigation@srcslegal.c [20.11.2024
Block-11 IGARG IPATHAK(P), jom
29, New CourtiCommercial [Execution (Comm)/118/2024 [22-11-2024 IM/s Square Yards Consulting Pvt LtdHEAMENT 9555967952 lheament.yadav@prop|20.11.2024
Block-11 Vs M/S G M ENTERPRISES KUMAR samc.com
IYADAV(P),

29, New CourtiCommercial IOMP (I) (COMM)/3128/2024[22-11-2024 [KOTAK MAHINDRA BANK Vs JAIMAYANK 0873347330 Imayank_mahajanos [20.11.2024
Block-11 IMAHAVIR TRANSPORTATION IMAHAJAN(P), (@yahoo.com
29, New CourtiCommercial IOMP (1) (COMM)/3149/202423-11-2024 [KOTAK MAHINDRA BANK Vsparv 0643646534 parv.mahajanoo7@g [22.11.2024
Block-11 ICHANDAN imahajan(P), Imail.com
29, New CourtiCommercial IOMP (I) (COMM)/3146/2024[23-11-2024 [IDFC FIRST BANK LTD Vs RAHUL [SANJEEV 8285002852 litigation@srcslegal.c [20.11.2024
Block-11 IRAM IPATHAK(P), jom
29, New CourtiCommercial IOMP (1) (COMM)/3147/2024[23-11-2024 IDFC FIRST BANK LTD VSSANJEEV 8285002852 litigation@sreslegal.c [20.11.2024
Block-11 IPALLAVI MISHRA IPATHAK(P), lom
29, New CourtCommercial IOMP (I) (COMM)/3148/2024[23-11-2024 IKOTAK MAHINDRA BANK Vsparv 0643646534 Iparv.mahajanoo7@g [22.11.2024
Block-11 ISHISHUPAL SINGH mahajan(P), Imail.com
29, New CourtiCommercial [Execution (Comm)/119/2024 [23-11-2024 ISYSTEMAIR INDIA PVT LTD Vs AljSunil 9711747642 sunillegali03@gmail. [22.11.2024
Block-1T ISAHIL AIR CONDITIONING{Sharma(P), lcom

ISYSTEM CONTRACTING AND ORS
29, New CourtCommercial ICS (COMM)/531/2024 23-11-2024 [HABIBS COSMETICS PRIVATEsimranjeet 0654871449 simran.legal@gmail.c[22.11.2024
Block-11 ILIMITED Vs HABIBS UNISEXsingh(P), jom

ISALON
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29, New ICommercial IOMP (I) (COMM)/3150/2024[23-11-2024 OTAK MAHINDRA BANK V. 0643646534 parv.mahajanoo7@g [22.11.2024
Block-1T ICHOTE LAL Imahajan(P), Imail.com

29, New CourtiCommercial IOMP (I) (COMM)/3151/2024 [23-11-2024 IKOTAK MAHINDRA BANK Vsparv 0643646534 parv.mahajanoo7@g [22.11.2024
Block-11 IANUJ KUMAR Imahajan(P), Imail.com

29, New CourtiCommercial IOMP (I) (COMM)/3152/2024[23-11-2024 IDFC FIRST BANK LTD VSSANJEEV 8285002852 litigation@sreslegal.c [20.11.2024
Block-11 [KANHAIYA LAL IPATHAK(P), lom

29, New CourtiCommercial IOMP (I) (COMM)/3140/2024/23-11-2024 TARC Vs RAVINDRA SINGHASHIM 9599624216, Ashim.bhatt17@gmai [22.11.2024
Block-11 [RAJPUT IBHATT(P), 8505344479 l.com

29, New CourtiCommercial JOMP (1) (COMM)/3141/2024 [23-11-2024 JAXIS BANK Vs BANTI SHARMA  [Shobha 0811192158 srshobhagupta@gmaife2.11.2024
Block-11 Gupta(P), l.com

29, New CourtiCommercial IOMP (I) (COMM)/3142/202423-11-2024 [KOTAK MAHINDRA BANK Vsparv 0643646534 parv.mahajanoo7@g [22.11.2024
Block-11 ISHISHUPAL SINGH mahajan(P), Imail.com

29, New CourtiCommercial IOMP (I) (COMM)/3143/2024[23-11-2024 [KOTAK MAHINDRA BANK Vsparv 0643646534 parv.mahajanoo7@g [22.11.2024
Block-11 IAKEEL AHMAD imahajan(P), Imail.com

29, New CourtiCommercial IOMP (1) (COMM)/3144/2024[23-11-2024 [KOTAK MAHINDRA BANK Vsparv 0643646534 parv.mahajanoo7@g [22.11.2024
Block-11 IDEEPAK VERMA imahajan(P), Imail.com

29, New CourtiCommercial IOMP (I) (COMM)/3145/2024[23-11-2024 IDFC FIRST BANK LTD Vs KAPIL [SANJEEV 8285002852 litigation@srcslegal.c [20.11.2024
Block-11 IMEHTA IPATHAK(P), jom

29, New CourtiCommercial OMP (Dj25-11-2024 AXIS BANK LTD Vs MUKESHShobha 0811192158 srshobhagupta@gmaif22.11.2024
Block-11 (COMM)/3200/2024 [KUMAR RATHI Gupta(P), l.com

29, New CourtCommercial IOMP (1) (COMM)/3197/2024[25-11-2024 AXIS BANK LTD Vs KARAN[Shobha 0811192158 srshobhagupta@gmail22.11.2024
Block-11 IDUGGAL IGupta(P), l.com

29, New CourtiCommercial ICS DJ/4207/2024 25-11-2024 IPRAVEEN CHOUDHARY VsfSanjive 0910633431 INOT PROVIDED 19.11.2024
Block-1T IMANDEEP KUMAR Singh(P),

29, New CourtCommercial IOMP (I) (COMM)/3183/2024(25-11-2024 IKOTAK MANINDRA PRIME LTD VSAMIT KUMAR9Y990659331 kmpspartner@gmail. [23.11.2024
Block-11 IVIKAS S ISINHA(P), lcom




S.NO COURT DISTRICT COURT ROOM CASE TYPE CASE NUMBER DATE OFPETITIONER NAME VSADVOCATE ADVOCATE ADVOCATE EMAILDATE OF E-
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29, New ICommercial IOMP (1) (COMM)/3190/2024/|25-11-2024 AXIS BANK LTD Vs BHARAT|Shobha 0811192158 srshobhagupta@gmaife2.11.2024
Block-1T ICHAPRANA Gupta(P), l.com

29, New CourtiCommercial IOMP (I) (COMM)/3184/2024[25-11-2024 JASIX BANK LTD Vs HIMANSHU [MAYANK 0873347330 mayank_mahajanos [23.11.2024
Block-11 IMAHAJAN(P), (@yahoo.com

29, New CourtiCommercial IOMP (I) (COMM)/3185/2024[25-11-2024 AXIS BANK LTD Vs PRAVEENAnupam 0654926809 lanupamjsingh@gmialf22.11.2024
Block-11 [PRAKASH SHARMA [Singh(P), .com

29, New CourtiCommercial IOMP (1) (COMM)/3194/2024[25-11-2024 JAXIS BANK LTD Vs ARUN SINGH [Shobha 0811192158 srshobhagupta@gmaif22.11.2024
Block-11 IGupta(P), l.com

29, New CourtiCommercial ICS (COMM)/534/2024 26-11-2024 ISTATE BANK OF INDIA Vs MANOJ|RANI 0643680913, rbhardwajassociate@ [23.11.2024
Block-11 IKUMAR PASWAN IBHARDWAJ(P),[8010410831 lgmail.com

29, New CourtiCommercial IOMP (I) (COMM)/3226/2024/27-11-2024 JAxis Bank Ltd Vs SONU BHATI IMAYANK 0873347330 Imayank_mahajanos [23.11.2024
Block-11 IMAHAJAN(P), (@yahoo.com

29, New CourtiCommercial IOMP (I) (COMM)/3229/2024[27-11-2024 |Axis Bank Ltd Vs NEHA BHARTI = [MAYANK 0873347330 Imayank_mahajanos [23.11.2024
Block-11 IMAHAJAN(P), (@yahoo.com

29, New CourtiCommercial IOMP (I) (COMM)/3227/2024/27-11-2024 Axis Bank Ltd Vs KAWAL PREETIMAYANK 0873347330 Imayank_mahajanos [23.11.2024
Block-11 IKAUR IMAHAJAN(P), (@yahoo.com

29, New CourtiCommercial IOMP (I) (COMM)/3228/2024[27-11-2024 Axis Bank Ltd Vs IMRAN KHAN IMAYANK 0873347330 Imayank_mahajanos [23.11.2024
Block-11 IMAHAJAN(P), (@yahoo.com

29, New CourtiCommercial IOMP (1) (COMM)/3254/2024/28-11-2024 [KOTAK MAHINDRA BANK Vsparv 0643646534 parv.mahajanoo7@g [23.11.2024
Block-11 ICHANDAN imahajan(P), Imail.com

29, New CourtCommercial IOMP (1) (COMM)/3255/2024/28-11-2024 IKOTAK MAHINDRA BANK Vsparv 0643646534 Iparv.mahajanoo7@g [24.11.2024
Block-11 ISONU SINGH mahajan(P), Imail.com

29, New CourtiCommercial IOMP (I) (COMM)/3256/2024{28-11-2024 IKOTAK MAHINDRA BANK Vsparv 0643646534 parv.mahajanoo7@g [24.11.2024
Block-1T ILALLI DEVI mahajan(P), Imail.com

29, New CourtCommercial IOMP (I) (COMM)/3258/2024/28-11-2024 IKOTAK MAHINDRA BANK Vsparv 0643646534 lparv.mahajanoo7@g [24.11.2024
Block-11 IAMIT SINGH mahajan(P), Imail.com
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29, New ICommercial IOMP (I) (COMM)/3257/2024[28-11-2024 OTAK MAHINDRA BANK V: 0643646534 parv.mahajanoo7@g [23.11.2024
Block-1T ISHISHUPAL SINGH Imahajan(P), Imail.com
29, New CourtiCommercial IOMP (I) (COMM)/3259/2024{28-11-2024 IKOTAK MAHINDRA BANK Vsparv 0643646534 parv.mahajanoo7@g [23.11.2024
Block-11 ISHISHUPAL SINGH Imahajan(P), Imail.com
29, New CourtiCommercial JIOMP (1) (COMM)/3251/2024[28-11-2024 JAXIS BANK LTD Vs DILIP VERMA [Shobha 0811192158 srshobhagupta@gmaifes.11.2024
Block-11 Gupta(P), l.com
29, New CourtiCommercial IOMP (I) (COMM)/3250/2024/28-11-2024 JAXIS BANK LTD Vs ERUM NASIM|Shobha 0811192158 srshobhagupta@gmaifzs.11.2024
Block-11 [KHAN IGupta(P), l.com
29, New CourtiCommercial JOMP (1) (COMM)/3252/2024/28-11-2024 JAXIS BANK LTD Vs ANIL SHARMA [Shobha 0811192158 srshobhagupta@gmaifes.11.2024
Block-11 Gupta(P), l.com
29, New CourtiCommercial IOMP (I) (COMM)/3249/2024/28-11-2024 AXIS BANK LTD Vs BHUPINDERShobha 0811192158 srshobhagupta@gmaifes.11.2024
Block-11 ICHAUHAN IGupta(P), l.com
29, New CourtiCommercial JOMP (I) (COMM)/3253/2024/28-11-2024 JAXIS BANK LTD Vs YAJAT YAJAT [Shobha 0811192158 srshobhagupta@gmaif26.11.2024
Block-11 IGupta(P), l.com
29, New CourtiCommercial IOMP (I) (COMM)/3248/2024/28-11-2024 ICnh Industrial Capital India Pvt LtdRAJESH 9958726491 jangraadvocate@gam [26.11.2024
Block-11 Vs MANOJ KUMAR CHAUHAN JANGRA(P), fil.com
29, New CourtCommercial IOMP (I) (COMM)/3265/2024{29-11-2024 Axis Bank Ltd Vs MOHD IMRAN  [MAYANK 0873347330 Imayank_mahajanos [26.11.2024
Block-11 IMAHAJAN(P), (@yahoo.com
29, New CourtiCommercial ICS (COMM)/540/2024 20-11-2024 ISMALL FARMERS AGRI BUSINESSAnshul 9205089671 langpartnerslawyers@|27.11.2024
Block-11 ICONSORTIUM Vs M/S MGGupta(P), lgmail.com

IROLLER FLOUR MILL AND ORS
29, New CourtCommercial IOMP (I) (COMM)/3263/2024[29-11-2024 Axis Bank Ltd Vs ASHOK KUMARMAYANK 0873347330 Imayank_mahajanos [27.11.2024
Block-11 IVERMA IMAHAJAN(P), (@yahoo.com
29, New CourtiCommercial IOMP (I) (COMM)/3261/2024[29-11-2024 Axis Bank Ltd Vs VINAYAK HRMAYANK 0873347330 Imayank_mahajanos [27.11.2024
Block-1T ISOLUTIONS PRIVATE LIMITED IMAHAJAN(P), (@yahoo.com
29, New CourtCommercial IOMP (I) (COMM)/3264/2024/29-11-2024 Axis Bank Ltd Vs KAPIL KUMAR  [MAYANK 9873347330 mayank_mahajanos [27.11.2024
Block-11 IMAHAJAN(P), (@yahoo.com
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29, New CourtiCommercial OMP (D29-11-2024 Axis Bank Ltd Vs MANINDERMAYANK 0873347330 Imayank_mahajanos [27.11.2024
Block-1T (COMM)/3260/2024 ISINGH IMAHAJAN(P), (@yahoo.com
29, New CourtiCommercial IOMP (I) (COMM)/3262/2024[29-11-2024 JAxis Bank Ltd Vs MUBARIK IMAYANK 0873347330 Imayank_mahajanos [27.11.2024
Block-11 IMAHAJAN(P), (@yahoo.com
29, New CourtiCommercial ICS (COMM)/539/2024 29-11-2024 VAARA ENTERPRISES VENTUREANKUR 0811126091 lankursinghaladvocatefe7.11.2024
Block-11 IPRIVATE LTD Vs DHANRAAJSINGHAL(P), (@gmail.com
IAGENCIES PRIVATE LIMITED
29, New CourtiCommercial IOMP (1) (COMM)/3337/2024/30-11-2024 IKOTAK MAHINDRA BANK Vs [MAYANK 0873347330 Imayank_mahajanos [28.11.2024
Block-11 ISADPUR GRAM VIKAS AVM EDUMAHAJAN(P), (@yahoo.com
ISOCIETY 2169
29, New CourtiCommercial IOMP (I) (COMM)/3339/2024[30-11-2024 [KOTAK MAHINDRA BANK Vs [MAYANK 0873347330 Imayank_mahajanos [28.11.2024
Block-11 IARSHAD IMAHAJAN(P), (@yahoo.com
29, New CourtiCommercial IOMP (I) (COMM)/3338/2024/30-11-2024 [KOTAK MAHINDRA BANK Vs [MAYANK 0873347330 Imayank_mahajanos [28.11.2024
Block-11 IMANISH HARPALANI IMAHAJAN(P), (@yahoo.com
27 ISH. LOKESHSSOUTH kho, New CourtiCommercial ICS (COMM)/508/2024 05-11-2024 IMax Healthcare Institute Limited Vs[Kruttika 0818570649 office@ira.com 20-10-2024
IKUMAR SHARMA, Block-11 IMAXX CURE HOSPITAL [Lakshmi(P),
IDISTRICT
WUDGE(COMMERCI
AL COURT)
ko, New CourtiCommercial ICS (COMM)/507/2024 05-11-2024 [Max Smart Super Speciality HospitalVijay klo312274280 vijaykumarsharmaad [25-10-2024
Block-1T Vs Vicky Tanwar sharma(P), Iv.@yahoo.com
ko, New CourtiCommercial IOMP (COMM)/35/2024 06-11-2024 IM/S SHIV SHAMBHU[Rakesh 9350520408 rakeshburmani9@g |05-11-2024
Block-11 SHEETGRAH PVT LTD Vs SmallBurman(P), Imail.com
[Farmers Agri Business Consortiu
[Through its Managin;
[Director/Competent Authority)
kho, New CourtjiCommercial OMP (Djo6-11-2024 IYES BANK LTD Vs ROHIT VERMA [SANJEEV 0717028845 litigation@srcslegal.c |21-10-2024
Block-IT (COMM)/2890/2024 [PATHAK(P), om
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ko, ICommercial IOMP (I) (COMM)/2892/2024/06-11-2024 [DFC FIRST BANK LTD Vs AMIRA [SANJEEV 9717028845 litigation @srcslegal.c [21-10-2024
Block-1T ITARIQ IPATHAK(P), lom

ko, New CourtiCommercial IOMP (I) (COMM)/2893/2024/06-11-2024 [DFC FIRST BANK LTD Vs GAURAV[SANJEEV 0717028845 litigation@srcslegal.c [21-10-2024
Block-1T MEHTA IPATHAK(P), lom

ko, New CourtiCommercial OMP (Djo6-11-2024 [DFC FIRST BANK LTD Vs ANIL [SANJEEV 0717028845 litigation@srcslegal.c [21-10-2024
Block-11 (COMM)/2894/2024 VIRENDER PATHAK(P), om

kuo, New CourtiCommercial JOMP (1) (COMM)/2891/2024/06-11-2024 IYES BANK LTD Vs SWETA SINHA [SANJEEV 9717028845 litigation@srcslegal.c [p4-11-2024
Block-11 IPATHAK(P), lom

ko, New CourtiCommercial IOMP (I) (COMM)/2941/2024(08-11-2024 ICnh Industrial Capital India Pvt LtdRAJESH 9958726491 jangraadvocate@gma |06-11-2024
Block-1T Vs PARMOD KUMAR JANGRA(P), filc.om

ko, New CourtiCommercial IOMP (I) (COMM)/2944/2024/08-11-2024 ICnh Industrial Capital India Pvt LtdRAJESH 9958726491 jangraadvocate@gma |06-11-2024
Block-1T Vs BINDER HARIPAL UANGRA(P), filc.om

ko, New CourtiCommercial IOMP (I) (COMM)/2943/2024/08-11-2024 ICnh Industrial Capital India Pvt LtdRAJESH 0958726491 jangraadvocate@gma [06-11-2024
Block-11 Vs SHALE MOHMMAD UANGRA(P), filc.om

k4o, New CourtiCommercial IOMP (I) (COMM)/2942/2024/08-11-2024 ICnh Industrial Capital India Pvt LtdRAJESH 0958726491 jangraadvocate@gma |06-11-2024
Block-11 Vs AKHLESH KUMAR JANGRA(P), filc.om

ko, New CourtiCommercial OMP (Djo8-11-2024 ICnh Industrial Capital India Pvt LtdRAJESH 9958726491 jangraadvocate@gma |06-11-2024
Block-11 (COMM)/2940/2024 Vs VAKIL SINGH UANGRA(P), lilc.om
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Ko, ICommercial ICS (COMM)/512/2024 08-11-2024 IMAMTA VERMA Vs GIRDHARIVivekanand Jha [958234501 vivekanandjha.adv@glo7-11-2024
Block-1T ILAL CONSTRUCTIONS PRIVATE Imail.com

ILIMITED A
ko, New CourtiCommercial ICS (COMM)/515/2024 11-11-2024 [Siddeshwari Tradex Private LimitedVarun 97179088891 lunuconsultants@gmal28-10-204
Block-11 Vs RASEEL GUJRAL ANSAL ISharma(P), lil.com
ko, New CourtiCommercial Misc DJ/2730/2024 12-11-2024 Payant Bhandari Vs Kaushal KishorfSHYAM 9999154100 shyamkumar@altindifo9-11-2024
Block-IT [Tyagi [KUMAR(P), lalegal.com
k4o, New CourtiCommercial ICS (COMM)/517/2024 12-11-2024 ICanon India Private Limited Vs M/Zlf(aurabh 8269070908 [divanshujain@luthra.[09-11-2024
Block-11 [Ezeeprint India Through its SoleKumar(P), lcom

[Proprietor Mr Vikas Dapgar
4o, New CourtiCommercial [Execution (Comm)/113/2024 [12-11-2024 INEW INDIA TIMBER STORE VsSimran Jotmoti given Inot given 12-11-2024
Block-1T [HSK INFRA PVT LTD Singh(P),
ko, New CourtiCommercial IOMP (I) (COMM)/2959/2024(12-11-2024 IMs Cholamandalam Investment AndRavi  Shankarj9811252038 ladvocatersgarg@gma [11-11-2024
Block-IT [Finance Company Ltd Vs YogeshiGarg(P), fil.com

[Kumar
ko, New CourtiCommercial OMP (Di12-11-2024 [Kotak Mahindra Prime Ltd VsMAYANK 0873347330 Imayank_mahajanos [11-11-2024
Block-11 (COMM)/2960/2024 INALIN ELLIOT DSOUZA 0756 IMAHAJAN(P), (@yahoo.com
kho, New CourtiCommercial IOMP (I) (COMM)/2967/2024{14-11-2024 lhdfc bank 1td Vs SONIA SONIA IADV. LALIT|8130383143 lalitpandeyadv@gmailo7-11-204
Block-1T IPANDEY(P), l.com
ko, New CourtiCommercial IOMP (I) (COMM)/2966/2024/14-11-2024 lhdfc bank ltd Vs SUDHIR KUMARADV. LALIT|8130383143 lalitpandeyadv@gmailo7-11-2024
Block-11 IGOYAL IPANDEY(P), l.com
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ko, ICommercial [Execution (Comm)/116/2024 [18-11-2024 IEQUITAS SMALL FINANCE BANKlAakash not given Inot given 18-11-2024

Block-1T Vs SURAJ KUMAR [Tyagi(P),

ko, New CourtiCommercial OMP D18-11-2024 IKOTAK MAHINDRA PREME LTDIAMIT KUMARY990659331 Imkmpspartner@gmaifi5-11-2024

Block-11 (COMM)/3003/2024 Vs PURUSHOTTAM K ISINHA(P), l.com

ko, New CourtiCommercial [Execution (Comm)/117/2024 [19-11-2024 VPGS Metals Pvt Ltd Vs RahulNarender Inot given Inot given 19-11-2024

Block-11 IMadan [Kumar(P),

ko, New CourtiCommercial ICS (COMM)/526/2024 19-11-2024 [Sahasra Electronics Private LimitedV Shashanknot given Inot given 03-05-2024

Block-11 Vs Keith Telecom Systems PrivateKumar(P), Physical  File]
[Limited Awaited

ko, New CourtiCommercial IOMP (I) (COMM)/3025/2024/19-11-2024 IYES BANK LTD Vs SHAHNAWAZSANJEEV 0717028845 litigation@sreslegal.c [18-11-2024

Block-1T JANSARI IPATHAK(P), lom

ko, New CourtiCommercial OMP 1)19-11-2024 IYES BANK LTD Vs RAHUL KUMAR[SANJEEV 0717028845 litigation@sreslegal.c [18-11-2024

Block-1T (COMM)/3026/2024 ISUREYVANSHI IPATHAK(P), lom

ko, New CourtiCommercial IOMP (I) (COMM)/3027/2024[19-11-2024 YES BANK LTD Vs PANKAJSANJEEV 0717028845 litigation@srcslegal.c [18-11-2024

Block-11 SHARMA IPATHAK(P), om

k4o, New CourtiCommercial IOMP (I) (COMM)/3032/202419-11-2024 [KOTAK MAHINDRA PRIMERAJESH 0958726491 [delhi.jangraadvocate [11-11-2024

Block-11 ILIMITED Vs SAMEEKSHA SINGH PJANGRA(P), (@gmail.com

ko, New CourtiCommercial OMP 1)19-11-2024 IYES BANK LTD Vs PRAMODSANJEEV 0717028845 litigation@sreslegal.c [18-11-2024

Block-11 (COMM)/3028/2024 IKUMAR IPATHAK(P), lom
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ko, New CourtiCommercial OMP (D20-11-2024 Axis Bank Ltd Vs VINAYAK HR| 0873347330 Imayank_mahajanos [19-11-2024
Block-1T (COMM)/3038/2024 ISOLUTIONS PRIVATE LIMITED IMAHAJAN(P), (@yahoo.com
ko, New CourtiCommercial OMP (D20-11-2024 lAxis Bank Ltd Vs MUBARIK 8086 |[MAYANK 0873347330 Imayank_mahajanos [19-11-2024
Block-11 (COMM)/3040/2024 IMAHAJAN(P), (@yahoo.com
ko, New CourtiCommercial IOMP (I) (COMM)/3041/2024[20-11-2024 Axis Bank Ltd Vs MANINDERMAYANK 0873347330 Imayank_mahajanos [19-11-2024
Block-11 ISINGH 1433 IMAHAJAN(P), (@yahoo.com
k4o, New CourtiCommercial IOMP (D20-11-2024 IAxis Bank Ltd Vs RAJ KUMAR 6568 [MAYANK 0873347330 Imayank_mahajanos [19-11-2024
Block-11 (COMM)/3042/2024 IMAHAJAN(P), (@yahoo.com
ko, New CourtiCommercial IOMP (I) (COMM)/3043/2024/20-11-2024 Axis Bank Ltd Vs RAHUL SINGHMAYANK 0873347330 Imayank_mahajanos [19-11-2024
Block-11 ISOROUT 7265 IMAHAJAN(P), (@yahoo.com
ko, New CourtiCommercial ICS (COMM)/529/2024 21-11-2024 IM/s GPS MARKETING PRIVATEAMIT 0873347330 Imayank_mahajanos [19-11-2024
Block-IT ILIMITED Vs Vijay Israni ICHOUDHARY( (@yahoo.com
P),
ko, New CourtiCommercial OMP (D21-11-2024 Axis Bank Ltd Vs ARSHADMAYANK 0873347330 Imayank_mahajanos [20-11-2024
Block-11 (COMM)/3060/2024 [HUSSAIN 2121 IMAHAJAN(P), (@yahoo.com
k4o, New CourtiCommercial JOMP (1) (COMM)/3061/2024/21-11-2024 Axis Bank Ltd Vs KULDEEP YADAVIMAYANK 0873347330 Imayank_mahajanos [20-11-2024
Block-1T 6035 IMAHAJAN(P), (@yahoo.com
ko, New CourtiCommercial OMP (Dj21-11-2024 Axis Bank Ltd Vs TARUN 8699 IMAYANK 0873347330 Imayank_mahajanos [20-11-2024
Block-11 (COMM)/3062/2024 IMAHAJAN(P), (@yahoo.com
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4o, ICommercial IOMP (I) (COMM)/3063/2024|21-11-2024 lAxis Bank Ltd Vs MUKIM 2965 0873347330 Imayank_mahajanos [20-11-2024
Block-1T IMAHAJAN(P), (@yahoo.com

ko, New CourtiCommercial OMP (Dj21-11-2024 Axis Bank Ltd Vs NEETUMAYANK 0873347330 Imayank_mahajanos [20-11-2024
Block-11 (COMM)/3064/2024 IKARAGWAL 1404 IMAHAJAN(P), (@yahoo.com

ko, New CourtiCommercial OMP (D21-11-2024 [Hdfc Bank Ltd Vs Deependra SinghSANJEEV 0717028845 litigation@sreslegal.c [15-05-2024
Block-11 (COMM)/3082/2024 [Rathore IPATHAK(P), lom

k4o, New CourtiCommercial IOMP (Df21-11-2024 Hdfc Bank Ltd Vs MohammadfSANJEEV 9717028845 litigation@srcslegal.c [20-05-2024
Block-11 (COMM)/3083/2024 [Danish IPATHAK(P), lom

ko, New CourtiCommercial OMP (Dj21-11-2024 [dfc First Bank Ltd Vs Akshay Arya [SANJEEV 0717028845 litigation@sreslegal.c [21-05-2024
Block-1T (COMM)/3084/2024 IPATHAK(P), om

ko, New CourtiCommercial OMP (Dj21-11-2024 [dfc First Bank Ltd Vs Ramesh [SANJEEV 0717028845 litigation@sreslegal.c [22-05-2024
Block-1T (COMM)/3085/2024 IChand IPATHAK(P), lom

ko, New CourtiCommercial OMP (D21-11-2024 [dfc First Bank Ltd Vs Bhupinder [SANJEEV 0717028845 litigation@srcslegal.c [05-07-2024
Block-11 (COMM)/3086/2024 [Kaur IPATHAK(P), lom

k4o, New CourtiCommercial IOMP (I) (COMM)/3087/2024/21-11-2024 IYes Bank Ltd Vs Ruchi Awana ISANJEEV 9717028845 litigation@srcslegal.c [25-07-2024
Block-1T IPATHAK(P), lom

ko, New CourtiCommercial OMP (Dj21-11-2024 [Yes Bank Litd Vs Salim Md Noor ISANJEEV 0717028845 litigation@sreslegal.c [25-07-2024
Block-11 (COMM)/3088/2024 IPATHAK(P), lom
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4o, ICommercial ICS (COMM)/530/2024 22-11-2024 [Lohia Corp Limited Vs Bajrang IspatiNaqeeb 0871160477 info@gzensip.com  [20-11-2024
Block-1T IPvt Ltd INawab(P),
4o, New CourtiCommercial IContempt Petition/11/2024 [22-11-2024 Shree Cement Limited Vs ADHIRAJICHAZHOOR ot given Inot given 12-11-2024
Block-1T ICEMENTS THOMAS

ICHRISTOPHER

(P),
ko, New CourtiCommercial IOMP (I) (COMM)/3112/2024 [22-11-2024 [[dfc First Bank Ltd Vs Pratik Kalra [SANJEEV 0717028845 litigation@srcslegal.c [26-07-2024
Block-11 IPATHAK(P), jom
k4o, New CourtiCommercial JOMP (1) (COMM)/3113/2024 [22-11-2024 [dfc First Bank Ltd Vs Raaj KumharfSANJEEV 9717028845 litigation@srcslegal.c [26-07-2024
Block-11 Mitra IPATHAK(P), lom
ko, New CourtiCommercial IOMP (I) (COMM)/3114/2024 [22-11-2024 [dfc First Bank Ltd Vs Dharmveer [SANJEEV 0717028845 litigation@sreslegal.c [26-07-2024
Block-11 [Beerendra IPATHAK(P), lom
4o, New CourtiCommercial IOMP (I) (COMM)/3115/2024 [22-11-2024 IYES BANK LIMITED Vs AFREENRADHA not given not given physical file]
Block-1T [LYAS ISINGH(P), awaited
ko, New CourtiCommercial IOMP (I) (COMM)/3121/2024 [22-11-2024 IKOTAK MAHINDRA BANK Vs MSMAYANK 0873347330 Imayank_mahajanos [20-11-2024
Block-11 [ENTERPRISES 0163 IMAHAJAN(P), (@yahoo.com
ko, New CourtiCommercial IOMP (I) (COMM)/3122/2024[22-11-2024 [KOTAK MAHINDRA BANK VsMAYANK 0873347330 Imayank_mahajanos [20-11-2024
Block-1T IPAPPU 9635 IMAHAJAN(P), (@yahoo.com
ko, New CourtiCommercial IOMP (I) (COMM)/3116/2024 [22-11-2024 IKOTAK MAHINDRA BANK VsMAYANK 0873347330 Imayank_mahajanos [20-11-2024
Block-11 RAKESH KUMAR 9985 IMAHAJAN(P), (@yahoo.com
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Ko, ICommercial IOMP (I) (COMM)/3117/2024 [22-11-2024 OTAK MAHINDRA BANK 0873347330 Imayank_mahajanos [20-11-2024
Block-1T INAVEEN 0078 IMAHAJAN(P), (@yahoo.com
ko, New CourtiCommercial IOMP (I) (COMM)/3118/2024 [22-11-2024 IKOTAK MAHINDRA BANK VsMAYANK 0873347330 Imayank_mahajanos [20-11-2024
Block-1T IVARUN CRANE SERVICE 0580 IMAHAJAN(P), (@yahoo.com
ko, New CourtiCommercial IOMP (I) (COMM)/3119/2024 [22-11-2024 IKOTAK MAHINDRA BANK VsMAYANK 0873347330 Imayank_mahajanos [21-11-2024
Block-11 [ISLAM 4921 IMAHAJAN(P), (@yahoo.com
kuo, New CourtiCommercial IOMP (I) (COMM)/3120/2024[22-11-2024 [KOTAK MAHINDRA BANK VsSMAYANK 0873347330 Imayank_mahajanos [21-11-2024
Block-11 ILIYAKAT 1635 IMAHAJAN(P), (@yahoo.com
ko, New CourtiCommercial IOMP (I) (COMM)/3123/2024[22-11-2024 [KOTAK MAHINDRA BANK VsMAYANK 0873347330 Imayank_mahajanos [21-11-2024
Block-1T IMANISH HARPALANI 7588 IMAHAJAN(P), (@yahoo.com
ko, New CourtiCommercial IOMP (I) (COMM)/3124/2024[22-11-2024 IKOTAK MAHINDRA BANK VsMAYANK 0873347330 Imayank_mahajanos [21-11-2024
Block-1T INIPUN TEMPO SERVICE 7702 IMAHAJAN(P), (@yahoo.com
ko, New CourtiCommercial IOMP (I) (COMM)/3125/2024[22-11-2024 IKOTAK MAHINDRA BANK VsMAYANK 0873347330 Imayank_mahajanos [21-11-2024
Block-11 ISADPURA GRAM VIKAS AVM EDUMAHAJAN(P), (@yahoo.com
ISOCIETY 2169
kho, New CourtiCommercial IOMP (I) (COMM)/3126/2024[22-11-2024 [KOTAK MAHINDRA BANK VSMAYANK 0873347330 Imayank_mahajanos [21-11-2024
Block-11 JANUJ KUMAR KOCHHARS8051 IMAHAJAN(P), (@yahoo.com
ko, New CourtiCommercial IOMP (I) (COMM)/3127/2024 [22-11-2024 IKOTAK MAHINDRA BANK VsMAYANK 0873347330 Imayank_mahajanos [21-11-2024
Block-1T IMURSHEED MOMIN 0107 IMAHAJAN(P), (@yahoo.com
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Ko, ICommercial IOMP (I) (COMM)/3131/2024 [22-11-2024 IDFC FIRST BANK LTD Vs HARISANJEEV 0717028845 litigation@srcslegal.c [20-11-2024
Block-1T [PRAKASH TRIPATHI IPATHAK(P), lom
ko, New CourtiCommercial IOMP (I) (COMM)/3132/2024[22-11-2024 IDFC FIRST BANK LTD VSSANJEEV 0717028845 litigation@srcslegal.c [20-11-2024
Block-1T JABHISHEK AGGARWAL IPATHAK(P), lom
ko, New CourtiCommercial IOMP (I) (COMM)/3133/2024[22-11-2024 [DFC FIRST BANK LTD Vs ARSHAD|ISANJEEV 0717028845 litigation@srcslegal.c [20-11-2024
Block-11 MOHD IPATHAK(P), jom
ko, New CourtiCommercial IOMP (I) (COMM)/3134/2024[22-11-2024 IDFC FIRST BANK LTD Vs MANOJ|ISANJEEV 0717028845 litigation@srcslegal.c [20-11-2024
Block-11 ISAW IPATHAK(P), lom
ko, New CourtiCommercial IOMP (I) (COMM)/3135/2024[22-11-2024 IDFC FIRST BANK LTD Vs JITSANJEEV 0717028845 litigation@srcslegal.c [20-11-2024
Block-1T ISINGH IPATHAK(P), lom
ko, New CourtiCommercial IOMP (I) (COMM)/3136/2024[22-11-2024 IDFC FIRST BANK LTD Vs ROHIT SANJEEV 0717028845 litigation@srcslegal.c [20-11-2024
Block-1T IKUMAR IPATHAK(P), lom
ko, New CourtiCommercial IOMP (I) (COMM)/3137/2024 [22-11-2024 [DFC FIRST BANK LTD Vs DINESH [SANJEEV 0717028845 litigation@srcslegal.c |20-11-2024
Block-11 THAKUR IPATHAK(P), om
ko, New CourtiCommercial IOMP (I) (COMM)/3138/2024[22-11-2024 IDFC FIRST BANK LTD Vs MOHIT [SANJEEV 0717028845 litigation@srcslegal.c [20-11-2024
Block-11 IVEERPAL IPATHAK(P), lom
ko, New CourtiCommercial IOMP (I) (COMM)/3139/2024[22-11-2024 IDFC FIRST BANK LTD VSSANJEEV 0717028845 litigation@srcslegal.c [20-11-2024
Block-1T IASHWANI KUMAR YADAV IPATHAK(P), lom
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IOMP (I) (COMM)/3158/2024
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23-11-2024

TOYOTA FINANCIAL SERVICES

ADVOCATE

IDINESH

ADVOCATE

MOBILE
NUMBER

not given

ID

Inot given

FILING

24-08-2024

ADVOCATE EMAILDATE OF E-

Block-1T INDIA LIMITED Vs TAJPAIN(P), physical  file
IMOHAMMAD awaited

ko, New CourtiCommercial ICS (COMM)/532/2024 23-11-2024 IGEETANJALI NURSING HOMEDHRUV not given Inot given 21-11-2024

Block-1T ILLP Vs TIKKA JUNTION PVT LTD [MADAN(P), physical  file
awaited

ko, New CourtiCommercial IOMP (I) (COMM)/3153/2024[23-11-2024 IYES BANK LIMITED Vs SANJAY [RADHA Inot given Inot given 21-11-2024

Block-11 ISINGH(P), physical  filg
awaited

ko, New CourtiCommercial IOMP (I) (COMM)/3154/2024[23-11-2024 IYES BANK LIMITED Vs YoonisANANJAY not given Inot given 21-11-2024

Block-11 [Khan ISINGH(P), physical  filg
awaited

ko, New CourtiCommercial IOMP (I) (COMM)/3155/2024[23-11-2024 IYES BANK LIMITED Vs ShanimoleANANJAY not given Inot given 21-11-2024

Block-IT Varghese ISINGH(P), physical  file
awaited

ko, New CourtiCommercial IOMP (I) (COMM)/3156/2024[23-11-2024 IYES BANK LIMITED Vs ShamindenANANJAY not given not given 21-11-2024

Block-1T Ueet Kaur ISINGH(P), physical  file
awaited

ko, New CourtiCommercial IOMP (I) (COMM)/3157/2024 [23-11-2024 IYES BANK LIMITED Vs SangitaANANJAY Inot given Inot given 21-11-2024

Block-11 IMohanty ISINGH(P), physical  file
awaited

k4o, New CourtiCommercial JOMP (1) (COMM)/3159/2024[23-11-2024 IMs Cholamandalam Investment And[Ravi ~ Shankarjg81125208 ladvocatersgarg@gma [20-11-2024

Block-IT [Finance Company Ltd Vs YogeshiGarg(P), fil.com

[Kumar
ko, New CourtiCommercial IOMP (I) (COMM)/3160/2024[23-11-2024 [Ms Cholamandalam Investment AndRavi ~ Shankarj981125208 ladvocatersgarg@gma [20-11-2024
Block-IT [Finance Company Ltd Vs DarshanlGarg(P), fil.com

[Kumar
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Block-1T

IBROTHERS

l.com

Ko, ICommercial IOMP (I) (COMM)/3201/2024[25-11-2024 JAXIS BANK VS RAMINDER SINGH MS. SHOBHAQ811192158 srshobhagupta@gmaifi9-11-2024
Block-1T IGUPTA l.com

ko, New CourtiCommercial IOMP (I) (COMM)/3202/2024/25-11-2024 JAXIS BANK VS RAMINDER SINGH MS. SHOBHA]9811192158 srshobhagupta@gmaifi9-11-2024
Block-1T IGUPTA l.com

ko, New CourtiCommercial IOMP (I) (COMM)/3203/2024{25-11-2024 JAXIS BANK VS RAMINDER SINGH MS. SHOBHA811192158 srshobhagupta@gmaif19-11-2024
Block-11 IGUPTA l.com

k4o, New CourtiCommercial IOMP (Df25-11-2024 JAXIS BANK VS RAMINDER SINGH MS. SHOBHA|9811192158 srshobhagupta@gmaifi9-11-2024
Block-IT (COMM)/3204/2024 IGUPTA l.com

ko, New CourtiCommercial IOMP (I) (COMM)/3215/2024[27-11-2024 [KOTAK MAHINDRA BANK Vsparv 0873347330 Imayank_mahajanos [27-08-2024
Block-11 UITENDRA RAMDAYAL Imahajan(P), (@yahoo.com

ko, New CourtiCommercial IOMP (I) (COMM)/3216/2024[27-11-2024 IKOTAK MAHINDRA BANK Vsparv 0873347330 Imayank_mahajanos [27-08-2024
Block-1T [PAWAN KUMAR TIWARI mahajan(P), (@yahoo.com

ko, New CourtiCommercial IOMP (I) (COMM)/3217/2024 [27-11-2024 IKOTAK MAHINDRA BANK Vsparv 0873347330 Imayank_mahajanos [27-08-2024
Block-11 IKULJEET imahajan(P), (@yahoo.com

ko, New CourtiCommercial IOMP (I) (COMM)/3218/2024[27-11-2024 [KOTAK MAHINDRA BANK Vsparv 0873347330 Imayank_mahajanos [27-08-2024
Block-1T IDURGESH KUMAR Imahajan(P), (@yahoo.com

ko, New CourtiCommercial ICS (COMM)/535/2024 27-11-2024 [LAXMAN LAL GOLA Vs AMITAoun Abbas(P),[7503200234 ladv.aounabbas@gmaif16-11-2024




S.NO COURT DISTRICT COURT ROOM CASE TYPE CASE NUMBER DATE OFPETITIONER NAME VSADVOCATE ADVOCATE ADVOCATE EMAILDATE OF E-
REGISTRATION RESPONDENT NAME MOBILE ID FILING

NUMBER

ko, New CourtiCommercial OMP (Dj25-11-2024 AXIS BANK LTD. VS LOKESHANUPAM 0654926809 IANUPAMJSINGH@ [22-11-2024
Block-1T (COMM)/3206/2024 [KUMAR SINGH ISINGH IGMAIL.COM

ko, New CourtiCommercial IOMP (I) (COMM)/3207/2024/25-11-2024 AXIS BANK LTD. VS LOKESHANUPAM 0654926809 ANUPAMJSINGH@ [22-11-2024
Block-1T IKUMAR SINGH ISINGH IGMAIL.COM

ko, New CourtiCommercial IOMP (I) (COMM)/3212/2024[26-11-2024 [IDFC FIRST BANK LTD. VSSANJEEV 0717028845 litigation@sreslegal.c [20-09-2024
Block-11 ISHREEOM RAMAFAL IPATHAK(P), jom

ko, New CourtiCommercial IOMP (I) (COMM)/3213/2024[26-11-2024 IDFC FIRST BANK LTD. VSSANJEEV 0717028845 litigation@sreslegal.c [20-09-2024
Block-11 ISHREEOM RAMAFAL IPATHAK(P), jom

ko, New CourtiCommercial OMP (Dj25-11-2024 AXIS BANK LTD. VS SANDEEPparv 0873347330 Imayank_mahajanos [23-11-2024
Block-11 (COMM)/3208/2024 ISINGH Imahajan(P), (@yahoo.com

ko, New CourtiCommercial OMP (Dj25-11-2024 AXIS BANK LTD. VS PIYASHparv 0873347330 Imayank_mahajanos [23-11-2024
Block-1T (COMM)/3209/2024 BHANOT mahajan(P), (@yahoo.com

ko, New CourtiCommercial IOMP (I) (COMM)/3210/2024[25-11-2024 AXIS BANK LTD. VS RAJPALjparv 0873347330 Imayank_mahajanos [23-11-2024
Block-11 ISINGH imahajan(P), (@yahoo.com

ko, New CourtiCommercial IOMP (I) (COMM)/3211/2024 [25-11-2024 AXIS BANK LTD. VS RAJESHMS. SHOBHAQ811192158 srshobhagupta@gmaifi9-11-2024
Block-11 IKUMAR IGUPTA l.com

ko, New CourtiCommercial IOMP (I) (COMM)/3214/2024[25-11-2024 [KOTAK MAHINDRA BANK Vsparv 0873347330 Imayank_mahajanos [23-11-2024
Block-11 INARENDRA YADAV mahajan(P), (@yahoo.com




S.NO COURT DISTRICT COURT ROOM CASE TYPE CASE NUMBER DATE OFPETITIONER NAME VSADVOCATE ADVOCATE ADVOCATE EMAILDATE OF E-
REGISTRATION RESPONDENT NAME MOBILE ID FILING

NUMBER

Ko, ICommercial ICS (COMM)/538/2024 28-11-2024 ILOREAL SA Vs VENUS FASHION  [Shravan 26843455, lunitedmark@uniteda
Block-1T [Bansal(P), 1320509881 Indunited.com
ko, New CourtiCommercial ICS (COMM)/536/2024 27-11-2024 SUKHDEEP SINGH Vs RAHEJAMRITUNJAY [9953241942 Imritunjaylaw@gmail. [25-11-2024
Block-1T IDEVELOPERS LIMITEDSINGH(P), lcom

[THROUGH ITS DIRECTORS
ko, New CourtiCommercial IOMP (I) (COMM)/3245/2024{28-11-2024 Axis Bank Ltd Vs PRIYANKAMS. SHOBHAQS811192158 srshobhagupta@gmaif27-11-2024
Block-11 ISHARMA IGUPTA l.com
k4o, New CourtiCommercial IOMP (I) (COMM)/3246/2024/28-11-2024 lAxis Bank Ltd Vs ROSHAN LAL IMS. SHOBHApS811192158 srshobhagupta@gmaile7-11-2024
Block-11 IGUPTA l.com
ko, New CourtiCommercial IOMP (I) (COMM)/3247/2024[28-11-2024 Axis Bank Ltd Vs VINITA IMS. SHOBHAp811192158 srshobhagupta@gmaife7-11-2024
Block-1T IGUPTA l.com
ko, New CourtiCommercial IOMP (I) (COMM)/3273/2024[29-11-2024 AXIS BANK LTD. VS MANVENDRAMAYANK 0873347330 Imayank_mahajanos [28-11-2024
Block-1T ISINGH IMAHAJAN(P), (@yahoo.com
ko, New CourtiCommercial IOMP (I) (COMM)/3274/2024[29-11-2024 AXIS BANK LTD. VS RAKESHMAYANK 0873347330 Imayank_mahajanos [28-11-2024
Block-11 IKUMAR PAL IMAHAJAN(P), (@yahoo.com
ko, New CourtiCommercial IOMP (I) (COMM)/3275/2024[29-11-2024 AXIS BANK LTD. VS ARSHADMAYANK 0873347330 Imayank_mahajanos [28-11-2024
Block-1T [HUSSAIN IMAHAJAN(P), (@yahoo.com
ko, New CourtiCommercial IOMP (I) (COMM)/3322/2024/30-11-2024 IKOTAK MAHINDRA BANK VSMAYANK 0873347330 Imayank_mahajanos [28-11-2024
Block-1T INIPUN TEMPO SRVICES IMAHAJAN(P), (@yahoo.com
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ko, ICommercial IOMP (I) (COMM)/3323/2024[30-11-2024 OTAK MAHINDRA BANK 9873347330 Imayank_mahajanos [28-11-2024
Block-I1 INIPUN TEMPO SRVICES IMAHAJAN(P), (@yahoo.com
ko, New CourtiCommercial IOMP (I) (COMM)/3324/2024/30-11-2024 IKOTAK MAHINDRA BANK VSMAYANK 0873347330 Imayank_mahajanos [26-11-2024
Block-11 IDEEPAK SHARMA IMAHAJAN(P), (@yahoo.com
ko, New CourtiCommercial IOMP (I) (COMM)/3325/2024{30-11-2024 IKOTAK MAHINDRA BANK VSMAYANK 0873347330 Imayank_mahajanos [26-11-2024
Block-11 IDEENDER SINGH TOMAE IMAHAJAN(P), (@yahoo.com
28 SH. LAL SINGH,SOUTH- 18 BLOCK 1 18/CS(COMM) 13837/2024 07-11-2024 [UPGRID SOLUTIONS PRIVATEKRITIKA 9643008880 contact@aaalegal.pro[06-11-2024
IDISTRICT JUDGE [EAST IBLOCK 1 ILIMITED Vs MUNNA KHAN SOLETUTEJA
[PROPRIETOR S K]
INTERNATIONAL
ICS(COMM) 13839/2024 08-11-2024 AMARANT DESIGN LLPMOHIT 789031815 imohitchugh16 @gmaill21-10-2024
ITHROUGH ITS PARTNER MR|CHUGH .com
VINEET KATYAL VS SWARA
I[ENTERPRISE
IOMP(COMM) 177/2024 11-11-2024 [UNION OF INDIA Vs M/S SINGHYJYOTI 9716978896 jyotoadvocategb6@gm |07-11-2024
ICONSTRUCTIONS THROUGH ITS| lail.com
[PROPRIETOR
ICS(COMM) 13842/2024 11-11-2024 IM/S RETURNABLE LOGISTICSS S SOBTI 0910046548 kohlisobti@gmail.co [22-10-2024
ISOLUTIONS PVT LTD Vs M/S Im
ISUPERTECH INDIA PVT LTD
ICS(COMM) 3857/2024 18-11-2024 [UCO BANK Vs PUSHP LATAI SCHAUHAN 0811008367 ischauhanadvo1@gm [13-11-2024
ISHRIVASTAVA lail.com
ICS(COMM) 13858/2024 18-11-2024 ISANJAY ENTERPRISES VSsVINAY KRi9868781712 vinayadvi34@gmail.cf13-11-2024
ISARABJEET SINGH WADHWA IVERMA lom
ICS(COMM) 13871/2024 21-11-2024 INAVAIR INTERNATIONASAUBHAGYA (9650887118 officeatiawpartners@ [04-11-2024
IPRIVATE LIMITED Vs SWARANICHAURIHA gmail.com
IPROJECTECH PRIVATE LIMITED
ICS(COMM) 3876/2024 22-11-2024 SURENDER KUMAR GOEL VSPRAMOD 0871724396 chauhanpramod833 [19-11-2024
I[FEBO ENGINEERING PVT LTD ISINGH (@gmail.com
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IY@GMAIL.COM

ICS(COMM) 3878/2024 23-11-2024 SERVOTECH ELECTRICALS PVTRakesh Kumar (9910280608 rksharmas4@gmail.c [13-11-2024
ILTD Vs SIRUR DEVELOPER LLP lom
ICS(COMM) 13888/2024 26-11-2024 IBENTLEY SYSTEMS AND ANR. VSANKUR 8800858923 lankurkatyal @asklegall19-11-2024
[EI TECHNOLOGIES PRIVATEKATYAL .co.in
ILIMITED AND ANR.
ICS(COMM) 13004/2024 28-11-2024 ISPECTRUM TECHNOJRAVI KRISHAN|9711752002 ravikrishanchandna [26-11-2024
ICONSULTANTS PRIVATE LIMITEDICHANDNA (@gmail.com
Vs REDECON (INDIA) PRIVATE
ILIMITED AND ORS
29 MS. NEELAMSOUTH- 14 ICOMMERCIAL SUIT ICS/COMM/3832/2024 06.11.24 BERGER PAINTS INDIA VS. BOLLUARUN KUMAR [9810131832 onlinearun@yahoo.info5.11.2024
ISINGH, DISSTRICTIEAST ISRIKANTH
JUDGE
ICS/COMM/3840/2024 07.11.24 ISTATE BANK OF INDIA VS/AMIT CHAWLAQ312965659 ICHAWLASJL@GMAI[06.11.2024
IRAKESH SHAH IL.COM
ICS/COMM/3861/2024 18.11.24 IGAURAV MENDIRATTA VS|VINAY MODI  [8285026408 IN/A 17.11.2024
VZ.OOMCAR INDIA
ICS/COMM/3887/2024 25.11.24 IM/S SOUTH DELHI FURNISHERSIAMIT BHAGAT 9999055790 IARZOO.RAY@CASL [24.11.2024
IVS. M/S K.K. LOGESTICS AW.IN
ICS/COMM/3886/2024 25.11.24 ISTATE BANK OF INDIA VSJAMIT KR 7011848842 ISINGHAMITo0071@Gl[24.11.2024
ISUSHIL KUMAR ISINGH IMAIL.COM
ICS/COMM/3891/2024 26.11.24 IDEEPAK DHINGRA VS. M/SROOP SINGH [9871622908 [ROOP.S.RAWAT@G [25.11.2024
[HUMANONOMY FOODS IMAIL.COM
ICS/COMM/3906/2024 30.11.24 IPARIJAT INDUSTRIES VSMANISH 0818638678 IMANISHMACGREG [29.11.2024
IPOSHAN RAM JANGHEL IMACGREGORE ORI@GMAIL.COM
IPETITION U/S 9 IOMP (I)/COMM/73/2024  |08.11.24 TOP TECHNOLOGIES VS. KUSH[SHIPRA 0811277443 ISHIPRACHOUDHAR|07.11.2024
[IKUMAR LAL ICHAUDHARY Y @GMAIL.COM
IOMP (I)/COMM/72/2024  [08.11.24 TOP TECHNOLOGIES VS. SAROJISHIPRA 0811277443 ISHIPRACHOUDHAR|07.11.2024
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30 SH. AJAY KUMAR| ICommercial Suit ICS (COMM)/3831/2024 06-11-2024 IMANMACHINE CAR CARE PVTNatwar Rai(P), [9818906064 natwarrai@gmail.co [21-10-2024
JAIN [EAST ILTD Vs ANEKH Im

ICommercial Suit ICS (COMM)/3849/2024 16-11-2024 IBERGER PAINTS INDIA LIMITEDARUN 0810131832 onlinearun@yahoo.coft1-11-2024
Vs ALKA MAHAJAN [KUMAR(P), Lin

ICommercial Suit ICS (COMM)/3853/2024 18-11-2024 ADOBE INCORPORATED VslAarshia Behl(P), (9818061242 laarshia@saikrishnass|i5-11-2024
IPRANAV AGARWAL ociates.com

ICommercial Suit ICS (COMM)/3864/2024 10-11-2024 IM/S SALORA INTERNATIONALAJAY 0866112556 lajaymalviyalaw@yah [17-11-2024
ILIMITED Vs M/S IYER ANDMALVIYA(P), joo.com
ISHARMA ELECTRONICS LLP

ICommercial Suit ICS (COMM)/3870/2024 21-11-2024 THE JAMMU AND KASHMIRANURAG 0953202352 rauzlegal@gmail.comfo1-10-2024
IBANK LTD Vs MUNISH KUMARISHARMA(P),
IBERRY

ICommercial Suit ICS (COMM)/3883/2024 25-11-2024 ISTATE BANK OF INDIA Vs JOHNAMIT 7011848842 [Singhamitoo71@gma [22-11-2024
IRAJU DEVARAI ISINGH(P), fil.com

ICommercial Suit ICS (COMM)/3884/2024 25-11-2024 IM/S STANDARD CONCRETE AND|Lakshay 0873627270 lakshayadvi608@gm [22-11-2024
ISTONE AGENCY Vs M/S|Dhamija(P), lail.com
ICHANDRALEKHA
ICONSTRUCTION PVT LTD AND|

ICommercial Suit ICS (COMM)/3895/2024 27-11-2024 IM/S G AND G RCM SOLUTION VsSumit 9711791072 sumit_yadavi984@y [25-11-2024
IM/S KVL PROPERTIES PVT LTD  [Kumar(P), lahoo.in

ICommercial Suit ICS (COMM)/3896/2024 27-11-2024 IM/S STANDARD CONCRETE AND|Lakshay 0873627270 lakshayadvi608@gm [23-11-2024
ISTONE AGENCY Vs M/S|Dhamija(P), lail.com
ICHANDRALEKHA
ICONSTRUCTION PVT LTD

ICommercial Suit ICS (COMM)/3900/2024 28-11-2024 IM/S SPECTRUM TECHNORavi Krishan [9711752002 ravikrishanchandna [26-11-2024
ICONSULTANTS PRIVATE LIMITED|Chandna(P), (@gmail.com
Vs M/S REDECON (INDIA)
IPRIVATE LIMITED

I31 IMS. ANU GROVERSSOUTH- 21 ICommercial suit ICS (COMM)/3834/2024 06-11-2024 [Kirloskar Proprietory Ltd Vs M/SIATUL JAIN(P), 0810040036 IATULHIGHCOURT?2 [05/11/24
BALIGA IEAST IVrundavan Enterprises 00@YAHOO.COM

ICommercial suit ICS (COMM)/3833/2024 06-11-2024 IM/S NAVAIR INTERNATIONALSaubhagya 0650887118 officeatlawpartners@ [o5/11/24
IPVILTD Vs M/S VIJAY NIRMAN[Chauriha(P), gmail.com
ICOMPANY PRIVATE LIMITED

ICommercial suit ICS (COMM)/3841/2024 11-11-2024 IM/s Sterling and Wilson PrivateSanjeev Kumar9811252685 sanjeevktyagiadv@g [08/11/24
[Limited Vs Mega Mall Condominium|Tyagi(P), Imail.com
Association




S.NO COURT DISTRICT COURT ROOM CASE TYPE CASE NUMBER DATE OFPETITIONER NAME VSADVOCATE ADVOCATE ADVOCATE EMAILDATE OF E-
REGISTRATION RESPONDENT NAME MOBILE ID FILING

NUMBER

ICommercial suit ICS (COMM)/3844/2024 11-11-2024 State Bank Of India Vs M/S ARORARanjay Kumarjg811255673 ladvocatesinha@redifflo8/11/24
TELE POINT ISinha(P), Imail.com
[Execution Petition [EXECUTION 21-11-2024 IM/s Proffer IT Consultancy Pvt LtdManeesh 0911315304 IASCENTLAWFRIM@|16/11/24
(COMM)/309/2024 Vs M/s Friends Computer andGumber(P), IGMAIL.COM
[Peripherals and Anr
[Execution Petition [EXECUTION 21-11-2024 IM/S KCT Trading (P) Ltd Vs M/SNaveen 0810833833 naveensharmalegal@ [19/11/24
(COMM)/310/2024 Ashita Print Services and Anr [Sharma(P), lgmail.com
32 ISH. BHUPESHSOUTH- 22 [Execution Petition [EXECUTION 30-11-2024 IM/S GORKHA SECURITYMridul Jain 081030281 1 ladvocatejainoffice@g [29-11-2024
[KUMAR [EAST (COMM.)/323/2024 ISERVICES Vs PRINCIPAL G.B. Imail.com
IPANT ENGINEERING COLLEGE
ICommercial Suit ICS (COMM)/3899/2024 28-11-2024 ISTATE BANK OF INDIA VSAMIT KUMAR[011848842, singhamitooy 127-11-2024
JAGADESWARA RAO MANDAPALLSINGH (@gmail.com
ICommercial Suit ICS (COMM)/3892/2024 27-11-2024 IM/S INDOSPIRIT DISTRIBUTION[Karan Gupta [9729202222 karan@kvgslegal.com|23-11-2024
ILTD. Vs AJYA MALHOTRA
ICommercial Suit ICS (COMM)/3881/2024 25-11-2024 INANDINI MOHINDRAManeesh 9911315304 lascentlawfirm @gmailf22-11-2024
IPROPRIETOR OF M/S. NANDINIGumber L.com
[FACTORY Vs SAROJ PROPRIETOR|
IOF M/S. SAROJ ENTERPRISES
ICommercial Suit ICS (COMM)/3882/2024 25-11-2024 ISTATE BANK OF INDIA Vs KAMAUAMIT SINGH [7011848842, singhamitoo71@gmaif22-11-2024
ISHARMA l.com
ICommercial Suit ICS (COMM)/3872/2024 22-11-2024 INDULGE SIGN AND GRAPHICS VSADITYA RAINA j9717128993, ladvanshulchauhan@ [06-11-2024
ICANARA BANK gmati.com
ICommercial Suit ICS (COMM)/3859/2024 19-11-2024 BENNETT COLEMAN ANDjAkshay Kumar (9810116732 ssingh.adv@gmail.co [16-11-2024
ICOMPANY LTD. Vs M/S LEHAR| m
IADVERTISING PVT. LTD. AND|
JANR.
ICommercial Suit ICS (COMM)/3860/2024 10-11-2024 IM/S RAPID CREDIT ANDAjay Kumari858896583 jaipathako lig4-11-2024
[HOLDINGS PVT. LTD. Vs M/SMayer (@gmail.com
I[ESAAR INDIA LTD. AND ANR.
[Execution Petition [EXECUTION 07-11-2024 IMARKETXPANDER SERVICES[Ritwik Tyagi 8960614321 lanshu@ksandk.com; [05-11-2024
(COMM.)/295/2024 IPVT. LTD. Vs BADA BUSINESS]
IPVT. LTD.
ICommercial Suit ICS (COMM)/3835/2024 07-11-2024 IKRUTI TECHNOENGINEERINGANUPAM KIRTIj9654033828 lanupamdba2607@g |05-11-2024
IPRIVATE LIMITED Vs T.K, Imail.com
[ENERGY INFRATECH PRIVATE
ILIMITED AND ANR.
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ICommercial Suit Misc DJ/2938/2024 05-11-2024 INDIAN TEXTILE Vs M/S AFSANA [NASIR AZIZ 065442644 nasirazizandcompan [30-10-2024
| yAgmail.com
ICommercial Suit ICS (COMM)/3827/2024 04-11-2024 BANK OF BARODA Vs MAHESHNirmal Kumar [953128141) lamb.nirmal@gmail.c [28-10-2024
IBAL AND ORS. om
ICommercial Suit IOMP (1) (COMM.)/71/2024 [08-11-2024 [TOP TECHNOLOGIES PRIVATEShipra 0811277443 shiprachoudhry@gm [07-11-2024
ILIMITED Vs HBR CHEMICALSChoudhry lail.com
IPRIVATE LIMITED
33 MS. NEERASOUTH- Misc DJ/3018/2024 30-11-2024 IM/S INDIA OFFSET PRINTERSSonu Vivek 0120-4998794 office@rmlawchambe| 28-11-2024
IBHARIHOKE, [EAST IPVT. LTD. Vs M/S LEARNING HUB Irs.in
IDISTRICT
JUDGE(COMMERCI
AL COURT) Misc DJ/3013/2024 29-11-2024 IM/S NTPC BHEL POWERVINAYAK 981102321 lashimvachher@vach [27-11-2024
IPROJECTS LIMITED Vs M/SUNIYAL herassociates.com
ICENTURY CRANE ENGINEERING
IPVT. LTD.
ICommercial Suit ICS (COMM)/3901/2024 28-11-2024 IM/S MAGNETS INDIA Vs MR/Sayjal 0810280829 [deThi@numenlaw. 27-11-2024
ISHIVADITYA KUMAR SHIVHARE [Deshpande lcorn
ICS (COMM)/3902/2024 28-11-2024 IM/S COBBLE STONE PVT. LTD. VgAkhil Pratapjo868503817 dineshkchawla@yaho|27-11-2024
IM/S ASIATIC BUILDWELL PVT,Singh lo.com
ILTD.
[EXECUTION 27-11-2024 [RAK Fix LLC Vs Flexmax TechnicallManoj malik 9811274386 service@diwanadvocal25-11-2024
(COMM.)/321/2024 Services LLC Anr tes.com
ICS (COMM)/3897/2024 27-11-2024 IM/S FARHANEMPEXCO EXPORTJAbdul Quadig899062488 saudadv@gmail.com |25-11-2024
AND IMPORT CO. Vs SHJKhan
JAWAHAR LAL CHHABRA AND|
IORS.
ICS (COMM)/3890/2024 26-11-2024 IRAJ KUMAR DHINGRA Vs M/SRoop Singh 0871622908; roop.s.rawat@gmail.cf19-11-2024
[HUMANONOMY FOODS PVT. LTD. lom
Misc DJ/2996/2024 25-11-2024 IBIMLA RANI JUNEJA Vs NATHUSSIDDHARTH [9810031823 - 12-11-2024
ISWEETS PVT LTD IAGGARWAL
ICS (COMM)/3880/2024 25-11-2024 IKBC COMPUTECH PRIVATEGAURAV 0873377366 IGAURAVHARNAL®@ |22-11-2024
ILIMITED Vs S R COMPUTECHHARNAL [HOTMAIL.COM
IPRIVATE LIMITED
Misc DJ/2991/2024 22-11-2024 IDEUTSCHE BANK AG Vs SPARENDIGVIJAY 9999415147, tarun.charitlelao7@g [16-11-2024
TOOLS PVT. LTD. ISINGH RANA Imail.com
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ICS (COMM)/3873/2024 22-11-2024 ANEJA REALTY PVT. LTD. VSARUN KUMAR /90899019371 JAdvocate.arun18(ggm| 21-11-2024
IMANOGYA AGARWAL lail.com

[EXECUTION 21-11-2024 State bank of India Vs ChandanDharmendra [8800784 7 40) shubhi1673@gmail.colo8-11-2024

(COMM.)/308/2024 Singh Negi Singh Im

ICS (COMM)/3869/2024 21-11-2024 ISHELLZ INDIA PVT. LTD. Vs SNNR|Sarvendra Mani8800176988 ladvoeatesmtripathi@ [18-11-2024
IPVT. LTD. AND ORS. [Tripathi gmail.com

ICS (COMM)/3854/2024 18-11-2024 SUNIL SAPRA Vs PANDIT GKunal Anand [8447226339 office@marklegal.co.i| 13-11-2024
IHYPERMARKET LLP In

ICS (COMM)/3855/2024 18-11-2024 INETGAINS INDIA INTERNETDeepa chacko 9999114284 [deepachacko@gmail. |14-11-2024
IPRIVATE LIMITED Vs TRACKBACK] lcom
IMEDIA AND ORS.

ICS (COMM)/3851/2024 16-11-2024 IM/S SHIV ASSOCIATES Vs M/SAnil Gupta 9811042999, lag@arelawehambers, [07-11-2024
INDO SPIRITS lcom

I[EXECUTION 14-11-2024 IAVNEESH SAKSENA Vs SAMIAH[KAMAL 0810475712 kamal_smita_1997@ [12-11-2024

(COMM.)/297/2024 INTERNATIONAL BUILDERSIMEHTA lvahoo.cp.in
ILIMITED

[EXECUTION 12-11-2024 ISTATE BANK OF INDIA VsRANI F-- F-- ---

(COMM.)/320/2024 RAMVIR BHARDWAJ

ICS (COMM)/3843/2024 11-11-2024 IARSHAD SHAH Vs M/S KASHYAPIAmarjit Singh 9811680828 shaheerlawofficesg8 [23-10-2024
INFRASTRUCTURE PVT. LTD. (@gmail.com

ICS (COMM)/3836/2024 07-11-2024 [TANPREET SINGH KOHLI VgPranav Proothi [9560205151 IMAIL@UTKASSOCIAl05-11-2024
IPARNIKA COMMERCIAL AND| ITES.COM
IESTATES PVT. LTD. AND ORS.

ICS (COMM)/3828/2024 04-11-2024 [U. K. PAINTS (INDIA) PRIVATEARUN KUMAR [081013 1 832 onlinearun@yahoo.co|18-10-2024
ILIMITED Vs FLUID-O-MECH Lin
ICONTROLS INC. AND ORS.

[EXECUTION 20-10-2024 IM/s Balaji Sales Corporation Vs ATSRamakant 0810146082 bhaskai. 26-10-2024

(COMM.)/293/2024 IGrand Realtors Pvt Ltd IShukla ti)tiwariassociates.co|

m
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34 IMS. NIRJA BHATIA| IOMP(COMM) 76/2024 05.11.2024 IM/S Bhudiraja Electricals Vs Union[Vivek Singh 0810182555 lexalliancevivek@gm [28.10.2024
LD. DISTRICT|EAST of India lail.com
JUDGE
(COMMERCIAL
COURT-07)DIGITAL ICS (Comm) 3830/2024 06.11.2024 [Furnish ME Decor LLP, Vs M/S DMohd. Irshad [8826785667 irshad. mohammed@ [29.10.2024
SOUTH-EAST, [Konceptz lemail.com
SAKET COURT
IOMP(1)(COMM) I70/2024 06.11.2024 Yes Bank Vs Manju Chaudhary ISL Katyal 0811250543 slkatyalassociate@gm|14.10.2024
lail.com
ICS (Comm) 13845/2024 12.11.2024 [Prakash & Sons Vs Hansaflon [Kapil Kher 9891072729 lanilkher@gmail.com [07.11.2024
ICS (Comm) 13850/2024 16.11.2024 IM/S Krishi Rasayan Exports Vs M/SG.S Gangwar 9717211123 lgangwar@gsgangwar.|14.11.2024
IMahesh Krishi Seva Kendra com
ICS (Comm) 3856/2024 18.11.2024 [Uco Bank Vs Mrs Jyoti Srivastava  [[.S Chauhan 0811008367 lischauhanadvoi@gm [13.11.2024
lail.com
[EXECUTION 209/2024 19.11.2024 [Uflex Limited Vs Jaylaxmi Foods [Rajeev Agarwal (981002887 lawyersinc@rediffmaif24.10.2024
l.com
ICS (Comm) 13866/2024 20.11.2024 Shri Ashwani Thapar Vs astoneaRajendra Yadav [9312046733 yaavrazen@gmail.co [18.11.2024
[Labs Ltd Im
[EXECUTION 1306/2024 21.11.2024 [Hari Singh Vs Dynamic Aura [Bharat Gupta (9810444651 legistauxiliary@gmail[20.11.2024
.com
ICS (Comm) 13875/2024 22.11.2024 JAksh Optifibre 1td VsGoel Lightings [Sarthak Gupta [8860189345 office@srcolegal.in  [19.11.2024
ICS (Comm) 13877/2024 22.11.2024 IM/S Aluinfra Pvt Ltd Vs M/s PunjRamit Malhotra j0891141626 ramit.advocate@gmail18.11.2024
[Llyod Ltd. l.com
ICS (Comm) 13879/2024 23.11.2024 Shiv. Kumar Gandhi Vs Kay PeeManish Kumar 9968466963 lhormanishkumar@g [10.11.2024
[Beverages Pvt Ltd mail.com
ICS (Comm) 3893/2024 26.11.2024 State Bank of India Vs PandiyaShiv Kumar9643242952 shivktyagil@gmail.co [22.11.2024
[Ranjan E [Tyagi m
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ICS (Comm) 13808/2024 27.11.2024 State Bank of India Vs SanjeevVarun 0818365119 office.chandiok@gma(z4.11.2024
[Kumar IChandiok fil.com
ICS (Comm) 13903/2024 28.11.2024 State Bank of India Vs Mallik ArjunAmit Kumarf7011848842 singhamioo71@gmailf25.11.2024
Marthandappa Singh .com
ICS (Comm) 3863/2024 20.11.2024 IM/S Rapid Credit& holding Vs MsJ.P Pathak 8588965838 jaipathako1@gmail.c [12.11.2024
lAbhilasha Jain lom
IOMP(COMM) 79/2024 30.11.2024 IManohar Chaudhary Vs Sudershan|Sh. Ankur Singalg811126091 ankur@gmail.com  [28.11.2024
[India
35 SH. RAJ KUMARSOUTH- 39 BlockIi ICS COM 3829//2024 04.11.2024 IBANK OF BARODA V/S JASVEER [NIRMAL 827539038 JAanb.nirmal@gmail.cj22.10.2024
TRIPATHI, [EAST IKUMAR jom
IDISTRICT
WJUDGE(COMMERCI
AL COURT)
IOMP (I) CoMM 69/24 06.11.2024 IYES BANK VS SHANTISACHIN 0811015339 katyalsachin2008@g [14.10.2024
IENTERPRISE KATYAL Mail .com
ICS (COMM) S 08.11.2024 ASCENT CONSTRUCTINS VS MSINEERRAJ 0313521769 lawyer.neeraj@gmail.|04.11.2024
IAMBASHAKTI UDYOG LTD KUMAR lcom
ICS COM 13846 13.11.2024 IBENTELY SYSTEMS & ANR VSANKUR 0811809439 lankurkatyal@ 12.11.2024
IKDM ENGINEERS &KATYAL lasklegal.co. In
ICONSULTANTS PVT
ICS (COMM) 3847 14.11.2024 IS BIVS VR SATISH RANJAY KUjg811255673 ladvocate sinha @redi29.08.2024
ISINHA Iff mail,con
[EX COM 298 14.11.2024 ISURESH CHAND & SON VS MRMANSI 0910772005 imanish chandra@hotj18.10.2024
IMUSHAHID ALI, SOLE ICHANDHA Imail.com
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ICS (COMM) 13848 16.11.2024 ISUPRABHA MITRA VS BRAJPALU K SINGHAL (9599043045 legazsigmalegal.in  [16.11.2024
ISINGH
ICS (COMM) 3852 18.11.2024 AJAY KU MEHRA VS MS GEM SHIVAMI9971358035 shivam.sachdeva1298|15.11.2024
IOPTICIANS ISACHDEVA (@gmail.com
IRTT APPEAL l02/2024 14.11.2024 IKRISHNA GOPAL VS PIO IKRISHNA keggupta195@g 22.10.2024
IGOPAL Mail.com
[RTT APPEAL l03/2024 22.10.2024 IPRADIP CHANDRAKANT V/S PIO [PRADIP 8285059053 Ipeshah041956 @gmai[22.10.2024
ICHANDRAKAN l.com
T
RTI APPEAL l04/2024 22.10.2024 IPRADIP CHANDRAKANT V/S PIO [PRADIP 8285059053 Ipeshah041956 @gmai [22.10.2024
ICHANDRAKAN l.com
T
RTI APPEAL 6/2024 12.11.2024 ISHEKHAR GAONKAR V/S PIO ISHEKHAR 8898423213 shekhargoankarso0@gf22.10.2024
IGAONKAR [Mail .com
IRTT APPEAL l07/2024 22.10.2024 IRAM PRABHAKAR V/S PIO IRAM 0818500808 ramprabhakar65@g [22.10.2024
IPRABHAKAR Imail.com
[RTT APPEAL l08/2024 22.10.2024 IVEDANT V/S PIO IVEDANT 0810484910 vedantprakash@gmaif22.10.2024

l.com
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Imail.com

RTI APPEAL l05/2024 12.11.224 PITENDRA V/S PIO UITENDRA 0434293872 jitendra2o07ster@g [12.11.2024
Imail.com
IRTI APPEAL l09/2024 18.11.2024 IKULDEEP V/S PIO [KULDEEP 8920039351 kpsinghgo40@gmail. [18.11.2024
com
RTI APPEAL l01/2024 20.11.2024 [RAJ BALA V/ P1IO [RAJ BALA 9990363266 rajvphagmail.com 22.10.2024
ICS (COMM) 3862 19.11.2024 AD PLLAYWOOD INDIA PVT VSAJAY KUMAR [9818929423 Ajay 14.11.2024
IMS AASHI PANEL WOOD TECH kumars5555@gmail.c|
om .
[EX COM 1300/24 10.11.2024 IGEODIS INDIA VS PERTECHKULDEEP RAI 9971897143 vehawla@krcco.co. infi4.11.2024
[EXPORTS PVT
[EX COM 301/2024 20.11.2024 IAGILUS DIAGNOSTICS V/SRWL |DIVYANSHU (8269070908 lasehgal @luthra.com [14.11.2024
JAIN
ICS (COMM) 13865/2024 20.11.2024 IDIMPLE ANAND V/S RELIANCE |[VIVRK SINGH (9810182555 lexalliance.vivek@gm [08.11.2024
lail.com
[EX COM 302/2024 20.11.2024 INIRAJ V/S PUJA JANOJ KUMAR [9811064106 lanojkumar.singh@g [20.11.2024
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ICS (COMM) 13867/2024 20.11.2024 SK ENTERPRISES V/S KLICKINARENDRA [9212545556 narendray1574455@g[07.11.2024
INDIA Imail.com
ICS (COMM) 13868 21.11.2024 ISUNDER KUKREJA VS DELHIPINAKI 0810322985 prehatterjiandassoeiaf20.11.2024
IMEGA MART IRANJAN tes@gmail.com
ICHATTERJI
IMISS DJ 2992 22.11.2024 [P N BVS MS STANDARD STATE [MUDIT SOOD [9810247240 mudisood @gmail.co [21.11.24
Im
[EX COM 22.11.2024 SBIVS MSINDRA & ANATHER |[DHARMENDER|8800784740 shubhi1673@gmail.co[08.11.2024
ISINGH Im
ICS (COMM) 13874 22.11.2024 ISH OM PRKASH VS MS NIVA BUPAIGUFLAN ALI  [9868671320 gufranadvyo@gm.co [21.11.24
[HEALTH INSURANCE Im
[EX COM 312 23.11.2024 IVIDYA DEVI V/ SBJ CENTRE KAPIL KHER 0891072729 lanilkher@gmail.com [23.11.2024
[EX COM 313 23.11.2024 IPRITHVIRAJ THAREJA V/SICINMOY 0555215464 cinmoyassociates@g [23.11.2024
ICOFFEE DAY IASSOCIATES Imail.com
ICS (COMM) 3885 25.11.2024 ICAPITAL HILL HOTEL VSMOHD HAARIS9999060046 ladvhaaris@yahoo.co [21.11.24
ISHOURL SALUJA Im
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[EX COM 315 25.11.2024 IVEECKY CONNECTION VS [SETHI 840811040353 sethiandcompany. In [21.11.24
[TELECOMMUNICATION ICOMPANY
[EX COM 316 25.11.2024 IMS SHAILJA PAPER VS MS AAPSSATUL RATHI 90810540219 latulgnrathi@hotmail. [23.11.2024
ISTATIONARY lcom
ICS (COMM) 3889 26.11.2024 IMS WD 40 MANUFACTURINGSUDARSHAN [9810132015 unitedip@ 21.11.2024
ICOMPANY VS BAKSHI AEROSOLEKU BANSAL lunitedworld.co. In
IPVT
[EX COM 315 25.11.2024 IVEECKY CONNECTION VS |SETHI AND[9811040353 lemail @sethiandcomp|21.11.2024
TELECOMMUNICATION ICOMPANY lany.in
ICS (COMM) 3894 27.11.2024 INDOSPIRIT VS SURINDER KARAN GUPTA |972920222 karan @kgvslegal.com[21.11.2024
ICS (COMM) 13905 20.11.2024 ISAMUDAYIK VIKAS SAMIT VSARUN KUMAR 9899019371 larun 18@g mail.com [21.11.2024
INNNOVATIVE FININCIAL
IOMP(COMM) 78 30.11.2024 IMS OMAXE LTD VS  VADANMUKTI BODH 9958944220 Imuktibodh1@gmail.c [28.11.2024
INTERIORS PVY jom
136 ISH. PITAMBEREAST 209 ICS COMM 74 2737/2024 05-11-2024 ICOLDEX LTD. VS MOTHE R DAIRY|SH SUMAN|8130678386 lawyersumangupta@ [04.11.24
IDUTT, DISTRICT] IFRUIT AND VEETABLE PVT. LTD. [GUPTA lgmail.com
JUDGE
(COMMERCIAL
ICOURT) 209 ICS COMM 74 0748/2024 05-11-2024 IYMC INDIA PVT. LTD. VS ALCMS ANJALI871173980 lanjalichand9876 @gm|o5.11.24
[FOODS PVT. LTD. ICHAND lail.com
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209 ICS COMM 74 2758/2024 06-11-2024 RAJESH KHURANA VS PRAVEEN|SH RAJEEV|p811116256 rkandcompany.legals [06.11.24
JAIN APOOR ervices@gmail.com

209 ICS COMM 74 2777/2024 08-11-2024 ROHIT GARG PROP ROSESH ANKITj9015505737 Iniyamamlawoffices@ [07.11.24
IHEALTHCARE INCORPORATIONKUMAR lgmail.com
VS ATLANTA MEDIWORLD PVT,
ILTD.

209 ICS COMM 74 2789/2024 11-11-2024 IMAMTA VERMA VS GIRDHARISH 0582345301 vivekanandjha.adv@gft1.11.24
I[LAL CONSTRUCTIONS PVT. LTD. [VIVEKANAND Imail.com

JHA

209 ICS COMM 74 2798/2024 11-11-2024 IMUKESH KUMAR DUA VS ASHOK|SH VINEET|9818774066 vineetchaudhary21@ [11.11.24
[KUMAR JAIN ICHAUDHARY lgmail.com

209 IOMP COMM73 2804/2024 12-11-2024 IPEEJAY FINANCE CO LTD. VSSH B. B.j9891887145 bankebiharisharma@ [12.11.24
IPRANJAL JAISWAL ISHARMA rediffmail.com

209 ICS COMM 74 2829/2024 13-11-2024 IPAWAN KUMAR AGGARWAL VSSH VIKAS[0810566116 ladvocatevikassharma [13.11.24
IMCD ISHARMA 1 @gmail.com

209 ICS COMM 74 2845/2024 18-11-2024 IRICHCREDIT FINANCE PVT. LTD{SH NISHANT650886707 concept.legals@gmail [18.11.24
VS OM SAI UDYOG INDIA PVTMITTAL .com
ILTD.

209 ICS COMM 74 2847/2024 18-11-2024 IM K STEEL THRU DEVI RAM VSSH 9313600489 ojha.shailendra25@g [18.11.24
ARIEN GLOBAL FESTYLE PVTSHAILENDRA Imail.com
ILTD. ERSTWHILE ARIEN METALS|OJHA
IPVT LTD.

209 ICS COMM 74 2868/2024 10-11-2024 INIDHI GARG VS KRISHNA FOODISH HARISH[8285202359 lharish@barahamilegal19.11.24
IPRODUCTS AND ORS IKUMAR Iservices.com

209 ICS COMM 74 2873/2024 10-11-2024 ISTATCON ENERGIAA PVT. LTD. VSSH  BAISHALIB826009810 19.11.24
[HELIOSYNERGY PVT. LTD. BOSE

209 ICS COMM 74 2892/2024 21-11-2024 IDAKSH PHARMACEUTICALS PVTSH AMAN[7011726237 lag.amangupta6497@ [21.11.24
ILTD. VS DAKSH|GUPTA lgmail.com
IPHARMACEUTICALS

209 ICS COMM 74 2893/2024 21-11-2024 IDAKSH PHARMACEUTICALS PVT.SH AMAN[7011726237 lag.amangupta6497@ [21.11.24
ILTD. VS THURSGUPTA lgmail.com
IPHARMACEUTICALS

209 ICS COMM 74 2894/2024 21-11-2024 ISTATE BANK OF INDIA VS AMRITMS  SHALINIj9899408618 shaliniupadhyay.advo|21.11.24
I[LAL HANS JUPADHYAY cate@gmail.com




S.NO COURT DISTRICT COURT ROOM CASE TYPE CASE NUMBER DATE OFPETITIONER NAME VSADVOCATE ADVOCATE ADVOCATE EMAILDATE OF E-
REGISTRATION RESPONDENT NAME MOBILE ID FILING

NUMBER

209 ICS COMM 74 2003/2024 21-11-2024 APIL KANSAL VS MUKESH]SH MANOJ[9899813888 ladvocatemanojkumarf21.11.24
IYADAV UMAR (@gmail.com
209 ICS COMM 74 2935/2024 26-11-2024 U P ENTERPRISES VS SURBHISH VINODI9911512400 Imail@legalsutra.co.inf26.11.24
I[HOSPITAL PVT. LTD. IKUMAR
USHIK
209 ICS COMM 74 2050/2024 28-11-2024 ISTATE BANK OF INDIA VSE(H SURESH|9810099445 suresh.sharma717@g [28.11.24
IVEERENDRA SINGH GURJAR UMAR Imail.com
209 ICS COMM 74 2978/2024 29-11-2024 ISANGI HEALTHCARE PVT. LTD/,SH SARVJEET8800844502 ssassociateslogin@g [29.11.24
VS GRADES HEALTHCARE PVT|KUMAR Imail.com
ILTD.
209 ICS COMM 74 2086/2024 29-11-2024 EAPIL KANSAL VS NARESHMS AKANSHIj9899813888 ladvocatemanojkumarf29.11.24
UMAR JAIN (@gmail.com
209 ICS COMM 74 13000/2024 30-11-2024 ICANARA BANK VS AJAY KUMARISH ANUJN999490798 ladvocateanujagarwal [30.11.24
ICHAUHAN IAGGARWAL (@yahoo.com
37 MS. RUBY ALKAEAST 101 ICS COMM 74 2752/2024 28-11-2024 [UNION BANK OF INDIA VSSH RAVIjg811118926 ladvocateaviyg@gmaillos.11.24
IGUPTA, DISTRICT] IRISHABH SINGH IKUMAR .com
JUDGE
(COMMERCIAL
ICOURT) 101 ICS COMM 74 2753/2024 28-11-2024 [UNION BANK OF INDIA VS LATASH RAVIj9811118926 ladvocateavi7o@gmaillos.11.24
ISAXENA KUMAR .com
101 ICS COMM 74 2787/2024 14-11-2024 IBANK OF MAHARASTRA VSSH BIAJY[9015893668 ladvbmg2016@gmail. |11.11.24
IPOOJA VAISH IMOHAN com
IGOSWAMI
101 ICS COMM 74 2805/2024 12-11-2024 ABSOLUTE ELECTROVISIION PVT |SH SHASHI9310654386 legatoassociates@gm [12.11.24
ILTD. VS ARINJAY TRADINGKANT lail.com
ICOMPANY JUPADHYAY
101 ICS COMM 74 2823/2024 14-11-2024 TCI EXPRESS LTD. VS YOGICMS SUMAN|0810131533 suman@sumankhaital13.11.24
[FOODS PVT. LTD. KHAITAN Inco.in
101 ICS COMM 74 2858/2024 20-11-2024 IBANK OF BARODA VS PETRONIX|SH 8130237770 shailender.sisodia@g [18.11.24
INFO SYSTEM PVT. LTD. ISHAILENDER Imail.com
ISINGH
ISISODIA
101 ICS COMM 74 2864/2024 19-11-2024 INIDHI GARG PROP NG TRADERSSH HARISH[8285202359 harish@barahamilega18.11.24
VS KRISHNA FOOD PRODUCTSKUMAR Iservices.com
JAND ORS




S.NO COURT DISTRICT COURT ROOM CASE TYPE CASE NUMBER DATE OFPETITIONER NAME VSADVOCATE ADVOCATE ADVOCATE EMAILDATE OF E-
REGISTRATION RESPONDENT NAME MOBILE ID FILING

NUMBER

101 ICS COMM 74 2890/2024 22-11-2024 IDAKSH PHARMACEUTICALS PVT{SH 7011726237 lag.amangupta6497@ [21.11.24
ILTD. VS TALENT HEALTHCARE UPTA lgmail.com
101 ICS COMM 74 2895/2024 21-11-2024 STATE BANK OF INDIA VSMS SHALINI9899408618 shaliniupadhyay.advolf21.11.24
IMUKESH KUMAR SAH JUPADHYAY cate@gmail.com
101 ICS COMM 74 2002/2024 22-11-2024 IDEEPA KANSAL VS MUKESH|SH MANOJ[9899813888 ladvocatemanojkumarf21.11.24
IYADAV [KUMAR (@gmail.com
101 ICS COMM 74 2004/2024 22-11-2024 IDEEPA KANSAL VS MUKESHISH MANOJ[p899813888 ladvocatemanojkumarf21.11.24
IYADAV KUMAR (@gmail.com
101 IOMP COMM 78 2010/2024 23-11-2024 IDHARAM PAL SINGH VS KRISHAN[SH RAJESH|9810605435 rajeshsharma638@g [22.11.24
[IKIROA COMPUTER PVT. LTD. IKUMAR Imail.com
ISHARMA
101 ICS COMM 74 2928/2024 28-11-2024 IMAHAVIR SINGH VS MISHRI LAlJSH DEVENDER[g810105402 25.11.24
IGUPTA KUMAR
ISHARMA
101 ICS COMM 74 2046/2024 03-12-2024 ISTATCON ENERGIAA PVT. LTD. VSMS BAISHALIB826009810 27.11.24
JAY ACE TECHNOLOGIES LTD. IBOSE
101 ICS COMM 74 2057/2024 20-11-2024 IPAWAN KUMAR MAHESHWARISH MANOJ[7827052969 ladv.manoj18@gmail. [28.11.24
IVS ANURAG GUPTA KUMAR lcom
101 ICS COMM 74 2061/2024 28-11-2024 ASK STEEL LLP VS BRIJESHMS RHEA[9917079999 ladvrtalchambers@gm|28.11.24
[IKUMAR PROP BM ROFFINGLUTHRA lail.com
ISOLUTIONS
101 ICS COMM 74 2081/2024 30-11-2024 IVENTECH SYSTEMS PVT. LTD. VSSH NIMISHj9810823566 Inimishchib@gmail.cof29.11.24
JALIBHA MANJARI LENKA ICHIB m
101 ICS COMM 74 2085/2024 30-11-2024 [UDBHAV KANSAL VS NARESHMS AKANSHI9899813888 ladvocatemanojkumar|29.11.24
[KUMAR UAIN (@gmail.com
101 ICS COMM 74 2097/2024 02-12-2024 ICANARA BANK VS SUNIL ISH PRANAY873101002 pranay7advo@gmail. [30.11.24
ISHARMA lcom
38 ISH. SANJEEVINORTH 201, New BuildingC.S. (COMM) 116/2024 05-11-2024 ISUPRABHA MITRATHROUGH SPAARCHITSINGH 9811156111 legal @sigmalegal.in [16.10.2024
KUMAR [EAST IKKD IHOLDERSH HEMANTAL
IMALHOTRA, JARORAVsPAVILIUS BUILDTECH
IDISTRICT JUDGE



mailto:legal@sigmalegal.in

S.NO COURT

DISTRICT COURT ROOM

CASE TYPE

CASE NUMBER

DATE

OFPETITIONER NAME

REGISTRATION RESPONDENT NAME

VSADVOCATE

ADVOCATE
MOBILE
NUMBER

ADVOCATE EMAILDATE OF E-
ID FILING

IC.S. (COMM) 117/2024 08-11-2024 IRAMESH YADAVProprietor of M/sAshu Ralhan 9582628330 larlegal266 @gmail.co [07.11.2024
IR KENTERPRISESVSAWDHESH| Im
IKUMARSHARMA Proprietor ofM/s
IS.M.P FIREPROTECTION
~--do-- IC.S. (COMM) 118/2024 11-11-2024 ISBL. Pvt LtdVsDone By DesignSBlJDevSharma 0873205388 ladvravigalav@gmai.c [08.11.2024
[House 2 CommercialComplex om
Shrestha ViharVsB 2/6 Gali Noi
IChaman ParkJohri Pur Indra Vihar
---do-- IC.S. (COMM) 119/2024 12-11-2024 ANT  Travels Pvt LtdVsMD|SACHIN 9990599330 sachinkharb58 @gmaif11.11.2024
IDILSHAD IKHARB l.com
~--do-- IC.S. (COMM) 120/2024 13-11-2024 ICentral Bank of IndiaVsBalraj [KADAMBINIKU[9871226784, kkmudgil2g@gmail.c [15.10.2024
IMARMUDGIL jom
---do-- IC.S. (COMM) 121/2024 13-11-2024 ICentral Bank of IndiaVsAshok [KADAMBINIKUj9871226784, kkmudgil2g@gmail.c [04.11.2024
IMARMUDGIL jom
---do-- IC.S. (COMM) 122/2024 13-11-2024 ICentral Bank of IndiaVsChamanlal |[KADAMBINIKUJ9871226784, kkmudgil2g@gmail.c [04.11.2024
IMARMUDGIL jom
---do-- IC.S. (COMM) 123/2024 13-11-2024 ICentral Bank of IndiaVsLaxmi [KADAMBINIKUj9871226784, kkmudgil2g@gmail.c [05.11.2024
IMARMUDGIL jom
---do-- IC.S. (COMM) 124/2024 13-11-2024 ICentral Bank of IndiaVsRavi Kumar [KADAMBINIKU|9871226784, kkmudgil2g@gmail.c [05.11.2024
IMARMUDGIL jom
---do-- IC.S. (COMM) 125/2024 13-11-2024 ICentral Bank of IndiaVsAnil Kumar [KADAMBINIKU[9871226784, kkmudgil2g@gmail.c |05.11.2024
IMARMUDGIL jom
---do-- IC.S. (COMM) 126/2024 13-11-2024 ICentral Bank of IndiaVsRajeevJKADAMBINIKU|9871226784, kkmudgil2g@gmail.c [05.11.2024
[Kumar IMARMUDGIL lom
~--do-- IC.S. (COMM) 127/2024 13-11-2024 IM/S RISHABH 18860418839 IN/A 07.11.2024
IGOURAVENTERPRISESVSASHIMA [KAPOOR
R1others
---do-- IC.S. (COMM) 128/2024 13-11-2024 [Saket SachdevaVsMS Decorators PviiDEVANSH 9999856476 [devansh.lawyer@gmal11.11.2024
ILtd IJAGARWAL fil.com
---do-- IC.S. (COMM) 129/2024 14-11-2024 ISATISH ISATISH 0810934875 lattorneyskjain@gmai [13.11.2024
IKUMARPARASHARVSRELIANCE [KUMAR JAIN l.com
YIOINFOCOMM LIMITED
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---do-- Execution(Comm.) k3/2024 20-11-2024 INuruddinVsPAWAN KUMARMOHD. TARIQ 0811038156 ladvocatetariqtyagi@g[20.11.2024
IGUPTA Imail.com

~--do-- IMISC DJ 1107/2024 21-11-2024 IM/s Kimitsu Steel Pvt LtdVsMr AfsarfLALIT KUMAR
JAhmed Prop

---do-- [Execution(Comm.) 4/2024 23-11-2024 IMUKESH AGGARWALVsMUKESH|COUNCEL
[IKUMARPROPRIETOR OF M/SFLY|
UEANS

~--do-- [Execution(Comm.) 5/2024 23-11-2024 ISHRI SACHINJAMIT CHAWLA |9718689708 lamitchawlaad @gmail [20.11.2024
IKUMARJAINVsDEEPAK JAIN L.com

~--do-- IC.S. (COMM) 130/2024 25-11-2024 ICENTRAL BANK OFINDIAVsDILIPJGAURAV 9953226302 prakash.gauravo1@g [20.11.2024
[KUMARPROPRIETOR Imail.com
IM/SRAJDHANI MILK DAIRY

---do-- IC.S. (COMM) 131/2024 25-11-2024 ICENTRAL BANK|GAURAV 0953226302 prakash.gauravo1@g [20.11.2024
IOFINDIAVsSHARDA Imail.com

~--do-- IC.S. (COMM) 132/2024 25-11-2024 ICENTRAL BANKIGAURAV 9953226302 prakash.gauravo1@g [20.11.2024
OFINDIAVSsHIMANSHU Imail.com

---do-- [Execution(Comm.) 6/2024 26-11-2024 INITIN KUMAR GUPTAVsMohdMOHIT 0810969398 Imohit.1499@qmail.co25.11.2024
Aabid ISINGHAL Im

---do-- IC.S. (COMM) 133/2024 27-11-2024 ILAHEEK KHANVsKASIM IMOHD. TARIQ [9811038156 ladvocatetariqtyagi@g|27.11.2024

Imail.com

---do-- [Execution(Comm.) k7/2024 27-11-2024 Vimla  RaniVsAxis E  CORPPPULIK 9717953985 pulikluthraadv@gamif20.11.2024
[SolutionsPvt LTD LUTHRA l.com

~--do-- IC.S. (COMM) 134/2024 29-11-2024 IVINCOM 1T SOLUTIONSPVTINIRMAL 0910762137 nirmalkishora.adv7@ [20.11.2024
ILTDVSsMUSKAN [KISHOR lgmail.com
IMAHIENTERPRISES

---do-- IOMP (I)(COMM) 20/2024 30-11-2024 [Shriram FinancgSUNNY ARORA (9910574027 ALBUSLAWFIRMS(a [29.11.2024
ILtdVsMOHAMMADSARAFUDDIN GMAILCOM

---do-- IOMP (I)(COMM) 130/2024 30-11-2024 Shriram  Finance  LtdVSANKUR[SUNNY ARORA [9910574027 IALBUSLAWFIRMS(a [29.11.2024
ISHARMA GMAILCOM
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---do-- IOMP (I)(COMM) 131/2024 30-11-2024 [Shriram Finance LtdVSTARUN ISUNNY ARORA 9910574027 IALBUSLAWFIRMS(a [29.11.2024
GMAILCOM
~--do-- IOMP (I)(COMM) 132/2024 30-11-2024 Shriram  Finance LtdVSVISHALISUNNY ARORA [9910574027 IALBUSLAWFIRMS(a [29.11.2024
ISINGH THAKUR GMAILCOM
139 ISH. BRIJESHSHAHDARA 301, New CourtCS (COMMERCIAL ) l06-11-2024 [Execution IM/s Sanirish Textiles Vs RavinderSanjay Goyal(P),l9212223339 ladvsanjaygoyalf608 @[o4-11-2024
[KUMAR GARG, Building (Comm)/223/202 Pain lgmail.com
IDISTRICT JUDGE,| 23
ICOMMERCIAL
ICOURT-01
301, New CourtiCS (COMMERCIAL ) l07-11-2024 [Execution ISAROJ TEXTILE Vs LAKSHYAWAvneet  Singhjg899565511 lavneetjuneja86 @gmal06-11-2024
Building (Comm)/227/202 |IGARMENT Puneja(P), lil.com
K
301, New CourtiCS (COMMERCIAL ) l08-11-2024 CS IRANJEET SINGH Vs M/S BAJWASHALU 9999068869 shalukumar@gmail.c | 06-11-2024
Building (COMM)/574/202|AUTO MOBILES AND ANR IKUMARI(P), om
K
301, New CourtiCS (COMMERCIAL) l08-11-2024 CS [Harkesh Girdhar Vs Harish Girdhar |Akshay 0810844052 Imail @careintellect.colo7-11-2024
Building (COMM)/575/202 ISrivastava(P), Im
k
301, New CourtlCS (COMMERCIAL) l08-11-2024 CS [Sumitra Textiles Vs Kallol KumarAditya Jain(P), [8383953944 jain.adityaraj@yahoo.Jo5-11-2024
Building (COMM)/572/202|Dan com
u
301, New CourtCS/COMMERCIAL l08-11-2024 CS IRANJEET SINGH Vs M/S BAJWASHALU 0999068863 shalukumar@gmail.c [06-11-2024
Building (COMM)/573/202 [AUTO MOBILES AND ANR [KUMARI(P), om
u
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301, New S (COMMERCIAL ) l08-11-2024 IMISC [[CICI BANK LTD Vs MOHD IKBAL [mohit gupta(P), [8383953944 Imohitgupta@gmail.c [05-11-2024
Building IDJ/869/2024 om
301, New CourtCS (COMMERCIAL) 12-11-2024 CS iGoel Cotts Private Limited Vs IshalPiyush 8700925528 priysukatyalig8 @gm [08-11-2024
Building (COMM)/581/202 Niraj Sadh [Katyal(P), lail.com

k
301, New CourtiCS (COMMERCIAL ) 14-11-2024 [Execution THE DELHI CO OPERATIVESATISH 0810183830 satishsansi@gmail.co [12-11-2024
Building (Comm)/232/202 [URBAN THRIFT and CREDIT [SANSI(P), Im

k ISOCIETY LTD Vs Sanjeev Mohan

[Mittal

301, New CourtCS (COMMERCIAL) 14-11-2024 OMP (DRajendra Sharma Vs M/S AntrikshiMadhvendra 90891179438 singhskandcompany [12-11-2024
Building (COMM)/10/2024 [Developers and Promoters Pvt Ltd  [Singh(P), (@gmail.com
301, New CourtiCS (COMMERCIAL) 14-11-2024 [Execution THE DELHI CO OPERATIVESATISH 0810183830 satishsansi@gmail.co [12-11-2024
Building (Comm)/233/202 [URBAN THRIFT and CREDIT [SANSI(P), m

23 ISOCIETY LTD Vs EKTA MITTAL
301, New CourtCS (COMMERCIAL) 16-11-2024 [Execution ARPIT KEYAL PROPRIETOR OFANKIT 8860353372 ladvocateankit199o@ [12-11-2024
Building (Comm)/235/202 [M/S ASIAN FABRICS Vs SUMIT|IGUPTA(P), lgmail.com

23 JARORA PROPERITOR OF SHR]

IMOTI RAM AND SONS

301, New CourtCS (COMMERCIAL) 18-11-2024 [Execution brig kulwant singh Vs union of indiafSanjay Kumar 9999660384 ladvocateraviraj@gmal12-11-2024
Building (Comm)/236/202 jand ors [Singh(P), lil.com

k




S.NO COURT

DISTRICT
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301, New

CASE TYPE

'S (COMMERCIAL)

CASE NUMBER

18-11-2024

DATE
REGISTRATION

CS

OFPETITIONER

NAME VS
RESPONDENT NAME

ISUPREME INDUSTRIES LIMITED|

ADVOCATE

ASHISH

ADVOCATE
MOBILE
NUMBER

0582003030

ADVOCATE EMAILDATE OF E-
ID FILING

akumar24das@gmail {14-11-2024

7

Building (COMM)/585/202[Vs SWASTICK INDUSTRIES ANDKUMAR lcom
u IORS DAS(P),
301, New CourtCS (COMMERCIAL) 22-11-2024 CS A D Trading Private Limited Vs AmiffVISHAL 9711023307 vishaladv2s@gmail.c [18-11-2024
Building (COMM)/593/202|Khan IPATEL(P), lom
K
301, New CourtCS (COMMERCIAL) 25-11-2024 IMISC IK K MITTAL Vs RAJIV SHARMA  [SUMIT 7011541912 Inandvanijindallawoffif22-11-2024
Building IDJ/905/2024 INANDVANI(P), ces@gmail.com
301, New CourtlCS (COMMERCIAL) 29-11-2024 CS ISHREE RAM ENTERPRISES VsRavi Kumar(P), 0891164680 chauharyravikumarsg [27-11-2024
Building (COMM)/600/20 JAGANNATH ENTERPRISES lo4@gmail.com
24
4o IMS. KIRAN BANSAL,,SHAHDARA ROOM NO 208 [COMMERCIAL l04-11-2024 CS punjab national bank Vs RAMAN|Mohit Raj(P), [8800792205 Imohitrajadvocate@g [04-11-2024
IDISTRICT  JUDGE, (COMM)/560/202/ARORA mail
(COMMERCIAL 23
ICOURT)
ROOM NO 208 [COMMERCIAL l04-11-2024 CS INEHA GOYAL Vs SACHIN TYAGI |DEEPAK 8588826199 ldkj.adv@gmail.com [04-11-2024
(COMM)/562/202 JAIN(P),
k
ROOM NO 208 |COMMERCIAL 04-11-2024 CS Bank of Baroda Vs Rachna Gupta  [Umesh Joshi(P),[0910568669 ladvumeshjoshi@gma j04-11-2024
(COMM)/561/202 il.com
u
[ROOM NO 208 [COMMERCIAL 08-11-2024 CS A to Z Cargo Movers Private LimitedNeeraj 0599222549 Ineerajjustwin@gmail [08-11-2024
(COMM)/577/202 Vs Zetwerk Manufacturing BusinessfKumar(P), lcom
21 [Private Limited
[ROOM NO 208 [COMMERCIAL 11-11-2024 CS IRAJESH MEHRA Vs ARSHAD ICHAUDHARY (8750875060 ladvnikhilg7@gmail.c [11-11-2024
(COMM)/579/202 IDEVRAJ(P), jom
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ICOMMERCIAL

[ROOM NO 208 [COMMERCIAL 18-11-2024 CS IGOEL COTTS PVT LTD Vs ORCHID[Naresh 0716764498 ladvabhishekbhardwajf18-11-2024
(COMM)/586/202[ENT OUTFIT PVT LTD and ORS umar(P), 17@gmail.com
K
[ROOM NO 208 [COMMERCIAL 18-11-2024 CS ICAMPUS EAI INDIA PVT LTD VsSiddharth 0311969485 ladv.siddhantchaturve[18-11-2024
(COMM)/587/202[HASHSTUDIOZ TECHNOLOGIES [Chaturvedi(P), [di@gmail.com
K IPRIVATE LIMITED AND ORS
IROOM NO 208 [COMMERCIAL 19-11-2024 CS IM/s World Sahab LLP Vs Sanjay/Aditya Jain(P), [8383953944 jain.adityaraj@yahoo.19-11-2024
(COMM)/589/202|Gupta Prop M/s UP Garments lcom
u
[ROOM NO 208 [COMMERCIAL 21-11-2024 CS IM/S SURYA FAB Through itsVikas Bhatia(P), 9811379676 vksbht6 @gmail.com [21-11-2024
(COMM)/591/202 jpartner Sh Rajeev Nagpal Vs
k IPradhuman Kumar Jain Prop of M/s
IVardhman trading Co
ROOM NO 208 [COMMERCIAL 21-11-2024 CS ICanara Bank Vs Naresh Bhardwaj  |[Deepak 9800662291 [deepakbhardwaj_av [21-11-2024
(COMM)/592/202 [Bhardwaj(P), (@yahoo.co.in
ku
[ROOM NO 208 [COMMERCIAL 22-11-2024 CS [IMohit Mehendiratta Vs Mohd Rafiq [DURGESH 0810181153 [durgeshpal@gmail.co[22-11-2024
(COMM)/594/202 PAL(P), Im
k
IROOM NO 208 [COMMERCIAL 20-11-2024 CS REWANT RAM JATT Vs DEEPAKICHAUDHARY (8447277270 lguru.8447277270@g [29-11-2024
(COMM)/598/202[NOTNANI IDEVRAJ(P), Imail.com
k
[ROOM NO 208 [COMMERCIAL l07-11-2024 [Execution [RAJU DEVI BHANSALI Vs KAVITA [SK Jain(P), 0811717798 skjain@gmail.com [07-11-2024
(Comm)/228/202
k
[ROOM NO 208 [COMMERCIAL 14-11-2024 [Execution IPradeep Kumar Aggarwal ProprietorfMohit 0999777147 Imohitbansal@yahoo. [14-11-2024
(Comm)/234/202 [M/s Aggarwal Milk Corner VsBansal(P), lcom
k INasiruddin Proprietor M/
INasiruddin Milk Agency
ROOM NO 208 [COMMERCIAL 21-11-2024 [Execution IRCGC FABRICS PRIVATE LIMITED|Avneet Singhj9g899565511 lavneetjuneja86@gmal21-11-2024
(Comm)/239/202 [Vs FASHION GURU Puneja(P), lil.com
k
ROOM NO 208 |[COMMERCIAL 20-11-2024 [Execution IPUNJAB NATIONAL BANK Vs M/SAVADHESH 9810362626 akshakyao1@gmail.c [29-11-2024
(Comm)/243/202 M S ENTERPRISES KUMAR jom
n ISHAKYA(P),
[ROOM NO 208 [COMMERCIAL 28-11-2024 [Execution BANK OF BARODA Vs Rahulrajnish kumarjo810872353 rajnesh_122@yahoo. [28-11-2024
(Comm)/241/202 |[Upadhyay banyal(P), lcom
K
41 ISH. SANJAY[SHAHDARA|303, New Court] l05-11-2024 CS IBANK OF BARODA Vs RAJENDRA|Umesh Joshi(P),j9910568669 ladvumeshjoshi@gma [05-11-2024
ISHARMA-II, Building (COMM)/565/202[KUMAR fil.com
IDISTRICT JUDGE, k




S.NO COURT

DISTRICT COURT ROOM

CASE TYPE

CASE NUMBER

05-11-2024

DATE OFPETITIONER NAME VS
RESPONDENT NAME

REGISTRATION

CS

IBANK OF BARODA Vs HARSH

ADVOCATE

mesh Joshi(P),

ADVOCATE
MOBILE
NUMBER

0910568669

ADVOCATE EMAILDATE OF E-
ID FILING

ladvumeshjoshi@gma [05-11-2024

(COMM)/564/202[TYAGI lil.com
K

l06-11-2024 [Execution IRAM PRATAP GOYAL Vs APLVikas Garg(P), 04-11-2024
(Comm)/226/202 JAPOLLO TUBES LIMITED
k

lo7-11-2024 CS IMETRO SANITATIONS PVT LTD VSVIKAS INot legible not found 06-11-2024
(COMM)/570/202|A JAYANTHILAL IMEHAN(P),
u

l08-11-2024 CS IRUCHI COLLECTION PVT LTD VsfAvinash Kumarjg871550208 ladv a vij05-11-2024
(COMM)/576/202M/S SINGH GARMENT [Singh(P), Inashkumar2020@ro
21 nail.com

08-11-2024 [Execution ISUPER AGENCIES Vs VSRonak 08-11-2024
(Comm)/229/202 [STRUCTURES PVT LTD IGupta(P),
ku

14-11-2024 CS IVEENA KUMARI Vs M/SVINEET 0810353944 vinmehtagg @gmail.c [08-11-2024
(COMM)/583/202[INSTAKART SERVICE PRIVATE[MEHTA(P), om
21 ILIMITED

18-11-2024 [Execution ISONU JAIN Vs DHIRENDERPiyush 11-11-2024
(Comm)/237/202 [SINGH @ BUNTY SISODIYA [Katyal(P),
k

19-11-2024 CS ICANARA BANK Vs KASH SADANA |Deepak 0810662291, connect@snslegal.in [14-11-2024
(COMM)/588/202] Bhardwaj(P),
k

20-11-2024 CS IKISHORE KUMAR ARORA Vs ATH|Suraj Gupta(P), [8586863313 agheyvi@yahoo.co.i [12-11-2024
(COMM)/590/202INDIA  INFRATECH PRIVATE In
K ILIMITED

21-11-2024 [Execution IRAHUL JAIN Vs VIVEK YADAV IRAJA JAIN(P), (0810244197 ladvsubodhkurnarsnigi4-11-2024
(Comm)/240/202 h@gmafl.com
k

25-11-2024 CS BHUSHAN JAIN Vs RUPINDERAditya Jain(P), (9811375940 [dhruv_m@yahoo.co [11-11-2024
(COMM)/595/202 [KAUR MAYLL m
k

28-11-2024 CS IM/S PM IMPEX PRIVATE LIMITED|Devashish 9910961933 [deepakbhardwajadv [19-11-2024
(COMM)/597/202|Vs M/S AUTO METAL-TECH SPZO [Bhadauria(P), (@yahoo.co.in
K

28-11-2024 [Execution IM/S SINGHAL TEXTILES Vs M/S[ROHIT 0818862291 [deepakbhardwajadv [15-11-2024
(Comm)/242/202 THAKUR COLLECTIONS|IGOSWAMI(P), (@yahoo.co.in
21 THROUGHT ITS PROPRIETOR|

ISANJEEV THAKUR
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28-11-2024 IMISC [Three Aces Global Logistics Pvt LtdlUday Kumar(P),j0818862291 liaspreet.law@qmail.c [19-11-2024
IDJ/918/2024 Vs Sequel Alloys And Wires Pvt Ltd om

20-11-2024 IMISC IVIVEK HARIVYASI Vs M/S CYAN[Kinnori 010899641617 IPADAMKUHNArn1G [21-11-2024
IDJ/927/2024 IFINANCIAL SOULTIONS PRIVATEGhosh(P), IMAIL.COM

ILIMITED

20-11-2024 CS IM/S MANASLU TECHNOLOGIESS N|8800268148 [Kamaljihranot@gmai [21-11-2024
(COMM)/601/202[INDIA PRIVATE LIMITED Vs M/SSHUKLA(P), l.com
23 IPARALLEL GALAXIES PRIVATE

ILIMITED

20-11-2024 [Execution ISARITA PANDEY Vs MOHAMMAD|SUNIL KUMAR[9890410729 INOT FOUND 22-11-2024
(Comm)/244/202 [FURKAN BHARDWAJ(P),
k

30-11-2024 [Execution [KIRAN MALHOTRA Vs M/SRakesh 0811343911 lanilmittal6o2@gmail {15-11-2024
(Comm)/246/202 [STARCO METAPLAST PVT LTD [Kumar(P), lcom
ku

30-11-2024 CS IDHRUV ~ MEDICOS PRIVATEZareef 999298627 Advocate.samridhi@g21-11-2024
(COMM)/602/202[LIMITED Vs M/S VAXICAREAhmad(P), Imail.com
41 IENTERPRISES PRIVATE LIMITED

42 ISH. PAWAN KUMARSHAHDARA 304, New Building l05-11-2024 CS IRAKESH MOHAN MITTAL VS BSES[SUDHIR 8750602223 sudhir_sukhija@yah [28-10-2024
IMATTO DJ (COMM-| (COMM)/524/202[YAMUNA POWER LTD. IKUMAR joo.com
04) k ISUKHIJA

06-11-2024 CS [FOOTCARE INTERNATIONAL VSMMEGHA BATRAl9990027799 Imeghabatra@outlook|o5-11-2024
(COMM)/568/202MAYASHEEL RETIAL I LTD. .com
k

l07-11-2024 CS ALI HASAN VS GAGANDEEPPRASHANT 7838984801 o 06-11-2024
(COMM)/571/202 [SAPRA YADAV
21

08-11-2024 CS ASHITA METAL VS GLUEPEDIASHAURYA 8826374079 shauryasethig293@g [07-11-2024
(COMM)/578/202|PVT. LTD. ISETHI Imail.com
21

11-11-2024 IMISC IFLYING HORSE IMPEX PVT. LTD./[KRISHNA 0810068578 ladvkumarkrishan@g |09-10-2024
IDJ/874/2024 VS DHRUV IMPEX KUMAR Imial.com

11-11-2024 IMISC IFLYING HORSE IMPEX PVT. LTD/[KRISHNA 0810068578 ladvkumarkrishan@g [09-10-2024
IDJ/875/2024 VS DHRUV IMPEX IKUMAR Imial.com

11-11-2024 IMISC IFLYING HORSE IMPEX PVT. LTD/KRISHNA 0810068578 ladvkumarkrishan@g [09-10-2024
IDJ/876/2024 VS DHRUV IMPEX KUMAR Imial.com
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11-11-2024 CS [UNION BANK OF INDIA VS RANIK.S. RANOT 0890410729 08-11-2024
(COMM)/580/202/AND ORS
21
13-11-2024 CS ISTATE BANK OF INDIA VS JOHNABHIJIT DAS [08117667517 ladvocatebkm@gmail. [09-11-2024
(COMM)/582/202|FELIX lcom
21
14-11-2024 CS INARENDER KUMAR VS RELIANCEG.S. SINGH 9268300000 bharat.guptarkca@g [11-11-2024
(COMM)/584/202[INFRATEL LTD. Imail.com
21
16-11-2024 OMP(I)/COMM/1 [SMFG INDIA HOME FINANCE CO.SANDHYA - - 08-11-2024
1/2024 ILTD. VS AZARA SIDDKI ICHAWLA
lp5-11-2024 CS ISIDAK SIKKA VS DAVINDER KAUR[PULKIT SIKKA [8860776231 ladvpulkitsikka24@g [23-11-2024
(COMM)/596/202 Imial.com
21
[27-11-2024 IMISC IASHA RANI VS SUKHDEEP SINGH J.K. CHAWLA [9810521722 jkchawka.jkc@gmail. [23-11-2024
IDJ/917/2024 lcom
30-11-2024 CS ISHISHUPAL VS BGMMANOHAR 9891836646 lnaagarmanohar@gm [26-11-2024
(COMM)/603/202[TELECOMMUNICATION PVT. LTD.[NAAGAR lail.com
21
30-11-2024 CS IMANOJ KUMAR VS YOGESH[KANIKA 0811166462 3 25-11-2024
(COMM)/604/202/AGGARWAL & ORS. IMADAN
k
19-11-2024 [Execution IPUNJAB NATIONAL BANK Vs[VIKAS KUMAR 9650795147 16-11-2024
(Comm)/238/202 JAYA PRADEEP AND ANR lexnexusvkm@gmail.
21 com
l08-11-2024 [Execution IMs Gyan chand and sons Vs M/sAditya Jain(P), [8383953944 jain.adityaraj@yahoo.Jo5-11-2024
(Comm)/230/202 [Ravinder Traders lcom
21
[28-11-2024 [Execution [PUNJAB NATIONAL BANK VgA.K.SHAKYA [9810362626 akshakyao1@gmil.co [27-11-2024
(Comm)/245/202 JAYA PRADEEP Im
21
43 [MS. PREETINORTH- 406 ICivil ICS (COMM)/682/2024 04-11-2024 [UNION BANK OF INDIA Vs RAVIRAKESH 8256791427 INIL 04-11-2024
IAGARWAL GUPTA,|WEST IPANWAR KUMAR(P),
IDISTRICT JUDGE,
(COMMERCIAL
ICOURT) IOMP (I) (COMM)/366/2024 |04-11-2024 [Toyota Financial Services India (P)DINESH 8376049807 ladvocateashok@gmail04-11-2024
ILtd Vs MOHAN SINGH JAIN(P), l.com
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IOMP (I) (COMM)/367/2024 [04-11-2024 [Toyota Financial Services India (P)DINESH 8376049807 ladvocateashok@gmaifo4-11-2024
ILtd Vs MOHD WAHID UJAIN(P), l.com

JOMP (I) (COMM)/368/2024 [04-11-2024 [Toyota Financial Services India (P)DINESH 8376049807 ladvocateashok@gmaifo4-11-2024
ILtd Vs SHAILESH TRIPATHI JAIN(P), l.com

IOMP (I) (COMM)/369/2024 (04-11-2024 [Toyota Financial Services India (P)DINESH 8376049807 ladvocateashok@gmaifo4-11-2024
ILtd Vs PAWAN KUMAR RAI UAIN(P), l.com

ICS (COMM)/684/2024 04-11-2024 [Parmananad and sons food productssunil dahiya(P), |9555650325 Advsunildahiya1979 [04-11-2024
pvt Itd Vs Jagdamba enterprises (@gmail.com

ICS (COMM)/683/2024 04-11-2024 lparmannand and sons food productssunil dahiya(P), j9555650325 Advsunildahiya1979 [04-11-2024
pvt 1td Vs Kashish trading company (@gmail.com

IOMP (I) (COMM)/370/2024 [04-11-2024 [BMW INDIA FINANCIALDINESH 8376049807 ladvocateashok@gmaifo4-11-2024
SERVICES PVT LTD Vs N AJAIN(P), l.com
SEETHALAKSHMI

JOMP (I) (COMM)/371/2024 [04-11-2024 [Toyota Financial Services India (P)DINESH 8376049807 ladvocateashok@gmailo4-11-2024
ILtd Vs MOHIT VINOD KUMAR JAIN(P), l.com

IOMP (I) (COMM)/372/2024 [04-11-2024 [Kotak Mahindra Bank Ltd VSAMIT 8060939556 AMITKUMAR.294@ |04-11-2024
[RAKESH KUMAR SINGH KUMAR(P), IREDIFFMAIL.COM

ICS (COMM)/687/2024 05-11-2024 WONDER READY MIX CONCRETEVivek kumar(P),[0810189487 INIL 05-11-2024
IPVT LTD Vs VIVEK CONTRACTS]
IPVT LTD AND ORS

IOMP (1) (COMM)/373/2024 [05-11-2024 [Toyota Financial Services India (P)DINESH 8376049807 ladvocateashok@gmailo5-11-2024
[Ltd Vs MANOJ 1 JAIN(P), l.com

IOMP (1) (COMM)/374/2024 [05-11-2024 [Kotak Mahindra Bank Ltd VSAMIT 8060939556 AMITKUMAR.294@ |05-11-2024
IPRAFUL JALU KUMAR(P), IREDIFFMAIL.COM

IRP/115/2024 06-11-2024 JAYANT M GANDHI Vs R BSushanta 0811570553 sknandaadvocate@g [06-11-2024
IPOLYCLINIC INanda(P), Imail.com

IOMP (I) (COMM)/381/2024 [06-11-2024 IMKG FINANCIAL SERVICES PVTHimanshu 9718491772 soniajasuaadv@gmaillo6-11-2024
ILTD Vs ANIL SHARMA sikka(P), L.com
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IOMP (I) (COMM)/382/2024 [06-11-2024 [Toyota Financial Services India (P)DINESH 8376049807 ladvocateashok@gmaifo6-11-2024
ILtd Vs KANWAR PAL UJAIN(P), l.com

JOMP (I) (COMM)/380/2024 [06-11-2024 [Kotak Mahindra Bank Ltd Vs DeepakAMIT 18060939556 AMITKUMAR.294@ |06-11-2024
Singh [KUMAR(P), IREDIFFMAIL.COM

IOMP (I) (COMM)/386/2024 [07-11-2024 [Toyota Financial Services India (P)DINESH 8376049807 ladvocateashok@gmailo7-11-2024
[Ltd Vs RANJANA SRIVASTAVA UAIN(P), l.com

IOMP (1) (COMM)/387/2024 [07-11-2024 [Toyota Financial Services India (P)DINESH 8376049807 ladvocateashok@gmailo7-11-2024
ILtd Vs PRATAP SINGH JAIN(P), l.com

JOMP (1) (COMM)/388/2024 [07-11-2024 [Toyota Financial Services India (P)DINESH 8376049807 ladvocateashok@gmailo7-11-2024
ILtd Vs YATENDRA TONDWAL UAIN(P), l.com

IOMP (I) (COMM)/389/2024 [07-11-2024 [Kotak Mahindra Prime Ltd Vs SAMIT 8060939556 AMITKUMAR.294@ |07-11-2024
ISQUARE CARGO MOVERS PVTKUMAR(P), IREDIFFMAIL.COM
ILTD

IOMP (I) (COMM)/390/2024 [07-11-2024 [Tata Motor Finance Ltd Vs JAGBIRIADESH 0560012821 INIL 07-11-2024
ISINGH INANDAL(P),

ICS (COMM)/693/2024 12-11-2024 IMOHIT SHARDA Vs ShouryaANIL KUMAR/9810134793 allipcare@gmail.com [12-11-2024
[International ISAHU(P),

ICS (COMM)/694/2024 12-11-2024 [Punjab National Bank Vs Shri VijayANJALI 0312520717 sharmasudesh590@g [12-11-2024
lYadav INEHRA(P), Imail.com

ICS (COMM)/695/2024 12-11-2024 IM/s Strawberry Solutions Vs M/SANJALI 9312520717 sharmasudesh590@g[12-11-2024
[Brand Street and Anr INEHRA(P), Imail.com

IOMP (1) (COMM)/393/2024 [12-11-2024 TOYOTA FINANCIAL SERVICESDINESH 8376049807 ladvocateashok@gmaifi2-11-2024
[INDIA LIMITED Vs SETU D JAIN(P), l.com

ICS (COMM)/696/2024 12-11-2024 [UNION BANK OF INDIA VSRAKESH 8256791427 12-11-2024
JANURAG BANSAL IKUMAR(P),

IOMP (1) (COMM)/394/2024 [12-11-2024 kotak Mahindra Bank Ltd Vs SAMIT 8060939556 AMITKUMAR.294@ [12-11-2024
ISQUARE CARGO MOVERS PVTKUMAR(P), IREDIFFMAIL.COM
ILTD
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[Manoj Bhardwaj Vs Amree Soft Caps

sharma(P),

ICS (COMM)/702/2024 13-11-2024 JATPL. ZORRO PVT LTD Vs RE Kartik Dabas(P),0868414528 ladvocatekartikdaba§ [13-11-2024
IPASHA AND ORS (@gmail.com

ICS (COMM)/701/2024 13-11-2024 AJIT INDUSTRIES PVT LTD VsKartik Dabas(P),0868414528 ladvocatekartikdaba§ [13-11-2024
[UTTAMCHAND BABULAL HARAN (@gmail.com

ICS (COMM)/700/2024 13-11-2024 ISUPRABHA MITRA THROUGH SPAIARCHIT 0509043045 legalfasignialegal. m [13-11-2024
[HOLDER HEMANT ARORA VSSINGHAL(P),
IASHWANI KUMAR

IOMP (1) (COMM)/404/2024 [13-11-2024 TOYOTA FINANCIAL SERVICESDINESH 8376049807 ladvocateashok@gmaif13-11-2024
INDIA LIMITED Vs ZUNISH D JAIN(P), l.com

JIOMP (1) (COMM)/403/2024 [13-11-2024 TOYOTA FINANCIAL SERVICESDINESH 8376049807 ladvocateashok@gmaif13-11-2024
INDIA LIMITED Vs BHAGWANTYPAIN(P), l.com
ISINGH

IOMP (1) (COMM)/402/2024 [13-11-2024 TOYOTA FINANCIAL SERVICESDINESH 8376049807 ladvocateashok@gmaif13-11-2024
INDIA LIMITED Vs SONALJAIN(P), l.com
IPARIKH

JOMP (1) (COMM)/401/2024 [13-11-2024 [Kotak Mahindra Bank Ltd Vs SAMIT 8060939556 AMITKUMAR.204@ [13-11-2024
SQUARE CARGO MOVERS PVIKUMAR(P), IREDIFFMAIL.COM
ILTD

IOMP (1) (COMM)/399/2024 [13-11-2024 TOYOTA FINANCIAL SERVICESDINESH 8376049807 ladvocateashok@gmaift3-11-2024
INDIA LIMITED Vs NEHA J JAIN(P), l.com

JOMP (1) (COMM)/400/2024 [13-11-2024 [Kotak Mahindra Bank Ltd Vs SAMIT 8060939556 AMITKUMAR.294@ [13-11-2024
ISQUARE CARGO MOVERS PVTKUMAR(P), IREDIFFMAIL.COM
ILTD

IOMP (1) (COMM)/397/2024 [13-11-2024 TOYOTA FINANCIAL SERVICESDINESH 8376049807 ladvocateashok@gmaift3-11-2024
INDIA LIMITED Vs RAJAT KUMARYJAIN(P), l.com
IMATHUR

IOMP (1) (COMM)/396/2024 [13-11-2024 [BMW INDIA FINANCIALDINESH 8376049807 ladvocateashok@gmail13-11-2024
ISERVICES PVT LTD Vs ASFAK PJAIN(P), l.com
ULLA

IOMP (I) (COMM)/398/2024 [13-11-2024 BMW INDIA FINANCIALDINESH 8376049807 ladvocateashok@gmaif13-11-2024
ISERVICES PVT LTD Vs ANITA YJAIN(P), l.com
ISAHOO

ICS (COMM)/699/2024 13-11-2024 IP S Printers through its proprietorram gopallpg53062629 vm@vkmlegal.com [13-11-2024
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IOMP (I) (COMM)/395/2024 [13-11-2024 OTAK MAHINDRA BANK LTD VsA 8060939556 AMITKUMAR.294@ [13-11-2024
IDeepak Singh UMAR(P), REDIFFMAIL.COM

IOMP (I) (COMM)/407/2024 [14-11-2024 TOYOTA FINANCIAL SERVICESDINESH 8376049807 ladvocateashok@gmaifi4-11-2024
INDIA LIMITED Vs PAWANJAIN(P), l.com
IKUMAR

ICS (COMM)/704/2024 14-11-2024 ISACHIIN MANGAAL Vs SALEEMﬂzakesh 8256791427 Inil 14-11-2024
IMUHAMMED HAKHIM umar(P),

ICS (COMM)/705/2024 16-11-2024 SATISH KUMAR ARORA VSBHANU 0250022230 kkagarwalt 67  of16-11-2024
IRAJEEV SHARMA IMOHAN(P), (@gmail.com

JIOMP (1) (COMM)/413/2024 [16-11-2024 TOYOTA FINANCIAL SERVICESDINESH 8376049807 ladvocateashok@gmaif16-11-2024
INDIA LIMITED Vs MANGILAL G PJAIN(P), l.com

IOMP (1) (COMM)/412/2024 [16-11-2024 [Kotak Mahindra Bank Ltd Vs LAXMIAMIT 8060939556 AMITKUMAR.294@ [16-11-2024
ISTONE SCREENING UNIT KUMAR(P), IREDIFFMAIL.COM

JIOMP (1) (COMM)/411/2024 [16-11-2024 [Kotak Mahindra Bank Ltd Vs SAMIT 8060939556 AMITKUMAR.294@ [16-11-2024
SQUARE CARGO MOVERS PVIKUMAR(P), IREDIFFMAIL.COM
ILTD

ICS (COMM)/706/2024 16-11-2024 ICANARA BANK Vs ANJALIVarun Mittal(P),l9953062629 vm@vkmlegal.com [16-11-2024
SINGHAL AND ANR

ICS (COMM)/711/2024 10-11-2024 ALLIED ENGINEERS AICHITRA 0350060888 sanjaTqg gaivia 1_ 1j19-11-2024
IPARTNERSHIP CONCERN Vs M/SSINGH(P), (@hctmail.ccrn
IMOHD AHSON INFRA PRIVATE
ILIMITED

ICS (COMM)/712/2024 19-11-2024 BRIJ PAL JAIN Vs NITESHRakesh 8256791427 Inil 10-11-2024
ICHAWLA Kumar(P),

ICS (COMM)/713/2024 10-11-2024 ISACHIIN MANGAAL Vs GARVITRakesh 8256791427 INIL 19-11-2024
IAGARWAL Kumar(P),

ICS (COMM)/710/2024 19-11-2024 [Punjab National Bank VSINITIN 0958986363 info@knowlex.in 19-11-2024
[HARWINDER IGARG(P),

IOMP (1) (COMM)/419/2024 [19-11-2024 [Kotak Mahindra Bank Ltd VSAMIT 8060939556 AMITKUMAR.294@ [19-11-2024
JAYANT BHAKNE KUMAR(P), IREDIFFMAIL.COM
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ICS (COMM)/714/2024 19-11-2024 IM/S SEETA MARBLE ANDPuneesh 8470977717 INIL 19-11-2024
IGRANITE Vs MUQADDAR KHAN  [Grover(P),

ICS (COMM)/718/2024 20-11-2024 IM/S MATA BELL FIRE SYSTEMS VSAVADH 9953710907 laman7480@gmail.co [20-11-2024
Indus cosmeceuticals pvt Itd INARAYAN(P), Im

ICS (COMM)/719/2024 20-11-2024 [Shiv Polymers Vs Harsh Plastics raveesh 0810166390 INIL 20-11-2024

thukral(P),

IOMP (I) (COMM)/420/2024 [20-11-2024 [Kotak Mahindra Bank Ltd Vs SONUAMIT 8060939556 AMITKUMAR.294@ [20-11-2024
IPRASAD KUMAR(P), IREDIFFMAIL.COM

ICS (COMM)/720/2024 20-11-2024 [Punjab National Bank Vs DEEPIKANITIN 9958986363 linfo@knowlex.in 20-11-2024
[KHURANA IGARG(P),

ICS (COMM)/721/2024 20-11-2024 IM/s Balaji Enterprises Vs M/sSURESH 9958396658 INIL 20-11-2024
|Alliance Hive Project And Ors ISINGH(P),

ICS (COMM)/716/2024 20-11-2024 JASHU JAIN Vs VIRENDER lAkshay Raj(P), [0660601803 ladvhunnysharma28 [20-11-2024

(@gmail.com

ICS (COMM)/717/2024 20-11-2024 IM/S NDPC Logistics Pvt Ltd VsAJAY 0810184546 JASRAAJAY@GMALI [20-11-2024
[rshad Khan UJASRA(P), IL.COM

ICS (COMM)/726/2024 21-11-2024 ICANARA BANK Vs LAL BABU SAHfSanjeev 9711142200 kchopra6791@gmail.c |21-11-2024
IPROP GOVIND KITCHEN|[Chopra(P), jom
IAPPLIANCES

IOMP (1) (COMM)/421/2024 [21-11-2024 [Kotak Mahindra Bank Ltd VSAMIT 8060939556 AMITKUMAR.294@ [21-11-2024
THKUR SINGH SAHU KUMAR(P), IREDIFFMAIL.COM

IOMP (1) (COMM)/422/2024 [21-11-2024 [Kotak Mahindra Bank Ltd VSAMIT 8060939556 AMITKUMAR.294@ [21-11-2024
ISIMPLEX EARTH MOVERS KUMAR(P), IREDIFFMAIL.COM

IOMP (I) (COMM)/423/2024 [21-11-2024 BMW INDIA FINANCIALDINESH 8376049807 ladvocateashok@gmaif21-11-2024
SERVICES PVT LTD Vs VanitaJAIN(P), l.com
[Subhash Yemul

IOMP (1) (COMM)/424/2024 [21-11-2024 TOYOTA FINANCIAL SERVICESDINESH 8376049807 ladvocateashok@gmail21-11-2024
INDIA LIMITED Vs JAHID DAOUD JAIN(P), l.com
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IOMP (I) (COMM)/425/2024 [21-11-2024 8060939556 IAMITKUMAR.294@ [21-11-2024
ISIMPLEX EARTH MOVERS UMAR(P), REDIFFMAIL.COM

ICS (COMM)/727/2024 21-11-2024 IM/s Shyam Enterprises Vs M/s LifgSUKANYA 9999320737 sukanya.hazarika14@[21-11-2024
[Tree Agro Food Pvt Ltd And Ors [HAZARIKA gmail.com

ICS (COMM)/730/2024 22-11-2024 IM/S WOMEN CARE SOCIETYMAHESH(P), J0278850560, INIL 22-11-2024
ISALES AND MARKETING Vs M/
IDNR HELATH CARE PRIVATE
ILIMITED

Misc DJ/1579/2024 22-11-2024 IM / s KARUNA AGENCIES VgShiven 7838443353 ladvshivenbanga@gm [22-11-2024
ISAHIDA AND ORS Banga(P), lail.com

legalhealers(@gmail.q
om

ICS (COMM)/731/2024 22-11-2024 [Rahul Kumar And Anr Vs M/SMohit 8826241608 | 22-11-2024
ISHRIRAM GENERAL INSURANCEKumar(P), ADVKUMARANDKU
ICO LTD AND ORS IMAR@GMAIL.COM

IOMP (COMM)/35/2024 22-11-2024 Delhi Development Authority VsDeepak 0582055425 lgaganmeet3(a)gmail. [22-11-2024
IM/S R R CONSTRUCTIONS [Singh(P), IGO:f1J.

ICS (COMM)/732/2024 22-11-2024 IPardeep Kumar Vs Vosco LiquorVIRENDER 0810039471 lajeetkumaradvocate [22-11-2024
[Private Limited and Ors IKHITOLIYA(P), (@yahoo.com

ICS (COMM)/734/2024 23-11-2024 INICHOLAS HEALTHCARE[PAWAN 0810083261 gurbircharya@email. [23-11-2024
ILIMITED Vs AAHELISWAMI(P), lcom
IENTERPEISES PRIVATE LIMITED|
JAND ORS

IOMP (I) (COMM)/430/2024 [23-11-2024 [Kotak Mahindra Bank Ltd Vs HarishAMIT 18060939556 IAMITKUMAR.294@ [23-11-2024
[Kesarwani KUMAR(P), IREDIFFMAIL.COM

ICS (COMM)/735/2024 23-11-2024 IM/S NAVAM FURNISHINGS VgYatharth 7056307279 vatharthjain1998@g [23-11-2024
IGHANSHYAM SINGH SOLANKI Jain(P), Imail.com

Misc DJ/1591/2024 25-11-2024 IM/S F1 INFOTECH PRIVATE LTDAnuj Tomar(P), 9810129278 anujtomar.advocate@|25-11-2024
Vs M/S ARROW ENTERPRISES lgmail.com
ICOMPUTING SOLUTIONS INDIA|
IPVT LTD AND ORS

Misc DJ/1592/2024 25-11-2024 ISAHDEV MALIK Vs CALCO POLYjakash verma(P), 9697980007 lakashvrm@outlook.c [25-11-2024
[TECHNIK PRIVATE LIMITED lom

ICS (COMM)/745/2024 26-11-2024 IM/S R D  CONSTRUCTION|Neeraj 0811267045 linfo@juslawoffices.col26-11-2024

ICOMPANY Vs M/S NAVNIRMAN|
[HIGHWAY PROJECTS P LTD

IGupta(P),

m




S.NO COURT

DISTRICT COURT ROOM

CASE TYPE

CASE NUMBER
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REGISTRATION RESPONDENT NAME

OFPETITIONER NAME VSADVOCATE

ADVOCATE
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NUMBER

ADVOCATE EMAILDATE OF E-
ID FILING

INDIA LIMITED Vs PRADEEP

JAIN(P),

ICS (COMM)/746/2024 27-11-2024 IM/s Omsons Marketing Pvt Ltd VsSachin Malik(P),0811962836 27-11-2024
IM/s Rajkamal Liquors Pvt Ltd

ICS (COMM)/747/2024 27-11-2024 ISTATE BANK OF INDIA Vs VINOD[Kunal Malik(P), [7503444555 ADVKUNALMALIK [27-11-2024
IKUMAR (@GMAIL.COM

ICS (COMM)/748/2024 27-11-2024 IM/S MOGLI LABS INDIA PVT LTD[Tarun 0871495838 estarunverma@gmail [27-11-2024
Vs SHIV KUMAR Verma(P), .com

ICS (COMM)/752/2024 28-11-2024 BANK OF MAHARASHTRA VSRAKESH 8256791427 INIL 28-11-2024
IVIKAS KHANGWAL KUMAR(P),

ICS (COMM)/751/2024 28-11-2024 JAGDISH PRASAD Vs  M/Sishu Kumar(P), [09.10.2024 rajpal.satyapal @gmai[28-11-2024
IADVANCE DYNAMIC SOLUTIONS| l.com
IPRIVATE LIMITED

IOMP (1) (COMM)/434/2024 [28-11-2024 TOYOTA FINANCIAL SERVICESDINESH 8376049807 ladvocateashok@gmai|28-11-2024
INDIA LIMITED Vs YASEEN KHAN PJAIN(P), l.com

JOMP (I) (COMM)/433/2024 [28-11-2024 TOYOTA FINANCIAL SERVICESDINESH 8376049807 ladvocateashok@gmail28-11-2024
INDIA LIMITED Vs DEEPAKJAIN(P), l.com
[HOODA

IOMP (1) (COMM)/432/2024 [28-11-2024 TOYOTA FINANCIAL SERVICESDINESH 8376049807 ladvocateashok@gmai|28-11-2024
INDIA LIMITED Vs DHRUV SINGH JAIN(P), l.com

IOMP (I) (COMM)/431/2024 [28-11-2024 TOYOTA FINANCIAL SERVICESDINESH 8376049807 ladvocateashok@gmail28-11-2024
INDIA LIMITED Vs AASHISHJAIN(P), l.com
ICHRIST

ICS (COMM)/762/2024 30-11-2024 IM/S KRY FOREVER LLP Vs SHREY[MOHIT 7869279052 lankur@beinlegalllp.c [30-11-2024
ICHIMANLAL PATEL ISHARMA(P), lom

ICS (COMM)/759/2024 30-11-2024 [Rahul Uppal Vs MURUGANYJAGJIT SINGH|g350088666 lissah 30-11-2024
IELIZABETH RANI ISAHNI(P), Ini.adv@gmail.com

IOMP (I) (COMM)/436/2024 [30-11-2024 TOYOTA FINANCIAL SERVICESDINESH 8376049807 ladvocateashok@gmaif3o-11-2024
INDIA Vs PRABHU SINGHPAIN(P), l.com
ISOLANKI

JOMP (I) (COMM)/435/2024 [30-11-2024 TOYOTA FINANCIAL SERVICESDINESH 8376049807 ladvocateashok@gmai|30-11-2024

IKUMAR

l.com




S.NO COURT DISTRICT COURT ROOM CASE TYPE CASE NUMBER DATE OFPETITIONER NAME VSADVOCATE ADVOCATE ADVOCATE EMAILDATE OF E-
REGISTRATION RESPONDENT NAME MOBILE ID FILING

NUMBER

ICS (COMM)/758/2024 30-11-2024 IQ Factor Finance And Investmentsy Sj9818092102 jaiswal1512@gmail.co[30-11-2024
IPvt Ltd Through Its Ar Shivam SinghlJAISWAL(P), Im
[Rathore Vs Ved Prakash

ICS (COMM)/757/2024 30-11-2024 [Sandeep Garg Vs SHAYAM LAUARCHIT 0599043045 legalfasignialegal. m [30-11-2024
IGUPTA AND SONS ISINGHAL(P),

ICS (COMM)/756/2024 30-11-2024 RAJU KUMAR Vs QUEENANIL KUMAR[810134793 allipcare@gmail.com [30-11-2024
IAMRAPALI MASALA UDYOG|SAHU(P),
IPRIVATE LIMITED




S.NO COURT DISTRICT COURT ROOM CASE TYPE CASE NUMBER DATE OFPETITIONER NAME VSADVOCATE ADVOCATE ADVOCATE EMAILDATE OF E-
REGISTRATION RESPONDENT NAME MOBILE ID FILING

NUMBER

44 ISH.VINOD YADAV 316 ICS(Comm.)/685/24 04.11.24 [Shweta Jain Vs. Nand Lal Goyal Daljeet Dhiman 9811640373 [daljeet.dhiman@yahol29.10.24
WEST lo.com
ICS(Comm.)/686/24 04.11.24 ISBI Vs. Mr. Vijay JAshok Kumar [9811896060 kumarashokadvocate [29.10.24
(@gmail.com
ICS(Comm.)/688/24 05.11.24 INeeraj Kumar Vs. A.M Enterprises [Sanjeev Sarkar 90971189384 sarkarsanjeev@gmail f01.11.24
lcom
ICS(Comm.)/689/24 05.11.24 [Thirumals Paper Arizona Pvt. Ltd/Subhash 0810459344 chandraadv3i@gmail [28.10.24
Vs. Ms. Ruchi Garg IChandra .com
ICS(Comm.)/690/24 06.11.24 IM/s N.R Hosiery Vs. M/s MangalVarun Gupta 90810476767 gupta.varuni@gmail. [28.10.24
ICreation lcom
ICS(Comm.)/691/24 12.11.24 Pay Kumar Vs. Sudhir Jain Anil Kr. Sahu 9810134793 lallipcare@gmail.com [07.11.24
ICS(Comm.)/692/24 12.11.24 Pay Kumar Vs. Veena Yadav JAnil Kr. Sahu  [9810134793 allipcare@gmail.com [07.11.24
ICS(Comm.)/697/24 12.11.24 IM/s M.S Engineering Vs. M/s MetallRamkishan 9999339334 ladvsupremecourt726 [11.11.24
[Finish Equipment & Chemicals [Saraswat 7@gmail.com
ICS(Comm.)/698/24 12.11.24 IP.N.B Vs. Shri Saurabh Kumar ISudesh Kumarig312520717 sharmasudesh5902@|07.11.24
[Sharma lgmail.com
ICS(Comm.)/707/24 16.11.24 P. S  Printers Vs. AmreeRam Gopalj9953700748 ladvocaterampgopal19ft0.11.24
[Pharmaceuticals ISharma lo1@gmail.com
ICS(Comm.)/708/24 18.11.24 [Enpeecon Vs. Maan Builders (P) Ltd.JAnkit Gupta 0953030485 lankit.gupta@gravitaslli4.11.24
legal.com
ICS(Comm.)/709/24 18.11.24 [Enpeecon Vs. Lotus Construction  |Ankit Gupta 0953030485 lankit.gupta@gravitasli4.11.24
legal.com
ICS(Comm.)/722/24 20.11.24 [Bank of India Vs. Sushil Kumar IR.K Sinha 0968076150 rakeshsinha24@gmail27.10.24
l.com




S.NO COURT

DISTRICT COURT ROOM

CASE TYPE

CASE NUMBER
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OFPETITIONER NAME VS

REGISTRATION RESPONDENT NAME

ADVOCATE

ADVOCATE
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ADVOCATE EMAILDATE OF E-

ID

FILING

ICS(Comm.)/723/24 20.11.24 [Union Bank of India Vs. Rakesh|R.K Sinha 0968076150 rakeshsinha24@gmaif7.10.24
[Kumar l.com
ICS(Comm.)/724/24 20.11.24 [Union Bank of India Vs. Mohd|R.K Sinha 90968076150 rakeshsinha24@gmaif27.10.24
Mainu l.com
ICS(Comm.)/725/24 20.11.24 [Prem & Sons Vs. A.S Foods JAwanish 0873334481 lawanish@nakslaw.co [19.11.24
[Srivastava Im
ICS(Comm.)/728/24 21.11.24 [Suprajit Engineering Ltd. Vs. AshoklNitin K. Gupta |9711184111 [Sanchay.mehratra@l [19.11.24
[Kumar lexsunraj.com
ICS(Comm.)/729/24 21.11.24 ICanara Bank Vs. Mrs. ReshmalRekha Rustagi 0810168405 rekharustagi@gmail.cf19.11.24
[Begum jom
ICS(Comm.)/733/24 22.11.24 IM/s Balaji Surveyors (P) Ltd. Vs[Mayank Goel 9999340256 Imnglawoffice@gmail.[22.11.24
IM/s Antea India (P) India lcom
ICS(Comm.)/736/24 23.11.24 IM/s Navam Furnishings Vs. Mr/|Yatharth Jain [8447784624 yatharthjain1998@g [20.11.24
[Shoyab Teli Imail.com
ICS(Comm.)/737/24 23.11.24 [Sushil Jindal Vs. Rajender Garg IA.K Bhardwaj [0555449294 ladvocateakbhardwaj [20.11.24
(@gmail.com
ICS(Comm.)/738/24 23.11.24 Akshit Jindal Vs. Rajender Garg IA.K Bhardwaj [0555449294 ladvocateakbhardwaj [|20.11.24
(@gmail.com
ICS(Comm.)/739/24 23.11.24 JArcade Scientific Instrument (P) Ltd.Sandeep 8851086406 ladvocatesandeep@g [20.11.24
IVs. Datun Advance Composites (P) Imail.com
ILitd.
ICS(Comm.)/740/24 25.11.24 IM/s Pace Maker ADS Vs. M/sKMG Legal 0582156789 kmglegaldelhi@gmail|20.11.24
[Teknobyte India (P) Ltd. .com
ICS(Comm.)/741/24 25.11.24 JUCO Bank Vs. M/s Om Sai [Sunil Kumar (9971955807 sunilkumarsimpalgg [21.11.24
(@gmail.com
ICS(Comm.)/742/24 25.11.24 IM/s Vishal Pipes Ltd. Vs. Dynamix[Vikram Kumar 9990979472 ladvocatevikram433@[22.11.24
[[ndia Drill Construction Co. lgmail.com




S.NO COURT

DISTRICT COURT ROOM

CASE TYPE

CASE NUMBER

DATE

REGISTRATION RESPONDENT NAME

OFPETITIONER NAME VSADVOCATE

ADVOCATE
MOBILE
NUMBER

ADVOCATE EMAIL
ID

DATE OF E-
FILING

IDISTRICT

ICOURT

45  [SH. AMIT KUMAR,

JUDGE,

ICOMMERCIAL

INORTH

ICS(Comm.)/743/24 25.11.24 IM/s Vishal Pipes Ltd. Vs. Suresh Vikram Kumar (9990979472 ladvocatevikram433@|22.11.24
lgmail.com
ICS(Comm.)/744/24 25.11.24 IPNB Vs. Narender Jaiswal INitin Garg 9958086363 linfo@knowlex.in 11.11.24
ICS(Comm.)/749/24 27.11.24 [Pneumo care Health (P) Ltd. Vs. M/s[Dharmendra KrJo650508945 ladvdk.yadavyo@gmaif23.11.24
[Easy Care GMBH German lYadav l.com
ICS(Comm.)/750/24 28.11.24 [Rohit Choudhary Vs. Shashi Dewan |Vipul Srivastav [N.A vsrvconsultantslegal [26.11.24
(@gmail.com
ICS(Comm.)/753/24 28.11.24 IM/s Shah T.C Distribution Vs. M/sRenu Chauhan 9582036867 renuchauhano4@gm [26.11.24
[Twenty First Century| lail.com
[Pharmaceuticals (P) Ltd.
ICS(Comm.)/754/24 28.11.24 [Sony Vs. Rajneesh Kr. Chhikara Jitender 0811672065 ladvjitenderbhardwaj [27.11.24
Bhardwaj (@gmail.com
ICS(Comm.)/755/24 29.11.24 [Sahil Garg Vs. Vocational Education|Gravitas Legal 9953030485 lankit.gupta@gravitasl27.11.24
Society legal.co.in
ICS(Comm.)/756/24 30.11.24 [Raju Kumar Vs. Sanjeet Ram Anil Kr. Sahu (9810134793 lallipcare@gmail.com [29.11.24
ICS(Comm.)/760/24 30.11.24 [Batra Breweries & Distilleries (P)[Rajeev Klo312276651 Ir.tewari88 @gmail.co [13.11.24
ILtd. Vs. Alvira Realty Services (P)[Tewari Im
ILitd.
ICS(Comm.)/761/24 30.11.24 [Raju Kumar Vs. Sanjeet Ram Anil Kr. Sahu (9810134793 lallipcare@gmail.com [28.11.24
ICS(Comm.)/763/24 30.11.24 Vijay Kumar Gupta Vs. Ashok KumarjAnil Kr. Sahu  [9810134793 allipcare@gmail.com [29.11.24
307 ICivil L B B N 5 N




S.NO COURT DISTRICT COURT ROOM CASE TYPE CASE NUMBER

IMISC DJ/1626/2024

DATE

OFPETITIONER

NAME VS

REGISTRATION RESPONDENT NAME

04-11-2024

ISANJAY LOHANI Vs JAGDISH

ADVOCATE

HANU

ADVOCATE
MOBILE
NUMBER

INOT

ADVOCATE EMAILDATE OF E-
ID FILING

INOT MENTIONEDINOT

ISINGH REDDY IMOHAN(P), IMENTIONED AS|AS SINGLE PAGE ISMENTIONED
SINGLE PAGE [RECIEVED IAS SINGLE
IRECIEVED [THROUGH MAIL PAGE IS
ITHROUGH MAIL RECIEVED
ITHROUGH
IMAIL
IContempt Petition/04-11-2024 IMOHD IMRAN UMAR Vs RanjeevfZareef INOT INOT MENTIONEDINOT
ICiv/18/2024 Kr Singh IAhmad(P), IMENTIONED AS|AS SINGLE PAGE ISMENTIONED
ISINGLE PAGE [RECIEVED IAS SINGLE
RECIEVED ITHROUGH MAIL PAGE IS
ITHROUGH MAIL RECIEVED
ITHROUGH
IMAIL
ICS (COMM)/6853/2024 04-11-2024 INapin Impex Limited Vs Lalitigaurav INOT INOT MENTIONEDINOT
[Polyplast Private Limited and Ors  [singhal(P), IMENTIONED ASJAS SINGLE PAGE ISMENTIONED
ISINGLE PAGE [RECIEVED IAS SINGLE
IRECIEVED ITHROUGH MAIL PAGE IS
ITHROUGH MAIL RECIEVED
ITHROUGH
IMAIL
ICS (COMM)/6854/2024 04-11-2024 [Purshottam Periwal Vs Vijay|Shreyek INOT INOT MENTIONEDINOT
[Bahadur Singh IGupta(P), IMENTIONED ASAS SINGLE PAGE ISMENTIONED
ISINGLE PAGE [RECIEVED IAS SINGLE
RECIEVED [THROUGH MAIL PAGE IS
ITHROUGH MAIL RECIEVED
THROUGH
IMAIL
[Execution (Comm)/142/2024(04-11-2024 IVENKA FOODS P LTD Vs MR|CHITRA INOT INOT MENTIONEDINOT
IMANISH PARWANI ISINGH(P), IMENTIONED AS|AS SINGLE PAGE ISMENTIONED
SINGLE PAGE [RECIEVED IAS SINGLE
IRECIEVED ITHROUGH MAIL PAGE IS
ITHROUGH MAIL RECIEVED
ITHROUGH
IMAIL
ICS (COMM)/6855/2024 04-11-2024 RAKESH KUMAR AGGARWAL Vs [DEEPAK INOT INOT MENTIONED|NOT
ISHRI HARI ELECTRICAL ISHARMA(P), |[MENTIONED ASAS SINGLE PAGE ISMENTIONED
ISINGLE PAGE [RECIEVED IAS SINGLE
IRECIEVED [THROUGH MAIL PAGE IS
THROUGH MAIL RECIEVED
ITHROUGH
IMAIL
ICS (COMM)/6860/2024 07-11-2024 [Punjab National Bank Vs RambiffPARAS INOT INOT MENTIONEDINOT
Singh IAGGARWAL(P),MENTIONED ASAS SINGLE PAGE ISMENTIONED

SINGLE PAGE
IRECIEVED
THROUGH MAIL

IRECIEVED AS  SINGLE

THROUGH MAIL  [PAGE IS
RECIEVED
THROUGH

IMAIL




S.NO COURT

DISTRICT COURT ROOM

CASE TYPE

CASE NUMBER

DATE

OFPETITIONER

REGISTRATION RESPONDENT NAME

NAME VSADVOCATE

ADVOCATE

MOBILE
NUMBER

ADVOCATE EMAILDATE OF E-

ID FILING

SUPPLI Vs
IMURTHY

M/S R KRISHNA|

IPRASAD(P),

[Execution (Comm)/144/2024(08-11-2024 ISTATE BANK OF INDIA Vs [ADV(P), INOT INOT MENTIONEDINOT
ISURESH CHAND ATTRI IMENTIONED AS|AS SINGLE PAGE ISMENTIONED
SINGLE PAGE [RECIEVED IAS SINGLE
IRECIEVED [THROUGH MAIL PAGE IS
THROUGH MAIL RECIEVED
ITHROUGH
IMAIL
ICS (COMM)/6866/2024 08-11-2024 IMITRAS TECHNOCRAFTS[RAVI INOT INOT MENTIONEDINOT
IPRIVATE LIMITED Vs ANKUSHICHAUHAN(P), [MENTIONED ASAS SINGLE PAGE ISMENTIONED
ISHARMA ISINGLE PAGE [RECIEVED IAS SINGLE
RECIEVED ITHROUGH MAIL PAGE IS
ITHROUGH MAIL RECIEVED
ITHROUGH
IMAIL
ICS (COMM)/6865/2024 08-11-2024 [Kailash Kumar Gupta Vs GirishVikrant INOT INOT MENTIONEDINOT
[Kumar IMehta(P), IMENTIONED AS|AS SINGLE PAGE ISMENTIONED
ISINGLE PAGE [RECIEVED IAS SINGLE
IRECIEVED [THROUGH MAIL PAGE IS
THROUGH MAIL RECIEVED
ITHROUGH
IMAIL
ICS (COMM)/6864/2024 08-11-2024 Shri Gulshan Kumar Gulati Vs JANJALI INOT INOT MENTIONEDINOT
[Lordship Academy Pvt Ltd INEHRA(P), IMENTIONED AS|AS SINGLE PAGE ISMENTIONED
ISINGLE PAGE [RECIEVED IAS SINGLE
RECIEVED [THROUGH MAIL PAGE IS
ITHROUGH MAIL RECIEVED
THROUGH
IMAIL
ICS (COMM)/6872/2024 12-11-2024 IM/S VADHERA LUMINARIES PVTKunal INOT INOT MENTIONEDINOT
ILTD Vs MS SHAKUNTALA DEVI [Madan(P), IMENTIONED AS|AS SINGLE PAGE ISMENTIONED
SINGLE PAGE [RECIEVED IAS SINGLE
IRECIEVED [THROUGH MAIL [PAGE IS
[THROUGH MAIL RECIEVED
ITHROUGH
IMAIL
ICS (COMM)/6874/2024 12-11-2024 IMAYANK GUPTA Vs LALITIMADAN INOT INOT MENTIONEDINOT
IMOHAN KUMAR IMENTIONED AS|AS SINGLE PAGE ISMENTIONED
UHA(P), ISINGLE PAGE [RECIEVED IAS SINGLE
IRECIEVED [THROUGH MAIL PAGE IS
THROUGH MAIL RECIEVED
ITHROUGH
IMAIL
ICS (COMM)/6873/2024 12-11-2024 IM/S RAM BUILDING MATERIALJRAM SURATINOT INOT MENTIONEDINOT

IMENTIONED AS
SINGLE PAGE
IRECIEVED

THROUGH MAIL

AS SINGLE PAGE ISMENTIONED

IRECIEVED AS  SINGLE

THROUGH MAIL  [PAGE IS
RECIEVED
THROUGH

IMAIL




S.NO COURT

DISTRICT COURT ROOM CASE TYPE CASE NUMBER

ICS (COMM)/6875/2024

DATE

OFPETITIONER

NAME

REGISTRATION RESPONDENT NAME

13-11-2024

ICANARA BANK Vs

PALLAVIANSHUMAN

VSADVOCATE

ADVOCATE
MOBILE
NUMBER

INOT

ADVOCATE EMAILDATE OF E-
ID FILING

INOT MENTIONEDINOT

IPVT LTD
ICOATING

Vs M/S SHAKTI

JARORA PROP OF M/S ISKOSRIVASTAVA(P MENTIONED ASAS SINGLE PAGE ISMENTIONED
INTERNATIONAL s SINGLE PAGE [RECIEVED IAS SINGLE
IRECIEVED ITHROUGH MAIL PAGE IS
ITHROUGH MAIL RECIEVED
THROUGH
IMAIL
ICS (COMM)/6876/2024 13-11-2024 ICANARA BANK Vs MAMTAANSHUMAN  [NOT INOT MENTIONEDINOT
JACHARAY Prop of M/s SimranSRIVASTAVA(P MENTIONED ASAS SINGLE PAGE ISMENTIONED
[Enterprises , ISINGLE PAGE [RECIEVED IAS SINGLE
RECIEVED THROUGH MAIL PAGE IS
ITHROUGH MAIL RECIEVED
THROUGH
IMAIL
ICS (COMM)/6881/2024 14-11-2024 ISTATE BANK OF INDIA Vs MRHIMANSHU(P),NOT INOT MENTIONEDINOT
IRAM NARAYAN IMENTIONED ASAS SINGLE PAGE ISMENTIONED
SINGLE PAGE [RECIEVED IAS SINGLE
IRECIEVED ITHROUGH MAIL PAGE IS
ITHROUGH MAIL RECIEVED
THROUGH
IMAIL
ICS (COMM)/6883/2024 14-11-2024 IMadhav Exim Private Limited Vs |A PINOT INOT MENTIONEDINOT
IMani Mahesh Ispat ISIDHARTH(P), MENTIONED ASJAS SINGLE PAGE ISMENTIONED
ISINGLE PAGE [RECIEVED IAS SINGLE
RECIEVED ITHROUGH MAIL PAGE IS
ITHROUGH MAIL RECIEVED
THROUGH
IMAIL
ICS (COMM)/6884/2024 14-11-2024 ICANARA BANK Vs RAJAT KUMAR[Ashok INOT INOT MENTIONEDINOT
IMANJU [Kakkar(P), IMENTIONED ASAS SINGLE PAGE ISMENTIONED
SINGLE PAGE [RECIEVED IAS SINGLE
IRECIEVED ITHROUGH MAIL PAGE IS
ITHROUGH MAIL RECIEVED
THROUGH
IMAIL
ICS (COMM)/6887/2024 16-11-2024 IBRIGHT TRADING CO THROUGHJSADHNA INOT INOT MENTIONEDINOT
IPROP SUMAN KUMAR VERMA Vs [KUMARI(P), IMENTIONED ASAS SINGLE PAGE ISMENTIONED
SHREE SHAKTI PROTENIS PVT] ISINGLE PAGE [RECIEVED IAS SINGLE
ILTD IRECIEVED ITHROUGH MAIL PAGE IS
[THROUGH MAIL RECIEVED
THROUGH
IMAIL
[Execution (Comm)/147/2024 [16-11-2024 IM/S SPARK E LINA POLYMERSMithlesh Jha(P) [NOT INOT MENTIONEDINOT

IMENTIONED AS
SINGLE PAGE
IRECIEVED
THROUGH MAIL

AS SINGLE PAGE ISMENTIONED

IRECIEVED AS  SINGLE

THROUGH MAIL  [PAGE IS
RECIEVED
THROUGH

IMAIL




S.NO COURT DISTRICT COURT ROOM CASE TYPE CASE NUMBER

IOMP (COMM)/48/2024

DATE

OFPETITIONER

NAME VS

REGISTRATION RESPONDENT NAME

18-11-2024

ADVOCATE

ADVOCATE
MOBILE
NUMBER

ADVOCATE EMAILDATE OF E-
ID FILING

Riyajuddin Malik Vs HDB Financiall
[Services Limited

Vikas Kumar(P),

INOT
IMENTIONED AS

INOT MENTIONEDINOT
AS SINGLE PAGE ISMENTIONED

[LimitedOmkara transport Private

SINGLE PAGE [RECIEVED IAS SINGLE
IRECIEVED ITHROUGH MAIL PAGE IS
ITHROUGH MAIL RECIEVED
THROUGH
IMAIL
[Execution (Comm)/148/2024[18-11-2024 IM/S SUNDARAM FINANCEAbhishek INOT INOT MENTIONEDINOT
ILIMITED Vs MAKESHWAR|Kaushik(P), IMENTIONED ASAS SINGLE PAGE ISMENTIONED
IYADAV ISINGLE PAGE [RECIEVED IAS SINGLE
RECIEVED THROUGH MAIL PAGE IS
ITHROUGH MAIL RECIEVED
THROUGH
IMAIL
ICS (COMM)/6888/2024 18-11-2024 Sonia Gupta Vs MOHAMMADBINOD KUMARNOT INOT MENTIONEDINOT
ISHAMSHER ALAM JAGRAWAL(P), IMENTIONED ASJAS SINGLE PAGE ISMENTIONED
SINGLE PAGE [RECIEVED IAS SINGLE
IRECIEVED ITHROUGH MAIL PAGE IS
ITHROUGH MAIL RECIEVED
THROUGH
IMAIL
[Execution (Comm)/149/2024[18-11-2024 lOmkara transport PrivatelVarun Gupta(P),[NOT INOT MENTIONEDINOT

IMENTIONED AS

AS SINGLE PAGE ISMENTIONED

[LimitedOmkara transport Private SINGLE PAGE |RECIEVED AS  SINGLE
[LimitedOmk Vs  Autolite Indial IRECIEVED THROUGH MAIL  |PAGE IS
[Limited THROUGH MAIL RECIEVED
THROUGH
IMAIL
[Execution (Comm)/150/2024[18-11-2024 lOmkara Transport Private Limited [Varun Gupta(P),NOT INOT MENTIONEDINOT

Vs  Saxena Marnie Tech Private] IMENTIONED AS|AS SINGLE PAGE ISMENTIONED
[Limited SINGLE PAGE |[RECIEVED AS  SINGLE
[RECIEVED [THROUGH MAIL  |PAGE I8
THROUGH MAIL RECIEVED
ITHROUGH
IMAIL
IMISC DJ/1714/2024 18-11-2024 [Satin Finserv Ltd Vs RAHISU IPANKAJ INOT INOT MENTIONEDINOT
[KUMAR(P), IMENTIONED ASAS SINGLE PAGE ISMENTIONED
SINGLE PAGE [RECIEVED AS  SINGLE
[RECIEVED THROUGH MAIL [PAGE IS
THROUGH MAIL RECIEVED
ITHROUGH
IMAIL
ICS (COMM)/6889/2024 18-11-2024 RAJESH KUMAR LOHIYA Vs [TOM INOT INOT MENTIONEDINOT
IRANJANABEN SHYAMSUNDER[JOSEPH(P), IMENTIONED ASAS SINGLE PAGE ISMENTIONED
DHANWAR SINGLE PAGE [RECIEVED AS  SINGLE
IRECIEVED [THROUGH MAIL  |PAGE IS|
THROUGH MAIL RECIEVED
THROUGH

IMAIL




S.NO COURT

DISTRICT COURT ROOM CASE TYPE CASE NUMBER

[Execution (Comm)/151/2024

DATE

OFPETITIONER

NAME VS

REGISTRATION RESPONDENT NAME

18-11-2024

JORBIT METAL  INDUSTRIES

ADVOCATE

IYOGESH

ADVOCATE
MOBILE
NUMBER

INOT

ADVOCATE EMAILDATE OF E-
ID FILING

INOT MENTIONEDINOT

[Limited and Ors

[THROUGH PROP SANJAY GUPTA [PANDEY(P), IMENTIONED AS|AS SINGLE PAGE ISMENTIONED
Vs RS ELECTRICAL INDUSTRIES SINGLE PAGE [RECIEVED IAS SINGLE
IRECIEVED [THROUGH MAIL PAGE IS
ITHROUGH MAIL RECIEVED
ITHROUGH
IMAIL
IOMP (I) (COMM)/37/2024 [18-11-2024 TOYOTA FINANCIAL SERVICESRAJESH INOT INOT MENTIONEDINOT
INDIA LTD Vs BALUPANGRA(P), IMENTIONED ASAS SINGLE PAGE ISMENTIONED
IRAGHUNATH POKALE ISINGLE PAGE [RECIEVED IAS SINGLE
RECIEVED ITHROUGH MAIL PAGE IS
ITHROUGH MAIL RECIEVED
THROUGH
IMAIL
[Execution (Comm)/152/2024 [20-11-2024 ANTIM KIRAN Vs JAWAHARViney INOT INOT MENTIONEDINOT
INAVODYA VIDYALA [Sharma(P), IMENTIONED AS|AS SINGLE PAGE ISMENTIONED
ISINGLE PAGE [RECIEVED IAS SINGLE
IRECIEVED ITHROUGH MAIL PAGE IS
ITHROUGH MAIL RECIEVED
THROUGH
IMAIL
ICS (COMM)/6896/2024 20-11-2024 [Maha Singh Mann Vs  VatikaKajal(P), INOT INOT MENTIONEDINOT

IMENTIONED AS

AS SINGLE PAGE ISMENTIONED

IKUMAR

SINGLE PAGE |RECIEVED AS  SINGLE
IRECIEVED THROUGH MAIL  [PAGE IS
THROUGH MAIL RECIEVED
THROUGH
IMAIL
[Execution (Comm)/154/2024 [20-11-2024 ISTATE BANK OF INDIA Vs SUNILHIMANSHU(P),[NOT INOT MENTIONEDINOT

IMENTIONED AS

AS SINGLE PAGE ISMENTIONED

IKUMAR PROP OF M/S J V|
IKIRYANA STORE

IKUMAR
IROUT(P),

SINGLE PAGE [RECIEVED IAS SINGLE
IRECIEVED [THROUGH MAIL [PAGE IS
[THROUGH MAIL RECIEVED
ITHROUGH
IMAIL
ICS (COMM)/6897/2024 20-11-2024 [State Bank Of India Vs MR AJAY [ADAITA INOT INOT MENTIONEDINOT
KUMAR IMENTIONED AS|AS SINGLE PAGE ISMENTIONED
[ROUT(P), ISINGLE PAGE [RECIEVED IAS SINGLE
IRECIEVED [THROUGH MAIL PAGE IS
THROUGH MAIL RECIEVED
ITHROUGH
IMAIL
ICS (COMM)/6898/2024 20-11-2024 [State Bank Of India Vs MR VIKASHIADAITA INOT INOT MENTIONEDINOT

IMENTIONED AS
SINGLE PAGE
IRECIEVED
THROUGH MAIL

AS SINGLE PAGE ISMENTIONED

IRECIEVED AS  SINGLE

THROUGH MAIL  [PAGE IS
RECIEVED
THROUGH

IMAIL




S.NO COURT

DISTRICT COURT ROOM CASE TYPE CASE NUMBER

DATE

OFPETITIONER

NAME VS

REGISTRATION RESPONDENT NAME

ADVOCATE

ADVOCATE
MOBILE
NUMBER

ADVOCATE EMAILDATE OF E-
ID FILING

[[ntime Vincom Private Limited andlsinghal(P),

ICS (COMM)/6900/2024 20-11-2024 ISTATE BANK OF INDIA Vs INOT INOT MENTIONEDINOT
IRAJU PRAJAPATI UMAR IMENTIONED AS|AS SINGLE PAGE ISMENTIONED
[ROUT(P), SINGLE PAGE [RECIEVED IAS SINGLE
IRECIEVED [THROUGH MAIL PAGE IS
ITHROUGH MAIL RECIEVED
ITHROUGH
IMAIL
[Execution (Comm)/156/2024 [21-11-2024 IPAWAN APARTMENTS PVT LTD [Akshay INOT INOT MENTIONEDINOT
Vs RENU TRIGUMAYAT Dhawan(P), IMENTIONED ASAS SINGLE PAGE ISMENTIONED
ISINGLE PAGE [RECIEVED IAS SINGLE
RECIEVED ITHROUGH MAIL PAGE IS
ITHROUGH MAIL RECIEVED
THROUGH
IMAIL
ICS (COMM)/6903/2024 21-11-2024 [Pradeep seth Vs MS MAYASHEELYJitender INOT INOT MENTIONEDINOT
IRETAIL INDIA PRIVATE LIMITED [Vashisht(P), IMENTIONED AS|AS SINGLE PAGE ISMENTIONED
ISINGLE PAGE [RECIEVED IAS SINGLE
IRECIEVED ITHROUGH MAIL PAGE IS
ITHROUGH MAIL RECIEVED
THROUGH
IMAIL
ICS (COMM)/6907/2024 22-11-2024 [EMGREEN IMPEX LIMITED Vs [gaurav INOT INOT MENTIONEDINOT

IMENTIONED AS

AS SINGLE PAGE ISMENTIONED

Others ISINGLE PAGE [RECIEVED IAS SINGLE
RECIEVED [THROUGH MAIL PAGE IS
ITHROUGH MAIL RECIEVED
THROUGH
IMAIL
[Execution (Comm)/159/2024 [22-11-2024 [State Bank of India Vs [BANKE BIHARINOT INOT MENTIONEDINOT
IGHANSHYAM SETH ISHARMA(P), |[MENTIONED ASAS SINGLE PAGE ISMENTIONED
SINGLE PAGE [RECIEVED IAS SINGLE
IRECIEVED [THROUGH MAIL [PAGE IS
[THROUGH MAIL RECIEVED
ITHROUGH
IMAIL
ICS (COMM)/6910/2024 23-11-2024 ICANARA BANK Vs DHEERAJ[Sanjeev INOT INOT MENTIONEDINOT
IBHATIA PROP SHREE BALAJIIChopra(P), IMENTIONED AS|AS SINGLE PAGE ISMENTIONED
IENTERPRISES ISINGLE PAGE [RECIEVED IAS SINGLE
IRECIEVED [THROUGH MAIL PAGE IS
THROUGH MAIL RECIEVED
ITHROUGH
IMAIL
IOMP (I) (COMM)/39/2024 [23-11-2024 [ITOYOTA FINANCIAL SERVICESRAJESH INOT INOT MENTIONEDINOT
INDIA LTD Vs SANDEEPJANGRA(P), IMENTIONED AS|AS SINGLE PAGE ISMENTIONED
IPREMCHAND SANGA SINGLE PAGE [RECIEVED IAS SINGLE
IRECIEVED THROUGH MAIL  |PAGE IS
ITHROUGH MAIL RECIEVED
ITHROUGH

IMAIL




CASE NUMBER

S.NO COURT DISTRICT COURT ROOM CASE TYPE

IOMP (I) (COMM)/40/2024

DATE

OFPETITIONER

NAME VS

REGISTRATION RESPONDENT NAME

23-11-2024

ADVOCATE

ADVOCATE

MOBILE
NUMBER

ADVOCATE EMAILDATE OF E-

ID FILING

[Toyota financial services India Ltd

IRAJESH

INOT

INOT MENTIONEDINOT

Vs VIKAS DATTATRAY SHIRKE UANGRA(P), IMENTIONED ASAS SINGLE PAGE ISMENTIONED
SINGLE PAGE [RECIEVED IAS SINGLE
IRECIEVED ITHROUGH MAIL PAGE IS
ITHROUGH MAIL RECIEVED
THROUGH
IMAIL
ICS (COMM)/6911/2024 25-11-2024 ISUNTIME TRADERS PVT LTD Vs [Pradeep KumarNOT INOT MENTIONEDINOT
Amit Gupta Uha(P), IMENTIONED ASAS SINGLE PAGE ISMENTIONED
ISINGLE PAGE [RECIEVED IAS SINGLE
RECIEVED THROUGH MAIL PAGE IS
ITHROUGH MAIL RECIEVED
THROUGH
IMAIL
IMISC DJ/1758/2024 5-11-2024 IM/S JAQUAR AND COMPANY PVTJAditya Gaur(P), [NOT INOT MENTIONEDNOT
ILTD Vs DEEPAK SEHGAL IMENTIONED ASAS SINGLE PAGE ISMENTIONED
IPROPRIETORSHIP FIRM SINGLE PAGE [RECIEVED IAS SINGLE
IRECIEVED ITHROUGH MAIL PAGE IS
ITHROUGH MAIL RECIEVED
THROUGH
IMAIL
ICS (COMM)/6912/2024 25-11-2024 ISHUSHA JAIN Vs SATPALJAIN [Harshit Jain(P), [NOT INOT MENTIONEDINOT
IMENTIONED ASAS SINGLE PAGE ISMENTIONED
ISINGLE PAGE [RECIEVED IAS SINGLE
RECIEVED ITHROUGH MAIL PAGE IS
ITHROUGH MAIL RECIEVED
THROUGH
IMAIL
[Execution (Comm)/160/2024[25-11-2024 ISUNDARAM FINANCE LIMITED |Abhishek INOT INOT MENTIONEDINOT

Vs SHANKAR JHA [Kaushik(P), IMENTIONED AS|AS SINGLE PAGE ISMENTIONED
SINGLE PAGE [RECIEVED IAS SINGLE
IRECIEVED [THROUGH MAIL [PAGE IS
[THROUGH MAIL RECIEVED
ITHROUGH
IMAIL
[Execution (Comm)/161/2024 [25-11-2024 ISUNDARAM FINANCE LIMITED |Abhishek INOT INOT MENTIONEDINOT

IKUMAR Vs SHIV KUMAR

IDinkar(P),

Vs SACHINDER Kaushik(P), IMENTIONED ASAS SINGLE PAGE ISMENTIONED
SINGLE PAGE |RECIEVED AS  SINGLE
IRECIEVED THROUGH MAIL  [PAGE IS
THROUGH MAIL RECIEVED
THROUGH
IMAIL
ICS (COMM)/6916/2024 26-11-2024 IMAHENDRA ALIAS MAHENDERSSurya BhanNOT INOT MENTIONEDINOT

IMENTIONED AS
SINGLE PAGE
IRECIEVED

THROUGH MAIL

AS SINGLE PAGE ISMENTIONED

IRECIEVED AS  SINGLE

THROUGH MAIL  [PAGE IS
RECIEVED
THROUGH

IMAIL




S.NO COURT DISTRICT COURT ROOM CASE TYPE CASE NUMBER

[Execution (Comm)/163/2024

DATE

OFPETITIONER

NAME VS

REGISTRATION RESPONDENT NAME

26-11-2024

[TUSS FACILITY SERVICES Vs

ADVOCATE

[Sunil

ADVOCATE
MOBILE
NUMBER

INOT

ADVOCATE EMAILDATE OF E-
ID FILING

INOT MENTIONEDINOT

IMAHA  DURGA  CHARITABLE[Dwivedi(P), IMENTIONED AS|AS SINGLE PAGE ISMENTIONED
[TRUST SINGLE PAGE [RECIEVED IAS SINGLE
IRECIEVED [THROUGH MAIL PAGE IS
ITHROUGH MAIL RECIEVED
ITHROUGH
IMAIL
IOMP (COMM)/50/2024 28-11-2024 IM/s Merakee Unisex Salon Vs M/S|Gaurav INOT INOT MENTIONEDINOT
INeo Growth Credit Pvt Ltd [Tyagi(P), IMENTIONED ASAS SINGLE PAGE ISMENTIONED
ISINGLE PAGE [RECIEVED IAS SINGLE
RECIEVED ITHROUGH MAIL PAGE IS
ITHROUGH MAIL RECIEVED
THROUGH
IMAIL
IOMP (I) (COMM)/41/2024 [28-11-2024 [dfc First Bank Vs HARSH BHATIMAYANK INOT INOT MENTIONEDINOT
6769 IMAHAJAN(P), IMENTIONED ASAS SINGLE PAGE ISMENTIONED
ISINGLE PAGE [RECIEVED IAS SINGLE
IRECIEVED ITHROUGH MAIL PAGE IS
ITHROUGH MAIL RECIEVED
THROUGH
IMAIL
IOMP (I) (COMM)/42/2024 [28-11-2024 [dfc First Bank Vs LAIK RAJAVALIMAYANK INOT INOT MENTIONEDINOT
550 IMAHAJAN(P), IMENTIONED ASJAS SINGLE PAGE ISMENTIONED
ISINGLE PAGE [RECIEVED IAS SINGLE
RECIEVED [THROUGH MAIL PAGE IS
ITHROUGH MAIL RECIEVED
THROUGH
IMAIL
ICS (COMM)/6920/2024 20-11-2024 ISAROJ ARORA Vs ASHISHANMOL INOT INOT MENTIONEDINOT
IBHATNAGAR ICHADHA(P), |MENTIONED ASAS SINGLE PAGE ISMENTIONED
SINGLE PAGE [RECIEVED IAS SINGLE
IRECIEVED ITHROUGH MAIL PAGE IS
ITHROUGH MAIL RECIEVED
ITHROUGH
IMAIL
[Execution (Comm)/165/2024 [29-11-2024 IDelhi Commercial Builders Pvt Ltd [Akshay INOT INOT MENTIONEDINOT

ISHREE VAISHNO ENTERPRISES

Vs Subhash Chand Dhawan(P), IMENTIONED ASAS SINGLE PAGE ISMENTIONED
ISINGLE PAGE [RECIEVED IAS SINGLE
IRECIEVED ITHROUGH MAIL PAGE IS
[THROUGH MAIL RECIEVED
THROUGH
IMAIL
[Execution (Comm)/166/2024[29-11-2024 IM/S EXKLUSIVE PAPERS LTD Vs [Akhil Gupta(P), [NOT INOT MENTIONEDINOT

IMENTIONED AS
SINGLE PAGE
IRECIEVED
THROUGH MAIL

AS SINGLE PAGE ISMENTIONED

IRECIEVED AS  SINGLE

THROUGH MAIL  [PAGE IS
RECIEVED
THROUGH

IMAIL




S.NO COURT

DISTRICT COURT ROOM CASE TYPE CASE NUMBER

ICS (COMM)/6921/2024

DATE

OFPETITIONER

NAME VS

REGISTRATION RESPONDENT NAME

20-11-2024

ICANARA BANK Vs BINNY GULAT]

ADVOCATE

ANSHUMAN

ADVOCATE
MOBILE
NUMBER

INOT

ADVOCATE EMAILDATE OF E-
ID FILING

INOT MENTIONEDINOT

IPURI PROPRIETOR OF M/SSRIVASTAVA(P MENTIONED ASAS SINGLE PAGE ISMENTIONED
[Shivalik Enterprises s SINGLE PAGE [RECIEVED AS  SINGLE
IRECIEVED [THROUGH MAIL PAGE IS
ITHROUGH MAIL RECIEVED
ITHROUGH
IMAIL
ICS (COMM)/6922/2024 29-11-2024 IM/S OMSONS MARKETING PVT|Sachin Malik(P),NOT INOT MENTIONEDINOT

ILTD Vs RAUNAQ TRAVELS PVT] IMENTIONED ASAS SINGLE PAGE ISMENTIONED
ILTD SINGLE PAGE |RECIEVED AS  SINGLE
IRECIEVED ITHROUGH MAIL  |PAGE 1|
THROUGH MAIL RECIEVED
[THROUGH
IMAIL
[Execution (Comm)/167/2024 [30-11-2024 IMS S AW AND COMPANY Vs MSKAMESHWER [NOT INOT MENTIONEDINOT

IManchanda

lsehrawat(P),

ISARASWATI MARKETING IMISHRA(P), IMENTIONED AS|AS SINGLE PAGE ISMENTIONED
ISINGLE PAGE [RECIEVED IAS SINGLE
IRECIEVED ITHROUGH MAIL PAGE IS
ITHROUGH MAIL RECIEVED
THROUGH
IMAIL
ICS (COMM)/6926/2024 30-11-2024 ICANARA BANK Vs RAJINDERSanjeev INOT INOT MENTIONEDINOT
[KUMAR PROP V R PAPERChopra(P), IMENTIONED ASAS SINGLE PAGE ISMENTIONED
IPRODUCT ISINGLE PAGE [RECIEVED IAS SINGLE
RECIEVED [THROUGH MAIL PAGE IS
ITHROUGH MAIL RECIEVED
THROUGH
IMAIL
ICS (COMM)/6927/2024 30-11-2024 AP Polymers Vs  Munish PolySuhail INOT INOT MENTIONEDINOT
[Products [Shariq(P), IMENTIONED AS|AS SINGLE PAGE ISMENTIONED
SINGLE PAGE [RECIEVED IAS SINGLE
IRECIEVED ITHROUGH MAIL PAGE IS
ITHROUGH MAIL RECIEVED
ITHROUGH
IMAIL
IMISC DJ/1627/2024 04-11-2024 IYASHPAL KHANNA Vs GAURAVJAditya INOT INOT MENTIONEDINOT
IBHATIA IGhadge(P), IMENTIONED ASAS SINGLE PAGE ISMENTIONED
ISINGLE PAGE [RECIEVED IAS SINGLE
IRECIEVED [THROUGH MAIL PAGE IS
THROUGH MAIL RECIEVED
THROUGH
IMAIL
ICS (COMM)/6858/2024 06-11-2024 [Pradeep Gupta Vs Nirmalajaakash INOT INOT MENTIONEDINOT

IMENTIONED AS
SINGLE PAGE
IRECIEVED
THROUGH MAIL

AS SINGLE PAGE ISMENTIONED

IRECIEVED AS  SINGLE

THROUGH MAIL  [PAGE IS
RECIEVED
THROUGH

IMAIL




S.NO COURT

DISTRICT COURT ROOM

CASE TYPE CASE NUMBER

DATE

OFPETITIONER

NAME VS

REGISTRATION RESPONDENT NAME

ADVOCATE

ADVOCATE
MOBILE
NUMBER

ADVOCATE EMAILDATE OF E-
ID FILING

46

SH. UMED SINGH,
JUDGHE

IDISTRICT
(COMMERCIAL)

INORTH

CHEMICALS P LTD. VS M/S
IPREETI GOYAL PROP OF M/S D
IDSALES INDIA

IPACHAURI (P)

IMISC DJ/1661/2024 07-11-2024 IMANOJ GARG Vs SAJID ALAM INOT INOT MENTIONEDINOT
umar(P), IMENTIONED ASAS SINGLE PAGE ISMENTIONED
SINGLE PAGE [RECIEVED IAS SINGLE
IRECIEVED ITHROUGH MAIL PAGE IS
ITHROUGH MAIL RECIEVED
THROUGH
IMAIL
ICS (COMM)/6882/2024 14-11-2024 Paswinder Kaur Vs Gurmeet Singh |JANANT INOT INOT MENTIONEDINOT
RAO(P), IMENTIONED ASAS SINGLE PAGE ISMENTIONED
ISINGLE PAGE [RECIEVED IAS SINGLE
RECIEVED ITHROUGH MAIL PAGE IS
ITHROUGH MAIL RECIEVED
THROUGH
IMAIL
IOMP (COMM)/49/2024 20-11-2024 IM/s Delhi MSW Solutions Limited [Vinod INOT INOT MENTIONEDINOT
Vs Swift Securities private Limited [Kumar(P), IMENTIONED ASJAS SINGLE PAGE ISMENTIONED
SINGLE PAGE [RECIEVED IAS SINGLE
IRECIEVED ITHROUGH MAIL PAGE IS
ITHROUGH MAIL RECIEVED
THROUGH
IMAIL
[Execution (Comm)/158/2024 [22-11-2024 [Pawan Apartments Pvt Ltd Vs RenulAkshay INOT INOT MENTIONEDINOT
[Trigumayat IDhawan(P), IMENTIONED ASAS SINGLE PAGE ISMENTIONED
ISINGLE PAGE [RECIEVED IAS SINGLE
RECIEVED ITHROUGH MAIL PAGE IS
ITHROUGH MAIL RECIEVED
THROUGH
IMAIL
ICS (COMM)/6856/2024 05-11-2024 IRACHIT SEKSARIA VS MANOJAMIT BHATIANOT INOT MENTIONEDINOT
IVERMA (P) IMENTIONED ASAS SINGLE PAGE ISMENTIONED
SINGLE PAGE [RECIEVED IAS SINGLE
IRECIEVED ITHROUGH MAIL PAGE IS
ITHROUGH MAIL RECIEVED
THROUGH
IMAIL
ICS (COMM)/6857/2024 05-11-2024 [RACHIT SEKSARIA VS RAJAT BALIAMIT BHATIANOT INOT MENTIONED|NOT
(P) IMENTIONED ASAS SINGLE PAGE ISMENTIONED
ISINGLE PAGE [RECIEVED IAS SINGLE
IRECIEVED ITHROUGH MAIL PAGE IS
[THROUGH MAIL RECIEVED
THROUGH
IMAIL
ICS (COMM)/6859/2024 06-11-2024 IM/S SUSHIL CORUGATING ANDDEV PRAKASHINOT INOT MENTIONEDINOT

IMENTIONED AS
SINGLE PAGE
IRECIEVED
THROUGH MAIL

AS SINGLE PAGE ISMENTIONED

IRECIEVED AS  SINGLE

THROUGH MAIL  [PAGE IS
RECIEVED
THROUGH

IMAIL




S.NO COURT

DISTRICT COURT ROOM CASE TYPE CASE NUMBER

DATE

OFPETITIONER

NAME

REGISTRATION RESPONDENT NAME

VSADVOCATE

ADVOCATE
MOBILE
NUMBER

ADVOCATE EMAILDATE OF E-
ID FILING

ICS (COMM)/6861/2024 07-11-2024 IRAMESH KUMAR BANSAL SRJ{BRAJ INOT INOT MENTIONEDINOT
ICITIZEN VS GAURAV GOYAL BHUSHAN LAIJMENTIONED ASAS SINGLE PAGE ISMENTIONED
KARN (P) SINGLE PAGE [RECIEVED IAS SINGLE
IRECIEVED ITHROUGH MAIL PAGE IS
ITHROUGH MAIL RECIEVED
THROUGH
IMAIL
ICS (COMM)/6862/2024 07-11-2024 IPUNJAB NATIONAL BANK VSPARAS INOT INOT MENTIONEDINOT
VISHAN ALVI IAGGARWAL (P)IMENTIONED ASJAS SINGLE PAGE ISMENTIONED
ISINGLE PAGE [RECIEVED IAS SINGLE
RECIEVED THROUGH MAIL PAGE IS
ITHROUGH MAIL RECIEVED
THROUGH
IMAIL
ICS (COMM)/6863/2024 07-11-2024 RAM NIWAS JAIN VS M/SVIKAS DEEPNOT INOT MENTIONEDINOT
ARMSTRONG WIRES ANDYAIN (P) IMENTIONED ASAS SINGLE PAGE ISMENTIONED
IENGINEERS PVT. LTD. SINGLE PAGE [RECIEVED IAS SINGLE
IRECIEVED ITHROUGH MAIL PAGE IS
ITHROUGH MAIL RECIEVED
THROUGH
IMAIL
ICS (COMM)/6867/2024 08-11-2024 IMITRAS BIKES PRIVATE LTD. VSRAVI INOT INOT MENTIONEDINOT
IRITA RANT SAHA ICHAUHAN(P), MENTIONED ASJAS SINGLE PAGE ISMENTIONED
ISINGLE PAGE [RECIEVED IAS SINGLE
RECIEVED ITHROUGH MAIL PAGE IS
ITHROUGH MAIL RECIEVED
THROUGH
IMAIL
ICS (COMM)/6869/2024 08-11-2024 ISAM SON POLYMERS PVT. LTD. VSKAMAL SINGHNOT INOT MENTIONEDINOT
ISRI RAJESHWARI INDUSTRIES|(P) IMENTIONED ASAS SINGLE PAGE ISMENTIONED
IPLASTIC SINGLE PAGE [RECIEVED IAS SINGLE
IRECIEVED ITHROUGH MAIL PAGE IS
ITHROUGH MAIL RECIEVED
THROUGH
IMAIL
ICS (COMM)/6870/2024 08-11-2024 IRAJESH AGARWAL VS GAUTAMSHANTNU INOT INOT MENTIONEDINOT
ISHARMA IAGGARWAL (P)IMENTIONED ASJAS SINGLE PAGE ISMENTIONED
ISINGLE PAGE [RECIEVED IAS SINGLE
IRECIEVED ITHROUGH MAIL PAGE IS
[THROUGH MAIL RECIEVED
THROUGH
IMAIL
ICS (COMM)/6868/2024 08-11-2024 IM/S CONTINENTAL INDIAHITESH INOT INOT MENTIONEDINOT
IPRIVATE LTD. VS KRIPA SINGH [SACHAR (P) IMENTIONED ASAS SINGLE PAGE ISMENTIONED
SINGLE PAGE [RECIEVED IAS SINGLE
IRECIEVED THROUGH MAIL [PAGE IS
ITHROUGH MAIL RECIEVED
THROUGH
IMAIL




S.NO COURT

DISTRICT COURT ROOM CASE TYPE CASE NUMBER

DATE

OFPETITIONER

NAME VS

REGISTRATION RESPONDENT NAME

ADVOCATE

ADVOCATE
MOBILE
NUMBER

ADVOCATE EMAILDATE OF E-
ID FILING

ICS (COMM)/6871/2024 11-11-2024 IM/S NATRAJ POLYCHEM PVTMEENAKSHI [NOT INOT MENTIONEDINOT
ILTD. VS ANITA ANU IGARG (P) IMENTIONED ASAS SINGLE PAGE ISMENTIONED
SINGLE PAGE [RECIEVED IAS SINGLE
IRECIEVED ITHROUGH MAIL PAGE IS
ITHROUGH MAIL RECIEVED
THROUGH
IMAIL
ICS (COMM)/6877/2024 13-11-2024 IM/S SHREE GANIK UDYOG VSG.S GANGWARNOT INOT MENTIONEDINOT
IM/S BANSAL TRADERS (P) IMENTIONED ASAS SINGLE PAGE ISMENTIONED
ISINGLE PAGE [RECIEVED IAS SINGLE
RECIEVED THROUGH MAIL PAGE IS
ITHROUGH MAIL RECIEVED
THROUGH
IMAIL
ICS (COMM)/6878/2024 13-11-2024 ISTATE BANK OF INDIA VSSWEETY GOODNOT INOT MENTIONEDINOT
ISHAKUNTALA DEVI (P) IMENTIONED ASAS SINGLE PAGE ISMENTIONED
SINGLE PAGE [RECIEVED IAS SINGLE
IRECIEVED ITHROUGH MAIL PAGE IS
ITHROUGH MAIL RECIEVED
THROUGH
IMAIL
ICS (COMM)/6879/2024 13-11-2024 ICHAITANYA AGGARWAL VSSEEMA GUPTA [NOT INOT MENTIONEDINOT
IANKUSH GOEL (P) IMENTIONED ASAS SINGLE PAGE ISMENTIONED
ISINGLE PAGE [RECIEVED IAS SINGLE
RECIEVED ITHROUGH MAIL PAGE IS
ITHROUGH MAIL RECIEVED
THROUGH
IMAIL
ICS (COMM)/6880/2024 13-11-2024 ICANARA BANK VS INDRESHANSHUMAN [NOT INOT MENTIONEDINOT
ISINGH RATHOR PROPRIETOR FO|SRIVASTAVA(P MENTIONED ASAS SINGLE PAGE ISMENTIONED
IM/S ANSHUMAN PLASTI(), SINGLE PAGE [RECIEVED IAS SINGLE
ISUPPLIERS IRECIEVED ITHROUGH MAIL PAGE IS
ITHROUGH MAIL RECIEVED
THROUGH
IMAIL
ICS (COMM)/6885/2024 14-11-2024 ISTATE BANK OF INDIA Vs MRHIMANSHU(P),[NOT INOT MENTIONEDINOT
IASHOK IMENTIONED ASAS SINGLE PAGE ISMENTIONED
ISINGLE PAGE [RECIEVED IAS SINGLE
IRECIEVED ITHROUGH MAIL PAGE IS
[THROUGH MAIL RECIEVED
THROUGH
IMAIL
ICS (COMM)/6886/2024 14-11-2024 IBRIGHT TRADING CO. THROUGH[SADHNA INOT INOT MENTIONEDINOT
IPROP SUMAN KUMAR VERMA VSKUMARI(P), IMENTIONED ASAS SINGLE PAGE ISMENTIONED
IEMVEE FOOD PRODUCTS SINGLE PAGE [RECIEVED IAS SINGLE
IRECIEVED THROUGH MAIL [PAGE IS
ITHROUGH MAIL RECIEVED
THROUGH
IMAIL




S.NO COURT

DISTRICT COURT ROOM CASE TYPE CASE NUMBER

DATE

OFPETITIONER

NAME VS

REGISTRATION RESPONDENT NAME

ADVOCATE

ADVOCATE
MOBILE
NUMBER

ADVOCATE EMAILDATE OF E-

ID FILING

ICS (COMM)/6890/2024 18-11-2024 ISONIA GUPTA THROUGH SPABINOD KUMARNOT INOT MENTIONEDINOT
[HOLDER VIPIN GUPTA VSIAGRAWAL(P), [MENTIONED ASAS SINGLE PAGE ISMENTIONED
TARIQUE MOHD. SINGLE PAGE [RECIEVED IAS SINGLE
IRECIEVED [THROUGH MAIL PAGE IS
ITHROUGH MAIL RECIEVED
ITHROUGH
IMAIL
ICS (COMM)/6892/2024 18-11-2024 IVAIBHAV AGGARWAL VS MADHUHARSHIT INOT INOT MENTIONEDINOT
IAGRO CHEM IGUPTA (P) IMENTIONED ASAS SINGLE PAGE ISMENTIONED
ISINGLE PAGE [RECIEVED IAS SINGLE
RECIEVED ITHROUGH MAIL PAGE IS
ITHROUGH MAIL RECIEVED
THROUGH
IMAIL
ICS (COMM)/6891/2024 18-11-2024 AYUSH AGGARWAL VS JASWANTSACHIN INOT INOT MENTIONEDINOT
INDUSTRIES IAGGARWAL (P)IMENTIONED ASAS SINGLE PAGE ISMENTIONED
ISINGLE PAGE [RECIEVED IAS SINGLE
IRECIEVED ITHROUGH MAIL PAGE IS
ITHROUGH MAIL RECIEVED
THROUGH
IMAIL
ICS (COMM)/6893/2024 18-11-2024 IM/S VINPOL INDUSTRIES ARAVI INOT INOT MENTIONEDINOT
IPARTNER SHIP FIRM VSICHAUHAN (P) [MENTIONED ASAS SINGLE PAGE ISMENTIONED
ILAVANYA OLYFINS PRIVATE LTD. ISINGLE PAGE [RECIEVED IAS SINGLE
RECIEVED [THROUGH MAIL PAGE IS
ITHROUGH MAIL RECIEVED
ITHROUGH
IMAIL
ICS (COMM)/6894/2024 18-11-2024 ISHREE GANIK UDYOG VSMANOJ INOT INOT MENTIONEDINOT
IMAHAVIR PACKAGING IPATHAK (P) IMENTIONED AS|AS SINGLE PAGE ISMENTIONED
SINGLE PAGE [RECIEVED IAS SINGLE
IRECIEVED ITHROUGH MAIL PAGE IS
ITHROUGH MAIL RECIEVED
ITHROUGH
IMAIL
ICS (COMM)/6902/2024 20-11-2024 VIJAY KUMAR  SINGH VSBHANU INOT INOT MENTIONEDINOT
ISHRIRAM GENERAL INSURANCEDEEPAK IMENTIONED ASAS SINGLE PAGE ISMENTIONED
ICOMPANY LTD. IMISHRA ISINGLE PAGE [RECIEVED IAS SINGLE
IRECIEVED [THROUGH MAIL PAGE IS
THROUGH MAIL RECIEVED
THROUGH
IMAIL
ICS (COMM)/6901/2024 20-11-2024 ISURENDRA SINGH VS M/S LUXMI[Rakesh INOT INOT MENTIONEDINOT
IMETAL INDUSTRIES AND ANR.  [Kumar(P), IMENTIONED AS|AS SINGLE PAGE ISMENTIONED
SINGLE PAGE [RECIEVED IAS SINGLE
IRECIEVED THROUGH MAIL [PAGE IS
ITHROUGH MAIL RECIEVED
ITHROUGH
IMAIL




S.NO COURT DISTRICT COURT ROOM CASE TYPE CASE NUMBER

DATE

OFPETITIONER

NAME
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ICS (COMM)/6899/2024 20-11-2024 ITUSHAR GUPTA PROPRIETOR OFAWANISH INOT INOT MENTIONEDINOT
IPREMSUDHA VS PAWAN KUMAR|SHRIVASTAVA IMENTIONED ASJAS SINGLE PAGE ISMENTIONED
IGARG (P) SINGLE PAGE [RECIEVED IAS SINGLE
IRECIEVED [THROUGH MAIL PAGE IS
ITHROUGH MAIL RECIEVED
ITHROUGH
IMAIL
ICS/ (COMM)/6895/2024 20-11-2024 IM/S PARAS POLYCAB PVT. LTD.VINEET INOT INOT MENTIONEDINOT
VS MUFEENA MAMMED KOYA ITANEJA (P) IMENTIONED ASAS SINGLE PAGE ISMENTIONED
ISINGLE PAGE [RECIEVED IAS SINGLE
RECIEVED ITHROUGH MAIL PAGE IS
ITHROUGH MAIL RECIEVED
THROUGH
IMAIL
ICS (COMM)/6905/2024 21-11-2024 ISPREAD HOME PRODUCTS VS MS/KANISHK INOT INOT MENTIONEDINOT
IK RAMNATHAN CO. IAGARWAL (P) MENTIONED ASAS SINGLE PAGE ISMENTIONED
ISINGLE PAGE [RECIEVED IAS SINGLE
IRECIEVED ITHROUGH MAIL PAGE IS
ITHROUGH MAIL RECIEVED
THROUGH
IMAIL
ICS (COMM)/6904/2024 21-11-2024 IGREEN EARTH PUBLICATIONSRAHUL INOT INOT MENTIONEDINOT
IPVT. LTD. VS MOUNT ZIONKUMAR IMENTIONED ASAS SINGLE PAGE ISMENTIONED
IMISSION IPANDIT (P) ISINGLE PAGE [RECIEVED IAS SINGLE
RECIEVED [THROUGH MAIL PAGE IS
ITHROUGH MAIL RECIEVED
THROUGH
IMAIL
ICS (COMM)/6906/2024 21-11-2024 SHIV SHAKTI PACKMAT VSPARTHO INOT INOT MENTIONEDINOT
IPANKAJ TYAGI BHATTACHAR [MENTIONED ASJAS SINGLE PAGE ISMENTIONED
IYA (P) SINGLE PAGE [RECIEVED IAS SINGLE
IRECIEVED ITHROUGH MAIL PAGE IS
ITHROUGH MAIL RECIEVED
ITHROUGH
IMAIL
ICS (COMM)/6908/2024 23-11-2024 SUNIL. VERMA VS ISTUTIRISHABH INOT INOT MENTIONEDINOT
ISERVICES PRIVATE LTD. ISINGHAL (P) |MENTIONED ASJAS SINGLE PAGE ISMENTIONED
ISINGLE PAGE [RECIEVED IAS SINGLE
IRECIEVED [THROUGH MAIL PAGE IS
[THROUGH MAIL RECIEVED
THROUGH
IMAIL
ICS (COMM)/6909/2024 23-11-2024 ICHANDER PRAKASH NARA VSSANJAY GARGNOT INOT MENTIONEDINOT
IMAHESH TEKCHAND RUPESHJA ((P) IMENTIONED AS|AS SINGLE PAGE ISMENTIONED
SINGLE PAGE [RECIEVED IAS SINGLE
IRECIEVED THROUGH MAIL [PAGE IS
ITHROUGH MAIL RECIEVED
ITHROUGH
IMAIL
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ICS (COMM)/6913/2024 25-11-2024 ICANARA BANK VS GAMBIR SINGHANSHUMAN [NOT INOT MENTIONEDINOT
IPROPRIETOR OF M/S KRISHNA[SRIVASTAVA(P [MENTIONED ASAS SINGLE PAGE ISMENTIONED
IMADHAV SWEET CORNER s SINGLE PAGE [RECIEVED IAS SINGLE
IRECIEVED [THROUGH MAIL PAGE IS
ITHROUGH MAIL RECIEVED
ITHROUGH
IMAIL
ICS (COMM)/69142024 26-11-2024 IM/S RAHUL TRADERS VS M/S|VIKASH INOT INOT MENTIONEDINOT
UAGDISH PRASAD ANAND KUMAR|SHARMA (P) |MENTIONED ASAS SINGLE PAGE ISMENTIONED
ISINGLE PAGE [RECIEVED IAS SINGLE
RECIEVED ITHROUGH MAIL PAGE IS
ITHROUGH MAIL RECIEVED
THROUGH
IMAIL
ICS (COMM)/6915/2024 26-11-2024 IM/S RAHUL TRADERS VS M/S J.(VIKASH INOT INOT MENTIONEDINOT
IJAGRO FOODS ISHARMA (P) |MENTIONED ASAS SINGLE PAGE ISMENTIONED
ISINGLE PAGE [RECIEVED IAS SINGLE
IRECIEVED ITHROUGH MAIL PAGE IS
ITHROUGH MAIL RECIEVED
THROUGH
IMAIL
ICS (COMM)/6917/2024 29-11-2024 RAJESH ARORA VS ASHISHANMOL INOT INOT MENTIONEDINOT
IBHATNAGAR ICHADHA(P), [MENTIONED ASJAS SINGLE PAGE ISMENTIONED
ISINGLE PAGE [RECIEVED IAS SINGLE
RECIEVED [THROUGH MAIL PAGE IS
ITHROUGH MAIL RECIEVED
THROUGH
IMAIL
ICS (COMM)/6918/2024 20-11-2024 IM/S OMSONS MARKETING PVT|Sachin Malik(P),NOT INOT MENTIONEDINOT
ILTD Vs M/S ORIGIN APPLIANCES] IMENTIONED AS|AS SINGLE PAGE ISMENTIONED
IPVT. LTD. SINGLE PAGE [RECIEVED IAS SINGLE
IRECIEVED ITHROUGH MAIL PAGE IS
ITHROUGH MAIL RECIEVED
ITHROUGH
IMAIL
ICS (COMM)/6919/2024 29-11-2024 IM/S OMSONS MARKETING PVT,Sachin Malik(P),NOT INOT MENTIONEDINOT
ILTD.VS M/S PS SPIRITS PVT. LTD. IMENTIONED ASAS SINGLE PAGE ISMENTIONED
ISINGLE PAGE [RECIEVED IAS SINGLE
IRECIEVED [THROUGH MAIL PAGE IS
[THROUGH MAIL RECIEVED
THROUGH
IMAIL
ICS (COMM)/6923/2024 30-11-2024 IM/S AGGARWAL AND CO. VSVIKAS INOT INOT MENTIONEDINOT
AMBUJ HOTEL AND REALSHARMA (P) |[MENTIONED ASAS SINGLE PAGE ISMENTIONED
I[ESTATE PVT. LTD. SINGLE PAGE [RECIEVED IAS SINGLE
IRECIEVED THROUGH MAIL [PAGE IS
ITHROUGH MAIL RECIEVED
ITHROUGH
IMAIL
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ICS (COMM)/6924/2024 30-11-2024 ISATPAL SEHRAWAT VSUITENDER INOT INOT MENTIONEDINOT
IBHUPINDER SINGH BHARDWAJ (P)IMENTIONED ASJAS SINGLE PAGE ISMENTIONED
SINGLE PAGE [RECIEVED IAS SINGLE
IRECIEVED ITHROUGH MAIL PAGE IS
ITHROUGH MAIL RECIEVED
THROUGH
IMAIL
ICS (COMM)/6925/2024 30-11-2024 [TOPLINE SOLUTION PVT. LTD. VSANIL KUMARINOT INOT MENTIONEDINOT
UYOTI KAUL ABRAHIM IMISHRA (P) IMENTIONED ASAS SINGLE PAGE ISMENTIONED
ISINGLE PAGE [RECIEVED IAS SINGLE
RECIEVED THROUGH MAIL PAGE IS
ITHROUGH MAIL RECIEVED
THROUGH
IMAIL
IEXECUTION 13-11-2024 IGURMEET SINGH PROPRIETOR[UTKARSH INOT INOT MENTIONEDINOT
(Comm)145/2024 VS MAHA DURGA CHARITABLEMATHUR IMENTIONED ASAS SINGLE PAGE ISMENTIONED
[TRUST SINGLE PAGE [RECIEVED IAS SINGLE
IRECIEVED ITHROUGH MAIL PAGE IS
ITHROUGH MAIL RECIEVED
THROUGH
IMAIL
[EXECUTION 14-11-2024 IM/S SOURIR INDIA PVT .LTD. VSADV. (P) INOT INOT MENTIONEDINOT
(Comm)146/2024 IMOHD. YUNUS IMENTIONED ASAS SINGLE PAGE ISMENTIONED
ISINGLE PAGE [RECIEVED IAS SINGLE
RECIEVED ITHROUGH MAIL PAGE IS
ITHROUGH MAIL RECIEVED
THROUGH
IMAIL
[EXECUTION 20-11-2024 IM/ SUNDARAM FINANCE LTD. VSAbhishek INOT INOT MENTIONEDINOT
(Comm)153/2024 ISURAJ [Kaushik(P), IMENTIONED ASAS SINGLE PAGE ISMENTIONED
SINGLE PAGE [RECIEVED IAS SINGLE
IRECIEVED ITHROUGH MAIL PAGE IS
ITHROUGH MAIL RECIEVED
THROUGH
IMAIL
[EXECUTION 20-11-2024 IM/S SUNDARAM FINANCE LTD.Abhishek INOT INOT MENTIONEDINOT
(Comm)155/2024 IVS KAPIL PATIL Kaushik(P), IMENTIONED ASAS SINGLE PAGE ISMENTIONED
ISINGLE PAGE [RECIEVED IAS SINGLE
IRECIEVED ITHROUGH MAIL PAGE IS
[THROUGH MAIL RECIEVED
THROUGH
IMAIL
IEXECUTION 21-11-2024 IGOEL TRADELINKS VS RADHADEV PRAKASHNOT INOT MENTIONEDINOT
(Comm)157/2024 IKRISHAN INDUSTRIES [PACHAURI (P) MENTIONED ASJAS SINGLE PAGE ISMENTIONED

SINGLE PAGE
IRECIEVED
THROUGH MAIL

IRECIEVED AS  SINGLE

THROUGH MAIL  [PAGE IS
RECIEVED
THROUGH

IMAIL
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[Execution (Comm)/160/2024[25-11-2024 ISUNDARAM FINANCE LIMITED |Abhishek INOT INOT MENTIONEDINOT
Vs SHANKAR JHA aushik(P), IMENTIONED ASAS SINGLE PAGE ISMENTIONED
SINGLE PAGE [RECIEVED IAS SINGLE
IRECIEVED [THROUGH MAIL PAGE IS
ITHROUGH MAIL RECIEVED
ITHROUGH
IMAIL
[Execution (Comm)/162/2024[29-11-2024 IDEEPAK GARG VS HERBONICSHEMANT INOT INOT MENTIONEDINOT
ICOSMETICS PVT. LTD. IGUPTA IMENTIONED ASAS SINGLE PAGE ISMENTIONED
ISINGLE PAGE [RECIEVED IAS SINGLE
RECIEVED ITHROUGH MAIL PAGE IS
ITHROUGH MAIL RECIEVED
THROUGH
IMAIL
IOMP (I)(COMM)/38/2024 [23-11-2024 [ITOYOTA FINANCIAL SERVICESRRAJESH INOT INOT MENTIONEDINOT
INDIA LTD. SUHAS MICHAEIYJANGRA (P) IMENTIONED AS|AS SINGLE PAGE ISMENTIONED
IBRAHMANE ISINGLE PAGE [RECIEVED IAS SINGLE
IRECIEVED ITHROUGH MAIL PAGE IS
ITHROUGH MAIL RECIEVED
THROUGH
IMAIL
47 ISH. PANKAJ GUPTA,SOUTH- 603 ICommercial Suit ICS COMM. 546/2024 04.11.2024 [UPGRID SOLUTIONS PVT LTD. VSRUPESH 9643008880 IContact@999legal.pr [04.11.2024
IDISTRICT JUDGEWEST ISANJAY E RICKSHAW PARKING [GUPTA o
(COMMERCIAL
ICOURT-01
603 ICommercial Suit ICS COMM. 548/2024 05.11.2024 IPREACH LAW LLP VS API INDIAK M PRITIj9311664455 ladmin@preachlaw.co|04.11.2024
[EDUCATION PRIVATE LIMITED [PANDEY Im
603 ICommercial Suit ICS COMM. 549/2024 06.11.2024 REETA BUILDCON PVT LTD. VSVIKAS BHATIA (90999440419 vikasbhatia280o@gmal06.11.2024
ISHIVKRAPA ENGINEERING fil.com
IWORKS
603 ICommercial Suit ICS COMM. 550/2024 06.11.2024 ISTATE BANK OF INDIA VSKUNAL MALIK [7503444555 IADVKUNALMALIK |[05.11.2024
IPRATIBHA (@GMAIL.COM
603 ICommercial Suit ICS COMM. 558/2024 07.11.2024 ISTATE BANK OF INDIA VS SEPOY[KUNAL MALIK [7303444555 ladvkunALMALIK@G [06.11.2024
ICHAUHAN KISHOR SINGH IMAIL.COM
603 ICommercial Suit ICS COMM. 568/2024 11.11.2024 IPRABHAT MUTREJA VS M/SIAJAY SHARMA [9910440914 lajjusharma210 @gmailo8.11.2024
IADHARV ENTERPRISES l.com
603 ICommercial Suit ICS COMM. 569/2024 11.11.2024 ISHAILESH BHARDWAJ VS M/SAJAY SHARMA (9910440914 ajjusharma210@gmaifo8.11.2024
IADHARV ENTERPRISES l.com
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603 ICommercial Suit ICS COMM. 570/2024 11.11.2024 AMOL DUTTA VS M/S ADHARVIAJAY SHARMA [0910440914 ajjusharma210@gmailo8.11.2024
I[ENTERPRISES l.com

603 ICommercial Suit ICS COMM. 571/2024 11.11.2024 SUSHMA SHARMA VS M/SIAJAY SHARMA 9910440914 lajjusharma210 @gmaif08.11.2024
IADHARV ENTERPRISES l.com

603 ICommercial Suit ICS COMM. 572/2024 11.11.2024 IVISHAL KAPOOR VS M/S ADHARVIAJAY SHARMA 9910440914 lajjusharma210 @gmailo8.11.2024
I[ENTERPRISES l.com

603 ICommercial Suit ICS COMM. 575/2024 12.11.2024 IM/S SUNDERAM CHAIN AND[SOURAV GOEL |9810382865 lguptaadvocates@gmal11.11.2024
VEWELLERS PVT LTD VS RAJ| fil.com
IKUMAR

603 ICommercial Suit ICS COMM. 586/2024 14.11.2024 ISHREE ASSOCIATES VS E SHAKTICHETAN RAY §45036338 INOT GIVEN 21.10.2024
ICOM PVT LTD.

603 ICommercial Suit ICS COMM. 588/2024 18.11.2024 ICALVIN KLEIN TRADEMARKIGAUTAM 9999093893 eledication.legal@out [16.11.2024
ITRUST AND ORS VS ASHOKBHASIN look.com
IKUMAR

603 ICommercial Suit ICS COMM. 589/2024 19.11.2024 IPROFESSIONAL IMPEX PRIVATEK L MISHRA [90811129475 klmishraadv@gmail.cf19.11.2024
ILTD VS AN GLOBAL FREIGHT] jom
ISOLUTIONS

603 ICommercial Suit ICS COMM. 590/2024 20.11.2024 ABDUL WAKEEL ANSARI VS M/SIMOHSIN 0911488629 INOT GIVEN 19.11.2024
ITZ AGRO PVT LTD. ISARWAR

603 ICommercial Suit ICS COMM. 600/2024 28.11.2024 ARTARITUM LLP VS WELNOASHOK 8527757724 INOT GIVEN 28.11.2024
INTERNATIONAL KUMAR

TTWARI

603 [Execution Commercial [EX. COMM.400/2024 19.11.2024 ICANARA BANK VS M/S VANSH[SUMIT 0873245548 IVIRMANILAWCO@ [19.11.2024
IGUPTA TENT HOUSE& CATERERS [VIRMANI IGMAIL.COM

603 [Execution Commercial [EX. COMM.385/2024 04.11.2024 INDIAN BANK VS KRISHANVIVEK KUMAR (8376821177 legalitieslawfirm@gm|o4.11.2024
IKUMAR GUPTA lail.com

603 [Execution Commercial [EX. COMM.372/2024 16.11.2024 AJAY KUMAR JAIN VS SUNITAM PI8588826768 Impchaudharyo7@gm f14.11.2024
THAREJA ICHAUDHARY lail.com

603 [Execution Commercial IM.EX. 327/2024 21.11.2024 IS KPLYWOOD VS MODH. ARIF IM. R. JANGID (9810828193 ladvocatemrj@gmail.c[20.11.2024

om
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603 IMISC. APPLICATION IMISCDJADJ 4041/2024 05.11.2024 JOHAL INVESTMENTS LTD VSNEEMA GUPTAP311576586 ladvocateneema23@g [05.11.2021
JAIVIND SHARMA Imail.com
603 IMISC. APPLICATION IMISCDJADJ 4084/2024 21.11.2024 REENA SHARMA VS RISHIPALJVISHAL 087330292 INOT GIVEN 21.11.2024
ICHAUHAN ICHHABRA
48 ISH. VIKAS DHULL,/SOUTH- 613 ICommercial Suit ICS (COMM)/602/2024 29-11-2024 IM/s GUPTA GROUP OFfSh. Nishankg915874066 nishankkant26@gmale8-11-2024
IDISTRICT JUDGE WEST ICONSTRUCTION Vs M/s K B [Kant Sungra il.com
ICOMMERCIAL IASSOCIATES
ICOURT.
613 ICommercial Suit ICS (COMM)/603/2024 29-11-2024 IM/s Suresh Apparels Vs JAGDISH|Sh. Bharat|8448135829 bharat.guptarkca@g [22-11-2024
ICHANDER Prakash Imail.com
613 ICommercial Suit ICS (COMM)/599/2024 28-11-2024 IPrashant Arora Vs heera singh ISh. Sunil Dixit 7292005634 sddoffice2@gmail.co [27-11-2024
Im
613 ICommercial Suit ICS (COMM)/593/2024 25-11-2024 ISTATE BANK OF INDIA VsSh Kunal Malik [9818816718 ladvkunalmalik@gmaif21-11-2024
IROSHAN l.com
613 ICommercial Suit ICS (COMM)/594/2024 25-11-2024 Pagminder Singh Vs Teju KumarSh Rajeevio999355388 rajeevkrbhola@gmail [16-11-2024
lalias Amit Kumar IKumar Bhola .com
613 ICommercial Execution [Execution 25-11-2024 [Raj Home Furnishings Vs V J|Sh. DEEPAK|811553596 [deepakrana.adv@gm [21-11-2024
(Comm.)/405/2024 [Enterprises RANA lail.com
613 ICommercial Execution [Execution 19-11-2024 [Punjab National Bank Vs ADITISh. Sauravio899331166 sauravbhasin10 @gmal19-11-2024
(Comm.)/395/2024 [INDIA [Bhasin fil.com
613 ICommercial Execution [Execution 19-11-2024 [Punjab National Bank Vs SANJAY|Sh. Sauravjp899331166 sauravbhasinio@gmaf19-11-2024
(Comm.)/396/2024 IMANDAL Bhasin lil.com
613 ICommercial Execution [Execution 19-11-2024 [Punjab National Bank Vs ANKITASh. Sauravjp899331166 sauravbhasin10 @gmal19-11-2024
(Comm.)/397/2024 ISENT Bhasin fil.com
613 ICommercial Execution [Execution 10-11-2024 [Punjab National Bank Vs USHA ISh. Sauravjp899331166 sauravbhasinio@gmaf19-11-2024
(Comm.)/398/2024 Bhasin lil.com
613 ICommercial Execution [Execution 18-11-2024 [Prateek Dham Vs M/s RegentfSh Vishal Garg [9810171302 vishalgarg777@gmail J12-11-2024
(Comm.)/394/2024 [[nternational lcom
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613 [Misc Application IMISC DJ ADJ/4060/2024  [16-11-2024 Victoria Car Rental Pvt Ltd VsSh Subodhi8130770844 subodhjha.adv@gmaif16-11-2024
[United India Insurance Co Ltd umar Jha l.com

613 ICommercial Suit ICS (COMM)/578/2024 14-11-2024 ISh  Ajit Singh Shokeen SinceSh. Ajay Sharmalg910440914 1jusharma2io@gm [11-11-2024
IDeceased Through Legal Heir 11l.com
INarendra Singh Vs M/s Adhary|
[Enterprises

613 ICommercial Suit ICS (COMM)/579/2024 14-11-2024 ISh Akash Dhawan and ANR Vs M/s|Sh. Ajay Sharmal9910440914 1jusharmaz210@gm |11-11-2024
Adharv Enterprises 1il.com

613 ICommercial Suit ICS (COMM)/580/2024 14-11-2024 [Sh Amar Nath and ANR Vs M/sSh. Ajay Sharmal9g910440914 1jjusharma2iro@gm [11-11-2024
Adharv Enterprises il.com

613 ICommercial Suit ICS (COMM)/581/2024 14-11-2024 ISh Vijay Kumar Kapoor and ANR VsjSh. Ajay Sharmal9910440914 jusharma2io@gm [11-11-2024
IM/s Adharv Enterprises 1il.com

613 ICommercial Suit ICS (COMM)/582/2024 14-11-2024 ISh Vipul Kapoor Vs M/s AdharviSh. Ajay Sharmal9g910440914 1jjusharmaz2io@gm [11-11-2024
[Enterprises lail.com

613 ICommercial Suit ICS (COMM)/585/2024 14-11-2024 Sh Saksham Choudhary Vs M/sSh. Ajay Sharmal9910440914 ijjusharmaz2io@gm [11-11-2024
Adharv Enterprises 11l.com

613 Misc Application IMISC DJ ADJ/4064/2024  [14-11-2024 AMPERE VEHICLES PVT LTD VsSh Sunny 9990033666 sunnydagar18 @gmailf14-11-2024
JAI SHRI SHYAM AUTOMOBILES L.com

613 ICommercial Suit ICS (COMM)/560/2024 08-11-2024 ISTATE BANK OF INDIA Vs ASHOK|Sh Kunal Malik (9818816718 ladvkunalmalik@gmaijo6-11-2024
[KUMAR l.com

613 ICommercial Suit ICS (COMM)/561/2024 08-11-2024 ISTATE BANK OF INDIA VgSh Kunal Malik (9818816718 ladvkunalmalik@gmailo6-11-2024
IKRISHNA l.com

613 ICommercial Suit ICS (COMM)/562/2024 08-11-2024 ISTATE BANK OF INDIA Vs MONU|Sh Kunal Malik 9818816718 ladvkunalmalik@gmaijo6-11-2024
IKUMAR l.com

613 ICommercial Suit ICS (COMM)/554/2024 06-11-2024 ISTATE BANK OF INDIA VgSh Kunal Malik (9818816718 ladvkunalmalik@gmailo4-11-2024
IKARTAR l.com

613 lcontempt IContempt Petition/25/2024 [05-11-2024 ISONIA AHLUWALIA Vs ICICISh Surjeetf8510084986 kumar.legaladvisor@ [23-10-2024
IBANK LIMITED and ORs. [Kumar lgmail.com
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KALRA

613 ICommercial Execution [Execution 05-11-2024 IPUNJAB NATIONAL BANK VgSh. Sauravjp899331166 sauravbhasinio@gmalo4-11-2024
(Comm.)/387/2024 IGIRIJESH GUPTA [Bhasin lil.com
49 ISH. AMIT BANSAL,SOUTH- 614 ICOMMERCIAL SUIT ICS (COMM)/551/2024 06-11-2024 ISTATE BANK OF INDIA VS BHARTISH. ARVINDP811317311 IADVOCATEARVIND [29.10.2024
IDISTRICT JUDGE|WEST IGUPTA IGUPTA@GMAIL.CO
ICOMMERCIAL IM
ICOURT-03
614 ICOMMERCIAL SUIT ICS (COMM)/553/2024 06-11-2024 ISITA DEVI BEDI VS GANESH JEE [SH. PHANEESH[9958026640 IADVOCATEPHANEE|04.11.2024
SH@GMAIL.COM
614 ICOMMERCIAL SUIT ICS (COMM)/555/2024 07-11-2024 IPUMA SE VS ASHOK KUMAR ISH. GAUTAM[9999093893 IELUDICATE.LEGAL |05.11.2024
BHASIN (@OUTLOOK.COM
614 ICOMMERCIAL SUIT ICS (COMM)/556/2024 07-11-2024 IPUMA SE THROUGH AUTHORIZESH. GAUTAM[9999093893 [ELUDICATE.LEGAL |05.11.2024
IREPRESENTATIVE MR ROHITBHASIN (@OUTLOOK.COM
IBISHT VS KAMAL
614 I[EXECUTION [Execution 08-11-2024 IBANK OF MAHARASTRA VSMR. PRAVEENpP891273738 ADV.PKRAJPUT.202(06.11.2024
(Comm.)/388/2024 ISAURABH RISHI AND ANR KUMAR 2GNAIL.COM
RAJPUT
614 ICOMMERCIAL SUIT ICS (COMM)/563/2024 08-11-2024 IPRESTIGE FINVEST PVT LTD VSMR. H.K{9811877022 [HARJITKUMARANE [24.10.2024
JANIL KUMAR SRIVASTAVA ANEJA JA@GMAIL.COM
614 ICOMMERCIAL SUIT ICS (COMM)/564/2024 08-11-2024 ISTATE BANK OF INDIA VS VIJAY MR. KUNAL}7503444555 IADVKUMARMALIK [05.10.2024
IMALIK (@GMAIL.COM
614 ICOMMERCIAL SUIT ICS (COMM)/565/2024 08-11-2024 IPANNU CAR RENTALS PVT LTD VSIMR. MAYANK|8510084534 IMS26691@GMAIL.C [28.10.2024
IM/S AMBA WAREHOUSING PVTJPARASON OM
ILTD
614 ICOMMERCIAL SUIT ICS (COMM)/566/2024 11-11-2024 ICANARA BANK VS MOHD JAMIL [MR. KUMARf9718909886 ADV.VISHWJEET@ [29.10.2024
IVISHWJEET IGMAIL.COM
614 ICOMMERCIAL SUIT ICS (COMM)/567/2024 11-11-2024 IOCT DATA SYSTEM PVT LTD VSMR. DEEPAKI8375082397 IDYNAMICLEGAL99 [06.11.2024
[TRIADSS CONSULTING SERVICES|YADAV (@GMAIL.COM
IPVT LTD
614 [EXECUTION [Execution 12-11-2024 IM/S GONSAI LOGISTICS PVT LTDIMR. RAKESH|j9868040826 ISHARMARAKESHA |08.11.2024
(Comm.)/389/2024 [THROUGH ITS DIRECTOR VS M/SKUMAR IDV1@GMAIL.COM
IVASTRAM FASHIONS LLPSHARMA
THROUGH ITS PARTNERS
614 [EXECUTION [Execution 12-11-2024 ICONTINENTAL HYGIENE VS M MR. 0811403864 IKALRA.NARENDRA [07.11.2024
(Comm.)/390/2024 IAND S TRADERS AND SERVICES [NARENDER (@GMAIL.COM
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614 ICOMMERCIAL SUIT ICS (COMM)/573/2024 12-11-2024 PGRID SOLUTION PRIVATEMR. RUPESH[9643008880 ICONTACT@AM.LEG [07.11.2024
ILIMITED VS SAKSHI BATTERIES(GUPTA JAL.PRO
PARE PARTS
614 [EXECUTION [Execution 14-11-2024 JU GARG VS RATNESHMR. SAKSHI[7838282904 IADVSHANTNUAGG2[13.11.2024
(Comm.)/391/2024 UMAR MISHRA IGARG 14@GMAIL.COM
614 ICOMMERCIAL SUIT ICS (COMM)/584/2024 14-11-2024 [HBI BRANDED APPAREJMR. GAUTAM[9999093893 I[ELUDICATE.LEGAL [08.11.2024
[ENTERPRISES VS ASHOK KUMAR [BHASIN (@OUTLOOK.COM
614 ICOMMERCIAL SUIT ICS (COMM)/587/2024 18-11-2024 ISH SAKSHAM CHOUDHARY VSMR. ARUNP810163624 AJJUSHARMA210@ (06.11.2024
IM/S ADHARV  ENTERPRISESAGGARWAL IGMAIL.COM
[THROUGH ITS PARTNERS
614 I[EXECUTION [Execution 10-11-2024 IM/S FORTUNE BATH ANDMR. ASHOK[0811231388 AKG.ADV@GMAIL.C[16.11.2024
(Comm.)/399/2024 INTERIORS PRIVATE LIMITED VSKUMAR GOEL OM
IM/S KAMLADITYA
ICONSTRUCTION PRIVATE
614 IMISCELLANEOUS IMISC DJ ADJ/4076/2024 20-11-2024 ILE MCBULE OFFICE TECH PVIMR. AWDESH|9313329171 IKUMARAWADESHS6 [14.11.2024
ILTD VS ABDIEL AIRCON KUMAR 3@GMAIL.COM
614 ICOMMERCIAL SUIT ICS (COMM)/591/2024 21-11-2024 ISWIFTAIR TRANSPEED PRIVATEMR. ARUN[7289092504 IADVOCATEARUNZ23 [14.11.2024
ILTD VS MIRAIGIRLS PRIVATEAGGARWAL (@ GMAIL.COM
ILIMITED
614 IMISCELLANEOUS IMISC DJ ADJ/4078/2024  [21-11-2024 [KAMLADITYYA CONSTRUCTIO R. VAIBHAV|9810472854 ISINHAVAIBHAV@R [18.11.2024
PVT LTD THROUGH AR VSSINHA IEDIFFMAIL.COM
INTERCONTINENTAL
ICONSULTANS AN
614 [EXECUTION [Execution 23-11-2024 IANKUSH BANSAL VS RELCOMMR. RAKESHj9711771000 IRAKESH.ADVOCAT [25.10.2024
(Comm.)/404/2024 TECHNOLOGY PVT LTD AND ORS [KUMAR [E18@GMAIL.COM
614 [EXECUTION [Execution 26-11-2024 INDIAN BANK VS ASHISHMR. VIVEK[8376821177 ILEGALITIESLAUFIR[27.10.2024
(Comm.)/406/2024 IGANGWAR KUMAR IM@GMAIL.COM
614 ICOMMERCIAL SUIT ICS (COMM)/595/2024 26-11-2024 STATE BANK OF INDIA VSMR. S.SOOD [9811786067 IMSSSOODADVOCAT16.12.2024
IRAMESH KUMAR [E@GMAIL.COM
614 IMISCELLANEOUS IMISC DJ ADJ/4101/2024 26-11-2024 [QUBX PVT LTD VS ONE CULTUREMR.  ASHISH[7023061155 IADVOCATEASHISH1/22.11.2024
IPVT LTD ISHARMA 991@GMAIL.COM




S.NO COURT DISTRICT COURT ROOM CASE TYPE CASE NUMBER DATE OFPETITIONER NAME VSADVOCATE ADVOCATE ADVOCATE EMAILDATE OF E-
REGISTRATION RESPONDENT NAME MOBILE ID FILING

NUMBER

50 ISH. RAKESHISOUTH- 509 ICS (COMM) 545/2021 04.11.2024 IM/S BALJI PET INTERNATIONALINARENDER  [8368544254 narenderlib@gmail.c [28.10.2024
[PANDIT, DISTRICIWEST VS M/S SHINE LIFE BEVERAGES UMAR lom
UUDGE,
ICOMMERCIAL
ICOURT-04
509 ICS (COMM) 552/2024 06.11.2024 ISTATE BANK OF INDIA VS RAJUARVIND 08111317311 ladvarvindgupta@gm [29.10.2024
IBIDLANIYA IGUPTA lail.com
509 ICS(COMM) 557/2024 07.11.2024 SNEH VIFRANDER GOEL VSDR. K.S. BHATI [9560572128 ladvksbhatiig@gmail. [24.10.2024
IRAJESH KUMAR lcom
509 ICS(COMM) 559/2024 08.11.2024 ISTATE BANK OF INDIA VSKUNAL MALIK 7503444555 ladvkunalmalik@gmailos.11.2024
INKHYINGO LOTHA l.com
509 ICS (COMM) 574/2024 12.11.2024 [HBI BRANDED APPARELIGAUTAM 9999306881 eluctication.legal@ou [08.11.2024
[ENTERPRISES VS DURGA DASS  [BHASIN tlook.com
509 ICS(COMM) 583/2024 14.11.2024 LR MARKETING AND[DR. DIVYA|8860050449 info@dylawchamber. [12.11.2024
ICONSULTING VS STERNE INDIASWAMY lcom
IPVT LTD
509 [EXECUTION (COMM) 1392/2024 16.11.2024 [ROHIT BANSAL VS JASON INC IVIKASH 9555333330 ladvvikashg2@gmail.c[14.11.2024
ISHARMA jom
509 EXECUTION (COMM) lho1/2024 21.11.2024 IM/S NA ENTERPRISES VS M/SHIMANSHU [9810424400 lhbajajog@gmail.com |09.11.2024
IVANITY CUBE MOBILE IBAJAJ
509 ICS(COMM) 592/2024 21.11.2024 IMS. DURA BUILD CARE PVT LTDSANJAY 9711067747 sanjayshukla84.adv@[19.11.2024
VS JAGRITI KUMARI ISHUKLA lgmail.com




S.NO COURT DISTRICT COURT ROOM CASE TYPE CASE NUMBER DATE OFPETITIONER NAME VSADVOCATE ADVOCATE ADVOCATE EMAILDATE OF E-
REGISTRATION RESPONDENT NAME MOBILE ID FILING

NUMBER

509 EXECUTION (COMM) h03/2024 22.11.2024 [DBI BANK VS DHEERPAL JANKIT JAIN  [9643801028 lankitjaing501@gmail [20.11.2024
L.com
509 IOMP(I)(COMM) 13/2024 27.11.2024 IGAMBIT LEASING AND FINANCE[VIKAS DEEP 9588100261 lawvikasgo@gmail.coft1.11.2024
IPVT LTD VS SH GAURAV GUPTA Im
509 ICS (COMM) 596/2024 27.11.2024 PUNJAB NATIONAL BANK VSSAURAV 0899331166 sauravbhasinio@gmal20.11.2024
IRAJBALA IBHASIN fil.com
509 ICS(COMM) 597/2024 27.11.2024 DA ENTERPRISES VS DELTAHEMAND 0873782800 ladvmayankverma@g [25.11.2024
IPROJECTS IVERMA Imail.com
509 ICS(COMM) 508/2024 28.11.2024 ISUDHAKAR VS PANKAJ SINGH  [ANKIT 7276358720 ladvankitmiglani@gm [25.11.2024
IMIGLANI lail.com
509 JARB.A.(COMM).9/2024 9/2024 20.11.2024 SUNITA VS BALJIT SINGH[YASHPAL 0811944784 lvashrangi173@gmail. [28.11.2024
IKALKAL [RANGI lcom
509 ICS(COMM) 601/2024 29.11.2024 IM/S PANKAJ ENTERPRISES VSDILIP GUPTA [8800777451 ladvdilipguptao3@gm|25.11.2024
IMANISH MITTAL lail.com
509 ICS(COMM) 604/2024 30.11.2024 IMS ECOSOFT SOLUTION VS CAUVINAY 0999781331 ladvvinayredhu@gmaif26.11.2024
IMPHAL IPREDHU l.com
509 ICS(COMM) 512/2024 01.11.2023 [CICI BANK VS MUKESH KUMAR [MANISH 0213905829 imanish@klfindia.co [28.05.2019
KUMAR Im
DEWAN




S.NO COURT

DISTRICT COURT ROOM

CASE TYPE CASE NUMBER DATE OFPETITIONER NAME VSADVOCATE ADVOCATE ADVOCATE EMAILDATE OF E-
REGISTRATION RESPONDENT NAME MOBILE ID FILING
NUMBER
509 IM.Ex 1324/2024 08.11.2024 REACH  INTERNATIONAL  VSVAIBHAV 0899805856 vaibhav@mahajan.la [14.10.2024
ISHILPT ENGINEERING PVTLTD |MAHAJAN
509 ICS(COMM) 576/2024 08.11.2024 ISURENDER KUMAR VS ADHARVIAJAY SHARMA [9910440914 lajaysharma210@gma|(08.11.2024
[ENTERPRISES fil.com
509 ICS(COMM) 577/2024 08.11.2024 VINOD KUMAR VS ADHARVAJAY SHARMA (9910440914 ajaysharma2i10@gma(08.11.2024
IENTERPRISES fil.com
TOTAL 1642
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REGISTRATIO NAME
N

RESPONDENT
NAME

OCATE

ADVOCATE
MOBILE
NUMBER

ADVOCATE
EMAILID

DATE OF E-|
PAYMENT
OF COURT|
FEES

ISH. SANJEEV KU! 'ENTRA[301, Extension|Suit forCs COMM-14.11.2024 [TANMAYA IRAJAN 981173304 JADVRAJAN199[12.11.2024
JAGGARWAL,  DISTRICT|L Block, TisRecovery 1251/2024 BHATIA VS/MISHRA l5@GMAIL.CO
PUDGE (COMMERCIAL [Hazari Courts,| ISUPER CAR| (M
ICOURT)-01 IDelhi HUB
1301, Extension[Trademark Suit [CS COMM-22.11.2024 |SURYA ROSHNISHRIHAR (9548888420 |ADVOCATESH [19.11.2024
[Block, Tis| 1281/2024 ILTD. VS. TARUN|[TRIPATHI IRIHAR@GMAI
[Hazari Courts,)| IKUMAR IL.COM
IDelhi ISHARMA
1301, ExtensionSuit forCS COMM-23.11.2024 ISANJAY KUMAR|SATYENDE (9811161525 ISKSINGH116@ [20.11.2024
[Block, Tis[Recovery 1284/2024 WAIN VSRE{ KUMAR| IGMAIL.COM
[Hazari Courts,| [MUNICIPAL INGH
IDelhi ICORPORATION
IOF DELHI
1301, ExtensionSuit forlCS COMM-+23.11.2024 [VIPUL GARG VS[RAKESH 9711771000 IRAKEHS.ADV [21.11.2024
[Block, Tis[Recovery 1285/20241300/20 IAJIT SINGH IKUMAR [OCATE18@GM
[Hazari Courts,)| 24 IAIL.COM
[Delhi
1301, ExtensionSuit forCS COMM-25.11.2024 |STATE BANK OHTIRATH 19643228307 |ADVTIRATH@ [21.11.2024
[Block, Tis[Recovery 1291/2024 [[INDIA VS|LAL YADAV IGMAIL.COM
[Hazari Courts,)| ISUNDER DEVI
[Delhi
1301, ExtensionfSuit fonCs COMM-26.11.2024 IKEWAL RAMHRITHIK 9968113433 [HRITHIK.MAN/21.11.2024
[Block, Tis[Recovery 1300/2024 ISUNIL KU. ANCHAN ICHAND31@G
[Hazari Courts,| IVS. M/S. ST. A [MAIL.COM
[Delhi IFOODS
2 [SH. RAJESH KU! 'ENTRA[306 CS (COMM)/ [1216/2024 04-11-2024 |(M/S BEST TECH| Shailender 9999020218SHAILNEGI19 [21.10.2024
IGOEL, DISTRICT JUDGHL PIPESLLP Vs | Negi(P), 84@GMAIL.CO)
COMMERCIAL COURT)- M/S (M
2 ROYALGOLF
LINK CITY
PROJECTS PVT
PN
1306 CS (COMM) [/1242/2024 08-11-2024 [ SHIVA METALS Rohit 971 1261999jitinsahni.advoc|25.10.2024
Vs DAMODAR | Puri(P), late@gmail.com
PERFORATORS
1306 CS (COMM)/ [1230/2024 11-11-2024 |STATE BANK OF[ Ranjay 9811255673fadvocatesinha  [21.10.2024
INDIA Vs Kumar |@rediffmail.co
SUNDER Sinha(P), Im
1306 CS (COMM)/ [1278/2024 19-11-2024 PUNJABAND |Arun Kumar| 9312400295connect@snsleg22.10.2024
SIND BANK Vs | Shukla(P), lal.in
VINITA
SHARMA
1306 CS (COMM) |[/1307/2024 26-11-2024 NAVEEN Akshay 9818939888akshay.rkc@gm|19.10.2024
SINGHAL Vs Raj(P), lail.com
ISANJAY BANSAL
306 CS (COMM)/ |1317/2024 28-11-2024 | SHRIKANT Vs | Parikshit 9868873986[pmahipalog@g [26.11.2024
MAHESH Mahipal(P), Imail.com
SHANKAR
UPADHYAY
1306 CS (COMM)/ [|1314/2024 28-11-2024 OM MOHAN 8295510551advocatemohan|21.10.2024
INTERNATIONA(| SINGH(P), bisht@gmail.co
LVs SHREE m
MAHALAXMI
HARDWARE
ISH. ILLA RAWAT,(CENTRA| 303, Extension [CSCOMM l11.11.2024 IM/S KIRAN  [SH.VARUN 19810476767 [GUPTA.VARUNI@GNGB 11.2024 104.11.2024
[DISTRICT JUDGE,L Block, Tis  [1231/2024 [ROADWAYS |GUPTA
COMMERCIAL COURT)- Hazari Courts, ILTD. VS M/S
lo3, TIS HAZARI COURT),| Delhi IMAINI
IDELHI ICONSTRUCTI
ION



mailto:GUPTA.VARUN1@GMAIL.COM

COURT DISTRICCOURT ROOM CASE TYPE CASE NUMBER DATE OFPETITIONER = ADVOCATE ADVOCATE  ADVOCATE  DATE OF E-
NO. T REGISTRATIO NAME \C MOBILE EMAILID PAYMENT
N

RESPONDENT NUMBER OF COURT|
NAME FEES

303, Extension [CSCOMM 14.11.2024 IM/S JOSCH H ASHISH JAIN[7838656755 (ASHISHLEGALHUH1 3.11.2024 18.10.2024
Block, Tis  [1246/2024 IFOILS VS M/S
Hazari Courts, [INVIXO
Delhi [TRADING P.
ILTD.
303, Extension |[CS COMM 10.11.2024 IM/S ORIENT [SH.MAHESH [9810493325ADVMESHARMA2(18.11.2024 13.11.2024
Block, Tis  [1267/2024 ILINKS HARMA
Hazari Courts, IPVT.LTD. VS
Delhi ISH. VIKASH
IKUMAR
303, Extension |[CS COMM 19.11.2024 ISTATE BANK [SUCHITA DIXIT [8.90E+009 [AGNUOTRISUCHITA{16.11.2024 14.11.2024
Block, Tis  [1268//2024 |OF INDIA VS
Hazari Courts, IDEPALI
Delhi ISHARMA &
IORS
303, Extension |[CS COMM 19.11.2024 INITIN GUPTA [SH BHARAT 9718704960 [SUMIT@ABOTT.IN.Lfj 3 11 2024 11.11.2024
Block, Tis  [1270/2024 VS ANUPAM
Hazari Courts, IGHOSH
Delhi
303, Extension |[CS COMM [22.11.2024 ISTATE BANK [MS. NIRMAL [7827539038 [AMHNIRMAL@GMAl21 11,2024 [24.10.2024
Block, Tis  [1280/2024 JOF INDIAVS [KUMAR
Hazari Courts, IMR. SUBHASH]|
Delhi
303, Extension |[CS COMM 26.11.2024 M/S MAHIMA [SH NIKHAL [7876752880 NIKHILDHIMANGLX{53 11,2024 [13.11.2024
Block, Tis  [1299/2024 [TRADING IDHIMAN
Hazari Courts, ICOMPANY VS
Delhi IM/S G.K.
I[ENTERPRISES
303, Extension |[CS COMM 06.11.2024 [VIJAY KR. ISANDEEP 10810474101 [SANDEEPIINDAL@R[>q.10.2024 [29.10.2024
Block, Tis  [1220/2024 IAGGARWAL JINDAL
Hazari Courts, VS ARJUN
Delhi IFATIMA
4 MS ANIL KUMARI|CENTRA| 304 IRECOVERY ICS (COMM)1266/2019.11.2024 [GAURAVA [SUMIT SAR] 971694883d§UMITSARNA [15.10.2024
[SISODIA, DISTRICT|L [IMITTAL V/S |@GMAIL.COM
PUDGE, COMMERCIAL ISTEEL WUD
ICOURT-04 [FOOTWEAR PVT
ILTD
304 IRECOVERY ICS(COMM)1273/20420.11.2024 IHERO IPRAMOD K[  9718209970)AASTHA@THE[18.11.2024
INVESTCORP ILEGIST.COM
[PRIVATE
ILIMITED VS
JASHOK KUMAR
304 IRECOVERY ICS (COMM)1301/20[26.11.2024 ISONU BHATIA V{SATYENDER 9811161525SKSINGH16@ [20.11.2024
IGMAIL.COM
304 IRECOVERY ICS (COMM)1306/2027.11.2024 IBANK OF BARODANSHU PRI 9313832982INA [07.12.2024
I5 [SH. MANOJ KU! ENTRA | 305 RECOVERY B (COMM)/1228/204 08-11-2024 [STATE BANK OFfmal Kumar(] 9953128141 [amb.niral@gmal 24.10.2024
[DISTRICT JUDG! INDIA Vs fil.comm
COMMERCIAL COURT)- SUDESHPAL
5
305 RECOVERY [ (COMM)/1219/204 06-11-2024 [ CANARA BANK p Chandra Ra| 9990366723 [prana25000@g| 26.09.2024
Vs NARENDRA Imail.com
KUMAR
SHARMA
305 RECOVERY B (COMM)/1227/204 07-11-2024 [NEERAJ GUPTAJEET SINGH 8588803815 [adv.surjeetsing | 14.10.2024
AND SONS HUF lh@gmail.com
Vs M/S SUBHAN
FOOTWEAR
GHATKOPAR
305 RECOVERY P (COMM)/1245/204 14-11-2024 |STATE BANK OF|NI UPADHY| 9899048618 [ShaliniUpadhya| 18.10.2024
INDIA Vs Vinesh Advocate@g
Meena [mail.com



mailto:ASHISHLEGALHUB@YAHOO.COMIN
mailto:ADVMESHARMA2010@GMAIL.COM
mailto:AGNIJOTRISUCHITA@GMAIL.COM
mailto:SUMIT@ABOTT.IN.LEGAL.COM
mailto:AMHNIRMAL@GMAIL.COM
mailto:NIKHILDHIMANGLX@GMAIL.COM
mailto:SANDEEPJINDAL@REDIFFINACL.COOM
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305 RECOVERY B (COMM)/1283/20] 22-11-2024 | Ved Prakash Vs 9810287596 [bka.advocate@ | 14.11.2024
PAMPA lgmail.com
BARMAN
SARKAR
305 RECOVERY [ (COMM)/1321/204 29-11-2024 [STATE BANK OF[H LALYAD4 9643228307 [advtirath@gma| 21.11.2024
INDIA Vs HARI fil.com
OM GOUR
305 RECOVERY B (COMM)/1323/20 29-11-2024 MSB Karan Jain(P) 9810367549 [advocateekj@g | 15.10.2024
PUBISHERS imail.com
PVTLTD Vs
SMART BOOK
AND ORS
305 RECOVERY [S(COMM)/1316/204 28-11-2024 SHIV RATNA hash Chandry 9810459344 [Chandraadv3i | 13.11.2024
PAPER PVT LTD (@gmail.com
Vs AMAN
GUPTA
305 RECOVERY B (COMM)/1322/204 29-11-2024 | Utkarsh Chawla | Kumar Sharj222783, 913660[lawsolutionpoin| 25.11.2024
Vs United Global t@gmail.com
305 RECOVERY B (COMM)/1325/209 30-11-2024 APEIROGON NAF DUGGA] 9999234874 [lawyerduggal@ | 14.11.2024
[TECHNOLOGIES| lgmail.com
PRIVATE
LIMITED Vs
ZEESHAN
HASMI AND
AND
6 [SH. NIKHIL CHOPRA, DJ|CENTRA] 410 ICS (COMM.) 1223/2024 07.11.2024 |CANARA BANK [SH. PRATAF 9990366723 [Prana25000@g[26.09.2024
ICOMM-06 TIS HAZRIL S. AJAY [mail.com
ICOURT CENTRAL DELHI IKUMAR
IKASHYAP
410 ICS (COMM.) 1224/2024 07.11.2024 |[KIRAN H. ASHISH| 9311668810 [ambarilawassoc| 06.11.2024
ICHAUDHARY liates@gmail.co
[VS. M/S. LOOKS
ISALON PVT.
ILTD.
410 ICS (COMM.) 1235/2024 11.11.2024 [M/S. ISH. DEV| 8368722310 [advnarender@g| 29.10.2024
IVISHWANATH &PRAKASH imail.com
ICO. VS. M/S[PACHAURI
RAJ
INDUSTRIES
410 ICS (COMM.) 1239/2024 12.11.2024 [SSND [SH. ANKIT| 9015505737 ladv.aankitarya | 07.11.2024
[MEDIMART IKUMAR (@gmail.com
[PVT. LTD. VS|
IBAKUL
IKHANNA
410 ICS (COMM.) 1260/2024 18.11.2024 [ICICI BANK LTD/SH. SAGAR 9212036118 [vikaschopraadv| 23.05.2023
IVS. AVNISH|ISHIVAM locate@gmail.co
[RANJAN WAISWAL m
410 ICS (COMM.) 1269/2024 10.11.2024 [STATE BANK OHMS. 8896932838 lagnihotrisuchit | 14.11.2024
[INDIA VS/SUCHITA la@gmail.com
IDAYAWANTI [DIXIT
ISHARMA
410 ICS (COMM) 1288/2024 25.11.2024 |STATE BANK OFSH. TIRATH| 9643228307 [id- 21.11.2024
[INDIA VS|LAL YADAV ladvtirath@gma
INASIM AHMAD iil.com
410 ICS (COMM) 1296/2024 26.11.2024 ([SONU BHATIASH. 9811161525 [sksingh116@gm| 20.11.2024
[VS. MCD ISATYENDR lail.com
A KUMAR|
INGH
410 CS (COMM) 1297/2024 26.11.2024 [SONU BHATIASH. 9811161525 [sksingh116@gm| 20.11.2024
[VS. MCD S ATYENDR lail.com
KUMAR|

INGH




COURT DISTRICCOURT ROOM CASE TYPE CASE NUMBER DATE OFPETITIONER / ADVOCATE  ADVOCATE DATE OF E-|
T REGISTRATIO NAME MOBILE EMAILID PAYMENT
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ISH. ICOURT ROOM[CIVIL SUIT IOMP (COMM) 08.11.2024 IM/S ISEEMA BEN| 9891821120 [seemabengani
IGUPTA, DISTRICT JUDGE,|L Bo2 96/2024 IMARKETING (@yahoo.com
ICOMMERCIAL COURT-07 IKING ONLINE
IPVT. LTD. VS
ISAHIL GUPTA
ICOURT ROOM[CIVIL SUIT ICS(COMM) 11.11.2024 M/S IN.S. NEGI 9999029218 |[SHAILNEGI19 [28.10.2024
1302 1233/2024 [HINDUSTAN 184@GMAIL.CO|
IPIPE SALES (M
[CORPORATION
[VS PANKAJ
ISAINT
ICOURT ROOM|CIVIL SUIT IOMP(COMM) 12.11.2024 [UNION OF IJAJAY KUMA 9810239626 [ajaybidhuri7o@[06.11.2024
1302 98/2024 [[NDIA VS M/S lgmail.com
[ENKAY
I[ENTERPRISES
ICOURT ROOM|CIVIL SUIT ICS(COMM) 14.11.2024 IPARVEEN KUMAVIVEK BHAI 9810562468 [adv.viveke502 [04.01.2024
1302 1248/2024 (@gmail.com
ICOURT ROOM|CIVIL SUIT ICS(COMM) 14.11.2024 ISTATE BANK OF [TIRATH LAI| 9643228307 [ad- [21.10.2024
1302 1253/2024 [[NDIA VS ladvtirath@gma
[NEERAJ KUMAR| iil.com
ICOURT ROOMICIVIL SUIT __|CS(COMM) 1811.2024  |M/S V.G. MARKFHATUL RATH| 9810540219 |NA 23.10.2024
1302 1265/2024
ICOURT ROOM|CIVIL SUIT ICS(COMM) 18.11.2024 [RAHUL JAIN VS [NAVEEN GU 9811438111 [advnavingupta [25.10.2024
1302 1264/2024 (@gmail.com
ICOURT ROOM|CIVIL SUIT ICS(COMM) 20.11.2024 ISTATE BANK OF [RANJAY KU| 9811255673 [advocatesinha [21.10.2024
1302 1272/2024 [INDIA VS SAJAN |@rediffmail.co
[KANWAR
ICOURT ROOMICIVIL SUIT ICS(COMM) 20.11.2024 IRAJENDER IJAVINASH K| 9810104312 |aktrivedilawoffi[12.11.2024
1302 1275/2024 IKUMAR GUPTA lces@gmail.com
[VS MCD

ICOURT ROOMICIVIL SUIT IOMP(I) COMM 20.11.2024 JAXIS BANK LTD.[ANUPAM SI| 9654926809 [anupamjsingh [NA

1302 1270/2024 [VS SAKSHI (@gmail.com
ICOURT ROOM[CIVIL SUIT ICS(COMM) 21.11.2024 IMOHD. SALEEM [AMBUJ TIW| 8851230670 [tiwari.ambuj16 [06.11.2024
1302 1279/2024 VS JASPREET |@yahoo.com

IPURI
ICOURT ROOM[CIVIL SUIT ICS(COMM) 23.11.2024 ISTATE BANK OF NIRMAL KU| 9953128141 famb.nirmal@g [24.10.2024
1302 1286/2024 Imail.com
ICOURT ROOM[CIVIL SUIT ICS(COMM) 25.11.2024 IM/S BAWA IAMIT KUMA 9942231515 [lawchambersfglf19.11.2024
1302 1295/2024 IAUTOMOBILE (@gmail.com

Ico. Vs M/s

IDURGA CAR

MAX
ICOURT ROOM[CIVIL SUIT ICS(COMM) 26.11.2024 ISANJAY KUMAR [SATENDRA | 9811161525 [sksingh116@gmf20.11.2024
1302 1298/2024 AIN VS fail.com

[MUNICIPAL

[CORPORATION

|OF DELHI
ICOURT ROOM[CIVIL SUIT ICS(COMM) 26.11.2024 [THE INDIAN IRAJAN KHA| 9811797546 [advrklawoffice [18.11.2024
1302 1305/2024 [EXPRESS PVT. (@gmail.com

ILTD. VS THINK

JAND LEARN

IPVT. LTD.




COURT DISTRICCOURT ROOM CASE TYPE CASE NUMBER DATE OFPETITIONER = ADVOCATE ADVOCATE  ADVOCATE  DATE OF E-
NO. T REGISTRATIO NAME MOBILE EMAILID PAYMENT
N RESPONDENT NUMBER OF COURT|
NAME FEES

ICOURT ROOM[CIVIL SUIT ICS(COMM) 27.11.2024 [CICI BANK LTD.[VIKAS CHO] 9212036118 [vikaschopraadv [29.04.2024
1302 1308/2024 ocate@gmail.co
[m

ICOURT ROOM[CIVIL SUIT ICS(COMM) 28.11.2024 IANTIM JHAWARS.K. SHARM| 9891297097 [sksharmaadvoc [22.11.2024
1302 1312/2024 [VS M/S CARE late@hotmail.co

I[EDUCATIONAL m

& WELFARE

ISOCIETY
ICOURT ROOM|CIVIL SUIT ICS(COMM) 28.11.2024 IBANK OF BARODGEETANJAI| 8447833470 [Advocate.134@ [20.11.2024
1302 1315/2024 lgmail.com

8 [SH. GORAKH NATH|CENTRANIL

IPANDEY, DISTRICT|L
PUDGE, COMMERCIAL
ICOURT

9 [SH. DEEPAK GARG,|CENTRA 309 THIRDICS (COMM.) [CS (COMM)/1213/2¢04-11-2024 [State Bank of IndiSuchita Dixil 8896932838agnihotrisuchit [29.10.2024

IDISTRICT JUDGE,L [FLOOR la@gmail.com
ICOMMERCIAL COURT-09 [EXTENTION
[BLOCK

1309 THIRDICS (COMM.)  [CS (COMM)/1214/2¢04-11-2024 IPRAMILA JAIN VRAM PRAKA  9958430361finfo@rpslegalso29.10.2024
[FLOOR ution.com
[EXTENTION
[BLOCK

1309 THIRDIOMP (I) (COMMOMP (I) (COMM)/1906-11-2024 [TATA CAPITAL LIANISH BHO| 9811452022Anish_bhola@g|o5.11.2024
[FLOOR imail.com
[EXTENTION
[BLOCK

1309 THIRDEXECUTION (C{Execution (Comm)/406-11-2024 IBHUPENDER SINsatyendra ku] 9811161525sksingh116@gm|05.11.2024
[FLOOR lail.com
[EXTENTION
[BLOCK

1309 THIRDRP (CIVIL) IRP (Civil)/13/2024 [07-11-2024 [Rakesh Kumar Gosatyendra ku] 9811161525sksingh116 @gm(06.11.2024
[FLOOR lail.com
[EXTENTION
[BLOCK

1309 THIRD[EXECUTION (C{Execution (Comm)/4{11-11-2024 [M/S BHARATI BNIKHIL TRI|  9899836932nikhiltripathi63/08.11.2024
[FLOOR (@gmail.com
[EXTENTION
[BLOCK

1309 THIRDICS (COMM.)  [CS (COMM)/1244/213-11-2024 IM/s ALM enterpr{SIDDHARTH  9643543596/Ayusharma@g [12.11.2024
[FLOOR imail.com
[EXTENTION
[BLOCK

1309 THIRD(CS (COMM.)  [CS (COMM)/1257/2{16-11-2024 [Rakesh Kumar Gosatyendra ku] 9811161525/sksingh116 @gm|14.11.2024
[FLOOR lail.com
[EXTENTION
[BLOCK

1309 THIRDIEXECUTION (C|Execution (Comm)/{16-11-2024 [Krishan Kumar Gysatyendra ku] 9811161525/sksingh116 @gm{14.11.2024
[FLOOR lail.com
[EXTENTION
[BLOCK

1309 THIRDCS (COMM.) [CS (COMM)/1258/216-11-2024 ISANJEEV SARANmanu sishod|9810019309  [manusisodia77 [14.11.2024
[FLOOR (@gmail.com
[EXTENTION
[BLOCK




COURT DISTRICCOURT ROOM CASE TYPE CASE NUMBER DATE OFPETITIONER = ADVOCATE ADVOCATE  ADVOCATE  DATE OF E-
NO. T REGISTRATIO NAME \C MOBILE EMAILID PAYMENT
N

RESPONDENT NUMBER OF COURT|
NAME FEES

1309 THIRD[EXECUTION (C|
[FLOOR
[EXTENTION
[BLOCK

[Execution (Comm)/q19-11-2024 [Khushi Agro Food|Feroz Khan( 9818416099 18.11.2024

1309 THIRDIOMP (I) (COMMOMP (I) (COMM)/1420-11-2024 [AXIS BANK LTD JAnupam Sin§9654926809  |anupamjsingh [19.11.2024
[FLOOR (@gmail.com
[EXTENTION
[BLOCK

1309 THIRDCS (COMM.)  [CS (COMM)/1293/2{25-11-2024 I[HORIZON SATEI|Payal Kakra{ 7503083035surajkt@kntlaw(23.11.2024
[FLOOR offices.com
[EXTENTION
[BLOCK

1309 THIRDIOMP (I) (COMMOMP (I) (COMM)/1425-11-2024 [TATA CAPITAL LIANISH BHO|  9811452022Anish_bhola@gl3.11.2024
[FLOOR imail.com
[EXTENTION
[BLOCK

1309 THIRD|CS (COMM.)  [CS (COMM)/1304/2|26-11-2024 [Star Human ScienfAmit Chawla]  9718689708famitchawlaad@[25.11.2024
[FLOOR lgmail.com
[EXTENTION
[BLOCK

1309 THIRD(CS (COMM.) [CS (COMM)/1309/2]27-11-2024 IRV SOLUTIONS HANKIT MIGl7276358720 dvankitmiglan [26.11.2024
[FLOOR li@gmail.com
[EXTENTION
[BLOCK

1309 THIRD(CS (COMM.) [CS (COMM)/1320/2[29-11-2024 IDEEPAK SUKHIJ|Rohan Rohal 9811867909rohanr@rsrlega[28.11.2024
[FLOOR lLin

[EXTENTION
[BLOCK

1309 THIRDIEXECUTION (C|Execution (Comm)/430-11-2024 [ROOP KISHORE |SONAL SINE9810002285  [sinhasonalo609(29.11.2024
[FLOOR (@gmail.com
[EXTENTION
[BLOCK

1309 THIRD(CS (COMM.) [CS (COMM)/1324/2{30-11-2024 IPUNJAB NATIONSudhir Kumg9868271 79 iskssinllhadvdel [29.11.2024
[FLOOR lhi@mail.com
[EXTENTION
[BLOCK

1309 THIRDICS (COMM.)  [CS (COMM)/1226/2{07-11-2024 IPUMA SE VS IPRACHI GUJ991 1703098  [prachi.gupta@p|06.11.2024
[FLOOR JASHOK KUMAR lomslegal.com
[EXTENTION
[BLOCK

1309 THIRDIOMP (I) (COMMOMP (I) (COMM)/1419-11-2024 JAXIS BANK LTD [DHEERAJ (9871040589 / SINDOLEXLAW 18.11.2024

[FLOOR [Vs HARISH |(@GMAIL.COM
[EXTENTION IKUMAR
[BLOCK
1309 THIRDEXECUTION  [Execution (Comm)/{11-11-2024 [SURESH [SATISH CH4  9953538322NA [08.11.2024
[FLOOR (COMM.) IKUMAR JAIN VS
[EXTENTION [MANOJ BASOYA
[BLOCK
1o [SH. AJAY PANDEY,CENTRA| 307 Civil ICS (COMM)/1232/2( 11-11-2024 [M/SPRINCEM |[Varun Gupta] 9810476769 [gupta.varuni@ | 06.11.2024
IDISTRICT JUDGE,L IORNAMENTS lgmail.com
ICOMMERCIAL COURT IPVT LTD Vs M/S
[BELIRAM
[TARACHAND
AIN
Imumrrone
307 Civil ICS (COMM)/1277/2( 20-11-2024 [M/s Jari Saree SIDHANT | 9650677902 [adv.sidhantdhi | 05.11.2024
ICentre (India) Pvtl DHINGRA ngra@gmail.co
[Ltd Vs Taruna AND Im
[Bansal IASSOCIATE

S
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307 ICS (COMM)/1276/2{ 20-11-2024 |Asha Rani Vs akesh Kumal 9871897844 12.11.2024
ICholamandalam
IMS General
[[nsurance Co Ltd
307 Civil ICS (COMM)/1290/2( 25-11-2024 [Hero InvestCorp |astha sharmi 9718209970 [faastha@thelegi | 18.11.2024
[Private Limited Ist.com
s ASHOK
IKUMAR
307 Civil ICS (COMM)/1292/2( 25-11-2024 [REDTAPE LIMIT] Ashok Goel | 9873815146 [ip@asokalaw.co| 21.11.2024
[m
i1 [SH. S.S RATHI, DISTRICT|[CENTRA[COURT ROOMICS (COMM) ICS (COMM)/1215/2q04-11-2024 IKAMAL GUPTA V‘l_’ankaj Roy| 9811070396 [advjjtyagigo1@ [25.10.2024
PUDGE, COMMERCIALJL 310 [Kotra lgmail.com
ICOURT
ICOURT ROOMCS (COMM) ICS (COMM)/1262/2{18-11-2024 [N M AGGARWAL|Subhash Chal 9810459344 [awanish@naksl[25.10.2024
1310 faw.com
ICOURT ROOMCS (COMM) ICS (COMM)/1241/2{12-11-2024 [THE SUPREME IShrihar Trip§ 9548888420 [legal@boostip.i04.11.2024
310 n
ICOURT ROOM[CS (COMM) _ [CS (COMM)/1313/2(28-11-2024 _|[SH RAVI KUMAR[Sidhant Dhi] 9540818282 |g.guptag3@gm [05.11.2024
310 lail.com
ICOURT ROOMCS (COMM) ICS (COMM)/1287/2{25-11-2024 ISATYA BHAMA DlRavi Bassi 9810021293 [advocateravibas|19.11.2024
310 lsi@gmail.com
ICOURT ROOMCS (COMM) ICS (COMM)/1294/2[25-11-2024 [TAJUDDIN AND|Monika Rathl 9639924680 [advocatemrathi [16.05.2024
310 (@gmail.com
ICOURT ROOMICS (COMM) ICS (COMM)/1289/2[25-11-2024 State Bank of Indi[Suchita Dixit| 8896932838agnihotrisuchit [14.11.2024
1310 la@gmail.com
12 [SH. RAVINDER BEDIL/CENTRA 401 IOMP (I) (COMM1239/2024 04-11-2024 IPANAESHA IPRADEEP (9711958819 IPTSASSOCIAT
IDISTRICT JUDGE,L I[EDUCATION [TEOTTA [ES98 @GMAIL.
ICOMMERCIAL COURT ISOCIETY Vs |ICOM
'ARUN
IGOENKA
401 ICS (COMM) 1217/2024 05-11-2024 IM/S VARN ISANJAY 9873479585  |[SSCLAWFIRM [18.10.2024
[MPEX LLP Vs |SEHGAL |@GMAIL.COM
JABHINAV JAIN
401 MP (I) (COMM1241/2024 05-11-2024 IM/S IDFC FIRST [RAHUL 9205511796 ILEXPACIFICo3|
[BANK LIMITED [KASHYAP |@GMAIL.COM
S
ISHASHIBHUSH
JAN KUMAR
401 ICS (COMM) 1225/2024 07-11-2024 [MAHESH ISATYAEND (9811164525 ISKSINGH116@ [23.08.2024
[BANSAL Vs [RA KUMAR IGMAIL.COM
[MUNICIPAL ISINGH
[CORPORATION
|OF DELHI
401 [OMP (I) (COMM1257/2024 12-11-2024 JAXIS BANK LTD |[SUNITA 9871040589  INDOLEXLAW
|Vs SANDEEP ISINGH |@GMAIL.COM
IKUMAR
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401 MP (I) (COMM1258/2024 12-11-2024 JAXIS BANK LTD |[SUNITA 9871040589  [INDOLEXLAW
[Vs NARENDRA |SINGH |@GMAIL.COM
IKUMAR
401 MP (I) (COMM1259/2024 12-11-2024 JAXIS BANK LTD |[SUNITA 9871040589  [INDOLEXLAW
[Vs PRAVEEN ISINGH |@GMAIL.COM
IKUMAR
401 [Misc DJ 652/2024 14-11-2024 [M/S BLUE IKAMAL 9873438080
IDIJAMOND Vs JANAND
IM/S MANI
IGIFTS
[THROUGH
IPROPRIETOR
401 ICS (COMM) 1250/2024 14-11-2024 [M/S DEEP BLUE [HIMANSHU[7988358702  JAIN.HIMANS [05.11.2024
[XPRESS PVT WAIN IHU87@GMAIL
ILTD Vs RAJESH .COM
IKUMAR
[MIGLANI
401 ICS (COMM) 1252/2024 l14-11-2024 ISTATE BANK OF [TIRATH 9643228307 |ADVTIRATH@ [21.10.2024
[[NDIA Vs RAM |[LAL YADAV IGMAIL.COM
IKISHOR
401 ICS (COMM) 1254/2024 16-11-2024 [M/s SCHAND |ANJU 9810195013 IKUMARRAJES [18.10.2023
JAND CO.LTD Vs [BAJAJ [HADV@YAHO
Mr KM PUJAL [0.COM
401 ICS (COMM) 1259/2024 16-11-2024 [M/S ARYA IANURAG (9810059650 [INFO@ASVASS[02.11.2024
IPUBLISHING IKUMAR |OCIATES.COM
[COMPANY Vs ~ |AGARWAL
[MAYANK
JADLAKHA
401 IOMP (I) (COMM1243/2024 06-11-2024 [KDH FOOD OPC [SHARAVAN 6201970125 [UNITEDMARK
[Private Limited |[KUMAR |@UNITEDAND)|
[Vs Amir Khan IBANSAL [UNITED.COM
401 [Execution (Comj490/2024 06-11-2024 [Rakesh Gupta Vs JARAVKAPO [9899426326 [ARAVKAPOOR
IRJ PROJECTS R |[@OUTLOOK.C
[PRIVATE [OM
ILIMITED
401 IOMP (I) (COMM1268/2024 20.11.2024 IM/S ASHOK [SOHIL SHAIB765775577 IPATHWAYSLE
ILEASING LTD IGAL2010@GM
V/SV. JAIL.COM
ISRINIVASULU
401 [Execution (Com{539/2024 29.11.2024 ISH. TRIPAT IABHAY 9654452476  JADVAHAYDIX]|
ISINGH & ORS  [DIXIT [T200@GMAIL.
[V/S SH. INDER |ICOM
IMOHAN SINGH
& ORS
401 [Execution (Com{540/2024 [20.11.2024 IM/S B.R [[RA GUPTA 9818976099  [[RAGUPTA27@)
[KAPOOR & SONS| IGMAIL.COM
P LTD V/S M/S
IKRAFT
INTERNATIONA
IL & ORS
13 [SH. M.K NAGPAL,CENTRA|COURT ROOMICIVIL SUIT IOMP (I) 04-11-2024 IM/S IDFC FIRST [RAHUL KAS| 9205511796ILEXPECIFICO3NA
[DISTRICT JUDGE,L uoz2 (COMM)/1240/202 [BANK LIMITED |@GMAIL.COM
ICOMMERCIAL COURT 14 s ABHAY
IKUMAR
ICOURT ROOM[CIVIL SUIT IOMP (I) 06-11-2024 [TATA CAPITAL |ANISH BHO| 9811452022Anish_bhola17 [NA
o2 ((COMM)/1245/202 ILTD Vs |@yahoo.com
lu IPRAVEEN
[MISHRA
[COURT ROOMICIVIL SUIT ICS 06-11-2024 ICANARA BANK [Pratap Chan 0990366723[NA [NA
o2 (COMM)/1221/202 [Vs SWATI
7 ISHARMA




COURT DISTRICCOURT ROOM CASE TYPE CASE NUMBER DATE OFPETITIONER = ADVOCATE ADVOCATE  ADVOCATE  DATE OF E-
b T REGISTRATIO NAME MOBILE EMAILID PAYMENT
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ROOMICIVIL SUIT [Execution 06-11-2024 OICEVALE I[SEEMA 9810260053]
ko2 ((Comm)/486/2024 ILIMITED Vs
IRAMESH
IKUMAR
JAGARWAL AND
JANR
ICOURT ROOM[CIVIL SUIT [Execution 07-11-2024 IKRISHAN lsatyendra ku] 9811161525/sksingh116 @gm{NA
o2 ((Comm)/489/2024 IKUMAR GUPTA fail.com
s MCD
ICOURT ROOMICIVIL SUIT ICS 08-11-2024 State Bank of ISHALINI UF  9899408618SHALINIUPAD [18.10.2024
o2 (COMM)/1229/202 [[ndia Vs BEENA IHYAY.ADVOCA|
l4 ISAH [TE@GMAIL.C
[OM
ICOURT ROOMICIVIL SUIT ICS 11-11-2024 [[CICI BANK LTD [VIKAS CHO! 9212036118vikaschopraadv [26.04.2024
hoz2 (COMM)/1234/202 [Vs MANAS locate@gmail.co
" IDUBEY m
ICOURT ROOM|CIVIL SUIT ICS 12-11-2024 IAGGARWAL [PANKAJ RO] 9811070396jpankajkotra@y [08.11.2024
hoz2 (COMM)/1240/202 IASSOCIATES Vs lahoo.co.in
4 IMUNICIPAL
ICORPORATION
|OF DELHI
ICOURT ROOM|CIVIL SUIT [Execution 16-11-2024 IKINU IMPEX Vs [Abhishek Gu|  9999052336jadv.abhishek39[NA
o2 (Comm)/508/2024 [TILOKARAM 95@gmail.com
IPRATAP JI
ICHOUDHARY
ICOURT ROOM|CIVIL SUIT [Execution 16-11-2024 IKRISHAN lsatyendra kul 9811161525/sksingh116 @gm[NA
o2 (Comm)/510/2024 IKUMAR GUPTA il.com
[Vs MUNICIPAL
ICORPORATION
|OF DELHI
ICOURT ROOM|CIVIL SUIT [Execution 16-11-2024 IKRISHAN lsatyendra kul 9811161525/sksingh116 @gm{NA
o2 (Comm)/509/2024 IKUMAR GUPTA lail.com
[Vs MUNICIPAL
ICORPORATION
|OF DELHIi
ICOURT ROOM|CIVIL SUIT ICS 16-11-2024 INEERAJ IPANKAJ RO 9811070396pankajkotra@y [12.11.2024
ko2 (COMM)/1256/202 IAGGARWAL lahoo.co.in
l IPROP
IAGGARWAL
JASSOCIATES Vs
[MUNICIPAL
ADDAD ATIANT
ICOURT ROOM[CIVIL SUIT ICS 18-11-2024 IRAJENDER INitin Arora 9818189667nitin.arora465 [04.11.2024
ko2 (COMM)/1261/202 IKUMAR (@gmail.com
l4 IMALHOTRA Vs
[TRILOK
IAGGARWAL
ICOURT ROOMICIVIL SUIT IOMP (I) [20-11-2024 JAXIS BANK LTD |[SUNITA SIN| 9871040589 [[INDOLEXLAW [NA
ko2 ((COMM)/1272/202 [Vs IMRAN |@GMAIL.COM
l4
ICOURT ROOM[CIVIL SUIT IOMP (1) [20-11-2024 JAXIS BANK LTD [Anupam Singh INA
o2 ((COMM)/1275/202 [Vs SHREEPAL
l4
ICOURT ROOM[CIVIL SUIT IOMP (I) [20-11-2024 JAXIS BANK LTD [Anupam Sin§ 9654926809anupamjsingh [NA
ko2 ((COMM)/1274/202 [Vs JULEAKKAR (@gmail.com
la
ICOURT ROOM[CIVIL SUIT [Execution 21-11-2024 IPAWAN KUMAR [Ankit Kumay  9015505737ANKITKUMAR [NA
o2 ((Comm)/527/2024 IKOHLI Vs ILAWOFFICES
[MOHINDER |@GMAIL.COM
IKUMAR OBERAI
( DECEASED)
ICOURT ROOM[CIVIL SUIT ICS [22-11-2024 [THE INDIAN [Rajan Khan 9811797546fadvrklawoffice [18.11.2024
o2 (COMM)/1282/202 [EXPRESS (@gmail.com
lu PRIVATE
[LIMITED Vs MR
IP T ABRAHAM
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PLASTICS

Im

ICOURT ROOM[CIVIL SUIT ICS 26-11-2024 [M/S KAPUR IKAPIL DUA 9811590282[KAPIL.DUA74 [19.11.2024
ko2 (COMM)/1302/202 IGRAPHICS PVT (@GMAIL.COM
l ILTD Vs M/S
INEW MODEL
IMPEX PVT LTD
14 [SH. ASHUTOSH KUMAR,WEST ICS ICS 04-11-2024 IM/S  AushadhiManish 9643867018  [manish@xande [25-10-2024
IDISTRICT JUDGE| (COMM)/944/2024 [Herbal Vs M/SKumar(P), rlegalsolutions.
‘COMMERCIAL COURT) ILucky Nutrition lcom
ICS CS 05-11-2024 [[gbal Singh VgPraveen 9810928188  [praveensuri73 [01-11-2024
(COMM)/946/2024 |Usha Pahwa [Suri(P), (@gmail.com
ICS ICS 07-11-2024 [Aqualite JARCHIT 9599043045 [legal@sigmaleg [28-09-2024
(COMM)/953/2024 [[ndustries PrivateSINGHAL(P lal.in
ILimited Vs |,
ISWADESHI
[BOOTS
(THROUGH ITS|
s Doy
ICS ICS 07-11-2024 M/S VUSANJAY 9312131464 lsanjaychursia.1 j04-11-2024
(COMM)/952/2024 [ELECTRICAL  |CHAURSIA( |3@gmail.com
[EQUIPMENT (P)P),
ILTD Vs M/S
IBENLING INDIA|
[ENERGY AND|
IroATINAL ACY
ICS ICS 08-11-2024 IPARVEEN [Varun 9810118367 arun.kathuria [24-10-2024
(COMM)/958/2024 IMEHTA Vs M/S[Kathuria(P), |@yahoo.com
IRMS BUILDERS|
IPVT LTD
ICS ICS 11-11-2024 [Satish Kumar Vs|Sundaram (9811254899 [sundaramadv@ [05-11-2024
(COMM)/965/2024 |AutoliteIndia IChoudhary( ahoo.co.in
[CS ICS 18-11-2024 ISTATE BANK OFADAITA 19999132159 ie- 14-11-2024
(COMM)/979/2024 INDIA Vs MRKUMAR lakroutadvocate
IPREM CHANDROUT(P), (@gmail.com
ISHARMA PROP|
OF M/S MB|
IPHARMA
ICS ICS 18-11-2024 IMS COTTON[KISHAN 9810000113 ewdelhi@aaal [18-10-2024
(COMM)/981/2024 ICONCEPT ILAL legal.co
(INDIA) IMEENA(P),
IPRIVATE
ILIMITED Vs
IM/S AVA
ADDADDIC 11
IOMP IOMP 18-11-2024 [[CICI SecuritieMD 9999784700  [advocatezaryab [12-11-2024
(COMM)/19/2024 ILimited Vs [ZARYAB (@Jgmail.com
[DEVVRAT WAMAL
IGUPTA RIZVI(P),
ICS ICS [20-11-2024 [HAPPY ISANJAY 9811112087 lspjainlawfirm@[20-11-2024
(COMM)/988/2024 [FOOTCARE [PADAM lgmail.com
INDUSTRIES VS{JAIN(P),
M/S
IKALIRAMAN
[INDUSTRIES
e 1o aar
ICS Cs [27-11-2024 ISVC JABHISHEK (9868213110  |anisinghandco [13-11-2024
(COMM)/1006/202 [COOPERATIVE [P), [mpany@gmail.
l4 [BANK LIMITED)] om
Vs ANSHUL
IGOEL AND ANR
ICS ICS 29-11-2024 INIRMAL SINGH[Rounak 7042835171 rounaknayak@ [30-09-2024
(COMM)/1014/202 Vs SANJEEV|Nayak(P), lgmail.com
l4 IMALHOTRA
IAND ANR
15 [MS. HEMANI MALHOTRA,WEST CS(COMM) 956/2024 07.11.2024 SARIKA VARUN 9810118367 |[VARUN.KATH | 22.10.2024
[DISTRICT JUDGE| MALHOTRA |KATHURI [URIMaYAHOO|
COMMERCIAL COURT) VS MAGNUM A ICOM
o2 BUILDCON
INDIA P LTD
OMP(I) 974/2024 16.11.2024 | VS PLASTICS| ANUJ 9911175304 [advocateanujsail 04.11.2024
(COMM) VS.J M SAINI i90o@gmail.co
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CS(COMM) 984/2024 19.11.2024 | SUN STONE | SURESH | 8130935106 [ruchikamaliko5| 26.10.2024
PVTLTD VS. | BHARTI (@gmail.com
OM MARBLES
CS(COMM) 986/2024 20.11.2024 (CHARANJEET| ROHIT (9990204400 fadvrohit89@g | 06.11.2024
SINGH VS. KUMAR imail.com
AMIT
SHARMA
CS(COMM) 991/2024 21.11.2024 | STATE BANK | SWEETY | 9811786067 [mssoodadvocat [ 09.11.2024
IOF IONDIA VS.[ SOOD le@gmail.com
RAJVEER
6 [SH. DIG VIJAY SINGH,|WEST CS 08-11-2024 | 3 ACES WOOD | ARCHIT | 0811156111 |legal@sigmaleg| 30.10.2024
IDISTRICT JUDGE| (COMM)/960/2024 PVT LTD [SINGHAL(P lal.in
COMMERCIAL COURT) THROUGH ITS ),
103 AR PRIYA
GUPTA Vs
SUPRIYA PATRA|
(DDADDIDTAD
Execution 08-11-2024 DHEERAJ | 9810651595 [Not Mentioned Nil
(Comm)/326/2024 TANWAR Vs |TANWAR(P
DHRUV KUMAR| ),
SINHA
OMP (I) 12-11-2024 [YES BANKLTD | KARTIK |Not Mentioned [Not Mentioned Nil
(COMM)/278/2024 Vs ASHWANI |KUMAR(P),
KUMAR
CS 12-11-2024 MR SANJAY Jatin 88600 70760 fatinssethi@,gm | 10.09.2021
(COMM)/967/2024 KUMAR Sethi(P), lail.com
AGGARWAL Vs
MR AJAY
OMP (I) 12-11-2024 [YES BANKLTD | KARTIK |Not Mentioned [Not Mentioned Nil
(COMM)/279/2024 Vs GAURAV |KUMAR(P),
DWESAR
OMP (I) 12-11-2024 [YES BANKLTD | KARTIK |Not Mentioned [Not Mentioned Nil
(COMM)/277/2024 Vs VIKRAM |KUMAR(P),
RAJENDRA
SINGH
OMP (I) 12-11-2024 [YES BANKLTD | KARTIK |Not Mentioned [Not Mentioned Nil
(COMM)/276/2024 Vs HEMLATA (KUMAR(P),
CHHATRA PAL
CS 13-11-2024 | CANARA BANK Varun 9953062629vm@v kml egal 25.10.2024
(COMM)/969/2024 Vs PUNEET Mittal(P), . com
ARORA
Execution 14-11-2024 | Subhash Arora Vishal
(Comm)/334/2024 Vs M/s Aqua |Chhabra(P),
Engineering
OMP (I) 14-11-2024 |YES BANKLTD | KARTIK |Not Mentioned [Not Mentioned Nil
(COMM)/290/2024] Vs AJAB SINGH|KUMAR(P),
OMP (I) 14-11-2024 | YES BANKLTD | KARTIK |Not Mentioned [Not Mentioned Nil
(COMM)/289/2024 Vs JAGDISH |KUMAR(P),
HAR PRASAD
CS 14-11-2024 | Ranjan K Sapra | Ashutosh | 9999666398 [aushtoshnagar | 06.11.2024
(COMM)/970/2024 trading as Pest | Nagar(P), |@ANALAW.in
Cure
[[ncorporation Vs
Pest Cure
IManagement And|
A
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Misc DJ/723/2024 [ 16-11-2024 Krishan Lal Sudhir
Thukral Vs Balyan(P),

Suresh Sharma

Execution 16-11-2024 Sidana shoe Navin
(Comm)/335/2024 material Vs kumar(P),
Kaizen India
OMP 16-11-2024 SADASHIV DEV
(COMM)/18/2024 MISHRA Vs PRAKASH
M/S HDB IPACHAURI(|
FINANCIAL P),
SERVICES LTD
CS 18-11-2024 JMF Vikas 9999010507 [jurislaw@outlo | 14.11.2024
(COMM)/978/2024 PERFORMANCE( Sharma(P), lok.com
MATERIAL
PRIVATE
LIMITED Vs
MAHALAKSHMI
P
CS 18-11-2024 |REHMATULLAHMOHAMMA|
(COMM)/977/2024 Vs MAYASHEEL D
RETAIL INDIA |DANISH(P),
LIMITED
Execution 20-11-2024 | M/s Homeshree Nidhi
(Comm)/341/2024 Housing Finance| Saini(P),
Limited Vs Arun|
Kumar
CcS 20-11-2024 | APS OBEROI Anjani 9811675024panianichoudhct| 11.11.2024
(COMM)/985/2024 Vs Rahul Kumar ri@gmail.com
Khurana Choudhary(
P),
OMP 20-11-2024 YOGESHWAR | VISHAL
(COMM)/21/2024 KUMAR Vs M/S| KALRA(P),
SBI CARDS AND
PAYMENTS
SERVICES LTS
CS 21-11-2024 SUPER FINE SHALU 9212413759advjitendersahal 19.11.2024
(COMM)/990/2024 MOULDINGS Vs|[KUMARI(P)| lv@gamil.com
S P TIMBER s
CS 22-11-2024 Shri Dinesh Sidharth 9810638066fadvepwig@gma| 19.11.2024
(COMM)/993/2024 Kumar Agrawal | Raj(P), iil.com
Vs M/s Sri
Santinath Lock
House
CS 27-11-2024 SH RAMAN Girish 9811109763(GIRISHGAURA| 14.11.2024
(COMM)/1004/202 GANDHI Vs MS| Gaur(P), IDVOYAHOO.eo|
4 MAURYA M
PRINTRS
PRIVATE
LIMITED
CS 27-11-2024 | LFG Hardware Vibhor 9811352998vibhor@bavleg | 18.11.204
(COMM)/1005/202 Private Limited | Garg(P), lal.in
4 Vs Jayanti Iravindra@bavle
Shashi Kumar lgai.in
Prop
CS 28-11-2024 AMORPHOS Sandeep 9368315526/sandeeppaladvy| 13.11.2024
(COMM)/1009/202 CHEMICALS Pal(P), 89@gmailcom
4 PRIVATE
LIMITED Vs

Vishal Bhatnagar

Cs 20-11-2024 |Ms Psa Polymers Ritik Not Mentioned [Not Mentioned | 21.11.2024
(COMM)/1012/202 Pvt Ltd Vs Malik(P),
4 PRIYA
RAVINDRA
NESARIKAR
Execution 29-11-2024 | ANILJAIN Vs [NAGENDER|Not Mentioned [Not Mentioned Nil

(Comm)/349/2024 FIROZ KHAN | LAKRA(P),
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CS 30-11-2024 | Sh Nishant Jain Sunil 9810294088advanshulo4@ | 27.11.2024
(COMM)/1016/202 Vs M/SINKN | Kumar(P), lgmail.com
4 MORE
Execution 30-11-2024 [Tushar Suneja Vs|SHASHANK| Nil
(Comm)/350/2024 Sanjay Kumar
ISHARMA(P)|
Execution 21/11/24  [SUPER PLASTIC
(Comm.)/343/2024 COATS PRIVATE]
LIMITED Vs
PRIMAFLEX
Execution 04/11/24 RAGHBIR
(Comm.)/321/2024 SINGH Vs
MOHINDER
KUMAR
CHOPRA
CS 08/11/24 Bhupinder Kaur]
(COMM)/959/2024 Vs Avinash|
[Chander Suri
7 [SH. SANJAY JINDALJWEST Ics 1048/2024 05-11-2024  [STARK [RADHEY 0811041494 [radheyshyamad|o4-11-2024
IDISTRICT JUDGHE (COMM)/948/2 IPACKMATE PVT|SHYAM @gmail.com
COMMERCIAL COURT) 024 ILTD Vi
[HIMANSHU
[BHADORIA
ICS 950/2024 06-11-2024 I[Amrit HumifreshPANKAJ 9811022227 [globaljurislawfi f12-07-2024
(COMM)/950/2 IPreservation PvGUPTA rm@gmail.com
024 ILtd Vs Haji Ansar]|
ICS 951/2024 06-11-2024 IAGARWALLA  [VISHWA 9811136731 |vishwaranjany1 [05-11-2024
(COMM)/951/2 [TEAK [RANJAN |@yahoo.com
024 [INTERNATIONA KUMAR
IL PVT LTD V:
WAY TRADING
ICOMPANY
[Counter la9/2024 [14-11-2024 [Harbans Singh@UMESH 7011794418 |sumeshgandhi2(04-11-2024
IClaim/49/2024 Bhullar Vs GlowGANDHI l4@gmail.com
[Tradex India Pvt
ILtd
ICS 975/2024 18-11-2024 [BAIJ NATH RAMIAVNEESH | 9818479699 [avneeshgarg@ [16-10-2024
(COMM)/975/2 INATH Vs BGRIGARG Imail.com |
024 [ENERGY lavneesh.legal@
ISYSTEMS LTD lgmail.com
ICS 982/2024 [19-11-2024 [RAAMAH ISUSHANT | 8920235454 [sushantsinghal.04-11-2024
(COMM)/982/2| IPROJECTS LLPSINGHAL law@gmail.com|
024 Vs NAMIT]
IGULATI
ICS 994/2024 [22-11-2024 [OM LOGISTICSARUN 9810163624 [advocatearun2318-11-2024
(COMM)/994/2 LIMITED VIAGGARWA (@gmail.com
024 [MAINT IL.
ISCAFFOLD
ISYSTEMS
ICS 997/2024 26-11-2024 [M/S OM SHANTIRAJEEV 8377998979 facquitylawassocf22-11-2024
(COMM)/997/2 [ENTERPRISES |[BANSAL liates@gmail.co
024 Vs M/S A (m
[ENTERPRISES
ICS 998/2024 26-11-2024 IBIRPAL SINGHASHOK 06881, 989935ashoklegal.200 [10-11-2024
(COMM)/998/2| IAND ORS VSKUMAR o @gmail.com
024 ISANJAY KUMARISINGH
IDASS AND ORS
ICS 1002/2024 27-11-2024 IAMORPHOS ISANDEEP 9368315526 [sandeeppaladv[18-11-2024
(COMM)/1002/ ICHEMICALS [PAL 8o@gmail.com
2024 IPRIVATE
ILIMITED Vs
THERMOSHIEL
D INDIA|
lpnrramn
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ICS 1008/2024 28-11-2024 IAMORPHOS ISANDEEP 9368315527 [sandeeppaladv4|13-11-2024
(COMM)/1008/ ICHEMICALS  [PAL Bo@gmail.com
2024 IPRIVATE
ILIMITED Vs
ICHIRAG
ICONCHEM
18 [SH. AJAY GUPTA |WEST ICS 853/2024 01-10-2024 ISANTOSH lsushil kumar9718669547 umar.sushil.la [28-09-2024
[IDISTRICT JUDGE (COMM)/853/2 IKUMAR RANA wyer@gmail.co
COMMERCIAL COURT) 024 s MANOJ| m
IKUMAR BIRLA|
IAND ANR
ICS 858/2024 03-10-2024  |AQUALITE JARCHIT 9599043045 [legal@sigmaleg [28-09-2024
(COMM)/858/2| INDUSTRIES [SINGHAL(P lal.in
024 IPRIVATE ,
ILIMITED Vs
IDEEPAK
IKESHWANI
[Counter la2/2024 04-10-2024  PJASPAL SINGH [Rakesh 9910095001  [rktalwar206@y [24-09-2024
IClaim/42/2024 Vs  SURINDER[Talwar lahoo.com
IPAL SINGH
ICS 1868/2024 05-10-2024  |ORS FOOTWEAR[Arush 9818376231 Imwlawassociatejo3-10-2024
(COMM)/868/2| IPVT LTD Vs [Kumar ls@gmail.com
024 INEELU Malhotra
IPARNAMI
ICS 876/2024 08-10-2024  [ROHIT ABROL [Kapil Kher (9891072729 |anilkher@gmaill25-09-2024
(COMM)/876/2 Vs MADAN LAY l.com
024 ICHOPRA
ICS 883/2024 09-10-2024  |AQUALITE IARCHIT 9599043045 [legal@sigmaleg [13-09-2024
(COMM)/883/2] INDUSTRIES [SINGHAL(P lal.in
024 PVT LTD Vs
IBHUPENDRA
ISINGH PARMAR|
(PROPRIETOR
o DADNAD)
ICS 879/2024 09-10-2024  |[SATRAOGI IVARUN 8285672608  fadvocatevarunbjo5-10-2024
(COMM)/879/2 ISUPER  SALESBEDI(P), ledi@gmail.com
024 PVT LTD Vs
[MALTI DEVI
ICS 881/2024 09-10-2024  [RUPESH [Dr. Ankit9891803682  [www.advocatea [02-10-2024
(COMM)/881/2 IKANSAL Vs [(Gupta nkitgupta.com
024 [FOOTIFY
ISPORTS
[PRIVATE
ILIMITED
ICS 893/2024 [15-10-2024 IOM LOGISTICSARUN 9810163624 ladvocatearun23(01-10-2024
(COMM)/893/2| ILIMITED Vs [AGGARWA (@gmail.com
024 IAPARAJEETA  [L(P),
IMAHAPATRA
ISole  Proprietor
lof ARROW|
InrToDA ATIAN A
ICS 898/2024 16-10-2024  [Shri VinodVINOD 9350999608 |IADVOCATEVI [14-10-2024
(COMM)/898/2| [Kumar Banga Vs [KUMAR [NOD1969@GM
024 M S Satkriti JAIL.COM
Infotainment
Private Limited
ICS 919/2024 23-10-2024 ELLNESS [Vireshwar 9811664434  [vireshw3rt@gm26-09-2024
(COMM)/919/2 INDUSTRIES Vs [Tyagi lail.com
024 [RONAK RANI
ICS 930/2024 26-10-2024  [M/S R P SPICES [Rajat Jain 9891554439 |advocatejain199/07-10-2024
(COMM)/930/2| Vs TRABAJAR| 4 @gmail.com
024 YUNITOS PVT
ILTD
ICS 940/2024 29-10-2024  [Ishwar chand Vs MANISH (9910020100 ot Provided [24-10-2024
(COMM)/940/2 |Ajay choudhary [SHARMA(P)
024 b
o [SH. NARESH KUMARWEST [Execution [Execution 04-11-2024  [SUNDARAM
IMALHOTRA, DISTRICT] (Comm.)/320/2|(Comm.)/320/2024 [FINANCE
VUDGE (COMMERCIAL 024 ILIMITED Vs
ICOURT) [RUKSANA
ISINGH
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ICS CS 04-11-2024  [RAKESH GARG [Rakesh Garg| 9811085026fapc.ply@gmail. [26-10-2024
(COMM)/945/2|(COMM)/945/2024 Vs M/S NKG om
024 INFRASTRUCTU
IRE LTD
ICS ICS 07-11-2024 IASHISH IMohammad 9599818688m25bilal@yaho| 05-11-2024
(COMM)/954/2|(COMM)/954/2024 ISURESH SHAH [Bilal lo.com
024 s PIYUSHBHAI
I[PUKHRAJ SHAH
ICS 07-11-2024 IMAHASHIAN DI [Manish 9811529112mangla.ipr@gm| 05-11-2024
(COMM)/955/2|(COMM)/955/2024 [HATTI PRIVATE [Singhal lail.com
024 ILIMITED Vs
IROOPAKS PIK N
[PAY
[Execution [Execution 08-11-2024 IALUTECH
(Comm.)/325/2|(Comm.)/325/2024 [INDUSTRIES Vs
024 IKANWAL
IKUMAR
IKANDHARIT
[OMP (DoMP (Dfr3-11-2024 [YES BANKLTD [kartik 8802218291fadvocate.mehta| 11-11-2024
(COMM.)/284/ |(COMM.)/284/202 Vs AASHI lkumar lassociateog@g
2024 4 ISHABBIR KHAN imail.com
IOMP (IYOMP (Dj13-11-2024 [YES BANKLTD [kartik 8802218291advocate.mehta| 11-11-2024
(COMM.)/285/ |(COMM.)/285/202 [Vs SANDEEP lkumar lassociateog@g
2024 4 ILAMA Imail.com
IOMP (IYOMP (Dj13-11-2024 [YES BANKLTD [kartik 8802218291advocate.mehta| 11-11-2024
(COMM.)/286/ |(COMM.)/286/202 s SHARDA lkumar lassociateog@g
2024 4 IMOHINDER Imail.com
[Execution [Execution 13-11-2024 IM/S SHIV
(Comm.)/329/2|(Comm.)/329/2024 ISHAKTI AND
024 ICOMPANY Vs
|Supreme
[[nfrastructure
India Pvt Ltd
[Execution [Execution [13-11-2024 [VIRENDER
(Comm.)/331/2 |(Comm.)/331/2024 IKAUR KATARIA
024 Vs TATA
IPROJECTS LTD
ICS ICS [14-11-2024 IGAUR GLASS  [Vaibhav 9717740921flegalworks76 @ | 14-11-2024
(COMM)/971/2 |(COMM)/971/2024 ICREATIONS Vs [kaushik lgmail.com
024 IAPOLLO
INTERNATIONA
IL MONTESSORI
ISCHOOL AND
Do
ICS Cs 14-11-2024 ISandeep KhuranaSandeep 9717173272adv.ashimguptal 13-11-2024
(COMM)/972/2|(COMM)/972/2024 [Vs MS LEELA S  [Khurana |@gmail.com
024 [STUDIO
[FACTORY
IOUTLET
ICS Cs [16-11-2024 [[nnovatiview JAnuj Ruhela|  7503249082anujruhela1994( 13-11-2024
(COMM)/973/2|(COMM)/973/2024 lindia pvt Itd Vs (@gmail.com
024 [[nfinity infoway
pvt Itd
IOMP (DOMP (D18-11-2024 |Shriram Finance [Manoj 9811133644
(COMM.)/294/ |(COMM.)/294/202 ILtd Vs SYED ZEN|Kumar
2024 l4 [HUSSAIN
ICS ICS 18-11-2024 ISHAKUNTLA [Vikas 9999010507 14-11-2024
(COMM)/980/2/(COMM)/980/2024 IBANSAL Vs M/S [Sharma
024 ISIGNATURE
[WINDOWS
ICS ICS 20-11-2024 IM/S AMBIKA  [Amit Kumar 7011961538famitthakur246 | 19-11-2024
(COMM)/987/2|(COMM)/987/2024 IGASES Vs EXIDE] (@gmail.com
024 INDUSTRIES
ILTD




NO.

COURT DISTRICCOURT ROOM CASE TYPE

T

Misc
DJ/744/2024

CASE NUMBER

Misc DJ/744/2024

DATE OFPETITIONER
REGISTRATIO
N

[23-11-2024

NAME \C
RESPONDENT

ADVOCA

ADVOCATE  ADVOCATE

MOBILE
NUMBER

EMAILID

DATE OF E-
PAYMENT
OF COURT
FEES

21-11-2024

Ics
(COMM)/995/2
024

cs
(COMM)/995/2024

[23-11-2024

IGMNC

IPRIVATE
ILIMITED Vs
WADHWA
I[HOUSE

JAnkit

[TECHNOLOGIES[Kashyap

8699979909

lankksyp @gmail

.co,

21-11-2024

Ics
(COMM)/996/2|
024

(COMM)/996/2024

[23-11-2024

[M/S OPTICADO
[INDIA LLP Vs
IDIPAK JAIN

Patin Sapra

9899054303

jatinsaprai312
(@gmail.com

22-11-2024

[Execution
(Comm.)/345/2
024

[Execution
(Comm.)/345/2024

[25-11-2024

P
IKHANDELWAL
Vs RAVI GUPTA

[Misc
IDJ/752/2024

Misc DJ/752/2024

[27-11-2024

ICREDENCE
IJACOUSTICS
IJAND CEILINGS
IPRIVATE
ILIMITED Vs
IPARSHOTTAM

IDITAT OITANSTT

[Abhishek
IGupta

24-11-2024

ICS
(COMM)/1007/
2024

ICS
(COMM)/1007/202
4

[27-11-2024

[State Bank Of
[[ndia Vs Ajay
[Kumar

[Sweety Sood

9643183210

imsssoodadvoca
te@gmail.com

23-11-2024

ICS
(COMM)/1013/
2024

ICS
(COMM)/1013/202
4

[29-11-2024

IOM TRANS
ILOGISTICS
ILIMITED Vs
IAWS SHIPPING
IJAND LOGISTICS
IPVT LTD

JArun

9810163624

ladvocatearun@
lgmail.com

26-1-2024

ICS
(COMM)/1017/
2024

ICS
(COMM)/1017/202
l4

[30-11-2024

[VERMA @SON!
[VERMA

JASHOK BABB. armod
Vs JITENDER[Kumar

harma

9899776633

Ipspkjuris@gma
iil.com

28-11-2024

20

[SH. ANURAG SAIN [NEW

IDISTRICT JUDGEDELHI
COMMERCIAL COURT)
o1

CS(COMM)

887/2024

05.11.2024

ZYDUS
CORPORATE
PARK
AHMADABAD
GUJARAT VS.
BUDH VIHAR

DL

RAHUL
CHAUDHA
RY

011 43500000

litigation@rahu
llchaudhry.com

28.11.20241

CS(COMM)

888/2024

05.11.2024

ZYDUS
CORPORATE
PARK
AHMADABAD
GUJARAT VS.
BUDH VIHAR

Do

RAHUL
CHAUDHA
RY

011 43500000

litigation@rahu
llchaudhry.com

28.11.20241

CS(COMM)

891/2024

06.11.2024

LUCE AND
LITCH
ELECTRIC
PRIVATE
LMITED VS. JAI
KUMAR GUPTA

ANKUR
SINGHAL

98111-26091

IANKURSINGH
IALADVOCATE
|@GMAIL.COM

26.11.2024

CS(COMM)

893/2024

06.11.2024

STATE BANK OF
INDIA VS.
ANANT
SACHDEVA
PROP OF
LAKSHYA

IATNITOTDILOAT

ARUN
KUMAR
BATRA

9891223874,
9873039121

lashishbatra85
(@gmail.com

19.10.2024

CS(COMM)

894/2024

06.11.2024

SANDEEP
SAXENA VS.
GAURAV BAWA

ROHTASH
KUMAR

9811207995

rohkan147@gm
lail.com

21.10.2024

OMP(COMM)

229/2024

06.11.2024

PRIMEMOVER
MOBILITY VS.
EBHA JAIN

VARUN
SHARMA

8700237171

arun.sharma@
lemindslegal.co
m

26.10.2024

OMP(COMM)

230/2024

06.11.2024

PRIMEMOVER
MOBILITY
[TECHNOLOGIES|
PVFT. LTD. VS.
SANGMARG
INFRATECH

VARUN
SHARMA

DIre T

8700237171

arun.sharma@
lemindslegal.co
m

26.10.2024




COURT DISTRICCOURT ROOM CASE TYPE CASE NUMBER DATE OFPETITIONER = ADVOCATE ADVOCATE  ADVOCATE  DATE OF E-
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OMP(COMM) 231/2024 06.11.2024 | PRIMEMOVER 8700237171 [varun.sharma@| 26.10.2024
MOBILITY SHARMA lemindslegal.co
[TECHNOLOGIES| fm
PVT.LTD. VS.
EBHA JAIN
1 CS(COMM) 902/2024 12.11.2024 M/S KUMAR | 8527240463 |ADVKUMARK | 02.09.2024
INTERGLOBE [KARTIKEY. IARTIKEYA@G
TECHNOLLGY IMAIL.COM
QUOTIENT PVT.
LTD. VS. M/S
SHREE
1 CS(COMM) 906/2024 13.11.2024 M/S BINDAL |S.C. SAGAR| 9212053338 [SAGARS.CADV| 08.11.2024
APPARELS PVT.| & NAEEM 913@GMAIL.C
LTD. VS.NDMC| AHMED M
& ANR.
1 CS(COMM) 905/2024 13.11.2024 M/S BALRAM | 9873188641 [BR9840@GMA| 24.05.2019,
SACHIDANAN D| SINGH [L.COM 11.12.2020
INSULATIONS
VS. SEVEN
HILLS BUILD
CON PVT. LTD.
1 CS(COMM) 904/2024 13.11.2024 [SHIV PARSHAD| VISHVA 9811242789 [NARAINA1047 [ 08.06.2022,
JAINVS.M/S | VADHWA |@GMAIL.COM | 03.06.2022
EMCO
PRESSMASTER
PVT. LTD.
1 CS(COMM) 913/2024 14.11.2024 M/S SUNRISE | MANISH | 9810055591, [MANISHKOHL| 05.11.2024
FREIGHT KOHLI | 9891656034 [[ANDCOMPAN
FORWARDEERS| [Y@GMAIL.CO
PVT. LTD. VS. M
SH. SAKET
BRIJENDRA
1 CS(COMM) 917/20241 16.11.2024 SIGN AGE MAHOR & | 9899381353 [ASHISHMAHO| 29.08.2024
(INDIA) PVT. |ASSOCIATE IR@GMAIL.CO
LTD. VS. S (M
LPFLEX SIGN
SYSTEMS INDIA|
PVT. LTD.
1 CS(COMM) 916/2024 16.11.2024 ASHWANI PRANNOY | 9873673124 [PRANNOYDEY| 29.10.2024
KUMAR VS. DEY |@GMAIL.COM
VEERU FOODS
PVT. LTD.
1 CS(COMM) 5713/2024 18.11.2024 RAJENDER VINAY 9818194170, [vinaymohan_le| 05.11.2024
PRASAD GUPTA| MOHAN | 7289068560 [gal@yahoo.in,
VS.THENEW | SHARMA [vinayshanna67
INDIA o@gmail.com
ASSURANCE CO
ILTD. VAND ANR|
1 ARB.A.COMM) 104/2024 22.11.2024 | INSTITUTE OF |SHASHANK| 9810034205 08.11.2024
BEAUTY AND | SHARMA nandnis@hotm
NUTRITION VS. lail.com
VLCC HEALTH
CARE LTD.
1 CS(COMM) 5724/2024 25.11.2024 |ASG STEEL TEC [SURENDRA| 9811242789 [NOT 03.09.2024
PVT.LTD VS. KUMAR IAVAILABLE
NISHANT JAIN [ WADHWA
1 CS(COMM) 5730/2024 26.11.2024 (SHIVANI GUPTA| VIVEK 9810182555 [lexalliance.vive | 05.11.2024
AND ORS VS. SINGH [k@gmail.com
ANSAL
PROPRIETIES
AND
INFRASTRUCTU]
Do ITn
1 CS(COMM) 5731/2024 26.11.2024 PIRG ASSET |KAUSTUBH| 87695629295 [KAUSTUBH.R | 22.12.2023
CVIILLP VS. RAI JAI@OUTLOOK
BIGSPOON .COM
FOODS PVT.
LTD.
1 CS(COMM) 5732/2024 26.11.2024 TIMES RAJEEV | 98100 28877 [lawyersinc@red| 27.05.2024
INTERNET LTD.| AGARWAL iffmail.com
VS. HARJINDER|
SINGH
1 CS(COMM) 5733/2024 27.11.2024 | THE SUPREME | SHRIHAR | 95488 88420 [legal@boostip.i| 22.11.2024
INDUSTRIES | TRIPATHI
LIMITED VS.
[PREM JI UDYOG|
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CS(COMM) 5734/2024 27.11.2024 PATANJALI SHRIHAR | 95488 88420 [legal@boostip.i| 22.11.2024
[FOODS LIMITED| TRIPATHI
VSL ANIL
KUMARJ AIN
1 CS(COMM) 5738/2024 28.11.2024 M/SSJ IRA GUPTA| 9818976099 [[RAGUPTA27@| 07.11.2024
EXPORTS & IGMAIL.COM
ANR. VS. M/S
KHAN
BROTHER &
ANOTHERS
1 CS(COMM) 5741/2024 29.11.2024 PUMA SE VS. RANJAN | 7678644773 [legal@rnaip.co | 21.11.2024
SURENDER NARULA
SINGH AND
ANR.
1 CS(COMM) 5746/2024 30.11.2024 |UFLEX LIMITED| LAWYERS | 9810028877, [LAWYERSINC | 12.11.2024
VS. MOHAN INC 9313949058 [@REDIFFMAI
RAWAT PROP. IL.COM
21 [SH. VIDYA PRAKASH /NEW 25 OMP OMP 05-11-2024 Saurav 9810006115 [Khoranuassocia| 25.10.2024
IDISTRICT JUDGEDELHI (COMM)/227/2|(COMM)/227/2024 Singh [tes@gmai
COMMERCIAL COURT) 024 Yadav(P), .cDl1n
25 CS CS 07-11-2024 HS 9599693082 |: 23.09.2024
(COMM)/896/2{(COMM)/896/2024 Gautam(P), lharshitshamiao
024 lo0o05gmail.co
m
25 CS CS 07-11-2024 SUDARSHA| 9810132015 [legal@unitedwo| 04.11.2024
(COMM)/895/2|(COMM)/895/2024 N rld.co.in
024 BANSAL(P),
25 () CS 07-11-2024 ADAITA 9999132159 |AKROUTADVO| 16.10.2024
(COMM)/897/2[(COMM)/897/2024 KUMAR ICATEla2GMAI
024 ROUT(P), IL.COM
25 CS CS 12-11-2024 Akanksha | 9899601838 [sanjayjains657 | 25.10.2024
(COMM)/901/2|(COMM)/901/2024 Ahuja(P), (@gmail.com
024
25 OMP OMP 13-11-2024 C. 9873469955 [Kisgare2@gmai| 04.11.2024
(COMM)/237/2|(COMM)/237/2024 Parkash(P), .com
024
25 CS CS 14-11-2024 IVIJAYENDE| 9818950925, ldandvlegal@gm| 06.11.2024
((COMM)/908/2/(COMM)/908/2024 R lail.com
024 KUMAR(P),
25 CS CS 14-11-2024 RAJESH | 9312400662 [THECALTRAD | 23.10.2024
(COMM)/910/2[(COMM)/910/2024 ISHARMAC(P) IE@GMAIL.CO
024 s (M
25 Cs Cs 14-11-2024 |Dr Khalil Ahmed |  Arbab 9610773011 fadv.arbabmalik| 09.11.2024
(COMM)/909/2/(COMM)/909/2024 Vs Darshan Malik(P), (@egmail.con
024 Kumari Khan
25 CS CS 16-11-2024 Shravan 9990605966 [UNITEDMARK| 12.11.2024
(COMM)/914/2|(COMM)/914/2024 Bansal(P), |(@UNITEDAND|
024 JUNITED.COM
25 CS CS 16-11-2024 Sanjeet 9810941587 mtlawfirmo4@ | 27.10.2024
(COMM)/915/2|(COMM)/915/2024 Kumar lgmail.com
024 Mishra(P),
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OF DELHI AND

ANID

25 CS CS 18-11-2024 ANUBHAV | 9818257310 |[Lexinfinity11@g| 09.10.2024
(COMM)/918/2|(COMM)/918/2024 TYAGI(P), Imail.com
024
25 Cs CS 18-11-2024 HARSH | 99 100 74 987 [dharitryphooka [ 22.10.2024
(COMM)/919/2|(COMM)/919/2024 JAIN(P), @gmail.com
024
25 OMP OMP 20-11-2024 Devmani | 9868224037 [advekta8o@gm| 26.10.2024
(COMM)/246/2{(COMM)/246/2024 Bansal(P), fail.com
024
25 CS CS 22-11-2024 Siddharth(P| 964352499 [adv.sidharth311| 13.11.2024
(COMM)/5717/| (COMM)/5717/202 X 992@gmail.co
2024 4 m
25 CS CS 22-11-2024 Siddharth(P| 964352499 [adv.sidharth311| 13.11.2024
(COMM)/5718/|(COMM)/5718/202 ), 992@gmail.co
2024 4 m
25 CS CS 22-11-2024 Siddharth(P| 964352499 [adv.sidharth311| 13.11.2024
(COMM)/5719/|(COMM)/5719/202 ), 992@gmail.co
2024 4 m
25 CS CS 22-11-2024 Tarun 9871495838 [cstarunverma@| 16.11.2024
(COMM)/5720/|(COMM)/5720/202 Verma(P), lgmail.com
2024 4
25 CS CS 25-11-2024 Avinash 9871441764 [aktrivedilawoffi| 11.10.2024
(COMM)/5723/|(COMM)/5723/202 Kumar lces@gmail.com
2024 4 Trivedi(P),
25 CS CS 30-11-2024 Indra 9311824970 |associatenaraya| 22.11.2024
(COMM)/5743/|(COMM)/5743/202 Narain(P), In29@gmail.co
2024 4
25 CS CS 30-11-2024 Rajeev 9810028877 [LAWYERSINC | 19.11.2024
(COMM)/5744/|(COMM)/5744/202 Agarwal(P), |(@REDIFFMAI
2024 4 IL.COM
25 CS CS 30-11-2024 KANISH 9811215181 [NOT 21.05.2024
(COMM)/5742/[(COMM)/5742/202 AERY(P), IPROVIDED
2024 4
25 OMP (MISC) OMP (MISC) 05-11-2024 Samdarshi | 9811585062 [samdarshisanja| 15.10.2024
(COMM)/4/202[ (COMM)/4/2024 Sanjay(P), y@gmail.com
4
22 [SH. VINEETA GOYAL, 24 OBJECTION OMP 05-11-2024 [STATE TRADING| Saurav 8954377855 [sauravyadavri@| 04-11-2024
[DISTRICT JUDGE PETITION U/S|(COMM)/228/2024] CORPORATION (Singh Yadav lgmail.com
COMMERCIAL COURT) 34 Vs UNION OF
3 INDIA
24 SUIT FOR CS 06-11-2024 |(ANI MEDIA PVT| Sidhant 9873047772 [sidhant@sidha | 19-10-2024
TRADEMARKS|(COMM)/889/2024| LTD Vs FMTV | Kumar(P), Intkumar.net
NEWS
RESEARCH
MEDIA AND
NETWORKS
NICTDIDITTTAN
24 OBJECTION OMP 06-11-2024 | Ace Engineers JAGJIT 9811501433 PJAGJITKHARB| 04-11-2024
PETITION U/S|(COMM)/233/2024 Bureau Engineers| SINGH(P), IANDA@YAHO
34 And Contractors 10.CO.IN
Vs MUNICIPAL
CORPORATION




COURT DISTRICCOURT ROOM CASE TYPE CASE NUMBER DATE OFPETITIONER = ADVOCATE ADVOCATE  ADVOCATE  DATE OF E-
NO. T REGISTRATIO NAME \C MOBILE EMAILID PAYMENT
N RESPONDENT NUMBER OF COURT|

NAME FEES

24 OBJECTION OMP 06-11-2024 Comfort Care RICHA 9599752525 [Not availble 04-11-2024
PETITION U/S|(COMM)/232/2024 Systems Private | RICHA(P),
34 Limited Vs
STUP
CONSULTANTS
PVT LTD
24 SUIT FOR CS 06-11-2024 MULTISOFT Arihant 8360795167 [arihant1992@h | 29-10-2024
RECOVERY [(COMM)/892/2024 INFOCOM Jain(P), fotmail.com
PRIVATE
LIMITED Vs
QEOSOL TECH
[SOLUTIONS PVT|
24 SUIT FOR CS 06-11-2024 [STATE BANK OF| ASHISH | 9891223874 [ashishbatra85 | 19-10-2024
RECOVERY [(COMM)/890/2024 INDIA Vs BATRA(P), (@gmail.com
DHANANJAY
KUMAR
[BARNWAL PROP|
OF SHRI
24 SUIT FOR CS 07-11-2024 [MODERN MOLD| Shravan 9810017859 [skbansalipr@g | 25-10-2024
TRADEMARKS|(COMM)/900/2024| PLAST PRIVATE| Bansal(P), Imail.com
LIMITED Vs
MOHAMMAD
SAMEER
24 SUIT FOR CS 07-11-2024 SUPRABHA ARCHIT | 8447958168 [lawyer.architsin| 21-10-2024
RECOVERY |(COMM)/899/2024] MITRA SINGHAL(P| lghal @gmail.co
THROUGH SPA ), m
HOLDER
HEMANT
JARORA Vs RAM|
24 SUIT FOR CS 07-11-2024 TV TODAY Shahrukh | 7838390214 [SHAHRUKHEJ 25-10-2024
RECOVERY |(COMM)/898/2024] NETWORKLTD | Ejaz(P), IAZ@HOTMAIL
Vs CUBES .COM
MEDIA AND
BRANDING PVT
LTD
24 OBJECTION OMP 08-11-2024 [Sopan Restaurant| Shobhit Not availble [Not availble 05-11-2024
PETITION U/S|(COMM)/236/2024 Vs Indian Trehan(P),
34 Railway Catering
And Tourism
Corporation
24 OBJECTION OMP 13-11-2024 AMRIUDDIN RAGIB 0873085569 [Not availble 08-11-2024
PETITION U/S|(COMM)/238/2024 IMIRZA Vs TATA|IGAYYUR(P),
34 CAPITAL LTD
24 SUIT FOR CS 13-11-2024 SHIVAM SUNIL Not availble [Not availble 08-11-2024
RECOVERY |(COMM)/907/2024 ENGINEERS | KUMAR
FABRICATORS |BHARDWA
Vs ADITYA J(P),
TRADERS
ENGINEERS
DT LT
24 OBJECTION OMP 13-11-2024 INSIGHT S 9810061495 [Not availble 11-11-2024
PETITION U/S [(COMM)/239/2024 CUSTOMER  [SANTANAM
34 CALL ISWAMINAD
SOLUTIONS HAN(P),
LIMITED Vs
ZOOMCAR
INNIA DDTVZATE
24 SUIT FOR CS 14-11-2024 UTTAR JYOTI 9958150008 [jyotitewarii8@ | 04-11-2024
RECOVERY [(COMM)/912/2024 PRADESH [TEWARI(P),| lgmail.com
RAJKIYA
INIRMAN NIGAM|
LTD Vs THE
INAINITAL BANK]
1T
24 SUIT FOR CS 14-11-2024 (STP LIMITED Vs TJAYENDE| 9810911816 [vkumar2576@g| 06-11-2024
RECOVERY |(COMM)/911/2024 HAYAGREV R Imail.com
CIVIL KUMAR(P),
ENGINEERING
PRIVATE
LIMITED
24 SUIT FOR CS 18-11-2024 RADHA CHANDRIK| 9910122455 [Not availble 16-10-2024
RECOVERY |(COMM)/5715/202 KRISHAN A
4 TEMPLE TRUST | GUPTA(P),
Through
Managing
Trustee Smt
n oL
24 SUIT FOR CS 18-11-2024 [Revex Plasticisers| Bharat 9013534938 |pbharat.gupta@o| 08-11-2024
RECOVERY [(COMM)/5714/202 Pvt Ltd Through | Gupta(P), utlook.in
4 its Authorized
Representative
Ms Surabhi
Saxena Vs HDM
Tclioao o
24 OBJECTION OMP 20-11-2024 |Vikas Medicos Vs| Mohan 9090622674 [GUDU2MEET | 18-11-2024
PETITION U/S|(COMM)/247/2024 Samsung India [ Krishna @GMAIL.COM
34 Electronics Pvt | Ghosh(P),
Ltd
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24 SUIT FOR CS 20-11-2024 HINDUJA Vishal 9873278641 |patinelawoffice | 30-05-2024
RECOVERY [(COMM)/5716/202 HOUSING Khattar(P), ls@gmail.com
4 FINANCE LTD
[Vs Ashish Kumar
24 OBJECTION OMP 21-11-2024 | M/S MINIFLEX Alok 9818444096 [aloktripathi.adv| 18-11-2024
PETITION U/S|(COMM)/248/2024] CABLES  |Tripathi(P), (@gmail.com
34 MANUFACTURE,
RSLLP Vs
RAJENDER
SINGH
24 SUIT FOR CS 22-11-2024 | SKYWAYS AIR Neeraj 9891062566 [adv.neerajmang| 08-11-2024
RECOVERY [(COMM)/5721/202 SERVICES PVT | Gupta(P), la@gmail.com
4 LTD Vs ARIF
KHAN
PROPRIETOR
OF
IATCDATATTAN S
24 SUIT FOR CS 23-11-2024 SHUBHAM Shravan 9810017859 [skbansalipr@g | 18-11-2024
TRADEMARKS|(COMM)/5722/202 GOLDIEE Bansal(P), imail.com
4 MASALE PVT
LTD Vs TANAJI
PANDURANG
KHAVARE
24 OBJECTION OMP 26-11-2024 UNION OF TEJASVI | 9911503658 [Not availble 23-11-2024
PETITION U/S|(COMM)/249/2024 INDIA Vs GOEL(P),
34 SHAHID ALI
24 SUIT FOR CS 26-11-2024 |UTTAM INDANE| Neha 9958804676 [nehakapoor24 | 05-11-2024
RECOVERY [(COMM)/5727/202 Vs INDIAN OIL| Kapoor(P), (@gmail.com
4 CORPORATION
LIMITED
24 SUIT FOR CS 26-11-2024 | Charu Goel Vs Vibhor 9811352998 [vibhor@bavleg | 12-11-2024
RECOVERY |(COMM)/5728/202 NEWLINK Garg(P), lalin
4 OVERSEAS
FINANCE
LIMITED
24 SUIT FOR CS 26-11-2024 | Ruchi Goel Vs Vibhor 9811352998 |[vibhor@bavleg | 12-11-2024
RECOVERY |(COMM)/5729/202 NEWLINK Garg(P), lalin
4 OVERSEAS
FINANCE LTD
AND ORS
24 SUIT FOR CS 27-11-2024 | CANARA BANK ARUN 9811024490 farunduggal@ya| 18-11-2024
RECOVERY [(COMM)/5737/202 Vs SHEETAL [DUGGAL(P) lhoo.in
4 s
24 SUIT FOR CS 28-11-2024 RIDGEWAY |[PRASHANT| Not availble [Not availble 02-04-2024
RECOVERY |(COMM)/5739/202 ENERGY PVT [PATHAK(P),
4 LTD Vs M/S
ERNST AND
YOUNG LLP
24 SUIT FOR CS 29-11-2024 | INTERGLOBE Kumar 8527240463 |advkumarkartik| 23-10-2024
RECOVERY [(COMM)/5740/202 TECHNOLOGY |[Kartikeya(P)| leya@gmail.com|
4 QUOTIENT PVT ,
LTD Vs M/S
SUNVIEW
TRAVEL PLUS
DUTITn
23 [MS. SAVITA RAO,SOUTH | 12, New Court Civil Case CS 05-11-2024 |Canara Bank Vs |  Pratap 9990366723 [prana25000@g| 25.10.2024
IDISTRICT Block-T (COMM)/506/2024 INripendra Kumar| Chandra [mail.com
DUDGE(COMMERCIAL akur Rana(P),
ICOURT)
12, New Court Civil Case Cs 11-11-2024 WINDORZ SHASHI | 9999671088 [singhajitb4@g | 05.11.2024
Block-T (COMM)/514/2024 INDIA PVT LTD [RANJAN(P),| imail.com
Vs IREO
[VICTORY VALLY|
PVT LTD
12, New Court Civil Case CS 11-11-2024 KISAN Shravan | 9650682928 [rishi@unitedan| 06.11.2024
Block-1 (COMM)/513/2024 IRRIGATIONS | Bansal(P), dunited.com
AND
INFRASTRUCTU]
RE LIMITED Vs
INITIN GUGORIA|
DnADDIDTAD
12, New Court Civil Case CS 12-11-2024 M/s Sunbeam MOHD 981118356 [vvsinghadv@g | 02.12.2024
Block-1 (COMM)/516/2024 Ventures HUF [JAHANGIR(( imail.com
through its Karta P),
Vs M/s Palsons
Derma PVT LTD
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12, New Court Civil Case CS 18-11-2024 [M/S PATANJALI| RAKESH 9958726491 |delhijangraadv| 29.10.2024
Block-T (COMM)/523/2024 AYURVED 'TIWARI(P), ocate@gmail.co
LIMITED Vs m
SHAKTI SINGH
[PROP OF AARAV|
ENTERPRISES
12, New Court Civil Case CS 19-11-2024 | PREPLADDER | Abhinay | 9999886478 [abhinay@legalk| 14.11.2024
Block-1 (COMM)/525/2024 PRIVATE Gupta(P), nights.in
LIMITED Vs Co
Spaces Optech
Private Limited
12, New Court Civil Case CS 19-11-2024 MAX Vijay k 9312274280 |vijayksharmaad| 28.05.2024
Block-1 (COMM)/524/2024 HEALTHCARE | sharma(P), v@yahoo.co.in
INSTITUTE
LIMITED Vs
Devender kumar
12, New Court Civil Case CS 27-11-2024 | CANARA BANK | NILENDU | 9999050853 [nilenduvatsyay | 18.11.2024
Block-I (COMM)/537/2024 Vs Yogesh | VATSYAYA lan@gmail.com
Chhabra N(P),
12, New Court Civil Case CS 30-11-2024 IMAGINE Kheyali 9891829172 [Not provided 26.11.2024
Block-I (COMM)/542/2024 MARKETING | Singh(P),
LIMITED Vs
LALANI INFO
TECH LIMITED
24 [MS. ANURADHA SHUKLASOUTH 6, New Court Commercial CS(COMM) 04.11.2024 [SHREE CEMENT| MOHD 8750905558 [SAZID@ASHW| 04.11.2024
[BHARDWAJ, DISTRICT] Block-1 505/2024 LIMITED VS SAZID IATHHLEGAL.C|
PUDGE(COMMERCIAL CENTRAL RAYEEN IOM
ICOURT) CEMENT
INDUSTRIES
6, New Court | Commercial CS(COMM) 08.11.2024 PUNJAB SARVJEET | 9711785812 [SARAVJEETYA| 06.11.2024
Block-I 511/2024 NATIONAL YADAV IDAVO8@YAHO|
BANK VS |0.COM
BHAWNA
WALIA
25 [SH. SANDEEP YADAV [SOUTH [ 17, New Court | Commercial CS 07-11-2024 |OFB Tech Pvt Ltd] MANOJ 9555655254 [info@lexp 12-09-2024
Block-1 (COMM)/510/2024 Vs Novasutam | SINGH(P) la.com
Foods Private
Limited
17, New Court | Commercial CS 12-11-2024 UNION BANK | KAMALJIT | 9890410729, Jjeetsinghr| 07-11-2024
Block-I (COMM)/518/2024 |OF INDIA SAKET| SINGH 9868487861 [anot@gmail.co
Vs CHETAN SI | RANOT(P) fm
NGH
17, New Court [ Commercial CS 23-11-2024 THE SOUTH |CHANDER| 0981141796 [parveengargoffi| 21-11-2024
Block-1 (COMM)/533/2024 INDIAN BANK |SHEKHAR( ial @gmail.com|
LTD Vs PAUL P)
VARGHESE
26 [SH. SANJEEV KUMARISOUTH | 29, New Court [ Commercial Cs 04-11-2024 KARMIC Ashim 9971547353 |chamberashims| 28.10.2024
INGH, COMMERCIAL Block-1T (COMM)/503/2024 EVENTS PVT  (Shridhar(P),| hridhar@gmail.
ICOURT. LTD Vs NG om
EVENTS AND
MARKETING
29, New Court | Commercial CS 04-11-2024 | Sanjeev Kumar |SATENDER| 9811685334 [NOT 25.06.2018
Block-1I (COMM)/504/2024 Vs Ascence KUMAR IPROVIDED
consultancy | VASHISTH
sevices pvt Ltd A
29, New Court [ Commercial CS 16-11-2024 | KANADIA FYR SMITA 7703955775, [smita20185@g | 12.11.2024
Block-IT (COMM)/519/2024 FYTER PVT LTD| KUMARI | 9212545556 [mail.com
Vs M/S RAJGARHI
SHANNON AND A(P),
SHANNON
29, New Court | Commercial CS 20-11-2024 | LOREALSA Vs | Shravan |011-26843455 [unitedmark@u | 16.11.2024
Block-IT (COMM)/527/2024 PARESH Bansal(P), | 011-32959881 nitedandunited
CHANDULAL lcom
RAJA
29, New Court | Commercial CS 20-11-2024 PUNEET ROHIT | 9899886971 [info@jkgalawchf 19.11.2024
Block-1I (COMM)/528/2024 CHITRAVs |AGRAWAL( lambers.com
Harsha Vardhan P),
Reddy
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29, New Court | Commercial CS 23-11-2024 HABIBS simranjeet | 9654871449 [simran.legal@g| 18.11.2024
Block-IT (COMM)/531/2024 COSMETICS singh(P), imail.com
PRIVATE
LIMITED Vs
HABIBS UNISEX
SALON
29, New Court | Commercial CS 26-11-2024 |STATE BANK OF[ RANI 9643680913, [rbhardwajassoc| 21.05.2024
Block-IT (COMM)/534/2024 INDIA Vs BHARDWA| 8010410831 [iate@gmail.co
MANOJ KUMAR|  J(P), Im
PASWAN
29, New Court | Commercial CS 20-11-2024 SMALL Anshul 9205089671 fangpartnerslaw | 19.09.2024
Block-1I (COMM)/540/2024 FARMERS AGRI| Gupta(P), yers@gmail.co
BUSINESS Im
CONSORTIUM
Vs M/SMG
ROLLER FLOUR|
29, New Court [ Commercial CS 20-11-2024 ANKUR 9811126091 [ankursinghalad | 27.11.2024
Block-1I (COMM)/539/2024 ENTERPRISES [SINGHAL(P| vocate@gmail.c
VENTURE ), m
[PRIVATE LTD Vs
DHANRAAJ
AGENCIES
DDA
29, New Court [ Commercial | CSDJ/4207/2024 [ 25-11-2024 PRAVEEN Sanjive 9910633431 [NOT 07.11.2024
Block-1I (CHOUDHARY Vs| Singh(P), IPROVIDED
MANDEEP
KUMAR
29, New Court | Commercial OMP 11-11-2024 Anamika Auto Ekta 9718223997, [advocateektakal| 18.09.2024
Block-1I (COMM)/36/2024 Mobiles Vs Hero | Kalra(P), | 9811304800 [ra@gmail.com
Fincorp Ltd
27 EH LOKESH KUMARSOUTH |NIL
HARMA, DISTRICT]
PUDGE(COMMERCIAL
ICOURT)
28 [SH. LAL SINGH, DISTRICT[SOUTH- |NIL
PUDGE I[EAST
29 |[MS. NEELAM  SINGH,SOUTH- 14 RECOVERY [CS/COMM/3832/| 06.11.24 BERGER ARUN | 9810131832 [onlinearun@ya | 05.11.2024
IDISSTRICT JUDGE I[EAST OF SUIT 2024 PAINTS INDIA| KUMAR lhoo.in
VS. BOLLU
SRIKANTH
(CS/COMM/3840/| 07.11.24 STATE BANK AMIT 9312965659 (CHAWLASJL@|06.11.2024
2024 OF INDIA VS. | CHAWLA IGMAIL.COM
RAKESH
SHAH
CS/COMM/3861/ 18.11.24 GAURAV VINAY |8285026408 |N/A 17.11.2024
2024 MENDIRATTA| MODI
'VS. ZOOMCAR|
INDIA
CS/COMM/3887/| 25.11.24 M/S SOUTH AMIT | 9999055790 [ARZOO.RAY@ | 24.11.2024
2024 DELHI BHAGAT ICASLAW.IN
FURNISHERS
VS. M/S K.K.
LOGESTICS
(CS/COMM/3886/| 25.11.24 STATE BANK | AMIT KR. | 7011848842 [SINGHAMITo00| 24.11.2024
2024 OF INDIAVS. | SINGH [71@GMAIL.CO
SUSHIL M
KUMAR
CS/COMM/3891/ 26.11.24 DEEPAK ROOP | 9871622908 [ROOP.S.RAWA | 25.11.2024
2024 DHINGRAVS.| SINGH T@GMAIL.CO
M/S M
[HUMANONOM|
Y FOODS
(CS/COMM/3906/| 30.11.24 PARIJAT MANISH | 9818638678 [MANISHMACG| 29.11.2024
2024 INDUSTRIES [MACGREG]| IREGORI@GM
VS. POSHAN ORE IAIL.COM
RAM
JANGHEL
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ISH. AJAY KUMAR JAIN Commercial CS 06-11-2024 Natwar | 9818906064 natwarrai@gmal 15.10.2024
IEAST Suit (COMM)/3831/2 ECARCARE | Rai(P), il.com
024 PVTLTD Vs
ANEKH
Commercial CS 16-11-2024 BERGER ARUN | 9810131832 [onlinearun@ya -
Suit (COMM)/3849/2 PAINTS INDIA| KUMAR(P lhoo.co.in
024 LIMITED Vs ),
ALKA
MAHAJAN
Commercial CS 18-11-2024 ADOBE Aarshia | 9818061242 faarshia@saikris| 12.11.2024
Suit (COMM)/3853/2 INCORPORAT | Behl(P), lhnassociates.co
024 [ED Vs PRANAYV| Im
AGARWAL
Commercial CS 19-11-2024 | M/S SALORA AJAY 9866112556 [ajaymalviyalaw | 16.11.2024
Suit (COMM)/3864/2 IINTERNATIONMALVIYA(| |@yahoo.com
024 AL LIMITED P),
Vs M/S IYER
AND SHARMA
ELECTRONICS
Commercial CS 21-11-2024 | THEJAMMU | UZMA |9 )23, auzlegal 12i20.09.2024
Suit (COMM)/3870/2 AND ASHRAF .com
024 KASHMIR
BANK LTD Vs
MUNISH
KUMAR
Commercial [ 25-11-2024 | STATE BANK AMIT 7011848842 |§inghamit0071 08.10.2024
Suit (COMM)/3883/2 OF INDIA Vs ([SINGH(P), (@gmail.com
024 JOHN RAJU
DEVARAI
Commercial CS 25-11-2024 M/S Lakshay | 9873627270 [lakshayadvi608| 13.11.2024
Suit (COMM)/3884/2 STANDARD |Dhamija(P| (@gmail.com
024 CONCRETE ),
AND STONE
AGENCY Vs
M/S
cAAMD AT DI
Commercial CS 27-11-2024 | M/SGAND G | Sumit 9711791072 [sumit_yadavig | Court Fees
Suit (COMM)/3895/2 RCM Kumar(P), 84@yahoo.in Not Filed
024 SOLUTION Vs
M/S KVL
PROPERTIES
PVT LTD
Commercial CS 27-11-2024 M/S Lakshay | 9873627270 [lakshayadvi608| 14.11.2024
Suit (COMM)/3896/2 STANDARD |[Dhamija(P| (@gmail.com
024 CONCRETE ),
AND STONE
AGENCY Vs
M/S
craaD AT DR
Commercial Cs 28-11-2024 / Ravi 9711752002 [ravikrishancha | 25.11.2024
Suit (COMM)/3900/2 SPECTRUM | Krishan ndna@gmail.co
024 TECHNO Chandna( m
CONSULTANT P),
S PRIVATE
LIMITED Vs
/e ponEoan
131 [MS. ANU GROVER BALIGA[SOUTH- 21 Commercial [ 06-11-2024 Kirloskar ATUL [9810040036 [ATULHIGHCO 45590
I[EAST suit (COMM)/3834/2 Proprietory | JAIN(P), [URT2000@YA
024 Ltd Vs M/S [HOO.COM
Vrundavan
Enterprises
Commercial CS 06-11-2024 | M/S NAVAIR [Saubhagya 9650887118 [officeatlawpart 45341
suit (COMM)/3833/2 INTERNATION]| ners@gmail.co
024 AL PVTLTD Vs|Chauriha( m
M/S VIJAY P),
NIRMAN
COMPANY
DonzATD
Commercial CcS 11-11-2024 | M/s Sterling | Sanj 981 8 jeevktyagiad| 45601
suit (COMM)/3841/2 and Wilson Kumar v@gmail.com
024 Private Tyagi(P),
Limited Vs
Mega Mall
Condominium
a -
Commercial cs 11-11-2024 | State Bank Of | Ranjay | 9811255673 [advocatesinha 45518
suit (COMM)/3844/2 India Vs M/S Kumar |@rediffmail.co
024 ARORA TELE | Sinha(P), Im
POINT
Execution EXECUTION 21-11-2024 |M/s Proffer IT | Maneesh | 9911315304 |ASCENTLAWF 45496
Petition (COMM)/309/20 Consultancy |Gumber(P IRIM@GMAIL.
24 Pvt Ltd Vs M/s ), ICOM
Friends
Computer and
Peripherals
aa




COURT

NO.

DISTRICCOURT ROOM CASE TYPE

T

Execution
Petition

CASE NUMBER

EXECUTION
(COMM)/310/20
24

DATE

REGISTRATIO
N

21-11-2024

OFPETITIONER

NAME \C
RESPONDENT
NAME

M/S KCT

Vs M/S Ashita
Print Services
and Anr

ADVOCA

Naveen

[Trading (P) Ltd[Sharma(P)|

B

ADVOCATE
MOBILE
NUMBER

9810833833

ADVOCATE
EMAILID

DATE OF E-
PAYMENT
OF COURT
FEES

naveensharmal
legal@gmail.co
[m

32

[SH. BHUPESH KUMAR

ISOUTH-
[EAST

22

[
(COMM)/3899/2
024

28-11-2024

STATE BANK
OF INDIA Vs
(JAGADESWAR|
ARAO
MANDAPALL

AMIT
KUMAR
SINGH

7011848842,

lsinghamitoo7 108-10-2024|
(@gmail.com

cs
(COMM)/3892/2
024

27-11-2024

M/S
INDOSPIRIT
DISTRIBUTIO
NLTD. Vs
AJYA
MALHOTRA

Karan
Gupta

9729202222

[karan @kvgsleg
lal.com

21-11-2024

Cs
(COMM)/3881/2
024

25-11-2024

NANDINI
MOHINDRA
PROPRIETOR
OF M/S.
NANDINI
FACTORY Vs
SAROJ
PROPRIETOR
OF M/S.
SAROJ
ENTERPRISES

Maneesh
Gumber

9911315304

lascentlawfirm
(@gmail.com

11-11-2024

(COMM)/3882/2
024

25-11-2024

STATE BANK
OF INDIA Vs
KAMAL

SHARMA

AMIT
SINGH

7011848842,

lsinghamitoo71
(@gmail.com

08-10-2024,

cs
(COMM)/3872/2
024

22-11-2024

INDULGE
SIGN AND
GRAPHICS Vs
CANARA
BANK

ADITYA
RAINA

9717128993,

ladvanshulchau
lhan@gmati.co
[m

08-02-2024|

Ccs
(COMM)/3859/2
024

19-11-2024

BENNETT
COLEMAN
AND
COMPANY
LTD. Vs M/S
LEHAR
ADVERTISING|
PVT. LTD. AND
ANR.

Akshay
Kumar

9810116732

lssingh.adv@gm|29-08-2024]
fail.com

Cs
(COMM)/3860/2
024

19-11-2024

M/S RAPID
CREDIT AND
HOLDINGS
PVT. LTD. Vs
M/S ESAAR
INDIA LTD.
AND ANR.

Ajay
Kumar
Mayer

858896583

jaipathako 128-10-2024
(@gmail.com

(COMM)/3835/2
024

07-11-2024

KRUTI
TECHNOENGI
NEERING
PRIVATE
LIMITED Vs
T.K. ENERGY
INFRATECH
PRIVATE
LIMITED AND
ANR.

ANUPAM
KIRTI

9654033828

lanupamdba260(30-08-2024|
[7@gmail.com




DISTRICCOURT ROOM CASE TYPE

T

CASE NUMBER

cs
(COMM)/3827/2
024

DATE
REGISTRATIO
N

04-11-2024

OFPETITIONER

NAME \C
RESPONDENT
NAME

BANK OF
BARODA Vs
MAHESH BAL
AND ORS.

ADVOCA

ADVOCATE

MOBILE

Nirmal
Kumar

NUMBER

953128141)

ADVOCATE
EMAILID

lamb.nirmal@g
imail.com

DATE OF E-
PAYMENT
OF COURT
FEES

28-10-2024

133

IMS. NEERA BHARIHOKE,
IDISTRICT
VUDGE(COMMERCIAL
ICOURT)

Commercial
Suit

cs
(COMM)/3901/2
024

28-11-2024

IM/S MAGNETS|
INDIA Vs MR.
SHIVADITYA
KUMAR
SHIVHARE

Sayjal
Deshpand
e

9810280829

idelhi@numenl
law. corn

22-11-2024

Commercial
Suit

cs
(COMM)/3902/2
024

28-11-2024

M/S COBBLE
STONE PVT.
LTD. Vs M/S
ASIATIC
BUILDWELL
PVT. LTD.

Akhil
Pratap
Singh

9868503817

dineshkchawla
|@yahoo.com

18-11-2024

Commercial
Suit

[&5)
(COMM)/3897/2
024

27-11-2024

M/S
FARHANEMPE|
XCO EXPORT
AND IMPORT
CO. Vs SH.
JAWAHAR

Abdul
Quadir
Khan

9899062488

com

saudadv@gmail| 21-11-2024

Commercial
Suit

(COMM)/3890/2
024

26-11-2024

RAJ KUMAR
DHINGRA Vs
M/S
HUMANONOM|
Y FOODS PVT.
LTD.

Roop
Singh

9871622908;

roop.s.rawat@g
Imail.com

Commercial
Suit

cs
(COMM)/3880/2
024

25-11-2024

KBC
COMPUTECH
PRIVATE
LIMITED Vs S
R

COMPUTECH

DDOUATD

GAURAV
HARNAL

9873377366

IGAURAVHARN|
IAL@HOTMAIL|
.COM

22-11-2024

Commercial
Suit

[
(COMM)/3873/2
024

22-11-2024

ANEJA
REALTY PVT.
LTD. Vs
MANOGYA
AGARWAL

ARUN
KUMAR

9899019371

|Advocate.arun1
8(ggmail.com

04-10-2024

Commercial
Suit

(COMM)/3869/2
024

21-11-2024

[SHELLZ INDIA|
PVT. LTD. Vs
SNNR PVT.
LTD. AND
ORS.

Sarvendra
Mani
Tripathi

8800176988

ladvoeatesmtrip
lathi@gmail.co
m

07-11-2024

Commercial
Suit

CS
(COMM)/3854/2
024

18-11-2024

SUNIL SAPRA
Vs PANDIT G
[HYPERMARKE|

TLLP

Kunal
Anand

8447226339

ffice@markleg
lal.co

.co.in

13-11-2024

Commercial
Suit

CS
(COMM)/3855/2
024

18-11-2024

NETGAINS
INDIA
INTERNET
PRIVATE
LIMITED Vs
TRACKBACK

AIDDIA AN

Deepa
chacko

9999114284

5}

pachacko@g]
[mail.com

28-10-2024

Commercial
Suit

Cs
I(COMM)/3851/20

24

16-11-2024

M/S SHIV
ASSOCIATES
Vs M/S INDO

SPIRITS

|Anil Gupta|

9811042999,

lag@arelaweha
Imbers, com

24-10-2024

Commercial
Suit

CS
(COMM)/3843/2
024

11-11-2024

ARSHAD
SHAH Vs M/S
KASHYAPI
INFRASTRUCT|
URE PVT. LTD.|

Amarjit
Singh

9811680828

ishaheerlawoffic
leso8@gmail.co

21-10-2024

Commercial
Suit

Cs
(COMM)/3836/2
024

07-11-2024

TANPREET
SINGH KOHLI
Vs PARNIKA
COMMERCIAL|
AND ESTATES
IPVT. LTD. AND|

Pranav
Proothi

9560205151

IMAIL@UTKAS
ISOCIATES.CO
M

20-07-2024

Commercial
Suit

cs
(COMM)/3828/2
024

04-11-2024

LIMITED Vs
FLUID-O-
MECH

conTDOr e

ARUN
KUMAR

981013 1 832

onlinearun@ya
lhoo.co.in

16-04-2024




NO.

COURT

DISTRICCOURT ROOM CASE TYPE
T

CASE NUMBER

DATE
REGISTRATIO
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IMS. NIRJA BHATIA, LD./SOUTH- CS (Comm) 3875/2024 22,11.2024 |Aksh Optifibre 8860189345 [office@srcolega| 19.11.2024
IDISTRICT JUDGE[EA Itd VsGoel Gupta Lin
COMMERCIAL  COURT- Lightings
07)DIGITAL SOUTH-EAST,
ISAKET COURT
CS (Comm) 3850/2024 16.11.2024 M/S Krishi G.S 9717211123 [gangwar@gsga | 14.11.2024
Rasayan Gangwar [ngwar.com
[Exports Vs M/S|
Mahesh Krishi
Seva Kendra
CS (Comm) 3893/2024 26.11.2024 | State Bank of Shiv 9643242952 [shivktyagil@gm| 22.11.2024
India Vs Kumar fail.com
Pandiya Tyagi
Ranjan E
CS (Comm) 3898/24 27.11.2024 | State Bank of | Varun R | 9818365119 [office.chandiok | 24.11.2024
India Vs Chandiok (@gmail.com
[Sanjeev Kumar|
B5 [SH. RAJ KUMAR[SOUTH- |NIL
[TRIPATHI, DISTRICT[EAST
PUDGE(COMMERCIAL
ICOURT)
36 [SH. PITAMBER DUTT,EAST 209 RECOVERY 337/2024 06-11-2024 RAJESH RAJEEV - - 04-11-2024
[DISTRICT JUDGE| KHURANAVS. | KAPOOR
COMMERCIAL COURT) PRAVEEN JAIN
137 [MS. RUBY ALKA GUPTA,|EAST 101 CS COMM 354/2024 21-11-2024 |SBI VS MUKESH| SHALINI | 9899408618 [SHALINIUPAD| 20-11-2024
[DISTRICT JUDGE| KUMAR SAH (UPADHYAY] [HYAY.ADVOCA|
COMMERCIAL COURT) [TE@GMAIL.C
[OM
101 CS COMM 369/2024 30-11-2024 | M/SVENTECH | NIMISH | 9810823566 [NIMISHCHIB |28-11-2024
SYSTEMS PVT. | CHIB & |@GMAILCOM
LTD. VS SMT. |ASSOCIATE|
ALIBHA S
MANYARI
LENKA
138 [SH. SANJEEV KUMARNORTH-]01, New(C.S. (COMM) [117/2024 08-11-2024 RAMESH |Ashu Ralhan| 9582628330jarlegal266@gm 14.10.2024
IMALHOTRA, DISTRICT[EAST  [Building KKD [YADAVProprietor lail.com
PUDGE (COMMERCIAL)- fM/s R
jo1 IKENTERPRISES
SAWDHESH
IKUMARSHARM
F-do-- IC.S. (COMM) [119/2024 12-11-2024 JANT Travels Pvt [SACHIN 9990599330jsachinkharb58 [08.11.2024
ILtdVsMD IKHARB (@gmail.com
IDILSHAD
139 [SH. BRIJESH KUMARSHAHD [301, New CourtiCS(COMMERCI|CS 08-11-2024 IRANJEET ISHALU [28.04.2023
IGARG, DISTRICT JUDGEJ/ARA  [Building (COMM)/574/2024 SINGH Vs M/SKUMARI(P)
ICOMMERCIAL COURT [BAJWA  AUTO,
[MOBILES AND|
JANR
1301, New CourtjCS(COMMERCI|CS 08-11-2024 [Harkesh GirdharAkshay 05.11.2024
[Building IAL) (COMM)/575/2024 s Harish|Srivastava(P
|Girdhar 3
301, New CourtiCS(COMMERCI|CS 08-11-2024  [Sumitra TextilegAditya 04.11.2024
[Building IAL) (COMM)/572/2024 s Kallol Kumar{Jain(P),
[Dan
1301, New CourtCS(COMMERCI|CS 08-11-2024 IRANJEET ISHALU 11.08.2023
[Building (COMM)/573/2024 ISINGH Vs M/SKUMARI(P)
BAJWA  AUTO|,
IMOBILES AND|
JANR




NO.

COURT

DISTRICCOURT ROOM CASE TYPE
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CASE NUMBER

DATE

REGISTRATIO
N
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NAME V
RESPONDENT
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ADVOCA'

ADVOCATE
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NUMBER

ADVOCATE
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PAYMENT
OF COURT
FEES

1301, New CourtjCS(COMMERCI|CS 12-11-2024 IGoel Cotts Private[Piyush 8.11.2024
[Building [AL) ((COMM)/581/2024 [Limited Vs IshaKatyal(P),
INiraj Sadh
1301, New Court{CS(COMMERCI[OMP (D|14-11-2024 [Rajendra SharmaMadhvendra| 23.10.2024
[Building (COMM)/10/2024 Vs M/S Antriksh{Singh(P),
Developers  and)
[Promoters Pyt
ILtd
1301, New CourtCS(COMMERCI|CS 18-11-2024 ISUPREME IASHISH 12.11.2024
[Building IAL) (COMM)/585/2024 [INDUSTRIES IKUMAR
LIMITED VsDAS(P),
ISWASTICK
[NDUSTRIES
JAND ORS
1301, New CourtCS(COMMERCI|CS [22-11-2024 JA- D TradingVISHAL 18.11.2024
[Building AL) (COMM)/593/2024 [Private  LimitedPATEL(P),
s Amir Khan
1301, New CourtCS(COMMERCI|CS 29-11-2024 ISHREE RAM[Ravi [25.11.2024
Building IAL) ((COMM)/600/2024 [ENTERPRISES |[Kumar(P),
[Vs JAGANNATH|
I[ENTERPRISES
4o [MS. KIRAN BANSAL,EHAHD [ROOM NO 208 |[COMMERCIAL |CS 04-11-2024 [punjab  nationalMohit [25.10.2024
IDISTRICT JUDGE,ARA (COMM)/560/2024 bank Vs RAMAN[Raj(P),
COMMERCIAL COURT) JARORA
[ROOM NO 208 [COMMERCIAL |CS 04-11-2024 [NEHA GOYAL VSDEEPAK [29.10.2024
(COMM)/562/2024 ISACHIN TYAGI PAIN(P),
[ROOM NO 208 |[COMMERCIAL |CS 04-11-2024 Bank of BarodaUmesh [03.11.2024
(COMM)/561/2024 's Rachna Gupta [Joshi(P),
[ROOM NO 208 |[COMMERCIAL |CS 08-11-2024 A to Z CargoNeeraj 06.11.2024
(COMM)/577/2024 [Movers  PrivateKumar(P),
[Limited \E|
[Zetwerk
Manufacturing
[Business Private|
I toniend
[ROOM NO 208 [COMMERCIAL |CS [11-11-2024 IRAJESH MEHRAICHAUDHA 106.11.2024
(COMM)/579/2024 [Vs ARSHAD IRY
IDEVRAJ(P),
[ROOM NO 208 |[COMMERCIAL |CS 18-11-2024 IGOEL COTTSNaresh 18.10.2024
((COMM)/586/2024 PVT LTD  VsKumar(P),
[ORCHID ENT|
UTFIT PVT]
ILTD and ORS
[ROOM NO 208 [COMMERCIAL [CS 18-11-2024 ICAMPUS EAISiddharth 14.11.2024
(COMM)/587/2024 [[NDIA PVT LTD{Chaturvedi(
Vs P),
I[HASHSTUDIOZ
[TECHNOLOGIES]
PRIVATE
b rrron aar
[ROOM NO 208 [COMMERCIAL [CS 19-11-2024 IM/s World SahablAditya 13.11.2024
((COMM)/589/2024 ILLP Vs SanjayJain(P),
IGupta Prop M/
|UP Garments
[ROOM NO 208 [COMMERCIAL |CS [21-11-2024 IM/S SURYA FAB[Vikas 18.11.2024
((COMM)/591/2024 [Through itsBhatia(P),
[partner Sh Rajee:
[Nagpal V
[Pradhuman
[Kumar Jain Prop|
VTRt
[ROOM NO 208 [COMMERCIAL [CS [21-11-2024 [Canara Bank VsDeepak [12.11.2024
(COMM)/592/2024 [INaresh Bhardwaj [Bhardwaj(P)




COURT

DISTRIC COURT ROOM

T

CASE TYPE

CASE NUMBER

DATE

REGISTRATIO
N

OFPETITIONER
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RESPONDENT
NAME

ADVOCATE
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NUMBER

ADVOCATE
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DATE OF E-
PAYMENT
OF COURT
FEES

[ROOM NO 208 |[COMMERCIAL |CS [20-11-2024 IREWANT RAM|CHAUDHA [26.11.2024
(COMM)/598/2024 DATT VsRY
IDEEPAK IDEVRAJ(P),
[NOTNANI
41 [SH. SANJAY SHARMA-II,SHAHD 303, New Court ICS (COMM)/565/2005-11-2024 IBANK OF BARODJUmesh Joshi(P), 4-11-2024
[DISTRICT JUDGE,ARA [Building
ICOMMERCIAL COURT

ICS (COMM)/564/2005-11-2024 IBANK OF BARODUmesh Joshil(P), 4-11-2024
[Execution (Comm)/406-11-2024 IRAM PRATAP GQVikas Garg(P), 6-11-2024
ICS (COMM)/570/20007-11-2024 [METRO SANITATVIKAS MEHAN(P), 6-11-2024
ICS (COMM)/576/20[08-11-2024 IRUCHI COLLECT|Avinash Kunjar Singh(P), 5-11-2024
[Execution (Comm)/408-11-2024  [SUPER AGENCIERonak Guptd(P), lo8-11-2024
ICS (COMM)/583/20114-11-2024 [VEENA KUMARI [VINEET MEHTA(P), [08-11-2024
[Execution (Comm)/§18-11-2024 ISONU JAIN Vs Dﬁ’iyush Katyal(P), l11-11-2024
ICS (COMM)/588/2q19-11-2024 ICANARA BANK V|Deepak Bhardwaj(P), l14-11-2024
ICS (COMM)/590/2d20-11-2024 IKISHORE KUMA|Suraj Gupta(PP), l12-11-2024
[Execution (Comm)/421-11-2024 [RAHUL JAIN Vs YRAJA JAIN(P), 14-11-2024
ICS (COMM)/595/20{25-11-2024 [BHUSHAN JAIN JAditya Jain(F), [11-11-2024
ICS (COMM)/597/20[28-11-2024 IM/S PM IMPEX HDevashish Bhadauria(P), [19-11-2024
[Execution (Comm)/428-11-2024 [M/S SINGHAL THROHIT GOSWAMI(P), 11-11-2024




COURT
NO.

DISTRICCOURT ROOM CASE TYPE

T

CASE NUMBER

DATE OFPETITIONER = ADVOCATE ADVOCATE  ADVOCATE  DATE OF E-

REGISTRATIO NAME MOBILE EMAILID PAYMENT

N RESPONDENT NUMBER OF COURT|
NAME FEES

IMISC DJ/918/2024 [28-11-2024 [Three Aces Global[Uday Kumar{P), [15-11-2024
IMISC DJ/927/2024 [29-11-2024 TVEK HARIVYA{Kinnori Ghogh(P), [21-11-2024
ICS (COMM)/601/20[29-11-2024 [M/S MANASLU T|S N SHUKLA(P), [20-11-2024

[Execution (Comm)/

29-11-2024 SARITA PANDEY[SUNIL KUMAR BHARDWAJ(P), [21-11-2024

[Execution (Comm)/430-11-2024 IKIRAN MALHOT|Rakesh Kumar(P), l15-11-2024
ICS (COMM)/602/2d30-11-2024 IDHRUV MEDICOZareef Ahmaf(P), [20-11-2024
4z SH. PAWAN  KUMARSHAHD [C No 304 cs 05-11-2024  [RAKESH [SUDHIRKU|  8750602223sudhir_sukhija | 29-08-2024
IMATTO DJ (COMM-04) JARA (COMM)/524/2024 IMOHAN |@yahoo.com
IMITTAL VS BSES|
[YAMUNA
[POWER LTD.
[Sh. Pawan ICS 06-11-2024 [FOOTCARE IMEGHA 9990027799meghabatra@o | 06-11-2024
[Kumar Matto (COMM)/568/2024 INTERNATIONA [BATRA lutlook.com
[DJ (COMM-04) ILVS
IMAYASHEEL
IRETIAL I LTD.
ICS 07-11-2024 IALI HASAN VS [PRASHANT 7838984801+ 03-04-2024
(COMM)/571/2024 IGAGANDEEP  [YADAV
ISAPRA
ICS 08-11-2024 IASHITA METAL [SHAURYA 8826374079shauryasethig2 | 28-10-2024
(COMM)/578/2024 [VS GLUEPEDIA [SETHI 93@gmail.com
[PVT. LTD.

IMISC DJ/874/2024

[11-11-2024 I[FLYING HORSE [KRISHNAK| 9810068578advkumarkrish -
[MPEX PVT. lan@gmial.com
ILTD. VS DHRUV
IMPEX

IMISC DJ/875/2024

11-11-2024 IFLYING HORSE [KRISHNAK| 9810068578advkumarkrish -
[IMPEX PVT. lan@gmial.com
ILTD. VS DHRUV
[MPEX

IMISC DJ/876/2024

l11-11-2024 IFLYING HORSE [KRISHNA K| 9810068578advkumarkrish -
[MPEX PVT. lan@gmial.com
ILTD. VS DHRUV
[MPEX

Cs
(COMM)/580/2024

11-11-2024 [UNION BANK  [K.S. RANOT 9890410729 06-11-2024
|OF INDIA VS
IRANT AND ORS

ICS
(COMM)/582/2024

[13-11-2024 ISTATE BANK OF |ABHIJIT 98117667517advocatebkm@ | 07-11-2024
[INDIA VS JOHN [DAS lgmail.com
IFELIX




COURT DISTRICCOURT ROOM CASE TYPE CASE NUMBER DATE OFPETITIONER = ADVOCATE ADVOCATE  ADVOCATE  DATE OF E-
NO. T REGISTRATIO NAME \C MOBILE EMAILID PAYMENT
N

RESPONDENT NUMBER OF COURT|
NAME FEES

ICS 14-11-2024 INARENDER IG.S. SINGH | 9268300000[pharat.guptarke| 11-11-2024
(COMM)/584/2024 IKUMAR VS la@gmail.com
IRELIANCE

INFRATEL LTD.

IOMP(I)/COMM/11/ [16-11-2024 [SMFG INDIA ISANDHYA C- - -
2024 [HOME FINANCE
ICO. LTD. VS
IAZARA SIDDKI

CS [25-11-2024 ISIDAK SIKKA VS[PULKIT SIK|  8860776231jadvpulkitsikka2| 06-11-2024
(COMM)/596/2024 IDAVINDER 4@gmial.com
KAUR

IMISC DJ/917/2024 [27-11-2024 JASHARANIVS [J.K. CHAWL| 9810521722 kchawka.jkc@g] -
ISUKHDEEP mail.com
ISINGH

ICS 130-11-2024 [SHISHUPAL VS [MANOHAR 9891836646mnaagarmanohar| 26-11-2024
(COMM)/603/2024 IBGM (@gmail.com
[TELECOMMUNI
ICATION PVT.
ILTD.

cS Bo-11-2024  [MANOJ KUMAR |[KANIKA MA| 9811166462} 17-12-2018
(COMM)/604/2024 VS YOGESH
IAGGARWAL &
IORS.

[Execution 19-11-2024 [PUNJAB [VIKAS 9650795147 -
(Comm)/238/2024 INATIONAL IKUMAR lexnexusvkm@
IBANK Vs JAYA lgmail.com
IPRADEEP AND
IANR

[Execution 08-11-2024 IMs Gyan chand  |Aditya 8383953944jjain.adityaraj@ -
(Comm)/230/2024 land sons Vs M/s Hain(P), ahoo.com
[Ravinder Traders

[Execution 28-11-2024 IPUNJAB IA.K.SHAKY 9810362626[akshakyao1@g -
((Comm)/245/2024 INATIONAL A imil.com
[BANK Vs JAYA
IPRADEEP

K¥3 MS. PREETI AGARWAINORTH-NIL
IGUPTA, DISTRICT JUDGE,WEST
COMMERCIAL COURT)

44 [SH.VINOD YADAV INORTH- NIL
WEST

s [SH. AMIT  KUMAR|NORTH |NIL
IDISTRICT JUDGE,|
ICOMMERCIAL COURT

46 [SH. UMED  SINGH,|NORTH [NIL
IDISTRICT JUDGH|
COMMERCIAL)

47 [SH. PANKAJ GUPTASOUTH- 603 Commercial CS COMM. 04.11.2024 UPGRID RUPESH | 9643008880 [Contact@999le | 22.10.2024
IDISTRICT JUDGEWEST Suit 546/2024 [SOLUTIONS PVT| GUPTA lgal.pro
COMMERCIAL) LTD. VS SANJAY|
E RICKSHAW
PARKING

603 Commercial CS COMM. 05.11.2024 | PREACH LAW | KM PRITI | 9311664455 [admin@preachlf 23.10.2024
Suit 548/2024 LLP VS API PANDEY law.com
INDIA
EDUCATION
PRIVATE
LIMITED




COURT DISTRICCOURT ROOM CASE TYPE CASE NUMBER DATE OFPETITIONER = ADVOCATE ADVOCATE  ADVOCATE  DATE OF E-
NO. T REGISTRATIO NAME \C MOBILE EMAILID PAYMENT
N RESPONDENT NUMBER OF COURT|

NAME FEES

603 Commercial CS COMM. 06.11.2024 REETA 9999440419 |vikasbhatia280 | 09.02.2024
Suit 549/2024 BUILDCON PVT| BHATIA (@gmail.com
LTD. VS
SHIVKRAPA
ENGINEERING
‘WORKS
603 Commercial CS COMM. 06.11.2024 |STATE BANK OF| KUNAL 7503444555 [ADVKUNALM | 04.11.2024
Suit 550/2024 INDIA VS MALIK JALIK@GMAIL.
PRATIBHA ICOM
603 Commercial CS COMM. 07.11.2024 [STATE BANK OF| KUNAL 7303444555 [advkunALMALI| 05.11.2024
Suit 558/2024 INDIA VS SEPOY| MALIK IK@GMAIL.CO
CHAUHAN (M
KISHOR SINGH
603 Commercial CS COMM. 11.11.2024 PRABHAT AJAY 9910440914 fajjusharma210 | 25.04.2024
Suit 568/2024 MUTREJAVS | SHARMA (@gmail.com
M/S ADHARV
ENTERPRISES
603 Commercial CS COMM. 11.11.2024 SHAILESH AJAY 9910440914 fajjusharma210 | 25.04.2024
Suit 569/2024 BHARDWAJ VS [ SHARMA (@gmail.com
M/S ADHARV
ENTERPRISES
603 Commercial CS COMM. 11.11.2024 AMOL DUTTA AJAY 9910440914 fajjusharma210 | 26.04.2024
Suit 570/2024 [VS M/S ADHARV| SHARMA (@gmail.com
ENTERPRISES
603 Commercial CS COMM. 11.11.2024 SUSHMA AJAY 9910440914 fajjusharma210 | 25.04.2024
Suit 571/2024 SHARMA VS SHARMA (@gmail.com
M/S ADHARV
ENTERPRISES
603 Commercial CS COMM. 11.11.2024 VISHAL AJAY 9910440914 fajjusharma210 | 26.04.2024
Suit 572/2024 KAPOOR VS M/S| SHARMA (@gmail.com
ADHARV
ENTERPRISES
603 Commercial CS COMM. 12.11.2024 [M/S SUNDERAM| SOURAV | 9810382865 [guptaadvocates| 01.02.2021
Suit 575/2024 CHAIN AND GOEL (@gmail.com
JEWELLERS
PVT LTD VS RAJ
KUMAR
603 Commercial CS COMM. 14.11.2024 SHREE CHETAN 45036338 [NOT GIVEN 20.10.2024
Suit 586/2024 ASSOCIATES VS RAY
E SHAKTI COM
PVT LTD.
603 Commercial CS COMM. 18.11.2024 | CALVIN KLEIN | GAUTAM | 9999093893 [eledication.lega | 23.09.2024
Suit 588/2024 TRADEMARK | BHASIN @outlook.com
[TRUST AND ORS|
VS ASHOK
KUMAR
603 Commercial CS COMM. 19.11.2024 |PROFESSIONAL KL 9811129475 [klmishraadv@g| 12.11.2024
Suit 589/2024 IMPEX PRIVATE( MISHRA imail.com
LTD VS AN
GLOBAL
FREIGHT
SOLUTIONS
603 Commercial CS COMM. 28.11.2024 |ARTARIUM LLP| ASHOK 8527757724 [NOT GIVEN 12.11.2024
Suit 600/2024 VS WELNO KUMAR
INTERNATIONA| TIWARI
L
18 [|SH. VIKAS DHULL,SOUTH- 613 Commericial CS 20-11-2024 M/s GUPTA |Sh. Nishank| 9915874066 [nishankkant26 | 18-11-2024
IDISTRICT JUDGE,WEST Suit (COMM)/602/2024] GROUP OF  [Kant Sungra (@gmail.com
ICOMMERCIAL COURT. ICONSTRUCTION]|
VsM/s KB
ASSOCIATES
613 Commericial Cs 20-11-2024 M/s Suresh Sh. Bharat | 8448135829 [bharat.guptarke| 19-11-2024
Suit (COMM)/603/2024 Apparels Vs Prakash la@gmail.com
JAGDISH
CHANDER
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613 Commericial CS 28-11-2024 | Prashant Arora | Sh. Sunil | 7292005634 [sddoffice2@gm | 26-11-2024
Suit (COMM)/599/2024 Vs heera singh Dixit lail.com
613 Commericial CS 25-11-2024 |STATE BANK OF| Sh Kunal 9818816718 [advkunalmalik | 17-11-2024
Suit (COMM)/593/2024 INDIA Vs Malik (@gmail.com
ROSHAN
613 Commericial CS 25-11-2024 |Jagminder Singh| Sh Rajeev | 9999355388 [rajeevkrbhola@| 05-11-2024
Suit (COMM)/594/2024 Vs Teju Kumar Kumar lgmail.com
alias Amit Kumar|  Bhola
613 Commericial CS 14-11-2024 Sh Ajit Singh Sh. Ajay | 9910440914 [ajjusharmaz10 | 25-04-2024
Suit (COMM)/578/2024 Shokeen Since Sharma (@gmail.com
Deceased
Through Legal
Heir Narendra
Singh Vs M/s
AL
613 Commericial CS 14-11-2024 Sh Akash Sh. Ajay | 9910440914 [ajjusharmaz10 | 26-04-2024
Suit (COMM)/579/2024 IDhawan and ANR| Sharma (@gmail.com
Vs M/s Adharv
Enterprises
613 Commericial CS 14-11-2024 Sh Amar Nath Sh. Ajay 9910440914 |ajjusharmaz10 | 26-04-2024
Suit (COMM)/580/2024 and ANRVs M/s| Sharma (@gmail.com
Adharv
Enterprises
613 Commericial CS 14-11-2024 | Sh Vijay Kumar | Sh. Ajay 9910440914 |ajjusharmaz10 | 26-04-2024
Suit (COMM)/581/2024 Kapoor and ANR| Sharma (@gmail.com
Vs M/s Adharv
Enterprises
613 Commericial CS 14-11-2024 | Sh Vipul Kapoor | Sh. Ajay 9910440914 |ajjusharmaz10 | 26-04-2024
Suit (COMM)/582/2024 Vs M/s Adharv | Sharma (@gmail.com
Enterprises
613 Commericial CS 14-11-2024 Sh Saksham Sh. Ajay 9910440914 [ajjusharma210 | 25-04-2024
Suit (COMM)/585/2024 Choudhary Vs Sharma (@gmail.com
M/s Adharv
Enterprises
613 Commericial CS 08-11-2024 [STATE BANK OF| ShKunal | 9818816718 [advkunalmalik | 04-11-2024
Suit (COMM)/560/2024 INDIA Vs Malik (@gmail.com
ASHOK KUMAR
613 Commericial CS 08-11-2024 [STATE BANK OF| Sh Kunal | 9818816718 [advkunalmalik | 04-11-2024
Suit (COMM)/561/2024 INDIA Vs Malik (@gmail.com
KRISHNA
613 Commericial CS 08-11-2024 [STATE BANK OF| Sh Kunal 9818816718 [advkunalmalik | 04-11-2024
Suit (COMM)/562/2024 INDIA Vs MONU|  Malik (@gmail.com
KUMAR
613 Commericial CS 06-11-2024 [STATE BANK OF| Sh Kunal 9818816718 [advkunalmalik | 04-11-2024
Suit (COMM)/554/2024 INDIA Vs Malik (@gmail.com
KARTAR
49 [SH. AMIT BANSAL,SOUTH- 614 COMMERCIAL CS 06-11-2024 [STATE BANK OF SH. 9811317311  [ADVOCATEAR | 29.10.2024
[DISTRICT JUDGE,WEST SUIT (COMM)/551/2024 INDIA VS ARVIND [VINDGUPTA@
ICOMMERCIAL COURT-03 BHARTI GUPTA GMAIL.COM
614 COMMERCIAL CS 06-11-2024 [SITA DEVI BEDI SH. 9958026640 |ADVOCATEPH | 28.05.2024
SUIT (COMM)/553/2024 VS GANESH JEE(PHANEESH| IANEESH@GM
JAIL.COM
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614 COMMERCIAL CS 07-11-2024 PUMA SE VS SH. 9999093893 |[ELUDICATE.L | 05.11.2024
SUIT (COMM)/555/2024 ASHOK KUMAR| GAUTAM EGAL@OUTLO)
BHASIN IOK.COM
614 COMMERCIAL CS 07-11-2024 PUMA SE SH. 9999093893 |[ELUDICATE.L | 05.11.2024
SUIT (COMM)/556/2024 THROUGH GAUTAM [EGAL@OUTLO|
AUTHORIZE BHASIN |OK.COM
REPRESENTATI
VE MR ROHIT
BISHT VS
614 EXECUTION Execution 08-11-2024 BANK OF MR. 9891273738 |ADV.PKRAJPU N.A
(Comm.)/388/2024 MAHARASTRA | PRAVEEN T.2022GNAIL.
VS SAURABH KUMAR ICOM
RISHI AND ANR| RAJPUT
614 COMMERCIAL CS 08-11-2024 PRESTIGE MR. HK. | 9811877022 [HARJITKUMA | 18.10.2024
SUIT (COMM)/563/2024 FINVEST PVT ANEJA [RANEJA@GM
LTD VS ANIL JAIL.COM
KUMAR
SRIVASTAVA
614 COMMERCIAL CS 08-11-2024 [STATE BANK OF[MR. KUNAL 7503444555 |[ADVKUMARM | 04.11.2024
SUIT (COMM)/564/2024 INDIA VS VIJAY| MALIK IALIK@GMAIL.
ICOM
614 COMMERCIAL CS 08-11-2024 | PANNU CAR MR. 8510084534 [MS26691@GM | 22.10.2024
SUIT (COMM)/565/2024 RENTALS PVT | MAYANK JAIL.COM
LTDVSM/S | PARASON
AMBA
(WAREHOUSING
PVT LTD
614 COMMERCIAL CS 11-11-2024 | CANARA BANK|  MR. 9718909886 |ADV.VISHWJE| 29.10.2024
SUIT (COMM)/566/2024 VS MOHD KUMAR ET@GMAIL.C
JAMIL VISHWJEE [OM
T
614 COMMERCIAL CS 11-11-2024 OCT DATA MR. 8375082397 [DYNAMICLEG | 21.10.2024
SUIT (COMM)/567/2024 SYSTEM PVT DEEPAK IALg9@GMAIL.
ILTD VS TRIADSS| YADAV |ICOM
CONSULTING
SERVICES PVT
LTD
614 EXECUTION Execution 12-11-2024 M/S GONSAI MR. 09868040826 |SHARMARAKE] N.A
(Comm.)/389/2024 LOGISTICS PVT | RAKESH ISHADV1@GMA|
LTD THROUGH| KUMAR IL.COM
ITS DIRECTOR | SHARMA
VS M/S
VASTRAM
CAQIIIANCIID
614 EXECUTION Execution 12-11-2024 | CONTINENTAL MR. 9811403864 [KALRA.NARE NA
(Comm.)/390/2024 HYGIENE VS M |[NARENDER| INDRA@GMAIL
JAND S TRADERS| KALRA .COM
AND SERVICES
614 COMMERCIAL CS 12-11-2024 UPGRID MR. 9643008880 |CONTACT@A | 22.10.2024
SUIT (COMM)/573/2024 SOLUTION | RUPESH IM.LEGAL.PRO
PRIVATE GUPTA
LIMITED VS
SAKSHI
BATTERIES
CDADL DADTC
614 EXECUTION Execution 14-11-2024 | MANJU GARG MR. 7838282904 |ADVSHANTNU| NA
(Comm.)/391/2024 VS RATNESH SAKSHI IAGG2014@GM
KUMAR GARG JAIL.COM
MISHRA
614 COMMERCIAL CS 14-11-2024 | HBI BRANDED MR. 9999093893 |[ELUDICATE.L | 07.11.2024
SUIT (COMM)/584/2024 APPAREL GAUTAM EGAL@OUTLO)
ENTERPRISES | BHASIN IOK.COM
VS ASHOK
KUMAR
614 COMMERCIAL Cs 18-11-2024 | SH SAKSHAM |MR. ARUN | 9810163624 [AJJUSHARMA | 25.04.2024
SUIT (COMM)/587/2024 ICHOUDHARY VS| AGGARWA 210@GMAIL.C
M/S ADHARV L |OM
ENTERPRISES
THROUGH ITS
PARTNERS
614 EXECUTION Execution 19-11-2024 | M/S FORTUNE |[MR. ASHOK| 9811231388 [AKG.ADV@GM N.A
(Comm.)/399/2024 BATH AND KUMAR IAIL.COM
INTERIORS GOEL
PRIVATE
LIMITED VS
M/S
AT AnTTVA
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614 IMISCELLANEO| MISC DJ 20-11-2024 LE MCBULE MR. 9313329171 |[KUMARAWAD
Us ADJ/4076/2024 OFFICE TECH | AWDESH ESH603@GMA
PVTLTD VS KUMAR IL.COM
[ABDIEL AIRCON]|
614 COMMERCIAL CS 21-11-2024 SWIFTAIR MR. ARUN | 7289092504 [ADVOCATEAR N.A
SUIT (COMM)/591/2024 TRANSPEED |AGGARWA [UN23@GMAIL
IPRIVATE LTD VS| L .COM
MIRAIGIRLS
PRIVATE
LIMITED
614 IMISCELLANEO| MISC DJ 21-11-2024 | KAMLADITYYA MR. 9810472854 [SINHAVAIBHA| 13.11.2024
Uus ADJ/4078/2024 ICONSTRUCTION| VAIBHAV [V@REDIFFMA
PVT LTD SINHA IL.COM
THROUGH AR
A
INTERCONTINE
AU AL
614 EXECUTION Execution 23-11-2024 ANKUSH MR. 9711771000 |[RAKESH.ADV N.A
(Comm.)/404/2024 BANSAL VS RAKESH IOCATE18@GM
RELCOM KUMAR JAIL.COM
TECHNOLOGY
PVT LTD AND
ORS
614 EXECUTION Execution 26-11-2024 | INDIAN BANK |MR. VIVEK| 8376821177 |LEGALITIESLA|  N.A
(Comm.)/406/2024] VS ASHISH KUMAR [UFIRM@GMAI
GANGWAR IL.COM
614 COMMERCIAL CS 26-11-2024 |STATE BANKOF| MR. S. 9811786067 [MSSSOODADV| 18.11.2024
SUIT (COMM)/595/2024 INDIA VS SOOD IOCATE@GMAI
RAMESH IL.COM
KUMAR
614 IMISCELLANEO| MISC DJ 26-11-2024 |IQUBX PVT LID|  MR. 7023061155 |ADVOCATEAS N.A
us ADJ/4101/2024 VS ONE ASHISH IHISH1991@G
CULTURE PVT | SHARMA [MAIL.COM
LTD
5o SH. RAKESH PANDIT,SOUTH- 509 CS (COMM) 545/2021 04.11.2024 | M/S BALJI PET [NARENDER| 8368544254 [narenderlib@g | 28.10.2024
IDISTRICT JUDGE,WEST INTERNATIONA| KUMAR imail.com
ICOMMERCIAL COURT-04 LVS M/S SHINE]|
LIFE
BEVERAGES
509 CS (COMM) 552/2024 06.11.2024 |STATE BANK OF| ARVIND 98111317311 [advarvindgupta| 29.10.2024
INDIAVSRAJU| GUPTA (@gmail.com
BIDLANIYA
509 CS(COMM) 557/2024 07.11.2024 SNEH DR.K.S. 9560572128 [advksbhatilg@ | 24.10.2024
VIFRANDER BHATI lgmail.com
GOEL VS
RAJESH KUMAR|
509 CS(COMM) 559/2024 08.11.2024 |STATE BANK OF| KUNAL 7503444555 fadvkunalmalik | 04.11.2024
INDIA VS MALIK |@gmail.com
NKHYINGO
LOTHA
509 CS (COMM) 574/2024 12.11.2024 | HBI BRANDED | GAUTAM | 9999306881 [eluctication.leg | 07.11.2024
APPAREL BHASIN lal@outlook.co
ENTERPRISES
IVS DURGA DASS
509 CS(COMM) 583/2024 14.11.2024 |LR MARKETING|DR. DIVYA | 8860050449 [info@dylawcha | 31.08.2024
AND SWAMY ber.com
CONSULTING
VS STERNE
INDIA PVT LTD
509 EXECUTION 392/2024 16.11.2024 |ROHIT BANSAL| VIKASH | 9555333330 f[advvikashg2@g NA
(COMM) VS JASON INC | SHARMA imail.com
509 EXECUTION 401/2024 21.11.2024 M/SNA [HIMANSHU| 9810424400 [hbajajoo@gmai NA
(COMM) ENTERPRISES BAJAJ .com
VS M/S VANITY
CUBE MOBILE
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EMAILID PAYMENT
OF COURT
FEES

[TOTAL

509 CS(COMM) 592/2024 21.11.2024 MS. DURA 9711067747 [sanjayshukla84| 19.11.2024
BUILD CARE SHUKLA ladv@gmail.co
PVT LTD VS m
JAGRITI
KUMARI
509 EXECUTION 403/2024 22.11.2024 IDBI BANK VS |[ANKIT JAIN| 9643801028 [ankitjaing501@ NA
(COMM) DHEERPAL lgmail.com
509 OMP(I) 13/2024 27.11.2024 GAMBIT VIKAS 9588100261 [lawvikasgo@g NA
(COMM) LEASING AND DEEP mail.com
FINANCE PVT
LTD VS SH
(GAURAV GUPTA|
509 CS (COMM) 596/2024 27.11.2024 PUNJAB SAURAV | 9899331166 [sauravbhasinio| 18.11.2024
NATIONAL BHASIN (@gmail.com
BANK VS
RAJBALA
509 CS(COMM) 597/2024 27.11.2024 DA HEMAND | 9873782800 [advmayankver | 09.02.2024
ENTERPRISES | VERMA Ima@gmail.com
VS DELTA
PROJECTS
509 CS(COMM) 598/2024 28.11.2024 | SUDHAKARVS | ANKIT 7276358720 [advankitmiglan| 21.11.2024
PANKAJ SINGH | MIGLANI li@gmail.com
509 ARB.A. 09/2024 29.11.2024 SUNITA VS YASHPAL | 9811944784 |yashrangi173@ NA
(COMM).9/202 BALJIT SINGH | RANGI lgmail.com
4 KALKAL
509 CS(COMM) 601/2024 20.11.2024 M/S PANKAJ DILIP 8800777451 Jadvdilipguptao | 20.05.2024
ENTERPRISES GUPTA |3@gmail.com
VS MANISH
MITTAL
509 CS(COMM) 604/2024 30.11.2024 MS ECOSOFT VINAY 9999781331 [advvinayredhu | 11.11.2024
SOLUTION VS | PREDHU (@gmail.com
CAU IMPHAL
509 CS(COMM) 512/2024 01112023 | ICICIBANKVS | MANISH | 9213905829 [manish@klfindi| 08.10.2024
MUKESH KUMAR la.com
KUMAR DEWAN
509 M.Ex 324/2024 08.11.2024 REACH VAIBHAV | 9899805856 [vaibhav@mahaj NA
INTERNATIONA| MAHAJAN lan.law
L VS SHILPI
ENGINEERING
PVT LTD
509 CS(COMM) 576/2024 08.11.2024 SURENDER AJAY 9910440914 fajaysharma210 | 26.04.2024
KUMAR VS SHARMA (@gmail.com
ADHARV
ENTERPRISES
509 CS(COMM) 577/2024 08.11.2024 | VINOD KUMAR AJAY 9910440914 fajaysharma210 | 25.04.2024
VS ADHARV SHARMA (@gmail.com
ENTERPRISES
518




IST OF CASES IN WHICH ELECTRONIC SERVICE OF PROCESS HAS TAKEN PLACE DURING THE MONTH OF NOVEMBER 2024

DISTRICT COURT CASETYPE CASENO. DATE OFPETITIONER NAME VSADVOCAT ADVOCATE ADVOCA DATE (0)3
ROOM REGISTRATIO RESPONDENT NAME E MOBILE TE ELECTRONIC|
N NUMBER EMAIL IDSERVICE OF
PROCESS
1 |[SH. SANJEEV KUMAR AGGARWAL,CENTRAL INIL
IDISTRICT JUDGE (COMMERCIAL
ICOURT)-01
2 |SH. RAJESH KUMAR GOEL,CENTRAL INIL
IDISTRICT JUDGE (COMMERCIAL
ICOURT)-02
I3 [SH. ILLA RAWAT, DISTRICTICENTRAL [NIL

WUDGE, (COMMERCIAL COURT)-
03, TIS HAZARI COURT, DELHI

4 [MS ANIL KUMAR SISODIA,,CENTRAL NIL
IDISTRICT JUDGE, COMMERCIAL
ICOURT-04

I5 [SH. MANOJ KUMAR DISTRICTICENTRAL INIL

WUDGE (COMMERCIAL COURT)-05

6 [SH. NIKHIL CHOPRA, DJ COMM-CENTRAL INIL
06 TIS HAZRI COURT CENTRAL|
IDELHI
7 [SH. MUKESH KUMAR GUPTA,CENTRAL [NIL
IDISTRICT JUDGE, COMMERCIAL
ICOURT-07
8 |SH. GORAKH NATH PANDEY,CENTRAL [NIL
IDISTRICT JUDGE, COMMERCIAL|
ICOURT
9 [SH. DEEPAK GARG, DISTRICTICENTRAL [309 ICS ICS 13-11-2024 IM/s ALM enterprisesSIDDHAR (9643543596 |Ayusharmaf29.11.2024
WUDGE, COMMERCIAL COURT-09 [THIRD l(comM) /1 through  prop  mohd[TH (@gmail.co
[FLOOR 244/202. zafar IKHURAN m
[EXTENTI A
ION
[BLOCK
1309 ICS ICS 04-11-2024 [PRAMILA JAIN VsRAM 9988430361 [info@rpsle [23.11.2024
[THIRD (COMM)/12 AHOMMAD [PRAKASH galsolution.
IFLOOR li4/2024 PAHANGIR ISONT leom
[EXTENTI
ION

IBLOCK
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1309 ICS [25-10-2024 IM/S BHUSHAN TUBESPYOTI 0818329490 | 05.11.2024
HIRD (COMM)/11 [PVT  LTD Vs M/SBAKSHI dvjyotidwi
IFLOOR 85/2024 KENGAIN redi@gmaill
[EXTENTI [DISTRIBUTION INDIA L.com
ON
BLOCK
09 ICS ICS 29-10-2024 [Kusum Lata Sharma VSKUSUM (9771827735 [sharmaand j05.11.2024
HIRD (COMM)/12 [Saurabh Kumar ILATA harmaasso|
LOOR 07/2024 [SHARMA ciateslgg1
XTENTI (@qmail.co
N m
LOCK
ho |[SH. AJAY PANDEY, DISTRICTICENTRAL [3o7 ICivil ICS 03-01-2024 M/s. Paras RiceAJAY 9810226738 |ajayg557@ [27-11-2024
WUDGE, COMMERCIAL COURT (COMM)/23 IProducts Pvt Ltd Vs M/s.GUPTA ahoo.com
2024 24K Agro Products Pvi
ILtd
1307 (Civil ICS 10-09-2024 [BANK OF INDIA Vs M/sBIJAY 9015893668 fadvbmg201[23-11-2024
(COMM)/99 [XL PRINT SOLUTIONSMOHAN @gmail.co|
/2024 [THROUGH ITSIGOSWAMI]| Im
[PROPERIETOR
1307 (Civil [Execution  [23-09-2024 [TATA CAPITAL[SAVYASA (9910081428 [savyasachi. [21-11-2024
(Comm.)/41 [LIMITED Vs M/s|CHI K| ahia@gma
8/2024 ISOLITAIRE ISAHAI il.com
IAUTOMOTIVE AND|
RS.
1307 (Civil ICS 22-08-2024 ani Prakashan Group [Ritwik 9999320409 [ritwikoff@ [18-11-2024
(COMM)/91 s [Parikh utlook.co
13/2024 ISanage Publishing| Im
[House LLP
07 (Civil ICS 02-06-2023 [PAWAN GARG IAHESH |- - [18-11-2024
(COMM)/89 s IKUMAR
l3/2024 SAURABH RAWLLEYMIGLANI
IAND Anr
11 [SH. S.S RATHI, DISTRICT JUDGE,CENTRAL [COURT [CS(COMM) ICS 05-07-2024 IM/s SAI CREATION VsAbhinav 19711996530 [legalabhinafo4.11.2024
ICOMMERCIAL COURT JROOM (COMM)/73 IM/s AN TEXTILE [Tyagi @yahoo.c
310 I5/2024 m
ICOURT [CS (COMM) cS [23-12-2021 [[CICI BANK LTD. VsfSatish 3 I [12.11.2024
[ROOM (COMM)/55 [BIJENDER KUMAR [Kumar
310 11/2021
ICOURT [OMP (I) (COMM) [OMP (Df21-09-2024 [IDFC FIRST BANK LTD.Joginder (9810315334 [jusjuris@g [12.11.2024
[ROOM (COMM.)/10 s RAJESH SHIV ISukhija Imail.com
310 ko/2024




CASE TYPE CASENO. DATE OFPETITIONER NAME VSADVOCAT ADVOCATE ADVOCA DATE OF]
REGISTRATIO RESPONDENT NAME E MOBILE TE ELECTRONIC
N

NUMBER  EMAIL IDSERVICE OF
PROCESS

OMP (I) (COMM) [OMP (Ijo1-10-2024 IDCB BANK LTD VSANISH 9811452022 |Anish_bholfi2.11.2024
JROOM (COMM.)/11 [RIZWAN S [BHOLA(P) la17@yahoo
1310 19/2024 L.com
ICOURT [CS (COMM) ICS 06-07-2024 RAM LAL RAMAnil 9811721209 Janilanando [12.11.2024
IJROOM (COMM)/74 ICHANDRA (INDIA)Anand(P), 68 @gmail.
310 2/2024 [LTD. Vs SHEHBAAZ com
ISTREET WEAR

ICOURT [OMP (I) (COMM) [OMP (I)28-09-2024  [DCB BANK LTD VSANISH 9811452022 [Anish_bholfi2.11.2024

[ROOM (COMM.)/11 [BEEKENDRA TOMAR [BHOLA(P) la1y@yahoo

10 l10/2024 L.com
ICOURT [CS (COMM) ICS 05-04-2024 M/s Umesh YarnAbhishek (9560183341 ociate@ [13.11.2024
JROOM (COMM)/43 |Agencies Vs M/slYadav yassociate

10 I5/2024 Meenakshi Creation .in

ICOURT |OMP (I) (COMM) [OMP (Df19-10-2024 [TATA CAPITAL LTD VSANISH 9811452022 |Anish_bholji4.11.2024

[ROOM (COMM.)/11 [RINKU SINGH [BHOLA(P) a17@yahoo

310 81/2024 L.com

ICOURT [CS (COMM) ICS 24-08-2024 'ARUN TEXTILES Vs[Rohit 7838214595 [rohitmishr [14.11.2024
[ROOM (COMM)/91 M/S SHUBHANGIMishra(P), h360@gma

310 7/2024 ISAREE COLLECTION il.com

ICOURT [CS (COMM) ICS 07-04-2022 ISEEMA BHALOTIA VsRahul 3 F [23.11.2024
JROOM (COMM)/10 INIRMAL POLYMERS  [Kumar

310 133/2022

ICOURT [OMP (I) (COMM) |OMP (Df24-10-2024 [TATA CAPITAL LTD VSANISH (9811452022 [Anish_bholf23.11.2024

JROOM (COMM.)/12 IGAJENDER SINGH [BHOLA(P) 17@yahoo

1310 132/2024 .com

ICOURT  [Ex (Comm) [Execution  [13-09-2024 IM/S SQUARE PAPERMayank (8377040771 [mayanksarif21.11.2024
JROOM (Comm.)/40 [THROUGH ITSSarin Ing9 @gmail

1310 l4/2024 [PROPRIETOR AKSHAY| .com

[SAINI Vs NADEEM|
IKHAN @ KHAN JAVED|

[KHAN
ICOURT [CS (COMM) ICS 13-03-2024 IM/s Snv Impex Vs M/sDharmend (9811534488 |dharmende25.11.2024
JROOM (COMM)/35 [Mani Plastic Store ler Azad razad @yah

310 I5/2024 0.com
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ICS (COMM) ICS 19-03-2024 Din Dayal Vs ShaktiMukesh [9899030102 fadvmukesh [27.11.2024
IROOM (COMM)/38 [Trading Co harma harma@ya|
1310 6/2024 hoo.com
ICOURT [CS (COMM) ICS 29-10-2024 JANKUR GAMBHIR VsAjay Yadav[7503895679 fadvocateajaf27.11.2024
JROOM (COMM)/12 ISYSCOM POWER| yyadavy@g
310 12/2024 [SOLUTIONS PRIVATE]| mail.com

[LTD.
ICOURT [CS (COMM) ICS 05-04-2024 IM/s Umesh YarnAbhishek [9560183341 fassociate@ [27.11.2024
IJROOM (COMM)/43 |Agencies Vs M/s|[yadav yassociate
10 I5/2024 [Meenakshi Creation s.in
ICOURT [CS (COMM) ICS 21-10-2024 IDARSHAN LAL ANDPDeepak (0868175370 fadv.deepak [27.11.2024
JROOM (COMM)/11 SONS PVT. LTD. VsKumar [krgupta@g
10 I58/2024 BHAGWATI  SAREES(Gupta(P), mail.com
IAND ANR.

ICOURT [CS (COMM) ICS 28-10-2024 ISANDEEP GUPTA Vs BIGAURAV (9540818282 [g.guptag3 [28.11.2024
[ROOM (COMM)/12 [E  CONTRACTS PVTIGUPTA(P) (@gmail.co
310 04/2024 ILTD
ICOURT [CS (COMM) ICS 04-10-2024 INITA GUPTA  Vs{JJ 9810661545 fadvjjtyagio [28.11.2024
[JROOM (COMM)/11 [KAVITA SINGHAL ANDTYAGI(P), 1@gmail.c
310 01/2024 IANR lom
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N NUMBER EMAIL IDSERVICE OF
PROCESS
h2 [SH. RAVINDER BEDI, DISTRI [CS COMM 1179/2024 [24.10.2024 IMMY V/S TUSHAR 9873188641 [BR9840@ [11.11.2024
WUDGE, COMMERCIAL COURT IGMAIL.CO
M
ko1 [CS COMM 738/2024 [06.07.2024 IMAYUR V/S NISCHAYRAHUL (9953660455 [RDSHARM [23.11.2024
IPOLYMER IDEV A985@GM
[SHARMA JAIL.COM
o1 IOMP I COMM [1053/2024 [23.09.2024 [TATA CAPITAL V/SANISH (9811452022 |ANISHBH [20.11.2024
[PAWAN KUMAR [BHOLA LA17@YA]
[HOO.COM
ko1 ICS COMM 1259/2024 [16.11.2024 ARYA PUBLISHINGIANURAG (9810059650 [INFO@AS [20.11.2024
ICOMP V/S MAYANKKUMAR [VASSOCIA
IADLAKHA IAGARWA [TES.COM
IL
ho1 [CS COMM 1254/2024 [16.11.2024 M/S SCHAND & COJANJU 0810195013 |KUMARRA[20.11.2024
[LTD V/S KM. PUJAL [BAJAJ PESHADV
(@YAHOO.
ICOM
ko1 (OMP I COMM 1003/2024 [18.09.2024 [DFC FIRST BANK LTDJOGINDE 9810315334 PUSJURIS [21.11.2024
/S RAVINDRA GAUR [R [@GMAIL.C|
[SUKHIJA jIOM
ko1 [CS COMM 1124/2024 [14.10.2024 ISURAJ BHAN SUNILJAMAREN 9990904350 JADVOCAT [21.11.2024
I[KUMAR & Ors V/S RAMDRA [EAKJHA@
[SINGH GUR BHAJANKUMAR IGMAIL.CO
SINGH UHA M
o1 [OMP I COMM 538/2023 [03.08.2023 IAAKASH [BHASKAR 8700925528 |BHASKAR [22.11.2024
[EDUCATIONAL [KUMAR ([@TRULEG
SERVICE LTD V/SSHUKLA JAL.COM
PITTAWAR  SHARAD)
[KUMAR
ko1 °S COMM 1209/2024 [29.10.2024 ICANARA BANK V/§E’RANAY 9873101002 |PRANAY7A[18.11.2024
IANUJ VATS [SHARMA DVO@GM
JAIL.COM
13 [SH. M.K NAGPAL, DISTRICTICENTRAL [NIL
WUDGE, COMMERCIAL COURT




COURT CASE TYPE CASENO. DATE OFPETITIONER NAME VSADVOCAT ADVOCATE ADVOCA DATE OF]

ROOM REGISTRATIO RESPONDENT NAME E MOBILE TE ELECTRONIC]|
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ISH. ASHUTOSH KUMAR, DISTRIC
WUDGE (COMMERCIAL COURT)
5 [MS. HEMANI MALHOTRA,'V_VEST [CS COMM ICS COMM05.08.2024 [HIMANSHU DHALWALANKUR 9873193742} [17.09.2024
IDISTRICT JUDGE (COMMERCIAL 674/2024 'S SUNITA MALIK IAGGARW
ICOURT)-02 AL
ICSCOMM MP 113.08.2024 [HDFC BANK LTD VSANISH (9811452022 [ANISH B [19.09.2024
ICOMM [DHRUV PAL [BHOLA [HOLA17@
696/2024 [YAHOO.CO|
M
16 |[SH. DIG VIJAY SINGH, DISTRICTWEST ICS (COMM)| 09/07/24 IANAND MOTORICHANDA (9811192159 [CHANDAN 15/10/24
WUDGE (COMMERCIAL COURT)-03 I577/2024 [PRODUCTS PVT. LTD [N MALIK IMALIK@G
s JAMIL.COM
IANKIT SACHDEVA
ICS (COMM)| 28/08/24 [HDFC BANK Vs NONUMANISH (9650810426 [MSVERMA[09/10/24
195/2024 ISHARMA IVERMA ICHAMBER
IS@GMAIL.
ICOM
ICS (COMM)| 28/08/24 [HDFC BANK VSMANISH (9650810426 [MSVERMA 09/11/24
[196/2024 ISARABJEET SINGH ERMA ICHAMBER
IS@GMAIL.
ICOM
cs (COMM) 28/08/24 [HDFC BANK Vs AMANMANISH [9650810426 [MSVERMA[09/10/24
197/2024 [KAPOOR ERMA ICHAMBER
IS@GMAIL.
ICOM
ICS (COMM)| 1/05/24 [RACHNA BANSAL VSCHAKIT (9818613613 [CHAKITSI [20/09/24
k76/2024 [ROHIT GARG ISINGHAL INGHALLA
OFFICES
[@GAMIL.C|
jIOM
17 |[SH. SANJAY JINDAL, DISTRICTWEST INIL
WUDGE (COMMERCIAL COURT)
18 [SH. AJAY GUPTA, DISTRICT JUDGEWEST INIL
(COMMERCIAL COURT)




COURT CASE TYPE CASENO. DATE OFPETITIONER NAME VSADVOCAT ADVOCATE ADVOCA DATE OF]
ROOM REGISTRATIO RESPONDENT NAME E MOBILE TE ELECTRONIC
N
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PROCESS

19 |SH. NARESH KUMAR MALHOTRA,|
IDISTRICT JUDGE (COMMERCIAL|
ICOURT)

20 [SH. ANURAG SAIN, DISTRICTINEW DELHINIL
WUDGE (COMMERCIAL COURT)-01

25 ICS (COMM.) 755/2024  [18.09.2024 [KISAN IRRIGATIONS[SH. 9871548703 05.11.2024
IAND [KAMAL
[INFRASTRUCTURE [NARESH
[LIMITED Vs SEEMA|
IGUPTA
ICS (COMM.) 1337/2023  02.06.2023 ISANJAY VERMA VsSH. INOT 5.11.2024
[DEVENDRA SINGH [RAJESHW[PROVIDED
AR SINGH
21 |[SH. VIDYA PRAKASH, DISTRICTINEW DELHI o5 ICS (COMM.) 755/2024  [18.09.2024 [KISAN  IRRIGATIONSSH. 9871548703 5.11.2024
WUDGE (COMMERCIAL COURT) IAND [KAMAL
[INFRASTRUCTURE INARESH
[LIMITED Vs SEEMA|
IGUPTA
ICS (COMM.) 1337/2023 02.06.2023 SANJAY VERMA VsSH. INOT 5.11.2024
[DEVENDRA SINGH [RAJESHW[PROVIDED
AR SINGH
o2 [SH. VINEETA GOYAL, DISTRICIINEW DELHI o4 [Petition u/s 9 ofOMP (Di8/11/24 JORTENTAL [ADITYA [9044888880 15616
WUDGE (COMMERCIAL COURT)-03 |Arbitration &COMM/298 [ENTERPRISES PVT [KAPOOR
IConciliation Act 2024 ILTD. VS UNION OF
[[NDIA & ORS
[Suit for recovery  |CS 08/02/24 ISTATE BANK OF INDIAIGOPAL  [7838929829 k5617
(COMM)/12 S SAS INFRATECHICHAND
/2024 [PVT. LTD. & ANR ISHARMA
[Petition u/s 34 offOMP 21/10/24 INIRMAL BAN VI 9971495605 k5622
|Arbitration &|(COMM)/21 ISECURITIES PRIVAT%&QNJAN
IConciliation Act 6/24 [LIMITED VS INDE!
[PRABHA
[Petition u/s 34 offOMP 25/09/24 IM/s KP RanaVs DelhiKARAN (9810690604 k5610
|Arbitration &(COMM)/20 IDevelopment Authority [AGGARW
IConciliation Act /24 IAL




COURT CASE TYPE CASENO. DATE OFPETITIONER NAME VSADVOCAT ADVOCATE ADVOCA DATE OF]

ROOM REGISTRATIO RESPONDENT NAME E MOBILE TE ELECTRONIC]|
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PROCESS
uit for recovery IM/S MOVIN EXPRESSJEEVESH (9811617186
[PRIVATE
/24 ILIMITED Vs ExperttagE
commercePvtLtd

23 [MS. SAVITA RAO, DISTRICTSOUTH
WUDGE(COMMERCIAL COURT)

24 [MS. ANURADHA SHUKLASOUTH 16, NewCommercial ICS 04.11.2024 hree Cement Limited OHD 8750905558 [SAZID@AS[04.11.2024
IBHARDWAJ, DISTRICT] ICourt (COMM)/50 IM/s Central CementSAZID [HWATHH
WUDGE(COMMERCIAL COURT) [Block-I I5/2024 [ndustries Vs  M/SRAYEEN [LEGAL.CO

ICENTRAL CEMENT] M
[INDUSTRIES
16, NewCommercial ICS 07.11.2024 Manash Lifestyle PrivateNAGESH (9818823289 [[INFO@DE [07.11.2024
ICourt (COMM)/50 [Limited Vs|WAR [YANDKUM
[Block-I 9/2024 [TWINZKART PRIVATEKUMHAR [HAR.COM
[LIMITED
16, NewCommercial ICS 13.08.2024 IASHIANA  HOUSINGM.K.MIGL (9871304455 [GAURAVW/|08.11.2024
ICourt (COMM)/40 [LIMITED Vs ASHOKANI JORLWIDEI
[Block-I 13/2024 [KUMAR (UNKNOWN| INTELLEC.
[PERSONS) ICOM
16, NewCommercial ICS 01.10.2024 [Loreal Sa VsfS.K.BANS [26843455 |UNITEDM [08.11.2024
ICourt (COMM)/46 ISURESHBHAI AL JARK@UNT
[Block-I 7/2024 VASHMATBHAI [TEDANDU
[TEJANI INITED.CO
he
16, NewCommercial [OMP (I)}09.10.2024 [TRUSTLENDER AMIT 99906593331[KMPSPAR [08.11.2024
ICourt (COMM.)/2 ICAPITAL PVT LTD VsKUMAR [TNER@G
IBlock-I 604/2024 ISUBHASH YADAV ISINHA IMAIL.COM
16, New[Commercial ICS 16.11.2024 [Prashant Tomar VSSAKESHI (9810575142 [ADMIN@A[16.11.2024
ICourt (COMM)/52 [Pawan Negi IMEHLEY ITLANTICL
[Block-1 0/2024 AW.IN
16, New/Commercial ICS [16.11.2024 [PRJ FAMILY PRIVATEVARUN 9717988891 |[UNUCONS [16.11.2024
ICourt (COMM)/52 [TRUST Vs RASEELJSHARMA [ULTANTS
|Block-1 1/2024 IGUJRAL ANSAL [@GMAIL.C|
jIOM
3 NewCommercial ICS 16.11.2024 [PRJ FAMILY PRIVATEVARUN 9717988891 |[UNUCONS [16.11.2024
ICourt (COMM)/52 [TRUST Vs RASEELSHARMA [ULTANTS
[Block-I 2/2024 IGUJRAL ANSAL [@GMAIL.C|
jIOM




COURT CASE TYPE CASENO. DATE OFPETITIONER NAME VSADVOCAT ADVOCATE ADVOCA DATE OF]

ROOM REGISTRATIO RESPONDENT NAME E MOBILE TE ELECTRONIC]|
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ISH. SANDEEP YADAV
26 [SH. SANJEEV KUMAR SINGH,SOUTH 29, NewCommercial ICS 15-10-2024 ICurium Pharma (India)RAJESH [9810573041 JINFO@RR }04.11.2024
ICOMMERCIAL COURT. ICourt (COMM)/47 [Private  Limited  VSRAI(P), LEGAL.IN
|Block-11 9/2024 [Nayati Healthcare and|
[Research NCR Private]
[Limited
29, NewlCommercial ICS 21-10-2024 ICANARA BANK VsfSanjeev  [9711142200 [chopra679104.11.2024
ICourt (COMM)/48 ISHARDA DEVIChopra(P), (@gmail.co
[Block-TT /2024 ICHHABRA PROP SR]] m
[HARI FRUITS AND|
EGETABLES
29, NewCommercial MP (Djo4-10-2024 IDFC FIRST BANK LTDSANJEEV (8285002852 [litigation@ [12.11.2024
ICourt (COMM)/25 [Vs NIRNJAN KUMAR [PATHAK( lsreslegal.co
[Block-1T I57/2024 P), m
29, New/Commercial [OMP (D[6-10-2024 [TOYOTA FINANCIALRAJESH (9958726491 [jangraadvo [16.11.2024
ICourt (COMM)/26 ISERVICES INDIA LTDJANGRA( cate@gamil
[Block-I1 l2/2024 s SACHIN L BHOIR  [P), | com
29, NewCommercial [OMP (D[16-10-2024 [TOYOTA FINANCIALRAJESH (9958726491 [jangraadvo [16.11.2024
ICourt (COMM)/26 ISERVICES INDIA LTDJANGRA( ate@gamil
|Block-11 l3/2024 s UMESHJ]P), L.com
ISAMARJEET YADAV
29, NewCommercial [OMP (Dj16-10-2024 [TOYOTA  FINANCIALRAJESH (9958726491 [jangraadvo [16.11.2024
ICourt (COMM)/26 ISERVICES INDIA LTDJANGRA( cate@gamil|
[Block-11 l4/2024 s JEHABHAIP), L.com
ISHANKARBHAI
[PARMAR
29, NewlCommercial IOMP (Dj16-10-2024 [TOYOTA  FINANCIALRAJESH (9958726491 [jangraadvo [16.11.2024
ICourt (COMM)/26 ISERVICES INDIA LTDJANGRA( ate@gamil|
[Block-11 u5/2024 s VISHAL BALASO[P), L.com
MANE
29, New/Commercial [OMP (D16-10-2024 [[dfc First Bank Ltd VSMAYANK (9643646534 [parv.mahaj[16.11.2024
ICourt (COMM)/26 gill sandhu transport co MAHAJA noo7@gm
[Block-11 l6/2024 IN(P), il.com
29, NewCommercial [OMP (D}22-10-2024 [[dfc First Bank Ltd VSMAYANK (9643646534 [parv.mahaj[16.11.2024
ICourt (COMM)/27 [PRAMOD GUPTA 3998 [MAHAJA noo7@gm
|Block-1T 79/2024 IN(P), ail.com
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29, wiCommercial [OMP (Dj21-10-2024 'OYOTA  FINANCIALY 9958726491 [jangraadvo [18.11.2024
ourt (COMM)/27 [SERVICES INDIA LTDPANGRA( lcate@gamil
Block-1T luo/2024 s SHEETAL RAVIP), L.com

[KATARIYA
29, NewCommercial [OMP (Dj21-10-2024 [TOYOTA FINANCIALRAJESH (9958726491 [jangraadvo 18.11.2024
ICourt (COMM)/27 ISERVICES INDIA LTDJANGRA( lcate@gamil|
|Block-11 l41/2024 Vs AMOL NAMDEOQOP), L.com

MALI
29, NewlCommercial MP (Dj21-10-2024 [TOYOTA FINANCIALRAJESH (9958726491 [jangraadvo 18.11.2024
ICourt (COMM)/27 ISERVICES INDIA LTDJANGRA( ate@gamil|
[Block-TT l2/2024 Vs DARBAR NAVUBHAP), | com

MANUBHA
29, New/Commercial MP (I}21-10-2024 [TOYOTA FINANCIALRAJESH (9958726491 [jangraadvo [18.11.2024
ICourt (COMM)/27 ISERVICES INDIA LTDJANGRA( cate@gamil
[Block-1T l43/2024 s SANDEEP KAILASP), L.com

IAGRKAR
29, New/Commercial [OMP (Df21-10-2024 [TOYOTA FINANCIALRAJESH (9958726491 [jangraadvo [18.11.2024
ICourt (COMM)/27 ISERVICES INDIA LTDJANGRA( cate@gamil
[Block-I1 ls/2024 s RAMAN SITARAMP), | com

[TORASKAR
29, NewCommercial [OMP (D[16-10-2024 IAxis Bank Ltd Vs RAJ [MAYANK (9643646534 [parv.mahaj[18.11.2024
ICourt (COMM)/26 [KAUR MAHAJA lanoo7@gm
|Block-11 l1/2024 IN(P), il.com
29, NewCommercial [OMP (Dj16-10-2024 Axis Bank Ltd VSMAYANK (9643646534 [parv.mahaj[18.11.2024
ICourt (COMM)/26 [RAJINDER KUMAR  [MAHAJA noo7@gm,
[Block-11 136/2024 IN(P), ail.com
29, NewCommercial IOMP (D16-10-2024 IAxis Bank Ltd Vs AMITIMAYANK (9643646534 [parv.mahaj [18.11.2024
ICourt (COMM)/26 [KUMAR DHIMAN IMAHAJA noo7@gm,
[Block-11 139/2024 IN(P), il.com
29, New/Commercial [OMP (D16-10-2024 Axis Bank Ltd VSMAYANK (9643646534 [parv.mahaj[18.11.2024
ICourt (COMM)/26 ISHAL AHAJA noo7@gm
[Block-11 138/2024 IN(P), il.com
29, NewCommercial [OMP (I)}23-10-2024 |Axis Bank Ltd Vs SUNILMAYANK (9643646534 [parv.mahaj 18.11.2024
ICourt (COMM)/27 [KUMAR YADAV 5116  [MAHAJA noo7@gm,
|Block-1T 97/2024 IN(P), ail.com
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29, wiCommercial [OMP (I)}23-10-2024 IAxis Bank Ltd Vg 9643646534 |parv.mahaj [18.11.2024
ourt (COMM)/28 [PARGAT SINGH 3318 [MAHAJA noo7@gm

Block-1T 00/2024 IN(P), il.com

29, NewCommercial [OMP (Dj16-10-2024 |Axis Bank Ltd Vs AMIT MAYANK (9643646534 [parv.mahaj 18.11.2024

ICourt (COMM)/26 ISINGH IMAHAJA noo7@gm

|Block-11 135/2024 IN(P), ail.com

29, New/Commercial MP (D[16-10-2024 Axis Bank Ltd VSMAYANK (9643646534 [parv.mahaj[18.11.2024

ICourt (COMM)/26 [PANKAJ KUMAR IMAHAJA noo7@gm

[Block-1T 7/2024 IN(P), ail.com

29, New/Commercial MP (Ij16-10-2024 Axis Bank Ltd VSMAYANK (90643646534 [parv.mahaj[18.11.2024

ICourt (COMM)/26 ISUKHRAJ SINGH MAHAJA An007@gm|

[Block-1T lWo/2024 IN(P), lail.com

29, New/Commercial [OMP (D23-10-2024 [[dfc First Bank Ltd VSMAYANK (9643646534 [parv.mahaj[18.11.2024

ICourt (COMM)/27 IMANISH BANSAL 5924 MAHAJA inoo7@gm

|Block-11 98/2024 IN(P), il.com

29, NewCommercial [OMP (Df22-10-2024 [ldfc First Bank Ltd VSMAYANK (9643646534 [parv.mahaj[18.11.2024

ICourt (COMM)/27 JASHISH KUMAR 3665 [MAHAJA lanoo7@gm

|Block-11 78/2024 IN(P), il.com

29, NewCommercial [OMP (Dj21-10-2024 [IDFC FIRST BANK LTD|SANJEEV (8285002852 [litigation@ [19.11.2024

ICourt (COMM)/27 s MANOJ KUMAR [PATHAK( lsreslegal.co

[Block-11 135/2024 P), n

29, NewlCommercial IOMP (Dj21-10-2024 [[DFC FIRST BANK LTD|SANJEEV (8285002852 [litigation@ [19.11.2024

ICourt (COMM)/27 s AJAY KUMAR|PATHAK( lsreslegal.co

[Block-11 137/2024 ICHOUDHARY P), m

29, New/Commercial [OMP (Df21-10-2024 [IDFC FIRST BANK LTDISANJEEV (8285002852 [litigation@ [19.11.2024

ICourt (COMM)/27 s VINAY DAGAR [PATHAK( sreslegal.co

[Block-11 I31/2024 P),

29, NewCommercial [OMP (Dj21-10-2024 [IDFC FIRST BANK LTDISANJEEV (8285002852 [litigation@ [19.11.2024

ICourt (COMM)/27 s VINOD KUMARPATHAK( lsreslegal.co

|Block-1T 136/2024 [PANDEY P),
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29, wiCommercial [OMP (Dj21-10-2024 DFC FIRST BANK LTDSANJEEV (8285002852 [litigation@ [19.11.2024
ourt (COMM)/27 s HARISH KUMAR  [PATHAK( lsreslegal.co
Block-1T 132/2024 P),
29, NewCommercial [OMP (Dj21-10-2024 IDFC FIRST BANK LTDISANJEEV (8285002852 [litigation@ [19.11.2024
ICourt (COMM)/27 s SHALEEN SHARMA [PATHAK( lsreslegal.co
|Block-11 133/2024 P),
29, NewlCommercial MP (Dj21-10-2024 [[DFC FIRST BANK LTD|SANJEEV (8285002852 [litigation@ [19.11.2024
ICourt (COMM)/27 s ROHIT NAGAR IPATHAK( lsreslegal.co
|Block-11 4/2024 P), m
29, New/Commercial MP (I)18-10-2024 [DHARA MOTORY Ki9999855157 |JADVJITEN [21.11.2024
ICourt (COMM)/26 [FINANCE LTD  VSYADAV(P) IDERYADA
[Block-1T 66/2024 ISAKIV ALI V2017@G
IMAIL.COM
29, New/Commercial [OMP (Df21-10-2024 [DHARA MOTORPITENDE 9999855157 |ADVJITEN [21.11.2024
ICourt (COMM)/27 [FINANCE LTD VsR KUMAR) [DERYADA
|Block-11 27/2024 ISHADAB 2017@G
[YADAV(P),| IMAIL.COM
29, NewCommercial [OMP (D[16-10-2024 [DHARA MOTORY Ki9999855157 |JADVJITEN [21.11.2024
ICourt (COMM)/26 [FINANCE LTD  VsYADAV(P) IDERYADA
|Block-11 134/2024 IMANPREET SINGH 2017@G
IMAIL.COM
29, NewCommercial [OMP (Dj12-11-2024 [KOTAK MAHINDRAMAYANK (9873347330 [mayank m [21.11.2024
ICourt (COMM)/29 [PRIME Ltd Vs PALLVIMAHAJA hajanos@
[Block-11 I56/2024 'AISHY IN(P), yahoo.com
29, NewCommercial IOMP (I}o5-11-2024 [YES BANK LTD VSSANJEEV (9717028845 [litigation@ [26.11.2024
ICourt (COMM)/28 INARINDER [PATHAK( lsreslegal.co
[Block-11 85/2024 [KUSHWAHA 32 P), m
29, New/Commercial [OMP (D[o8-11-2024 es bank ltd Vs DILIPANANJAY [70303 78800 ASAPLEGA[26.11.2024
ICourt (COMM)/29 ODI ISINGH(P),| [LANDADV
[Block-1T 18/2024 CATES@
IGMAIL.CO
M
29, NewCommercial [OMP (Dj12-11-2024 I[YES BANK Vs RAJNIANANJAY 70303 78800 [ASAPLEGA}]6.11.2024
ICourt (COMM)/29 (BIDHURI ISINGH(P),| [LANDADV
|Block-1T I57/2024 JOCATES@
IGMAIL.CO
M




COURT CASE TYPE CASENO. DATE OFPETITIONER NAME VSADVOCAT ADVOCATE ADVOCA DATE OF]

REGISTRATIO RESPONDENT NAME E MOBILE TE ELECTRONIC]|
N NUMBER EMAIL IDSERVICE OF
PROCESS
wiCommercial [OMP (D}o8-11-2024 JANANJAY [70303 78800 |ASAPLEGA[]26.11.2024
ourt (COMM)/29 [KUMAR ISINGH(P),| [LANDADV
Block-1T 17/2024 CATES@
IGMAIL.CO
M
29, NewCommercial [OMP (Dj12-11-2024 YES BANK LTD VSANANJAY 70303 78800[ASAPLEGA]6.11.2024
ICourt (COMM)/29 [ROHIT ROHIT ISINGH(P), [LANDADV
|Block-11 I58/2024 JOCATES@
IGMAIL.CO
M
29, NewlCommercial MP (Dj21-11-2024 IAXIS BANK LTD VSMAYANK (9873347330 [mayank m [27.11.2024
ICourt (COMM)/30 IMOHD YUSUF MAHAJA hajanos@
|Block-11 u8/2024 IN(P), yahoo.com
29, New/Commercial MP (Iy11-11-2024 [TRUSTLENDERS AMIT 19990659331 [kmpspartn [27.11.2024
ICourt (COMM)/29 ICAPITAL PVT LTD VsKUMAR ler@gmail.c
[Block-1T l50/2024 IAMAR SINGH ISINHA(P), m
29, New/Commercial [OMP (Df22-11-2024 [KOTAK MAHINDRAMAYANK [9873347330 |mayank_m[27.11.2024
ICourt (COMM)/31 [BANK Vs JAI MAHAVIRMAHAJA hhajanos@
|Block-11 29/2024 [TRANSPORTATION IN(P), yahoo.com
29, NewCommercial [OMP (D20-11-2024 IAxis Bank Ltd Vs ABIDMAYANK (9873347330 |mayank_m [28.11.2024
ICourt (COMM)/30 [KHAN 1271 MAHAJA lahajanos@
|Block-11 133/2024 IN(P), ahoo.com
29, NewCommercial [OMP (Dj21-11-2024 IAXIS BANK LTD VSMAYANK (9873347330 [mayank m [28.11.2024
ICourt (COMM)/30 [SUMAN CHANDELA  [MAHAJA hajanos@
[Block-11 I51/2024 IN(P), yahoo.com
29, NewCommercial IOMP (Dj21-11-2024 JAXIS BANK LTD VSMAYANK (9873347330 [mayank_m [28.11.2024
ICourt (COMM)/30 IMEGHA PANDEY IMAHAJA hajanos@
[Block-11 u7/2024 IN(P), ahoo.com
29, New/Commercial [OMP (Df21-11-2024 AXIS BANK LTD VSMAYANK (9873347330 [mayank m [28.11.2024
ICourt (COMM)/30 JOGENDER KUMAR AHAJA ahajanos@
[Block-11 l49/2024 IN(P), ahoo.com
29, NewCommercial [OMP (Dj21-11-2024 JAXIS BANK LTD VSMAYANK (9873347330 [mayank m [28.11.2024
ICourt (COMM)/30 [RAJMEENA MAHAJA hajanos@
|Block-11 I50/2024 IN(P), yahoo.com
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29, wiCommercial [OMP (Djo6-11-2024 Cnh Industrial CapitaRAJESH (9958726491 [jangraadvo [28.11.2024
ourt (COMM)/29 India Pvt Ltd VSJANGRA( lcate@gamil
Block-1T 05/2024 ISANDEEP KUMAR P), L.com
29, NewCommercial [OMP (Djo6-11-2024 [Cnh Industrial CapitMH 9958726491 [jangraadvo [28.11.2024
ICourt (COMM)/29 [India Pvt Ltd Vs RELUJANGRA( lcate@gamil|
|Block-11 06/2024 RAM P), L.com
29, New/Commercial MP (Do6-11-2024 Cnh Industrial CapitalRAJESH (9958726491 [jangraadvo [28.11.2024
ICourt (COMM)/29 India Pvt Ltd VSJANGRA( ate@gamil|
[Block-II 02/2024 IANKUSH KRISHANJP), L.com
[KUMAR
20, NewCommercial MP (Dfo8-11-2024 es bank ltd Vs LALITANANJAY [70303 78800 |ASAPLEGA[28.11.2024
ICourt (COMM)/29 [KUMAR ISINGH(P), [LANDADV
[Block-1T 17/2024 JOCATES@
IGMAIL.CO
M
27 [SH. LOKESH KUMAR SHARMA,SOUTH INIL
IDISTRICT JUDGE(COMMERCIAL|
ICOURT)
28 |SH. LAL SINGH, DISTRICT JUDGE [SOUTH- INIL
[EAST
29 [MS. NEELAM SINGH, DISSTRICI[SOUTH- m [Commercial Suit _ [CS/COMM)] |24.10.2024 _ JRCPL LOGISTICS VSJGAURAV |N/A IN/A 5.11.2024
WUDGE [EAST 13808/2024 [UTKARSH SETH [PURI
ICS/COMM/ [29.05.2024 IMEGA INC. VS. VM[Dechen [N/A IN/A 5.11.2024
2453/2024 IAUTOCOMP IAngmo
ICS/COMM/ (07.06.2024 [TRONTEK IMUKESH [N/A IN/A [13.11.2024
2495/2024 [ELECTRONICS VSJKUMAR
ICHINA OCEAN ISINGH
130 [SH. AJAY KUMAR JAIN [SOUTH- INIL
[EAST
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[Kalawati Channa Pain

131 [MS. ANU GROVER BALIGA [SOUTH-EAST Commercial suit  |CS 06-11-2024 irloskar ProprietoryATUL 9810040036 JATULHIG ----
(COMM)/38 ILtd Vs M/S VrundavanAIN(P), [HCOURT2
134/2024 [Enterprises 00@YAH
100.COM
ICommercial suit  |CS 06-11-2024 M/S NAVAIR[Saubhagya (9650887118 |officeatlaw
(COMM)/38 [INTERNATIONAL [partners@g|
133/2024 [PVTLTD Vs M/S VIJAY|Chauriha( Imail.com
[NIRMAN COMPANY[P),
[PRIVATE LIMITED
ICommercial suit  [CS l11-11-2024 IM/s Sterling and Wilson[Sanjeev  [0811252685 [sanjeevktyaf----
(COMM)/38 IPrivate Limited Vs MegaKumar lgiadv@gmal
l41/2024 Mall Condominium(Tyagi(P), il.com
|Association
ICommercial suit  |CS 11-11-2024 [State Bank Of India VsRanjay 9811255673 fJadvocatesinf-----
(COMM)/38 IM/S  ARORA TELEEumar lha@rediff
l4/2024 [POINT inha(P), Imail.com
[Execution Petition [EXECUTIO [21-11-2024 M/s Proffer ITManeesh (9911315304 |ASCENTLAf----
N IConsultancy Pvt Ltd VsGumber(P)| WFRIM @G|
(COMM)/30 IM/s Friends Computer IMAIL.COM
9/2024 nd Peripherals and Anr
[Execution Petition [EXECUTIO [21-11-2024 IM/S KCT Trading (P)Naveen (9810833833 [naveensharf----
N ILtd Vs M/S Ashita PrintSharma(P) Imalegal@g
(COMM)/31 [Services and Anr Imail.com
0/2024
132 [SH. BHUPESH KUMAR [SOUTH- INIL
[EAST
133 [MS. NEERA BHARIHOKE,SOUTH- INIL
IDISTRICT JUDGE(COMMERCIALEAST
ICOURT)
134 [MS. NIRJA BHATIA, DJ, DIGITAL-SOUTH- 130 ICS (COMM.) 13814/2024 [25.10.2024 Bhushan Dealmark VsjSh. 8750618722 |sswaniasso [12.11.2024
07, SOUTH EAST DISTRICT, [EAST ISomesh Pratap Singh  [Himanshu ciates@gm
Garg fail.com
IOMP (COMM.) 29/2024 14.02.2024 [Shiv Kumar Sharma VsMs. Dipikalo891114322  |adv.jaindip 13.11.2024

ka@gmail.
com
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REGISTRATIO RESPONDENT NAME E
N

ADVOCATE
MOBILE
NUMBER

ADVOCA
TE

DATE

OF]

ELECTRONIC
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IOMP (COMM.) 75/2024 21.10.2024 |Ashiana ManufacturingSh. 9810945207 Pustjurisofcftg.11.2024
[ndia 1td Vs Oyo HotelsMayank (@gmail.co
nd Homes adhawa Im
ICS (COMM.) 13682/2024 [19.09.2024 IM/S Flaktgroup IndialSh. Dixif8556059335 [dixit@duct 14.11.2024
[Pvt. Ltd. Vs M/SMehta slegal.com
ICrescon Projects and|
Services Pvt Ltd.
ICS (COMM.) 13802/2024 [23.10.2024 [Beacon International VsSh.Mukeshi9810847250 Jadvmukesh [27.11.2024
IPhoenix Sewtech Yadav yadav@gm
il.com
ICS (COMM.) 13717/2024 [25.09.2024 [Royal Sundarm GeneralSh. 9958570424 Jadvocatea [22.11.2024
[nsurance Co. Ltd VsAmritPal rit1975@
Pindal Packers Moverssingh lgmail.com
[Pvt Ltd
ICS (COMM.) 2504/2024 [02.07.2024 [Excel Dyechem Pvt Ltd| [18.11.2024
Vs SK dyeing &
[Finishing Mills Pvt Ltd.
ICS (COMM.) 13795/2024 [21.10.2024 State Bank of India VsSh Rajiv B9811343911 [rbsamaiyar |06.12.2024
[Bahadur Lal [Samaiyar ladv@gmail
L.com
ICS (COMM.) 652/2024 [04.09.2024 IM/S Yew Tech Vs M/§§h Rama9811214465 [ramashank [18.11.2024
[ETA Engineering Pvt LtdiShankar r15@yaho
|0.com
IOMP (COMM.) 29/2024 14.02.2024 [Shiv Kumar Sharma VsMs. Dipikao891114322 [adv.jaindip [19.01.2025
[Kalawati Channa Pain ika@gmail.
lcom
IOMP (COMM.) 75/2024 21.10.2024 |Aashiana Manufacturing’S_h 9810945207 Pustjurisofcflg.11.2024
[ndia Ltd Vs OYOMayank (@gmail.co
[Hotelsand Homes adhawa Im
ICS (COMM.) 13628/2024 [23.08.2024 IM/S Qayam Overseas VsiNazma 18851905528 nazmahasa [22.11.2024
[M/s Gunina Engineers [Hasan In8@gmail.
com




DISTRICT COURT CASETYPE CASENO. DATE OFPETITIONER NAME VSADVOCAT ADVOCATE ADVOCA DATE OF]
ROOM REGISTRATIO RESPONDENT NAME E MOBILE TE ELECTRONIC
N

NUMBER  EMAIL IDSERVICE OF
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ICS (COMM.) 13845/2024 [12.11.2024 [Prakash & Sons VsKapil Kher (9891072729 fanilkher@g2.11.2024
[Hansaflon Buildcon Pvi Imail.com
[Ltd.
ICS (COMM.) 13787/2024 [18.10.2024 ICanra Bank Vs SatishSanjeev  [9711142200 [chopra6791f12.12.2024
Thakur IChopra (@gmail.co
ICS (Comm) 13866/2024 [20.11.2024 [Shri Ashwani Thapar VsRajendra 9312046733 [yaavrazen [07.12.2024
lastonea Labs Ltd [Yadav (@gmail.co
MP (COMM.) 76/2024 05.11.2024 M/S BhudirajalVivek 9810182555 [lexalliancevjo3.12.2024
[Electricals Vs Union offSingh ivek@gmail|
[India L.com
IMISC DJ 2970/2024 [13.11.2024 [[SSGF India Pvt Ltd. VsAman 8288879130 jamanbajaj [30.11.2024
[Lloyd Insulation [Bajaj (@akrandas
lsociates.in
ICS (Comm) 205/2024 [20.04.2024 [B.K. Traders Vs The NewManoj 9810675719 |JADVOCAT [02.12.2024
[India Assurance [Kumar [ESINDIA@
[YAHOO.CO|
L IN
ICS (Comm) 898/24 27.11.2024 [State Bank of India VsVarun R[9818365119 [office.chan [11.12.2024
[Sanjeev Kumar Chandiok diok@gmai
.com
135 [SH. RAJ KUMAR TRIPATHI,SOUTH- INIL
IDISTRICT JUDGE(COMMERCIALEAST
ICOURT)




COURT CASE TYPE CASENO. DATE OFPETITIONER NAME VSADVOCAT ADVOCATE ADVOCA DATE OF]
ROOM REGISTRATIO RESPONDENT NAME E MOBILE TE ELECTRONIC
N
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136 [SH. PITAMBER DUTT, DISTRI
WUDGE (COMMERCIAL COURT)

137 [MS. RUBY ALKA GUPTA, DISTRICT[EAST [Lo1 [CS COMM 1304/2024 [M/S MUKESH KUMAR] (06-11-2024
WUDGE (COMMERCIAL COURT) LD DHOTI|
IMERCHANT V/S M/S|
INTERNATIONAL
[PRINT
lo1 ICS COMM 1305/2024 |07-10-2024 M/S SAMEERR. S/9873082662 Jadvrspanw j08-11-2024
[BUILTAID PVT. LTD/PANWAR rdel@gma
V/S ASIAN| il.com
ICONSTRUCTION
ICOMPANY & ANR.
101 ICS COMM 1309/2024  [09-10-2024 BTC TRADERS PVT. PASPREET|9899641617 [jaspreet.la [15-11-2024
[LTD. V/S DHARAMRAJISINGH @gmail.c
ICONTRACTS INDIA m

[PVT. LTD. & ORS.

101 ICS COMM 1324/2024  [24-10-2024 M/S CREATIX[PAWAN (8860092869 fassociatesp [15-11-2024
IVENTURES V/S M/SKUMAR j@gmail.c
IALNIK ~ MARKETINGJAIN om
[TECHNOLOGIES PVT,
[LTD.
101 ICS COMM 230/2024 [14-08-2024 [PM PUBLISHER PVT.,GAURAV (9810940055 [info.corpor 15-11-2024
LTD. V/S  ABDULKOCHAR tjurist@g
INAEEM ail.com
101 ICS COMM 169/2024 1-05-2024 M/S SARVOTAAMSOHAIB 9999373017 Jalam.sohai [26-11-2024
IGRANITES & MARBLEALAM b@gmail.col
S PRATEEK] n

[REALTORS PVT. LTD.

138 [SH. SANJEEV KUMAR MALHOTRA,NORTH- 201, NewCS(COMM) 73/2024 19.07.2024 IABDUL  LATIF  VSAJAY 9911993320 Jajayks9151 [07.11.2024
IDISTRICT JUDGE (COMMERCIAL)-[EAST [Building 'ASIM SHAH (@gmail.co
o1 IKKD m
IDO ICS(COMM) 117/2024 08.11.2024 [RAMESH YADAV VSJAR LEGALj9582628330 farlegal266 [21.11.2024
IAWSHESH KUMAR (@gmail.co
3o [SH. BRIJESH KUMAR GARG,SHAHDARA [o1, NewCS ICS 12-09-2024 [PRAVEEN KUMAR VS[SUDHIR (9311041979 [palsudhiro [20.11.2024
IDISTRICT JUDGE, COMMERCIAL ICourt COMMERCIAL) [(COMM)482| JANAND SHARMA IBAGHEL 7@gmail.(]
ICOURT [Building, /24 m

[KKD/Delh




COURT CASE TYPE CASENO. DATE OFPETITIONER NAME VSADVOCAT ADVOCATE ADVOCA DATE OF]
ROOM REGISTRATIO RESPONDENT NAME E MOBILE TE ELECTRONIC
N
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1301, NewlCS ICS (COMM)31-08-2024 IM/S AYUSHI DENIMR 9958871701 [rashikaved [21.11.2024
ICourt COMMERCIAL) [456/24 ILLP VS. M/S KARAN|VED P8 @gmail.
[Building, GARMENTS lcom
[KKD/Delh
1301, NewlCS ICS (COMM)19-11-2022 ICENTRAL BANK OFSUCHITA [8896932838 agnihotrisu [21.11.2024
ICourt COMMERCIAL) (643/2024 [NDIA VS. MOHD.DIXIT Ichita@gma
[Building, IMEIN ANSARI il.com
[KKD/Delh
1301, New(CS ICS (COMM)21-10-2024 I[YOGESH KUMAR VSSIDHANT (9650677902 fsidhantdhi [26.11.2024
ICourt COMMERCIAL) [540/2024 IAMRESH KUMAR[DHINGRA| gra@advo
[Building, [KISHORI SAHNI catesidhant
IKKD/Delh [dhingra.co
n
1301, NewlCS ICS (COMM)i21-10-2024 IMLESH VS{SIDHANT |9650677902 [sidhantdhi [26.11.2024
ICourt COMMERCIAL) |541/24 IABHISHEK KUMAR  [DHINGRA gra@advo
[Building, atesidhant
IKKD/Delh dhingra.co
i m
1301, NewlCS ICS (COMM)05-11-2024 IPANKAJ  SACHDEVASIDHANT (9650677902 [sidhantdhi [26.11.2024
ICourt COMMERCIAL) |563/24 IVS. ASHOK SINGHAL |[DHINGRA ngra@advo
[Building, atesidhant
IKKD/Delh dhingra.co
1301, NewlCS ICS (COMM)31-07-2023 IMUKESH  JAIN _ VSSUCHITA 8896932838 fagnihotrisu[26.11.2024
ICourt COMMERCIAL) [383/24 IARORA ENTERPRISES |[DIXIT hita@gma
[Building, il.com
[KKD/Delh
01, NewlCS ICS (COMM);31-08-2024 INIKUNJ [RASHIKA |9958871701 [rashikaved [21.11.2024
ICourt COMMERCIAL) U56/24 IMAHESHWARI VSVED b8 @gmail.
[Building, [DIPESH SHARMA om
[KKD/Delh
4o [MS. KIRAN BANSAL, DISTRICTSHAHDARA ROOM [COMMERCIAL ICS COMM|04-11-2024 Bank of Baroda VsUmesh 9910568669 fadvumeshj j08.11.2024
WUDGE, (COMMERCIAL COURT) INO 208 [CIVIL I561/2024 [Rachna Gupta Yoshi oshi@gmai
.com
ROOM  (COMMERCIAL ICS COMMi02-09-2024 [Dharm Singh Vs Krishan/Amit 9280000013 japnagaradvii2.11.2024
INO 208 [CIVIL u60/2024 [Lal Taneja [Prabhat cate@gmal
INagar il.com
ROOM  [COMMERCIAL ICS COMM|02-09-2024 IM/S ECO  GREEN[Sahil Ralli (9717838348 fsahilralliad 16.11.2024
INO 208 [CIVIL 461/2024 [PANELS PVT LTD Vg ocae@gm
M/S SHUDH] ail.com
IAGENCIES
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IDISTRICT JUDGE, (COMMERCIAL]
ICOURT)

WEST

ICOMMERCIAL ICS COMMIi12-03-2024 [Punjab National Bank VslAjay 9891771845 |ajaykumarsfi8.11.2024
INO 208 [CIVIL 166/2024 [Ram Govind Sharma  [Kumar lharmao8@
[Sharma lgmail.com
41 [SH. SANJAY SHARMA-II, DISTRICT] INIL
WUDGE, COMMERCIAL COURT
42 [SH. PAWAN KUMAR MATTO DJ INIL
I(COMM-04)
l43 [MS. PREETI AGARWAL GUPTA,NORTH- INTL.
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ISH.VINOD YADAV

WEST

K5 [SH. AMIT KUMAR, DISTRICTNORTH INIL
WUDGE, COMMERCIAL COURT

46 [SH. UMED SINGH, DISTRICTINORTH INIL
WUDGE (COMMERCIAL)

kW7 [SH. PANKAJ GUPTA, DISTRICTSOUTH INIL
WUDGE (COMMERCIAL) WEST

kU8 [MS. SAVITA RAO, DISTRICT] INIL
WDUGE, COMMERCIAL COURT-
l02/SH. VIKAS DHULL, DISTRICT]
WUDGE, COMMERCIAL COURT.

4o [SH. RAKESH SYAL, DISTRICT INTL.
DUDGE, COMMERCIAL COURT-
03/SH. AMIT BANSAL, DISTRICT
DUDGE, COMMERCIAL COURT-03

I50 [SH. RAKESH PANDIT, DISTRICTSOUTH INIL
WUDGE, COMMERCIAL COURT-04 (WEST

[TOTAL 174




IList of total no. of cases randomly allocated during the month of NOVEMBER-2024

DISTRICT COURT NAME CASE TYPE CASE COUNT (No.
of cases randomly
allocated)

[TIS HAZARI COURT H. SANJEEV KUMAR AGGARWAL,784
IDISTRICT JUDGE (COMMERCIAL
ICOURT)-01
CS (COMM) 6
OMP (I) Comm 2
Misc. DJ 4
Execution (Comm) 2
2 [TIS HAZARI COURT [CENTRAL |SH. RAJESH KUMAR GOEL, DISTRICT};85 CS (COMM) 7
WUDGE (COMMERCIAL COURT)-02
OMP (I) (COMM) 2
OMP (COMM) 1
M/DJ 2
EXECUTION 10
I3 [TIS HAZARI COURT ICENTRAL IMS. ILLA RAWAT 786 CSDJ o
CS (COMM) 8
OMP (I) Comm 6
OMP (COMM) 1
Execution (Comm) 3
I [TIS HAZARI COURT [CENTRAL [MS ANIL KUMAR SISODIA, DISTRICI};87 CS (COMM) 5
WUDGE, COMMERCIAL COURT-04
OMP (COMM) 1
EXECUTION (COMM) 8
OMP (I) (COMM) 8
MISC. DJ 3
CONTEMPT PETITION 1
5 [TIS HAZARI COURT [CENTRAL ISH. MANOJ KUMAR DISTRICT JUDGE[788 CS (COMM) 10
((COMMERCIAL COURT)-05




MISC.

EXECUTION

OMP (I) (COMM)

OMP (COMM)

ICOMMERCIAL COURT

6 [TIS HAZARI COURT ICENTRAL ISH. NIKHIL CHOPRA, DJ COMM-06 TIS[789 ICS(COMM)/OMPi/EXECUTION 14
[HAZRI COURT CENTRAL DELHI 'ARBT./MISC. DJ
7 [TIS HAZARI COURT ICENTRAL ISH. MUKESH KUMAR GUPTA, ICS(COMM) +COUNTER CLAIM 15
IDISTRICT JUDGE, COMMERCIAL|
ICOURT-07
[OMP(T) COMM + OMP(COMM) 3
[EXECUTION 3
8 [TIS HAZARI COURT [CENTRAL ISH. GORAKH NATH PANDEY, DISTRICT{Central CS(COMM) 8
WUDGE, COMMERCIAL COURT
EXECUTION (COMM) 4
COUNTER CLAIM 1
OMP (I) (COMM) 5
9 [TIS HAZARI COURT ICENTRAL [SH. DEEPAK GARG, DISTRICT JUDGE,Central E-FILLED 33
ICOMMERCIAL COURT-09
TRANSFER RECEIVED o
1o [TIS HAZARI COURT ISH. AJAY PANDEY, DISTRICT JUDGE,Central CIVIL o
ICOMMERCIAL COURT
1 [TIS HAZARI COURT SH. S.S RATHI, DISTRICT JUDGE,Central [Totalcases e-filed in the month 13
ICOMMERCIAL COURT
12 TIS HAZARI COURT ISH. RAVINDER BEDI, DISTRICT JUDGE,Central CS(COMM) 6
ICOMMERCIAL COURT
OMP(I)COMM 7
EXECUTION (COMM 3
MISC DJ 1
13 [TIS HAZARI COURT ISH. M.K NAGPAL, DISTRICT JUDGE,Central |CS(COMM)+COUNTER CLAIM 8




OMP(I) COMM

((COMMERCIAL COURT)

EXECUTION 6
MISC. DJ 2
[TOTAL 193
vy [TIS HAZARI COURT IWEST SH. ASHUTOSH KUMAR, DISTRICT[789 cs 11
WUDGE (COMMERCIAL COURT)
Omp 4
Execution o
Misc DJ 3
5 IMS. HEMANI MALHOTRA, DISTRICI};90 CS COMM 12
WUDGE (COMMERCIAL COURT)-02
OMP COMM 15
EXECUTION COMM 6
MISC DJ 3
h6 WEST SH. DIG VIJAY SINGH, DISTRICI};91 CS (COMM) 15
WUDGE (COMMERCIAL COURT)-03
M(I)/ARBITRATION/MISC COM 8
MISC DJ 1
COUNTER CLAIM 9
7 ISH. SANJAY JINDAL, DISTRICT JUDGEWest CS (COMM) 16
((COMMERCIAL COURT)
Execution (comm) 6
OMP (COMM) o
OMP (I) (COMM) 5
MISC. DJ 2
RP 1
18 SH. AJAY GUPTA, DISTRICT JUDGEWest CS (COMM.) 10

EX (COMM)




19

OMP(I)(COMM)

OMP(COMM)

COUNTER CLAIM

IDISTRICT JUDGE

ICOURT)

(COMMERCIAL|

[SH. NARESH KUMAR MALHOTRA,West

CS(COMM)

13

OMP(I)(COMM)

EXECUTION (COMM)

MISC DJ/ CIV DJ

21

TOTAL 164
20 [PATIALA HOUSE COURT INEW DELHI [SH. ANURAG SAIN, DISTRICT JUDGEQY CS(COMM) 23
((COMMERCIAL COURT)-01
CS(COMM) Trade Mark 3
ARBITRATION U/S 9 2
ARBITRATRATION U/S 34 10
OTHER ARBITRATION CASES 2

MISC. DJ/ COUNTER CLAIM

EXECUTION(COMM) 2

SH. VIDYA PRAKASH, DISTRICT JUDGE}24 CS (COMM) 20
(COMMERCIAL COURT)

EX(COMM) 6

OMP (COMM) 8

OMP (I) (COMM)

OMP (MISC) (COMM)

MISC. DJ

22

SH. VINEETA GOYAL, DISTRICT JUDGE]
(COMMERCIAL COURT)-03

U/S 34 ARBITRATION CONCIL]

SUIT FOR RECOVERY

18

SUIT FOR TRADEMARKS

EXECUTION PETITION




37 OF ARBITRATION & CONCIL 1
S 9 OF ARBITRATION & CONCII] 6
[TOTAL 127
23 ISAKET COURT [SOUTH IMS. SAVITA RAO, DISTRICT[614 CS (COMM) 11
WUDGE(COMMERCIAL COURT)
EX. COMM. 3
OMP (I) COMM. 105
24 |[SAKET COURT [SOUTH [MS. ANURADHA SHUKLA BHARDWAJ 503 CS (COMM) 7
IDISTRICT JUDGE(COMMERCIAL|
ICOURT)
EX. COMM. 2
503 OMP (I) COMM. 31
25 SH. SANDEEP YADAV 614 CS (COMM) 3
614 EX. COMM. 1
OMP COMM. 1
OMP (I) COMM. 04
26 SH. SANJEEV KUMAR  SINGH,503 CS (COMM) 9
ICOMMERCIAL COURT.
EX. COMM. 4
OMP COMM. 2
OMP (I) COMM. 106
27 SH. LOKESH KUMAR SHARMA), CS (COMM) 9
IDISTRICT JUDGE(COMMERCIAL|
ICOURT)
EX. COMM. 3
OMP COMM. 1
OMP (I) COMM. 92
[TOTAL 484
28 iSaket COURT [SOUTH-EAST [SH. LAL SINGH, DISTRICT JUDGE COMMERCIAL 11
n8
IBLOCK 1
29 [Saket COURT IMS. NEELAM SINGH, DISSTRICT JUDGE]| COMMERCIAL 16
14




I30 ISaket COURT ISH. AJAY KUMAR JAIN Commercial Suit, o
Petition u/s. 34 of Arbitration and|
20 Conciliation Act &
Execution Petition
131 [Saket COURT IMS. ANU GROVER BALIGA Commercial Suit, 6
[Petition u/s. 34 of Arbitration and|
21 Conciliation Act &
Execution Petition
132 [Saket COURT ISH. BHUPESH KUMAR Commercial Suit, 13
[Petition u/s. 34 of Arbitration and|
22 Conciliation Act &
Execution Petition
133 [Saket COURT IMS. NEERA BHARIHOKE, DISTRICT] Commercial Suit, 22
WUDGE(COMMERCIAL COURT) [Petition u/s. 34 of Arbitration and|
23 Conciliation Act &
Execution Petition
34 [Saket COURT Ms. Nirja Bhatia, DJ(Digital)-07SOUTH| Nil Nil
[EAST DISTRICT,
30
135 iSaket COURT ISH. RAJ KUMAR TRIPATHI, DISTRICT] CS (COMM)-16 ,EX-9-,MISS DJ 36
WUDGE(COMMERCIAL COURT) -1OMP (I) COMM-1, R TI-09
39
TOTAL 104
36 [KARKARDOOMA [EAST SH. PITAMBER DUTT, DISTRICT JUDGE12 CS(COMM-74) 20
((COMMERCIAL COURT)
ho OMP(COMM)-73 1
2 OMP (COMM)-78 o
137 [KARKARDOOMA [EAST IMS. RUBY ALKA GUPTA, DISTRICT] CS(COMM-74) 18
WUDGE (COMMERCIAL COURT)
OMP(COMM-73) o)
OMP (COMM)-78 1
[TOTAL 40
3 [KARKARDOOMA [North-East SH. SANJEEV KUMAR MALHOTRA}/4 CS (COMM) 19
IDISTRICT JUDGE (COMMERCIAL)-01
OMP (I) (COMM) 4
MISC. DJ 1
EXECUTION PETITON 5
Total 29
B9 [KARKARDOOMA [SHAHDARA [SH. BRIJESH KUMAR GARG 57 CS(Comm) 1
EXECUTION 7
MISC.DJ CASE 3
OMP(I)COMM 1




l4o

41

RESTORED/RBT

IMS. KIRAN BANSAL 156

CS(Comm)

11

156

OMP(COMM)

MISC.DJ CASE

OMP (I) Comm

156

Execution

10

ISH. SANJAY SHARMA-II, DISTRICT|
WUDGE, COMMERCIAL COURT

CS(Comm)

OMP(COMM)

MISC.DJ CASE

OMP (I) Comm

Execution

10

ISh. Pawan Kumar Matto DJ (COMM-04)

CS(COMM)

10

OMP(COMM)

OMP(I) COMM

Ex

Mis Case

[Total

86

K3

[Rohini Court

4

INorth-West

MS. PREETI AGARWAL  GUPTA,
DISTRICT JUDGE, (COMMERCIAL
ICOURT)

758

CS(COMM)

45

OMP

49

MISC DJ

EX

ISH.VINOD YADAV

759

CS(COMM)

37

OMP

23

MISC DJ

EX

[Total

179

ks

[Rohini Court

INorth

SH. AMIT KUMAR, DISTRICT JUDGE,
ICOMMERCIAL COURT

760

CS(COMM.)

76

OMPi(COMM)& OMP (Comm)




EXECUTION

26

Misc. Application DJ

Contempt 1
146 INorth SH. UMED SINGH, DISTRICT JUDGE]| o o
(COMMERCIAL)
[Total 17
k7 IDWARKA COURTS ISOUTH WEST [SH. PANKAJ GUPTA, DISTRICT JUDGE| 603 CS (COMM) 14
(COMMERCIAL)
us IDWARKA COURTS [SH. VIKAS DHULL, DISTRICT JUDGE, 613 CS (COMM) 17
ICOMMERCIAL COURT.
l4o [DWARKA COURTS SH. AMIT BANSAL, DISTRICT JUDGE, 614 CS (COMM) 14
ICOMMERCIAL COURT-03
150 SH. RAKESH PANDIT, DISTRICTj509 CS (COMM) 14
WUDGE, COMMERCIAL COURT-04
1509 ARB (COM) 1
1509 OMP (I) (COMM.) 1
TOTAL 61

GRAND TOTAL

1523




[LIST OF CASES WHERE CASE MANAGEMENT HEARING WAS HELD DURING THE MONTH OF NOVEMBER-2024

DISTRICT COURT CASETYPE CASENO. DATE OFPETITIONER  DATE OF CASE MANAGEMENT HEARING
ROOM REGISTRAT NAME VS
ION RESPONDENT FRAMINLISTING AFFIDAVI AFFIDAVI WRITTEN ORAL  OTHER

NAME G THEOF T OFT OFARGUMEN ARGUME STAGES/H
ISSUES WITNESSE EVIDENCE WITNESS TS NTS EARING
S ES DATE

ISH. SANJEEV KU. 1301, [Suit forCS COMM-07.11.2022 [BALAJI =~ |--—-- 23.11.2024 [23.11.2024 [23.11.2024 [21.12.2024 [21.12.202 |------—-
IAGGARWAL, DISTRICT] [Extension [Recovery [2463/2022 [FRIEGHT K
WUDGE (COMMERCIAL Block, Tis| ISOLUTIONS VS|
ICOURT)-01 [Hazari [FAST
(Courts, [FORWARD
[Delhi [LOGISTICS
[PVT. LTD.
1301, [Suit folCS COMM-+05.06.2024 PAI PRAKASH|------ 2.12.2024 [11.12.2024 [12.12.2024[23.12.2024 [23.12.202|----
[Extension [Recovery 88/2024 [KAUSHIK VS|
[Block, Tis| [THE ORIENTAL
[Hazari INSURANCE
ICourts, ICO. LTD.
Delhi
2 [SH. RAJESH KUMAR GOEL,CENTRAL 1306 ICS (COMM) [5137/2021 |04.12.2024 [HARSH CLEAN[18.11.20 [27.11.2024 [27.11.2024 [02.12.2024}21.12.2024 [14.01.202
[DISTRICT JUDGE| [DHAN PVT LTD [24 9.12.2024 [09.12.2024 |& 5
I(COMMERCIAL COURT)-02 03.12.2024
12.12.2024
&
[13.12.2024
1306 ICS (COMM) [1030/2024 [18.09.2024 [PANKAJ 21.11.20 [30.11.2024 [30.11.2024 [06.12.2024}10.01.2025 [17.01.202
ISHARMA  VS4 [13.12.2024 [13.12.2024 [19.12.2024 5
IMCD
1306 ICS (COMM) [642/2024  [28.05.2024 [KARANDEEP [21.11.20 [30.11.2024 [30.11.2024 [10.12.2024[18.01.2025 [21.01.202
[PAHWA VSi24 18.12.2024 [18.12.2024 [23.12.2024| 5
[KARTWALA
[HOME STYLES|
JAND FASHIONS|
[P LTD
1306 ICS (COMM) [659/2024 [30.05.2024 [IG 23.11.20 [07.12.2024 [07.12.2024 [12.12.2024 [18.01.2025 [28.01.202)
[ENTERPRISES |24 21.12.2024 [21.12.2024 [23.12.2024| ]
S SHUBH|
ILAXMI  BABY]
"ARE
1306 ICS (COMM) [513/2024 25.04.2024 [SIR GANGA[R25.11.20 [07.12.2024 |07.12.2024 [16.12.2024[31.01.2025 [04.02.20
RAM 24 04.01.2025 /04.01.2025 |07.01.2025] 25
[HOSPITAL V¢
JARUN KUMAR]
PAIN
I3 [SH. ILLA RAWAT, DISTRICT|CENTRAL 1303, [Suit fory79/2024  [19.04.2024 [PRACHI(INDIA)13.11.20 [13.12.2024 [17.12.2024 [08.01.202 [10.01.2025 [21.01.202
WUDGE, COMMERCIAL [Extension [Recovery [PVT. LTD VS_24 5 I5
ICOURT-03 [Block, Tis| IMOTHER
[Hazari IMARY PUBLI(
(Courts, [HIGH SCHOOL
IDelhi
4 MS ANIL KUMAR SISODIA,CENTRAL 1304 [TRADE ICS (COMM)+28.03.2022 [MONSTER 06.11.20 [PE- BEFORE [BEFORE [BEFORE- [17.12.202 [NIL
IDISTRICT JUDGE, [EXTENSIO [MARK l062/2022 [ENERGY o4 7.11.2024 [PE- IDE- h7.12.2024 W4
ICOMMERCIAL COURT-04 IN  BLOCK]| ICOMPANY VS| IAND [27.11.2024 [09.12.2024)
[THC [KRISHNA 28.11.2024
IDELHI [TRADING CO. & IDE-
IORS/ 09.12.2024
1304 IRECOVERY [CS 13.05.2024 TVEK 18.11.20 [PE- [BEFORE [BEFORE [BEFORE 8.01.202NIL
[EXTENSIO COMM)588 [TRADING 24 [04.12.2024 [PE- IDE- 108.01.2025 |5
IN  BLOCK| 2024 ICOMPANY V/S| X 04.12.2024 [16.12.2024
[THC ISHREE 5.12.2024,
[DELHI IVINAYAK 6.12.2024
ICONTAINERS IAND DE-|
16.12.2024
AN
04 [RECOVERY [CS(COMM)1 [01.06.2024 [MUKESH 21.11.20 [PE- BEFORE [BEFORE [BEFORE [11.02.202 [NIL
[EXTENSIO Ko3/2022 IBANSAL V/S4 [16.01.2025 |PE- IDE- 11.02.2025 |5
[N BLOCK] IM/S PRINT] IAND 16.01.2025 [30.01.2025]
[THC ILAND INDIA [17.01.2024
[DELHI IDE-
0.01.2025
D
I5 [SH. MANOJ KUMARICENTRAL INIL
[IDISTRICT JUDGE|
I((COMMERCIAL COURT)-05
6 |[SH. NIKHIL CHOPRA, DJ|CENTRAL Z500) ICS (COMM) [154/2024 25.01.2024 [SHISHPAL VShi9.11.20 [PE- [11.11.2024 04.02.202 [11.02.2025 [11.02.202 [NA
ICOMM-06 TIS HAZRI COURT]| IMCD & ANR. |24 28.01.2025 5 b
ICENTRAL DELHI I




DISTRICT COURT CASE E CASENO. DATE OFPETITIONER  DATE OF CASE MANAGEMENT HEARING

ROOM REGL NAME VS

Kuio ICS (COMM) [340/2024 [07.03.2024 AVITA 04.11.20 [PE- [23.01.2025 [04.02.202 [19.02.2025 [19.02.202[NA
JAGARWAL VS. [24 23.01.2025)) 5 5
IM/S. SEHGAL 24.01.2025
ISONS & ORS. &
25.01.2025
k10 ICS (COMM) |4439/2021 [30.10.2021 [M/S. KAZINj04.11.20 |PE- 18.12.2024 [13.01.2025[27.01.2025 [27.01.202|NA
[TRADING PVT|24 18.12.2024 5
ILTD. VS| 19.12.2024
[MOHD. &
IDANISH 20.12.2024
7 [SH. MUKESH KUMARICENTRAL 02 ICS(COMM) [611/2024 18.05.2024 [SURYA ROSHNI04.10.20 15.01.2024 [30.01.202]
GUPTA, DISTRICT JUDGE,| ILTD. VSi4 5
ICOMMERCIAL COURT-07 JOPTOLED
[ENERGY PVT|
[LTD.
18 [SH. GORAKH NATH|CENTRAL |[NIL
[IPANDEY, DISTRICT JUDGE,|
ICOMMERCIAL COURT
9 [SH. DEEPAK GARG,|/CENTRAL [309 THIRD|CS (COMM.) [CS/COMM./ [18-03-2024 [SBI Vs Mohd11.11.202|PE TTHIN ITHIN Jon requestjon
IDISTRICT JUDGE,| IFLOOR 376/2024 IParvez  Abedinlq 02.12.2024 [TWO TWO lafter therequest
ICOMMERCIAL COURT-09 [EXTENTIO [Propreitor Off EEKS EEKS |eonclusion [after the]
IN BLOCK JAxis Creation f evidene [conclusio
of
levidene
1309 THIRDICS (COMM.) [CS/DJ/591/2[24-08-2021 [MOHD. IQBAI}j18.11.20 [PE TTHIN ITHIN Jon requeston
[FLOOR 21 IQURESHI@ 24 23.12.2024 [FOUR [FOUR lafter therequest
[EXTENTIO IMOHD IQBAL DE WEEKS EEKS [conclusion fafter the|
IN BLOCK Vs MOHD| [15.01.2025 of evidene [conclusio
INADEEM of
IQURESHI levidene
1309 THIRDICS (COMM.) [CS/COMM./ [03-06-2024 [Mr Sanjay Gupta19.11.20 [PE TTHIN ITHIN fon requeston
[FLOOR 678/2024 s Municipali24 10.12.2024 [TWO TWO fter therequest
[EXTENTIO ICorporation  Of| EEKS [WEEKS [conclusion fafter thel
IN BLOCK IDelhi of evidene fconclusio
of
levidene
1309 THIRDICS (COMM.) [CS/COMM./ [06-10-2022 PAGDISH 26.11.20 [PE ITHIN [WITHIN fn requeston
IFLOOR [2285/2022 ISACHDEVA Vs24 8.01.2025[TWO TWO lafter therequest
[EXTENTIO ISS MOTA| EEKS  [WEEKS fonclusion [after the]
IN BLOCK ISINGH MODEL f evidene [conclusio
ISENIOR of
ISECONDARY levidene
[SCHOOL
1309 THIRDICS (COMM.) [CS/COMM./ [13-01-2023 [M/S. 27.11.20 [PE TTHIN ITHIN Jon requeston
[FLOOR 189/2023 INTELLIGENT |24 18.12.2024 TWO TWO lafter therequest
[EXTENTIO [HOMEWARE V: EEKS EEKS [conclusion fafter the|
IN BLOCK IM/S ALY f evidene [conclusio
IROUNDER of
IFACTORY levidene
1309 THIRDICS (COMM.) [CS/COMM./ [28-09-2024 [Varuna Verma?27.11.20 [PE TTHIN ITHIN Jon requeston
[FLOOR 1073/2024 Vs Municipali24 [16.12.2024 [FOUR [FOUR fter therequest
[EXTENTIO ICorporation  of| EEKS EEKS [conclusion fafter the|
IN BLOCK IDelhi of evidene fconclusio
In  of
levidene
1309 THIRD(CS (COMM.) [CS/COMM./ [22-07-2024 [Anubhav 19.11.20 [PE TTHIN ITHIN jon requeston
[FLOOR [788/2024 Vadhwa Vsi24 10.12.2024 [FOUR [FOUR fter therequest
[EXTENTIO Municipal EEKS |WEEKS [conclusion f[after the
IN BLOCK ICorporation  Of| of evidene fconclusio
IDelhi of
levidene
o [SH. AJAY PANDEY,/CENTRAL [307 ICivil S I31-05-2023 [SH. SHASHI}--- - F--- - --- --- F---
[DISTRICT JUDGE), COMM)/88 [PAL SHARMA
ICOMMERCIAL COURT l5/2023 Vs
DAV COLLEGE|
IMANAGING
ICOMMITTEE
11 SH. S.S RATHI, DISTRICTICENTRAL [310 ICS (COMM) [CS (COMM)/91624-08-2024 [MOHD FAHIM|04.11.20 [ ILC |As pey
WUDGE, COMMERCIAL s M/Si24 lappointed forder,
ICOURT JORIENTAL ffor [parties  tof
INSURANCE levidence  [file list off
ICOMPANY LTD| recording [witnesses,
JAND ANR fif any,
ithin 15
£
310 ICS (COMM) [CS (COMM)/843103-08-2024 [PUNEET 13.11.20 | F F
IGOYAL Vo4
IMOHAN
TRADING  CO|
JAND ORS
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DISTRICT COURT

ROOM

CASE TYPE

CASE NO.

DATE OFPETITIONER  DATE OF CASE MANAGEMENT HEARING

REGL

1310 ICS (COMM) [CS (COMM)/551j02-05-2024 [CANARA BANK07.11.20 [ [LC |As pe!
s AMEETAP4 ppointed jorder,

JAIN ffor [parties  tof
levidence  ffile list off
recording  [witnesses,

if any,

ithin 15|

- £
1310 °S (COMM)  [CS (COMM)/542120-12-2021 [PRABODH [11.11.202} ILC lAs pey

[TTIWARI Vsl lappointed jorder,

IMUNICIPAL ffor [parties  t

ICORPORATION levidence  [file list off

JOF DELHI AND| recording [witnesses,

JANR if any,

ithin 15
£
10 ICS (COMM) [CS (COMM)/818j27-07-2024 HPATIN 11.11.202 ILC |As pey

ISHARMA \E" lappointed jorder,

JAMIT OBEROI ffor [parties  ta
levidence  [file list off
recording  [witnesses,

if any,
ithin 15
£
1310 ICS (COMM) [CS (COMM)/354[12-03-2024 [Smt Neeraj11.11.202f [LC -
INagpal 23 ppointed
[Proprietor  Of| ffor
/s Arjun| levidence

[Enterprises V| recording

ISmt Nimmi Garg

[Proprietor  Of|

fle  Duia Gl

1310 ICS (COMM) [CS (COMM)/160f26-04-2021 [[CICI Bank Vsi2.11.20 ILC IAs pe!

ISUSHIL SINGH [24 lappointed forder,
ffor [parties  t
levidence  [file list off
recording [witnesses,

if any,
ithin 15
d £

10 S (COMM) [CS (COMM)/399{08-10-2021 [PRAN NATHji2.11.20 | ILC |As peq]

IMEHTA Vs M/S24 lappointed jorder,

ICRI LIMITED ffor [parties  t
levidence  [file list off
recording [witnesses,

if any,

ithin 15
£

1310 ICS (COMM) [CS (COMM)/14524-01-2024 [M/s Taurus{12.11.20 | ILC |As pey]
|Apparels Pvt Ltdi24 lappointed jorder,

s Santosh| ffor parties  t

[Yadav Prop Of] levidence  [file list off

IM/s Kens: recording [witnesses,

IManufacturing if any,

|And Trading Co ithin 15

£
1310 ICS (COMM) [CS (COMM)/961{28-03-2022 [RAJEEV GUPTAl13.11.20 [LC |As pe:
s ROAD ASIAR4 ppointed jorder,

JAUTO SPARE ffor [parties t

IPARTS levidence  ffile list off
recording  [witnesses,

if any,

ithin 15|

- £
1310 ICS (COMM) [CS (COMM)/362114-03-2024 [Woodland (Aeroj13.11.20 ILC |As pey

Club) Pvt. Ltdjeq lappointed forder,

s Montosa| ffor [parties  t

[Lifestyle An levidence [file list off

JAnr recording [witnesses,

if any,

ithin 15
£

10 ICS (COMM) [°S (COMM)/56907-05-2024 [ARUN BANSAI}j19.11.20 [PE- F |As pey
s BAROT]24 03.12.2024 rder,

ANISHBHAT [parties  t

IPRAVIN ffile list of

ICHANDRA itnesses,

if any,

ithin 15
£

1310 ICS (COMM) [CS (COMM)/801i24-07-2024 |GAUTAM 19.11.20 ILC |As pe:

IGULATI Vs M/s24 ppointed jorder,

[ECOGREEN ffor [parties  t

IJENVIROTECH levidence [file list off

ISOLUTIONS recording  [witnesses,

ILTD. if any,

within 15|
£

1310 ICS (COMM)  [CS (COMM)/801f24-07-2024 JGAUTAM 19.11.20 [ ILC |As pe!
IGULATI Vs M/s24 lappointed forder,

COGREEN ffor [parties  tof

NVIROTECH levidence  ffile list off

\OLUTIONS recording [witnesses,

TD. i any,

within 15|

d

1310 ICS (COMM) [CS (COMM)/801}24-07-2024 |GAUTAM 19.11.20 [ ILC |As pey
ULATI Vs M/sl24 lappointed jorder,

COGREEN ffor [parties  tof

IENVIROTECH levidence  [file list off

ISOLUTIONS recording [witnesses,

ILTD. fif any,

ithin 15
£
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DISTRICT COURT CASETYPE CASENO. DATE OFPETITIONER  DATE OF CASE MANAGEMENT HEARING

ROOM REGISTRAT NAME VS

1310 ICS (COMM) [CS (COMM)/801}24-07-2024 |GAUTAM 19.11.20 | ILC |As pel
ULATI Vs M/si24 ppointed jorder,
JECOGREEN ffor parties  tof
[ENVIROTECH levidence  ffile list off
ISOLUTIONS recording  [witnesses,
ILTD. if any,
ithin 15|
P £
1310 >S (COMM)  [CS (COMM)/819127-07-2024 [M/s BEAUTY|20.11.20 | ILC lAs pey
JART 24 lappointed jorder,
IPRINT(INDIA) ffor [parties t
IPVT. LTD V: levidence  [file list off
JAKASH  JAIN| recording [witnesses,
IPROP. M/s D R| if any,
[TEXTILES ithin 15
£
10 ICS (COMM) [CS (COMM)/104119-09-2024 [PRAMOD DASSP21.11.20 ILC F
[KHANNA 24 lappointed
IPROP. OF M/: ffor
ISPA NIPUN| levidence
INTERNATION recording
AL Vs M/
ALPHA TOYQ|
o
1310 ICS (COMM) [CS (COMM)/716j01-07-2024 [BATHLA 21.11.20 | [LC o
[TELETECH 24 ppointed
[PVT. LTD. V: ffor
ICARIANO levidence
[TELETECH recording
[PVT. LTD.

12 [SH. RAVINDER BEDL/CENTRAL NIL
IDISTRICT JUDGE,|
ICOMMERCIAL COURT

13 [SH. SANJEEV KUMAR|CENTRAL |[NIL
ISINGH, DISTRICT JUDGE,

ICOMMERCIAL COURT
14 SH. ASHUTOSH KUMAR,WEST S ICS 27-09-2023 [HARISH o5-11-  [Nil INil il il il il
IDISTRICT JUDGE COMM)/712 IKUMAR 2024
I((COMMERCIAL COURT) 2023 IMEHNDIRATT
A Vs M/S
[EXTRA VALUE
IRETAIL
[PRIVATE
hivrren an
S ICS 27-09-2023 [M/S HIGH|06-11- [Nil INil il il il il
COMM)/717 ISPIRIT  EXIM|2024
2023 IPVT LTD Vi
ISRP
IBREWERIES
[PRIVATE
ILIMITED AND|
1IN
lcs ICS 13-09-2024 [SHEETAL 2o-11-  |Nil INil il il il il
COMM)/80 [HANDA  ANDf024
/2024 JANR Vs AMIT
JARORA
15 [MS. HEMANI MALHOTRA,WEST ICS COMM ICS COMM/05.03.2024 [STATE  BANKI25.11.20 [15.12.2024 [07.12.2024 [07.12.2024}- - |-
[DISTRICT JUDGE [222/2024 IOF INDIA VS_24
I((COMMERCIAL COURT)-02 INOD KUMAR]
RAJU
ICS COMM ICS COMMJ1.05.2024 [PARVEEN 28.11.20 [28.11.2024 [28.11.2024 [08.01.202 |- - -
W74/2024 [KUMAR 24 23
[KANSAL \E|
IDEVENDER
[KAUR BHURJI
16 SH. DIG VIJAY SINGH,'V_VEST INIL
IDISTRICT JUDGH

((COMMERCIAL COURT)-03

7 [SH.  SANJAY  JINDAL|WEST INTL.
IDISTRICT JUDGH
((COMMERCIAL COURT)

8 |SH. AJAY GUPTA, DISTRICTWEST INTL,
DUDGE (COMMERCIAL

ICOURT)
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DISTRICT COURT . DATE OFPETITIONER  DATE OF CASE MANAGEMENT HEARING

ROOM REGIL NAME VS

19 ([SH. NARESH KUMAR ST INIL
[MALHOTRA, DISTRICT]

WUDGE (COMMERCIAL
ICOURT)

20 (SH. ANURAG SAIN,/NEW DELHI [t ICS(COMM) |527/2023 06.10.2023 [M/S 05.11.20 WITHIN ITHIN [NOT [DATE NOTDATE [FINAL
IDISTRICT JUDGE| ICOMPLETE 24 IONE IONE [FILED IGIVEN INOT IARGUMEN|
((COMMERCIAL COURT)-01 IDEWATERING EEK EEK IGIVEN [T/

ISYSTEMS PVT| [28.02.2025
ILTD. VS. MR KR
ICONSTRUCTIO
IN AND|
InnerrroIne
ICS(COMM) 81/2024 27.04.2024 [MR. PRADEEPj18.11.20 WITHIN ITHIN [NOT IDATE NOTDATE [FINAL
IKALRA 24 IONE IONE [FILED IGIVEN INOT IARGUMEN|
IPROPRIETOR WEEK EEK IGIVEN [T/
IOF M/S 106.02.2025
ORLD WIDE|
IGRAPHICS Vs
ISAT
ODAODR ATTAN
ICS(COMM) [106/2022  j12.01.2022 [M/S. DSV AIR[21.11.20 WITHIN ITHIN |[NOT IDATE NOTDATE  |[FINAL
JAND SEAl24 IONE IONE [FILED IGIVEN INOT IARGUMEN|
[PRIVATE WEEK EEK IGIVEN [T/
[LIMITED Vi [14.01.2025
IBALAJI CORK
ICS(COMM) 5/2024 18.01.2024 |CANARA BANK23.11.20 WITHIN ITHIN [NOT IDATE NOT|DATE [FINAL
s M/S IHDp4 NE NE IFILED IGIVEN INOT IARGUMEN|
ISALES EEK EEK IGIVEN [T/
[14.01.2025
ICS(COMM)  |231/2024 05.03.2024 [M/S 27.11.20 WITHIN ITHIN [NOT IDATE NOT|DATE [FINAL
[HIMALAYA 24 IONE IONE [FILED IGIVEN INOT IARGUMEN|
ICOMMUNICATI]| EEK EEK IGIVEN [T/
IONS PVT. LTD| [05.03.2025
s M/S THE
INEW INDIA|
JASSURANCE
Q_1Tn
ICS(COMM) Q11/2024 09.05.2024 [MERINO 130.11.20 WITHIN ITHIN [NOT IDATE NOT|DATE  [FINAL
[INDUSTRIES |24 IONE IONE [FILED IGIVEN INOT IARGUMEN|
[LTD. V WEEK EEK IGIVEN [T/
IGARUDA [22.01.2025
ICONSTRUCTIO
IN AND|
[ENGINEERING
Iovr 1T

21 [SH. VIDYA PRAKASH,/NEW DELHI |25 ICS (COMM.) 279 /2024 [22.03.2024 [PRAYAG [20.11.20 WITHIN ITHIN [NOT IDATE NOT|DATE MISC.
[DISTRICT JUDGE| IPOLYTECH 24 NE NE IFILED IGIVEN INOT IAPPREAN
((COMMERCIAL COURT) IPRIVATE LTD WEEK EEK IGIVEN [CE

Vs 24.02.2025
SHELL
ICOLOURS AND|
ICHEMICALS
ICS (COMM.) [393 /2023 [10.07.2023 [|SKYWAYS AIRI20.11.20 WITHIN ITHIN [NOT IDATE NOT|DATE IMISC.
ISERVICES PVT/24 IONE IONE [FILED IGIVEN INOT IAPPREAN
ILTD. EEK EEK IGIVEN [CE
Vs [17.01.2025
G-MASS|
ILOGISTICS
\PVT. LTD.
ICS (COMM.) |727/2022 [24.08.2022 [B. L. AGRQO30.11.20 WITHIN ITHIN [NOT IDATE NOTDATE IMISC.
INDUSTRIES |24 IONE IONE [FILED IGIVEN INOT IAPPREAN
ILIMITED WEEK EEK IGIVEN [CE
Vs [09.04.2025
NURRISH]
\ELITE
IDIVERSITIES
Lip

22 [SH. VINEETA GOYAL,/NEW DELHI |[NIL
IDISTRICT JUDGH
I((COMMERCIAL COURT)-03

23 [MS. SAVITA RAO, DISTRICT|SOUTH INIL
WUDGE(COMMERCIAL
ICOURT)

24 [MS. ANURADHA SHUKLASSOUTH INIL
[BHARDWAJ, DISTRICT|
WUDGE(COMMERCIAL
ICOURT)

25 [SH. SANDEEP YADAV ISOUTH




DISTRICT COURT CASETYPE CASENO. DATE OFPETITIONER  DATE OF CASE MANAGEMENT HEARING

L ROOM REGISTRAT NAME VS
26 (SH. SANJEEV KUMARISOUTH INIL
ISINGH, COMMERCIAL
ICOURT
27 (SH. LOKESH KUMARSSOUTH o, NewCS/COMMER [CS/COMM/3[13-01-2023 [PANASONIC  [15-01- [ 109-10- F F I 6-12-2024
ISHARMA, DISTRICT] ICourt ICIAL 13/2023 ILIFE 2024 2024
WUDGE(COMMERCIAL Block-IT ISOULUTIONS
ICOURT) [INDIA P. LTD|
S AMIT|
[ENTERPRISES
ko,  New/CS/COMMER [CS/COMM/3[27-11-2019 |ASHISH 19-02- | [24-04- F F - [10-12-2024
(Court ICIAL B4/2019 JAGGARWAL VS2024 2024
Block-IT /S RACING|
[PROMOTIONS
[P. LTD.
ko, NewCS/COMMER [CS/COMM/6[24-11-2022 [M/S  POTHOS]21.02.20 [26-04- S - I 17-12-2024
(Court ICIAL 60/2022 ISOLUTIONS VSp24 2024
[Block-IT M/S D. K|
ICHEMICALS P/
ILTD
ko, NewCS/COMMER [CS/COM/12/|04-01-2022 [MERCHANTS [22-02- [ 130-04- S F - [13-01-2025
ICourt ICIAL 2022 ICOURIER Pl2o24 2024
Block-11 ILTD. VS SURYA|
ICARGO
ko, New|CS/COMMER [CS/COM/65 [19-11-2022 [STATE  BANK[28-02- [ F F - F [23-01-2025
ICourt ICIAL /2022 IOF INDIA VSl2024
Block-IT IRAJ KUMAR
o, New[CS/COMMER [CS/COM/60 [26-08-2023 [V 130-05- | - s - - [13-01-2025
[Court ICIAL /2023 ICOMMUNICATI[2024
Block-IT JION VS JAKSON|
ILTD.
ko, New|CS/COMMER [CS/COM/38 |08-06-2023 [M/S NLMKpo-o7- | - - - - l05-02-
ICourt ICIAL l2/2023 [INDIA SERVICE2024 2025
Block-IT ICENTER \E|
[POSCO
[POGGENAMP
JELECTRICAL
ISTEEL
o, New|[CS/COMMER [CS/COM/23 |04-09-2024 [M/S PUNAMlo3-07- [ [28-10-2024F F - l07-02-
ICourt ICIAL k/2020 [PRIYADARSHI [2024 2025
Block-1T INI VS AMMAD
[ULLAH
ko,  New/CS/COMMER[CS/COM/54 [27-09-2023 JAKMY 25-09- | [26-11-2024 | - - 18-12-2024
ICourt ICIAL l/2023 [BUILDCON  Pleo24
Block-IT ILTD. VS SM(
[ENTERPRISES
IP. LTD.
28|SH. LAL SINGH, DISTRICTSOUTH-EASTNIL
WUDGE
29 [MS. NEELAM SINGH,[SOUTH-EAST NIL
IDISSTRICT JUDGE
I30|SH. AJAY KUMAR JAIN ISOUTH-EAST [NIL
131 [MS. ANU GROVER BALIGA [SOUTH-EAST |21 ICOMMERCIA[CS DJ /4537 ISH. k5560 145583 - - - - [PE:-
IL SUIT 971/21 [HARVINDER l02.12.24,0
ISINGH Vs. SH| 13.12.24,04.
IMAN MOHAN| 12.24
ISINGH [DE:-
[10.12.24,11.
12.24 AND|
YA




DISTRICT COURT CASETYPE CASENO. DATE OFPETITIONER  DATE OF CASE MANAGEMENT HEARING
REGISTRAT NAME

ISKIN CLINIC

132 |SH. BHUPESH KUMAR ISOUTH-EAST|NIL

133MS. NEERA BHARIHOKE,SOUTH-EASTNIL

IDISTRICT
VUDGE(COMMERCIAL
ICOURT)

B4[MS. NIRJA BHATIA[SOUTH-EAST|NIL
IDJ(DIGITAL)-07, SOUTH|
[EAST DISTRICT,

135 [SH. RAJ KUMAR TRIPATHI,(SOUTH-EAST NIL

IDISTRICT
WUDGE(COMMERCIAL
ICOURT)

136 |[SH. PITAMBER DUTT,[EAST 12 [RECOVERY [131/2024 23-04-2024 [SANGI HEALTH[30-11- |- k. k. k. P.E.20-12-
[IDISTRICT JUDGH ICARE OPC2024 2024 D.E.-|
((COMMERCIAL COURT) [PVT.LTD. VS| l07-01-

IGUPTA MULTI| 2025,
ISPECIALITY [FINAL
[HOSPITAL IARGUMEN|
[T-20-01-
2025
12 [RECOVERY [178/2024 05-06-2024 [SHREE BALAJI22-11- P.E11-12-
JOVERSEAS VSJ2024 2024 D.E.-
WELL COAT| [20-12-
ISHINE IND| 12024,
[PVT. LTD [FINAL
IARGUMEN|
[T-08-01-
2025
12 IRECOVERY [206/2024  [12-07-2024 [M/S 20-11- P.E.24-12-
[LABOURNET [2024 2024 D.E.-|
ISERVICES 13-01-
INDIA 2025,
[PVT.LTD. VS| [FINAL
IM/S SGTBH| IARGUMEN|
[ELECTRO [T-24-01-
[PVT.LTD. 2025

37MS. RUBY ALKA GUPTA,EAST 101 [CS Comm [165/2022 25-05-2022 [ANIL 11-11- 15 dayse WEEKS2 WEEKSH 10-03-

IDISTRICT JUDGE| ICHAUDHARY [2024 ffrom order [PRIOR TO[PRIOR TO| 2025

((COMMERCIAL COURT) S NISHA| [DATE OFDATE OH
[BIJALWAN IPE (PE-27-PE (PE-27

l01-2025) [01-2025)
101 ICS Comm l105/2024 22-03-2024 [M/S NEWji3-11-  f15 dayse WEEKSp WEEKSH 17-03-
[TRACK 2024 ffrom order [PRIOR TO[PRIOR TO 2025
[INTERNATION IDATE OFDATE OH
AL AUTO| IPE (PE-30PE  (PE-
IMOTIVE  PVT| l01-2025) [30-01-
ILTD. VS M/ [2025)
IBASANT
ICARDICATADRS
1o1 ICS Comm K400/2023  [20-10-2023 [M/S THE26-11- [15 dayse  WEEKSp WEEKSH l24-03-

IPANCHAL 2024  [from order [PRIOR TO[PRIOR TO| 2025
JENGINEERS [DATE OFDATE OH
IAND IPE (PE-10-PE (PE-10
[FABRICOTOS 2-2025) 2-2025)
S M/S G&G
[NFRATECH
NT LT

3_8|§H. SANJEEV KUMAR|NORTH-EASTR01 il ICS 25/22 ODAY TEA[06.11.20 WITHIN 10[YES [NO 3 DAYYTO BE30-11-2024
[MALHOTRA, DISTRICT] COMMERCI ILIMITED  VS|24 IDAYS IPRIOR TOHEARD |- P.E. 19
WUDGE (COMMERCIAL)-01 IAL)/CIVIL ANOJ GARG [FINAL N 24-f12-2024 -

JARGUMEN [12-2024 [D.E. 24-12]

T 2024 -
[FINAL
IARGUMEN|
TS




DISTRICT COURT
ROOM

E CASENO. DATE

OFPETITIONER  DATE OF CASE MANAGEMENT HEARING
NAME VS

2 ICS [79/23 ISMT. BEENAJ07.11.20 WITHIN 10 12.12.2024
COMMERC] TRIPATHI  VSjf24 IDAYS [PRIOR TOHEARD |- P.E.
IAL)/CIVIL ISH. VIJAY| [FINAL N  30-16.01.2025
[BANSAL JARGUMEN |o1-2025 |- D.E|
T [30.01.2025
-  FINAL
JARGUMEN|
[r's
I3 ICS KHa/24 [HINDUJA [11.11.202[WITHIN 10[YES INO DAYYTO BE09.12.2024
COMMERCI [HOUSING 28 IDAYS [PRIOR TOHEARD |- P.E.
IAL)/CIVIL [FINANCE LTD| [FINAL JION [20.12.2024
S. AMIT| JARGUMEN [14.01.202 |- D.E|
[KUMAR T ] 14.01.2025
-  FINAL
IARGUMEN|
[r's
28 ICS I54/24 “HANDRASEK [11.11.202]WITHIN 10YES INO DAYYTO BE09.12.2024
COMMERC] [HARA PHARMAY IDAYS [PRIOR TOHEARD [~ P.E.
IAL)/CIVIL [PVT. LTD VS| [FINAL JION [20.12.2024
ISUNITA DEV]| JARGUMEN [14.01.202 [~ D.E|
[PROP OH T 5 14.01.2025
EDICYL -  FINAL
[PHARMA IARGUMEN|
[r's
5 ICS [79/24 IMOHD IDREES9.11.20 WITHIN 10YES [NO DAYYTO BEj10.12.2024
COMMERCI S. DEEPSR24 IDAYS [PRIOR TOHEARD |- P.E.
IAL)/CIVIL IMANNNIQUINS| [FINAL JION 7.01.2024
JARGUMEN [22.01.202|— D.E|
T ] [22.01.2025
-  FINALY
JARGUMEN|
[r's
6 ICS [78/24 [PARO 22.11.20 WITHIN 10[YES INO DAYYTO BEo07.12.2024
COMMERC] UTHREJA VSj24 IDAYS [PRIOR TOHEARD [~ P.E.
IAL)/CIVIL [RANDHIR [FINAL ION [23.12.202.
[KUMAR JHA JARGUMEN [13.01.202 [~ D.E|
T o [13.01.2024
-  FINAL
IARGUMEN|
[r's
139 |SH. BRIJESH KUMAR GARG [SHAHDARA [301, New/CS(COMMER [Framing [Listing  ofiAffidavit ofjAffidavit offWritten IOral Other
ICourt ICIAL) the itness  [Evidence itness JArguments [Argument|Stages/Hea
[Building lissues s ring Date
1301, NewCS(COMMER [CS(COMM) |07-08-2023 |[CANARA BANK06.11.20 [Not Filed [Not Filed [Not Filed [NO INO [PE
ICourt ICIAL) 1393/2023 s KULDEEP  [24 k.12.2024
Building &
05.12.2024,)
IDE
[11.12.2024
&
[12.12.2024,
18.12.2024
IF/A
1301, NewCS(COMMER [CS(COMM) [04-06-2024 [M/s Millennium08.11.20 [Not Filed [Not Filed [Not Filed [NO INO [F/A
(Court ICIAL) 338/2024 IConcrete Vsi24 [21.12.2024
Building [Krishan Kumarj
ISingh
1301, NewCS(COMMER [CS(COMM) [22-01-2024 [Mr. Pawanf12.11.20 [Not Filed [Not Filed [Not Filed [NO INO [PE
ICourt ICIAL) 163/2024 IGupta Prop. ofi24 102.12.2024
Building IShri Balaj &
[Traders Vs Sh| l03.12.2024
|Aakash
Chaudhary Prop) 12.12.2024
f M/s Aakasl [F/A
Mo ds.
1301, NewCS(COMMER [CS(COMM) [09-05-2024 [Narender Kumarj13.11.20 [Not Filed [Not Filed [Not Filed [NO INO [PE
(Court ICIAL) 274/2024 s Chaman Lal [24 16.12.2024,
Building IDE
[17.12.2024,
23.12.2024
[F/A
1301, NewlCS(COMMER [CS (COMM)22-05-2024 [Kamal Kumar Vg20.11.20 [Not Filed [Not Filed [Not Filed [NO INO IPE
(Court ICIAL) 1301/2024 [Padmawati ¥ 12.12.2024
[Building [Handloom
[Private Limited
1301, NewCS(COMMER [CS (COMM)}24-08-2024 [Suresh Kumarj27.11.20 [Not Filed [Not Filed [Not Filed [NO INO [PE
ICourt ICIAL) k48/2024 |Sharma Vsi24 18.12.2024
Building |Akshit Jain &
[19.12.2024,
[DE
[20.12.2024
&
21.12.2024,
[13.01.2025
[F/A




DISTRICT COURT CASETYPE CASENO. DATE OFPETITIONER  DATE OF CASE MANAGEMENT HEARING

L ROOM REGI NAME VS
4o [MS. KIRAN BANSAL,SHAHDARA [ROOM NOICOMMERCIA cs commj02-09-2023 [PERFECT 07.11.20 S S S INO- INO [F/A13.12.2
IDISTRICT JUDGE), 208 IL k48/2023 [NSULATION |24 24
I((COMMERCIAL COURT) s DD
[NFRAVENTUR
[E PVT LTD
[ROOM NO|ICOMMERCIA s commf23-11-2023 [Satnam  Globaljo8.11.20 [NOT INOT INOT INO- INO IPE/05.12.2
1208 IL 592/2023 [[nfraprojects ¥ IFILED [FILED [FILED 24
[Limited Vs Atma]
[Ram Kisha
IChand
IROOM NO|COMMERCIA fcs commfi8-05-2024 [M/s Lion Jeansi8.11.20 [NOT INOT INOT INO- INO IPE/17.12.2
208 IL 299/2024 s Arvindj24 [FILED [FILED [FILED 024
[Kumar And Sons|
[ROOM NO|ICOMMERCIA s commf22-07-2024 [Ngb Diagnostics22.11.20 [NOT INOT INOT INO- INO [PE/16.12.2
[208 IL 1396/2024 IPrivate  Limitedj24 IFILED [FILED [FILED 24
[Through It:
IDirector Sh Amit|
ISingh Rawat Vi
[Balaji Scientifig
JAnd Chemicals|
Tl 15 1t
[ROOM NO|ICOMMERCIA ks comm25-03-2022 |ADISH JAIN Vsi26.11.20 [NOT INOT INOT INO- INO IPE/07.01.2
208 IL [217/2022 IM/S ARORAR4 IFILED [FILED IFILED 25
[ENTERPRISES
[ROOM NOICOMMERCIA [cs comm(08-05-2024 fAnil  Pitti  V§28.11.20 [NOT INOT INOT INO- INO IPE/07.01.2
208 IL [272/2024 Panak Rajj24 [FILED [FILED [FILED 25
|Aggarwal
kW1 |SH. SANJAY SHARMA-ILSHAHDARA [NIL
IDISTRICT JUDGE,
ICOMMERCIAL COURT
l42[SH. PAWAN KUMAR MATTOSHAHDARA [CS(COMM)RC  PLASTO[8-11-2024 |NOT FILED |[NOT FILED INOT INOT INOT |P.E. 05-12
IDJ (COMM-04) 545/2021 [TANKS AND)| IFILED [FILED [FILED 2024
IPIPES PVTL
LTD. VS M/S|
IGANESH
IGAURI
INDUSTRIES
AN QDG
ICSCCOMM)[ROHI ~ DUAl1-11-2024 [NOT FILED [NOT FILED INOT INOT INOT [P.E. 15-01
357/2024 VS MAHESH| FILED [FILED [FILED o025
IKUMAR
IKAHSYAP
ICS(COMM)|VED 16-11-2024 [NOT FILED [NOT FILED INOT INOT INOT IP.E. 12-12
639/2023 [ENGINEERIN| [FILED [FILED  |[FILED  |o024
IG VS MOD]|
[DAIRY AND|
OTHER
ICS(COMM)[THE [16-11-2024 [NOT FILED | FILED ON 23-NOT INOT INOT IP.E. 03-12-
228/2022 [SUPREME 11-2024 IFILED [FILED [FILED [2024
[NDUSTRIES
ILTD. \E
IGHOSH
IPOLYMER
ICS(COMM)[RAVI 18/11/2024 [NOT FILED [NOT FILED INOT INOT INOT |P.E. 10-01
88/2024 [AGGARWAL IFILED [FILED [FILED 2025
VS BRIJ]|
MOHAN
[TIWARI
ICS(COMM)|VEE PEEP2/11/2024 [NOT FILED [NOT FILED INOT INOT INOT [P.E. 20-01
9/2024 [FABRIC PVT|| [FILED [FILED [FILED 2025
[LTD. VS|
IARUN
IPRASAD
ICS(COMM)|GALAXY [30-11-2024 [NOT FILED [NOT FILED INOT INOT INOT P.E. 18-01
'386/2024 PHARMACY [FILED [FILED [FILED 2025
VS 2§
ELLNESS
JAND
IRESEARCH
ICENTRE PVT|
Lo




DISTRICT COURT CASE E CASENO. DATE OFPETITIONER  DATE OF CASE MANAGEMENT HEARING

L ROOM REGI T NAME VS
43 [MS. PREETI AGARWAI/NORTH- o6 (Civil ICS 04.11.2024 [BHARAT 108.03.25
IGUPTA, DISTRICT JUDGE,WEST COMM)/35 BIJLEE LTD Vs
I((COMMERCIAL COURT) /2022 [NDSAO
“ONSTRUCTIO
INS PVT LTD
ICS 04.11.2024 [M/S [24.11.2025
COMM)/377| [EDGETECH AIR]
2022 s M/S AIMER]
JAICONDITIONT
ING
ICS 04.11.2024 [INDSAO [24.11.2025
COMM)/43 ICONSTRUCTIO
[7/2022 INS PVT LTD V:
[BHARAT
[BIJLEE LTD
ICS 11.11.2024  [M/S [24.11.2025
COMM.)/13 ISIGNATURE
2022 ILINKERS PVT|
ILTD. VS M/
[HOSPITALITY
IAND
hinr inave
ICS 12.11.2024 [M/S WONDER| [20.02.2025
COMM)/52 JALUBOARD
/2021 VERSEAS Vs
IM/S
JALUMINIUM
ORLD
THROUGH IT¢|
lbpApRIZTAD
ICS 13.11.2024 [SURINDER [24.02.2025
COMM)/69 ISINGH
[2/2022 [DHINGRA V.
ISATISH
[KUMAR GUPTA|
ICS 13.11.2024 [SURINDER [20.02.2025
COMM)/711 ISINGH
2022 IDHINGRA V|
ISATISH
[KUMAR GUPTA
ICS p1.11.2024 [M/S CRYSTAL [07.02.2025
COMM.)/33 ICROP
18/2021 [PROTECTION
[LTD \E|
[RANDHIR
ISINGH
ICS 26.11.2024 [M/S SHREE 11.12.2024
COMM)/218| [UDYOG Vs M/
2020 IMORADABAD
ICORRUGATION]
ICENTRE  PVT
[LTDAND ORS
ICS 26.11.2024 [DELHIVERY [15.04.2025
COMM)/772) ILTD. VS ASPEN]|
2022 [DTAGNOSTICS
[PVT. LTD.
k4 [SH.VINOD YADAV 316 (Civil ICS/Comm./531.07.23 Surya  Roshni 14.11.24
54/23 ILtd. Vs. Sanjeet]
[Mishra
ICS/Comm./8/08.12.23 [Rattan Lal [16.11.24
82/23 |Aggarwal Vs
IM/s Battla]

IMotels Pvt. Ltd.

ICS/Comm./5[25.01.21 IM/s Shimad 18.11.24
3/21 IOrganics Vs
IM/s Crystal
ICrop Protectio
IPvt. Ltd. & Anr.

ICS/Comm./8/01.12.23 [Enpeecon Vs [19.11.24
9/23 [Bharat Gupta




DISTRICT COURT CASETYPE CASENO. DATE OFPETITIONER  DATE OF CASE MANAGEMENT HEARING

L ROOM REGI NAME VS
5 [SH. AMIT KUMAR, DISTRICT[NORTH INIL
WUDGE, COMMERCIAL
ICOURT
146 [SH. UMED SINGH, DISTRICT[NORTH NIL
WUDGE (COMMERCIAL)
47 [SH. PANKAJ GUPTA,SOUTH 03 ICommercial |CS COMM.,04.11.2023 [THE NAINITALJ06.11.20 [13.11.2024 [20.11.2024 [20.11.2024[NIL INIL INIL
IDISTRICT JUDGEWEST lsuit l524/2023 [BANK LTD VSk4
((COMMERCIAL) /S DUCAT]
[PHARMACEUTI]|
ICALS AND|
JOTHERS
03 ICommercial |[CS COMM,/o1.10.2024 [HDFC BANK|07.11.20 [14.11.2024 [21.11.2024 [21.11.2024 [NIL INIL INIL
suit k90/2024 ILIMITED VS24
IGAURI
ANIKANDAN
1603 Commercial |CS COMMJ20.05.2024 [[CICI BANK}11.11.202(18.11.2024 [25.11.2024 [25.11.2024 [NIL INIL INIL
suit [270/2024 ILTD VS AMRIT Y4
1603 ICommercial |[CS COMM.J19.03.2024 [AARUSHI [13.11.20 [20.11.2024 [27.11.2024 [27.11.2024 [NIL INIL NIL
uit 158/2024 [ELECTRICALS 4
[NDIA VS SVR|
[BROTHERS
03 ICommercial |CS COMM.J23.03.2023 [BANSAL [13.11.20 [20.11.2024 [27.11.2024 [27.11.2024 [NIL INIL NIL
suit l140/2023 [TRADING 24
ICOMPANY V¢
[KAYAAN
IMARKETING
JAND
[DISTRIBUTION
1603 ICommercial |[CS COMM,/01.07.2024 [INDIAN BANKI/14.11.20 [21.11.2024 [28.11.2024 [28.11.2024|NIL INIL INIL
lsuit 311/2024 S M/S VEDIC24
IMENS SALOON|
JAND SPA
1603 Commercial |CS COMM|07.09.2024 [M/S GONSAI14.11.20 [21.11.2024 [28.11.2024 [28.11.2024|NIL INIL INIL
uit Wa7/2024 ILOGISTICS PVTj24
IL TD VS M/§
ISEAGUL
[INFRASW
03 ICommercial |[CS COMM24.08.2024 [INDIAN 20.11.20 [27.11.2024 [04.12.2024 [04.12.2024NIL INIL INIL
Isuit k14/2024 IOVERSEAS 24
[BANK VS M/S|
[DEA
ICREATIONS
03 ICommercial |CS COMM,J09.01.2024 [PUMA SE VS30.11.20 [07.12.2024 [16.12.2024 [16.12.2024 [NIL INIL NIL
suit [201/2024 IATUL GOYAL |24
¥8|VIKAS DHULL, DISTRICT| 1613 Commercial [CS 07-03-2024 [Lava k5601  |09-12-2024/09-12-2024/09-12- I21.01.2025 [21.01.202 [15-01-2025
WDUGE, COMMERCIAL suit COMM)/142 [[nternational 12-12-2024 [12-12-2024 [2024 5
ICOURT-02 24 ILtdf. Vs Jai Maa|
[Enterprises
1613 ICommercial |CS 28-05-2024 [Asha Arora Vsys5602 W5630 k5630 k5630 k5644 k5644 45637
uit COMM)/28 M/s P & G
2/24 IGlobal
IConsumer
13 ICommercial |CS 28-02-2024 [Anju Singhal V45607 |02-12-2024|02-12-2024/02-12- lio-01-2025 |10-01-  [16-12-2024
suit COMM)/129 irender Nehra 3-12-2024|03-12-2024[2024 l2025 l17-12-2024
24 5-12-2024|05-12-2024) 18-12-2024




DISTRICT COURT CASETYPE CASENO. DATE OFPETITIONER  DATE OF CASE MANAGEMENT HEARING

ROOM
1613 ICommercial [CS 20-07-2024 [Manoj Kumar Vsy5608 |26-11-2024[26-11-2024 [26-11- 5673 5673 5642
suit COMM)/371 P & Gl [29-11-2024 [29-11-2024 2024
24 [Enterprises l29-11-
l2024
l49 [SH. AMIT BANSAL, 1614 Commercial |CS(COMM) [04.06.2024 [Punjab Nationaljo6.11.20 [PE- INIL INIL INIL INIL INIL
[DISTRICT JUDGE), [Suit [299/2024 IBank Vs. Vijaye4 [27.11.2024,
ICOMMERCIAL COURT-03 [Kumar Vats IDE-
[13.12.2024
14 ICommercial |[CS(COMM) [15.04.2023 NEERAJ|08.11.20 [PE- NIL NIL INIL INIL NIL
[Suit 199/23 IKUMAR Vsif24 29.11.2024,
ISATYAVIR IDE-11-12-
ISINGH ARYA 2024
14 ICommercial |[CS(COMM) [15.04.2024 [State Bank Off13.11.20 [PE- INIL INIL INIL INIL INIL
[Suit [209/2024 India,smec Vs. Al24 04.12.2024

Gibin Kumar
[Prop Of MsVg

IChempoint
1614 Commercial |CS(COMM) [06.05.2024 [M/s Union Bankfi4.11.20 [PE- INIL INIL INIL INIL INIL
[Suit [247/2024 f India Vs. Sail2q 22.11.2024
[Transport
[Services
614 ICommercial |[CS(COMM) [05.06.2024 [M/s Union Bankj14.11.20 [FP- INIL INIL INTL INTL INTL
Suit 00/2024 Of India Vs. Sun [24 [10.12.2024
14 ICommercial |CS(COMM) [14.08.2024 Pak Wood Crafti1.11.202|PE- INIL INIL INIL INIL INIL
[Suit 1398/2024 [Through its ARl 25.11.2024
IMohd Yusuf Vs
|AshishInterbuild|
IPvt Ltd
1614 ICommercial |[CS(COMM) [28.08.2024 [Bank off20.11.20 [PE- INIL INIL INIL INIL INIL
[Suit k20/2024 IMaharashtra 24 05.12.2024
through
IShreyansh
[Kumar
s.Neelam
ISharma
i A
1614 Commercial |CS(COMM) [03.05.2024 [Uco Bank Vs. Mg20.11.20 [PE- INIL INIL INIL INIL INIL
[Suit [242/2024 IPixcel Infocomj24 10.12.2024
[Through It:
[Proprietor S
[KaranAnand
14 ICommercial |[CS(COMM) [05.03.2024 [Advantage Vsj22.11.20 [PE- NIL NIL INIL INIL NIL
[Suit 135/2024 [Leela Trendz Pvtj24 07.12.2024
ILtd
14 ICommercial |[CS(COMM) [24.01.2024 [Shree Chaitanyaj25.11.20 |PE- INIL INIL INIL INIL INIL
Suit 54/2024 l[International Vs.J24 [16.12.2024
IGourav ~ Gahlot
[Proprietor

I0fSigma Online|
[Test Services

1614 Commercial |CS(COMM) [26.04.2024 [M/s Good House29.11.20 [PE- INIL INIL INIL INIL INIL
[Suit [236/2024 [Keeping Vsf24 19.12.2024,
IDynamic ~ Aural IDE-
ILlp [17.01.2025
150 |[SH. RAKESH PANDIT,SOUTH 509 ICS(COMM) |262/2023  [29.05.2023 [STATE  BANK}12.11.20 [PE- 102.12.2024 [ B B B
IDISTRICT JUDGE,|WEST IOF INDIA VS_24 18.12.2024,
ICOMMERCIAL COURT-04 JARVIND
[KJUMAR 20.12.2024
509 ICS(COMM)  [218/2013 24.04.2023 [AMETHI 19.11.20 [PE- L L B B L
[ENTERPRISES |24 [17.12.2024,
S GARGEY]

[ENTERPRISES 20.12.2024




DISTRICT COURT CASETYPE CASENO. DATE OFPETITIONER  DATE OF CASE MANAGEMENT HEARING

ROOM REGISTRAT NAME VS
509 ICS(COMM) |412/2023 29.04.2023 [ANIL RAHEJAP21.11.20 [PE- 102.12.2024 [ B B L
S VINODj24 5.12.2024,)
[PRASHAR 6.12.2024
& DEA
[17.12.2024,
18.12.2024
1509 ICS(COMM) |185/2024 02.04.2024 [M/S INDOLOG25.11.20 [PE- 102.12.2024 [ B B L
ILGS VS M/S ANj24 [07.12.2024
IGLOBAL
[FREIGHT
ISOLUTIONS




ICONTESTED COMMERCIAL CASES DISPOSED DURING THE MONTH OF NOVEMBER-2024
COURT ROOM > Y CASE NO. DATE OFPETITIONER NAME VSADVOCATE ADVOCATE DATE OFDAYS FOR DISPOSALWHETHER NATURE OFDATE OFNUMBER ACT
REGISTRATIO RESPONDENT NAME MOBILE DECISION PRE- DISPOSAL EXECUTIO OF DAYSSECTION
N NUMBER INSTITUTION (CONTESTED /N OFFOR
MEDIATION SETTLED) DECREE EXECUTI
TOOK PLACE ON (0)3)

H. SANJEEV KUMAR AGGARWAL,| 01, Extension Block, Tis HazariSuit for Recovery ICS COMM-400/2023 03.03.2023 PRAVEEN KUMAR JAINO.P. 9899695533 |04.11.2024 IContested Suit for]
IDISTRICT JUDGE (COMMERCIAL ICourts, Delhi S.SMOOTH MOTORS  JAGGARWAL & [Recovery
ICOURT)-01 IAND 7838442301

IMADHUSUDAN
IBHAYANA
1301, Extension Block, Tis HazariSuit for Recovery ICS COMM-1195/2023 28.08.2023 ISTATE BANK OF INDIAVIJAY 9810210832 [05.11.2024 la3s Yes IContested Suit foy
ICourts, Delhi S. M/s. AAGHAAZ [PRAKASH AND|& [Recovery
ISANDEEP 9891144454
MISHRA
1301, Extension Block, Tis HazariSuit for Recovery ICS COMM-1458/2023 01.11.2023 [RAMESHWAR LAL FOODSR.K. TARUN[9811225854 [13.11.2024 378 [Yes IContested ISuit foy
ICourts, Delhi [PVT. LTD. VS. KAPASANAND NITIN|& [Recovery
IAGRO PVT. LTD. IGARG 7770833377
301, Extension Block, Tis HazariSuit for Recovery ICS COMM-2149/2022 09.09.2022 [SANJAY JAIN VS. JAGJITINARVIR SINGH|9654733113 &[18.11.2024 801 [Yes IContested Suit for
ICourts, Delhi ISINGH GULATI JAND JITESH|9868739146 [Recovery
IKUMAR SINGH
301, Extension Block, Tis HazariSuit for Recovery ICS COMM-877/2023 [30.05.2023 ICANARA BANK VSMS. BULBUL}9654829371 [20.11.2024 540 [Yes IContested ISuit for
ICourts, Delhi [SIMRAN FASHION STYLE [YADAV ANDI& [Recovery
IMR. ROHIT 9319853697
1301, Extension Block, Tis HazariSuit for Recovery ICS COMM-1430/20213 27.10.2023 [REKHA ROHTAGI VSJK.K. 9552363981 [26.11.2024 1396 Yes IContested ISuit for]
ICourts, Delhi [SURYA SANITARY|SRIVASTAVA & [Recovery
[TRADERS JAND PAWAN[7803853691
IKAPOOR
o1, Extension Block, Tis HazariSuit for Recovery ICS COMM-225/2019 22.02.2019 [SUPER HOZERAHUL 9899619440 [29.11.2024 2107 [Yes IContested Suit foy
ICourts, Delhi [NDUSTRIES PVT. LTD/TANDON AND[& IRecovery
S. PIARE LAL ILALIT KUMAR (9811103959
2 SH. RAJESH KUMAR GOEL,CENTRAL 1306 ICS (COMM)/ 1866/2021 18.06.2021 [KHUSHI AGRO FOODSMOHD INA 06.11.2024 1203 INIL INIL [Recovery
IDISTRICT JUDGE (COMMERCIAL [PRODUCTS Vs ROYALSULAMAN
ICOURT)-02 IAGRI SUPPLY IKHAN
06 ICS (COMM)/ 1232/2023 14.09.2023 M/S AK. BROTHERS VSKALPANA JAIN [9953614443 [06.11.2024 la11 INIL [NIL [Recovery
IM/S GAURAV TRADERS
06 ICS (COMM)/ 3318/2021 14.09.2021 [KASHMINI LAA Vs VIJAYRAKESH 9811539888 [11.11.2024 1122 INIL INIL [Recovery
[KUMAR IPATIYAL
1306 ICS (COMM) 485/2024 22.04.2024 [RAKESH Vs MUNICIPASATYENDRA  [|9811161525 [11.11.2024 199 INIL INIL [Recovery
ICORPORATION OF DELHIKUMAR SINGH
1306 Misc DJ 517/2024 03.09.2024 M/S INDIAN OILKUNAL KALRA [NA [16.11.2024 73 INIL INIL IMISC
ICORPORATION LTD Vy
IM/S G K DIARY AND|
IMILK PRODUCTS
13 [SH. ILLA RAWAT, DISTRICTICENTRAL 1303, Extension Block, Tis HazariSuit for Recovery ICS COMM378/2024 18.03.2024 IARUN RANA VS MCD ICP TYAGE 9810231866 [29.11.2024 256 [Yes IDECREE Suit for]
HUDGE, (COMMERCIAL COURT)| ICourts, Delhi [Recovery
03, TIS HAZARI COURT, DELHI
1303, Extension Block, Tis HazariSuit for Recovery ICS COMM2286/2022 06.10.2022 IM/S SPACE 4 BUSINESSDURGESH 9811217093  [25.11.2024 781 [Yes IDECREE ISuit foy
ICourts, Delhi [SOLUTITION PVT.LTD VSGUPTA [Recovery
[DESTRICT ELECTION]|
IOFFICER(NEW DELHI)&
JANR.




DISTRICT COURT ROOM CASE TYPE CASE NO. DATE OFPETITIONER NAME VSADVOC/ ADVOCATE DATE OFDAYS FOR DISPOSALWHETHER NATURE OFDATE OFNUMBER ACT
REGISTRATIO RESPONDENT NAME MOBILE DECISION PRE- DISPOSAL EXECUTIO OF DAYSSECTION

N NUMBER INSTITUTION (CONTESTED /N OFFOR
MEDIATION  SETTLED) DECREE  EXECUTI
TOOK PLACE ON OF

1303, Extension Block, Tis HazariSuit for Recovery ICS COMM 494/2023 21.03.2023 IM/S KIRAN ROADWAY: 9810476767 [11.11.20214
ICourts, Delhi [PVT.LTD VS RT PACKING|
[LIMITED
03, Extension Block, Tis HazariSuit for Recovery ICS COMM 600/2023 10.04.2023 IMEENAKSHI GOEL PROP/TUSHAR 9871550054 [23.11.2024 593 [Yes IDECREE
ICourts, Delhi IM/S VEEJAY SERVICEGUPYTA

[STATION \& YFQ
[PROJECTS PVT.LTD &

IORS
1303, Extension Block, Tis HazariSuit for Recovery ICS COMM 2050/2022 26.08.2022 INARSINGH DASS & COJVINAY MOHAN [7289068560 [28.11.2024 825 [YES IDECREE
ICourts, Delhi S PURPLE PAPER]

[PRODUCTS PVT. LTD

1303, Extension Block, Tis HazariSuit for Recovery ICOUNTER CLAIM 05/2023 [07.02.2023 INARSINGH DASS & COJCHANDER 9871491045 [28.11.2024 660 [YES IDISMISSED
ICourts, Delhi S PURPLE PAPERMOHAN
[PRODUCTS PVT. LTD IKAPOOR

1303, Extension Block, Tis HazariSuit for Recovery IOMP(COMM) 96/2022 [11.07.2022 [SATYA PARKASH|LAL SINGH 9212046428 [14.11.2024 857 [YES ISET ASIDE
ICourts, Delhi [PANWAR & ORS VS IDFQ
[BANK

1303, Extension Block, Tis HazariSuit for Recovery
ICourts, Delhi

1303, Extension Block, Tis HazariSuit for Recovery MP(COMM) 182/2022 [15.12.2022 [KHURSHID AMHADHASNAIN 8750618722 [12.11.2024 698 [YES ISET ASIDE
ICourts, Delhi [LONE & ANR  VSKHAUYA
IMAHINDRA &
IMAHINDRA FIN|
SERVICE LTD.
4 IMS ANIL KUMAR SISODIA,CENTRAL 304 EXTENSION BLOCK THCORECOVERY ICS (COMM)/514/2024 26-04-2024 IMATHRA DASS AHUJASH. A.K.Trivedi [9871441764 [04-11-2024 192 Days [YES ICONTESTED INIL INIL IRECOVERY/|
[DISTRICT JUDGE, COMMERCIAL [DELHI IAND SONS Vs DELH]|
ICOURT-04 [TOURISM AND|
[TRANSPORTATION
IDEVELOPMENT
05 EXTENSION BLOCK THCORECOVERY ICS (COMM)/3029/2021 28-08-2021 ICANARA BANK (E4MS. REKHA|9810168405 [06-11-2024 1166 Days IYES ICONTESTED INIL INIL IRECOVERY/|
[DELHI SYNDIACTE BANK) VSRUSTAGI
[MANISH DEHAR
06 EXTENSION BLOCK THCORECOVERY ICS (COMM)/1443/2023 27-10-2023 RENU SETH Vs M/§|§ . 9811062684 [07-11-2024 1377 Days [YES ICONTESTED INIL INIL IRECOVERY
IDELHI ISURYA SANITARY|K.K.SRIVASTAV|
[TRADERS A
;307 EXTENSION BLOCK THCORECOVERY ICS (COMM)/1151/2023 10-08-2023 SHRI RAM KISHORESH. SANJAY[9810959432 [22-11-2024 l470 Days [YES ICONTESTED INIL INIL IRECOVERY|
IDELHI ISHARMA PROP M/S R KIBANSAL

[ELECTRICALS Vs THE
[EXECUTIVE ENGINEER
AND M W AND S CN
308 EXTENSION BLOCK THCORECOVERY ICS (COMM)/1535/2023 20-11-2023 ICANARA BANKSSH. AMIT|9810224624 [26-11-2024 1368 Days [YES ICONTESTED INIL INIL IRECOVERY/|
IDELHI ERSTWHILE SYNDICATEGUPTA
BANK) Vs M/S SHREE
[KRISHNA ENTERPRISES

JAND ORS
Bog EXTENSION BLOCK THORECOVERY ICS (COMM)/486/2023 [18-03-2023 [M/S TRIDENT TECHLAB[SH. NARENDRA|9811403864 [27-11-2024 620 Days YES ICONTESTED INIL INTL. RECOVERY|
IDELHI IPVI.LTD Vs JYOTHYKALRA
[NSTITUTE OF
[TECHNOLOGY
IBANGALORE
I5 SH. MANOJ KUMAR DISTRICTICENTRAL INIL
WUDGE (COMMERCIAL COURT)-05
6 [SH. NIKHIL CHOPRA, DJ COMM-CENTRAL uio ICS (COMM) 6/2019 [30.10.2019 ICICI BANK LID. VSJSH. PUNIT|9810437609 [13.11.2024 1841 DAYS INA IContested INA INA ISUIT FOR|
06 TIS HAZRI COURT CENTRAL IABHIMANYU SHARMA  |KUMAR [RECOVERY/|

IDELHI IBHALLA |OF MONEY




DISTRICT COURT ROOM CASE TYPE CASE NO. DATE OFPETITIONER NAME VSADVOC/ ADVOCATE DATE OFDAYS FOR DISPOSALWHETHER NATURE OFDATE OFNUMBER A(
REGISTRATIO RESPONDENT NAME MOBILE DECISION PRE- DISPOSAL EXECUTIO OF DAYSSECTION

N NUMBER INSTITUTION (CONTESTED /N OFFOR
MEDIATION  SETTLED) DECREE  EXECUTI
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k1o ICS (COMM) [2305/2022 [19.11.2024 IPANKAJ ARORA VS. MCD [SH. 9811161525  [19.11.2024 [771 DAYS IContested ISUIT FOR|
ISATYENDRA IRECOVERY]|
IKUMAR SINGH |[OF MONEY
k1o ICS (COMM) 2719/2022 20.11.2019 ICICI BANK LTID. VSJSH. DEEPAK|9818030800 [22.11.2024 1829 DAYS INA IContested INA INA [SUIT _ FOR|
MOHABBAT ALI IKAUSHIK IRECOVERY/|
|[OF MONEY
K10 ICS (COMM) [2306/2022 10.10.2022 [BHARAT ARORA VS. MCD |SH. 9811161525  [25.11.2024 777 DAYS INA IContested INA INA ISUIT FOR|
ISATYENDRA IRECOVERY/|
IKUMAR SINGH F MONEY
7510} ICS (COMM) [2225/2022 22.09.2022 ELCOME  ASSOCIATESSH. ROBIN[9560905884 [26.11.2024 796 DAYS INA IContested INA INA ISUIT FOR|
S. MCD IBHARDWAJ [RECOVERY/|
IOF MONEY
7510} IOMP (COMM) 6/2020 22.08.2020 INEHA CHOPRA & ORSJSHASHI 19990708680 [26.11.2024 1555 DAYS INA IContested INA INA [U/S 34 OY
S. OM PRAKASH IKAUSHIK IARBITRATI
ION ACT
2500 ICS (COMM) [1285/2023 05.10.2023 IKAS PARASHAR VSJSH. ASHOK KRJ9810556443 [29.11.2024 l421 DAYS INA IContested INA INA ISUIT FOR|
IM/S. KERALA AYURVEDAGUPTA IRECOVERY
[LTD. & ORS. |[OF MONEY
7 SH. MUKESH KUMAR GUPTA,CENTRAL 302 lcs(comm) 1761/2019 07.09.2019 [DPARPAN  ANAND  VSPUNEET 9718302748 [16.11.2024 1897 INA ICONTESTED [NA INA IRECOVERY/|
[DISTRICT JUDGE, COMMERCIAL TPUL KUMAR IKUMAR
ICOURT-07
302 ICS(COMM) l1755/2021 14.06.2021 HETU NARANG VSVIJAY SEHGAL (9873403435 [23.11.2024 1258 INA ICONTESTED [NA INA IRECOVERY/|
IMOHIT KARAK
1302 ICS(COMM) l562/2023 01.04.2023 [UMESH TYAGI VS MCD &AKHIL RANA |8860939496 [30.11.2024 609 INA ICONTESTED INA INA IRECOVERY/|
ANR.
02 ICS(COMM) 1625/2023 21.12.2023 [HITESH KHURANA VSRAJESH 9810294894 [29.11.2024 1349 INA ICONTESTED INA INA IRECOVERY|
[KANWAR ENTERPRISESBANATI
[PVT. LTD.
8 SH. GORAKH NATH PANDEY,CENTRAL 08EXTENSION BLOCK THC |[RECOVERY kcs-1330/23 11.10.2023 BANK OF BARODA VSNA [NA 11.11.2024 397 INO ICONTESTED INIL INIL IRECOVERY/|
[DISTRICT JUDGE, COMMERCIAL [HARWARD ONLINE SHOP|
ICOURT
1308EXTENSION BLOCKTHC  |RECOVERY ICS-165/24 20.01.2024 STATE BANK OF INDIA VINA INA 12.11.2024 288 INO ICONTESTED INIL INIL IRECOVERY/|
[SUMAN DEVI
BOSEXTENSION BLOCKTHC  |RECOVERY ICS-288/24 24.02.2024 IM/S AB BUILDERS VSNA [NA [13.11.2024 263 INO ICONTESTED [NIL INIL IRECOVERY/|
IMCD
BoS8EXTENSION BLOCK THC  |[RECOVERY ICS-279/24 [02.02.2024 [SUNIL BANSAL VS MCD _[NA INA l4.11.2024 397 INO ICONTESTED INTL INTL. RECOVERY]
1308EXTENSION BLOCK THC  |RECOVERY ICS-2147/22 09.09.2022 [BANSAL TRADINGNA [NA [16.11.2024 285 INO ICONTESTED INIL INIL [RECOVERY/|
ICOMPANY VS ADHUNIQ
[PACKERS




DISTRICT COURT ROOM CASE TYPE CASE NO. DATE OFPETITIONER NAME VSADVOC/ ADVOCATE DATE OFDAYS FOR DISPOSALWHETHER NATURE OFDATE OFNUMBER A(
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23.03.2023 SHAILJA PAPERS V! 18.11.2024 ICONTESTED

IMAGMA PRINT O PACK

[308EXTENSION BLOCK THC  [RECOVERY ICS-520/23

IRECOVERY ICS135/24 22.01.2023 [AJAY KUMAR GUPTA VSNA [NA 21.11.02024 1305 INO ICONTESTED INIL INIL IRECOVERY]|
[RAJ KUMAR GILL

IRECOVERY [CS-1253/23 20.09.2023 [SURAJ PRAKASH VS MCD [NA INA [23.11.2024 430 [NO ICONTESTED INIL INIL IRECOVERY

9 [SH. DEEPAK GARG, DISTRICTICENTRAL 1309 THIRD FLOOR EXTENTION|CS ICS (COMM)/256/2023 13-02-2023 ICANARA BANK VYCHANDRA 9654643317 [19-11-2024 645 ICONTESTED
WUDGE, COMMERCIAL COURT-09 [BLOCK MILLENNIUM IBHUSHAN
IMARKETING THROUGH[TTWARI(P),
[TS PROP MR AMIT|
INANDA

1309 THIRD FLOOR EXTENTION|CS ICS (COMM)/650/2024 29-05-2024 [Kamal Gupta Vs Municipa] DEVENDER 9811070396 [11-11-2024 166 ICONTESTED
IBLOCK ICorporation Of Delhi IKUMAR
JAIN(P),

1309 THIRD FLOOR EXTENTION|CS ICS (COMM)/1266/2023 23-09-2023 [SAJI JOSEPH Vs OPERADEV RAJ9811387613 [20-11-2024 la24 ICONTESTED
IBLOCK 5LOBAL PVT LTD ISHARMA(P),

1309 THIRD FLOOR EXTENTION|CS ICS (COMM)/1364/2023 16-10-2023 ISH ASHOKHitesh 8586877727 |11-11-2024 1392 ICONTESTED
[BLOCK IMITTALPROPRIETOR OFKumar(P),
IM/S GANPATI OVERSEAS|
s M/S CAPITAL
IGRAINTHROUGH ITY
o [SH. AJAY PANDEY, DISTRICTICENTRAL 307 (Civil ICS (COMM)/3005/2021 27/08/21 IM/S. M.K. ENTERPRISES{Ajay Kumar 966716226  [06/11/24 #MACRO? [No Settled/ 6/11/24
WUDGE, COMMERCIAL COURT s M/S. VOHRA RUBBER| ICompromised
IAND ELECTRICALS AND|
IORS

307 ICivil ICS (COMM)/1449/2023 I31/10/23 [ASHA RAM AND SONSSachin Kr Jain 9873586359 [06/11/24 #MACRO? No IDecree (Ex-Parte) 06/11/24 o
[PVT LTD Vs THEOCOM|
[FOOD PRODUCTS PVT|
[LTD

07 (Civil ICS (COMM)/1381/2023 18/10/23 PVAMMU AND KASHMIRAmit Gupta 9810224624 [07/11/24 #MACRO? No [Decree (Ex-Parte) 7/11/24
[BANK Vs M/S M SONS

07 (Civil ICS (COMM)/4991/2021 26/11/21 [CICI BANK LTD VsChetnaBhalla |- 13/11/24 #MACRO? No IDecree (Ex-Parte) 3/11/24
[RAMPAL SINGH

1307 (Civil ICS (COMM)/1141/2023 09/08/23 [RAJESH KUMAR GUPTAMOohit Singhal |- 14/11/24 #MACRO? [No IContested 4/11/24 o
[PROPRIETOR OF M/§
[BALAJI AND ASSOCIATES
s MUNICIPAL
ICORPORATION O
307 ICivil ICS (COMM)/955/2021 l20/03/21 IANISH AGGARWAL VgAshish Kapoor [9811166800 [16/11/24 #MACRO? [Yes [Settled/ 16/11/24 o
IMUKHTAR AHMED MIR ICompromised

307 ICivil ICS (COMM)/373/2024 15/03/24 ISTATE BANK OF INDIA VgAshok  Kumarn9g910019614 [16/11/24 #MACRO? No [Decree (Ex-Parte) 16/11/24 o
M/s. MAA SANTOSHIBahl
[TRADERS

1307 (Civil ICS (COMM)/768/2024 15/07/24 Anubhav Jain Vs VinitaSS Jain 9891043078 [18/11/24 #MACRO? [No Settled/ 18/11/24
[Kulhtia ICompromised
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307 ICS (COMM)/4511/2021 01/11/21 [SUREKHA DEISGNS P i 7303296156 [19/11/24 #MACRO? IDecree (Ex-Parte) 19/11/24
LTD Vs M/S NEW|
[MANPASAND VASTRALAY)|

307 ICivil ICS (COMM)/1508/2022 07/06/22 AMSOR _ ENTERPRISESManish Singhal (9811529112 [22/11/24 #MACRO? No [Settled/ 2/11/24 |o
s VIKAS ICompromised

07 ICivil ICS (COMM)/462/2018 27/11/18 ZONES CORPORATEManiuj Aggarwal9818094931 [23/11/24 #MACRO? [No IContested [23/11/24

[SOLUTIONS PVT LTD V§
ALTANT TRADING PVT]|

[LTD AND Ors.
1307 (Civil ICS (COMM)/1357/2022 28/05/22 [KARTIKAY IMPEXAnkur Singhal (9811126091 [25/11/24 #MACRO? No [Plaint Return 25/11/24
[PRIVATE LIMITED V:
ICOIRFOAM INDIA
[PRIVATE LIMITED
1307 (Civil ICS (COMM)/619/2024 18/05/24 INike Innovate C V VsShravan Bansal [9650682928 [25/11/24 #MACRO? [Yes Settled/ 25/11/24
[Fashion Zone ICompromised
307 ICivil ICS (COMM)/112/2024 18/01/24 [RAJIV  ASSOCIATES VsAshutosh Nagar [9999666398 [29/11/24 #MACRO? No IContested 29/11/24 o
IM/s. RASIK EXPORT PVT|
[LTD
1307 ICivil ICS (COMM)/951/2024 03/09/24 M/s H.M.S. ENTERPRISESBADAL 9811028674 [30/11/24 #MACRO? [No Settled/ 130/11/24
s M/s INDIAN PLASTIQDWIVEDI ICompromised
[INDUSTRIES
1307 (Civil [Execution 06/08/24 Mukesh Kumar Kashyap VJRANJAN DOSHI[7011312145 [16/11/24 #MACRO? [No Settled/ 16/11/24
Comm.)/323/2024 IM/s Oberoi Electric and| ICompromised

Machinery Store

307 ICivil [Execution l10/07/24 IDEEPA Vs VANDANARama Shankar [9811214465 [22/11/24 #MACRO? No [Withdraw 2/11/24 |o
Comm.)/265/2024 [YADAV

07 (Civil IOMP (Djo2/09/24 [DFC FIRST Bank LTD V4JOGINDER 9810315334 [06/11/24 #MACRO? Yes [Withdraw 6/11/24
COMM.)/892/2024 IANKIT CHOUDHARY ISUKHIJA

07 (Civil IOMP (Djo2/09/24 [[DFC FIRST Bank LTD V§JOGINDER 9810315334 [06/11/24 #MACRO? Yes [Withdraw 6/11/24
COMM.)/893/2024 TRSHAD KHAN ISUKHIJA

1307 (Civil OMP (Djo2/09/24 [[DFC FIRST Bank LTD V§JOGINDER 9810315334 [06/11/24 #MACRO? [Yes |Withdraw 06/11/24 o
COMM.)/894/2024 [HEMANT KUMAR VERMA|SUKHIJA

307 ICivil IOMP (Djo7/09/24 [HDFC BANK LTD VSANISH BHOLA [9811452022 [08/11/24 #MACRO? [Yes [Settled/ 08/11/24 o
COMM.)/937/2024 INESBA HEALTHCARE ICompromised

[PRIVATE LIMITED

307 ICivil MP (Djos/09/24 [HDFC BANK LTD VSANISH BHOLA (9811452022 [12/11/24 #MACRO? [Yes [Withdraw n2/11/24 |o
COMM.)/913/2024 ISARABJEET SINGH

1307 (Civil OMP (D24/10/24 [TATA CAPITAL LTD VSANISH BHOLA [9811452022 [12/11/24 #MACRO? [Yes |Withdraw 2/11/24

COMM.)/1228/2024 INOD KUMAR JAIN




DISTRICT COURT ROOM CASE TYPE CASE NO. DATE OFPETITIONER NAME VSADVOCATE ADVOCATE DATE OFDAYS FOR DISPOSALWHETHER NATURE OFDATE OFNUMBER AC

MOBILE DECISION PRE- DISPOSAL EXECUTIO OF DAYSSE

NUMBER INSTITUTION (CONTESTED /N OFFOR
MEDIATION  SETTLED) DECREE  EXECUTI

TOOK PLACE ON OF

REGISTRATIO RESPONDENT NAME
N

o7 loMP #MACRO? Withdraw

)

24/09/24 DFC FIRST BANK LTD VgJoginder Sukhija[g810315334 [18/11/24 18/11/24

COMM.)/1055/2024

TUKESH SATISH

COMM.)/1076/2024

[LIMITED Vs VAIBHAY|
IANAND

307 ICivil IOMP (Di26/07/24 [TATA CAPITAL LTD VgAnish Bhola 9811452022 [19/11/24 #MACRO? [Yes [Withdraw n9/11/24 |o
COMM.)/753/2024 IAVISH PANWAR 5912
07 ICivil OMP (D28/08/24 [[DFC FIRST Bank LTD V§JOGINDER 9810315334 [25/11/24 #MACRO? [Yes [Withdraw 25/11/24
COMM.)/859/2024 INOD KAPOOR ISUKHIJA
1307 (Civil OMP (D[28/08/24 [[DFC FIRST Bank LTD V§JOGINDER 9810315334 [25/11/24 #MACRO? [Yes ithdraw 25/11/24
COMM.)/861/2024 [RAJ BHAWAN YADAV ISUKHIJA
1307 (Civil OMP (Dpo/09/24 [DFC FIRST BANK LTD VsJOGINDER 9810315334 [25/11/24 #MACRO? [Yes ithdraw 25/11/24
COMM.)/957/2024 [TANYA DANG ISUKHIJA
307 ICivil MP (Djio/09/24 [[DFC FIRST BANK LTD V§JOGINDER 9810315334 [25/11/24 #MACRO? [Yes [Withdraw 25/11/24 o
COMM.)/958/2024 [PRABHUNATH MURLI ISUKHIJA
1307 ICivil MP (Dp2/09/24 AXIS BANK LTD. VsSunita Singh 9871040589 |25/11/24 #MACRO? [Yes |Withdraw [25/11/24
COMM.)/977/2024 IMUSTKEEM
1307 ICivil OMP (Dp2/09/24 IAXIS BANK LTD. VsSunita Singh 9871040589 |25/11/24 #MACRO? [Yes [Withdraw [25/11/24
COMM.)/978/2024 [RAMRAJ GREWAL
307 ICivil OMP (Dp7/09/24 AXIS BANK LTD VsSunita Singh 9871040589 |25/11/24 #MACRO? [Yes [Withdraw 25/11/24 |o
COMM.)/998/2024 IARYAN AGGARWAL
07 (Civil IOMP (Djo3/08/24 [DFC FIRST Bank LTD V4JOGINDER 9810315334 [28/11/24 #MACRO? Yes [Withdraw [28/11/24
COMM.)/799/2024 INEEL KAMAL ISUKHIJA
07 (Civil IOMP (Djo3/08/24 [[DFC FIRST Bank LTD V§JOGINDER 9810315334 [28/11/24 #MACRO? Yes [Withdraw [28/11/24
COMM.)/800/2024 [PRADEEP KUMAR ISUKHIJA
1307 (Civil OMP (Dp6/08/24 [DFC FIRST BANK LTD. VsJOGINDER 9810315334 [28/11/24 #MACRO? [Yes |Withdraw 28/11/24 |o
COMM.)/827/2024 [DARSHAN DALBIR ISUKHIJA
307 ICivil IOMP (Djo4/09/24 IAXIS BANK LTD Vs ALKAAMRENDRA (9871040589 [28/11/24 #MACRO? [Yes [Withdraw 28/11/24 o
COMM.)/905/2024 ERMA IKUMAR
307 ICivil MP (Df2/09/24 AXIS BANK LTD. VsSunita Singh 9871040589 [28/11/24 #MACRO? [Yes [Withdraw [28/11/24 |o
COMM.)/979/2024 TABASSUM KHAN
1307 (Civil OMP (Df25/09/24 IM/s IDFC FIRST BANK[Rahul Kashyap [9205511796 [29/11/24 #MACRO? [Yes |Withdraw 29/11/24




DISTRICT COURT ROOM CASE TYPE CASE NO. DATE OFPETITIONER NAME VSADV ADVOCATE DATE

MOBILE
NUMBER

OFDAYS FOR DISPOSALWHETHER NATURE OFDATE OFNUMBER A(
DECISION PRE- DISPOSAL EXECUTIO OF DAYSSECTION
INSTITUTION (CONTESTED /N OFFOR

REGISTRATIO RESPONDENT NAME
N

MEDIATION
TOOK PLACE

SETTLED)

DECREE  EXECUTI
ON OF

307 IOMP (D[28/09/24 IDCB BANK LTD VSANISH BHOLA [9811452022 [29/11/24 #MACRO? [Disposed of 29/11/24
COMM.)/1099/2024 JASVEER M

307 ICivil IOMP (D28/09/24 [DCB BANK LTD Vs BHAGANISH BHOLA [9811452022 [29/11/24 #MACRO? [Yes [Disposed of 29/11/24 |o
COMM.)/1100/2024 ISINGH

07 ICivil OMP (Dho/09/24 [[DFC FIRST BANK LTD V§JOGINDER 9810315334 [30/11/24 #MACRO? [Yes [Withdraw 0/11/24

COMM.)/1011/2024 [SANJAY KUMAR SHARMAISUKHIJA

1307 (Civil OMP (D21/09/24 [[DFC FIRST BANK LTD V§JOGINDER 9810315334 |[30/11/24 #MACRO? [Yes |Withdraw 30/11/24
COMM.)/1033/2024 [RAJESH KUMAR ISUKHIJA

307 (Civil [Departmental Inquiry/ 1/[13/08/24 [Department Vs. ----- INA INA 12/11/24 #MACRO? [Yes IDisposed of -
2024




DISTRICT COURT ROOM CASE TYPE CASE NO. DATE OFPETITIONER NAME VSADVOC/ ADVOCATE DATE OFDAYS FOR DISPOSALWHETHER NATURE OFDATE OFNUMBER A(
REGISTRATIO RESPONDENT NAME MOBILE DECISION PRE- DISPOSAL EXECUTIO OF DAYSSECTION

N NUMBER INSTITUTION (CONTESTED /N OFFOR
MEDIATION  SETTLED) DECREE  EXECUTI
TOOK PLACE ON OF

SH. S.S RATHI, DISTRICT JUDGE,| ICOURT ROOM 310 ICS (COMM)/1094/2023 27-07-2023 M/S VEERAsunira jain(P), 04/11/24 l466 IContested Suits for]
ICOMMERCIAL COURT [FRAGRANCES PVT LTD V: recovery
MD SHAHJAHAN land
[Damages--
2,1,C
ICOURT ROOM 310 ICS (COMM) ICS (COMM)/875/2023 [30-05-2023 SHASHANK AGGARWALMOHAMMAD [ 05/11/24 525 - IContested F - [Design  Act]
s SAMBHAV[BILAL(P), l1911--20
[KUMARTRADING AS M/§
IANNAPURANA
ICOURT ROOM 310 ICS (COMM) °S (COMM)/631/2022 18-02-2022 IMUNICIPAL INITIN - 08-11-2024 994 - IContested F I [Recovery of|
ICORPORATION OF DELHISHOKEEN(P), [Money--37
s M/S ANANT]
[SCIENTIFIC TRADERS
ICOURT ROOM 310 ICS (COMM) [CS (COMM)/181/2021 16-01-2021 IM/S GULSHAN LAMEEVARUN - 14-11-2024 1398 F IContested F F [Recovery of|
[PACK PLTD Vs M/SBHANDARI(P), [Money--2(1)|
[PEARL PRINT PACK PLTD ©)@
ICOURT ROOM 310 ICS (COMM) [CS (COMM)/352/2023 25-02-2023 [TIMES INTERNET|SUNIL - 26-11-2024 640 F IContested F F [Civil Cases--|
ILIMITED Vs SERVICEKUMAR(P), ICOMMERC
IMAGIC INFOJOBS PVT| [[AL,COURT
[LTD S,ACT,2015,
ICOURT ROOM 310 ICS (COMM) S (COMM)/1641/2019 [30-08-2019 IALSTONE ILALIT - 12-11-2024 1901 3 IContested F I [Recovery of|
INTERNATIONAL Vs HIGOSWAMI(P), [Money--74
[LEAD INFOTECH PVT|
[LTD
ICOURT ROOM 310 ICS (COMM) °S (COMM)/36/2024 05-01-2024 IMadhav Life Style Pvt LtdBRIJENDRA 0818977551 [11-11-2024 311 - IContested F F Suits for
s Manjeet Singh Narang [PRATAP SINGH [recovery
land
[Damages--6
ICOURT ROOM 310 ICS (COMM) °S (COMM)/3903/2021 04-10-2021 ISOUTH DELHIAMARDEEP - 19-11-2024 1142 F IContested F I [Recovery of]
[MUNICIPAL IMAINI(P), [Money--2(1)
ICORPORATION \E ()i
MANOJ KUMAR
ICOURT ROOM 310 ICS (COMM) S (COMM)/207/2024 06-02-2024 ikas Bansal Vs Municipalsatyendra kumaro811161525 [25-11-2024 293 - IContested F o [Recovery of|
ICorporation Of Delhi ingh(P), [Money--12
12 [SH. RAVINDER BEDI, DISTRICTICENTRAL ko1 ICS (COMM) 1616/2019 28-08-2019 M/S AMPRO Vs M/SALOK DEV 9718090890 [14.11.2024 1905
PUDGE, COMMERCIAL COURT [DAZZLE =~ ACCESSORIES
[NDIA LLP
o1 IOMP (I) (COMM.) ka7/2024 07-05-2024 M/S MOHD.AHSONAVINASH K|9871441764 [22-11-2024 199
INFRA PVT.LTD VSTRIVEDI
[[INDUSIND BANK LTD.
o1 ICS (COMM) l1534/2023 28-11-2023 ICANARA BANK VSPRATAP 9990366723 [27-11-2024 365
ASHIMA ICHANDRA
[INFRASTRUCTURE PVT|RANA
[LTD AND ORS
i3 [SH. M.K NAGPAL, DISTRICIICENTRAL Boz [OMP(COMM) l19/2024 05.07.2024 [M/S KAUTEN KRAFT VSTARUN 0811484755 [25.11.2024 143 DAYS INA CONTESTED INA INA [ARBITRATI
HUDGE, COMMERCIAL COURT INEET DAWER ISHOKEEN [ON ACT|
U/S 34
o2
302 ICS(COMM) l1524/2023 25.11.2023 REKHA VS HDFC ERGOAMIT KUMAR (9871897844 [30.11.2024 372 INA ICONTESTED INA INA [SUIT FOR]
IGICLTD. IRECOVERY/|
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DISTRICT

COURT ROOM

o2

CASE TYPE

IOMP(COMM)

CASE NO.

21/2024

DATE

REGISTRATIO
N

16.03.2024

RESPONDENT NAME

|8 KRISHNAMURTHY V!
ISBI CARDS
IPAYMENTS

OFPETITIONER NAME VSADVOCATE

ISHIKHAR

ANDSSRIVASTAVA

ADVOCATE
MOBILE
NUMBER

8287077645

DATE
DECISION

21.11.2024

OFDAYS FOR DISPOSALWHETHER

250

PRE-
INSTITUTION
MEDIATION
TOOK PLACE

NATURE
DISPOSAL
(CONTESTED
SETTLED)

ICONTESTED

OFDATE OFNUMBER AC
EXECUTIO OF DAYSSE!
/N OFFOR
DECREE  EXECUTI
ON OF

N

U/S 34

ACT|

4

[SH. ASHUTOSH KUMAR, DISTRICT]
VUDGE (COMMERCIAL COURT)

WEST

Cs

ICS (COMM)/838/2022

18-10-2022

ICANARA BANK Vs M/§
STREET HAWKERS]
ICUISINES AND ORS

AMIT
GUPTA(P),

0810224624

l19-11-2024

763

IDECREE

INil INil

CS

ICS (COMM)/708/2022

02-09-2022

[UNION BANK OF INDIA|
s MUSKAN 3 SHG AND|
IORS

[ALOK
KUMAR(P),

9911000126

[21-11-2024

[Yes

IDECREE

INil INil

15

MS. HEMANI MALHOTRA,|
[DISTRICT JUDGE (COMMERCIAL
ICOURT)-02

WEST

ICS COMM

[Civ DJ/1169/2018

08-10-2018

IMR. DEEPAK KUMAR|
ISINGHAL PROP. OF M/§
SHREE BALAJ]|
[INDUSTRIES Vs MR]
ATUL GUPTA PORP OF

INEET
TANEJA

7838661141

11-11-2024

2226 DAYS

INo

(Contested

INIL INIL

ICS COMM

ICounter Claim/79/2022

26-11-2022

IPRADEEP VIG Vs NATUR
IGREEN TOOLS AN
IMACHINES PVT LTD

JAY
ISEHGAL

K|

9873403435

13-11-2024

718 DAYS

(Contested

INIL INIL

ICS COMM

ICS (COMM)/305/2022

[25-04-2022

[PRADEEP VIG|

IAMBA AUTO AGENCIES
s M/S NATURE GREEN|
TOOLS AND MACHINES

(VIJAY

[PROPRIETOR OF M/SSEHGAL

K|

9873403435

[13-11-2024

933 DAYS

(Contested

INIL INIL

ICS COMM

ICS (COMM)/495/2022

09-06-2022

[ELESCO TRADERS PVT)]
LTD. Vs M/S
IMMUNE SYSTEMS

IVAIBHAV

FIREMEHRA

0811364404

[22-11-2024

1897 DAYS

Contested

INIL INIL

16

[SH. DIG VIJAY SINGH, DISTRICT]
PUDGE (COMMERCIAL COURT)-03

WEST

ICS (COMM)/57/2023

16/01/2023

[TANWAR Vs
IDHRUV
IKUMAR SINHA

|[SMT. RAJ BALA[Sita Ram Thakur

9810651595

04/10/2024

INA

IDECREE

INA

INA

ICS (COMM)/58/2023

[16/01/2023

ISAGAR FOODS|
PVT LTD Vs
IDINESH
IKUMAR

MS VIDYANVivek Verma

9873398752

07/10/2024

INA

IDISMISSED

INA

INA

ICS (COMM)/83/2023

19/01/2023

ISANJEEV
IKUMAR GOEL
Vs  MOTHERS|
IPRIDE
IDWARKA

arun Chawla

9971195999

09/10/2024

INA

IDECREE

INA

INA

ICS (COMM)/410/2023

b3/05/2023

ISH. SUBASH]
JARORA PROP,
IM/S REAL LINE|
IHOME

JAPPLIANCES V|

ishal Chhabra

9873398752

l04/10/2024

INA

IDECREE

INA

INA

ICS (COMM)/507/2023

07/07/2023

[INDIAN BANK]
Vs S. |
INTERNATION
AL

[Satyam Khare

9868341052

07/10/2024

INA

IDECREE

INA

INA

[Execution (Comm.)/26/2024

[25/01/2024

[Vs Dhruv Kumar|
|Sinha

[Raj Bala TanwarlSita Ram Thakur

9810651595

08/10/2024

INA

ISATISFIED

INA

INA

7

[SH. SANJAY JINDAL, DISTRICT]
NUDGE (COMMERCIAL COURT)

WEST

ICIV DJ

ICS (COMM)/19/2022

l03/01/22

SUN BROADCAST]
[EQUIPMENTS PVT LTD V:
M/S VISION 9 AND ANR

IKAPIL KHER

9897549348

12/11/24

044

[NA

IDECREED

INil INil

CS (COMM)

ICS (COMM)/484/2022

08/06/22

[SARABJIT SINGH BEDI Vs
[SARTHAK SACHDEVA

ISANGRAM
ISINGH

9990785147

a/11/24

INA

IDECREED

INil INil




DISTRICT

COURT ROOM

CASE TYPE

[CS (COMM)

CASE NO.

IOMP (COMM.)/2/2022

DATE

REGISTRATIO RESPONDENT NAME
N

03/01/22

IGTL INFRASTRUCTUR
[PVT. LTD. Vs JOGINDER
IPAL DHALL

OFPETITIONER NAME VSADVOCATE

IRAJESH
IBHATIA

ADVOCATE
MOBILE
NUMBER

9899549996

DATE
DECISION

[25/11/24

OFDAYS FOR DISPOSALWHETHER

1057

PRE-
INSTITUTION
MEDIATION
TOOK PLACE

NATURE
DISPOSAL
(CONTESTED
SETTLED)

IDISMISSED

OFDATE OFNUMBER AC
EXECUTIO OF DAYSSE!
/N OFFOR
DECREE  EXECUTI
ON OF

IOMP (COMM)

ICS (COMM)/840/2022

18/10/22

ICANARA BANK Vi
ISHAHID KHAN

IRAJESH
IKUMAR

7530842787

26/11/24

INA

IDECREE

INil INil

(CS (COMM)

ICS (COMM)/277/2020

21/10/20

APJEET SINGH Vi
JAGDISH PRASAD SAINI

ISURENDER
IKUMAR

0810464682

0/11/24

1501

[NA

IDECREED

INil INil

18

SH. AJAY GUPTA, DISTRICI]
VUDGE (COMMERCIAL COURT)

WEST

ICS (COMM)

ICS (COMM)/846/2022

[22-10-2022

IRAKESH
VIJAY

KUMAR V¥

SYED  AJMAL
IHASAN

0210470402

18-11-2024

ICONTESTED

ICS (COMM)

ICS (COMM)/685/2023

18-09-2023

[PUNJAB
BANK Vs
IKAUR

NATIONAL
MANPREET]|

IRAVINDER
IGUPTA , DEEPA|
IGUPTA

9312292558

25-11-2024

ICONTESTED

ICS (COMM)

ICS (COMM)/237/2020

26-09-2020

ISATISH KUMAR Vs M/SDEEPANSHU

BIRD CLOTHING ANDY
IANR.

IGOLA

7838406157

[30-11-2024

ICONTESTED

9

ISH. NARESH KUMAR MALHOTRA |
IDISTRICT JUDGE (COMMERCIAL
ICOURT)

WEST

ICS (COMM)/365/2020

ICS (COMM)/365/2020

104-12-2020

IGAUTAM RANA \E
[PRAMOD BAJAJ

[22-11-2024

ICONTESTED

ICS (COMM)/189/2022

ICS (COMM)/189/2022

04-03-2022

[M/S SUSHIL AGENCIES
s M/S  RADHIKA
[ORGANICS PVT. LTD.

[20-11-2024

ICONTESTED

ICS (COMM)/819/2022

ICS (COMM)/819/2022

12-10-2022

IM/S NIDHI ASSOCIATES
[PVT. LTD. Vs AMIT]]
IOBEROI

11-11-2024

ICONTESTED

ICS (COMM)/905/2022

ICS (COMM)/905/2022

[16-11-2022

[THE STAR PRINTS PVT,
ILTD. A PRIVATE LTD. CO,

s UNITED FLEXIPACK|
[PVT. LTD.

[27-11-2024

ICONTESTED

ICS (COMM)/880/2023

ICS (COMM)/880/2023

02-12-2023

IRAJESH ARORA Vs GOLD|
ISTAR DRY OFFSET PVT|
[LTD.

l05-11-2024

ICONTESTED

ICS (COMM)/188/2024

ICS (COMM)/188/2024

22-02-2024

IM/S SAMCHEM INDIA|
PVT. LTD. Vs M/§
IAISHWARYA
[HEALTHCARE

28-11-2024

ICONTESTED

ICS (COMM)/359/2024

ICS (COMM)/359/2024

[23-04-2024

M/S PROFESSIONAL
IMPEX PVT. LTD. VS m/§
IASIS INDUSTRIES LTD.

21-11-2024

ICONTESTED

ICS (COMM)/465/2024

ICS (COMM)/465/2024

29-05-2024

[RAJKAMAL PLYWOOD|
[INDIA Vs ATY
[BUILDLINE PVT. LTD.

06-11-2024

ICONTESTED

20

[SH. ANURAG SAIN, DISTRICT]
VUDGE (COMMERCIAL COURT)-01

INEW DELHI

ICS(COMM)

[727/2019

[17.12.2019

IM/S B K GARG ISPAT PVT |
ILTE. VS. VIPIN GUPTA

S C SINGHAL

9810061558

21.11.2024

1801

[YES

IDISMISSED

INil INil

IRECOVERY|




DISTRICT COURT ROOM CASE TYPE CASE NO. DATE OFPETITIONER NAME VSADVOCATE ADVOCATE DATE OFDAYS FOR DISPOSALWHETHER NATURE OFDATE OFNUMBER AC
REGISTRATIO RESPONDENT NAME MOBILE DECISION PRE- DISPOSAL EXECUTIO OF DAYSSE
N

NUMBER INSTITUTION (CONTESTED /N OFFOR
MEDIATION SETTLED) DECREE EXECUTI
TOOK PLACE ON OF
TPIN GUPTA VS. M/S B 9868011459 [21.11.2024 939 IDISMISSED [COUNTER
IGARG ICLAIM

ICOUNTER CLAIM 12/2022 27.04.2022

IOMP(COMM) [123/2019 [11.07.2019 INORTHERN RAILWAY VS|SHYAM 9810211123  [12.11.2024 1951 INO IDISPOSED INIL INIL U/S 34
IALCON BUILDERS ANDSUNDER
[ENGINEERS PVT.LTD. |GANGWAR

21 [SH. VIDYA PRAKASH, DISTRICI] 5 IOMP (COMM.) 135 / 2023 20.10.2023 IAMIT RAIL CARGO|SH. ALOK|9811338691 |11.11.2024 389 INA ICONTESTED [NA INA U/S 34
WUDGE (COMMERCIAL COURT) [THROUGH PROP. AMITIMISHRA IARBITRATI
ICHANNA VS. UNION O ION &
[[INDIA ICONCILIAT]
[ON ACT|
ICS (COMM.) k37 / 2023 02.08.2023 IM/S ATA FREIGHT LINESH. SUSHANT|9971133684 [12.11.2024 l469 INA ICONTESTED INA INA ISUIT FOR|
[[NDIA PVT. LTD. VS. M/SSINGHAL IRECOVERY/|
ILSLS LOGISTICS PVT|
[LTD.
CS (COMM.) 14 / 2023 04.01.2023 [M/S MUTHOOTTU MINISH. ARUN|9810548558 [28.11.2024 605 INA ICONTESTED INA INA [SUIT FOR)|
[FINANCIERS LTD. VS. |[FRNACIS IRECOVERY/|
[RAJ BALA
ICS (COMM.) 354 / 2020 27.07.2020 [FUTURESTEP ISH. VIREN[0433433333 [29.11.2024 1594 INA ICONTESTED INA INA ISUIT FOR|
[RECRUITMENT IBANSAL IRECOVERY/|

[SERVICES PVT. LTD. VS.
[SHIPRA LEASING PVT|

ILTD.
ICS (COMM.) 1355 / 2020 27.07.2020 [KORN FERRY|SH. VIREN[9433433333 [29.11.2024 1594 INA ICONTESTED INA INA ISUIT FOR|
[NTERNATIONAL INDIABANSAL [RECOVERY/|

[PVT. LTD. VS. SHIPRA
ILEASING PVT. LTD.

22 |SH. VINEETA GOYAL, DISTRICT] by [Suit for recovery ICS (COMM)/64/2018 0/12/18 [TULT P TECHNOBHUSHAN 0899898765 [26/11/24 2178 YES [DECREED INil INil SUIT FOR)|
WUDGE (COMMERCIAL COURT)-03 [ENGINEERS Vs R DKAPUR IRECOVERY/|
ERMA AND CO (P) LTD U/S 17 OH
ICPC
[OBJECTION PETITION U/S 34 OFOMP (COMM)/94/2019 __ [27/05/19 IMITTAL PROCESSORS (P)B S MATHUR _ |[Not available [26/11/24 2010 INO [PETITION [Nl INT IOBJECTIO
JARBITRATION & CONCILIATION]| [LTD Vs CENTRAL IALLOWED N
IACT ICOTTAGE INDUSTRIES IPETITION
ICORPORATION OF INDIA| U/S 34 OH
ILTD IARBITRATI
Section 9 of arbitration &OMP (I) (COMM)/294/2024[28/10/24 M/S MASSIVEPRATEEK 90818451124 [26/11/24 29 INO IDISPOSED INil INil Section 9 of|
conciliation Act [RESTAURANTS PRIVATEKUMAR larbitration
[LIMITED Vs M/S 8
[PACIFIC HOSPITALITY conciliation
Act
ISuit for recovery ICS (COMM)/355/2022 18/04/22 IMINOSHA INDIA LTD. VsGorang Goyal [8397056493 [29/11/24 956 IYES IDECREED INil INil ISUIT FOR|
A SQUARE DIGITAL IRECOVERY|
[PRESS ANR. U/S 17 OR
ICPC
Suit for recovery ICS (COMM)/378/2021 18/09/21 [YASHICA INC Vs |[SURENDRA 9013360534 [30/11/24 1169 [YES IDECREED INil INil [SUIT _ FOR|
[SUNSHINE HYDRAULICSNATH IRECOVERY|
[[NDIA PVT LTD IU/S 17 OR
ICPC
23 [MS. SAVITA RAO, DISTRICTSOUTH 12, New Court Block-I ICivil Suit ICS (COMM)/76/2024 l15/02/2024 [Bright Electn‘calanglgh. Kundan|892952824 |05/11/2024 #VALUE! [Yes [Decreed INA INA Suit for]
VUDGE(COMMERCIAL COURT) [Engineerings Vs RakeshfSingh [Recovery
[Kumar
12, New Court Block-1 [Petition U/s 34 of the Arbitration &ARBTN/11/2019 22/03/2019 IM/S DSC LTD Vs M/S G4SSh. Deepakio811231287 [06/11/2024 #VALUE! INA IDisposed INA INA [Petition U/:
IConciliation Act ISECURE SOLUTIONSKhurana 134 of thel
INDIA) PVT. LTD. |Arbitration
&
IConciliation
12, New Court Block-I [Petition U/s 34 of the Arbitration &OMP (COMM.)/52/2023 24/08/2023 IGMTD BSNL  HIS. s Sangeeta9953994696 [19/11/2024 #VALUE! INA IDisposed INA INA [Petition U/
IConciliation Act [HARYANA Vs SURESH|Sondhi 134 of thel
[KUMAR SECURITY| |Arbitration
IAGENCY 8

IConciliation




COURT DISTRICT COURT ROOM CASE TYPE CASE NO. DATE OFPETITIONER NAME VSADVOC/ ADVOCATE DATE OFDAYS FOR DISPOSALWHETHER NATURE OFDATE OFNUMBER A(
REGISTRATIO RESPONDENT NAME MOBILE DECISION PRE- DISPOSAL EXECUTIO OF DAYSSECTION

N NUMBER INSTITUTION (CONTESTED /N OFFOR
MEDIATION  SETTLED) DECREE  EXECUTI
TOOK PLACE ON OF

24 [MS. ANURADHA SHUKLA! 6, New Court Block-1 ICommercial ICS(COMM)378/2021 l20-11-21 TIQUE ENGINEERS P 9899680743 |05-11-24 ICONTESTED INOT FILED (Civil
[BHARDWAJ, DISTRICT] [LTD VS EES PROJECTSKUMAR JAPPLICA (Suit/Suit
HUDGE(COMMERCIAL COURT) [PVT LTD IBLE fforRecovery

25 [SH. SANDEEP YADAV ISOUTH 17, New Court Block-T ICommercial IOMP (COMM)/53/2022 11-9-22 [PENSION FUNDSHASHANK 9810333908, [18/11/2024 740 INA IContested INA INA [Arbitration

IREGULATORY AND|DIXIT(P) 9899867235 &
IDEVELOPMENT IConciliation
IAUTHORITY Vs MUNISH]| lAct, 1996
IMALIK 34

17, New Court Block-T ICommercial IOMP (COMM)/54/2022 16/11/2022 INATIONAL PENSION|SHASHANK 9810333908, [18/11/2024 733 INA IContested INA INA |Arbitration
ISYSTEM TRUST VSDIXIT(P) 9899867235 18
IMUNISH MALIK AND| IConciliation
IANR lAct, 1996~

B4

17, New Court Block-T ICommercial ICS (COMM)/326/2020 26/10/2020 [EMU LINES PVT LTD VSUDAY 9810868162 [19/11/2024 1485 [Yes IContested INA INA [Recovery of]
ISEATRANS AGENCIESKUMAR(P) [Money--74
[PVT LTD

26 [SH. SANJEEV KUMAR SINGH,SOUTH INIL

[COMMERCIAL COURT.

27 |SH. LOKESH KUMAR SHARMA,SOUTH l10, New Court Block-1T ICommercial ICS/COMM/330/2019 20-5-19 SHAILESH KUMAR[SH.  TUSHAR/9873749711 [20-11-24 2011 E [DECREED F 365 [SUIT _FOR|
IDISTRICT JUDGE(COMMERCIAL/ [SINGH VS YOGESH SIKKA|PARASHAR IRECOVERY/|
ICOURT)

o, New Court Block-IT ICommercial ICS/COMM/41/2022 13-1-22 [UNITED ENGINEERS VSSH. PRAVEEN|9818059216 [30-11-24 1052 S IDECREED F 1365 ISUIT FOR|
[MEDIVISA DIAGNOSTIQRAWAL IRECOVERY/|
ICENTRE
l4o, New Court Block-II ICommercial ICS/COMM/79/2022 24-1-22 [DELHI BLUE POTTERYSH. PRAVEEN|9818059216 [30-11-24 1041 F IDECREED F 1365 [SUIT FOR]
[TRUST VS M/S MEDIVISARAWAL IRECOVERY/|
[DIAGNOSTIC CENTRE
28  [SH.LAL SINGH, DISTRICT JUDGE [SOUTH-EAST 18 BLOCK 1 ICS DJ 1476/2018 l03-10-2018 SYNERGIC TRAILER ANDPRADEEP 9810293295 [13-11-2024 2233 - IDECREED = -

IAUTO SOLUTION PVITAPARIA
[ILTD Vs PRAKASHAMAN LEEKHA
[KELKER

ICS(COMM) 195/2019 23-07-2019 M/S GLOBAL BAGSMOHD. SAJID &9810122373 [23-11-2024 11950 - IDECREED - -
IACCESSORIES TRADINGAMIT GOEL
[PVT. LTD. Vs M/S C.P|
ORLD LINES PVT. LTD.

ICS(COMM) 649/2023 13-07-2023 IARVIND LUNIA VSRHEA LUTHRA917079999 [30-11-2024 I506 = IDECREED F- -
MOHMAD KAMRAN & SANJAY]|
IGUPTA
29 |MS. NEELAM SINGH, DISTRICTSOUTH-EAST " ICommercial Suit ICS (COMM)/765/2023 [18.08.23 [DUGAR OVERSEASASHUTOSH  |N/A l0g4.11.24 liaa Yes [DECREED [ [
WUDGE [PRIVATE LIMITED VSNAGAR

[ENETSTUDIOZ INC.




DISTRICT COURT ROOM CASE TYPE CASE NO. DATE OFPETITIONER NAME VSADVOC/ ADVOCATE DATE OFDAYS FOR DISPOSALWHETHER NATURE OFDATE OFNUMBER ACT
REGISTRATIO RESPONDENT NAME MOBILE DECISION PRE- DISPOSAL EXECUTIO OF DAYSSECTION

N NUMBER INSTITUTION (CONTESTED /N OFFOR
MEDIATION  SETTLED) DECREE  EXECUTI
TOOK PLACE ON OF

ICS/COMM/442/2021 12.10.21 IPUNJAB PLYWOOD VSJ|VIJAY IN/A 05.11.24 1129
M/S FAALCONCONCEPTS [CHANDRA JHA

ICS/COMM/402/2021 20.09.21 ICICO TECHNOLOGIES VSJABHINAY IN/A 08.11.24 1145 [Yes IDECREED F -
[M/S RITHWIK PROJECTS

I30 [SH. AJAY KUMAR JAIN ISOUTH-EAST ko ICOMERCIAL SUIT ICS (COMM)/325/2022 28.03.2022 [INDIAN ENERGYWEEWAN 0830827233 |04.11.2024 952 IYES IContested - -
[EXCHANGE LIMITED VSBALLAV PANDA|
BHL FOREX AND|

[FINLEASE LIMITED

ICOMERCIAL SUIT ICS (COMM)/88/2021 09.02.2021 SAURABH RAJPUT Vs MSRAJAN TYAGI 9958523388 [08.11.2024 1368 [YES IContested - -
ALCOTT TOWN
[PLANNER PVT LTD

ICOMERCIAL SUIT ICS (COMM)/1037/2022 20.10.2022 [BHUSHAN  DEALMARKHIMANSHU 8750618722 [16.11.2024 758 [YES IContested - -

IPRIVATE LIMITED VSGARG
JAMNA CONSTRUCTION,|
[PRIVATE LIMITED

ICOMERCIAL SUIT ICS (COMM)/479/2023 18.05.2023 M/S ARUNARVIND 9810308483 [22.11.2024 554 [YES IContested - -
[INFRASTRUCTURES IDHINGRA
[[NDIA PVT. LTD. Vs M/§
[HUAWEI

TELECOMMUNICATIONS
IPETTITON U/S 34 MP (COMM.)/63/2023 03.07.2023 ICONTAINER IRISHI Kl9891920235 [23.11.2024 I509 INO IContested - -
ICORPORATION OF INDIAAWASTHI
s SANJAY RANA|
ISECURITY AGENCY

ICOMERCIAL SUIT ICS (COMM)/624/2023 06.07.2023 IM/S EKTA ENTERPRISﬁgUMIT 10911953200 [29.11.2024 [512 IYES IContested F- -
s M/S MILLENNIUMISHARMA
IAUTOMATION PRIVATE

[LIMITED

131 [MS. ANU GROVER BALIGA ISOUTH-EAST INIL

132 [SH. BHUPESH KUMAR ISOUTH-EAST 22 ICOMMERCIAL CASE IOMP (COMM.)/13/2020 27-01-2020 M/S OMAXE NEWMUKTI BODH 9810823566, [11-11-2024 1750 [YES (Contested - -
ICHANDIGARH

[DEVELOPERS PVT LTD V:
IM/S FLYBOY AVIATION|
[PVT LTD
ICOMMERCIAL CASE ICS (COMM)/621/2023 05-07-2023 [HEINRICH IFIROZ ALAM 9891453875 [27-11-2024 511 [YES IContested - -
ICORPORATION INDIA
[PVT. LTD. Vs SANIYA

MUSHARRAT SAJID|
[KHAN AND ANR.
ICOMMERCIAL CASE ICS (COMM)/705/2023 25-07-2023 [LENSKART  SOLUTIONSPUNEET BAJAJ 981 1 700978 |06-11-2024 la70 [YES IContested - -

[PVT. LTD. AND ANR. V:
IMR. SAURAV DEB

ICOMMERCIAL CASE ICS (COMM)/1003/2023 25-10-2023 ISTATE BANK OF INDIA VSVIJAY 9810210832 |08-11-2024 380 IYES IContested - -
[DANISH QUAMAR IPRAKASH




DISTRICT

COURT ROOM

CASE TYPE

ICOMMERCIAL CASE

CASE NO.

ICS (COMM)/312/2024

DATE

OFPETITIONER NAME VSADVOC/

REGISTRATIO RESPONDENT NAME

N

[25-04-2024

[SANIYA MUSHARRA
ISAJID KHAN AND ANR|
s HEINRICH]
ICORPORATION INDIA
IPVT. LTD. AND ANR.

ADVOCATE
MOBILE
NUMBER

9891453875

DATE
DECISION

[27-11-2024

OFDAYS FOR DISPOSALWHETHER

PRE-
INSTITUTION
MEDIATION
TOOK PLACE

NATURE
DISPOSAL
(CONTESTED
SETTLED)

(Contested

OFDATE OFNUMBER ACT

EXECUTIO OF DAYSSECTION

/N OFFOR
DECREE  EXECUTI
ON OF

133

MS. NEERA
[IDISTRICT
ICOURT)

BHARIHOKE,
JUDGE(COMMERCIAL

ISOUTH-EAST

b3

ICOMMERCIAL CASE

ICS (COMM)/342/2020

23-10-2020

M/S MAGNUMHEMANT _ RAJ|
[DESTINATION PHALPHER,

IMANAGEMENT PVT. LTD)
s M/S DE GRANDH
SPORTS PVT. LTD.

jo11-
49094148

16-11-2024

1485

[YES

ICONTESTED

ICOMMERCIAL CASE

ICS DJ/337/2021

[26-03-2021

THE YELLOW  COINPARVESH
ICOMMUNICATION  PVT[[3ANSAL
[LTD. Vs RISSALA|
[ELECTRIC MOTORS PVT,
ILTD.

8010909016

[14-11-2024

1329

ICONTESTED

ICOMMERCIAL CASE

ICS (COMM)/1065/2022

[31-10-2022

[UFLEX LIMITED Vs M/SRAJEEV
[SHIV TRADINGAGARWAL
ICORPORATION

9810028877

07-11-2024

738

[YES

ICONTESTED

ICOMMERCIAL CASE

ICS (COMM)/10/2023

04-01-2023

IM/S ABHISHEK|DIGGAJ
[ENTERPRISES VSPATHAK
IMUNICIPAL

ICORPORATION OF DELHI

26-11-2024

692

[YES

ICONTESTED

ICOMMERCIAL CASE

ICS (COMM)/422/2023

03-05-2023

NE97 GAURAV JAIN
ICOMMUNICATIONS LTD
s R. SANTHOSH

25-11-2024

572

ICONTESTED

B4

[MS. NIRJA BHATIA, LD. DISTRICT]
PUDGE (COMMERCIAL COURTH|
7)DIGITAL, SOUTH-EAST, SAKET
ICOURT

ISOUTH-EAST

Bo

ICS(COMM)

446/24

28.05.2024

IState Bank of India V/S Mr[KK Singh
[Shukla

9810343732

04.11.2024

160

[Decreed

ICS(COMM)

b57/23

08.06.2023

IAthlesis EOK V/S ManulShahyar Khan
Sawhni

9999214587

12.11.2024

1523

[Rejected

ICS(COMM)

U71/22

[20.05.2022

IM/S  Elnova
/SM/S
IComputers

Pvt Ltd|Rajeev Nayan
Trimling

9899396765

[14.11.2024

580

[Decreed

ICS(COMM)

06/24

[14.02.2024

[Kenneth  Arunpaul  V/SH.K. Shekhar

IDinesh Goel

9810767301

18.11.2024

278

[Rejected

ICS(COMM)

b64/24

08.04.2024

[State Bank of India V/SAmit Chawla
[Dalip Singh

9312965659

19.11.2024

[225

Decreed

[CS(COMM)

B85/22

21.04.2022

[Shree Baba SomNath V/§|-Mohd Absar
[Roots Cooling

9999535003

[23.11.2024

947

[Dismissed

ICS(COMM)

[1180/22

07.12.2022

IM/S Roots Cooling V/§rVaibhav Sethi
[Shree Baba Somnath

9999198933

[23.11.2024

717

[Dismissed

ICS(COMM)

348/22

08.04.2022

[Indian Overseas Bank V/SMunish Chandery
[Uma Prakash WJoshi

7838780000

[25.11.2024

962

[Dismissed

135

SH. RAJ KUMAR TRIPATHI,|
IDISTRICT JUDGE(COMMERCIAL
ICOURT)

ISOUTH-EAST

B9

ICS COMM

780/23

22.08.2023

MS SARASWATIM S REHMAN
[PATELPROPRIETOR  OF
ALHIRA  MARKETING
S DEARCH ARCHITECH

9891080639

ILTD

06.11.2024

l4a3

INO

[DISPPOSED

INO INO




DISTRICT COURT ROOM CASE TYPE CASE NO. DATE OFPETITIONER NAME VSADVOC/ ADVOCATE DATE OFDAYS FOR DISPOSALWHETHER NATURE OFDATE OFNUMBER A(
REGISTRATIO RESPONDENT NAME MOBILE DECISION PRE- DISPOSAL EXECUTIO OF DAYSSECTION

N NUMBER INSTITUTION (CONTESTED /N OFFOR
MEDIATION SETTLED) DECREE EXECUTI
TOOK PLACE ON OF

20.11.2024 1410 IALLOWED

IOMP (COM) /2021 [11.01.2021 IMD SALEEM KHAN V! 7503208181

IANISHA KHAN IPUT

IOMP (COM) 69 20.07.23 [INDIAN RAILWAYSHARSHITA 9811026362 [30.11.2024 500 INO IDISMISSED INO INO
ICATERING & TOURISMIAGARWAL
ICORPORATION LIMITED
S DEEPAK & CO

136 [SH. PITAMBER DUTT, DISTRICTEAST o9 IRECOVERY [153/2021 10-09-2021 IM/S INDIAN INDUSTRIALJRAJIV KUMAR].- 18-11-2024 1163 [YES ICONTESTED INIL INIL
WUDGE (COMMERCIAL COURT) SECURITY SERVICETOMAR
[PVT.LTD. VS. M/S LIFEVS.NEERAJ
[NSURANCE TYAGI
ICORPORATION OF INDIA
P09 ISECTION 34 7/2024 14-05-2024 R K SAHOO VS. SANDEEPVARUN BHATI|.- 08-11-2024 184 INO ICONTESTED INIL INIL
IAGARWAL & ANR [VS. TABARAK|
[HUSSAIN

P09 IRECOVERY [234/2021 02-12-2021 oM BALAJEESUNIL - 05-11-2024 1063 [YES ICONTESTED INIL INIL
IAUTOMOBILE INDIADWIVEDI VS|
[PVT.LTD VS.M/SROHIT
IGREAVES COTTON LTD. |[CHANDRA

o9 IRECOVERY 1307/2023 21-08-2023 M/S PVR SYSTEMSRAHUL  NEGI|.- 23-11-2024 457 [YES ICONTESTED INIL INIL
IPVT.LTD VS. M/S V.S.MVS. HARSH]
[TECHNOLOGIES ISHARMA
[PVT.LTD.

09 IRECOVERY 151/2022 [23-05-2022 ISACHIN VERMA VS. THERIYA KUMARI|.- 23-11-2024 901 [YES ICONTESTED INIL INIL
[HANDCRAFT [VS.  VAIBHAV|
ISURI

09 IRECOVERY 197/2024 08-07-2024 IMAHAMAYA [SWADESH - 23-11-2024 135 [YES ICONTESTED INIL INIL
[ENTERPRISES VSMAHABIR
[PRABHAT ENTERPRISES |BANSAL VS|
|A.P. SHARMA

P09 IRECOVERY 167/2021 [22-09-2021 M/S PARASNATHIKUNDAN - 23-11-2024 1156 YES ICONTESTED INIL INIL
[LOOMTEC PVT. LTD. VS/SINGH A\
M/S MICAPLY [RAJESH
IKUMAR

P09 IRECOVERY k6/2020 27-09-2018 M/S C AND S HIMOINSASHRUTI GUPTA[- 08-11-2024 2231 [YES ICONTESTED INIL INIL
[PVT.LTD VS. RAJ POWERVS. A K. PASHA
[PROJECTS

137 [MS. RUBY ALKA GUPTA, DISTRICTIEAST o1 ICS Comm 4/2021 05-04-2021 IM/S  BANSAL SALESABHISHEK 9811114489  |27-11-2024 1327 [YES IDECREED [27-11-2024 [0 (o
WUDGE (COMMERCIAL COURT) ICORPORATION PVT. LTDJAGGARWAL ame day)
S M/S  SWASTIK|
[ENTERPRISES

138 [SH. SANJEEV KUMAR MALHOTRA,NORTH EAST 201, New Building KKD ICS(COMM) 3/24 04.01.2024 [BANK OF BARODA VSUMESH JOSHI (9910568669 [05.11.2024 306 - ICONTESTED No F
[DISTRICT JUDGE (COMMERCIAL)- TANISH BANSAL [Execution
o1 ffiled till date]

ICS(COMM) [14/2024 23.01.2024 [BANK OF BARODA VS[UMESH JOSHI [9910568669 [05.11.2024 287 F ICONTESTED No F
[RAJNI BANSAL [Execution
ffiled till date

ICS(COMM) 51/2022 04.06.2022 IRAJ KUMAR SARASWATRAJIV BAKSHI [9891695725 [11.11.2024 891 F ICONTESTED No F
S SMT FALAK NAAZ AND| [Execution
[OTHERS ffiled till date

ICS(COMM) l54/2022 04.06.2022 [SARASWAT GARMENTSRAJIV BAKSHI [9891695725 [11.11.2024 891 - ICONTESTED IN/A I
[PVT LTD VS SMT. FALAK|
INAAZ




DISTRICT

COURT ROOM CASE TYPE CASE NO. DATE OFPETITIONER NAME VSADVOC/ ADVOCATE

REGISTRATIO RESPONDENT NAME MOBILE
N NUMBER

DATE
DECISION

OFDAYS FOR DISPOSALWHETHER NATURE OFDATE OFNUMBER A(
PRE- DISPOSAL EXECUTIO OF DAYSSECTION
INSTITUTION (CONTESTED /N OFFOR

MEDIATION  SETTLED)

TOOK PLACE

DECREE  EXECUTI
ON OF

ICS(COMM) 24/2022 12.04.2022 [RATI RAM VS. HITACHIPRASHANT 0811996757 [23.11.2024 956 ICONTESTED No
[PAYMENT SERVICES PVT[SHARMA [Execution
ILTD ffiled till date]
ICS(COMM) I58/2023 07.06.2023 SHIV SHAKTI PRODUCTSS. GHOSH 0811586140 [26.11.2024 538 - ICONTESTED No I
[LIMITED VS. THE NEW| [Execution
[NDIA ASSURANCE CO| ffiled till date]
[LTD.
139 [SH. BRIJESH KUMAR, DISTRICTSHAHDARA 301, New Court Building/CS(COMMERCIAL) ICS (COMM) 145/2023 [17.03.2023 [DEHRA METAL TECHSHELLY JAIN [9999260162 [04.11.2024 598 days [YES IDISMISSED [EXECUTIO [NO
WUDGE, (COMMERCIAL COURT) ISHD/KKD/Delhi [PVT. LTD. VS. NAVJYOT]| N NOT|
[POWER SYSTEM LLP [FILED
Bo1i, New Court Building|CS(COMMERCIAL) IMISC. DJ/535/2024 131.07.2024 M/S SUPER SALESLEGAL 9818999686 [11.11.2024 13 days [YES IDISMISSED [EXECUTIO [NO
ISHD/KKD/Delhi ICORPORATION VS|/KNIGHTS LA N NOT|
[KESHAV HOSIERY [FIRM [FILED
301, New Court Building/CS(COMMERCIAL) IOMP (I) (COMM) 3/2024 [29.02.2024 BELLPLUS MEDIA PVTJAKANKSHA 9717321989  [14.11.2024 398 days [YES IDISMISSED [EXECUTIO NO
ISHD/KKD/Delhi [LTD. VS. INDUCKT|SISODIA N NOT|
IGROWTH ACCELERATO [FILED
[PVT LTD.
301, New Court Building/CS(COMMERCIAL) ICS (COMM) 116/2024 14.02.2024 [SUNITA KHANNA VS. M/SM. A. KHAN 9312610477 [21.11.2024 197 days [YES IALLOWED [EXECUTIO [NO
ISHD/KKD/Delhi [NATIONAL TEXTILE| N NOT|
ICORPORATION LTD. [FILED
Bo1i, New Court Building{CS(COMMERCIAL) IMISC. DJ/583/2024 17.08.2024 [HARISH MITTAL VSJABDUL 9810643601 [22.11.2024 1381 days [YES IDECREED [EXECUTIO [NO
ISHD/KKD/Delhi [KISHAN GOPAL RATHI  [SHAMIM KHAN| N NOT|
[FILED
01, New Court Building/CS(COMMERCIAL) ICS (COMM) 513/2023 [12.10.2024 IANKIT JAIN VS. SHIVAMIABHA VIJAYAN (9953335792 [27.11.2024 903 days IYES IDECREED [EXECUTIO NO
ISHD/KKD/Delhi [UDYOG PVT LTD. N NOT]
[FILED
4o [MS. KIRAN BANSAL, DISTRICTSHAHDARA ICommercial ICS (COMM)/506/2023 l10-10-2023 IPUNJAB [SUNAV RASTOGI 7838389845 06.11.2024 38 [Yes [DECREED [Execution not filed [nil
WUDGE, (COMMERCIAL COURT) INATIONAL
IBANK Vs
IKAMAKSHI
IMAHAJAN
ICommercial ICS (COMM)/630/2023 18-12-2023 IMASTERJI [Rahul Dadwal 9010293352 25.11.2024 43 [Yes IDECREED [Execution not filed il
IGARMENTS
(THROUGH
IKARTA
IPRDEEP
41 [SH. SANJAY SHARMA-II, DISTRICTSHAHDARA INIL
PUDGE, COMMERCIAL COURT
42 SH. PAWAN KUMAR MATTO DJSSHAHDARA ICS (COMM)/342/2023 [VISHAL BATRAlI8-07-2023 S. K. SINGH 9811161525  [30-11-2024 l501 DAYS F IDECREED [Execution
COMM-04) VS MUNICIPAY ot filed til
ICORPORATION date
|OF DELHI
k3 [MS. PREETI AGARWAL GUPTANORTH-WEST INIL
IDISTRICT JUDGE, (COMMERCIAL]
ICOURT)




COURT DISTRICT COURT ROOM CASE TYPE CASE NO. DATE OFPETITIONER NAME VSADVOCATE ADVOCATE DATE OFDAYS FOR DISPOSALWHETHER NATURE OFDATE OFNUMBER ACT

REGISTRATIO RESPONDENT NAME MOBILE DECISION PRE- DISPOSAL EXECUTIO OF DAYSSECTION
N NUMBER INSTITUTION (CONTESTED /N OFFOR
MEDIATION  SETTLED) DECREE  EXECUTI
TOOK PLACE ON OF
44 [SH.VINOD YADAV INIL
k5 [SH. AMIT KUMAR, DISTRICT JUDGE,NORTH INIL
ICOMMERCIAL COURT
W6 [SH. UMED SINGH, DISTRICTNORTH INIL
VUDGE (COMMERCIAL)




SH. PANKAJ GUPTA, DISTRIC
WUDGE (COMMERCIAL)

DISTRICT

COURT ROOM

CASE TYPE

CASE NO.

DATE

REGISTRATIO RESPONDENT NAME
N

OFPETITIONER NAME VSADV

ADVOCATE
MOBILE
NUMBER

DATE
DECISION

OFDAYS FOR DISPOSALWHETHER

PRE-

INSTITUTION (CONTESTED

MEDIATION
TOOK PLACE

NATURE
DISPOSAL

SETTLED)

OFDATE OFNUMBER A(
EXECUTIO OF DAYSSECTION

/N

OFFOR
DECREE  EXECUTI

ON

ICommercial Suit ICS COMM. 69/2024 07.02.2024 IAG TRADERS VS BUDDLYAKUL 9873730409, |06.11.2024
[RETIAL PRIVATE LTD. IMEHANDUR, (9667538600 SUIT
[VANDANA
603 ICommercial Suit ICS COMM. 463/2023 11.02.2022 TDHYA VS KAPIL YADAV JATIN, RAKESH[9899934315, [14.11.2024 lloo7 INO IALLOWED INIL INIL IRECOVERY]|
[TTWARI 9654796886 SUIT
603 ICommercial Suit ICS COMM. 19/2024 10.01.2024 INDOLOG LOGISTICS PVI|SANDEEP 9310934697, [21.11.2024 316 IYES IALLOWED INIL INIL IRECOVERY]|
[LTD. VS LEATHER TREND|KUMAR, 8755081003 SUIT
[YONUS
ISULTAN
603 ICommercial Suit ICS COMM. 20/2024 [10.01.2024 [INDOLOG LOGISTICS PVI|SANDEEP 9310934697, [21.11.2024 316 [YES IALLOWED INIL INIL IRECOVERY/|
[LTD. VS SSMP LETHERKUMAR, 8755081003 SUIT
TREND [YONUS
ISULTAN
603 ICommercial Suit ICS COMM. 7/2024 05.01.2024 SHREE GANESH|VARESH 9811059395, [25.11.2024 325 [YES IALLOWED INIL INIL IRECOVERY/|
[INDUSTRIES VS RADHEY|KUMAR, 9711788029 ISUIT
[ENTERPRISES RAHUL
IKHANDEWAL
603 ICommercial Suit ICS COMM. 112/2024 26.02.2024 [EAGLE EYE SECURITY[PUNEET 7042607290, [28.11.2024 276 [YES IALLOWED INIL INIL IRECOVERY/|
IAND CONSULTANCY VSSRIVASTAVA, [9818615398 SUIT
[DYNAMIC ANUR LLP IBRAHMA
[INAND PRASAD




DISTRICT

COURT ROOM

CASE TYPE

CASE NO.

DATE

OFPETITIONER NAME VSADVOC/

REGISTRATIO RESPONDENT NAME
N

ADVOCATE
MOBILE
NUMBER

DATE
DECISION

OFDAYS FOR DISPOSALWHETHER

PRE-

NATURE
DISPOSAL

INSTITUTION (CONTESTED

MEDIATION
TOOK PLACE

SETTLED)

OFDATE OFNUMBER A(

EXECUTIO OF DAYSSECTION

/N OFFOR
DECREE  EXECUTI
ON OF

¥8 |SH. VIKAS DHULL, DISTRIC 613 ICommercial Suit ICS (COMM)/ 542/2022 |30-11-2022 IM/S UNION BANK OFSh. Rajender9312046733 [05-11-2024 706 [DECREED IRECOVER|
WUDGE, COMMERCIAL COURT. [INDIA Vs GURU NANAK[Yadav 4
ISALES
613 ICommercial Suit ICS (COMM)/ 297/2023 08-06-2023 ICANARA BANK Vs LALITSh. Arpitf7903431804 [14-11-2024 565 IDECREED INA INA IRECOVER|
[KUMAR AGARWAL [Kishore Y
613 |Arbitration Petition IOMP (I)(COMM.)/8/2024 [20-04-2024 [Medzak Healthcare PrivatdSh Samarpi9999747409 [19-11-2024 213 IDisposed INA INA ISection ¢
[Limited Vs RioshiChauhan o
[Technologies Private] |Arbitratio
[Limited
613 |Arbitration Petition IARB. A. (COMM.)/7/2024 [12-07-2024 [Express Service Vs HERO[Sh Ravi Kant 9711941085  [26-11-2024 137 [Allowed INA INA ISection 37]
[FINCORP f
|Arbitratio
49 [SH. AMIT BANSAL, DISTRICTSOUTH WEST 614 ICOMMERCIAL SUIT ICS(COMM) 32/2024 [12.01.2024 [Preeti Anand Vs Vijay Goel [MR. VISHALj9873830292 [29.11.2024 1322 DAYS INIL IDISMISSED INIL INIL
HUDGE, COMMERCIAL COURT-03 ICHHABRA
614 ICOMMERCIAL SUIT ICS(COMM) 42/2021 06.02.2021 M/S. SUNRISEMR. ANUPAM9891629964 [30.11.2024 1299 DAYS INIL IDECREED INIL INIL
[EMBEDDED SOLUTIONSDWIVEDI
PVT. LTD. Vs M/S]
IGRAFFITI
SIGNGRAPHICS PVT|
50 [SH. RAKESH PANDIT, DISTRICTSOUTH WEST 509 ICS(COMM) [288/2023 06.06.2023 [HARISH KUMAR  VSKULDEEP 9999834393 |04.11.2024 I517 DAYS [YES ICONTESTED-
PUDGE, COMMERCIAL COURT-04 [MUNICIPAL [VERMA IDECREED
ICORPORATION OF DELH]
509 ICS(COMM) [289/2023 06.06.2023 [HARISH KUMAR  VSKULDEEP 9999834393 |04.11.2024 I517 DAYS [YES ICONTESTED-
[MUNICIPAL [VERMA IDECREED
ICORPORATION OF DELH]
509 IOMP(COMM) 6/2024 23.03.2024 SHYAM PRASAD YADAV|SUDHIR ROY [9213419165 [06.11.2024 228 DAYS INO ICONTESTED-
S AAR KAY FINLEASE IALLOWED
[LTD.
09 [EXECUTION (COMM) W72/2023 20.09.2021 [AARKAY FINLEASE VSVIKAS DEEP9899409082 [06.11.2024 l403 DAYS INO ICONTESTED-
ISHYAM PRASAD YADAV JAIN IDISMISSED
509 ICS(COMM) 253/2023 25.05.2023 SUNIL AGGARWAL VSSHARM VIR9818365011 [30.11.2024 555 DAYS [YES ICONTESTED-
IM/S AVS ENTERPRISES 'ATS IDISMISSED




SUMMARY OF COMMERCIAL CASES FOR THE MONTH OF NOVEMBER 2024

Name of the Court

ISH. SANJEEV
IAGGARWAL,
JUDGE
ICOURT)-01

KUMAR
DISTRICT]
(COMMERCIAL

District

ICentral

No. of cases Total
pending on
the 1st day of of cases

month

240

No. of No. of cases Total Total
number cases identified number of number of
received bynon cases cases
instituted transfer
during
the month during the
month from other month to
courts other courts

commercial/ disposed pending at
during the transferred during the the end of
month

the month

14 5 37

SH. RAJESH KUMAR GOEL,
[DISTRICT JUDGE
(COMMERCIAL COURT)-02

ICentral

228

22 1 o 47 204

MS. ILLA RAWAT, DISTRICT]
JUDGE, COMMERCIAL
ICOURT-03

ICentral

274

18 o 1 40 251

SH. ANIL KUMAR SISODIA]
IDISTRICT JUDGE
(COMMERCIAL COURT)

ICentral

257

26 o 2 36 245

5a

SH. MANOJ KUMAR DISTRICT]
JUDGE (COMMERCIAL
ICOURT)-05

ICentral

235

27 o o 12 250

SH. NIKHIL CHOPRA,
ICOMM-06 TIS HAZRI COURT]
ICENTRAL DELHI

DJ|Central

266

14 o o 54 226

7A

SH. MUKESH KUMAR GUPTA,
[DISTRICT JUDGE,
ICOMMERCIAL COURT-07

ICentral

237

21 o o 30 228

SH. GORAKH NATH PANDEY,
[DISTRICT JUDGE,
ICOMMERCIAL COURT

ICentral

250

18 1 o 49 220

SH. DEEPAK GARG, DISTRICT]
JUDGE, COMMERCIAL
ICOURT-09

ICentral

278

22 4 o 30 274

10

SH. AJAY PANDEY, DISTRICT]
JUDGE, COMMERCIAL COURT,]

ICentral

296

19 o o 42 273

11

SH. S.S RATHI, DISTRICT]
JUDGE, COMMERCIAL COURT,]

ICentral

276

13 1 3 72 215

12

ISH. RAVINDER
[DISTRICT
ICOMMERCIAL COURT

BEDI,
JUDGE,

ICentral

221

17 o o 60 178

13A

SH. M.K NAGPAL, DISTRICT]
UJUDGE, COMMERCIAL COURT,]

ICentral

289

21 o 2 44 264




14A

Name of the Court

SH. ASHUTOSH KUMAR|
DISTRICT JUDGH
(COMMERCIAL COURT)

District

[West

No. of cases Total
pending on
the 1st day of of cases

month

241

No. of No. of cases Total Total
number cases identified number of number of
received bynon cases cases
instituted transfer commercial/ disposed pending at
during during the transferred during the the end of
the month during the month the month
month  from other month to

courts other courts

18 8 o 25 242

15

IMS. HEMANI MALHOTRA,
[DISTRICT JUDGE
(COMMERCIAL COURT)

[West

358

36 10 4 37 363

16

SH. DIG VINAY SINGH,
[DISTRICT JUDGE
(COMMERCIAL COURT)

[West

357

33 4 9 46 339

17

SH. SANJAY JINDAL,
[DISTRICT JUDGE
(COMMERCIAL COURT)

[West

317

30 o o 27 320

18

SH. AJAY GUPTA, DISTRICT]
JUDGE (COMMERCIAL
ICOURT)

[West

298

22 1 5 24 292

19

SH. NARESH
IMALHOTRA,
JUDGE
ICOURT)

KUMAR
DISTRICT]
(COMMERCIAL

[West

304

26 3 3 34 296

20

ISH. ANURAG SAIN, DISTRICT]
JUDGE (COMMERCIAL
ICOURT)-01

INew Delhi

1014

25 1036

21A

SH. VIDYA PRAKASH,
IDISTRICT JUDGE
(COMMERCIAL COURT)

New Delhi

755

45 3 9 32 762

22

MS. VINEETA GOYAL,
IDISTRICT JUDGE
(COMMERCIAL COURT)-03

[New Delhi

801

44 5 4 32 814

23A

IMS. SAVITA RAO, DISTRICT]
UJUDGE(COMMERCIAL
ICOURT)

South

343

134 o o 86 391

24A

IMS. ANURADHA  SHUKILA]
BHARDWAJ, DISTRICT]
UJUDGE(COMMERCIAL
ICOURT)

South

390

39 o o 49 380

25

SH. SANDEEP
IDISTRICT
JUDGE(COMMERCIAL
COURT)

YADAV,

South

420

108 3 o 90 441

26A

SH. SANJEEV KUMAR SINGH,|
IDISTRICT JUDGE
(COMMERCIAL)

South

345

133 o o 88 390




Name of the Court

District

No. of cases Total
pending on
the 1st day of of cases

month

No. of No. of cases Total Total
number cases identified number of number of
received bynon cases cases
instituted transfer commercial/ disposed pending at
during during the transferred during the the end of
the month during the month the month
month  from other month to

courts other courts

27 |SH. LOKESH KUMARSouth 271 138 1 o 115 295
ISHARMA, DISTRICT]
UJUDGE(COMMERCIAL
ICOURT)

28 |[SH. LAL SINGH, DISTRICT|South-East 387 11 o o 12 386
UJUDGE(COMMERCIAL
ICOURT)

29 |[MS. NEELAM SINGH [South-East 252 16 2 o 9 261
[DISTRICT
JUDGE(COMMERCIAL
ICOURT)

30 [SH. AJAY KUMAR JAIN,South-East 329 17 o o 28 318
[DISTRICT
UJUDGE(COMMERCIAL
ICOURT)

31 [MS. ANU GROVER BALIGA South-East 357 6 o o 7 356
[DISTRICT
JUDGE(COMMERCIAL
ICOURT)

32A|SH. BHUPESH KUMAR,South-East 354 13 o o 19 348
IDISTRICT
JUDGE(COMMERCIAL
ICOURT)

33AMS. NEERA BHARIHOKE,South-East 236 22 o o 28 230
IDISTRICT
JUDGE(COMMERCIAL
ICOURT)

34AMS NIRJA BHATIA DISTRICT|South-East 74 19 2 o 21 74
JUDGE(COMMERCIAL
ICOURT)

35 [SH. RAJ KUMAR TRIPATHISouth-East 2091 36 o o 37 290
IDISTRICT
JUDGE(COMMERCIAL
ICOURT)

36a [SH. PITAMBER DUTT East 267 30 2 1 33 265
IDISTRICT JUDGE
(COMMERCIAL COURT)

37aMS. RUBY ALKA GUPTA,East 632 23 1 1 18 637
IDISTRICT JUDGE
(COMMERCIAL COURT)




38A

Name of the Court

SH. SANJEEV KUMAR
IMALHOTRA, DISTRICT]
JUDGE (COMMERCIAL)-01

District

INorth-East

No. of cases Total
pending on
the 1st day of of cases

month

153

No. of No. of cases Total Total
number cases identified number of number of
received bynon cases cases
instituted transfer commercial/ disposed pending at
during during the transferred during the the end of
the month during the month the month
month  from other month to

courts other courts

25 159

39

SH. BRIJESH KUMAR GARG,
IDISTRICT JUDGE
(COMMERCIAL)-01

Shahdara

179

21 ) o 27 173

40

IMS. KIRAN BANSAL,|
IDISTRICT JUDGE,
(COMMERCIAL COURT)

Shahdara

211

18 1 o 14 216

41

SH. SANJAY
IDISTRICT
ICOMMERCIAL COURT

SHARMA-II,
JUDGE,|

Shahdara

150

23 2 o 10 165

42A

SH. PAWAN KUMAR MATTO,
DISTRICT JUDGE,
(COMMERCIAL COURT)

Shahdara

233

18 o o 11 240

43A

MS.  PREETI AGARWAL
GUPTA, DISTRICT JUDGE,
(COMMERCIAL COURT)

[North-West

1625

103 2 o 39 1691

44

SH.VINOD YADAV, DISTRICT]
JUDGE, (COMMERCIAL
ICOURT)

[North-West

1119

76 7 4 51 1147

45A

SH. AMIT KUMAR, DISTRICT]
JUDGE, COMMERCIAL COURT,]

[North

987

67 11 6 40 1019

46

SH. UMED SINGH, DISTRICT]
JUDGE (COMMERCIAL)

[North

972

48 4 1 45 978

47A

SH. PANKAJ
IDISTRICT
(COMMERCIAL)

GUPTA,
JUDGH

SOUTH
[WEST

158

23 7 1 37 150

48A

ISH. VIKAS DHULL, DISTRICT]
JUDGE (COMMERCIAL)

ISOUTH
[WEST

235

24 1 2 25 233

49

SH. AMIT BANSAL, DISTRICT]
UJUDGE, COMMERCIAL
ICOURT-03

SOUTH
WEST

266

25 1 1 19 272

50

SH. RAKESH PANDIT,
[DISTRICT JUDGE,
ICOMMERCIAL COURT-04

ISOUTH
WEST

205

20 2 3 18 206

GRAND TOTAL

19233

1790 103 66 1836 19224




List of cases received for Pre-Institution Mediation and Settlement during the month NOVEMBER 2024

Delhi Mediation Centre Total numberTotal Total Total Total Total
of applicationsnumber ofnumber ofnumber ofnumber ofNumber o
pending on theapplications cases non-starter cases FailedApplication
1st day of thereceived settled cases during thes Pending at
month during theduring theduring theMonth the end o
month month month the Month

It Central
503 188 1 201 2 487
lo West
214 160 1 81 3 289
13 [East
56 35 o 44 o 47
l INorth-East
14 17 o 17 o) 14
5 IShahdara
80 83 1 73 0 89
6 ISouth
210 0 1 115 4 160
4 ISouth-East
415 167 5 119 5 453
8 INew Delhi
188 94 1 114 3 164
o INorth
112 59 o] 70 o 101
io  |North-West
152 113 1 123 0 141
11 ISouth-West
223 59 o 20 1 261
Total
2167 1045 11 977 18 2206
123 IDHCLSC
138 35 2 15 4
152
lOverall Total
2305 1080 13 992 22 2358
INote: Application received through NALSA App during the month:- Nil
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